[List of cases which were e-filed during the month of August 2024

S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid  Date of e-filing
Registration Name Number

H. SANJEEV 301, Extension[Petition U/s 9 of Arbitration ActJOMP COMM-69/2024 02-08-2024 IDeepak YADAV (9999980081 [DeepakYadavAdvocat[01.08.2024
UMAR Block, Tis Hazarif1996 Vs le @gmai.com
IAGGARWAL, Courts, Delhi IM/S EQUITAS SMALL
IDISTRICT JUDGE IFINANCE BANK LTD
(COMMERCIAL
COURT)-01 301,  Extension|Execution Petition [EX.COMM-318/2024 05-08-2024 INITTU CREATIONS ARUN KUMAR 0810131832 bonlinearun @03.08.2024
Block, Tis Hazari IPRIVATE LIMITED ahoo.co.in
Courts, Delhi Vs
IKAPOOR BROTHERS
301, Extension|Suit for Recovery ICS COMM-853/2024 06-08-2024 ISTATE BANK OF INDIA VS VIKASH[KRISHAN 9990577700 krishenkumar@gmail|05.08.2024
Block, Tis Hazaril IKUMAR KUMAR .com
Courts, Delhi
301, Extension[Execution Petition [EX.COMM-327/2024 09-08-2024 ISANDEEP OPTICALS [PANKAJ 0811022227 globaljurislawfirm@g(o8.08.2024
Block, Tis Hazari ICO PVT LTD IGUPTA Imail.com
ICourts, Delhi Vs
ILAXMI OPTICIANS
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I)COMM-818/2024 13-08-2024 [DFC FIRST Bank LTD JOGINDER 0810315334 jusjuris@gmail.com [12.08.2024
Block, Tis Hazaril1996 Vs ISUKHIJA
Courts, Delhi IRAM NATH SAH
301, Extension|Petition U/s 9 of Arbitration Act,,OMP(I)COMM-819/2024 13-08-2024 [DFC FIRST Bank LTD JOGINDER 0810315334 jusjuris@gmail.com [12.08.2024
Block, Tis Hazari1996 Vs ISUKHIJA
ICourts, Delhi IDILBAG SINGH
301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-823/2024 14-08-2024 ITATA CAPITAL LTD [PARUL BHOLA (9811452022 lanish_bhola17@yaho [13.08.2024
Block, Tis Hazarij1996 Vs o.com
Courts, Delhi AVIRAL GOYAL
301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-840/2024 16-08-2024 IDCB BANK JANISH BHOLA [9811452022 lanish_bhola17@yaho [14.08.2024
Block, Tis Hazari1996 Vs o.com
ICourts, Delhi JAKIR HUSSAIN
301, Extension|Suit for Recovery ICS COMM-889/2024 17-08-2024 IPRITAM GROVER ISACHIN 0810186530 linsiQhtle!! 16.08.2024
Block, Tis Hazaril Vs BANSAL lalgg@1rmail.com
Courts, Delhi IRAPID GREEN PRIVATE
ILIMITED




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-filing
Registration Name Number

301, Extension|Suit for Recovery ICS COMM-891/2024 17-08-2024 ISHIVAKRITI AGRO PVT [Siddharth 0839211111 siddhaiiharora@live.c}16.08.2024
Block, Tis Hazari ILTD |Arora lom
Courts, Delhi Vs

JAMIT UDYOG
301, Extension[Execution Petition [EX.COMM-350/2024 21-08-2024 Vikram IMOHD 7501599217 Inexgenassociates2l  [20.08.2024
Block, Tis Hazaril Vs ISALMAN (@gmail.com
Courts, Delhi Municipal Corporation

IOf Delhi
301, Extension|Execution Petition [EX.COMM-351/2024 21-08-2024 INARENDER KUMAR JAIN VSRAJIV MEHRA [9811164491 rajivmehraadv@yaho [20.08.2024
Block, Tis Hazari [UPENDER JAIN PROP. lo.com
Courts, Delhi IPOOJA DEORAATORS
301, Extension|Petition U/s 9 of Arbitration Act,OMP(I)COMM-846/2024 23-08-2024 IDFC FIRST BANK IRAHUL 0205511796 ILEXPACIFIC03@GM|22.08.2024
Block, Tis Hazari1996 ILIMITED THROUGH IKASHYAP ATL.COM
Courts, Delhi TS AUTHORIZED

IREPRESENTATOVE MR

IRAJ KUMAR
301, Extension[Execution Petition [EX.COMM-361/2024 24-08-2024 IDARSHAN KUMAR ARORA VSRAJIV MEHRA (9811164491 rajivmehraadv@yaho [23.08.2024
Block, Tis Hazaril [KUMARSONS AUTO PVT LTD o.com

Courts, Delhi

301, Extension[Petition U/s 9 of Arbitration Act,,OMP(I)COMM-853/2024 28-08-2024 [DFC FIRST Bank LTD JOGINDER 0810315334 jusjuris@gmail.com [27.08.2024
Block, Tis Hazarij1996 Vs ISUKHIJA
Courts, Delhi ISANDEEP KUMAR
301, Extension|Suit for Recovery ICS COMM-927/2024 29-08-2024 [PAYAL POLYLAST PVT Amit gupta 0810224624 lamitguptaadv366@g [28.08.2024
Block, Tis Hazari ILTD Imail.com
ICourts, Delhi Vs

IM/S RAPID POLYMERS
301, Extension|Petition U/s 34 of Arbitration Act,OMP(I)COMM-879/2024 31-08-2024 [DFC FIRST BANK LTD VS MOHDJOGINDER 0810315334 jusjuris@gmail.com [30.08.2024
Block, Tis Hazarif1996 ISHAHBAZ ISUKHIJA

Courts, Delhi

2 ISH. RAJESH KUMARICENTRAL (306 IOMP (I) (COMM) 803/2024 05-08-2024 [IDFC FIRST BANK LTD VsJOGINDER 0810315334 jusjuris@gmail.com 02.08.2024
IGOEL, DISTRICT] IPRAMOD NAIPAL ISUKHIJA(P),
JUDGE
(COMMERCIAL

ICOURT)-02
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306 ICS (COMM) 863/2024 08-08-2024 IMOHD NAEEM Vs M/S VEERAfrajeev  kumarjg811231910 ladeshupadhyay84@g [06.08.2024
IVAHANA UDYOG PVT LTD tewari(P), Imail.com

306 ICS (COMM) 873/2024 12-08-2024 IKRISHI KALYAN SEEDS[RASHMI 9711039011 INA 08.08.2024
ICORPORATION Vs C P PATELJAGGARWAL
IFARM SEEDS PVT LTD AND ANR

306 IOMP (I) (COMM) 826/2024 14-08-2024 TATA CAPITAL LTD Vs SHREEJPARUL 0811452022 Anish_bholaly@yaho [13.08.2024
IGANPATI CRANES BHOLA(P), lo.com

306 [EXECUTION (COMM) 1339/2024 16-08-2024 IM/S VEE PEE CREATIONS PVTSachin Goyal(P),9873910829 INA 09.08.2024
ILTD Vs SHARI PRASAD PROP OF
IM/S SRI SAT RANGA

306 IOMP (I) (COMM) 832/2024 16-08-2024 [IDFC FIRST Bank LTD VsJOGINDER 0810315334 jusjuris@gmail.com [13.08.2024
IRAJKUMAR MALLIRAM ISUKHIJA(P),

306 IOMP (I) (COMM) 831/2024 16-08-2024 [IDFC FIRST Bank LTD Vs ANKITAJOGINDER 0810315334 jusjuris@gmail.com [13.08.2024
ISETHI ISUKHIJA(P),

306 [EXECUTION (COMM) 1338/2024 16-08-2024 IM/S VEE PEE CREATIONS PVTSachin Goyal(P),0873910829 INA 00.08.2024
ILTD Vs SH NAGARAJU PROP OH
IM/S KANISK WEDDING CARDS

306 [EXECUTION (COMM) 345/2024 21-08-2024 ICANARA BANK Vs M/S PANNARekha 0810168405 rekharustagi@gmail.cl13.08.2024
ILAL POLYMERS AND ANR Rustagi(P), jom




S.No Court

District

Court Room

306

Case Type

EXECUTION (COMM)

Case Number

346/2024

Date
Registration

21-08-2024

Name

ICANARA BANK Vs
ISINGH

SURJEET]

ofPetitioner Name VS RespondentAdvocate

IRekha
[Rustagi(P),

Advocate
Number

0810168405

MobileAdvocate email id

rekharustagi@gmail.d
om

Date of e-filing

13.08.2024

306 [EXECUTION (COMM) 1347/2024 21-08-2024 IM/s D S DIGITAL PVT LTD Vs STRAJESH 081 1389028, kumarrajeshadv@yah|
IMICHAL ANGLO INDIAN SCHOOL [KUMAR(P), joo.com

306 [EXECUTION (COMM) 1354/2024 22-08-2024 ANIL. KUMAR Vs MUNICIPAJMOHD 7501599277 Inexgenassociates2l@ [20.08.2024
ICORPORATION OF DELHI AND|SALMAN(P), gmail.com
ANR

306 IOMP (I) (COMM) 855/2024 28-08-2024 [DFC FIRST Bank LTD Vs SUSHILJOGINDER 0810315334 jusjuris@gmail.com [26.08.2024
IKUMAR ISUKHIJA(P),

306 IOMP (I) (COMM) 856/2024 28-08-2024 [DFC FIRST Bank LTD Vs VIPINJOGINDER 0810315334 jusjuris@gmail.com [26.08.2024
IKUMAR ISUKHIJA(P),

306 IOMP (I) (COMM) 869/2024 30-08-2024 [IDFC FIRST BANK LTD VsJOGINDER 0810315334 jusjuris@gmail.com [28.08.2024
ISAMRESH CHANDRA ISUKHIJA(P),

3 IMS. ILLA RAWAT,|CENTRAL (303, Extension|Suit for Recovery ICS COMM 841/2024 02.08.2024 IHELLMANN WORLDWIDESHALABH 0810753635 IOFFICE 131.07.2024
IDISTRICT JUDGE, Block, Tis Hazaril [LOGISTICS INDIA PVT LTD V/SSINGHAL (@ LEXJURIS.IN
ICOMMERCIAL Courts, Delhi [EXCEL IMPORT PVT LTD
ICOURT-03

303, Extension|Suit for Recovery ICS COMM 846/2024 06.08.2024 JULTRATECH CEMENT LTD V/SSHKRIT 7708748786 ASHKRIT464@GMA |05.08.2024
Block, Tis Hazari INATHIYA CHARITABLE TRUST TTWARI [L.COM

ICourts, Delhi

303, Extension|Suit for Recovery ICS COMM 847/2024 06.08.2024 IMANOJ KR V/S VISHVESH JAIN [LALIT ANAND [0811196195 [LALITANANDADVO [03.08.2024
Block, Tis Hazaril ICATE98 @GMAIL.CO

Courts, Delhi IM

303, Extension|Suit for Recovery ICS COMM 864/2024 08.08.2024 ICANARA BANK V/S ROHTASMANOJ KR 0811254078 IMANAVKIL378 @GM|07.08.2024
Block, Tis Hazari ISINGH NANWAL AIL.COM

ICourts, Delhi
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303, Extension|Suit for Recovery ICS COMM 874/2024 12.08.2024 IMADAN LAL V/S SANTOSHNITIN GUPTA [8860057314 [ICA.GUPTA@GMAIL|08.08.2024
Block, Tis Hazari [UPADHAY .COM
Courts, Delhi
303, Extension|Suit for Recovery ICS COMM 894/2024 17.08.2024 IM/S SAKARNI PLASTERS INDIA PPARDEEP KRI8588857704 [E.VERTICALLEGAL [14.08.2024
Block, Tis Hazaril ILTD V/S VIJAY TALWAR IAGGARWAL (@GMAIL.COM
Courts, Delhi
303, Extension[U/S 9 IOMP I COMM 806/2024 05.08.2024 [IDFC FIRST BANK V/S TEJ SINGH JOGINDER 0810315354 JUSJURIS@GMAIL. [03.08.2024
Block, Tis Hazari ISUKEJA iCOM
ICourts, Delhi
303, Extension|U/S 9 IOMP (i) COMM 822/2024  [14.08.2024 TATA CAPITAL LTD V/S BABAANISH BHOLA 9811452022 ANISHBHOLA17@Y [07.08.2024
Block, Tis Hazaril [HANUMAN STONE CRUSHING IAHOO.COM
Courts, Delhi
303, Extension[U/S 9 IOMP (i) COMM 845/2024  [23.08.2024 IDFC FIRST BANK V/S DEEPAKIRAHUL 9205511796 [LEXPACIFIC03@GM]|22.08.2024
Block, Tis Hazari BEGRAJ AIL.COM
Courts, Delhi
303, Extension|U/S 9 IOMP (i) COMM 866/2024 [30.08.2024 [DFC FIRST BANK V/S ROHTASHIKARUNA 0810315334 JUSJURIS@GMAIL. |28.08.2024
Block, Tis Hazaril ISINGH NARWAR ICHHATWAL ICOM
Courts, Delhi
303, Extension[U/S 9 IOMP (i) COMM 867/2024  [30.08.2024 IDFC BANK LTD V/S UWAIS KARUNA 0810315334 JUSJURIS@GMAIL. [28.08.2024
Block, Tis Hazaril ICHHATWAL ICOM
Courts, Delhi
303, Extension|U/S 9 IOMP (I) COMM 875/2024  [31.08.2024 IDFC BANK LTD V/S ASHOKKARUNA 0810315334 JUSJURIS@GMAIL. [28.08.2024
Block, Tis Hazari IGAUTAM ICHHATWAL ICOM
Courts, Delhi
303, Extension|Suit for Recovery ICOUNTER CLAIM  NO.12.08.2024 IM/S ROYACE PACK PVT LTD V/SSWATI 7838393940 ISWATI@ZEALATTO [12.08.2024
Block, Tis Hazaril 1391/2024 IM/S VAN INKS & CHEMICALS ICHANOMA [R.COM
Courts, Delhi
303, Extension|Suit for Recovery ICOUNTER  CLAIM NO.[30.08.2024 ISANJEEV KUMAR V/S NARINDERAMIT SAGAR 9999923530 IAMEETSAGAR1709 [28.08.2024
Block, Tis Hazari h2/2024 IKUMAR (@GMAIL.COM
Courts, Delhi
303, ExtensionEXECUTION [EX 321/24 06.08.2024 IMUKESH GOYAL V/S MCD IAK TRIVEDI  [9871441764 IAKTRIVEDILAWOFF03.08.2024
Block, Tis Hazaril ICE@GMAIL.COM
ICourts, Delhi
303, ExtensionEXECUTION [EX 353/2024 22.08.2024 AHSA RAM & SONG V/S PREMISACHIN 0873586359 ISKJAINADVOC@GM|21.08.2024
Block, Tis Hazari ICHAND GUPTA IKUMAR JAIN AIL.COM
Courts, Delhi

S ANIL KUMARICENTRAL (304 [EXECUTION [EXECUTION (COMM)-01.08.2024 ISR FABRICS VS. VARUNMS. JASMINE9910632676 INA 30.07.2024

ISODIA, DISTRICT] I312/2024 IRAJENDRA AHUJA DETWANI

UDGE,

OMMERCIAL
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304 RECOVERY ICS (COMM)-837/2024 02.08.2024 ISBI VS. HIRA LAL ISH. VIJAYp810210832 vijayprakashg682@g [29.07.2024
IPRAKASH Imail.com
304 JARBITRATION U/S 34 IOMP (COMM)-72/2024 03.08.2024 IRAJ KUMAR VS. M/S EQUITASSH DEEPAK[9999980081 ldeepakyadavadvocate[01.08.2024
ISMALL FINANCE BANK LTD. IYADAV (@gmail.com
304 JARBITRATION U/S 34 JOMP (COMM)-71/2024 03.08.2024 IRAJ KUMAR VS. M/S EQUITASSH DEEPAK9999980081 [deepakyadavadvocate[31.07.2024
ISMALL FINANCE BANK LTD. IYADAV (@gmail.com
304 JARBITRATION U/S 9 IOMP (I) (COMM)-807/2024 [06.08.2024 [DFC FIRST BANK LTD. VS/SH. JOGINDER810315334 jusjutid@gmail.com [01.08.2024
IAASHA MEENA ISUKHIJA
304 JARBITRATION U/S 9 IOMP (I) (COMM)-807/2024 [06.08.2024 IDFC FIRST BANK LTD. VS. PAPPU|SH. JOGINDER[g810315334 jusjutid@gmail.com [02.08.2024
ISINGH ISUKHIJA
304 JARBITRATION U/S 9 IOMP I COMM 813/2024 06.08.2024 IDFC FIRST BANK LIMITED VSSH. JOGINDER[p810315334 jusjutid@gmail.com 03.08.2024
IBIHARI VISHWAKARMA ISUKHIJA
304 JARBITRATION U/S 9 IOMP I COMMS814/2024 06.08.2024 IDFC FIRST BANK LIMITED VS|/SH. JOGINDER[p810315334 jusjutid@gmail.com [03.08.2024
IKISHAN KUMAR ISUKHIJA
304 IEXECUTION [EXECUTION 07.08.2024 ISHAILUSTA LOGISTICS PVT LTD|VIVEK SINGH [9810182555 ILEXALLIANCE.VIVE05.08.2024
(COMM)324/2024 IVS. DUBOND PRODUCTS PVT LTD K@GMAIL.COM
304 RECOVERY ICS (COMM)860/2024 07.08.2024 THE NAINITAL BANK LTD VS/ALOK MOHAN [9818404186 ALOKMPI@GMAIL. [05.08.2024
IPOOJA YADAV ICOM
304 RECOVERY ICS (COMM)859/2024 07.08.2024 THE NAINITAL BANK LTD VSJALOKMOHAN [9818404186 ALOKMPI@GMAIL. |05.08.2024
IPOOJA YADAV ICOM
304 RECOVERY ICS (COMM)-862/2024 08.08.2024 IM/s RAD CONSULTANCY PVT[MS. POONAMj9643501636 ladvocatepoonam89@[25.07.2024
ILTD. Vs GAURAV CHAHAL RIMAL lgmail.com
304 [EXECUTION [EXECUTION (COMM)-08.08.2024 IBHAGWATI ORGANICS VS{SH. N.K. 0818342898 ladvnkaggarwal@gma [07.08.2024
1325/2024 ISECTICIDE INDIA PVT. LTD. IAGGARWAL fil.com
304 [EXECUTION [EXECUTION (COMM)-16.08.2024 IRAJ KUMAR KAPOOR VS. KAMAIJPRAVINDRA [8588837515 ISHARMABABLUOO1 [07.08.2024
1337/2024 IKAPOOR ISHARMA (@YAHOO.CO.IN
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304 RECOVERY ICS (COMM)-882/2024 16.08.2024 AT DAYAL KAPOOR VS| 0810062835 INA 08.08.2024
IVARDHMAN ENTERPRISES IAGGARWAL

304 RECOVERY ICS (COMM)-884/2024 16.08.2024 INAZAAKAT DESIGN HERITAGEJIRA GUPTA 0818976099 [RAGUPTA27@GMA [08.08.2024
[PVT LTD VS. KALA MANDIR [L.COM

304 JARBITRATION U/S 9 IOMP (I) (COMM)-837/2024 [16.08.2024 IDFC FIRST BANK LIMITED VSJOGINDER 0810315334 JUSJURIS@GMAIL. [08.08.2024
ILAVNISH MALHOTRA ISUKHIJA ICOM

304 I[EXECUTION [EX (COMM)342/2024 17.08.2024 ISAMANVYA INFRASTRUCTURESYNERGY 8588856062 INA 16.08.2024
IPVT LTD VS. DELHI JAL BOARD [LEGAL

304 RECOVERY ICS (COMM)888/2024 17.08.2024 IDEEPAK KUMAR PAHUJA VSJSHIVENDRA (9953394364 ISHIVENDRA@THEA|13.08.2024
ISHASHANK SINGHAL IPRATAP SINGH] ICMECO.COM

304 RECOVERY ICS (COMM)908/2024 22.08.2024 IVIPIN KUMAR V/S MCD AND ANR [SATYENDER  [908111615325 ISKSINGHL16 @GMA [13.08.2024

KR SINGH IL.COM

304 RECOVERY ICS (COMM)910/2024 22.08.2024 ISARDARI LAL AND COMPANY VSJ/ANIL SETHI 0873439342 IASETHIADVOCATE [17.08.2024
IPRATEEK REALTORS INDIA PVT] (@YAHOO.COM
ILTD

304 JARBITRATION U/S 9 IOMP I COMM850/2024 28.08.2024 [DFC FIRST BANK LIMITED VS|RAHUL 9205511796 ILEXPACIFICo3@GM]|17.08.2024
IASTF KHAN [KASHYAP AIL.COM

304 JARBITRATION U/S 9 IOMP I COMM 849/2024 IDFC FIRST BANK LIMITED VS/[RAHUL 0205511796 ILEXPACIFIC03@GMf17.08.2024
INARESH KUMAR [KASHYAP AIL.COM

304 JARBITRATION U/S 9 IOMP I COMM 848/2024 28.08.2024 [DFC FIRST BANK LIMITED VS|RAHUL 9205511796 ILEXPACIFICo3@GM|17.08.2024
IRAMESH KUMAR [KASHYAP AIL.COM

304 JARBITRATION U/S 9 IOMP I COMM 847/2024 28.08.2024 IDFC FIRST BANK LIMITED VS/[RAHUL 0205511796 ILEXPACIFIC03@GMf17.08.2024
IMAHENDRA SINGH [KASHYAP AIL.COM

304 [EXECUTION [EX (COMM)366/2024 29.08.2024 IKOTAK MAHINDRA BANK LTD VSRAVINDRA 0871144756 IRAVINDRAADVOCA |22.08.2024
JAMIT SHARMA ANDORS ISINGH RAWAT TE@GMAIL.COM

304 JARBITRATION U/S 34 IOMP I (COMM)/864/2024 [29.08.2024 [DFC FIRST BANK LIMITED VSJOGINDER 0810315334 JUSJURIS@GMAIL. [22.08.2024
IDINESH KUMAR ISUKHIJA ICOM




S.No Court

District

Court Room

304

Case Type

EXECUTION

Case Number

[EX (COMM)-369/2024

Date
Registration

30.08.2024

ofPetitioner Name VS Respondent
Name

ESH ARORA VS. DEVENDER|

Advocate

ISH. SURESH

Advocate
Number

8368820180

MobileAdvocate email id

62.ssiresj/sjarma@g

Date of e-filing

25.08.2024

ISH. UMED SINGH|CENTRAL
IGREWAL DISTRICT]
JUDGE
(COMMERCIAL
ICOURT)-05

R. SHARMA ISHARMA Imail.com
305, EXTN[EXECUTION [Execution (Comm)/237/2024 01/08/24 JOP AND SONS TRADERS PVT LTDMANJU JAtN [o8t832162 Imanjujain3.97@gmailo5/07/24
IBLOCK Vs MANSHU ARORA l.com
[THC/DELHI
305, EXTN.JARBITRATION JOMP (COMM)/43/2024 01/08/24 IPRABHAKAR LANDGE Vs SBISh. Niteshlo643183591, niteshkadvocale@gm [06/07/24
BLOCK ICARDS AND PAYMENTS SERVICE[Kumar 7217637709 il.com
[THC/DELHI ILTD
305, EXTN|RECOVERY ICS (COMM)/709/2024 01/08/24 SANJAY KUMAR GOYAL VsK.REHMAN 9899429900 jkgarg8oo@gmail.co [08/07/24
IBLOCK ISWASTIK SALES CORPORATION m
[THC/DELHI
305, EXTNJARBITRATION U/S 9 OMP (1) (COMM)/547/2024 01/08/24 [TATA CAPITAL LTD Vs SULTANANISH 0811452022 Anish 12/08/24
BLOCK ICHOUDHARY BHOLA(P), bhola17@,vahoo.com
THC/DELHI
305, EXTN|EXECUTION [Execution (Comm)/236/2024 01/08/24 IGEODIS INDIA PVT LTD VsDhruv 9971897143/98110 [vchawla@kreco.co.in [12/08/24
BLOCK IPERTECH EXPORTS PVT LTD IChawla(P), k3710

THC/DELHI
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305, EXTNRECOVERY ICS (COMM)/708/2024 01/08/24 VK JAIN Vs SHUBHAM SHARMA [ARCHIT 0599043045 legal @sigmalegal.in. [20.03.2024
IBLOCK ISINGHAL(P),

[THC/DELHI

305, EXTNJ/ARBITRATION ARB A (COMM)/2/2024 01/08/24 IMS GANDHI ELECTRICALS ANDSonam 9871102052,98110 janishlWkdatta.in;son [20.03.2024
IBLOCK [ELECTRONICS Vs NEOGROWTH|Sharma(P), 170853 am@Xkdatta.in

[THC/DELHI ICREDIT PRIVATE LIMITED

305, EXTNJ{ARBITRATION U/S 9 IOMP (1) (COMM)/569/2024 06/08/24 IDFC FIRST BANK Vs HARANDARMAYANK 0873347330 mayank_mahajan05@yahd22.08.2024
IBLOCK ISINGH MALIK IMAHAJAN(P),

[THC/DELHI

305, EXTN[RECOVERY [Counter Claim/32/2024 08/08/24 IRAJENDER KUMAR MALHOTRABRIJESH 0810565455 joharbrijesh65@gmail22.08.2024
IBLOCK Vs AMIT AGGARWAL JOHAR l.com

[THC/DELHI

305, EXTNJARBITRATION U/S 9 IOMP (1) (COMM)/595/2024 08/08/24 [HDFC BANK LTD Vs BHURANANISH 0811452022 Anish 23.08.2024
IBLOCK ISINGH BHOLA(P), bhola17@,vahoo.com

THC/DELHI
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305, EXTNJARBITRATION U/S 9 IOMP (1) (COMM)/594/2024 08/08/24 [HDFC BANK LTD VsANISH 0811452022 Anish 23.08.2024
IBLOCK IDHARMENDER YADAV BHOLA(P), bhola17@,vahoo.com
[THC/DELHI
305, EXTNJARBITRATION U/S 9 JOMP (1) (COMM)/593/2024 08/08/24 HDFC BANK LTD Vs SHOWKATANISH 0811452022 Anish 23.08.2024
IBLOCK INAZIR BHOLA(P), bhola17@,vahoo.com
[THC/DELHI
305, EXTN/[RECOVERY ICS (COMM)/748/2024 12/08/24 JAGRICO ORGANICS LTD VSAMANDEEP [90873967070 Imancleep@ads:i.ndcofz5.08.2024
IBLOCK IKHERA AGRO AGENCY ISINGH mpany.com
[THC/DELHI
6 ISH. NIKHILICENTRAL [410 ICS (COMM.) 845/2024 5.08.2024 IMAHESH CHAND GOYAL VS|SH. SUNIL8860313311 ladvsg@yahoo.com  [02-08-2024
ICHOPRA, DJ COMM-| IMOHAN TRADING CO. AND ORS. |GUPTA
06 TIS HAZR]|
ICOURT CENTRAL
IDELHI
K10 IOMP (I) (COMM) 809/2024 06.08.2024 IDFC BANK LTD. VS. SANJAY|SH. JOGINDER9810315334 Pusjuris@gmail.com [02-08-2024
IKUMAR ISUKHIJA
410 ICS (COMM.) 857/2024 07.08.2024 ISTATE BANK OF INDIA VS,|SH. VIJAY|9810210832 vijayprakashg682@g [27-07-2024
IMANOJ KUMAR SHARMA IPRAKASH Imail.com



http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
http://10.199.37.2/swecourtis/querybuilder/r_query_generate.php#
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410 ICS (COMM.) 868/2024 07.08.2024 TRAVEL N MORE INDIA PVT. LTD.SH. VINEET|8588011144 ladvocatevmalhotra@ |02-08-2024
IVS. ORIENT CRAFT FASHIONMALHOTRA lgmail.com
INDUSTRIES LTD. AND ORS.

K410 ICS (COMM.) 870/2024 09.08.2024 ISTATE BANK OF INDIA VS. MRS{SH. KRISHAN|990577700 krishankumar@gmailjo6-08-2024
ILAKSHMI DEVI KUMAR .com

K10 I[EXECUTION (COMM.) 1326/2024 09.08.2024 ICANARA BANK VS. M/S. ADCMS. REKHAP810168405 [Rekharustagi@gmail. [02-08-2024
IDANCE COMPANY AND ANR. RUSTAGI lcom

410 ICS (COMM.) 876/2024 12.08.2024 PREM PRAKASH MODI VS,SH. RAMIT|8800728833 [RamitRana89@gmail|09-08-2024
INARESH MISHRA IRANA L.com

K410 ICS (COMM.) 879/2024 14.08.2024 JADIDAS AG VS. ASHOK KUMAR [SH. PRAMODj9718209970 laastha@thelegist.com|09-08-2024

IKUMAR SINGH

K10 [EXECUTION (COMM.) 333/2024 14.08.2024 IRADHA KASERA VS. SHRI RAM[SH. SUMIT|9818621098 advsumitrana@gmail [07-08-2024
JAISWAL AND ANR. KUMAR RANA .com

K10 IOMP (I) (COMM) 841/2024 17.08.2024 IDFC BANK LTD. VS. RAM VEERSSH. JOGINDER9810315334 Husjuris@gmail.com [13-08-2024
IBHATI ISUKHIJA
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ISINGH

ISUKHIJA

410 IOMP (I) (COMM) 842/2024 17.08.2024 IDFC BANK LTD. VS. ANJALISH. JOGINDER{g810315334 Pusjuris@gmail.com [13-08-2024
IMEHDIRATTA AND ANR. ISUKHIJA

K410 IMISC. (DJ) 360/2024 21.08.2024 ICICI BANK LTD. VS. KARTARSH. HEMANT/011-45141119 Puris@hemantgupta.if13-08-2024
ISINGH IGUPTA In

K10 IOMP (COMM) I76/2024 27.08.2024 IM/S. AMAR ALPHAGENISH. DEEPAK}9811217875 vashishtassociatesg9 [24-08-2024
[ENTERPRISES VS. M/SJVASHISHT (@gmail.com
IKETALSAAL RETAILS LLP & ORS.

410 ICS (COMM.) 022/2024 28-08-2024 IM/S PRANAV CREATIONS PVT,SH. ROHIT7838214595 rohitmishrag69@gm [20-08-2024
ILTD. VS. M/S. SHUBHANGI SAREEMISHRA lail.com
ICENTRE

K10 IOMP(I) (COMM) 851/2024 28-08-2024 AXIS BANK LTD. VS. VIPINMS. SUNITAj9871040589 INDOLEXLAW@GM [20-08-2024
[KUMAR JAIN ISINGH AIL.COM

K10 ICS (COMM.) 925/2024 24-08-2024 JADIDAS AG VS. ASHOKKUMAR [SH. PRAMODj9718209970 laastha@thelegist.com|24-08-2024

KUMAR SINGH
K10 IOMP(I) (COMM) 865/2024 29-08-2024 IDFC BANK LTD. VS. YOGENDERISH. JOGINDER9810315334 Pusjuris@gmail.com [26-08-2024




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-filing
Registration Name Number

k10 IOMP (COMM) I77/2024 29-08-2024 VIKRAM SINGH TOMAR VS|SH. SUMIT]87505955884 sumit.lawyers@gmail [17-08-2024
IKOTAK MAHINDRA PRIME LTD. [BEHL .com
K410 ICS (COMM.) 934/2024 30-08-2024 [FILEX SYSTEMS PVT. LTD. VS,SH. VINAY[7289068560 vinaymohan_legal@y|28-08-2024
JAMBIKA ARORA IMOHAN lajhoo.in
7 ISH. MUKESH|CENTRAL (COURT ROOMICIVIL SUIT IOMP(I) COMM 793/2024 01.08.2024 IDFC FIRST BANK LTD. VSMAYANK 0873347330 Imayank_mahajanos [30.07.2024
[KUMAR GUPTA| 302 IGOSWAMI RAKESH BHARATHI  [MAHAJAN (@yahoo.com
IDISTRICT JUDGE)|
ICOMMERCIAL
ICOURT-07
COURT ROOM[CIVIL SUIT IOMP(I) COMM 801/2024 05.08.2024 IM/S B.D. CREDIT LTD. VSDEEPAK 9999980081 [deepakyadavadvocate[01.08.2024
302 ISANDEEP KUMAR IYADAV (@gmail.com
COURT ROOM[CIVIL SUIT ICS(COMM) 844/2024 05.08.2024 ISTATE BANK OF INDIA VS NAMANVIJAY 0810210832 IVIJAYPRAKASHOQ68 [29.07.2024
302 IPANCHAL PRAKASH o @gmail.com
COURT ROOM[CIVIL SUIT IOMP(I) COMM 810/2024  [06.08.2024 [DFC FIRST BANK LTD. VS VIRPAIJJOGINDER 0810315334 jusjuris@gmail.com [03.08.2024
1302 ICHHOTE ISUKHIJA
COURT ROOM[CIVIL SUIT IOMP(I) COMM 811/2024 06.08.2024 [DFC FIRST BANK LTD. VS JITESHJOGINDER 0810315334 jusjuris@gmail.com [03.08.2024
302 IKESHU ISUKHIJA
COURT ROOM[CIVIL SUIT IOMP(I) COMM 812/2024 06.08.2024 [IDFC FIRST BANK LTD. VSJOGINDER 0810315334 jusjuris@gmail.com [05.08.2024
302 ISANJEEV KAILASH ISUKHIJA
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ICIVIL SUIT ICS(COMM) 867/2024 09.08.2024 ISTATE BANK OF INDIA VS MR| 9990577700 krishenkumar@gmailfo7.08.2024

302 ISONU (NOW DECEASED) UMAR .com
ICOURT ROOMICIVIL SUIT ICS(COMM) 869/2024 09.08.2024 ISTATE BANK OF INDIA VS LAXMI [KRISHAN 0990577700 krishenkumar@gmail{o8.08.2024
302 KUMAR L.com
ICOURT ROOMICIVIL SUIT ICS(COMM) 872/2024 12.08.2024 INDUSTRIAL ELECTRIGSWADESH 0899848679 lswadeshbansal73804 [06.08.2024
302 ICORPORATION VS INDOSPRITIBANSAL (@gmail.com

[BARS (P) LTD.
COURT ROOM[CIVIL SUIT ICS(COM) 881/2024 16.08.2024 IM/S SS BUILDWELL PRIVATE[HARGUN 0818610321 Imail @gandhipartners{08.08.2024
302 ILIMITED AND ANR. VS M/SSINGH KALRA . com

IPARAMOUNT DIGITAL MEDIA|

ISERVICES PVT. LTD.
COURT ROOM[CIVIL SUIT ICS(COMM) 885/2024 16.08.2024 SHRI RAJENDER BERA  VSSUMIT KUMAR[9599501822 ISEMPER.FIDELIS.J [14.08.2024
302 [HEMANT KUMAR ICHAUHAN [US@GMAIL.COM
COURT ROOM[CIVIL SUIT IMISC. DJ 482/2024 20.08.2024 ANKUR SAGAR VS JITENDERHIMANSHU 9999053876 ladvhsoni@gmail.com|16.08.2024
302 IKUMAR ISONI
ICOURT ROOMICIVIL SUIT IOMP(I) COMM 843/2024 20.08.2024 [IDFC FIRST BANK LTD. VSJOGINDER 0810315334 jusjuris@gmail.com [14.08.2024
302 JOGINDER SHRIKISHAN SHARMA[SUKHIJA
COURT ROOM[CIVIL SUIT ICS(COMM) 915/2024 23.08.2024 ICENTRAL BANK OF INDIA VSK & K Legal 0871226784 kkmudgil2g@gmail.cl25.07.2024
302 IMEENA lom
COURT ROOM[CIVIL SUIT IOMP(I) COMM 852/2024 28.08.2024 [IDFC FIRST BANK LTD. VSRAHUL 9205511796 ILEXPECIFIC03@GM]|22.08.2024
302 IMALKEET SINGH KASHYAP AIL.COM
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Registration Name Number

8 SH. AMIT KUMAR,/Central 308EXTENSION |[RECOVERY OF MONEY ICS (COMM) 835/24 01.08.2024 JAKDK JAIN TRADING PVT LTD VS[SANTOSH 0717973422 INA 30.07.2024
IDISTRICT JUDGE, IBLOCK THC ISANJAY BHARDWAJ UMAR
ICOMMERCIAL ISHUKLA
ICOURT-08
308EXTENSION |[RECOVERY OF MONEY ICS (COMM) 854/24 06.08.2024 ILAJPAT AGGARWAL VSSATYENDRA  [9811161525 ISKSINGH116@GMAI|07.08.2024
IBLOCK THC IMUNICIPAL CORPORATIONOHKUMAR SINGH IL.COM
IDELHI
308EXTENSION |RECOVERY OF MONEY ICS (COMM) 855/24 06.08.2024 INDIA° TRADERS VS AMITINAGENDRA 0810098503 IN.A 05.08.2024
IBLOCK THC ILEATHER SHOES IKUMAR
308EXTENSION [TRADE MARK ACT ICS (COMM) 856/24 06.08.2024 IVIJAYANT SONI PROP OF SHRIRISHI KANTj9268403018 [RISHIKAANT _MISH|05.08.2024
IBLOCK THC IBANKE BIHARI SAMOSE WALE VSMISHRA RA@YAHOO.COM
ISANJAY SONI
308EXTENSION [RECOVERY OFMONEY ANDCS (COMM) 880/24 14.08.2024 ISTATE BANK OF INDIA VS RAVIUEEWAN 0810099243 UVPGADVOCATE@G [09.08.2024
IBLOCK THC DAMAGES IKUMAR IPARKASH IMAIL.COM
IGUPTA
308EXTENSION [ARBITRATION & CONCILIATIONIOMP (COMM) 824/24 14.08.2024 ITATA VS SULTAN CHAUDAHRY [ANISH BHOLA [9811452022 JANISHBHOLA17@Y [02.05.2024
IBLOCK THC IACT AHOO.COM
308EXTENSION [TRADE MARK ACT ICS (COMM) 883/24 16.08.2024 JANIL JAIN VS RAJAN BHUTANI [V.K. PURI 081159395 IPURI 12.08.2024
BLOCK THC IPURIS@YAHOO.CO
IM
308EXTENSION [ARBITRATION & CONCILIATIONIOMP(I) (COMM) 834/24 16.08.2024 IDFC FIRST BANK LTD VS MADHUPOGINDER 0810315334 JUSJRIS@GMAIL.C [12.08.2024
IBLOCK THC IACT IRAGHUBAR SINGH ISUKHIJA lOM
308EXTENSION [ARBITRATION & CONCILIATIONIOMP (I) (COMM) 833/24  [16.08.2024 [DFC FIRST BANK LTD VS VERMAJOGINDER 0810315334 JUSJRIS@GMAIL.C [12.08.2024
IBLOCK THC IACT ILIGISTICS ISUKHIJA lOM
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308EXTENSION [SPECIFIC RELIEF ACT ICS (COMM) 890/24 17.08.2024 ISHIVAKRITI AGRO PVT LTDSIDHARTH 0839211111 ISIDHARTHARORA@J14.08.2024
IBLOCK THC IVSKARTHICKTRADERS JARORA ILIVE.COM
308EXTENSION |[RECOVERY OF MONEY ICS (COMM) 901/24 20.08.2024 IVIPIN KUMAR VS MUNICIPAISATYENDRA [9811161525 ISKSINGH116@GMAI|[16.08.2024
IBLOCK THC ICORPORATION OF DELHI [KUMAR SINGH IL.COM
308EXTENSION |RECOVERY OF MONEY ICS (COMM) 907/24 21.08.2024 RITESH VERMA VS RED PRINTIVISHWENDRA 91987174611 IVERMA.VISHWEND [17.08.2024
IBLOCK THC IPVT LTD IVERMA RA@YAHOO.COM
308EXTENSION |RECOVERY OF MONEY ICS (COMM) 918/24 27.08.2024 IDFS AGRI FOODS PVT LTD VSRRAJIV RAHEJA[|9811826000 IRRAJIVE@YAHOO.(}22.08.2024
IBLOCK THC [BRIJ MOHAN BHAGWAN| OM

IGOSHWAMI
308EXTENSION [TRADE MARK ACT ICS (COMM) 924/24 29.08.2024 [HAMDARD NATIONALSHIVENDRA  [9953394364 ISHIVENDRA@THEAJ]24.08.2024
IBLOCK THC [FOUNDATION (INDIA) LTD VS[PRATAP SINGH ICMECO.COM

VEE LABORATORIES LIMITED
308EXTENSION [ARBITRATION & CONCILIATIONIOMP(I) (COMM) 860/24 28.08.2024 [DFC FIRST BANK LTD VS MONUPOGINDER 0810315334 PUSJRIS@GMAIL.C [26.08.2024
IBLOCK THC IACT IKUNDAL LAL ISHUKHIJA OM
308EXTENSION |[EXECUTION PETITION [EX (COMM)331/24 13.08.2024 IM/S PAYAL POLYPLAST PVT LTDIAMIT GUPTA [0810224624 07.08.2024
BLOCK THC VS M/S PLATINUM POLYMERS
308EXTENSION |[MISC. APPLICATION IMISC. DJ/480/24 17.08.2024 INITIN ARORA VS DINESH GUPTA |JAMIT SHARMA (9711140436 IAMITLEGAL86@GM|09.08.2024
IBLOCK THC AIL.COM
308EXTENSION |[EXECUTION PETITION [EX (COMM)348/24 21.08.2024 IM/S S CHAND AND CO. LTD VSRAJESH 0810195013 IANJUBAJAJ@YAHO [20.08.2024
IBLOCK THC IM/S GUNJAN TRADEMARKS PVI[KUMAR 0.COM

ILTD
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1309 THIRD|Execution [Execution (Comm)/313/2024|01-08-2024 IM/s Jagdamba Store Vs M/s VipulShubhashish 9899986943 nailnsahayadvocate@[21-06-2024
IFLOOR [Hotels And Resorts Pvt Ltd [Roy(P), lvahoo.co.in

[EXTENTION

BLOCK

309 THIRDIOMP (Comm.) IOMP (COMM)/68/2024 02-08-2024 IM/s Ardour Pack Pvt Ltd Vs M/s ClixBHANU 0560704117 INA 01.08.2024
IFLOOR ICapital Services Pvt Ltd IMOHAN(P),

[EXTENTION

IBLOCK

309 THIRD|IOMP (Comm.) IOMP (I) (COMM)/794/2024 [03-08-2024 [DFC FIRST Bank LTD Vs RAKIESHJOGINDER 0810315334 jusjuris@gmail.com 02.08.2024
IFLOOR IKUMAR BOKOLIA ISUKHIJA(P),

EXTENTION

IBLOCK

309 THIRD|Execution [Execution (Comm)/328/2024/09-08-2024 Amritpal Singh Vs  Municipalsatyendra 0069075551 sksingh116 @gmail.co [08.08.2024
FLOOR ICorporaation of Delhi kumar singh(P), Im

[EXTENTION

IBLOCK

309 THIRD|Cs (Comm.) ICS (COMM)/875/2024 12-08-2024 ISHABEENA Vs AADIL KHAN IMuddassir 0818712378 Imuddasir.daiyyan@g [09.08.2024
IFLOOR [Daiyyan(P), Imail.com

[EXTENTION

BLOCK

309 THIRDIOMP (Comm.) IOMP (COMM)/73/2024 12-08-2024 Shellz India Pvt Ltd Vs Binny Wads[Namit Suri(P), 9582410211 listing@lexindis.com [09.08.2024
IFLOOR IPvt Ltd

IEXTENTION

IBLOCK

309 THIRD|[Execution [Execution (Comm)/330/2024[12-08-2024 JARUN AGGARWAL Vs RAVI BAJAJSAMRIDHI 7011525052, laggarwalmegha29199|09.08.2024
FLOOR IDESIGNS PVT LTD ISAMRIDHI(P), [0899861459 8@gmail.com

EXTENTION

IBLOCK

309 THIRDIOMP (I) (Comm.) JOMP (I) (COMM)/836/2024 [16-08-2024 [DFC FIRST Bank LTD Vs RAJESHJOGINDER 0810315334 jusjuris@gmail.com [14.08.2024
IFLOOR IKUMAR JUNEJA ISUKHIJA(P),

[EXTENTION

BLOCK

309 THIRDMisc. DJ Misc DJ/479/2024 16-08-2024 IROOP KISHORE RASTOGI VS[SONAL 0810002285 ISINHASONALO0609 [14.08.2024
IFLOOR ISAGAR KHARBANDA ISINHA(P), (@GMAIL.COM

[EXTENTION

IBLOCK
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309 THIRDIOMP (I) (Comm.) IOMP (I) (COMM)/835/2024 [16-08-2024 [DFC FIRST Bank LTD Vs YOGESHJOGINDER 0810315334 PUsjuris@gmail.com [14.08.2024
IFLOOR IBANKOTI ISUKHIJA(P),

[EXTENTION

BLOCK

309 THIRD|Cs (Comm.) ICS (COMM)/895/2024 17-08-2024 IKLJ Polymers And ChemicalsJyoti 999008455 IVIKASHSHARMALA [16.08.2024
IFLOOR [Limited Vs Shreyansh HealthcareSharma(P), WOFFICE@GMALIL.
[EXTENTION [Private Limited ICOM

IBLOCK

309 THIRD(Cs (Comm.) ICS (COMM)/900/2024 20-08-2024 [Rahul Kumar Gola Prop Of M sSunil 0811060737 sunilsatyarthi@yahoof17.08.2024
IFLOOR [Shubham Constructions Vs Late ShiSatyarthi(P), .co.in

EXTENTION [Surinder Patwa Through LR

IBLOCK

309 THIRD(Cs (Comm.) ICS (COMM)/899/2024 20-08-2024 INeelam Agarwal Vs Smart CityDEEPAK 8588826199 [dkj.adv@gmail.com [17.08.2024
FLOOR [Solutions India Pvt Ltd JAIN(P),

[EXTENTION

IBLOCK

309 THIRD|Execution [Execution (Comm)/349/2024[21-08-2024 [Rajesh Chitlangia Vs Jitender Singh [SATENDRA 0968347727 satendra.gautam85@ [20.08.2024
IFLOOR IKUMAR(P), lgmail.com

[EXTENTION

BLOCK

309 THIRD|[Execution [Execution (Comm)/364/2024[27-08-2024 IPULAK TRADEX PVT LTD Vs JIYAIAKASH 9599862350 ladvocatemishra1102 [24.08.2024
IFLOOR JALIAS ZIYA ENTERPRISESIGUPTA(P), (@gmail.com

IEXTENTION ITHROUGH ITS AR

IBLOCK

309 THIRD|[Execution [Execution (Comm)/365/2024[28-08-2024 [Somethingnew Vs One Culture PvtlAvinash 9971027290 nishant@nglaw.in  |27.08.2024
FLOOR ILtd [Shukla(P),

EXTENTION

IBLOCK

309 THIRDIOMP (I) (Comm.) IOMP (I) (COMM)/857/2024 [28-08-2024 [IDFC FIRST Bank LTD VsJOGINDER 0810315334 jusjuris@gmail.com [27.08.2024
IFLOOR IAMARJEET SINGH ISUKHIJA(P),

[EXTENTION

BLOCK

309 THIRDIOMP (I) (Comm.) IOMP (I) (COMM)/854/2024 [28-08-2024 [DFC FIRST Bank LTD Vs RAHULJOGINDER 0810315334 jusjuris@gmail.com [27.08.2024
IFLOOR IGAUTAM ISUKHIJA(P),

[EXTENTION

IBLOCK




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-filing

lOberoi Electric and Machinery Store

DOSHI

1309 THIRD|Execution [Execution (Comm)/368/2024[29-08-2024 [Steel Metal Tubes India Pvt Ltd VS§ANANT 0811486602 jkgarg8ooF@gmail.c [28.08.2024
IFLOOR [Rudra Energies Solution [RAO(P), lom
[EXTENTION
BLOCK
309 THIRD|Cs (Comm.) ICS (COMM)/930/2024 20-08-2024 ICanadian  Specialty Vinyls Vsraveesh 0810166390 IMMATASSOCIATES [28.08.2024
IFLOOR INandita Sales Private Limited thukral(P), (@GMAIL.COM
[EXTENTION
IBLOCK
309 THIRD|IOMP (I) (Comm.) IOMP (I) (COMM)/872/2024 [30-08-2024 [DFC FIRST Bank LTD Vs DEEPAKJOGINDER 0810315334 jusjuris@gmail.com [29.08.2024
IFLOOR IKUMAR ISUKHIJA(P),
EXTENTION
IBLOCK
309 THIRD|[Execution [Execution (Comm)/334/2024[14.08.2024 IM/s VEE PEE CREATIONS PVT(Sachin Goyal 0873910829 13.08.2024
IFLOOR ILTD THROUG ACCOUNTANT SH.
[EXTENTION [HARDESH KUMAR VS LAKSHM]
IBLOCK IGENERAL STORE KD RAO
309 THIRD|Execution [Execution (Comm)/340/2024(16.08.2024 IPRINCEM ORNAMENTS PVT. LTD[Varun Gupta 9810476767 gupta.varuni@gmail. [14.08.2024
IFLOOR VS M/s IV JEWELLERS THROUGH| lcom
[EXTENTION TS PROPRIETOR SH. VIPAN|
BLOCK INISCHAL
10 ISH. AJAY PANDEY /Central 307 ICivil ICS (COMM)/834/2024 01-08-2024 Pidilite Industries Limited Vs GianDivyam Agarwal|8595047596 ladmin@alclegal.in  [31-07-2024
IDISTRICT JUDGE,| IChand Bansal
ICOMMERCIAL
ICOURT
307 ICivil ICS (COMM)/842/2024 03-08-2024 IKUMAR FOOD INDUSTRIES LTD[Neeraj Grover 0810376869 groverindia@outlook.[02-08-2024
Vs M/S KARAN FOODS lcom
307 ICivil IOMP (I) (COMM)/800/2024 [03-08-2024 [DFC FIRST Bank LTD Vs PRADEEPJOGINDER 0810315334 jusjuris@gmail.com [02-08-2024
IKUMAR ISUKHIJA
307 ICivil [Execution (Comm)/323/2024[06-08-2024 IMukesh Kumar Kashyap Vs M/sRANJAN 7011312145 IN.A. 02-08-2024
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307 IOMP (I) (COMM)/799/2024 [03-08-2024 [DFC FIRST Bank LTD Vs NEEIJOGINDER 0810315334 jusjuris@gmail.com [01-08-2024
IKAMAL ISUKHIJA
307 ICivil [Execution (Comm)/319/2024(05-08-2024 INittu Creations Private Limited VS§ARUN KUMAR (9810131832 onlinearun@yahoo.col03-08-2024
JAnand Mehra Lin
307 ICivil ICS (COMM)/850/2024 06-08-2024 ICANARA BANK Vs M/s NOVELTYVinod Gupta 0891954484 counsel.vinodgupta@ [04-08-2024
IENTERPRISES gmail.com
307 ICivil [Execution (Comm)/322/2024/06-08-2024 [Pankaj Mittal Vs Union of India IBHUPESH 0810260246 info@iconofhuminity |03-08-2024
INARULA lcom
307 ICivil IOMP (I) (COMM)/815/2024 [12-08-2024 ITATA CAPITAL LTD Vs SUKHBIRANISH BHOLA 9811452022 lanish_bhola17@yaho [08-08-2024
IDAGAR lo.com
307 ICivil ICS (COMM)/878/2024 13-08-2024 INike Innovate CV Vs Ashok KumarAastha Sharma 9718209970 laastha@thelegist.com|09-08-2024
Unknown)
307 ICivil [Execution 14-08-2024 IM/s NOVA POLYCHEM Vs M/s O{MOHAN 0811137173 Imslegalchoice@gmail[10-08-2024
(Comm.)/335/2024 ICHEM SEALERS PVT LTD ISHARMA .com
307 ICivil [Execution 14-08-2024 AMITABH AGARWAL Vs M/sMOHAN 0811137173 Imslegalchoice@gmail[10-08-2024
(Comm.)/336/2024 IGarware Paints Ltd ISHARMA .com
307 ICivil ICS (COMM)/877/2024 13-08-2024 IVirkamal Optics Private Limited VS§SHIVENDRA 9953394364 shivendra@theacmec [08-08-2024
Pigar Jayant Vasa IPRATAP SINGH] o.com
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307 IOMP (I) (COMM)/827/2024 [16-08-2024 IDFC FIRST BANK LTD VsJOGINDER 0810315334 jusjuris@gmail.com [13-08-2024
IDARSHAN DALBIR ISUKHIJA

307 ICivil ICS (COMM)/905/2024 21-08-2024 IAdidas AG Vs ASHOK KUMAR JAastha Sharma (9718209970 laastha@thelegist.comf17-08-2024

307 ICivil ICS (COMM)/914/2024 22-08-2024 [Shri Hari Rice Processors Vs RajeshlPradeep Rana (8586877727 pprlawassociatesllp@ [13-08-2024
[Kumar gmail.com

307 ICivil ICS (COMM)/913/2024 22-08-2024 Vani Prakashan Group Vs SanageRitwik Parikh 9999320409 ritwikoff@outlook.co [21-08-2024
[Publishing House LLP Im

307 ICivil [Execution (Comm)/358/2024[22-08-2024 IM/s REACH INTERNATIONAL VgVaibhav 0899805856 vaibhav@mahajan.la [13-08-2024
[Haicheng (India) Engineering PvtMahajan
ILtd

307 ICivil [Execution (Comm)/357/2024[22-08-2024 IKENT INDUSTRIES Vs THE REDRITA 0953413632 ladv.rita.sanghavi@g [13-08-2024
IFOX CABLES ENTERPRISES ISANGHAVI Imail.com

307 ICivil ICS (COMM)/921/2024 27-08-2024 IVINAY GOYAL Vs M/s JINDALSHANTNU 90999347367 officeofshantnuagg@ [23-08-2024
[TRADERS IAGGARWAL lgmail.com

307 ICivil ICS (COMM)/932/2024 30-08-2024 IPAPPU SETH Vs MUNICIPAI}Vikas Sharma [9810566116 ladvocatevikassharma [25-08-2024
ICORPORATION OF DELH]] i @gmail.com
[THROUGH ITS COMMISSIONER

307 ICivil IOMP (I) (COMM)/859/2024 [28-08-2024 [DFC FIRST Bank LTD Vs VINODJOGINDER 0810315334 jusjuris@gmail.com [26-08-2024
IKAPOOR ISUKHIJA
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307 IOMP (I) (COMM)/861/2024 [28-08-2024 [DFC FIRST Bank LTD Vs RAJJOGINDER 0810315334 jusjuris@gmail.com [26-08-2024
IBHAWAN YADAV ISUKHIJA
307 ICivil ICS (COMM)/937/2024 130-08-2024 ILOREAL INDIA PRIVATE LIMITED|Shravan K119990605966 unitedmark@uniteda [28-08-2024
Vs ASHOK KUMAR AND ORS. Bansal Indunited.com
307 ICivil JIOMP (I) (COMM)/874/2024 [31-08-2024 [IDFC FIRST Bank LTD VsJOGINDER 0810315334 jusjuris@gmail.com [29-08-2024
IKAUSHAL KUMAR ISUKHIJA
11 ISH. SANJAY|Central ICOURT ROOM 3100MP (COMM) IOMP (COMM)/70/2024 02-08-2024 IRAJ KUMAR Vs M/s EQUITASDeepak 9999980081 IDeepakYadavAdvocat[31-07-2024
ISHARMA, DISTRICT] ISMALL FINANCE BANK LTD IYadav(P), le@Gmail.com
UUDGE,
ICOMMERCIAL
ICOURT
ICOURT ROOM 310|CS (COMM) ICS (COMM)/843/2024 03-08-2024 PUNEET GOYAL Vs MOHAN|Sunil Gupta 8860313311 ladvsg@yahoo.com  |02-08-2024
[TRADING CO AND ORS
ICOURT ROOM 310(CS (COMM) ICS (COMM)/871/2024 09-08-2024 IM/s CAPITAL PLASTIC HOUSE VSKRISHANA 0810673660 ladvkksingh@gmail.colo2-08-2024
IM/s HINDUSTON INDUSTRIES KUMAR Im
ISINGH(P),
ICOURT ROOM 310[0MP (I) (COMM) JIOMP (I) (COMM)/820/2024 [13-08-2024 [DFC FIRST BANK LTD VsJOGINDER 0810315334 jusjuris@gmail.com [09-08-2024
ISANTOSH KUMAR CHAURASIYA [SUKHIJA(P),
ICOURT ROOM 310(CS (COMM) ICS (COMM)/886/2024 16-08-2024 [UNDER ARMOUR INC Vs AshoklAastha Sharma 9718209970 laastha@thelegist.com|13-08-2024
[Kumar
ICOURT ROOM 310(CS (COMM) ICS (COMM)/887/2024 16-08-2024 IPANKAJ BANSAL Vs R B FOODSAmit Tomar(P), [8800442587 amit@tomarnassociatf13-08-2024
IPRODUCT les.com
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ICOURT ROOM 310(CS (COMM) ICS (COMM)/917/2024 24-08-2024 VARUN  TEXTILES Vs  M/SRohit 7838214595 rohitmishrag69@gm [20-08-2024
ISHUBHANGI SAREE COLLECTION Mishra(P), lail.com
ICOURT ROOM 310(CS (COMM) ICS (COMM)/916/2024 24-08-2024 IMOHD FAHIM Vs M/S ORIENTALR. B. Singh 0810822162 ladvocaterbsingh1962 [21-08-2024
INSURANCE COMPANY LTD AND| (@gmail.com
JANR
ICOURT ROOM 310|CS (COMM) ICS (COMM)/931/2024 29-08-2024 VISHAL SEHGAL Vs RUNGTAKaranpreet 9899604908 karansatron50@gmaif23-08-2024
IRRIGATION LTD singh l.com
ICOURT ROOM 310(CS (COMM) ICS (COMM)/936/2024 30-08-2024 [KRISHAN KUMAR GUPTA Vssatyendra 0811161525 sksingh116 @gmail.co [29-08-2024
IMUNICIPAL CORP OF DELHI ANDkumar singh(P), Im
ANR
ICOURT ROOM 3100MP (I) (COMM) IOMP (I) (COMM)/873/2024 [30-08-2024 [DFC FIRST Bank LTD Vs ARVINDJOGINDER 0810315334 jusjuris@gmail.com [28-08-2024
IKUMAR ISUKHIJA(P),
ICOURT ROOM 31000MP (I) (COMM) IOMP (I) (COMM)/881/2024 [31-08-2024 [DFC FIRST BANK LTD Vs MADHUJOGINDER 0810315334 jusjuris@gmail.com [29-08-2024
IBALA ISUKHIJA(P),
ICOURT ROOM 310[0MP (I) (COMM) JOMP (I) (COMM)/880/2024 [31-08-2024 [DFC FIRST BANK LTD Vs RAJNIJOGINDER 0810315334 jusjuris@gmail.com [29-08-2024
IRAMESHWARDASS ISUKHIJA(P),
ICOURT ROOM 310[Ex (Comm) [Ex (Comm)/341/2024 16-08-2024 INEERAJ AGGARWAL VS|UTSAV 0555008144 ladvocateutsav89@gmf22-07-2024
IHARMEET SINGH IPANDEY lail.com
12 ISH. RAVINDER(Central 401 ICS COMM 838/2024 02.08.2024 ISONIA PUNJABI V/S HARVINDERMOHD. BABAR (9891146454 IMOHDBABARADV@01.08.2024
IBEDI, DISTRICT] ISINGH IGMAIL.COM
JUDGE,
ICOMMERCIAL
ICOURT
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101 EX COMM 1315/2024 02.08.2024 ISTATE BANK OF INDIA V/S BRIJPRANSHU 0999737225 IPRANSHU11.VASHIS[]27.07.2024
IMOHAN IVASHISHTHA [HTH@GMAIL.COM

401 [EX COMM 1316/2024 02.08.2024 ISTATE BANK OF INDIA V/S ARUNJPRANSHU 0999737225 IPRANSHU11.VASHIS[10.07.2024
IKUMAR IVASHISHTHA HTH@GMAIL.COM

401 IOMP (I) COMM 797/2024 03.08.2024 [IDFC FIRST BANK LTD V/SJOGINDER 0810315334 JUSJURIS@GMAIL. [01.08.2024
ZUBAIR ANEES ISUKHIJA ICOM

401 IOMP (I) COMM 804/2024 05.08.2024 [DFC FIRST BANK LTD V/S JAVEDJOGINDER 0810315334 PUSJURIS@GMAIL. [02.08.2024
ISAKRUDDIN & ORS ISUKHIJA ICOM

401 [EX COMM 1320/2024 06.08.2024 IM/S ROOP INTERNATIONAL V/SPRAMOD KR|[8802915569 IPRAMODYADAV601 [23.07.2024
ISANJAY KOTHARI IYADAV 8B0o@GMAIL.COM

401 ICS COMM 851/2024 06.08.2024 INLAND WORLD LOGISTICS PVTY.P 0811165702 27.07.2024
ILTD V/S NEERU ANAND ISHEKHAWAT

401 ICS COMM 858/2024 07.08.2024 THE NAINITAL BANK LTD V/SALOK MOHAN 9675678910 ALOKMPI@GMAIL. [26.07.2024
[IPOOJA YADAV ICOM

401 IMISC DJ 77/2024 14.08.2024 IDINESH SHARMA V/S SOMPAL  [VISHAL SONI 90818348100 IVISHALSONIADV@ [09.08.2024

IGMAIL.COM

401 IOMP (I) COMM 838/2024 16.08.2024 [DFC FIRST BANK LTD V/SJOGINDER 0810315334 JUSJURIS@GMAIL. [13.08.2024

IDHARMPAL RADHE ISUKHIJA ICOM
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101 IOMP (I) COMM 839/2024 16.08.2024 [IDFC FIRST BANK LTD V/SJOGINDER 0810315334 JUSJURIS@GMAIL. [13.08.2024
IBHUPENDRA SINGH ISUKHIJA ICOM
401 ICS COMM 004/2024 21.08.2024 IM/S SAKARNI PLASTER INDIAJPRADEEP KR|8588857704 IVERTICAL.LEGAL@ [14.08.2024
IPVT LTD. V/S SHUBHAM MAURYA[AGRAWAL IGMAIL.COM
401 ICS COMM 020/2024 27.08.2024 IM/S SHAKTI TRADING V/S M/SSHANTANU 90999347367 IOFFICEOFSHANTN [23.08.2024
JINDAL TRADERS & ORS IAGRAWAL [UAGG@GMAIL.COM
401 IOMP (I) COMM 862/2024 28.08.2024 [IDFC FIRST BANK LTD V/SJOGINDER 0810315334 PUSJURIS@GMAIL. [26.08.2024
IMANISH SOLANKI ISUKHIJA ICOM
401 ICS COMM 038/2024 30.08.2024 JARTHANT ENTERPRISES V/S RCONAMAN 9711156516 JADVNAMANISSRAN [29.08.2024
[INFRA VENTURES LTD AND ORS [ISSRANI [I@GMAIL.COM
401 ICS COMM 933/2024 30.08.2024 S P KANUGO V/s ECOSURESARTHAK 0810133604 TRIDENTLAW@HO [23.08.2024
IPULPMODLING TECHNOLOGIESKATYAYEN TMAIL.COM
ILTD.
13 SH. M.K NAGPAL,Central 402 ICIVIL ICS (COMM)/839/2024 02-08-2024 IM/s Bharat  Engineers  AndAvinash Kumar9871441764 aktrivedilawoffices@g31-07-2024
IDISTRICT IConsultants Vs Municipal[Trivedi(P), Imail.com
ICOMMERCIAL ICorporation Of Delhi
ICOURT
402 ICIVIL ICS (COMM)/840/2024 02-08-2024 Sri Narayan Mercantiles Pvt Ltd Vsmanu 0810226947 Vestl awql 8 @,A$ efo1-08-2024
INITCO MARBLE GRANITEminocha(P), 1..c 0 tir
IPRIVATE LIMITED
402 JARBITRATION IOMP (COMM)/67/2024 02-08-2024 [Raj Kumar Vs M/S EQUITASDeepak 9999980081 IDeepakYadavAdvocat|o1-08-2024
ISMALL FINANCE BANK LTD IYadav(P), e @Gmail.Com
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402 JARBITRATION IOMP (COMM)/66/2024 02-08-2024 [Raj Kumar Vs M/S EQUITASDeepak 9999980081 IDeepakYadavAdvocat{o1-08-2024
ISMALL FINANCE BANK LTD lYadav(P), e @Gmail.Com
402 JARBITRATION IOMP (I) (COMM)/796/2024 [03-08-2024 [DFC FIRST Bank LTD Vs SATISHJOGINDER 0810315334 jusjuris@gmail.com [01-08-2024
IKUMAR ISUKHIJA(P),
402 JARBITRATION IOMP (I) (COMM)/798/2024 [03-08-2024 [DFC FIRST Bank LTD Vs SAGEERJOGINDER 0810315334 jusjuris@gmail.com 01-08-2024
AHMED ISUKHIJA(P),
402 JARBITRATION IOMP (I) (COMM)/795/2024 [03-08-2024 [DFC FIRST Bank LTD Vs MANOJJOGINDER 0810315334 jusjuris@gmail.com [01-08-2024
IKUMAR NAGOIRIA ISUKHIJA(P),
402 JARBITRATION IOMP (I) (COMM)/805/2024 [05-08-2024 [DFC FIRST Bank LTD Vs SANJAYJOGINDER 0810315334 jusjuris@gmail.com [02-08-2024
ISUKKE ISUKHIJA(P),
402 ICIVIL ICS (COMM)/852/2024 06-08-2024 ISAMEER SETH Vs THE URANUS |MUKHLIS 0811022221 Imurehmani23@gmai|03-08-2024
[Rehman(P), l.com
402 ICIVIL ICS (COMM)/861/2024 07-08-2024 ISAURIN MUKESH KUMAR SHAH|Awadhesh lo11 - 35008324  |[pans~khandr~rnalm, [05-08-2024
Vs MAAVISA FOM CUP PVT LTD  |[Kumar(P), tfgmail.cgm
402 ICIVIL ICS (COMM)/865/2024 08-08-2024 ICanara Bank Vs DrREEMA RAINAMANOJ 0811254078 Imanvakil378 @gmail. [07-08-2024
ISINGH IKUMAR c-0,m
JARORA(P),
402 [EXECUTION [Execution (Comm)/329/2024(12-08-2024 [Tuss Facility Services Tuss FacilitiesVISHAL 0868644938 sunildoog@gmail.co [09-08-2024
Vs Maha Durga Charitable Hospital [DUBEY(P), Im
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402 JARBITRATION IOMP (I) (COMM)/816/2024 [13-08-2024 [DFC FIRST BANK LTD Vs ARVINDJOGINDER 0810315334 jusjuris@gmail.com [09-08-2024
ISINGH ISUKHIJA(P),

402 JARBITRATION IOMP (I) (COMM)/821/2024 [14-08-2024 TATA CAPITAL LTD Vs AVIRAIJPARUL 0811452022 lansh 13-08-2024
IGOYAL BHOLA(P), bholai17@yahoo.com

402 ICIVIL ICS (COMM)/898/2024 20-08-2024 JAMMU AND KASHMIR BANK|SOAYIB 8800543987 ISOAYIB@GMAIL.CO [17-08-2024
ILTD Vs ASHOK BHATIA IQURESHI(P), M

402 ICIVIL ICS (COMM)/906/2024 21-08-2024 ISNS PRODUCTS PRIVATEFAISAL 0899528289 chambers@tejveerbh [13-08-2024
ILIMITED Vs MOHAMMEDHHASAN(P), atia.com
ASHRAF

402 ICIVIL ICS (COMM)/911/2024 22-08-2024 IPAPPU SETH Vs MUNICIPALl}Vikas 0810566116 ladvocatevikassharma [21-08-2024
ICORPORATION OF DELHI [Sharma(P), l@gmail.com

402 [EXECUTION [Execution (Comm)/356/2024[22-08-2024 IM/S PARAS ALUMINIUM PVT LTDARUN KUMAR}9810768996 arunyadavii3i@gmaif20-08-2024
Vs SNAPEX OVERSEAS AND ORS [YADAV(P), l.com

402 [EXECUTION [Execution (Comm)/363/2024[27-08-2024 IMANU AGGARWAL Vs SHREFZareef 9717769669 anildutt.adv@gmail.c [23-08-2024
IGANESH ENTERPRISES IJAhmad(P), jom

402 ICIVIL ICS (COMM)/919/2024 27-08-2024 IROSA STEEL INDIA Vs SHREERahul 9990636132 patent@vidhani.com [22-08-2024
ISWAGAT HARDWARE Vidhani(P),

402 ICIVIL ICS (COMM)/923/2024 28-08-2024 ISUPER INDIA SHOE MATERIAIJMeena 0811047445 Imcsadvocate@gmail. [23-08-2024
IPRIVATE LIMITED Vs SHRI NITIN|Chaudhary com
IKUMAR SOLE PROPRIETOR OFSharma(P),
IM/S FASHION FOOTWEAR
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402 JARBITRATION IOMP (I) (COMM)/863/2024 [28-08-2024 [DFC FIRST BANK LTD Vs AMITJOGINDER 0810315334 jusjuris@gmail.com [26-08-2024
IKUMAR ISUKHIJA(P),

402 ICIVIL ICS (COMM)/929/2024 29-08-2024 IMUNICIPAL CORPORATION OFgahil aeron(P), 9910007125 INDIAAERONS@GM|27-08-2024
IDELHI Vs MAVENS WORTH AIL.COM
[ENTERPRISES

402 ICIVIL ICS (COMM)/928/2024 29-08-2024 ICHHOTEY SAHIB ENTERPRISESMUKESH I3 12254443 - 24-08-2024
Vs CITI MEGA MART PVT LTD andKUMAR(P),
IORS

402 ICIVIL ICS (COMM)/926/2024 29-08-2024 INIKE INNOVATE C V Vs ASHOKaastha 9718209970 laastha@thelegist.com|24-08-2024
IKUMAR UNKNOWN sharma(P),

402 JARBITRATION IOMP (I) (COMM)/870/2024 [30-08-2024 [DFC FIRST Bank LTD Vs BHAKTIJOGINDER 0810315334 jusjuris@gmail.com [28-08-2024
IDHINGRA ISUKHIJA(P),

402 JARBITRATION IOMP (I) (COMM)/871/2024 [30-08-2024 [DFC FIRST Bank LTD Vs SHAMAJOGINDER 0810315334 jusjuris@gmail.com [28-08-2024
BEGUM ISUKHIJA(P),

402 ICIVIL ICS (COMM)/940/2024 31-08-2024 ISKY HERBAL PHARMACY PVT/SHALABH 0971468622__ lhaquereyazl 28-08-2024
ILTD. VS. M/S KARIMI HERBALSINGH(P), lo78 @gmail.com
AGENCY

402 ICIVIL ICS (COMM)/939/2024 31-08-2024 SACHIN GUPTA Vs PUNEET|SHIVENDRA 19953394364 shivendrargttheacme [29-08-2024
IKATHURIA IPRATAP lco.com

ISINGH(P),

402 JARBITRATION JIOMP (I) (COMM)/876/2024 [31-08-2024 [DFC FIRST BANK LTD Vs BEGRAJJOGINDER 0810315334 jusjuris@gmail.com [29-08-2024

ISINGH ISUKHIJA(P),
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14 . ASHUTOSH[West 201 [Execution [Execution (Comm)/220/2024(14-08-2024 IDBI BANK LTD Vs TARUNVivek Kumar(P),9811867703 kumarvivekadv@gmalo9-08-2024
[KUMAR, DISTRICT] [Extn Block ISHARMA fil.com
JUDGE
(COMMERCIAL
ICOURT) [Execution [Execution (Comm)/219/2024[14-08-2024 Wintas Window Systems Pvt Ltd VJRAVI 0911118926 ladvocateraviyg@gma [13-08-2024
[Suresh Kumar KUMAR(P), fil.com
15 EXSL HEMANIWest 209 ICS(COMM) 661/2024 01.08.2024 SPARKLE JEWLS VS. PALAKIRAKESH 0990476969 ladvisor.rakesh1988@[01.08.2024
HOTRA, [Extn Block ANAND lgmail.com
IDISTRICT JUDGE
(COMMERCIAL
ICOURT)-02 IOMP(I)/COMM 10/2024 02.08.2024 IKRISHAN KR. SHARMA VS. HDB[KALASH 9599999277 chabraadvkailash@g [30.07.2024
IFINANCIAL SERVICES ICHABRA Imail.com
ICS(COMM) 674/2024 05.08.2024 [HIMANSHU DHALWAL VSJANKUR 0873193748 locean.laws@gmail.co [05.08.2024
ISUNITA MALIK IAGARWAL m
ICS(COMM) 679/2024 06.08.2024 ADIDAS SHARMA VS. OWNER[PRAMOD KRJ9810481016 Imail@thelegist.com [06.08.2024
IPROP. ISINGH
IMISC.DJ 484/2024 12.08.2024 ICANARA BANK VS. SIMARPRITISUSHIL KR RAIj9868422289 raisushilog15@gmail.[12.08.2024
ISINGH lcom
ICS(COMM) 695/2024 13.08.2024 ISURENDRA BINDAL VS. GUNJANJANURAG 9999955947 lanurag@bindals.net [13.08.2024
IVASHIST BINDAL
ICS(COMM) 606/2024 13.08.2024 [HDFC BANK VS. DHRUV PAL IPARUL BHOLA [9811452022 lanish_ bhola17@yaho [13.08.2024
lo.com
IOMP(I)/COMM 143/2024 13.08.2024 SHRIRAM FINANCE LTD VSMANOJ 0811133644 Imanojk.adv@gmail.c [13.08.2024
IDAVINDER SINGH KUMAR lom
ICS(COMM) 608/2024 14.08.2024 IM/S OMSONS MARKETING PVTIIRSHAD 08119622836 ladv.irshad1@gmail.col14.08.2024
ILTD VS. M/S PATHPLUS LIQUORSAHMAD m
IPVT LTD
ICS(COMM) 609/2024 14.08.2024 IM/S OMSONS MARKETING PVTIRSHAD 08119622836 ladv.irshad1@gmail.cof14.08.2024
ILTD VS. M/S PRIYANKA STELIJAHMAD Im
IAND TUBES
IMISC.DJ 507/2024 21.08.2024 ICANARA BANK VS. M/S PARADISE[SUNIL KR. JHA |9958307675 kjhasunilg43@gmail.
ICAR lcom
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IMISC.DJ 515/2024 22.08.2024 INDIAN OVERSEAS BANK VS[UJJWAL 0899596050 jjwallawfirm@gmail [22.08.2024
IVIMLA DEVI IKUMAR .com
IMISC.DJ 516/2024 22.08.2024 ICANARA BANK VS. VADHULIKA [RITU MISHRA [98973706792 ritumishra.advocate
(@gmail.com
IMISC.DJ 517/2024 22.08.2024 INDIAN OVERSEAS BANK VS|UJJWAL 9899596050 ujjwallawfirm@gmail [22.08.2024
ICHANDRA KANWAR IKUMAR .com
ICS(COMM) [722/2024 23.08.2024 ITATA CAPITAL LTD VSJHEMANT 0996994349 lhemantkaushik2505 [23.08.2024
IAMRUDDIN MIRZA [KAUSHIK (@gmail.com
IOMP(I)/COMM 155/2024 23.08.2024 [HDFC BANK VS. JAMSHEDMANISH 0650810426 Imsvermachambers@ [23.08.2024
IBRAHEEM ISHANKAR lgmail.com
IVERMA
IOMP(I)/COMM 156/2024 23.08.2024 [HDFC BANK VS. VAISHALI AHUJAMANISH 0650810426 Imsvermachambers@ [23.08.2024
ISHANKAR gmail.com
IVERMA
IOMP(I)/COMM 157/2024 23.08.2024 [HDFC BANK VS. ROMIT SHARMA [MANISH 90650810426 Imsvermachambers@ [23.08.2024
ISHANKAR gmail.com
IVERMA
IOMP(I)/COMM 158/2024 23.08.2024 [HDFC BANK VS.SARITA KHURANAMMANISH 90650810426 Imsvermachambers@ [23.08.2024
ISHANKAR gmail.com
IVERMA
IOMP(I)/COMM 150/2024 23.08.2024 [HDFC BANK VS. OM PRAKASHMANISH 90650810426 Imsvermachambers@ [23.08.2024
ISINGH ISHANKAR lgmail.com
IVERMA
IOMP(I)/COMM 160/2024 24.08.2024 [HDFC BANK VS. KAMAL SINGH  [MANISH 90650810426 Imsvermachambers@ [24.08.2024
ISHANKAR lgmail.com
IVERMA
ICS(COMM) [724/2024 24.08.2024 IM/S OMSONS MARKETING PVTIIRSHAD 0811962836 ladv.irshad @yahoo.co [24.08.2024
ILTD VS. M/S SHARDA PIPES PVIJAHMAD Im
ILTD
ICS(COMM) [725/2024 24.08.2024 ISAROGI SUPER SALES PVT LTD/VARUN BEDI [8285672608 ladvocatevarunbedi@ [24.08.2024
IVS. UMESH LALWANI lgmail.com
ICS(COMM) [726/2024 24.08.2024 IGAMFORD PUBLISHING HOUSEMANOJ 0654240067 Imanoj84goswami@g [24.08.2024
IVS. SHUBHAM BOOK ZONE IGOSWAMI Imail.com
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IMISC.DJ 523/2024 27.08.2024 [UPCOMET TECHNOLOGIES PVI[VARUN BALA (0999941625 varunk.bala@gmail.c [27.08.2024
ILTD VS. NIVVEDIA FOODS lom
IOMP(I)/COMM 176/2024 27.08.2024 [HDFC BANK VS. RUKHE ZEBAMANISH 90650810426 Imsvermachambers@ [27.08.2024
ISIRI ISHANKAR gmail.com
IVERMA
IOMP(I)/COMM 180/2024 28.08.2024 IHDFC BANK VS. PALLVI KUMARI [MANISH 0650810426 Imsvermachambers@ [28.08.2024
ISHANKAR lgmail.com
IVERMA
IOMP(I)/COMM 181/2024 28.08.2024 [HDFC BANK VS. RANI IMANISH 0650810426 Imsvermachambers@ [28.08.2024
ISHANKAR lgmail.com
IVERMA
IOMP(I)/COMM 182/2024 28.08.2024 [HDFC BANK VS. VINEETAMANISH 0650810426 Imsvermachambers@ [28.08.2024
ISUKHAVEER ISHANKAR lgmail.com
IVERMA
IOMP(I)/COMM 1832024 28.08.2024 [HDFC BANK VS. SUSHIL KUMAR [MANISH 0650810426 Imsvermachambers@ [28.08.2024
ISHANKAR gmail.com
IVERMA
IOMP(I)/COMM 184/2024 28.08.2024 IHDFC BANK VS. VIVEK YADAV IMANISH 0650810426 Imsvermachambers@ [28.08.2024
ISHANKAR gmail.com
IVERMA
IOMP(I)/COMM 109/2024 20.08.2024 ISHRIRAM FINANCE VS{SUNNY ARORA 9910574027 labbuslawfirms @gmaif29.08.2024
IDUSHYANT l.com
ICS(COMM) 742/2024 29.08.2024 A PLUS ENTERPRISES VS. SUVASANDEEP 0810474101 sandeepjindals@redif|29.08.2024
LAL JAT UINDAL fmail.com
ICS(COMM) 743/2024 29.08.2024 JIANCHAL LEASING VS. ANITAVIPIN 989929904 jurixlsolutionso2@g [29.08.2024
IAGGARWAL INANDWANI Imail.com
ICS(COMM) [744/2024 29.08.2024 IGOMTI IMPEX VS. ATUL JAIN IVIPIN 0899299404 jurixlsolutionso2@g [29.08.2024
INANDWANI Imail.com
IOMP(I)/COMM 201/2024 30.08.2024 [HDFC BANK VS PRIYANSHUMANISH 0650810426 Imsvermachambers@ [28.08.2024
ISHARMA ISHANKAR lgmail.com
IVERMA
IOMP(I)/COMM 202/2024 30.08.2024 [HDFC BANK VS. MUKESHMANISH 0650810426 Imsvermachambers@ [28.08.2024
ISHARMA ISHANKAR lgmail.com
IVERMA
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ICS(COMM) 745/2024 30.08.2024 IM/S KDM KYECHEM VS. M/S KRHANIL SHARMA 0811532455 ladv.anilshramao7@g [30.08.2024
ILTD Imail.com
ICS(COMM) [746/2024 30.08.2024 ISAROGI SUPER SALES VS. HARIVARUN BEDI (8285672608 ladvocatevarunbedi@ [30.08.2024
INARAYAN gmail.com
IMISC.DJ 543/2024 30.08.2024 IM/S TIKURAM ASSOCIATES LLPGAURAV 0999797229 Imalhotra_gauravi97 [30.08.2024
IVS. ROHAN GOYAL IMALHOTRA 6@yahoo.co.in
ICS(COMM) [750/2024 31.08.2024 IPURPLE UNITED SALES VS|KAJAL PAL 7200935137 kajal.palmall@gmail. [31.08.2024
IBONZO KIDS APPAREL PVT LTD lcom
16 ISH. DIG VIJAY|West 203 ICS (COMM)/666/2024 02-08-2024 [Sanyam Jain Prop M/s DakshlA. R Jain(P), 8383953944,6398 Pain.adityaraj@Yaho [01-08-2024
ISINGH, DISTRICT]| [Extn Block [Enterprises Vs M/s Devya Overseas 892829 o.com
JUDGE
(COMMERCIAL
ICOURT)-03 ICS (COMM)/665/2024 02-08-2024 M/s Omsons Marketing Pvt Ltd VsSachin Malik(P) 98119628836 INot Mentioned 01-08-2024
IM/s Dazzling Drinks Pvt Ltd
ICS (COMM)/672/2024 03-08-2024 State Bank of India Vs RIHAN PROP|Sunil 99991330725 INot Mentioned 03-08-2024
IOF RQ ENTERPRISES lsehrawat(P),
ICS (COMM)/671/2024 03-08-2024 [Union Bank Of India Vs Abid HusainKAMALJIT 9890410729,9868 [Kamaliitsinghranot@ [03-08-2024
[Fabricators ISINGH 48786 lgmail.com
RANOT(P),
ICS (COMM)/675/2024 05-08-2024 INAVEEN JAIN SOLE PROPRIETOR|STUTI 0412653190,89790]SAGAR7300@GMAI [03-08-2024
IOF METAL CRAFT Vs SAGARWASON(P), 53190 IL.COM
IBUCKLES PVT LTD
IOMP (I) (COMM)/138/2024 07-08-2024 [Shriram Finance Ltd Vs HARSHManoj 0811133644 IMANOJK.ADV@GM [05-08-2024
IDEV THAKUR [Kumar(P), AIL.COM
ICS (COMM)/682/2024 07-08-2024 ISTAR EQUIPMENTS VsJatin 8802901184, ladvsharmag3@gmail.jo6-08-2024
[HINDUSTAN CONSTRUCTION[Sharma(P), 8586895369 lco
ICOMPANY LTD
ICS (COMM)/687/2024 08-08-2024 [Rohit Narula Vs Shivam CoalGAURAV 0810353436 INot Mentioned 07-08-2024
ICarriers pvt Itd [KAUSHIK(P),
IMisc DJ/478/2024 08-08-2024 IMs MAYRA ALUMINIUM|Utkarsh 886021168 linfo@ggguptaassociatjo7-08-2024
IFORMWORK PVT LTD Vs Ms SKiGupta(P), lcs.in
[ntegrated and Consultants
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ICS (COMM)/688/2024 09-08-2024 INeeru Jindal Vs Sandeep Bansal IMUKESH 8800602060 INot Mentioned 07-08-2024
IAGGARWAL(P),
[Execution (Comm)/213/2024 12-08-2024 [Surinder Sethi Vs Gulshan Verma  [Shubham 873039391 lanimesh@,sinhapartnfo9-08-2024
IBudhiraja(P), lers.com
[Execution (Comm)/218/2024 13-08-2024 IDBI BANK LTD Vs PRASANTA[Vivek Kumar(P),0811867703 kumarvivekadv@gmali0-08-2024
kUMAR MALLICK fil.com
[Execution (Comm)/217/2024 13-08-2024 [Realistic Realtors Pvt Ltd VsBharat 081044465 legistauxiliary@gmailf10-08-2024
[Karanpreet Singh Walia Gupta(P), L.com
ICS (COMM)/703/2024 14-08-2024 [Eppion lifesciences pvt Itd Vs Nityam|PARAS 0810600656 parasaggarwaladv@g [13-08-2024
[Pharma IAGGARWAL(P), Imail.com
[Execution (Comm)/221/2024 16-08-2024 IM/S CAPITAL GRAINS Vs M/SAMIT 0999653376 INot Mentioned 14-08-2024
IGURU EXIM AND ORS IMADAAN(P),
ICS (COMM)/709/2024 17-08-2024 IM/s Omsons Marketing Pvt Ltd VsSachin Malik(P),j08 11962836 INot Mentioned 16-08-2024
IM/s Fatehpuria Fabrics Pvt Ltd
ICS (COMM)/714/2024 21-08-2024 Ms JMR Jewellers Pvt Ltd VsDeekshant 0818369860 INot Mentioned 20-08-2024
[Ujjawal Puri Kaushik(P),
IOMP (I) (COMM)/148/2024 23-08-2024 [Hdfc Bank Limited Vs MUNMUNMANISH 90650810426 Imsvermachambers@ [21-08-2024
[KUMAR ISHANKER lgmail.com
IVERMA(P),
IOMP (I) (COMM)/161/2024 24-08-2024 Hdfc Bank Limited Vs CHITRAMANISH 0650810426 Imsvermachambers@ [22-08-2024
WATI ISHANKER lgmail.com
IVERMA(P),
ICS (COMM)/727/2024 24-08-2024 [Rajsons Publication Through Its AR[Manoj 0654240067 INot Mentioned 22-08-2024
ISh Rajkumar Jha Vs Vatsali BookiGoswami(P),
Sationary Through Its Propritoy
[Suman Kumar Thakur
ICS (COMM)/735/2024 27-08-2024 [Bobby Jain Vs Winsoft PlayschoollKeshav Kant9999440419 Vikasbhatia280@gm [23-08-2024
[nternational Pvt Ltd [Sharma(P), lail.com
ICS (COMM)/736/2024 27-08-2024 [HARINDER ANEJA VSGEETA 0211021600 Vishwasshivendergy [23-08-2024
INTERNATIONAL PRINT O PACKYADAV(P), (@gmail.com
ILTD ORS
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IOMP (I) (COMM)/175/2024 27-08-2024 Hdfc Bank Limited Vs SUMIT] 0650810426 Imsvermachambers@ [23-08-2024
IKUMAR CHATURVEDI HANKER lgmail.com
ERMA(P),
IOMP (I) (COMM)/174/2024 27-08-2024 [Hdfc Bank Limited Vs PARVEENMANISH 90650810426 Imsvermachambers@ [23-08-2024
[KUMAR ISHANKER lgmail.com
IVERMA(P),
IOMP (1) (COMM)/173/2024 27-08-2024 Hdfc Bank Limited Vs PRIYAMANISH 0650810426 Imsvermachambers@ [23-08-2024
ICHAND ISHANKER lgmail.com
IVERMA(P),
ICS (COMM)/734/2024 27-08-2024 ICANARA BANK Vs SWADESHYatin Kapur(P), [987370679 ritumishra.advocateg [24-08-2024
IDEBNATH Imail.com
IOMP (1) (COMM)/171/2024 27-08-2024 [Shriram Finance Ltd Vs ANIlManoj 0811133644 IMANOJK.ADV@GM [23-08-2024
IKUMAR [Kumar(P), ATIL.COM
IOMP (I) (COMM)/172/2024 27-08-2024 [Shriram Finance Ltd Vs ROHITManoj 0811133644 IMANOJK.ADV@GM [23-08-2024
IKUMAR Kumar(P), AIL.COM
ICS (COMM)/739/2024 28-08-2024 ISUNITA TANEJA Vs PRITAMDEV PRAKASH|98102072553 legaldass- 22-08-2024
ISINGH IPACHAURI(P), sawhneyadv@gnail.c
om
IOMP (I) (COMM)/170/2024 27-08-2024 [Hdfc Bank Limited Vs RAJ DAVID [MANISH 0650810426 Imsvermachambers@ [23-08-2024
ISHANKER gmail.com
VERMA(P),
IOMP (I) (COMM)/197/2024 28-08-2024 [Hdfc Bank Limited Vs AMANMANISH 90650810426 Imsvermachambers@ [23-08-2024
[KAPOOR ISHANKER lgmail.com
IVERMA(P),
IOMP (I) (COMM)/196/2024 28-08-2024 [Hdfc Bank Limited Vs SARABJEETIMANISH 0650810426 Imsvermachambers@ [23-08-2024
ISINGH ISHANKER lgmail.com
IVERMA(P),
IOMP (I) (COMM)/195/2024 28-08-2024 [Hdfc Bank Limited Vs NONUMANISH 0650810426 Imsvermachambers@ [23-08-2024
ISHARMA ISHANKER gmail.com
IVERMA(P),
ICS (COMM)/740/2024 28-08-2024 ICAMFORD PUBLISHING HOUSEManoj 965424006 |manoi8-.30swarr.i@gl26-08-2024
THROUGH ITS PROPRITOR SH|Goswami(P), raail.com
RAJKUMAR JHA Vs VATSALI
IBOOK STATIONARY THROUGH]
IOMP (I) (COMM)/198/2024 29-08-2024 Shriram Finance Ltd Vs SUMIT|Sunny Arora(P),9910574027 JALBUSLAWFIRIV1Sf [28-08-2024
IKUMAR gGMAIL.COM
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ICS (COMM)/748/2024 30-08-2024 ICanara Bank Vs SANDEEP KUMARsumit 0873245548, virmanilaweo@gmail.[28-08-2024
ICHATURVEDI [virmani(P), lcom
[Execution (Comm)/230/2024 31-08-2024 Sudhir kumar gupta Vs Amarjeetsahil aeron(P), 9910007125 INDIAAERONS@GM|29-08-2024
singh AIL.COM
IOMP (1) (COMM)/209/2024 31-08-2024 Hdfc Bank Limited Vs MOKSHMANISH 0650810426 Imsvermachambers@ [29-08-2024
IFENSTER ISHANKER lgmail.com
IVERMA(P),
IOMP (I) (COMM)/208/2024 31-08-2024 [Hdfc Bank Limited Vs RAVIMANISH 0650810426 Imsvermachambers@ [29-08-2024
ISHANKAR KUMAR ISHANKER lgmail.com
IVERMA(P),
17 ISH. SANJAYWest 202 ICS (COMM) ICS (COMM)/659/2024 01-08-2024 ISITA RAM AND COMPANY PVTISEWA SINGH (9599300760 legal.src@sitaramco.cf31-07-2024
JINDAL, DISTRICT] [Extn Block ILTD Vs SUMITRA SINGH jom
JUDGE
(COMMERCIAL
ICOURT) ICS (COMM) ICS (COMM)/660/2024 01-08-2024 ICHIRANJIV SINGH Vs SHANTISHIVANI 9056115160 shivanilegall84@gma[31-07-2024
IGULYANI ISHARMA lil.com
ICS (COMM) ICS (COMM)/670/2024 03-08-2024 ISTATE BANK OF INDIA Vs ASHOK 0810019614 bahl.associates1995@]02-08-2024
ISANGEETA IKUMAR BAHL gmail.com
ICS (COMM) ICS (COMM)/683/2024 07-08-2024 IPARVEEN KUMAR Vs M/SSAMEER 0444446565 sameer.sidhar@metr [06-08-2024
ISWASTIK PIPES LTD ISIDHARR opolitanlegal.in
ICS (COMM) ICS (COMM)/684/2024 07-08-2024 IM/S SITA RAM AND COMPANY]
IPVT LTD Vs VISHNU PRASAD|
ISANKINENI
ICS (COMM) IOMP (I) (COMM.)/139/2024 [07-08-2024 SHRIRAM FINANCE LTD. Vg
JATIN KHURANA
ICS (COMM) JOMP (I) (COMM.)/140/2024 [07-08-2024 SHRIRAM FINANCE LTD Vg
IDAVINDER SINGH
ICS (COMM) ICS (COMM)/689/2024 09-08-2024 IM/S SARASWATI ENGG WORKS V§SK SHARMA 9891297097 sksharmaadvocate@h|o8-08-2024
IM/S TENEX TRADE LINKS otmail.com
ICS (COMM) ICS (COMM)/692/2024 12-08-2024 IDBI BANK LIMITED Vs AAMNASATISH 0213905829 imanish@klfindia.co [12-08-2024
BEGUM KUMAR m
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IOMP (I) (COMM) JIOMP (I) (COMM.)/142/2024 [13-08-2024 ISHRIRAM FINANCE LIMITED Vgl oJ 811133644 IManojk.adv@gmail.c [12-08-2024
JATIN KHURANA UMAR lom

ICS (COMM) ICS (COMM)/700/2024 14-08-2024 [DBI BANK LIMITED Vs RITIKASATISH 9213905829 manish@klfindia.co [13-08-2024
IGROVER KUMAR Im

ICS (COMM) ICS (COMM)/701/2024 14-08-2024 IM/S OMSONS MARKETING PVTIIRSHAD 0811962836 ladv.irshadl@gmail.cof13-08-2024
ILTD Vs M/S L R K INVESTMENTAHMAD Im
IPVT LTD

ICS (COMM) ICS (COMM)/704/2024 17-08-2024 RAMAN GANDHI Vs DINESH|N K JAIN 0811109763 girishgauradv@yahoof16-08-2024
IKUMAR SINGH .com

IOMP (I) (COMM) IOMP (I) (COMM.)/145/2024 [17-08-2024 SHRIRAM FINANCE LTD VsMANOJ 811133644 IManojk.adv@gmail.c [16-08-2024
ASHISH JOSHI UMAR jom

IOMP (I) (COMM) JIOMP (I) (COMM.)/146/2024 {17-08-2024 ISHRIRAM FINANCE LTD Vs JATINMANOJ 811133644 IManojk.adv@gmail.c [16-08-2024
IKHURANA KUMAR jom

ICS (COMM) ICS (COMM)/713/2024 21-08-2024 IM/S TECHMART SYSTEMSIGAURAV 8800272829 lgauravaroralawyer@g|20-08-2024
ICOMPANY PVT LTD Pvt Ltd VSARORA Imail.com
IHARIGO TECHNOLOGIES PVT]
ILTD

ICS (COMM) ICS (COMM)/715/2024 22-08-2024 ICANARA BANK Vs ANKIT BHATIA [NILENDU 9999050853 nilenduvatsyayan@g [21-08-2024

IVATSYAYAN Imail.com

IOMP (I) (COMM) JOMP (I) (COMM.)/149/2024 [23-08-2024 [HDFC BANK LIMITED VSMANISH 90650810426 Imsvermachambers@ [22-08-2024
INARENDER SINGH IVERMA gmail.com

ICS (COMM) IOMP (I) (COMM.)/150/2024 [23-08-2024 IHDFC BANK LIMITED Vs GAURAYV| 22-08-2024
ICHAND

IOMP (I) (COMM) JIOMP (I) (COMM.)/151/2024 [23-08-2024 [HDFC BANK LIMITED Vs MOHITIMANISH 0650810426 Imsvermachambers@ [22-08-2024
IKUMAR IVERMA lgmail.com

ICS (COMM) ICS (COMM)/716/2024 23-08-2024 INEVCO ENGINEERS PVT LTD V§MOHINDERKU [9868809596 sremedium6@gmail.cf22-08-2024
ICORONET ENGINEERS PVT LTD [MARMADAN lom

IOMP (I) (COMM) JOMP (I) (COMM.)/165/2024 [24-08-2024 [HDFC BANK LIMITED Vs SHALINIMANISH 0650810426 Imsvermachambers@ [23-08-2024
IGUPTA IVERMA gmail.com
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IOMP (I) (COMM) IOMP (I) (COMM.)/167/2024 [24-08-2024 IHDFC BANK LIMITED Vs SHREY] 0650810426 Imsvermachambers@ [23-08-2024
IKHURANA IVERMA lgmail.com

ICS (COMM) ICS (COMM)/729/2024 24-08-2024 [RAJSONS PUBLICATION VSMANOJ 0654240067 Imanoj84goswami@g [23-08-2024
ISHUBHAM BOOK ZONE IGOSWAMI Imail.com

ICS (COMM) ICS (COMM)/730/2024 24-08-2024 IBALAJI ACTION BUILDWELL PVTJABHISHEK 9310008854 aharjikai2@gmail.co [23-08-2024
ILTD Vs PENGU INVENTIVE PVTHARJIKA Im
ILTD

ICS (COMM) ICS (COMM)/732/2024 24-08-2024 IBALAJI ACTION BUILDWELL PVTJABHISHEK 0310008854 aharjika12@gmail.co [23-08-2024
ILTD Vs RAFI AHMAD HARJIKA m

ICS (COMM) ICS (COMM)/733/2024 24-08-2024 INDIAN OVERSEAS BANK VSSAGAR 0810980834 areness@arenesslaw. [23-08-2024
IRUBY RANI IAGGARWAL lcom

IOMP (I) (COMM) JOMP (I) (COMM.)/168/2024 [27-08-2024 ISHRIRAM FINANCE LTD Vs JATINMANOJ 811133644 IManojk.adv@gmail.c [27-08-2024
IKHURANA KUMAR jom

IOMP (I) (COMM) IOMP (I) (COMM.)/190/2024 [28-08-2024 SHRIRAM FINANCE LTD VsMANOJ 811133644 IManojk.adv@gmail.c [27-08-2024
JASHISH JOSHI IKUMAR jom

JOMP (I) (COMM) IOMP (I) (COMM.)/191/2024 [28-08-2024 IHDFC BANK LIMITED VsMANISH 0650810426 Imsvermachambers@ [27-08-2024
IMANINDER SINGH IVERMA gmail.com

IOMP (I) (COMM) JIOMP (I) (COMM.)/192/2024 [28-08-2024 [HDFC BANK LIMITED VSMANISH 90650810426 Imsvermachambers@ [27-08-2024
IDHEERAJ KUMAR IVERMA gmail.com

JOMP (I) (COMM) IOMP (I) (COMM.)/193/2024 [28-08-2024 IHDFC BANK LIMITED Vs RUPESHMANISH 0650810426 Imsvermachambers@ [27-08-2024
IKUMAR IVERMA lgmail.com

IOMP (I) (COMM) JIOMP (I) (COMM.)/194/2024 [28-08-2024 [HDFC BANK LIMITED Vs ANFASMANISH 0650810426 Imsvermachambers@ [27-08-2024
IVAHID IVERMA lgmail.com

ICS (COMM) ICS (COMM)/738/2024 28-08-2024 IM/S AGGARWAL ENTERPRISES VSRAVINDRA 0811730018 ravindraupadhyay47 [27-08-2024
IRIMJHIM ISPAT LTD KUMAR (@gmail.com

JUPADHYAY

ICS (COMM) ICS (COMM)/741/2024 29-08-2024 IBANK OF MAHARASTRA Vs MAMA|BIJAYA 0015893668 ladvbmg2016 @gmail.c|28-08-2024

IBHANJA TEA STALL IMOHAN jom

IGOSWAMI
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ICS (COMM) ICS (COMM)/747/2024 30-08-2024 A° PLUS ENTERPRISES VSSANDEEP 0810474101 sandeepjindals@rediff29-08-2024
IVIRENDER SINGH JINDAL fmail.com
IOMP (I) (COMM) JIOMP (I) (COMM.)/203/2024 [30-08-2024 [HDFC BANK LIMITED Vs ASHUMANISH 90650810426 Imsvermachambers@ [29-08-2024
ISHARMA IVERMA gmail.com
IOMP (I) (COMM) IOMP (I) (COMM.)/204/2024 [30-08-2024 [HDFC BANK LIMITED Vs VIKRANTIMANISH 0650810426 Imsvermachambers@ [29-08-2024
ISHARMA IVERMA lgmail.com
ICS (COMM) ICS (COMM)/749/2024 31-08-2024 JATINDER DEV SETH Vs MR|KAJAL PAL 7200639137 kajal.palmaili@gmall.[30-08-2024
IRAVINDER KUMAR CHOPRA lcom
18 SH. AJAY GUPTA|West 210 ICS (COMM)/664/2024 664/2024 02-08-2024 [State Bank Of India Vs Nadeem PropfSunil Sehrawat 9999330725 [delhilawyers@yahoo. [02.08.2024
IDISTRICT JUDGHE [Extn Block IOf Ms Aashna Enterprises lco.in
(COMMERCIAL
ICOURT)
ICS (COMM)/669/2024 669/2024 03-08-2024 [State Bank Of India Vs Reena JAshok Kr. Bahl [9810019614 bahl.associates1995@[03.08.2024
gmail.com
ICS (COMM)/680/2024 680/2024 07-08-2024 IPUNJAB NATIONAL BANK VgSayak 0818307300 sayak.law@gmail.co [07.08.2024
[KUNAL TEXTILES [Banyopadhyay Im
IOMP (I) (COMM.)/141/2024 141/2024 08-08-2024 Anny Malhotra and Anr Vs AjayManeesh 9911315304 ascentlawfrim @gmail{08.08.2024
IMalhotra and Anr IGumber .com
[Execution (Comm.)/208/2024 208/2024 08-08-2024 Airfilt Technologies Pvt Ltd VsAbhishek 8030304830 Inot provided 08.08.2024
[Himalayan EquipmentsfSharma
Manufacturing Co Pvt Ltd
ICS (COMM)/686/2024 686/2024 08-08-2024 AHEAD RETAIL LEASING VsBhavya Kohli 9999239545 ladvbhavyakohli@gm [06.08.2024
Pitender Nijhara lail.com
[Execution (Comm.)/211/2024 211/2024 09-08-2024 [Punjab National Bank Vs ChhayalAshish Batra 0891223874 lashishbatra85@gmail|09.08.2024
[Pandey .com
[Execution (Comm.)/214/2024 214/2024 13-08-2024 Om Logistics Ltd. Vs Fenda AudioArun Aggarwal 9810163624 ladvocatearun23@gm [09.08.2024
[[ndia Pvt. Ltd. lail.com
ICS (COMM)/705/2024 [705/2024 17-08-2024 IM/s Omsons Marketing Pvt Ltd Vs|lrshad ahmed [9811762838 ladv.irshad1@yahoo.c [17-08-2024
IM/s Chanmeet Leasing and Finance| om
IPvt Ltd
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ICS (COMM)/706/2024 [706/2024 17-08-2024 IM/s Omsons Marketing Pvt Ltd Vslirshad ahmed [9811762838 ladv.irshad1@yahoo.c [17-08-2024
IM/s Poshish Furnishers Pvt Ltd om

ICS (COMM)/707/2024 [707/2024 17-08-2024 charanpaaduka industries pvt ltd VgRinky Singhal [8130707356 rinkys601@gmail.co [17-08-2024
ABDUS SAMAD Im

ICS (COMM)/711/2024 I711/2024 21-08-2024 [Ravi Kumar Kohli Vs Ms S S Traders [Rahul Chauhan [8750883003 Inot provided 21-08-2024

ICS (COMM)/712/2024 I712/2024 21-08-2024 charanpaaduka industries pvt ltd VgRinky Singhal [8130707356 rinkys601@gmail.co [21-08-2024
JOMPRAKASH VELARAM DHAKA Im

ICS (COMM)/720/2024 [720/2024 23-08-2024 ISANJAY SINGHAL Vs LALITA [Parvesh Bansal [8010909016 rationale.ratio@gmailf23-08-2024

.com

ICS (COMM)/721/2024 [721/2024 23-08-2024 IGLOW TRADEX INDIA PVT LTD VsManish Kumar 9958569293 ladv.jatinkumar@gmaf23-08-2024
IHARBANS SINGH BHULLAR lil.com

IMisc DJ/520/2024 520/2024 24-08-2024 trupati  overseas Vs  sanjeevlRajni 8376836327 lavdrajnibisht@gmail. [24-08-2024
[Bhatnagar com

ICS (COMM)/728/2024 [728/2024 24-08-2024 IM/s Omsons Marketing Pvt Ltd Vsllrshad ahmed [9811762838 ladv.irshad1@yahoo.c [24-08-2024
Vinod Garg om

IOMP (I) (COMM.)/152/2024 152/2024 23-08-2024 [Hdfc Bank Limited Vs DHANANJAYManish Shankar9650810426 Imsvermachambers@ [23-08-2024
IPRATAP SINGH Verma gmail.com

IOMP (I) (COMM.)/153/2024 153/2024 23-08-2024 Hdfc Bank Limited Vs INAMManish Shankarj9650810426 Imsvermachambers@ [23-08-2024
[USMAN Verma lgmail.com

IOMP (I) (COMM.)/154/2024 154/2024 23-08-2024 Hdfc Bank Limited Vs WAKI/Manish Shankarg650810426 Imsvermachambers@ [23-08-2024
[DRISH Verma lgmail.com

IOMP (I) (COMM.)/162/2024 162/2024 24-08-2024 [Hdfc Bank Limited Vs KALVINDERManish Shankarjg650810426 Imsvermachambers@ [24-08-2024
ISINGH Verma lgmail.com

IOMP (I) (COMM.)/163/2024 163/2024 24-08-2024 Hdfc Bank Limited Vs SHREY[Manish Shankarg650810426 Imsvermachambers@ [24-08-2024
IKHURANA Verma lgmail.com
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IOMP (I) (COMM.)/164/2024 164/2024 24-08-2024 [Hdfc Bank Limited Vs PRASHANTManish Shankarjo650810426 Imsvermachambers@ [24-08-2024
IKUMAR Verma lgmail.com

IOMP (I) (COMM.)/169/2024 169/2024 27-08-2024 [Hdfc Bank Limited Vs DHARMBIRManish Shankar9650810426 Imsvermachambers@ [27-08-2024
[RAY Verma lgmail.com

IOMP (1) (COMM.)/185/2024 185/2024 28-08-2024 Hdfc Bank Limited Vs AFZAlManish Shankarjo650810426 Imsvermachambers@ [28-08-2024
[HUSSAIN Verma lgmail.com

IOMP (I) (COMM.)/186/2024 186/2024 28-08-2024 [Hdfc Bank Limited Vs AMITManish Shankar9650810426 Imsvermachambers@ [28-08-2024
ISINGHAL Verma gmail.com

IOMP (1) (COMM.)/187/2024 187/2024 28-08-2024 Hdfc Bank Limited Vs REEMAManish Shankarg650810426 Imsvermachambers@ [28-08-2024
IYADAV Verma lgmail.com

IOMP (I) (COMM.)/188/2024 188/2024 28-08-2024 [Hdfc Bank Limited Vs SUSHIIManish Shankarj9650810426 Imsvermachambers@ [28-08-2024
IKUMAR Verma lgmail.com

JIOMP (I) (COMM.)/189/2024 189/2024 28-08-2024 [Hdfc Bank Limited Vs KAMLESH[Manish Shankarjo650810426 Imsvermachambers@ [28-08-2024
[HARPAL SINGH Verma gmail.com

IOMP (I) (COMM.)/200/2024 200/2024 30-08-2024 [Hdfc Bank Limited Vs SONIYAManish Shankarj9650810426 Imsvermachambers@ [30-08-2024
ISHARMA Verma lgmail.com

IOMP (I) (COMM.)/205/2024 205/2024 30-08-2024 [Hdfc Bank Limited Vs KUNDAN[Manish Shankarg650810426 Imsvermachambers@ [30-08-2024
IYADAV Verma gmail.com

IOMP (I) (COMM.)/206/2024 206/2024 30-08-2024 [Hdfc Bank Limited Vs KAYAM[Manish Shankar650810426 Imsvermachambers@ [30-08-2024
ISINGH Verma lgmail.com

IOMP (I) (COMM.)/207/2024 207/2024 30-08-2024 Hdfc Bank Limited Vs AMIT[Manish Shankarg650810426 Imsvermachambers@ [30-08-2024
IKUMAR Verma lgmail.com

IOMP (I) (COMM.)/210/2024 210/2024 31-08-2024 [Hdfc Bank Limited Vs SACHENDRAManish Shankarjg650810426 Imsvermachambers@ [31-08-2024
IDEVENDRA SINGH Verma lgmail.com

19 ISH. NARESHWest 403 [Execution (Comm.) [Execution 01-08-2024 IDhruv Industries Ltd Vs Delcon|
UMAR [Extn Block (Comm.)/205/2024 [Electronics Pvt Ltd
HOTRA,
ISTRICT JUDGEH
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ICS (COMM) ICS (COMM)/662/2024 01-08-2024 usum Nanda Vs Oasis Distilleries| 011-42404450 linfo@kandbpartners. [29-07-2024
ILtd APOOR lcom

ICS (COMM) ICS (COMM)/667/2024 03-08-2024 A And S Steel Private Limited Vs ShriSHIVEN 17838443353 ladvshivenbanga@gm [30-07-2024
[rfan Khan, Proprietor M / S LoboBANGA lail.com
[Footwears

ICS (COMM) ICS (COMM)/668/2024 03-08-2024 IMedaes Vs Medaesx Health Care PvifMUKESH 0718264244 sanjayroy.adb@gmail [31-07-2024
ILtd IBHARDWAJ .com

ICS (COMM) ICS (COMM)/673/2024 03-08-2024 [Parveen Kumar Garg Vs SandeepSAMEER 099918302 INot available 45505
[Kumar ISHIKHAR

ICS (COMM) ICS (COMM)/676/2024 06-08-2024 State Bank Of India Vs Sanjay |[Rajeev Kumar9810019614 bahlaassociates1995 |01-08-2024
[Kumar [Thakur (@gmailcom

ICS (COMM) ICS (COMM)/677/2024 06-08-2024 [Fedex Express Transportation AndiGurvinder Suri [011-43434600 litigation@surico.in [02-08-2024
[Supply Chain Service India Pvt Ltd|
Vs E Com Trading

ICS (COMM) ICS (COMM)/678/2024 06-08-2024 |Asha Singh Vs Kawal Preet Kaur Ravi Kumarj9911377067 ladvocatesachinsharm|03-08-2024

Verma la1@gmail.com

ICS (COMM) ICS (COMM)/681/2024 07-08-2024 ISTAR EQUIPMENTS Vs GARUDAYatin Sharma [8802901184 ladvsharmag3@gmail.lo5-08-2024
ICONSTRUCTION AND| lcom
IENGINEERING PVT LTD

ICS (COMM) ICS (COMM)/685/2024 07-08-2024 INaini Fincap Limited Vs Doli [Lalit Dahiya 9717172204 ladvlkdahiya.d81@gm |08-06-2024

lail.com
[Execution (Comm.) [Execution 08-08-2024 VEE KAY POLYCHEM PRIVATE
(Comm.)/210/2024 ILIMITED Vs SHREE]

ISIDDHIVINAYAK AGROTECH AND|
ALLIED INDUSTRIES

ICS (COMM) ICS (COMM)/690/2024 09-08-2024 IDHARMENDER SAINI Vs OM SHIV[Himanshu 8287469300 INot available 08-08-2-24
ICONSTRUCTION

ICS (COMM) ICS (COMM)/691/2024 12-08-2024 JAmbica Creation Vs Tulip CreationsAbdul Vahid 8383953944 jain.adityaraj@yahoo.30-07-2024
IPvt Ltd lcom

IOMP (I) (COMM.) JOMP (I) (COMM.)/144/2024 [13-08-2024 Shriram Finance Ltd Vs AJAYManoj Kumar [9811133644 INot available 11-08-2024

IKUMAR SHARMA
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ICS (COMM)/

Case Number

ICS (COMM)/693/2024

Date
Registration

13-08-2024

ofPetitioner Name VS Respondent
Name

INAINI FINCAP LIMITED Vs RAM
ISAGAR RAI

Advocate

Lalit Dahiya

Advocate MobileAdvocate email id

Number

0717172204

INot available

Date of e-filing

02-08-2024

ICS (COMM) ICS (COMM)/694/2024 13-08-2024 [State Bank Of India Vs Rahul DeyfSunil Sehrawat 9999330725 [delhilawyers76 @yaho|o8-05-2024
And Anr. o.co.in

ICS (COMM) ICS (COMM)/697/2024 14-08-2024 IM/s Alutech Industries Vs VikashlAditya Laroyia 0873539952 ladatiyalaroyia@gmaillo6-06-2024
[Patel .com

ICS (COMM) ICS (COMM)/702/2024 14-08-2024 [Fedex Express Transportation andGurvinder Suri [011-43434600 litigation@surico.in [05-08-2024
[Supply Chain Service India Pvt Ltd|
Vs Shiva Art Through Its Proprietor
IMr Amit Jha

[Execution (Comm.) [Execution 20-08-2024 IM/s Kanwar Prakash Rakesh Kumar

(Comm.)/222/2024 Vs Rakesh Bansal
[Execution (Comm.) [Execution 20-08-2024 IPARKASH Vs M/S  VEDI(
(Comm.)/223/2024 IPUBLICATTON

ICS (COMM) ICS (COMM)/710/2024 20-08-2024 [DBI BANK LIMITED VsManish Dewan 9213905829 Imanish@klfindia.co |08-08-2024
IDOMESTIQ ENTERPRISES AND| m
IORS

ICS (COMM) ICS (COMM)/717/2024 23-08-2024 [Sirca Paints India Limited Vs DeepaklAjay Bansal 9911004700 ladvocateajaybansal@ [16-08-2024
[Kesarwani lgmail.com

ICS (COMM) ICS (COMM)/718/2024 23-08-2024 Sirca Paints India Limited Vs SahaAnand Bajpai [ INot available 16-04-2024
Brothers And Others

ICS (COMM) ICS (COMM)/719/2024 23-08-2024 [Punjab And Sind Bank Vs NitinSubhash 0810266298 ladv.rakeshgupta77@g29-05-2024
[Prashi Associates And Ors IChandra Imail.com

IOMP (I) (COMM.) JOMP (I) (COMM.)/166/2024 [24-08-2024 [Hdfc Bank Limited Vs RANJANManish Shanker[;503005232 ranjanjha86@gmail.c[22-08-2024
IKUMAR jom

ICS (COMM) ICS (COMM)/723/2024 24-08-2024 [Eagle Forgings Private Limited VgPallav Kumar [9711060693 info@samhitalegal.in [24-08-2024
[Emphasis Innovations Private]
[Limited

ICS (COMM) ICS (COMM)/731/2024 24-08-2024 SH RAMAN GANDHI Vs MRGirish gaur 0811109763 girishgauradv@yahoo|22-08-2024
ISHANKER LAL .co.in
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IOMP (I) (COMM.) IOMP (I) (COMM.)/177/2024 [27-08-2024 Hdfc Bank Limited Vs RAMManish Shanker[/503005232 ranjanjha86 @gmail.c[27-08-2024
ISAROOP lom
IOMP (I) (COMM.) JOMP (I) (COMM.)/178/2024 [27-08-2024 [Hdfc Bank Limited Vs GUDDIManish Shanker[;503005232 ranjanjha86 @gmail.c[23-08-2024
IASHOK KUMAR GUPTA jom
IOMP (1) (COMM.) JOMP (1) (COMM.)/179/2024 [27-08-2024 [Hdfc Bank Limited Vs MANISHManish Shanker[7503005232 ranjanjha86 @gmail.c[23-08-2024
IBALIRAM KARANKAR lom
Misc DJ Misc DJ/527/2024 28-08-2024 ICANARA BANK Vs RAKESH|Abhishek 0811231578 INot available 20-08-2024
IKUMAR AGGARWAL
IMisc DJ Misc DJ/531/2024 28-08-2024 ICANARA BANK Vs RAKESH]
IKUMAR AGGARWAL AND OTHER
ICS (COMM) ICS (COMM)/737/2024 28-08-2024 [ndian Overseas Bank Vs MithulSubhash Kumarj9810840045 skjhaassociates@yah [18-08-2024
Singh Uha oo.co.in
Misc DJ Misc DJ/532/2024 29-08-2024 INDIAN BANK Vs AJAY KUMARJAnant Rao 0818249145 INot available 22-08-2024
IDUTTA
20 ISH. ANURAG SAIN,/NEW DELHI ICS(COMM) 620/2024 01.08.2024 ISTATE BANK OF INDIA VERSUSJEEWAN 9810099243, VPGADVOCATE@G [20.07.2024
DISTRICT JUDGEDISTRICT IMRS. PALLAVI SHARMA PRAKASH IMAIL.COM
(COMMERCIAL IGUPTA
ICOURT)-01
1 [EX(COMM) 129/2024 1.08.2024 IM/S KAUTEN KRAFT VS. M/S DKCSATYAM 0711097019, IOFFICE@TCLAW.IN[26.07.20024
[EXPORTS & ANR. THAREJA, 0810110393
IVASUNDHARA
INAGRATH,
1 IOMP(COMM) 164/2024 02.08.2024 IMMR INFRASTRUCTUREATUL KUMARP810431518, ISKSADV16@REDIFF [29.07.2024
IDEVELOPER PVT. LTD. VS. KONEAND S. KJ0891179438 IMAIL.COM
IELEVETORS INDIA PVT. LTD. ISINGH
1 ICS(COMM) 621/2024 03.08.2024 IM/S P S COMMODITIES VS. M/SA Kl9999448797, [KUSHAGRABANSAL [22.07.2024
AKRITI FOOD INDUSTRY LLP IASSOCIATES (9999468603 (@ AKASSOCIATES.O
RG.IN
1 IOMP(I)COMM 258/2024 06.08.2024 ISTPL HORTICULTURE PVT. TLD./ABHIJEET 971166059 ABHIJEET.SWAROOI31.07.2024
IVS. NORTHERN RAILWAYS ISWAROOP IP@THEGUILD.CO.I
IN
1 ICS(COMM) 624/2024 06.08.2024 IDEV.  MURTI VS. PRODOBIMLENDU 8010056536 IBIMLENDUSHEKHA|01.8.2024
ITECHNOLOGIES PVT. LTD. ISHEKHAR IR77@GMAIL.COM
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EX(COMM) 133/2024 06.08.2024 IDESIRE. INFRABUILD VS. OYO| 0927020390 INOT AVAILABLE 31.07.2024

JAPARTMENTS INVESTEMENT [PROOTHI

1 IOMP(COMM) 168/2024 06.08.2024 IM/S S3 BUILDWELL LLP VS. M/SADV. 9950895056 IBHUPENDRAGUPTA]26.07.2024
ISSE & S ENGINEERING BHUPENDRA o@GMAIL.COM

1 IOMP(COMM) 169/2024 07.08.2024 ISATYAVIR CHAUHAN VS{SAHIL GARG 9560690036 IGARGSAHILADV@G|31.07.2024
IDEVINDER SAININ AND ANR. IMAIL.COM

1 IOMP(I)COMM 265/2024 08.08.2024 JADITYA BIRLA FINANCE LTD. VS|AJAY UPPAL [9811740125 IVIRTUOUS.PEOPLE (02.08.2024
IMANOJ BHARDWAJ AND ORS. (@GMAIL.COM

it IOMP(I)COMM 264/2024 08.08.2024 ADITYA BIRLA FINANCE LTD. VS{AJAY UPPAL [9811740125 IVIRTUOUS.PEOPLE (02.08.2024
IMANOJ BHARDWAJ AND ORS. (@ GMAIL.COM

1 IOMP(COMM) 170/2024 08.08.2024 [UNION OF INDIA VERSUS M/S S.B.C. BHATT 0891237346 IADVBHUVAN@YAH (01.08.2024
ISNAPPERS ADVERTISING AND| 00.COM
IMARKETING LIMITED

it ICS(COMM) 630/2024 08.08.2024 IRAJESH KUAR RUSTOGI VERSUS[NAVNEET 0811224831 INAVNEETGOYAL.A [26.07.2024
INEW INDIA ASSURANCE CO. LTD. [GOYAL IDV@GMAIL.COM

1 ICS(COMM) 634/2024 09.08.2024 IM G UDYOG PVT. LTD. VS. MRJZEESHAN 8802310640, IDELHI@ALBALAWO|01.08.2024
[HAROON RASHID PROPRIETORHASHMI, 9999312535 IFFICES.COM,
IOF M/S HRB MARKETING INDIA [ANKIT [HASHMIALBA@GM

[PARASHAR AIL.COM

1 IOMP(COMM) 171/2024 12.08.2024 IM/S SHREE RICE MILL VS/DILIP SINGH [o810111052 JIOFFICE.DILIPSING |05.08.2024
INATIONAL COMMODITIES] [H@GMAIL.COM
IMANGEMENT SERVICES LTD.

1 ICS(COMM) 639/2024 12.08.2024 IM/S ECSO GLOBAL PRIVATESHIKHAR 7506433495 OFFICE@SHIKHAR [01.08.2024
ILIMITED VS. NAJMIKHARE IKHARE.IN
INTERNATIONAL FOR|
IDISTINGUISHED PROJECTS

1 ICS(COMM) 638/2024 12.08.2024 IM/S LAKSHYA DISTRIBUTORS VS[LALIT  SAHU|9999395264, INOT AVAILABLE 25.07.2024
IM/S DALMIA HEALTHCAREAND YKASH[9999306991
ILIMITED ICHAWLA

1 [EX(COMM) 140/2024 13.08.2024 IM/S EASTMAN AUTO & POWERASHISH 9810006115, IKHORANAASSOCIA |07.08.2024
ILTD. VS. UNION OF INDIA KHORANA 0818306115 TES@GMAIL.COM

1 ICS(COMM) 645/2024 14.08.2024 INAVAL GROUP INSURANCE FUNDKHAITAN &8745009007, JARSALAN.S@KHAIT|08.08.2024
VS. EX-LT SANDEEP KUMAR|KHAITAN 09858603750 IANANDKHAITAN.C
IYADAV OM,

IPRATEEK. K@KHAIT]
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EX(COMM) 142/2024 14.08.2024 IPUNJAB NATIONAL BANK VS/SARVJEET 9711785812 ISARVJEETYADAV08|07.08.2024
IRAVINDER KUMAR SINGH IYADAV (@YAHOO.COM
1 ICS(COMM) 644/2024 14.08.2024 [RAJIV SHARMA  VS. THEMANOJ 955769993, IADVMANOJJHA@G [07.08.2024
JORIENTAL INSURANCE CO. LTD[KUMARJHA [9350807852 IMAIL.COM
& ORS.
1 ICS(COMM) 643/2024 14.08.2024 IM/S KBR HOSPITALITY PVT. LTDMANEESH 09113215304 IASCENTLAWFIRM @|07.08.2024
IVS. SH. MANISH GUPTA & ANR. [GUMBER, IGMAIL.COM
TARUN
IGUMBER
1 ICS(COMM) 642/2024 14.08.2024 IB. L. AGRO INDUSTRIES LIMITEDRAJESH 0312400662 THECALTRADE@G [13.08.2024
IVS. KISAN BAIL KOLHU ISHARMA IMAIL.COM
it ICS(COMM) 649/2024 16.08.2024 ISTATE BANK OF INDIA VS. A SASIA.K. ROUT 0999132159 JAKROUTADVOCATE([15.07.2024
[KUMAR (@ GMAIL.COM
1 ICS(COMM) 650/2024 16.08.2024 ISTATE BANK OF INDIA VS. MRA.K. ROUT 0999132159 JAKROUTADVOCATE([15.07.2024
ISIYA RAM (@GMAIL.COM
1 IOMP(E)COMM 1/2024 17.08.2024 ISARENS HEAVY LIFT PVT. LTDMANI KAUL [9717318398 IADVMANIKAUL@G [07.08.2024
IVERSUS M/S AMAR| IMAIL.COM
[ENGINEERING COMPANY
1 ICS(COMM) 651/2024 17.08.20245 IM/S K. R. ANAND VERSUS FEMC{BHARAT 0810155032 IBHARATBHATIA25 [12.08.2024
IPRATIBHA JV & ANR. BHUSHAN (@YAHOO.CO.IN
BHATIA
1 ICS(COMM) 652/2024 17.08.2024 IM/S INNOVATIONE INDIADIWAN 8076293778 ISERVICE@DIWANA [12.08.2024
IPROJECTS LLP VERSUS M/SADVOCATES IDVOCATES.COM
IWIREWORKS
1 IOMP(I)COMM 272 /20245 20.08.2024 IANIMALL TECHNOLOGIES PVT|SONAM PRIYA,[7;895642755 ISONAMPRSINGH®@ |17.08.2024
ILTD. VS. ARTHIMPACT DIGITALJSHOBHIT IGMAIL.COM
ILOANS PVT. LTD. ISHUKLA
1 ICS(COMM) 655/2024 20.08.2024 IMAHATVA ANAND VS. SPICEJETJANKAN SURI 9999722788 INOT AVAILABLE 12.08.2024
ILTD. AND ANR.
1 [EX(COMM) 147/2024 20.08.2024 IBRILLTECH ENGINEERS (P) LTDJANKUR 0811126091 IANKURSINGHALAD [16.08.2024
IVS. PAARTH INFRABUILD ISINGHAL IVOCATE@GMAIL.C
OM
1 ICS(COMM) 659/2024 22.08.2024 JANSALL. CH-1, FLAT OWNERROHIN KUMAR[p810243904 IRKM_MODI@REDI [12.08.2024
JASSOCIATION VS. ANJANA JAIN [MODI IFFMAIL.COM
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ICS(COMM) 660/2024 22.08.2024 JANSAL CH-1, FLAT OWNERROHIN KUMAR[9810243904 IRKM_MODI@REDI [12.08.2024

IASSOCIATION VS. DELTAMODI IFFMAIL.COM
ICARRIER PVT. LTD.

1 ICS(COMM) 661/2024 22.08.2024 JANSALL. CH-1, FLAT OWNERROHIN KUMAR[9810243904 [RKM_MODI@REDI [13.08.2024
JASSOCIATION VS. SUNIL SOOD  [MODI IFFMAIL.COM

1 IOMP(I)COMM 273/2024 22.08.2024 ISHRIRAM FINANCE LTD. VS. SHMANOJ 081113644 INOT AVAILABLE 17.08.2024
ANSHUL RANA [KUMAR

1 [EX(COMM) 152/2024 23.08.2024 ASHOK KANODIA VS. UNILESNITIN KAKKARQ811890118 INOT AVAILABLE 13.08.2024
IENGINEERS

1 IOMP(E)COMM 2/2024 23.08.20214 INORTHERN RAILWAY VS. M/SSURENRDA 0811194260 IADVOCATESKSURY [16.08.2024
IVIVEK TRAVELS PVT. LTD. [IKUMAR SURYA| IAN@GMAIL.COM

1 ICS(COMM) 671/2024 23.08.2024 IHT MEDIA LTD. VS. SUSHWANIANURAG JAIN 9818999686 ISUPPORT@LEGALK [16.04.2024
IKARANI EVENT & MEDIA PVT, INIGHTS.IN
ILTD.

1 ICS(COMM) 673/2024 23.08.2024 JANSALL. CHAMBERS 1 FLATIRROHIT KUMAR[p810243904 RKM_MODI@REDI [12.08.2024
JOWNERS ASSOCIATION VS. RENUMODI IFFMAIL.COM
ISETH

1 ICS(COMM) 674/2024 23.08.2024 JANSAL CHAMBERS 1 FLATIRROHIT KUMAR[p810243904 IRKM_MODI@REDI [12.08.2024
JOWNERS ASSOCIATION VS. BY[/MODI IFFMAIL.COM
ICOMP ELECTRONICS

1 ICS(COMM) 682/2024 24.08.2024 IN. JOHNSON ENGINEERS VSJANKUR 0811126091 JANKURSINGHALAD [17.08.2024
IBESTECH INDIA P. LT.D ISINGHAL IVOCATE@GMAIL.C

OM

1 IOMP(COMM) 177/2024 24.08.2024 ISS SUPPLY CHAIN SOLUTIONSISSK 0958633766, IGAURAV@SSKLAW. [17.08.2024
PVT. LTD. VS. DELHIVERYADVOCATES [9013231170 N,
IPRIVATE LIMITED IAND IDEEPAK@SSKLAW.I

ISOLICITORS IN

1 ICS(COMM) 681/2024 24.08.2024 ISH. DHARMINDER KUMAR[RAGHAV 9990870007, IADVRAGHAV07@G [17.08.2024
IGUPTA VS. SEEMA ARORA IMEHDIRATTA 9999904687 IMAIL.COM

1 ICS(COMM) 680/2024 24.08.2024 JANSAL CHAMBER-1 FLATIROHIT KUMARP810243904, RKM_MODI@REDI [13.08.2024
JOWNERS ASSOCIATION IMODI 0013325626 IFFMAIL.COM

1 ICS(COMM) 679/2024 24.08.2024 ISTATE BANK OF INDIA VS. M/SSHIV K TYAGI 9811059032, ISHIVKTYAGI1@GM [23.08.2024
IRAYMA SURFACTANTS PVT. LTD. 0643242952 AIL.COM
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ICS(COMM) 685/2024 27.08.2024 [HAMDARD NATIONALSCHDEVA 0953394364 shivendra@theacmec [23.08.2024
[FOUNDATION (INDIA) VS. GOBIN[PRATAP SINGH lo.com
IRAM KAHAN CHAND
1 ICS(COMM) 686/2024 27.08.2024 IVIKAS ARORA VS. RAMESH[RAJESH 0871907794 IKUMARRAJESH.AD [25.07.2024
ISHARMA KUMAR, V@GMAIL.COM
IMORDHWAJ
TTWARI
1 IOMP(COMM) 178/2024 27.08.2024 INIDHI JAIN VS. M/S G AND BSSIDHATHA 0818509714 INOT AVAILABLE 27.08.2024
IFASHION PVT. LTD. JOSHI
1 [EX(COMM) 154/2024 27.08.2024 IM/S NKAY ENTERPRISES VSJ[[SHAN 0871300094 ISHANLEGALAID®@ [13.08.2024
[UNION OF INDIA ISACHDEVA IGMAIL.COM
1 [EX(COMM) 155/2024 28.08.2024 ISOUTHERN ALLOY FOUNDRIESANSHUMAN (9958065656 IANSHUDAI@YAHO [23.08.2024
IPVT. LTD. VS. UNION OF INDIA  [TTWARI 0.CO.IN
1 ICS(COMM) 689/2024 28.08.2024 JANSAL CH-1, FLAT OWNERROHIN KUMARP810243904, RKM_MODI@REDI [23.08.2024
IASSOCIATION VS. K. B. MEHTA ~ [MODI 0013325626 FFMAIL.COM
1 ICS(COMM) 608/2024 29.08.2024 ICURRIE AND BROWN INDIA PVT|SHAILENDRA 9899397290, ISKSNGH7002@GMAJ]23.08.2024
ILTD. VS. MAHIMA REAL ESTATEKUMAR SINGH |9717101829 [L.COM,
IPVT. LTD. IADVOCATEAMAR19
I77@GMAIL.COM
1 [EX(COMM) 156/2024 30.08.2024 IM/S HIMALAYAN FLORA AND[VANDITA NAINj9650119034 IOFFICEOFANAND@ [23.08.2024
JAROMES PVT. LTD. VS| IGMAIL.COM
IMUNICIPAL CORPORATION OH
IDELHI
21 ISH. VIDYAINEW DELHI]25 ICS (COMM) 617/2024 01-08-2024 IDr Vinod Garg Vs JagmohanRaghu 9873632733 IRAGHAVVASISHTH [25.07.2024
IPRAKASH, IDISTRICT IChauhan And Anr Vasishth(P), 10 @GMAIL.COM
IDISTRICT JUDGE
(COMMERCIAL
ICOURT) o5 IOMP (COMM) 163/2024 02-08-2024 Anita Khokhar Constructions And [SUNIL 0212338846 rohitkumaradvg25@g|26.07.2024
[Earthmovers Vs KUMAR(P), Imail.com
ISM Earthmovers
25 IOMP (COMM) 166/2024 06-08-2024 IM/s S3 Buildwel Llp Vs NiBhupendra 0950895056 bhupendraguptago6 [26.07.2024
IConstruction Kumar (@gmail.com
IGupta(P),
25 IOMP (COMM) 165/2024 06-08-2024 [Deeksha Distributors Vs Rs SevenlAditya Prakashlog53744141 laditya.jadelex@gmail [11.06.2024
[Lifestyle |Arora(P), .com
Private Limited
25 ICS (COMM) 625/2024 07-08-2024 IYagla Valya Shukla Prop Of HariomKARAN 0873057030 ladv.karanarora@gma|02.08.2024
[Fabrics Vs \ JARORA(P), fil.com
[Yogesh Sethi
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25 ICS (COMM) 629/2024 08-08-2024 [Standard Chartered Bank Vs SusheelADDTYA 0044888880 laddtya.kapoor@gmai [29.07.2024
[Kumar Sharma APOOR(P), l.com
25 ICS (COMM) 628/2024 08-08-2024 [Standard Chartered Bank Vs RohiADDTYA 0044888880 laddtya.kapoor@gmai [29.07.2024
[Bansal KAPOOR(P), l.com
25 ICS (COMM) 627/2024 08-08-2024 [Hemant Kumar Vs Ghanshyam Dass [MOHINDER 0818920431 lyashrawat776 @gamaif29.07.2024
ISINGH(P), l.com
25 ICS (COMM) 633/2024 09-08-2024 IM/S DUSTBUSTER Vs M/S HOTEINILESH 0899661199 ladvocatt.shanulchauh|30.07.2024
IHANS PVT LTD KUMAR lan@gmail.com
ISAH(P),
25 ICS (COMM) 635/2024 12-08-2024 [Sameer Narang Vs ALLIANCEJRajat Bhalla(P), 0811661193 rajatbhalla@hotmail. [12.08.2024
[TELENET PVT LTD lcom
25 [Execution (Comm) 136/2024 12-08-2024 ICanara Bank Vs Gulzari Lal IYudhishter 8860193372, lvudhishtersharmass [22.07.2024
[Sharma(P), (@gmail.com
25 IOMP (I) (COMM) 269/2024 12-08-2024 [Hero Fincorp Ltd Vs Global ImpexMAYANK 0873347330 IMayanak 30.07.2024
JAND Ors IMAHAJAN(P), Imahajanos@yahoo.c
om
25 Misc DJ 13164/2024 13-08-2024 [KHATRI TILLPATTI BHANDAR|ISAKSHI 9999372279, sakshi@mdandassoia [07.08.2024
IPVT LTD Vs BHASIN(P), te.com
IRADHA DEVI KHATRI AND ANR
25 IOMP (I) (COMM) 271/2024 16-08-2024 [UTTAM INDANE Vs INDIAN OIL  [Neha 9958804676 Inehakapooradv24@g [13.08.2024
ICORPORATION LIMITED [Kapoor(P), Imail.com
25 ICS (COMM) 646/2024 16-08-2024 State Bank Of India Vs CorporalADAITA 9999132159 JAKROUTADVOCATE|16.07.2024
Anand KUMAR (@GMAIL.COM
[Pruthviraj Thakur ROUT(P),
25 ICS (COMM) 654/2024 20-08-2024 [HERO INVESTCORP PVT LTD ANDjaastha 9718209970 lhastha@thelegist.comf12.08.2024
JANR Vs lsharma(P),
OWNER PROPRIETOR OF
IKHALSA AUTO PARTS KHALSA|
25 [Execution (Comm) 145/2024 20-08-2024 IBRILLTECH ENGINEERS PVT LTD [ANKUR 0811126091 lankursinghaladvocatef14.08.2024
Vs PAARTH INFRABUILD PVT LTD [SINGHAL(P), (@gmail.com
25 [Execution (Comm) 146/2024 20-08-2024 IBRILLTECH ENGINEERS PVT LTD JANKUR 0811126091 lankursinghaladvocateli4.08.2024
Vs PAARTH INFRABUILD PVT LTD [SINGHAL(P), (@gmail.com




S.No Court
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Court Room

25

Case Type

Execution (Comm)

Case Number

147/2024

Date
Registration

20-08-2024

ofPetitioner Name VS Respondent
Name

IBRILLTECH ENGINEERS PVT LTD

Advocate

ANKUR

Advocate
Number

0811126091

MobileAdvocate email id

lankursinghaladvocate|

Date of e-filing

14.08.2024

Vs PAARTH INFRABUILD ISINGHAL(P), (@gmail.com
IPRIVATE LIMITED

25 [Execution (Comm) 148/2024 20-08-2024 Brilltech Engineers Private LimitedANKUR 0811126091 lankursinghaladvocatef14.08.2024
Vs ISINGHAL(P), (@gmail.com
[Paarth Infrabuild Private Limited

25 ICS (COMM) 658/2024 22-08-2024 JANSAL CH 1 FLAT OWNERS ROHIT KUMAR[9810243904 IRkm_modi@rediffm [13.08.2024
ASSOCIATION Vs R K LAL IMODI(P), lail.com

25 IOMP (COMM) 175/2024 22-08-2024 INOX WIND LTD Vs SAI ISANDEEP 0810910312, officeofrglawz@gmailf15.08.2024
IVISHWA INFRA AND ANR ISINGH L.com

INAINWAL(P),

25 ICS (COMM) 672/2024 23-08-2024 IAnsals Chambers I Flat Owners IROHIT KUMAR810243904 [Rkm_modi@rediffm [12.08.2024
Association Vs Amritjit Singh IMODI(P), lail.com

25 ICS (COMM) 670/2024 23-08-2024 IMOOL CHAND Vs GOVERNMENT |Deepak 0898600506 [deepakkumaro506@ [22.08.2024
[E MARKETPLACE AND ANR kumar(P), lgmail.com

25 ICS (COMM) 666/2024 23-08-2024 Ansals Chambers I Flat Owners ROHIT KUMARI0810243904 [Rkm_modi@rediffm [13.08.2024
lAssociation Vs Gaurav Arora IMODI(P), lail.com

25 ICS (COMM) 668/2024 23-08-2024 Ansals Chambers I Flat Owners [ROHIT KUMAR810243904 [Rkm_ modi@rediffm [13.08.2024
Association Vs Rama Syal IMODI(P), lail.com

25 ICS (COMM) 667/2024 23-08-2024 IM/S MCCAIN FOODS INDIA [Rohit Kumar(P),[0810524966 lamit.punj@yahoo.co [16.08.2024
IPRIVATE LIMITED Vs S S m
IMARKETING (PARTNERSHIP|
IFIRM)

25 ICS (COMM) 669/2024 23-08-2024 Ansals Chambers I Flat Owners [ROHIT KUMAR810243904 IRkm_modi@rediffm [13.08.2024
Association Vs Shyam SunderfMODI(P), lail.com
INarwani

25 ICS (COMM) 664/2024 23-08-2024 THE SUPREME INDUSTRIES IANUBHAV 08711 09205 ladv .arjf14.08.2024
ILIMITED Vs JOSHI ENTERPRISES [MEHROTRA(P) unahalawat@gmail.c

, om

25 ICS (COMM) 665/2024 23-08-2024 [HT MEDIA LTD Vs UNIVERSE Anurag Jain(P), 0818999686 support@legalkinghts{16.08.2024
ISURGICAL EQUIPMENT CO Lin

25 IOMP (COMM) 177/2024 24-08-2024 ISs Supply Chain Solutions IGaurav 0871638609 ldeepak @ssklaw 17.08.2024
IPvt Ltd Vs Delhivery Limited Bhardwaj(P),
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25 IOMP (COMM) 176/2024 24-08-2024 ISS Supply Chain Solutions IGaurav 0871638609 ldeepak @ssklaw 17.08.2024
IPvt Ltd Vs Delhivery Limited [Bhardwaj(P),

25 ICS (COMM) 675/2024 24-08-2024 JAnsals Chambers I Flat Owners ROHIT KUMAR[9810243904 [Rkm_modi@rediffm [13.08.2024
JAssociation Vs Neelam Sachdev IMODI(P), lail.com

25 ICS (COMM) 684/2024 27-08-2024 Vikas Arora Vs Nobel Publishers PvilRajesh 0871907794 kumarajesh.adv@gm [29.07.2024
ILtd [Kumar(P), lail.co,

25 IOMP (COMM) 179/2024 27-08-2024 [Union of India Vs M/s GIRDHARI |RAM 0810634209 ram.kawar@yahoo.co[22.08.2024
LAL CHAUHAN AND SONS KAWAR(P), m

25 ICS (COMM) 688/2024 28-08-2024 INEEL METAL PRODUCTS LTD Uyoti Tyagi(P), [0811394417 IYEESHUJAIN@YAH [17.08.2024
Vs RASANDIK AUTO 00.COM
ICOMPONENTS

25 ICS (COMM) 687/2024 28-08-2024 Ansals Chambers I Flat Owners [ROHIT KUMARQ810770474 [Rkm_ modi@rediffm [13.08.2024
Association Vs Sandeep Singh IMODI(P), lail.com

25 ICS (COMM) 697/2024 20-08-2024 State Bank of India Vs Amit KumarSuchita Dixit(P),|8896932838 lagnihotrisuchita@gm [23.08.2024
[Das lail

25 ICS (COMM) 603/2024 20-08-2024 ICurrie And Brown India Pvt Ltd Vs |AMAR 9899397290 ladvocateamar1977@g[23.08.2024
[Era Realtors Private Limited KUMAR(P), Imail.com

25 ICS (COMM) 695/2024 29-08-2024 ICurrie And Brown India Pvt Ltd Vs |JAMAR 9899397290 ladvocateamar1977@g|23.08.2024
[Lucina Land Development Ltd [KUMAR(P), Imail.com

25 ICS (COMM) 604/2024 29-08-2024 IPATRAM ISPAT BHANDAR Vs IROHIT 8800818232 JADV.RAOROHITYA [27.08.2024
ISWASTIK META FORGE PVT LTD [YADAV(P), IDAV@GMAIL.COM

25 ICS (COMM) 606/2024 29-08-2024 [State Bank of India Vs PrashantfSuchita Dixit(P),[8896932838 lagnihotrisuchita@gm [23.08.2024
[Kumar lail

25 ICS (COMM) 602/2024 29-08-2024 [FUTURE GLASS WORKS PVT LTD [SACHIN 0871147300 jaigsindia2gmail.com [24.08.2024
Vs INTERIORS INDIA AND ANR  [KUMAR(P),

25 IOMP (COMM) 183/2024 30-08-2024 JUNION OF INDIA Vs State Trading [Vandana 0810812614 vandanadeva@gmail. |22.08.2024
ICorporation of India Ltd [Sharma(P), lcom
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25 ICS (COMM) [701/2024 31-08-2024 IRAJESH KHURANA Vs PRADEEPfrajeev 0811116256 rkandcompany.legals [23.08.2024
[KHANNA lkapoor(P), ervice@gmail.com

25 ICS (COMM) [702/2024 31-08-2024 IGREEN EARTH RECYCLER Vs ISUNIL KUMAR[311603927 BHARDWAJSUNIL2 [23.08.2024
IRAKESH SHARMA BHARDWAJ(P), 6@YAHOO.COM

25 IOMP (COMM) 185/2024 31-08-2024 INET AMBIT INFO SOURCE AND E |Aditya 089926394 priyanka.gsinha@gm [26.08.2024
ISERVICES PVT LTD Vs MEC IMalhotra(P), lail.com
ELECTRIC CONTRACTS PVT LT

25 IOMP (I) (COMM) 250/2024 07-08-2024 [Kotak Mahindra Prime Ltd VSAMIT KUMAR[011-42641454 kmpsparterner@gmaif05.08.2024
IPARDEEP ISINHA(P), l.com

25 IOMP (I) (COMM) 260/2024 07-08-2024 [KOTAK MAHINDRA PRIME LTD |JAMIT KUMAR[011-42641454 kmpsparterner@gmaifo5.08.2024
Vs NAGMA ANSARI ISINHA(P), l.com

25 IOMP (I) (COMM) 263/2024 08-08-2024 [KOTAK MAHINDRA PRIME LTD |JAMIT KUMAR011-42641454 kmpsparterner@gmaif05.08.2024
Vs PAPPU R ISINHA(P), l.com

25 IOMP (I) (COMM) 261/2024 08-08-2024 IKOTAK MAHINDRA PRIME LTD |JAMIT KUMAR[011-42641454 kmpsparterner@gmaifo5.08.2024
Vs ANKIT ANKIT ANAND ISINHA(P), l.com

25 IOMP (I) (COMM) 262/2024 08-08-2024 [KOTAK MAHINDRA PRIME LTD |JAMIT KUMAR[011-42641454 kmpsparterner@gmaif05.08.2024
Vs MANOJ B ISINHA(P), l.com

25 [Execution (Comm) 137/2024 12-08-2024 ICanara Bank Vs Dharam Transports [Yudhishter 8860193372, lyudhishtersharmass |5.08.2024

ISharma(P), (@gmail.com

25 [Execution (Comm) 135/2024 12-08-2024 IH T MEDIA LTD Vs lpuneet bajaj(P), 081 1100978 Bajaj.bajaj227@gmaill078.07.2024
[Unit 83 Investment Inc L.com

25 ICS (COMM) 657/2024 21-08-2024 IMOOL CHAND Vs GOVERNMENT [Deepak 0898600506 IDeepakkumaro506@ [20.08.2024
IE MARKETPLACE AND ANR kumar(P), lgmail.com

25 [Execution (Comm) 150/2024 23-08-2024 IKAZO FASHION PVT LTD [Taru gupta(P), 0818989038 INOT PROVIDED 17.08.2024
Vs Reet Bajaj Sole Proprietor
Of M/s Guru International

25 [Execution (Comm) 153/2024 23-08-2024 IS B Industries Vs Nanak Traders DEEPAK 0582948804 shopelegalterm@gmal16.08.2024

IGROVER(P), il.com
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IMS.
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ICOURT)-03
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4

Case Type

[EXECUTIION PETITION

Case Number

[Execution (Comm)/128/2024

Date
Registration

01-08-2024

ofPetitioner Name VS Respondent
Name

IM/s Link Telecom Private Ltd Vs
IM/s Gdn Enterprises

Advocate

INAVDEEP
ISINGH(P),

Advocate
Number

0811311360

MobileAdvocate email id

INOT AVAILABLE

Date of e-filing

17-07-2024

24 ISUIT FOR RECOVERY ICS (COMM)/619/2024 01-08-2024 [Punjab National Bank Vs SurendefMOHAMMAD (9350221670 consultdaanish@gma [25-07-2024
[Singh IDANISH(P), fil.com

24 ISUIT FOR TRADEMARKS ICS (COMM)/618/2024 01-08-2024 IM/s Tej Ram Dharam Paul Vs M/s SiShailen 0818558690 ladvocate.shailenbhatil|30-07-2024
IR Food Products [Bhatia(P), la89@gmail.com

24 [EXECUTIION PETITION [Execution (Comm)/130/2024/02-08-2024 IChander Kanta Vs K K ManagementASHOK INOT AVAILABLE [NOT AVAILABLE  [25-07-2024
[Engineering Pvt Ltd And Ors KUMAR

ICHAUDHARY (P

24 ISUIT FOR RECOVERY ICS (COMM)/622/2024 03-08-2024 [Hero Housing Finance Limited VsRajesh INOT AVAILABLE [NOT AVAILABLE  [26-07-2024
[Sachin Garg IManchanda(P),

24 JAPPLICATION U/S 151 CPC Misc DJ/3116/2024 05-08-2024 [Star Clearing And Forwardingrajeev 0811116256 rajeevkapoor1969@g [26-07-2024
Services Pvt. Ltd. Vs. Omvir Print Okapoor(P), Imail.com
[Pack Pvt. Ltd. And Anr.

24 ISUIT FOR RECOVERY ICS (COMM)/623/2024 06-08-2024 IMadan Gopal Mittal Vs SharatiVineet Jain(P), [9958127227 Vineetjain27@gmail.c[25-07-2024
IChand Rajput om

24 JOBJECTION PETITION U/S 34 |OMP (COMM)/167/2024 06-08-2024 ICranex Ltd Vs Prosafe Automation |AKUL 0873730409 INOT AVAILABLE  |27-07-2024

IMEHANDRU(P)

b
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24 EXECUTIION PETITION [Execution (Comm)/132/2024 [06-08-2024 ISh  Pradeep Gupta Proprietor Ofimeenakshi 9999969923 Imeenakshisoodadv@ |31-07-2024
[Renu Enterprises Vs Shikambrisood(P), lgmail.com
[Saroha
24 ISUIT FOR TRADEMARKS ICS (COMM)/626/2024 07-08-2024 SHUBHAM GOLDIEE MASALEShravan 0810017859 skbansalipr@gmail.c [03-08-2024
IPRIVATE LIMITED Vs PATELBansal(P), jom
IDHRUV
24 IPETITION U/S 9 OFOMP (I) (COMM)/266/2024 |08-08-2024 lAxis Finance Ltd Vs Kousik Kumarjraveesh 0198101663 raveeshthukral @gmaif23-07-2024
IARBITRATION & [Sarker thukral(P), l.com
ICONCIALATION ACT
24 ISUIT FOR RECOVERY ICS (COMM)/632/2024 08-08-2024 Vijay Anand And Associates Llp VsRitika INOT AVAILABLE [NOT AVAILABLE  [29-07-2024
Vinod Saluja IChoubey(P),
24 [EXECUTIION PETITION [Execution (Comm)/134/2024(08-08-2024 [Punjab National Bank Vs RajenderfSarvjeet 9958927912 sarvjeetyadavo8@yahf31-07-2024
[Singh Rana lYadav(P), joo.com
24 ISUIT FOR TRADEMARKS ICS (COMM)/631/2024 08-08-2024 THE POLO LAUREN COMPANY L PShravan 0810017859 skbansalipr@gmail.c [06-08-2024
Vs DEEKAY EXPORTS LIMITED Bansal(P), lom
24 PETITION U/s 9 OFOMP (I) (COMM)/267/2024 |09-08-2024 JORIX Leasing and Financial ServicesRAJESH 0958726491 JWANGRAADVOCATE |01-08-2024
IARBITRATION & [ndia Ltd Vs M/S ONE o7JANGRA(P), (@GMAIL.COM
ICONCIALATION ACT ICOMMUNICATION LTD
24 PETITION u/s 9 OHROMP (I) (COMM)/268/2024 [09-08-2024 ORIX AUTO INFRASTRUCTURERAJESH 9958726491 JANGRAADVOCATE |01-08-2024
JARBITRATION & ISERVICES LIMITED Vs PAVANJANGRA(P), (@GMAIL.COM
ICONCIALATION ACT IPOCHAMPALLY




S.No Court

District

Court Room

24

Case Type

ISUIT FOR RECOVERY

Case Number

ICS (COMM)/637/2024

Date
Registration

12-08-2024

ofPetitioner Name VS Respondent
Name

IM/s Ecso Global Private Limited Vs
[Lkg Import And Export Sdn Bhd

Advocate

HIKHAR

Advocate
Number

9910047947

MobileAdvocate email id

ARE.SHIKHAR@
IGMAIL.COM

Date of e-filing

31-07-2024

24 ISUIT FOR RECOVERY ICS (COMM)/636/2024 12-08-2024 [Fedex Express Transportation AndiGurvinder 0871692197 litigation@surico.in [31-07-2024
Supply Chain Service India Pvt LtdiSuri(P),
Vs Easy Style Store Through Its Sole|
[Proprietor Mr Vijay Sahu
24 [EXECUTIION PETITION [Execution (Comm)/139/2024[12-08-2024 ICanara Bank Vs M/s PerfectfYudhishter 0891251777 I303yudhishtersharm [05-08-2024
[ntellisecure Services Private Limited|Sharma(P), la@gmail.com
24 [EXECUTIION PETITION [Execution (Comm)/138/2024[12-08-2024 [Kunal Khajuria Vs Union of india  [Brijesh 0818078977 bjesh.tiwari@gmail.c [05-08-2024
[Tiwari(P), lom
24 IPETITION u/s 9 OFOMP (I) (COMM)/270/2024 [12-08-2024 [Sriram Finance Ltd. Vs. Ansul Rana [Manoj Kumar [8750677946 Imanojbarhela1971@g[05-08-2024
JARBITRATION & Imail.com
ICONCIALATION ACT
24 ISUIT FOR TRADEMARKS ICS (COMM)/641/2024 13-08-2024 Pumbo Restaurants Private LimitedJoel Joel(P), 0873841456 pjjoel@yahoo.com  [03-08-2024
Vs Conocedor Hospitality Private|
[Limited
24 ISUIT FOR TRADEMARKS ICS (COMM)/640/2024 13-08-2024 [Hamdard National = FoundationSHIVENDRA [90540144749 shiva.78646@yahoo.c|o8-08-2024
india) Vs Aravali Drugs Co IPRATAP om
ISINGH(P),
24 [EXECUTIION PETITION [Execution (Comm)/143/2024[14-08-2024 ISARABJIT SINGH BEDI Vs MRSPraveen 9999099325 law_sharma@yahoo. [02-08-2024

JASMINE KAUR BHATIA

Kumar(P),

icom
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24 JOBJECTION PETITION U/S 34 |OMP (COMM)/173/2024 14-08-2024 IMS AARES Telecom Pvt Ltd throughlP 9999022006 kaushik@lawyer1.in |06-08-2024
fits MD Vs Dron Edge Ind Pvt LtdKUMAR
through its MD KUndan Kumar [KAUSHIK(P),

24 JOBJECTION PETITION U/S 34 |OMP (COMM)/172/2024 14-08-2024 [EHI International Pvt Ltd Vs THEDivjot Singhlg910048284 divjotsingh29@gmail Jo7-08-2024
IREGISTRAR GENERAL OFFICE OFBhatia(P), lcom
REGISTRAR GENERAL INDIA

24 [EXECUTIION PETITION IM-Ex/10/2024 14-08-2024 [Rajinder Arora Vs. Deutsche Bank |WORTHING 9811339382 orthingkasar@shail [01-08-2024

[KASAR lendra.net.in

24 [EXECUTIION PETITION [Execution (Comm)/144/2024[14-08-2024 [Punjab National Bank Vs ZaniffSarvjeet 9958927912 sarvjeetyadavo8@yahlo5-08-2024
Ahmed lYadav(P), loo.com

24 JAPPLICATION U/S 151 CPC Misc DJ/3176/2024 14-08-2024 Om Pal Singh Vs. Nirmal BangSourabh Garg [9811020110 ladvocate.sgarg@gmailo5-08-2024
[Securities Pvt. Ltd. l.com

24 ISUIT FOR RECOVERY ICS (COMM)/648/2024 16-08-2024 [State Bank Of India Vs Milan JyotilADAITA 0999132159 INOT AVAILABLE 00-07-2024
IDowarah KUMAR

ROUT(P),

24 ISUIT FOR RECOVERY ICS (COMM)/647/2024 16-08-2024 IGoel Road Carriers Pvt Ltd Vs UniledS S Sobti(P), 9910040471 kohlisobti@gmail.co [29-07-2024
[Engineers Ltd Im

24 IAPPEAL u/s 37 OHFARB A (COMM)/11/2024 16-08-2024 [Punjab state Co op MarketingMithilesh 9891157466 ladvmithileshjaiswal.c|09-08-2024

JARBITRATION & CONCILIATION| [Federation Vs UNION OF INDIA Jaiswal(P), lc@gmail.com
IACT




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-filing

Registration Name Number

24 IAPPLICATION U/S 151 CPC Misc DJ/3177/2024 16-08-2024 State Bank of India Vs. Kusum IShiv Tyagi 0811059032 shivktyagi@yahoo.co.[09-08-2024
lin
24 ISUIT FOR RECOVERY ICS (COMM)/653/2024 17-08-2024 ICanara Bank Vs PREETI PURI [Ekant 8376841313 ekant23@gmail.com [08-08-2024
[Luthra(P),

24 JOBJECTION PETITION U/S 34 |OMP (COMM)/174/2024 20-08-2024 Vee Kay Enterprises Vs Union OfRanjay Kumarj8882166275 IRANJAYDUBEYC/C |30-04-2024
[ndia (northern Railway) IDubey(P), (@GMAIL.COM

24 ISUIT FOR TRADEMARKS ICS (COMM)/656/2024 20-08-2024 IBIOMUNI NATURALS LLP Vs RIHAKruttika 0643233842 kruttika@ira.law 16-08-2024
IMARWAH Lakshmi(P),

24 ISUIT FOR RECOVERY ICS (COMM)/663/2024 22-08-2024 Ansals Chambers I Flat OwnersROHIT KUMARI9810243904 RKMODI6272@GMAJ11-08-2024
lAssociation Vs Ak Sood I IMODI(P), [L.COM

24 ISUIT FOR RECOVERY ICS (COMM)/662/2024 22-08-2024 Ansals Chambers I Flat OwnersROHIT KUMARj9810243904 RKMODI6272@GMA|12-08-2024
lAssociation Vs Veena Malhotra IMODI(P), [L.COM

24 ICOUNTER CLAIM ICounter Claim/19/2024 22-08-2024 IPronton Plast Pack Private Limited[Vikas Khera(P), [7834897828 lexfonsip@gmail.com|13-08-2024
Vs Mold Tek Packaging Limited

24 [EXECUTIION PETITION [Execution (Comm)/149/2024[22-08-2024 [Sanjeev Gulati Vs Avadh KishoreRohit 0013591914 valecharohitadvocate [13-08-2024
lYadav Valecha(P), (@gmail.com




S.No Court District Court Room Case Type Case Number Date ofPetitioner Name VS RespondentAdvocate Advocate MobileAdvocate emailid ~ Date of e-filing
Registration Name Number

24 ISUIT FOR RECOVERY ICS (COMM)/678/2024 24-08-2024 AILASH CHANDRA SOMANI VsKanishk 0810663112 INOT AVAILABLE 00-08-2024
RUKMANI KESHWANI Ahuja(P),

24 JAPPLICATION U/S 151 CPC Misc DJ/3234/2024 24-08-2024 DAGDISH KAUR AND ORS VgJatin Kapur(P), [9811258587 jatin.kapur25@gmail.jo8-08-2024
JASBIR SINGH SANDHU lcom

24 ISUIT FOR RECOVERY ICS (COMM)/676/2024 24-08-2024 Ansals Chambers I Flat OwnersROHIT KUMAR[9810243904 RKMODI6272@GMA|12-08-2024
Association Vs Ps Prasad IMODI(P), [L.COM

24 ISUIT FOR RECOVERY ICS (COMM)/677/2024 24-08-2024 Ansals Chambers I Flat Ownerslll\{/IOHIT KUMAR810243904 IRKMODI6272@GMA|12-08-2024
Association Vs Sky Pak PropertiesMODI(P), IL.COM
IAnd Finance Pvt Ltd

24 JAPPLICATION U/S 151 CPC Misc DJ/3233/2024 24-08-2024 ICanara Bank Vs M/s Central Cab [IKRISHAN 9711698999 INOT AVAILABLE 14-08-2024

IKUMAR(P),

24 I[EXECUTIION PETITION [EX/125/2024 28-08-2024 IM/S ENKAY ENTERPRISES Vstshan INOT AVAILABLE [NOT AVAILABLE 14-08-2024

JUNION OF INDIA THROUGH; sachdeva(P),
COFMOW)

24 ISUIT FOR RECOVERY ICS (COMM)/690/2024 28-08-2024 Ansals Chambers I Flat OwnersROHIT KUMARJ9810243904 IRKMODI6272@GMA|20-08-2024
JAssociation Vs Krishna L Kanta IMODI(P), IL.COM

24 JOBJECTION PETITION U/S 34 |OMP (COMM)/181/2024 20-08-2024 IM/s Raheja Developers Ltd VsSuditi Batra(P),[9199539088 suditibatrag3@gmail.[29-07-2024
JAhluwalia Contrctors India Ltd lcom
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24 JOBJECTION PETITION U/S 34 |OMP (COMM)/180/2024 29-08-2024 [Union Of India Vs Mahipal Singh RUBY(P), 0958899011 rubygautamadv@gmal22-08-2024
fil.com

24 JOBJECTION PETITION U/S 34 |OMP (COMM)/182/2024 20-08-2024 [Union of India Through ChiefAJAY 9953098101 INOT AVAILABLE  [22-08-2024
IDirector of Purchase Vs StateBIDHURI(P),
[Trading Corporation of India Ltd

24 ISUIT FOR RECOVERY ICS (COMM)/700/2024 29-08-2024 ICurrie And Brown India Pvt Ltd VSAMAR 9717101829 IADVOCATEAMAR19 [19-08-2024
[Tapir Constructions Limited IKUMAR(P), I77@GMAIIL.COM

24 ISUIT FOR RECOVERY ICS (COMM)/699/2024 20-08-2024 ICurrie And Brown India Pvt Ltd V§AMAR 9717101829 IADVOCATEAMARI19 [19-08-2024
IVodafone Idea Ltd KUMAR(P), I77@GMAIIL.COM

24 JOBJECTION PETITION U/S 34 |OMP (COMM)/184/2024 30-08-2024 [Satya Narayan Mahto Vs UNION OFSanser Palj9818184699 INOT AVAILABLE 20-08-2024
INDIA Singh(P),

24 I[EXECUTIION PETITION IM-Ex/8/2024 30-08-2024 IM/s Rachna Metal Industries Pvt LtdNisha Sharma (9811926984 gaur.nisha13@gmail. [26-06-2024
Vs M/s Unilec Engineers Ltd com

24 JAPPLICATION U/S 151 CPC Misc DJ/3271/2024 30-08-2024 [HCL TECHNOLIGIES LTD Vs SGSRajat Gava(P), (9999136959 rajatgavaio@gmail.c [29-08-2024
[TEKNIKS MANUFACTURING PVT] jom
ILTD

24 ISUIT FOR RECOVERY ICS (COMM)/703/2024 31-08-2024 ISARC ENTERPRISES Vs PRADEEP[rajeev 0811116256 rajeevkapoor1969@g [20-08-2024
IKHANNA kapoor(P), Imail.com




S.No Court

District

Court Room

24

Case Type

ISUIT FOR RECOVERY

Case Number

ICS (COMM)/704/2024

Date
Registration

31-08-2024

Name

JASHWANI KUMAR SOLE
IPROPRIETOR OF SHUDH]
IGARHWAL PANEER NIRMATA|
ISANGH THROUGH SPA JANICE
JARORA Vs Magic Ball Hospitality]
[Pvt Ltd

ofPetitioner Name VS RespondentAdvocate

Prannoy Dey(P),

Advocate
Number

0873673124

MobileAdvocate email id

INOT AVAILABLE

Date of e-filing

21-08-2024

[IMS. SAVITA
IDISTRICT
JUDGE(COMMERCI
AL COURT)

23

RAO,

SOUTH

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1416/2024|01-08-2024 Axis Bank Ltd Vs Ajay Sharma 8142 [MAYANK 0873347330 Imayank_mahajanos [31.07.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1417/2024 |01-08-2024 Axis Bank Ltd Vs Sagar Aggarwal IMAYANK 0873347330 Imayank_mahajanos [31.07.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com
12, New CourtlExecution Petition [Execution (Comm)/68/2024 [03-08-2024 [Sehrawat Gas Service Vs TivoliSonu Vivek(P), [8617532155 Imeghna.chery@gmail|01.08.2024
Block-1 IGarden Leisure And Resorts Pvt Ltd .com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1447/2024(03-08-2024 llarc Vs Akib Liyakat IASHIM 05090624216 lashim.bhatt17@gmailo1.08.2024
Block-1 IConciliation Act BHATT(P), .com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1446/2024/03-08-2024 AXIS BANK LTD Vs PUSHPA [SANJEEV 8285002845 Imanjul.sood@srcsleg [01.08.2024
Block-I IConciliation Act IBAGLA PATHAK(P), lal.com
12, New Court/Civil Suit ICS (COMM)/368/2024 05-08-2024 [UNION BANK OF INDIA VsADITYA 8851122580 jitendragargadv@gm 03.08.2024
Block-I [Rumman Khan IPARASHAR(P), lail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1460/2024/05-08-2024 lAxis Bank Ltd Vs AAKIL 090 IMAYANK 0873347330 Imayank_mahajanos [03.08.2024
Block-I IConciliation Act IMAHAJAN(P), (@yahoo.com
12, New CourtCivil Suit ICS (COMM)/384/2024 09-08-2024 IGeeta Dev Vs Vipin Bharadwaj arjun 0818075418 arjunharkauli@ahchalo8.08.2024
Block-I lharkauli(P), Imbers.com
12, New CourtlExecution Petition [Execution (Comm)/70/2024 [09-08-2024 [UNION BANK OF INDIA Vs Alisha ARRitu Rastogi(P), 095818399 rituadvocate@gmail.c[08.08.2024
Block-I [Lingerie om
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1506/2024/09-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 [delhi.jangraadvocate [08.08.2024
Block-I IConciliation Act INDIA LTD Vs KOTHULE ANIIJANGRA(P), (@gmail.com

IKISAN
12, New CourfilU/s 9 of the Arbitration &OMP (I) (COMM)/1503/2024/09-08-2024 [DFC First Bank Ltd Vs Neeraj [SANJEEV 8285002845 Imanjul.sood@srcsleg [08.08.2024
Block-I IConciliation Act [Kumar IPATHAK(P), lal.com




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-filing

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1501/2024(09-08-2024 [IDFC First Bank Ltd Vs MohdSANJEEV 8285002845 Imanjul.sood@srcsleg [08.08.2024

Block-I IConciliation Act [Shaahid IPATHAK(P), lal.com

12, New CourfilU/s 9 of the Arbitration &OMP (I) (COMM)/1502/2024/09-08-2024 IDFC First Bank Ltd Vs Monika]SANJEEV 8285002845 Imanjul.sood@srcsleg [08.08.2024

Block-I IConciliation Act [Khatter IPATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1499/2024/09-08-2024 IDFC First Bank Ltd Vs PamviSANJEEV 8285002845 Imanjul.sood@srcsleg [08.08.2024

Block-I IConciliation Act [Hospitality Limited IPATHAK(P), lal.com

12, New CourfilU/s 9 of the Arbitration &OMP (I) (COMM)/1498/2024/09-08-2024 [DFC First Bank Ltd Vs Shilpa Arora [SANJEEV 8285002845 Imanjul.sood@srcsleg [08.08.2024

Block-1 IConciliation Act PATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1500/2024/09-08-2024 IDFC First Bank Ltd Vs Sufiyan Ali [SANJEEV 8285002845 Imanjul.sood@srcsleg [08.08.2024

Block-I IConciliation Act IPATHAK(P), lal.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1497/2024(09-08-2024 [DFC First Bank Ltd Vs Afsar Ali  [SANJEEV 8285002845 Imanjul.sood@srcsleg [08.08.2024

Block-I IConciliation Act PATHAK(P), lal.com

12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1528/2024[12-08-2024 IYES BANK LIMITED Vs SUNNY RADHA 7030378800 lasaplegalandadvocatel09.08.2024

Block-1 IConciliation Act ISINGH(P), s@gmail.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1527/2024[12-08-2024 IYES BANK LIMITED Vs MUKESHRADHA 7030378800 lasaplegalandadvocate|09.08.2024

Block-I IConciliation Act IKUMAR ISINGH(P), s@gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1525/2024[12-08-2024 [dfc First Bank Ltd Vs AshokSANJEEV 8285002845 Imanjul.sood@srcsleg [09.08.2024

Block-1 IConciliation Act [Shrilalsingh IPATHAK(P), lal.com

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1526/2024[12-08-2024 [dfc First Bank Ltd Vs MrigendraSANJEEV 8285002845 Imanjul.sood@srcsleg [09.08.2024

Block-I IConciliation Act INath IPATHAK(P), lal.com

12, New CourtlExecution Petition [Execution (Comm)/72/2024 [12-08-2024 SBFC FINANCE LIMITED VSDEEPANKUR (9999925860 [deepankur@sondhop [09.08.2024

Block-1 JARVIND KUMAR ISONDHI(P), lartners.com

12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1551/2024 [13-08-2024 IYES BANK LIMITED Vs Jai PrakashANANJAY 7030378800 lasaplegalandadvocate[12.08.2024

Block-I IConciliation Act [Kumar ISINGH(P), s@gmail.com

12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1546/2024[13-08-2024 ICNH Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate [12.08.2024

Block-I IConciliation Act Vs KHAMMAPATIJANGRA(P), (@gmail.com
IVENKATESHWARLU
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1550/2024(13-08-2024 ICNH Industrial Capital India Pvt Ltd 0958726491 [delhi.jangraadvocate [12.08.2024
Block-I IConciliation Act Vs PADMA MALOTHU UANGRA(P), (@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1547/2024[13-08-2024 ICNH Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate [12.08.2024
Block-I IConciliation Act Vs CHINTHAREDDY JEEVAN UANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1540/2024(13-08-2024 ICNH Industrial Capital India Pvt LtdRAJESH 9958726491 [delhi.jangraadvocate [12.08.2024
Block-I IConciliation Act Vs NALLAGANTHULA VISHNUJANGRA(P), (@gmail.com

IMURTHI
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1552/2024[13-08-2024 ICNH Industrial Capital India Pvt LtdRAJESH 0958726491 [delhi.jangraadvocate [12.08.2024
Block-1 IConciliation Act Vs VALAMATHI R UANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1553/2024[13-08-2024 ICNH Industrial Capital India Pvt LtdRAJESH 9958726491 [delhi.jangraadvocate [12.08.2024
Block-I IConciliation Act Vs SATHIYARAJ S UANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1554/2024[13-08-2024 [IDFC First Bank Vs ANMOL RAJBIRIMAYANK 9873347330 Imayank_mahajanos [12.08.2024
Block-I IConciliation Act 71 IMAHAJAN(P), (@yahoo.com
12, New Court|Civil Suit ICS (COMM)/386/2024 13-08-2024 IRaj Krishna Vs Tarvinder SinghlSonu Vivek(P), 9212387774 ladvrameshgera@gmali2.08.2024
Block-I [Bhurji fil.com
12, New CourtlExecution Petition [Execution (Comm)/75/2024 [14-08-2024 [Infopower Technologies Pvt Ltd VsVarun Jain(P), (9971540730 contact@scalegal.co.i [13.08.2024
Block-I [Sangeeta Singh In
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1594/2024[14-08-2024 [Kotak Mahindra Bank Ltd Vs BankeyRAJEEV 9311022104 ranjan.and.company [13.08.2024
Block-I IConciliation Act Bihari Transport Commission Agent [KUMAR 0311966242 (@gmail.com

[RANJAN(P),

12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1593/2024[14-08-2024 IYES BANK LIMITED Vs NAVEENJANANJAY 7030378800 lasaplegalandadvocate[13.08.2024
Block-I IConciliation Act IKUMAR SHARMA ISINGH(P), s@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1591/2024 [14-08-2024 IYES BANK LIMITED Vs NEERAJANANJAY 7030378800 lasaplegalandadvocate|13.08.2024
Block-1 IConciliation Act RUHELA ISINGH(P), s@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1592/2024[14-08-2024 IYES BANK LIMITED Vs ANILANANJAY 7030378800 lasaplegalandadvocate[13.08.2024
Block-I IConciliation Act IDHARAMBEER ISINGH(P), s@gmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1617/2024 [16-08-2024 [dfc First Bank Ltd Vs ASHMAYANK 0873347330 Imayank_mahajanos [14.08.2024
Block-I IConciliation Act IMOHAMMAD 8515 IMAHAJAN(P), (@yahoo.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1618/2024[16-08-2024 [dfc First Bank Ltd Vs MOHBBATMAYANK 0873347330 Imayank_mahajanos [14.08.2024
Block-I IConciliation Act IBEERU 4939 IMAHAJAN(P), (@yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1619/2024[16-08-2024 [[dfc First Bank Ltd Vs RUPALI [MAYANK 0873347330 Imayank_mahajanos [14.08.2024
Block-I IConciliation Act IGUPTA 5177 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1616/2024[16-08-2024 [dfc First Bank Ltd Vs SALMANMAYANK 0873347330 Imayank_mahajanos [14.08.2024
Block-I IConciliation Act IKHAN 2862 IMAHAJAN(P), (@yahoo.com
12, New CourllU/s 9 of the Arbitration &OMP (I) (COMM)/1651/2024 [17-08-2024 IKOTAK MAHINDRA PRIME LTD VsRAJESH 0958726491 [delhi.jangraadvocate [16.08.2024
Block-1 IConciliation Act [Hariom Pal UANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1652/202417-08-2024 [KOTAK MAHINDRA PRIME LTD VSRAJESH 9958726491 [delhi.jangraadvocate [16.08.2024
Block-I IConciliation Act |Arafat Shahid UANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1653/202417-08-2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 9958726491 [delhi.jangraadvocate [16.08.2024
Block-I IConciliation Act IMayank Sharma UVANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1649/2024(17-08-2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 [delhi.jangraadvocate [16.08.2024
Block-1 IConciliation Act JOMPAL OMPAL JANGRA(P), (@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1650/202417-08-2024 [dfc First Bank Ltd Vs VIKAS [MAYANK 0873347330 Imayank_mahajanos [16.08.2024
Block-I IConciliation Act IGUPTA 6571 IMAHAJAN(P), (@yahoo.com
12, New CourfilU/s 9 of the Arbitration &OMP (I) (COMM)/1644/2024[17-08-2024 IKOTAK MAHINDRA PRIME LTD VsRAJESH 0958726491 [delhi.jangraadvocate [16.08.2024
Block-I IConciliation Act Vinay Kumar Singh UANGRA(P), (@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1646/202417-08-2024 [KOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 [delhi.jangraadvocate [16.08.2024
Block-I IConciliation Act RAHUL RAHUL UANGRA(P), (@gmail.com
12, New CourfilU/s 9 of the Arbitration &OMP (I) (COMM)/1645/2024[17-08-2024 [dfc First Bank Vs MANOHARMAYANK 0873347330 Imayank_mahajanos [16.08.2024
Block-1 IConciliation Act IPATHAK 893 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1648/2024[17-08-2024 [dfc First Bank Ltd Vs SAKETMAYANK 0873347330 Imayank_mahajanos [16.08.2024
Block-I IConciliation Act IYADAV 8621 IMAHAJAN(P), (@yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1647/2024[17-08-2024 [dfc First Bank Ltd Vs FIROJ [MAYANK 0873347330 Imayank_mahajanos [16.08.2024
Block-1 IConciliation Act IYUNUS 6683 IMAHAJAN(P), (@yahoo.com
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12, New CourtCivil Suit ICS (COMM)/397/2024 17-08-2024 [Siemens Industry Software Inc VsAarshia Behl(P),j0818061242 laarshia@saikrishnaasf16.08.2024
Block-I [Darshankumar Jamnadas Kantaria sociates.com
12, New CourtlExecution Petition [Execution (Comm)/76/2024 [17-08-2024 IAJIT KUMAR SHARMA Vs RAVISH|Vikram 0818054284 vg.gujral@gmail.com [16.08.2024
Block-I IMALIK Gujral(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1660/202420-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 9311022104 &ranjan.and.company [17.08.2024
Block-I IConciliation Act [Supply Chain Solutions Pvt Ltd [KUMAR 9311966242 (@gmail.com

IRANJAN(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1661/2024[20-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0311022104 &ranjan.and.company [17.08.2024
Block-I IConciliation Act [Supply Chain Solutions Pvt Ltd KUMAR 0311966242 (@gmail.com

[RANJAN(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1662/2024[20-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 9311022104 &ranjan.and.company [17.08.2024
Block-I IConciliation Act Supply Chain Solutions Pvt Ltd [KUMAR 9311966242 (@gmail.com

IRANJAN(P),
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1659/2024[20-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 9311022104 &ranjan.and.company [17.08.2024
Block-I IConciliation Act [Supply Chain Solutions Pvt Ltd KUMAR 0311966242 (@gmail.com

RANJAN(P),
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1658/2024[20-08-2024 TARC Vs MANOJ KUMAR SINGH [ASHIM 0599624216 lashim.bhatt17@gmailf17.08.2024
Block-1 IConciliation Act BHATT(P), .com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1656/2024[20-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 9311022104 &ranjan.and.company [17.08.2024
Block-I IConciliation Act [Supply Chain Solutions Pvt Ltd KUMAR 0311966242 (@gmail.com

RANJAN(P),
12, New CourfilU/s 9 of the Arbitration &OMP (I) (COMM)/1657/2024[20-08-2024 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMARI9990659331 kmpspartner@gmail. [17.08.2024
Block-1 IConciliation Act ISHAILENDRA TAMOLI ISINHA(P), lcom
12, New CourtlExecution Petition [Execution (Comm)/79/2024 [21-08-2024 AJit Singh Vs AM Webshop India Pvit)Aastha 0811148998 ladvjpnshahi@gmail.c[20.08.2024
Block-I ILtd [Kaushal(P), lom
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1683/2024[21-08-2024 YES BANK LTD Vs MUKESH|SANJEEV 8285002845 Imanjul.sood@srcsleg [20.08.2024
Block-1 IConciliation Act IKUMAR PATHAK(P), lal.com
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1684/2024/21-08-2024 IYES BANK LTD Vs ANKIT SHARMAI|SANJEEV 8285002845 Imanjul.sood@srcsleg [20.08.2024
Block-I IConciliation Act IPATHAK(P), lal.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1685/2024[21-08-2024 IYES BANK LTD Vs JAANVI TANEJA[SANJEEV 8285002845 Imanjul.sood@srcsleg [20.08.2024
Block-I IConciliation Act PATHAK(P), lal.com
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12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1686/2024|21-08-2024 [HDFC BANK LTD Vs SANJAY [SANJEEV 8285002845 Imanjul.sood@srcsleg [20.08.2024
Block-I IConciliation Act IKUMAR IPATHAK(P), lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1676/2024[21-08-2024 [HDFC BANK LTD Vs VISHNU [SANJEEV 8285002845 Imanjul.sood@srcsleg [20.08.2024
Block-I IConciliation Act IPRASAD IPATHAK(P), lal.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1679/2024[21-08-2024 IYES BANK LTD Vs RAJ PAL SINGH [SANJEEV 8285002845 Imanjul.sood@srcsleg [20.08.2024
Block-I IConciliation Act IPATHAK(P), lal.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1680/2024[21-08-2024 YES BANK LTD Vs REENASANJEEV 8285002845 Imanjul.sood@srcsleg [20.08.2024
Block-1 IConciliation Act ICHOUDHARY PATHAK(P), lal.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1678/2024[21-08-2024 IYES BANK LTD Vs OM PARKASH [SANJEEV 8285002845 Imanjul.sood @srcsleg [20.08.2024
Block-I IConciliation Act IPATHAK(P), lal.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1682/2024[21-08-2024 IYES BANK LTD Vs NAIN SINGH  [SANJEEV 8285002845 Imanjul.sood@srcsleg [20.08.2024
Block-I IConciliation Act PATHAK(P), lal.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1677/2024[21-08-2024 [HDFC BANK LTD Vs PRIYANKA  [SANJEEV 8285002845 Imanjul.sood@srcsleg [20.08.2024
Block-1 IConciliation Act IPATHAK(P), lal.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1681/2024[21-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 9311022104 ranjan.and.company [20.08.2024
Block-I IConciliation Act [Supply Chain Solutions Pvt Ltd KUMAR 0311966242 (@gmail.com

RANJAN(P),
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1724/2024[23-08-2024 [Kotak Mahindra Prime Ltd VsMAYANK 0873347330 Imayank_mahajanos [22.08.2024
Block-1 IConciliation Act IRAJNI THAPAR 8235 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1725/202423-08-2024 [Kotak Mahindra Prime Ltd VsMAYANK 0873347330 Imayank_mahajanos [22.08.2024
Block-I IConciliation Act IBHANU PRATAP 9244 IMAHAJAN(P), (@yahoo.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1723/2024[23-08-2024 [Kotak Mahindra Prime Ltd VsMAYANK 0873347330 Imayank_mahajanos [22.08.2024
Block-1 IConciliation Act IMANOJ D 3237 IMAHAJAN(P), (@yahoo.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1722/2024[23-08-2024 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMARY990659331 kmpspartner@gmail. [22.08.2024
Block-I IConciliation Act IPRINCE KUMAR ISINHA(P), lcom
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1721/2024 [23-08-2024 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMARI9990659331 kmpspartner@gmail. |22.08.2024
Block-I IConciliation Act ISAURABH YADAV ISINHA(P), lcom
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12, New CourflU/s 34 of the Arbitration &OMP (COMM)/25/2024 23-08-2024 [Bharat Heavy Electricals Ltd Vs N USACHIN 0811108654 larvindchaudhary@hof22.08.2024
Block-I IConciliation Act [Engineers Pvt Ltd ICHAUDHARY(P| tmail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1769/2024[24-08-2024 IYES BANK LIMITED Vs PankajANANJAY 7030378800 lasaplegalandadvocate[22.08.2024
Block-I IConciliation Act [Kumar Roy ISINGH(P), s@gmail.com
12, New Court|Civil Suit ICS (COMM)/409/2024 27-08-2024 [EMU Lines Private Limited VslUday Kumar(P),[8882303942 ladvudaykumar@gmaif24.08.2024
Block-I IRUPINDER SINGH l.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1806/2024[28-08-2024 IM/s Cholamandalam Investment [Ravi  Shankarjo811252038 ladvocatersgarg@gma [27.08.2024
Block-1 IConciliation Act And Finance  Company Ltd VsGarg(P), lil.com

ISOHAIL KHAN
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1805/202428-08-2024 [KOTAK MAHINDRA BANK Vsgparv 0643646534 lparv.mahajanoo7@g [27.08.2024
Block-I IConciliation Act AMIT SINGH Imahajan(P), Imail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1843/2024/29-08-2024 Yes Bank Ltd Vs Paramjeet SinghlANANJAY 7030378800 lasaplegalandadvocate[28.08.2024
Block-I IConciliation Act [Basista ISINGH(P), s@gmail.com
12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1844/2024/29-08-2024 Yes Bank Ltd Vs Chiranji Lal IANANJAY 7030378800 lasaplegalandadvocate[28.08.2024
Block-1 IConciliation Act ISINGH(P), s@gmail.com
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1842/2024/29-08-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [28.08.2024
Block-I IConciliation Act ITAUSEEB ALI Imahajan(P), Imail.com
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1880/2024{30-08-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok.1@gm [29.08.2024
Block-1 IConciliation Act INDIA LIMITED Vs SHAHFAISALJAIN(P), lail.ccom

IALI
12, New CourflU/s 9 of the Arbitration &OMP (I) (COMM)/1879/2024(30-08-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok.1@gm [29.08.2024
Block-I IConciliation Act INDIA LIMITED Vs AVTAR SINGH PJAIN(P), lail.ccom
12, New CourfilU/s 9 of the Arbitration &OMP (I) (COMM)/1878/2024[30-08-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok.1@gm [29.08.2024
Block-1 IConciliation Act INDIA LIMITED Vs KARANPAIN(P), lail.ccom

IMANDAL
12, New CourfiU/s 9 of the Arbitration &OMP (I) (COMM)/1877/2024[30-08-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok.1@gm [29.08.2024
Block-I IConciliation Act INDIA LIMITED Vs ADESHPAIN(P), lail.ccom

IKUMAR
12, New CourtilU/s 9 of the Arbitration &OMP (I) (COMM)/1875/2024[30-08-2024 [HDFC BANK LTD Vs JITENDRA[SANJEEV 8285002845 Imanjul.sood@srcsleg |29.08.2024
Block-I IConciliation Act IKUMAR PATHAK(P), lal.com
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12, New CourtlU/s 9 of the Arbitration &OMP (I) (COMM)/1876/2024(30-08-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 Iparv.mahajanoo7@g [29.08.2024
onciliation Act Imahajan(P),
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24 IMS. ANURADHASOUTH 6, New  CouriCommercial ICS(COMM) 364/2024 01.08.2024 JAI MAA ENTERPRISE VS SAIPARAS 0999148514 IPARAS.CHAWLA34 [26.07.2024
ISHUKLA Block-I IPRINT & PACK ICHAWLA (@GMAIL.COM
IBHARDWAJ,
IDISTRICT
WUDGE(COMMERCI 6, New CourtlCommercial ICS(COMM) 367/2024 03.08.2024 ARJUN SANGWAN VS JAINBHARAT 0811667443 IBHARATSAREEN@Y}29.07.2024
AL COURT) Block-I IONLINE TEST ISAREEN IAHOO.IN
6, New  CouriCommercial IOMP(I)(COMM)1448/2024 [03.08.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 UWANGRAADVOCATE [29.07.2024
Block-I IGURSEWAK SINGH JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM)1449/2024 |03.08.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 UWANGRAADVOCATE [29.07.2024
Block-1 ITEJA SINGH JANGRA (@GMAIL.COM
6, New  CouriCommercial IOMP(I)(COMM)1450/2024 [03.08.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 UWANGRAADVOCATE [29.07.2024
Block-I IVISHNA RAM JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM)1451/2024 |03.08.2024 CNH INDUSTRIAL CAPITAL VSRAJESH 0058726491 JANGRAADVOCATE [29.07.2024
Block-1 IKULDEEP SINGH JANGRA (@GMAIL.COM
6, New  CouriCommercial IOMP(I)(COMM)1452/2024 [03.08.2024 ICNH INDUSTRIAL CAPITAL VS V JRAJESH 0958726491 UVANGRAADVOCATE [27.07.2024
Block-I IBRICKS JANGRA (@GMAIL.COM
6, New  CourtiCommercial ICS(COMM) 371/2024 05.08.2024 JAKRTITI TRADING VS WELLNESS[PARAS 9999148514 IPARAS.CHAWLA34 [01.08.2024
Block-I QED PVT ICHAWLA (@GMAIL.COM
6, New  CouriCommercial ICS(COMM) 372/2024 05.08.2024 ISHAKUNTLA GUPTA V/S BHARTIIRFAN AHMED |0818379347 IKAKRA.ASSOCIATE [31.07.2024
Block-I AIRTEL LTD S@GMAIL.COM
6, New  CourtiCommercial ICS(COMM) 373/2024 05.08.2024 JANTARIC MERCHANDISING VS IKJAKSHITA 8375968373 IADV.AKSHITA97@G |01-08.2024
Block-I JONKAR CORPORATION IMISHRA IMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1470/2024/06.08.2024 Axis Bank Ltd Vs Aryan Atri IMAYANK 0873347330 IMAYANK_MAHAJA [30.07.2024
Block-1 IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1468/2024/06.08.2024 JAxis Bank Ltd Vs Sohan Singh IMAYANK 0873347330 IMAYANK_MAHAJA |31.07.2024
Block-I IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1469/2024/06.08.2024 Axis Bank Ltd Vs Yogita Bansal IMAYANK 0873347330 IMAYANK_MAHAJA [31.07.2024
Block-I IMAHAJAN INo5@YAHOO.COM
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6, New ICommercial IOMP (I) (COMM)/1467/2024(06.08.2024 Axis Bank Ltd Vs Aarif 2971 0873347330 IMAYANK _MAHAJA [31.07.2024
Block-I IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1472/2024(07.08.2024 IL. And T Finance Limited Vs Javed [RAVI 0811252038 IADVOCATERSGARG [31.07.2024
Block-I ISHANKAR (@GMAIL.COM
IGARG
6, New  CouriCommercial JIOMP (I) (COMM)/1496/2024/08.08.2024 JAXIS BANK LTD Vs PINKI ISANJEEV 1141825104 ILITIGATION@SRCS [02.08.2024
Block-I IPATHAK ILEGAL.COM
6, New  CourtiCommercial JOMP (I) (COMM)/1493/2024/08.08.2024 IYES BANK LTD Vs ANJU SHARMA [SANJEEV 1141825104 ILITIGATION@SRCS [06.08.2024
Block-1 PATHAK ILEGAL.COM
6, New  CouriCommercial JIOMP (I) (COMM)/1494/2024/08.08.2024 JAXIS BANK LTD Vs JATIN DATTA [SANJEEV 1141825104 ILITIGATION@SRCS [02.08.2024
Block-I IPATHAK ILEGAL.COM
6, New  CourtiCommercial JOMP (I) (COMM)/1495/2024(08.08.2024 IAXIS BANK LTD Vs LOVEKESH [SANJEEV 1141825104 ILITIGATION@SRCS [02.08.2024
Block-1 IDUGGAL PATHAK ILEGAL.COM
6, New  CouriCommercial ICS (COMM)/394/2024 13.08.2024 IRINKI TANWAR THROUGH POA|VIKAS 0810566116 IADVOCATEVIKASS [02.08.2024
Block-I Vs MUNICIPAL CORPORATION OFSHARMA IHARMA1@GMAIL.C
IDELHI OM

6, New  CourtiCommercial ICS (COMM)/388/2024 13.08.2024 ISATBIR TANWAR Vs MUNICIPALJVIKAS 0810566116 IADVOCATEVIKASS [02.08.2024
Block-I ICRPORATION OF DELHI ISHARMA IHARMA1@GMAIL.C

oM
6, New  CouriCommercial ICS DJ/3963/2024 13.08.2024 ISATBIR TANWAR Vs MUNICIPALJVIKAS 0810566116 IADVOCATEVIKASS [02.08.2024
Block-I ICORPORATION OF DELHI ISHARMA IHARMA1@GMAIL.C

oM
6, New  CourtiCommercial ICS (COMM)/391/2024 13.08.2024 IDEEPAK KUMAR KHEMKA VsS.K.BANSAL [26843455 [UNITEDMARK@UN [09.08.2024
Block-I IYOGESH KUMAR JAISWAL ITEDANDUNITED

.COM
6, New  CourtiCommercial ICS (COMM)/392/2024 13.08.2024 RAMKESH Vs MUNICIPALJVIKAS 0810566116 IADVOCATEVIKASS [02.08.2024
Block-1 ICORPORATION OF DELHI ISHARMA IHARMA1@GMAIL.C

oM
6, New  CourtiCommercial ICS (COMM)/390/2024 13.08.2024 IRINKI TANWER THROUGH POANVIKAS 0810566116 IADVOCATEVIKASS [02.08.2024
Block-I Vs MUNICIPAL CORPORATION OFSHARMA [HARMA1@GMAIL.C

IDELHI OM

6, New  CourtiCommercial ICS (COMM)/389/2024 13.08.2024 IGAUTAM TANWAR Vs MUNICIPALJVIKAS 0810566116 JADVOCATEVIKASS [02.08.2024
Block-1 ICORPORATION OF DELHI ISHARMA IHARMA1@GMAIL.C

oM
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6, New  CourtiCommercial [Execution (Comm)/73/2024 [13.08.2024 IM/s Aar Kay Fin Lease Pvt Ltd VSVIKAS DEEP[7838963403 ILAWVIKAS99@GMA|28.11.2023
Block-I [Pawan Kumar Maan JAIN [L.COM
6, New  CourtiCommercial IOMP(I)(COMM)1604/2024 [14.08.2024 [DFC FIRST BANK VS SHIVAMMAYANK 0873347330 IMAYANK_MAHAJA [12.08.2024
Block-I TTWARI IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial JOMP (1) (COMM)/1603/2024(14.08.2024 [dfc First Bank Vs MOHD ISTIYAKIMAYANK 0873347330 IMAYANK_MAHAJA [12.08.2024
Block-I 127 IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1601/2024[14.08.2024 IM/s Cholamandalam Investment [RAVI 0811252038 IADVOCATERSGARG [12.08.2024
Block-I JAnd Finance Company Ltd Vs satpalSHANKAR (@GMAIL.COM

singh IGARG
6, New  CourtiCommercial JOMP (1) (COMM)/1602/202414.08.2024 [dfc First Bank Ltd Vs ROSHANMAYANK 0873347330 IMAYANK_MAHAJA [12.08.2024
Block-I LAL7745 IMAHAJAN No5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM)1605/2024 [14.08.2024 IDFC FIRST BANK VS NASHEEMMAYANK 0873347330 IMAYANK_MAHAJA [12.08.2024
Block-I [TOSHIN IMAHAJAN INo5@YAHOO.COM
6, New  CouriCommercial IOMP(I)(COMM)1606/2024 [14.08.2024 [DFC FIRST BANK VS GUDDOOMAYANK 0873347330 IMAYANK_MAHAJA [12.08.2024
Block-I IMAHENDRA IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial ICS(COMM) 398/2024 17.08.2024 ISTATE BANK OF INDIA VSRANI 0643680913 IRBHARDWAJASSOC]|12.08.2024
Block-I IPUSHPA BHARDWAJ TATE@GMAIL.COM
6, New  CouriCommercial IOMP(I)(COMM)1654/2024 [17.08.2024 [DFC FIRST BANK VS VISHNUMAYANK 0873347330 IMAYANK_MAHAJA [13.08.2024
Block-I IKUMAR IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM)1655/2024 [17.08.2024 TOYOTA FINANCIAL VS NIKHIIJRAJESH 9958726491 JANGRAADVOCATE [13.08.2024
Block-I ISADASHIV JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM)1673/2024 [20.08.2024 ICNH INDUSTRIAL CAPITAL VS ARAJESH 0958726491 UWANGRAADVOCATE [12.08.2024
Block-1 JANARADHANCHARY JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM)1674/2024 [20.08.2024 ICNH INDUSTRIAL CAPITAL VSRAJESH 0958726491 JANGRAADVOCATE [12.08.2024
Block-I INAUSAD ALI AHMAD JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP(I)(COMM)1675/2024 [20.08.2024 ICNH INDUSTRIAL CAPITAL VS VIRAJESH 0958726491 JANGRAADVOCATE [12.08.2024
Block-I IBUOBALAN JANGRA (@GMAIL.COM
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6, New  CouriCommercial [EX(COMM) 78/2024 20.08.2024 I[FFCO MC CORP SCIENCE PVI[SHUBHAM 0407223688 ISHUBHAMSAIGAL@{31.07.2024
Block-I ILTD VS PAPPU BEEJ BHANDAR  [SAIGAL IPINNACLELAW.IN
6, New  CourtiCommercial ICS(COMM) 400/2024 20.08.2024 JUNION BANK OF INDIA VS NAZARJITENDER 0810197621 UITENDERGARGAD [03.08.2024
Block-I ICLOTH HOUSE IGARG V@GMAIL.COM
6, New  CouriCommercial IOMP (I) (COMM)/1706/2024[21.08.2024 [KOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 UVANGRAADVOCATE [16.08.2024
Block-I Ajaz Ahmad JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1708/2024[21.08.2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 UJANGRAADVOCATE [16.08.2024
Block-I IMandeep Singh Rawat JANGRA (@GMAIL.COM
6, New  CourtiCommercial JOMP (1) (COMM)/1709/2024/21.08.2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 JANGRAADVOCATE [12.08.2024
Block-I Vs TAMIL SELVAN C JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1700/2024[21.08.2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV KRi9311022104 RANJAN.AND.COMP|13.08.2024
Block-I [Supply Chain Solutions Pvt Ltd RANJAN ANY@GMAIL.COM
6, New  CourtiCommercial JOMP (I) (COMM)/1701/2024 [21.08.2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV KRlo311022104 IRANJAN.AND.COMP|13.08.2024
Block-I Supply Chain Solutions Pvt Ltd [RANJAN ANY @GMAIL.COM
6, New  CourtiCommercial JIOMP (I) (COMM)/1707/2024[21.08.2024 [KOTAK MAHINDRA PRIME LTD VsRAJESH 9958726491 JANGRAADVOCATE [16.08.2024
Block-I [Rajiv Kumar JANGRA (@GMAIL.COM
6, New  CouriCommercial IOMP (I) (COMM)/1719/2024 [22.08.2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 UVANGRAADVOCATE [16.08.2024
Block-I [Priyanka S JANGRA (@GMAIL.COM
6, New  CourtiCommercial ICS (COMM)/403/2024 22.08.2024 JASHIANA HOUSING LIMITED VsM.K.MIGLANI [9871304455 IGAURAV@WORLD [13.08.2024
Block-I JASHOK KUMAR (UNKNOWN| IWIDEINTELLEC.CO

IPERSONS) M
6, New  CourtiCommercial IOMP (I) (COMM)/1710/2024 [22.08.2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 WANGRAADVOCATE |09.08.2024
Block-1 INDIA LTD Vs KHSITIJJANGRA (@GMAIL.COM

ICHANDRAKANT SUTAR
6, New  CourtiCommercial IOMP (I) (COMM)/1711/2024 [22.08.2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 JANGRAADVOCATE |09.08.2024
Block-I INDIA LTD Vs MOHMED SHAFIJANGRA (@GMAIL.COM

INASARUDDIN SHAIKH
6, New  CourtiCommercial IOMP (I) (COMM)/1712/2024 [22.08.2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 JANGRAADVOCATE |08.08.2024
Block-1 INDIA LTD Vs ZAFEER AHMADJANGRA (@GMAIL.COM

INASIR AHMAD CHAUDHARY
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6, New  CouriCommercial IOMP (I) (COMM)/1713/2024 [22.08.2024 [ITOYOTA FINANCIAL SERVICESRAJESH 09058726491 JANGRAADVOCATE [08.08.2024
Block-I INDIA LTD Vs MHETRE DILIPJANGRA (@GMAIL.COM

ILAXMAN
6, New  CourtiCommercial IOMP (I) (COMM)/1714/2024 [22.08.2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 UVANGRAADVOCATE [12.08.2024
Block-I INDIA LTD Vs PARMAR BHARTIBAJANGRA (@GMAIL.COM

IBHARATSINH
6, New  CouriCommercial IOMP (I) (COMM)/1715/2024 [22.08.2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 UVANGRAADVOCATE [12.08.2024
Block-I INDIA LTD Vs RANCHHODBHAIJANGRA (@GMAIL.COM

[HIRABHAI KALOTARA
6, New  CourtiCommercial IOMP (I) (COMM)/1716/2024 [22.08.2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 UVANGRAADVOCATE [12.08.2024
Block-1 INDIA LTD Vs THAKOR ANIIJANGRA (@GMAIL.COM

IRAMESHBHAI
6, New  CouriCommercial IOMP (I) (COMM)/1717/2024 [22.08.2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 WANGRAADVOCATE |09.08.2024
Block-I INDIA LTD Vs DAYAMANNAJANGRA (@GMAIL.COM

IYALLAPPA SHIVPURE
6, New  CourtiCommercial IOMP (I) (COMM)/1718/2024 [22.08.2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 JVANGRAADVOCATE |09.08.2024
Block-1 INDIA LTD Vs SANDEEPJANGRA (@GMAIL.COM

INARAYAN SHERKAR
6, New  CouriCommercial IOMP (I) (COMM)/1720/2024[22.08.2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 WANGRAADVOCATE |08.08.2024
Block-I INDIA LTD Vs BHARAT DATTUPANGRA (@GMAIL.COM

IPATIL
6, New  CourtiCommercial IOMP (1) (COMM)/1763/2024[23.08.2024 JAxis Bank Ltd Vs Aarif IMAYANK 0873347330 IMAYANK_MAHAJA [16.08.2024
Block-1 IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1764/2024[23.08.2024 |Axis Bank Ltd Vs YOGITA BANSAL [MAYANK 0873347330 IMAYANK_MAHAJA [13.08.2024
Block-I IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1726/2024[23.08.2024 [dfc First Bank Ltd Vs Bhalchand [SANJEEV 1141825104 ILITIGATION@SRCS [09.08.2024
Block-I INirmal IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1727/2024 [23.08.2024 [dfc First Bank Ltd Vs Najmeen [SANJEEV 1141825104 ILITIGATION@SRCS [09.08.2024
Block-1 [Shafkat PATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1728/2024[23.08.2024 [dfc First Bank Ltd Vs Ramanand [SANJEEV 1141825104 ILITIGATION@SRCS [08.08.2024
Block-I [Ram IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP (1) (COMM)/1729/2024[23.08.2024 [dfc First Bank Ltd Vs Sanjay Babul [SANJEEV 1141825104 ILITIGATION@SRCS [08.08.2024
Block-1 PATHAK ILEGAL.COM
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6, New  CouriCommercial IOMP (I) (COMM)/1732/2024[23.08.2024 [dfc First Bank Ltd Vs Vijay Kumar [SANJEEV 1141825104 ILITIGATION@SRCS (08.08.2024
Block-I IPATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1735/2024 [23.08.2024 l[dfc First Bank Ltd Vs Vipin Kumar [SANJEEV 1141825104 ILITIGATION@SRCS [08.08.2024
Block-I IPATHAK ILEGAL.COM
6, New  CouriCommercial IOMP (I) (COMM)/1736/2024[23.08.2024 Bmw India Financial Services PviMAYANK 0873347330 IMAYANK_MAHAJA [05.06.2024
Block-I [Ltd Vs Santosh Eknath Sangale IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1762/2024[23.08.2024 [[dfc First Bank Ltd Vs RAJAT RAJUMAYANK 0873347330 IMAYANK_MAHAJA [16.08.2024
Block-1 IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial JOMP (1) (COMM)/1792/2024[27.08.2024 [dfc First Bank Ltd Vs KAMLESH [MAYANK 0873347330 IMAYANK_MAHAJA [16.08.2024
Block-I IKUMAR 6050 IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial JOMP (I) (COMM)/1794/2024[27.08.2024 [dfc First Bank Vs OM PAL 029 IMAYANK 0873347330 IMAYANK_MAHAJA [16.08.2024
Block-I IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial JIOMP (I) (COMM)/1791/2024 [27.08.2024 [[dfc First Bank Vs AKSHYA LAL 048 MAYANK 0873347330 IMAYANK_MAHAJA [16.08.2024
Block-I IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial JIOMP (I) (COMM)/1795/2024 [27.08.2024 Axis Bank Ltd Vs VINOD KUMARMAYANK 0873347330 IMAYANK_MAHAJA [16.08.2024
Block-1 8405 IMAHAJAN INo5@YAHOO.COM
6, New  CouriCommercial JOMP (I) (COMM)/1793/2024[27.08.2024 [dfc First Bank Ltd Vs SALMAN [MAYANK 0873347330 IMAYANK_MAHAJA [16.08.2024
Block-I IKHAN 5590 IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1834/2024[28.08.2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV KRi9311022104 RANJAN.AND.COMP|17.08.2024
Block-I [Supply Chain Solutions Pvt Ltd RANJAN IANY @GMAIL.COM
6, New  CourtiCommercial JIOMP (I) (COMM)/1836/2024[28.08.2024 [Kotak Mahindra Bank Ltd Vs Dny[RAJEEV KRio311022104 [RANJAN.AND.COMP}17.08.2024
Block-I [Supply Chain Solutions Pvt Ltd RANJAN ANY@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1826/2024[28.08.2024 IM/s Cholamandalam Investment [RAVI 0811252038 IADVOCATERSGARG [21.08.2024
Block-I And Finance  Company Ltd VSSHANKAR (@ GMAIL.COM

[HARIOM DHAKARE ARG
6, New  CourtiCommercial JOMP (I) (COMM)/1827/2024[28.08.2024 Kotak Mahindra Prime Ltd V§MAYANK 0873347330 IMAYANK_MAHAJA [22.08.2024
Block-I ISURESH KUMAR 9751 IMAHAJAN No5@YAHOO.COM
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6, New ICommercial JIOMP (I) (COMM)/1828/2024[28.08.2024 otak Mahindra Prime 0873347330 IMAYANK_MAHAJA [22.08.2024
Block-I ISAVITA B 6493 IMAHAJAN INo5@YAHOO.COM

6, New  CourtiCommercial JIOMP (I) (COMM)/1829/2024[28.08.2024 [Kotak Mahindra Prime Ltd VsMAYANK 0873347330 IMAYANK_MAHAJA [22.08.2024
Block-I IPANKAJ TRIPATHI 7873 IMAHAJAN INo5@YAHOO.COM

6, New  CourtiCommercial JOMP (1) (COMM)/1830/2024/28.08.2024 [Kotak Mahindra Prime Ltd VSMAYANK 0873347330 IMAYANK_MAHAJA [22.08.2024
Block-I INARAYAN SINGH 9663 IMAHAJAN INo5@YAHOO.COM

6, New  CourtiCommercial JIOMP (I) (COMM)/1831/2024 [28.08.2024 [Kotak Mahindra Prime Ltd VsMAYANK 0873347330 IMAYANK_MAHAJA [22.08.2024
Block-1 ISUMAN DEVI 0367 IMAHAJAN INo5@YAHOO.COM

6, New  CourtiCommercial JOMP (1) (COMM)/1832/2024[28.08.2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV KRi9311022104 IRANJAN.AND.COMP|20.08.2024
Block-I Supply Chain Solutions Pvt Ltd [RANJAN ANY @GMAIL.COM

6, New  CourtiCommercial JOMP (I) (COMM)/1833/2024[28.08.2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV KRi9311022104 [RANJAN.AND.COMP|20.08.2024
Block-I [Supply Chain Solutions Pvt Ltd RANJAN ANY@GMAIL.COM

6, New  CourtiCommercial JOMP (1) (COMM)/1835/2024[28.08.2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV KRlo311022104 IRANJAN.AND.COMP|17.08.2024
Block-I Supply Chain Solutions Pvt Ltd [RANJAN ANY @GMAIL.COM

6, New  CourtiCommercial IOMP(I)(COMM)1869/2024 [29.08.2024 [KOTAK MAHINDRA PRIME VSMAYANK 0873347330 IMAYANK_MAHAJA [22.08.2024
Block-I INASEEM M IMAHAJAN INo5@YAHOO.COM

6, New  CouriCommercial ICS (COMM)/416/2024 29.08.2024 [Three Aces Global Logistics Pvt LtdUDAY KUMAR 0810868162 JAUDAYKUMAR@G [24.08.2024
Block-I Vs ZINNIA INDIA IMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1863/2024[29.08.2024 [Kotak Mahindra Bank Vs GirishPARV 0643646534 IPARV.MAHAJANO007/26.07.2024
Block-I [Kumar IMAHAJAN (@GMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1864/2024[29.08.2024 [Kotak Mahindra Bank Vs MukeshlPARV 0643646534 IPARV.MAHAJANO007/26.07.2024
Block-1 [Kumar Mishra IMAHAJAN (@GMAIL.COM

6, New  CourtiCommercial IOMP (I) (COMM)/1865/2024[29.08.2024 [Kotak Mahindra Bank Vs ManPARV 0643646534 IPARV.MAHAJANO007/26.07.2024
Block-I [Bahadur Singh IMAHAJAN (@GMAIL.COM

6, New  CourtiCommercial JIOMP (I) (COMM)/1866/2024[29.08.2024 [Kotak Mahindra Bank Vs AfzalPARV 0643646534 IPARV.MAHAJANO007/26.07.2024
Block-I JAhmad IMAHAJAN (@GMAIL.COM
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6, New  CouriCommercial IOMP (I) (COMM)/1867/2024[29.08.2024 otak Mahindra Prime Ltd Vs AJAY] 0873347330 IMAYANK_MAHAJA [22.08.2024
Block-I IBHARDWAJ 7803 IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1868/2024[29.08.2024 [Kotak Mahindra Prime Ltd VsMAYANK 0873347330 IMAYANK_MAHAJA [22.08.2024
Block-I IRAJESH KUMAR SHARMA 9750 [MAHAJAN INo5@YAHOO.COM
6, New  CouriCommercial IOMP(I)(COMM)1870/2024 [29.08.2024 [KOTAK MAHINDRA PRIME VSMAYANK 0873347330 IMAYANK_MAHAJA [22.08.2024
Block-I IVIDYA BHUSHAN SINGH IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial IOMP(I)(COMM)1871/2024 [29.08.2024 IKOTAK MAHINDRA PRIME VSMAYANK 0873347330 IMAYANK_MAHAJA [22.08.2024
Block-1 IBALWAN SINGH IMAHAJAN INo5@YAHOO.COM
6, New  CouriCommercial IOMP(I)(COMM)1872/2024 [29.08.2024 [KOTAK MAHINDRA PRIME VSMAYANK 0873347330 IMAYANK_MAHAJA [22.08.2024
Block-I ISAMSON DUTTA IMAHAJAN INo5@YAHOO.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1899/2024(30.08.2024 IYES BANK LTD Vs MANISH[SANJEEV 1141825104 ILITIGATION@SRCS [20.08.2024
Block-1 ICHHABRA PATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1902/2024/30.08.2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 JANGRAADVOCATE [12.08.2024
Block-I Vs KRISHNA KUMAR CHETRI JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1903/2024/30.08.2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 JANGRAADVOCATE [12.08.2024
Block-I Vs KRISHNA KUMAR CHETRI JANGRA (@GMAIL.COM
6, New  CouriCommercial IOMP (I) (COMM)/1901/2024[30.08.2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 UVANGRAADVOCATE [16.08.2024
Block-I SHUBHAM KUMAR MISHRA JANGRA (@GMAIL.COM
6, New  CourtiCommercial ICS (COMM)/423/2024 30.08.2024 JONKAR INVESTMENTS PVT LTDRISHABH 8586834657 IRISHABGUPTA.LAW21.08.2024
Block-I THROUGH ITS DIRECTOR SHRIGUPTA IYERS@GMAIL.COM
JAGANNATH ARORA Vs SHEETU|
IGUPTA SOLE PROPRIETOR OF
6, New  CourtiCommercial JIOMP (I) (COMM)/1898/2024{30.08.2024 IYES BANK LTD Vs SHUBHAM|SANJEEV 1141825104 ILITIGATION@SRCS [20.08.2024
Block-1 IKUMAR PATHAK ILEGAL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1904/2024{30.08.2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 JANGRAADVOCATE [12.08.2024
Block-I Vs BALOJI RAMAVATH JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/2027/2024(30.08.2024 TARC Vs RAMSHISH SHARMA [KUSUM BHATT[9599624216 IASHIM.BHATT17@G|29.08.2024
Block-1 IMAIL.COM
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6, New  CouriCommercial IOMP (I) (COMM)/1900/2024(30.08.2024 OTAK MAHINDRA PRIME LTD Vs 09058726491 JANGRAADVOCATE [16.08.2024
Block-I IRAM LAKSHAN JANGRA (@GMAIL.COM
6, New  CourtiCommercial IOMP (I) (COMM)/1922/2024[31.08.2024 larc Vs Jitendra Vikram Singh [KUSUM BHATT[9599624216 IASHIM.BHATT17@G|12.08.2024
Block-I IMAIL.COM
25 ISH. SANDEEPSouth 17, New CourtiCommercial IOMP (1) (COMM)/1443/2024/02-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 958726491 07-06-2024
YADAV Block-I Vs Gyanarangan Das JANGRA(P) delhi.jangraadvocate

(@gmail.com
17, New CourtfCommercial IOMP (I) (COMM)/1459/2024[03-08-2024 [Toyota Financial Services IndiaASHOK 0013493108 ladvocateashok.1@gm [20-07-2024
Block-1 [Limited Vs Kala Wati KUMAR (P) lail.com
17, New CourtiCommercial IOMP (1) (COMM)/1458/2024/03-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 958726491 27-07-2024
Block-I Vs Khushpinder Singh JANGRA(P) delhi.jangraadvocate

(@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/1444/2024[02-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 058726491 27-07-2024
Block-I Vs Nazeer Ahmad Mir JANGRA(P) [delhi.jangraadvocate

(@gmail.com
17, New CourtiCommercial ICS (COMM)/366/2024 02-08-2024 IM/s Chanchal Building Materia] DHEERAJ 8920440916 ladvdheerajk@gmail.c[29-07-2024
Block-I [Suppliers Vs M/s Pine Homes IKUMAR(P) om
17, New CourtiCommercial IOMP (I) (COMM)/1438/2024/02-08-2024 Axis Bank Ltd Vs Sayam Sahni 5787 [MAYANK 0873347330 Imayank 30-07-2024
Block-I IMAHAJAN(P) |_ mahajanos@yahoo.

com
17, New CourtiCommercial IOMP (I) (COMM)/1441/2024 [02-08-2024 JAxis Bank Ltd Vs Pushpa Bagla 3893 [MAYANK 0873347330 Imayank 30-07-2024
Block-1 IMAHAJAN(P) | mahajanos@yahoo.

lcom
17, New CourtiCommercial IOMP (I) (COMM)/1440/2024{02-08-2024 Axis Bank Ltd Vs Amit 8489 IMAYANK 0873347330 Imayank 30-07-2024
Block-I IMAHAJAN(P) | mahajanos@yahoo.

lcom
17, New CourtCommercial IOMP (I) (COMM)/1442/2024[02-08-2024 |Axis Bank Ltd Vs Subhan Khan 8016 [MAYANK 0873347330 Imayank 30-07-2024
Block-1 IMAHAJAN(P) | mahajanos@yahoo.

com
17, New CouriCommercial IOMP (I) (COMM)/1439/2024[02-08-2024 JAxis Bank Ltd Vs Ravi Dutt Sharma [MAYANK 0873347330 Imayank 30-07-2024
Block-I IMAHAJAN(P) | mahajanos@yahoo.

lcom
17, New CourtiCommercial JOMP (I) (COMM)/1583/2024[13-08-2024 IAXIS BANK LTD Vs KAPIL RAJ ISANJEEV 0717028845 01-08-2024
Block-I PATHAK(P) [Litigaton@srcslegal.c

om
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17, New CourtiCommercial ICS (COMM)/374/2024 06-08-2024 IMS AKRITI TRADING COMPANY|Paras Chawla(P)}9999148514/ Iparas.chawlag4@gmalo1-08-2024
Block-I Vs MS N H TRADERS 0891561092 fil.co
17, New CourtfCommercial IOMP (I) (COMM)/1471/2024 [06-08-2024 IL And T Finance Limited Vs sanjeevlRavi ~ Shankarj9811252038 ladvocatersgarg@gma [02-08-2024
Block-1 kumar IGarg(P) lil.com
17, New CourtiCommercial IOMP (I) (COMM)/1523/2024(09-08-2024 IYES BANK LTD Vs MAMTA RANI [SANJEEV 0717028845 05-08-2024
Block-I IPATHAK(P) [Litigaton@srcslegal.c
om
17, New CourtfCommercial IOMP (I) (COMM)/1522/2024(09-08-2024 IYES BANK LTD Vs MAUSHAM RAI [SANJEEV 0717028845 05-08-2024
Block-1 PATHAK(P) [Litigaton@srcslegal.c
om
17, New CourtiCommercial IOMP (I) (COMM)/1521/2024 [09-08-2024 YES BANK LTD Vs SACHINSSANJEEV 0717028845 05-08-2024
Block-I ICHAUHAN IPATHAK(P) [Litigaton@srcslegal.c
om
17, New CourtiCommercial IOMP (I) (COMM)/1524/2024[09-08-2024 YES BANK LTD Vs ARPITSANJEEV 0717028845 05-08-2024
Block-I IBHARDWAJ PATHAK(P) [Litigaton@srcslegal.c
om
17, New CourtiCommercial ICS (COMM)/393/2024 13-08-2024 IFIITJEE Foundation for EducationSUBHASH 0810048243 gulatiassociates@gmalo5-08-2024
Block-I [Research and Training Vs SenthillGULATI(P) fil.com
[Educational Trust
17, New CourtiCommercial IOMP (1) (COMM)/1579/2024[13-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 958726491 07-08-2024
Block-I INDIA LTD Vs JAYESH KUMARPANGRA(P) [delhi.jangraadvocate
IBHANUSHALI (@gmail.com
17, New CourtiCommercial JOMP (I) (COMM)/1578/2024[13-08-2024 [[dfc First Bank Ltd Vs Jitendra [SANJEEV 9717028845 30-07-2024
Block-1 ISurendra IPATHAK(P) [Litigaton@srcslegal.c
om
17, New CourtiCommercial IOMP (I) (COMM)/1584/2024[13-08-2024 [dfc First Bank Ltd Vs Dinesh Kumar{SANJEEV 0717028845 02-08-2024
Block-I IPATHAK(P) [Litigaton@srcslegal.c
om
17, New CourtCommercial JOMP (I) (COMM)/1581/2024 [13-08-2024 [dfc First Bank Ltd Vs SAURAV PAIJMAYANK 0873347330 Imayank 09-08-2024
Block-1 536 IMAHAJAN(P) | mahajanos@yahoo.
com
17, New CouriCommercial IOMP (I) (COMM)/1582/2024[13-08-2024 [dfc First Bank Ltd Vs PREMMAYANK 0873347330 Imayank 00-08-2024
Block-I IKUMAR JHA 5116 IMAHAJAN(P) | mahajanos@yahoo.
lcom
17, New CourtiCommercial JOMP (I) (COMM)/1610/2024[14-08-2024 IM/s Cholamandalam Investment [Ravi  Shankar9868552038/ ladvocatersgarg@gma [11-08-2024
Block-I And Finance Company Ltd Vs kapiliGarg(P) 0811252038 fil.com
dev singh
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17, New CourtiCommercial JIOMP (I) (COMM)/1607/2024[14-08-2024 ICnh Industrial Capital India Pvt Ltd 0958726491 00-08-2024
Block-I Vs KRISHNA KUMAR CHETRI JANGRA(P) delhi.jangraadvocate
(@gmail.com
17, New CourtfCommercial JIOMP (I) (COMM)/1609/2024{14-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 09-08-2024
Block-1 Vs GURPREET SINGH UJANGRA(P) [delhi.jangraadvocate
(@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/1608/2024(14-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 00-08-2024
Block-I INDIA LTD Vs VIDHANI PRAKASHUANGRA(P) delhi.jangraadvocate
ICHANDARLAL (@gmail.com
17, New CourtfCommercial JOMP (I) (COMM)/1612/2024 [14-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 07-08-2024
Block-1 INDIA LTD Vs SHANU BJANGRA(P) [delhi.jangraadvocate
[HANABARAHATTI (@gmail.com
17, New CourtiCommercial JIOMP (I) (COMM)/1614/2024 [14-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 07-08-2024
Block-I INDIA LTD Vs KAMLAKARJANGRA(P) delhi.jangraadvocate
IMAHADEV PATIL (@gmail.com
17, New CourtiCommercial JOMP (I) (COMM)/1626/2024[16-08-2024 [dfc First Bank Ltd Vs Shruti KotnalaMAYANK 0873347330 Imayank_mahajanos [14-08-2024
Block-I IMAHAJAN (@yahoo.com
17, New CourtiCommercial JIOMP (I) (COMM)/1627/202416-08-2024 [dfc First Bank Ltd Vs Aadil Sajid ~ [MAYANK 0873347330 Imayank_mahajanos [14-08-2024
Block-1 IMAHAJAN (@yahoo.com
17, New CourtiCommercial JIOMP (1) (COMM)/1628/2024(16-08-2024 l[dfc First Bank Ltd Vs Shyam SinghlMAYANK 0873347330 Imayank_mahajanos [14-08-2024
Block-I [Rajput IMAHAJAN (@yahoo.com
17, New CourtiCommercial JOMP (I) (COMM)/1629/2024[16-08-2024 [dfc First Bank Ltd Vs Raj Karan[SANJEEV 8285002845 litigation@srcslegal.c j02-08-2024
Block-1 lYadav IPATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1630/2024[16-08-2024 Yes Bank Litd Vs Mukesh Gupta ISANJEEV 8285002845 litigation@sreslegal.c [05-08-2024
Block-I IPATHAK(P) lom
17, New CourtCommercial IOMP (I) (COMM)/1445/2024[02-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 27-07-2024
Block-1 Vs Rakesh Kumar UANGRA(P) [delhi.jangraadvocate
(@gmail.com
17, New CouriCommercial IOMP (I) (COMM)/1577/2024 [13-08-2024 AXIS BANK LTD Vs SHUBHAM [SANJEEV 8285002845 litigation@sreslegal.c [01-08-2024
Block-I IKANOJIA IPATHAK(P) lom
17, New CourtfCommercial IOMP (I) (COMM)/1667/2024[20-08-2024 larc Vs Raseed Firoj IASHIM 0509624216 /lashim.bhatt17@gmail[22-07-2024
Block-1 BHATT(P) 8595344479 .com
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17, New CourtiCommercial IOMP (I) (COMM)/1666/2024[20-08-2024 larc Vs Mr Manoj Kumar IASHIM 0509624216 /lashim.bhatt17@gmailf26-07-2024
Block-I IBHATT(P) 8505344479 .com
17, New CourtfCommercial ICS (COMM)/399/2024 20-08-2024 ICentral Bank Of India Vs Vardhman|Geetanjali 0811333698 /lcontact@randglawch [05-08-2024
Block-I [Foods [Tiwari(P) 8285103528 lambers.com
17, New CourtiCommercial IOMP (I) (COMM)/1663/2024[20-08-2024 Axis Bank Ltd Vs SOHAN SINGHMAYANK 0873347330 Imayank_mahajanos [14-08-2024
Block-I 1867 IMAHAJAN(P) (@yahoo.com
17, New CourtfCommercial IOMP (I) (COMM)/1664/2024[20-08-2024 [dfc First Bank Vs VARUN KUMARMAYANK 0873347330 Imayank_mahajanos [14-08-2024
Block-I ISHARMA 349 IMAHAJAN(P) (@yahoo.com
17, New CourtiCommercial IOMP (1) (COMM)/1665/2024[20-08-2024 [dfc First Bank Vs HIMANSHUMAYANK 0873347330 Imayank_mahajanos [14-08-2024
Block-I IASHOK 686 IMAHAJAN(P) (@yahoo.com
17, New CourtiCommercial JOMP (I) (COMM)/1668/2024[20-08-2024 IDOST FINCAP PVT LTD Vs SHIVY K YADAV(P) 0999855157 ladvjitenderyadav201716-08-2024
Block-I IKUMAR YADAV (@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/1669/2024[20-08-2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 14-08-2024
Block-I [KARAN MANDAL JANGRA(P) delhi.jangraadvocate

(@gmail.com
17, New CourtiCommercial IOMP (1) (COMM)/1744/2024[23-08-2024 l[dfc First Bank Ltd Vs Pritpal Singh [SANJEEV 8285002845 litigation@srcslegal.c [29-07-2024
Block-I PATHAK(P) jom
17, New CourtiCommercial IOMP (I) (COMM)/1752/2024 [23-08-2024 IYES BANK LTD Vs DINESH KAMAR|SANJEEV 8285002845 litigation@srcslegal.c j05-08-2024
Block-1 IPATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1746/2024[23-08-2024 [dfc First Bank Ltd Vs Akil Subhan [SANJEEV 8285002845 litigation@srcslegal.c [29-07-2024
Block-I IPATHAK(P) lom
17, New CourtCommercial JOMP (I) (COMM)/1745/2024 [23-08-2024 [dfc First Bank Ltd Vs Rahul Kumar[SANJEEV 8285002845 litigation@srcslegal.c [29-07-2024
Block-1 [Tiwari PATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1743/2024[23-08-2024 TARC Vs LATOORI SULTAN IASHIM 0509624216 /lashim.bhatt17@gmailft0-08-2024
Block-I BHATT(P), 8595344479 .com
17, New CourtiCommercial JOMP (I) (COMM)/1751/2024 [23-08-2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 14-08-2024
Block-I [Tarun Kishore Gautam JANGRA(P) [delhi.jangraadvocate

(@gmail.com
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17, New CourtiCommercial IOMP (I) (COMM)/1747/2024 [23-08-2024 OTAK MAHINDRA PRIME LTD V5 0958726491 14-08-2024
Block-I Vibhu Grover DANGRA(P) delhi.jangraadvocate

(@gmail.com
17, New CourtfCommercial JIOMP (I) (COMM)/1749/2024[23-08-2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 14-08-2024
Block-I [Patamu Ranjit Patra DANGRA(P) [delhi.jangraadvocate

(@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/1750/2024[23-08-2024 [KOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 14-08-2024
Block-I JASBIR BANVARILAL JANGRA(P) delhi.jangraadvocate

(@gmail.com
17, New CourtfCommercial JOMP (I) (COMM)/1748/2024[23-08-2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 14-08-2024
Block-1 Pasbir Kaur UANGRA(P) [delhi.jangraadvocate

(@gmail.com
17, New CourtiCommercial IOMP (1) (COMM)/1755/2024 [23-08-2024 [HDFC BANK LTD Vs SMOOTH[SANJEEV 8285002845 litigation@srcslegal.c [17-08-2024
Block-I IMOTORS IPATHAK(P) jom
17, New CourtiCommercial JOMP (I) (COMM)/1754/2024 [23-08-2024 [HDFC BANK LTD Vs NEHA[SANJEEV 8285002845 litigation@sreslegal.c [17-08-2024
Block-1 IPRASAD PATHAK(P) lom
17, New CourtiCommercial IOMP (1) (COMM)/1753/2024 [23-08-2024 [HDFC BANK LTD Vs CHITRITA ISANJEEV 8285002845 litigation@srcslegal.c [17-08-2024
Block-1 IPATHAK(P) lom
17, New CourtiCommercial ICS (COMM)/406/2024 23-08-2024 IContra  Defence Vs  PlaxonigAnkur Das(P) [8390822993 ladvovate.ankurdas@ [20-08-2024
Block-I [Technologies lgmail.com
17, New CourtiCommercial IOMP (I) (COMM)/1756/2024 [23-08-2024 [Kotak Mahindra Prime Ltd VsMAYANK 0873347330 Imayank_mahajanos [21-08-2024
Block-1 IMANOJ KUMAR 5526 IMAHAJAN(P) (@yahoo.com
17, New CourtiCommercial IOMP (I) (COMM)/1757/2024 [23-08-2024 [Kotak Mahindra Prime Ltd Vs PRIYAIMAYANK 0873347330 Imayank_mahajanos [21-08-2024
Block-I IVINOD KUMAR 044 IMAHAJAN(P) (@yahoo.com
17, New CourtCommercial JIOMP (I) (COMM)/1761/2024 [23-08-2024 [Kotak Mahindra Prime Ltd VsMAYANK 0873347330 Imayank_mahajanos [21-08-2024
Block-1 IADITYA AGARWAL 6008 IMAHAJAN(P) (@yahoo.com
17, New CouriCommercial IOMP (I) (COMM)/1758/2024[23-08-2024 [Kotak Mahindra Prime Ltd VSMAYANK 0873347330 mayank_mahajanos [21-08-2024
Block-I TEJINDER ARORA 8470 IMAHAJAN(P) (@yahoo.com
17, New CourtiCommercial JOMP (I) (COMM)/1760/2024[23-08-2024 [Kotak Mahindra Prime Ltd VSMAYANK 0873347330 Imayank_mahajanos [21-08-2024
Block-I IKRISHAN KUMAR BHANDARIMAHAJAN(P) (@yahoo.com

431
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17, New CourtiCommercial IOMP (I) (COMM)/1759/2024 [23-08-2024 otak Mahindra Prime Ltd VSMAYANK 0873347330 Imayank_mahajanos [21-08-2024
Block-I IKUNAL JUNDAL 0585 IMAHAJAN(P) (@yahoo.com
17, New CourtfCommercial IOMP (I) (COMM)/1787/2024 [24-08-2024 IYES BANK LIMITED Vs Rohit IANANJAY 70303 78800 IASAPLEGALANDAD [10-08-2024
Block-I ISINGH(P) IVOCATES@GMAIL.C|

oM
17, New CourtiCommercial JOMP (1) (COMM)/1788/2024[24-08-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [09-08-2024
Block-I [Limited Vs Akash Valmiki JAIN(P) lail.com
17, New CourtfCommercial JIOMP (I) (COMM)/1786/2024[24-08-2024 [Toyota Financial Services IndiaDINESH 0013493108 ladvocateashok.1@gm [09-08-2024
Block-1 [Limited Vs Lav Kumar Singh JAIN(P) lail.com
17, New CourtiCommercial JOMP (1) (COMM)/1784/2024[24-08-2024 [Toyota Financial Services IndiaDINESH lp013493108 ladvocateashok.1@gm [09-08-2024
Block-1 [Limited Vs Anjali Thakur JAIN(P) lail.com
17, New CourtiCommercial JOMP (I) (COMM)/1785/2024[24-08-2024 [Toyota Financial Services IndiaDINESH 0013493108 ladvocateashok.1@gm [09-08-2024
Block-1 [Limited Vs Abhishek Yadav 9950 JAIN(P) lail.com
17, New CourtiCommercial IOMP (I) (COMM)/1783/2024[24-08-2024 IYES BANK LIMITED Vs ASHISHANANJAY 70303 78800 IASAPLEGALANDAD [12-08-2024
Block-I ITYAGI ISINGH(P) IVOCATES@GMAIL.C|

OM
17, New CourtiCommercial JIOMP (1) (COMM)/1782/2024[24-08-2024 IYES BANK LIMITED Vs RAHEESANANJAY 70303 78800 JASAPLEGALANDAD [13-08-2024
Block-I AHMED ISINGH(P) IVOCATES@GMAIL.C|

oM
17, New CourtiCommercial IOMP (I) (COMM)/1781/2024 [24-08-2024 IYES BANK LIMITED Vs MUKESHANANJAY 70303 78800 IASAPLEGALANDAD [12-08-2024
Block-I IKUMAR ISINGH(P) IVOCATES@GMAIL.C|

oM
17, New CourtiCommercial IOMP (I) (COMM)/1780/2024[24-08-2024 [Toyota Financial Services India LtdRAJESH 9958726491 13-08-2024
Block-I Vs Rajkumar Nair JANGRA(P) [delhi.jangraadvocate

(@gmail.com
17, New CourtiCommercial IOMP (I) (COMM)/1779/2024 [24-08-2024 TARC Vs HARI OM IASHIM 0509624216 /lashim.bhatt17@gmail[16-08-2024
Block-I BHATT(P) 8505344479 .com
17, New CouriCommercial IOMP (I) (COMM)/1778/2024 [24-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 9311022104/ ranjan.and.company [16-08-2024
Block-I [Supply Chain Solutions Pvt Ltd KUMAR 9999640929 (@gmail.com

RANJAN(P)

17, New CourtfCommercial IOMP (I) (COMM)/1777/2024 [24-08-2024 TARC Vs MURSALEEN ALI IASHIM 0509624216 /lashim.bhatt17@gmail[16-08-2024
Block-I BHATT(P) 8595344479 .com




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-filing

17, New CourtiCommercial IOMP (I) (COMM)/1776/2024 [24-08-2024 OTAK MAHINDRA PRIME LTD VSAMIT KUMARP990659331 kmpspartner@gmail. [17-08-2024
Block-I ISURENDER SINGH ISINHA(P) lcom
17, New CourtfCommercial IOMP (I) (COMM)/1774/2024 [24-08-2024 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR[9990659331 kmpspartner@gmail. [17-08-2024
Block-I IARIF PARVEZ ISINHA(P) lcom
17, New CourtiCommercial IOMP (I) (COMM)/1775/2024 [24-08-2024 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMARI9990659331 kmpspartner@gmail. [17-08-2024
Block-I IYOGESH PALARIYA ISINHA(P) lcom
17, New CourtfCommercial IOMP (I) (COMM)/1772/2024 [24-08-2024 [Hdfc Bank Ltd Vs Contingent BlitheRAJEEV 0311022104/ ranjan.and.company [20-08-2024
Block-1 Retail Llp Through Its Partner MijKUMAR 0999640929 (@gmail.com
Ashish Sharma [RANJAN(P)
17, New CourtiCommercial IOMP (I) (COMM)/1773/2024 [24-08-2024 [KOTAK MAHINDRA BANK LTD Vs EEV 9311022104/ ranjan.and.company [17-08-2024
Block-I IDNY SUPPLY CHAIN SOLUTIONSKUMAR 0999640929 (@gmail.com
IPVT LTD IRANJAN(P)

17, New CourtiCommercial ICS (COMM)/408/2024 24-08-2024 IM/s Samrex Interior P Ltd Vs M/sMusharraf 0313803166 Imak.advo1@gmail.co [21-08-2024
Block-I IGrid Floors P Ltd and ANR ALi(P) Im
17, New CourtiCommercial JIOMP (I) (COMM)/1771/2024 [24-08-2024 YES BANK LTD Vs MANOJANANJAY 7030378800 IASAPLEGALANDAD [22-08-2024
Block-I ICHAWLA ISINGH(P) IVOCATES@GMAIL.C|

OM
17, New CourtiCommercial IOMP (1) (COMM)/1770/2024[24-08-2024 IYES BANK LTD Vs JATINDER PALJANANJAY 7030378800 JASAPLEGALANDAD [22-08-2024
Block-1 ISINGH ISINGH(P) IVOCATES@GMAIL.C|

oM
17, New CourtiCommercial JIOMP (I) (COMM)/1815/2024 [28-08-2024 AXIS BANK LTD Vs RAVINDESANJEEV 8285002845 litigation@srcslegal.c [01-08-2024
Block-I IYADAV IPATHAK(P) jom
17, New CourtiCommercial IOMP (I) (COMM)/1813/2024 [28-08-2024 l[dfc First Bank Ltd Vs Sanjay Singh [SANJEEV 8285002845 litigation@srcslegal.c [29-07-2024
Block-I IPATHAK(P) lom
17, New CourtCommercial JIOMP (I) (COMM)/1814/2024 [28-08-2024 [[dfc First Bank Ltd Vs Devanshu [SANJEEV 8285002845 litigation@srcslegal.c [30-07-2024
Block-1 ISharma PATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1816/2024 [28-08-2024 [dfc First Bank Ltd Vs Ranjit [SANJEEV 8285002845 litigation@sreslegal.c [30-07-2024
Block-I [Kanchhid IPATHAK(P) lom
17, New CourtfCommercial JIOMP (I) (COMM)/1825/2024[28-08-2024 IYES BANK LIMITED Vs SAHIL RADHA 7838237587/ IASAPLEGALANDAD |08-08-2024
Block-1 ISINGH(P) 7030378800 IVOCATES@GMAIL.C]

oM
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17, New CourtiCommercial IOMP (I) (COMM)/1824/2024[28-08-2024 IYES BANK LIMITED Vs AKSHAYRADHA 7838237587/ IASAPLEGALANDAD (08-08-2024
Block-I IGUPTA ISINGH(P) 7030378800 IVOCATES@GMAIL.C|
oM
17, New CourtfCommercial JIOMP (I) (COMM)/1823/2024[28-08-2024 IYES BANK LIMITED Vs RAJESH[RADHA 17838237587/ IASAPLEGALANDAD |08-08-2024
Block-I IKUMAR ISINGH(P) 7030378800 IVOCATES@GMAIL.C|
oM

17, New CourtiCommercial JOMP (1) (COMM)/1818/2024[28-08-2024 IYES BANK LTD Vs RAM BARAN  [SANJEEV 8285002845 litigation@srcslegal.c [17-08-2024
Block-I IPATHAK(P) lom
17, New CourtfCommercial JOMP (I) (COMM)/1820/2024[28-08-2024 YES BANK LTD Vs SUNDEEPSANJEEV 8285002845 litigation@srcslegal.c [17-08-2024
Block-1 IKOHLI PATHAK(P) jom
17, New CourtiCommercial JOMP (1) (COMM)/1819/2024 [28-08-2024 IYES BANK LTD Vs ABHISHEK RAJ [SANJEEV 8285002845 litigation@srcslegal.c [17-08-2024
Block-1 IPATHAK(P) lom
17, New CourtiCommercial JOMP (I) (COMM)/1822/2024[28-08-2024 IYES BANK LTD Vs RENU JAGAT|SANJEEV 8285002845 litigation@sreslegal.c [17-08-2024
Block-I IRAM ARORA PATHAK(P) jom
17, New CourtiCommercial JOMP (1) (COMM)/1821/2024 [28-08-2024 IYES BANK LTD Vs ARCHNA[SANJEEV 8285002845 litigation@srcslegal.c [17-08-2024
Block-I IKARAN SINGH IPATHAK(P) jom
17, New CourtiCommercial IOMP (1) (COMM)/1817/2024 [28-08-2024 IYES BANK LTD Vs AMIT SHARMA [SANJEEV 8285002845 litigation@srcslegal.c [17-08-2024
Block-I PATHAK(P) jom
17, New CourtiCommercial JIOMP (I) (COMM)/1810/2024[28-08-2024 TOYOTA FINANCIAL SERVICESDINESH 0013493108 ladvocateashok.1@gm [24-08-2024
Block-I INDIA LIMITED Vs GAURAVJAIN(P) lail.com

IKUMAR SINGH
17, New CourtiCommercial IOMP (I) (COMM)/1811/2024 [28-08-2024 TOYOTA FINANCIAL SERVICESDINESH 0013493108 ladvocateashok.1@gm [24-08-2024
Block-I INDIA LIMITED Vs GURVEERJAIN(P) lail.com

ISINGH
17, New CourtCommercial JIOMP (I) (COMM)/1812/2024 [28-08-2024 TOYOTA FINANCIAL SERVICESDINESH 0013493108 ladvocateashok.1@gm [24-08-2024
Block-1 INDIA LIMITED VSJAIN(P) lail.com

IDHARMENDRA SINGH
17, New CourtiCommercial JIOMP (I) (COMM)/1809/2024[28-08-2024 TARC Vs KUNWAR VIRENDERASHIM 0509624216 /lashim.bhatt17@gmail25-08-2024
Block-I IVIKRAM BHATT(P) 8595344479 .com
17, New CourtfCommercial JOMP (I) (COMM)/1807/2024[28-08-2024 TARC Vs KAMAL KISHOR IASHIM 0509624216 /lashim.bhatt17@gmail[25-08-2024
Block-1 BHATT(P) 8595344479 .com
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17, New CourtiCommercial IOMP (I) (COMM)/1808/2024[28-08-2024 TARC Vs Vijay Pratap Singh ASHIM 9599624216 /lashim.bhatt17@gmailf25-08-2024
Block-I IBHATT(P) 8505344479 .com
17, New CourtfCommercial JOMP (I) (COMM)/1856/2024[29-08-2024 [dfc First Bank Ltd Vs Sadab [SANJEEV 8285002845 litigation@sreslegal.c [05-07-2024
Block-1 [Farakat IPATHAK(P) lom
17, New CourtiCommercial JOMP (1) (COMM)/1858/2024[29-08-2024 [dfc First Bank Ltd Vs Bhola Sher [SANJEEV 8285002845 litigation @srcslegal.c [05-07-2024
Block-I IPATHAK(P) lom
17, New CourtfCommercial JOMP (I) (COMM)/1854/2024[29-08-2024 [dfc First Bank Ltd Vs Arvind Kumar[SANJEEV 8285002845 litigation@sreslegal.c [11-07-2024
Block-1 PATHAK(P) lom
17, New CourtiCommercial ICS (COMM)/415/2024 20-08-2024 INavin Jain Vs Casa2 Stays PrivateAnand Bajpai(P)[;052083906 lawlegal2020 @yahoo [19-07-2024
Block-I [Limited .com
17, New CourtiCommercial JOMP (I) (COMM)/1853/2024[29-08-2024 IYes Bank Ltd Vs Ravinder Kumar  [SANJEEV 8285002845 litigation@sreslegal.c [24-07-2024
Block-I PATHAK(P) jom
17, New CourtiCommercial JIOMP (I) (COMM)/1852/2024[29-08-2024 IYES BANK LTD Vs ANIL KUMAR|SANJEEV 8285002845 litigation@srcslegal.c [05-08-2024
Block-I ISHUKLA IPATHAK(P) jom
17, New CourtiCommercial JIOMP (1) (COMM)/1851/2024 [29-08-2024 l[dfc First Bank Ltd Vs Naval Kishore[SANJEEV 8285002845 litigation@srcslegal.c [27-07-2024
Block-I PATHAK(P) jom
17, New CourtiCommercial JOMP (I) (COMM)/1850/2024{29-08-2024 [dfc First Bank Ltd Vs Inder Kumar[SANJEEV 8285002845 litigation@srcslegal.c [29-07-2024
Block-1 IGrover IPATHAK(P) lom
17, New CourtiCommercial IOMP (I) (COMM)/1849/2024[29-08-2024 l[dfc First Bank Ltd Vs Sajjad Ali ISANJEEV 8285002845 litigation@srcslegal.c [29-07-2024
Block-I IPATHAK(P) lom
17, New CourtCommercial ICS (COMM)/414/2024 29-08-2024 Alpex Exim Pvt Ltd Vs OC Sweaters{Shivaang 0899183292 shivaang@verbislegal j08-08-2024
Block-1 ILLP IGupta(P) .co.in,

office@verbislegal.co.

lin
17, New CouriCommercial IOMP (I) (COMM)/1848/2024[29-08-2024 [dfc First Bank Ltd Vs Saiyyad SahillSANJEEV 8285002845 litigation@sreslegal.c [02-08-2024
Block-I IAhmad IPATHAK(P) lom
17, New CourtiCommercial ICS (COMM)/413/2024 29-08-2024 ICOMPETENT VIDHYUT POWERKrishna Kumarj9910808470 ladvocatekksingh@gm|10-08-2024
Block-I TOWER PVT LTD Vs SEWSingh(P) lail.com

INFRASTRUCTURE LTD
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17, New CourtiCommercial ICS (COMM)/412/2024 20-08-2024 [State Bank Of India Vs M/s AroraRanjay Kumarj9811255673/ ladvocateslnlia@redifff21-08-2024
Block-I [Tele Points ISinha(P) 0718814471 Imail.com
17, New CourtfCommercial JIOMP (I) (COMM)/1847/2024[29-08-2024 IKOTAK MAHINDRA BANK Vsparv mahajan(P)9643646534 [Parv.mahajanoo7@g [26-08-2024
Block-I IABDUL WAFIK Imail.cam
17, New CourtiCommercial JIOMP (I) (COMM)/1846/2024[29-08-2024 [KOTAK MAHINDRA BANK Vsparv mahajan(P)9643646534 [Parv.mahajanoo7@g [26-08-2024
Block-I INILESH KUMAR Imail.cam
17, New CourtfCommercial JOMP (I) (COMM)/1845/2024[29-08-2024 IKOTAK MAHINDRA BANK Vsparv mahajan(P)9643646534 [Parv.mahajanoo7@g [26-08-2024
Block-1 IGHANSHYAM Imail.cam
17, New CourtiCommercial [Execution (Comm)/87/2024 [29-08-2024 SUJAY KUMAR JHA Vs FIITJEEKUSHAGRA 9999448797/ kushagrabansal @aka [28-08-2024
Block-I ILTD [BANSAL(P) 9999468603 ssociates.org.in
17, New CourtiCommercial JOMP (I) (COMM)/1886/2024[30-08-2024 TOYOTA FINANCIAL SERVICESDINESH 0013493108 ladvocateashok.1@gm [28-08-2024
Block-1 INDIA LIMITED Vs RMAGYAIN(P) lail.com

I[ENGINEERING PVT LTD
17, New CourtiCommercial IOMP (I) (COMM)/1885/2024[30-08-2024 [HDFC BANK LTD Vs PARMOD [SANJEEV 8285002845 litigation@srcslegal.c [28-08-2024
Block-I IKUMAR IPATHAK(P) jom
17, New CourtiCommercial IOMP (I) (COMM)/1882/2024|30-08-2024 [KOTAK MAHINDRA BANK Vsparv mahajan(P)9643646534 [Parv.mahajanoo7@g [26-08-2024
Block-I ISHYAMBABU PATEL Imail.cam
17, New CourtiCommercial IOMP (I) (COMM)/1883/2024{30-08-2024 IKOTAK MAHINDRA BANK Vsparv mahajan(P)0643646534 [Parv.mahajanoo7@g [26-08-2024
Block-I IASUTOSH KUMAR Imail.cam
17, New CourtiCommercial IOMP (I) (COMM)/1884/2024{30-08-2024 [KOTAK MAHINDRA BANK Vsparv mahajan(P)9643646534 [Parv.mahajanoo7@g [26-08-2024
Block-I IASHISH KUMAR DIXIT Imail.cam
17, New CourtCommercial JOMP (I) (COMM)/1881/2024[30-08-2024 IKOTAK MAHINDRA BANK Vsparv mahajan(P)9643646534 [Parv.mahajanoo7@g [26-08-2024
Block-1 ATUL KUMAR Imail.cam
17, New CourtiCommercial IOMP (I) (COMM)/1911/2024 [31-08-2024 larc Vs Harikishan Singh IASHIM 0509624216 /lashim.bhatt17@gmailfi2-07-2024
Block-I BHATT(P) 8595344479 .com
17, New CourtiCommercial ICS (COMM)/418/2024 31-08-2024 IMANASH LIFESTYLE PRIVATE[NAGESHWAR 9818823289 info@deyandkumhar.|29-07-2024
Block-1 ILIMITED Vs SP LIFECARE KUMHAR(P) lcom




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-filing

17, New CourtiCommercial IOMP (I) (COMM)/1908/2024(31-08-2024 OTAK MAHINDRA BANK Vsparv mahajan(P)j9643646534 [Parv.mahajanoo7@g [26-08-2024
Block-I ISUNIL Imail.cam

17, New CourtfCommercial JOMP (I) (COMM)/1909/2024(31-08-2024 IKOTAK MAHINDRA BANK Vsparv mahajan(P)9643646534 [Parv.mahajanoo7@g [26-08-2024
Block-I ISACHIN SAHU Imail.cam

17, New CourtiCommercial JIOMP (I) (COMM)/1907/2024[31-08-2024 [KOTAK MAHINDRA BANK Vsparv mahajan(P)9643646534 [Parv.mahajanoo7@g [26-08-2024
Block-I ISURENDRA BAHADUR SINGH Imail.cam

17, New CourtfCommercial JOMP (I) (COMM)/1910/2024[31-08-2024 IKOTAK MAHINDRA BANK Vsparv mahajan(P)9643646534 [Parv.mahajanoo7@g [28-08-2024
Block-1 JAKHILESH MISHRA Imail.cam

17, New CourtiCommercial JOMP (1) (COMM)/1917/2024 [31-08-2024 IHDFC BANK LTD Vs SHALU DEVI [SANJEEV 8285002845 litigation@srcslegal.c [29-08-2024
Block-1 IPATHAK(P) lom

17, New CourtiCommercial JOMP (I) (COMM)/1918/2024[31-08-2024 [HDFC BANK LTD Vs SIMI VIJ ISANJEEV 8285002845 litigation@sreslegal.c [29-08-2024
Block-I PATHAK(P) jom

17, New CourtiCommercial JOMP (1) (COMM)/1921/2024[31-08-2024 IHDFC BANK LTD Vs PRAVEEN[SANJEEV 8285002845 litigation@srcslegal.c [29-08-2024
Block-I IDIXIT IPATHAK(P) jom

17, New CourtiCommercial JIOMP (1) (COMM)/1919/2024|31-08-2024 [HDFC BANK LTD Vs PRIYA GOYAL [SANJEEV 8285002845 litigation@srcslegal.c [29-08-2024
Block-I PATHAK(P) jom

17, New CourtiCommercial JOMP (I) (COMM)/1920/2024(31-08-2024 [HDFC BANK LTD Vs RAJEEVISANJEEV 8285002845 litigation@srcslegal.c [29-08-2024
Block-I IRANJAN KUMAR IPATHAK(P) jom

17, New CourtiCommercial IOMP (I) (COMM)/1916/2024 [31-08-2024 [HDFC BANK LTD Vs SUSHIL [SANJEEV 8285002845 litigation@srcslegal.c [29-08-2024
Block-I IKUMAR IPATHAK(P) lom

17, New CourtCommercial JOMP (I) (COMM)/1905/2024(31-08-2024 IKOTAK MAHINDRA BANK Vsparv mahajan(P)9643646534 [Parv.mahajanoo7@g [28-08-2024
Block-1 IRAJESH KUMAR 697 Imail.cam

17, New CouriCommercial IOMP (I) (COMM)/1906/2024(31-08-2024 IKOTAK MAHINDRA BANK Vsparv mahajan(P)9643646534 [Parv.mahajanoo7@g [28-08-2024
Block-I [RAJESH KUMAR 702 Imail.cam

17, New CourtiCommercial JOMP (I) (COMM)/1913/2024 [31-08-2024 [HDFC BANK LTD Vs RUPAM[SANJEEV 8285002845 litigation@srcslegal.c [29-08-2024
Block-1 IKUMARI PATHAK(P) jom
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17, New CourtiCommercial IOMP (I) (COMM)/1915/2024 [31-08-2024 IHDFC BANK LTD Vs SHILENDRA [SANJEEV 8285002845 litigation@srcslegal.c [29-08-2024
Block-I ISINGH IPATHAK(P) lom
17, New CourtfCommercial JIOMP (I) (COMM)/1914/2024 [31-08-2024 [HDFC BANK LTD Vs SUNIL [SANJEEV 8285002845 litigation@sreslegal.c [29-08-2024
Block-I IKUMAR IPATHAK(P) jom
17, New CourtiCommercial JOMP (1) (COMM)/1912/2024[31-08-2024 IHDFC BANK LTD Vs HARI SINGH [SANJEEV 8285002845 litigation@srcslegal.c [29-08-2024
Block-I IPATHAK(P) lom
26 ISH. SANJEEV[South 29, New CourtiCommercial ICS (COMM)/365/2024 01-08-2024 Vinod Gupta Vs Nira Hospitality Llp [Bishwajit Kumarjgg68888021 ladvaakashtripathi@g [27.07.2024

[KUMAR SINGH, Block-11 [Shahi(P), Imail.com

ICOMMERCIAL

ICOURT.
29, New CourtfCommercial ICS (COMM)/369/2024 05-08-2024 [UNION BANK OF INDIA VsADITYA 0810197621 jitendragargadv@gm 02.08.2024
Block-11 IRACHNA BANSAL IPARASHAR(P), lai.com
29, New CourtiCommercial ICS (COMM)/370/2024 05-08-2024 IRAMKESH Vs MUNICIPALVikas 0810566116 ladvocatevikassharma [02.08.2024
Block-I1 ICORPORATION OF DELHI [Sharma(P), i @gmail.com
29, New CourtiCommercial ICS (COMM)/375/2024 07-08-2024 [Union Bank of India Vs VinitalArvind Sinha(P),9810618195 larvindsinhai@gmail. [06.08.2024
Block-11 [Singhal lcom
29, New CourtiCommercial ICS (COMM)/376/2024 07-08-2024 IPUBLIC CLOTHING PVT LTD Vsmanish 0818218885 imanishkaushik.law@ [01.08.2024
Block-II IMS RDSS FEB PVT LTD kaushik(P), lgmail.com
29, New CourtiCommercial ICS (COMM)/377/2024 08-08-2024 [State Bank Of India Vs Jai Kishore [KAMLESH 0810343732 ksingh1123@rediffmaj06.08.2024
Block-11 KUMAR fil.com

ISINGH(P),

29, New CourtiCommercial ICS (COMM)/378/2024 08-08-2024 [Patanjali Foods Limited Vs SidarthSUDARSHAN [9810132015 legal @unitedworld.colo7.08.2024
Block-IT Ashok Agrawal BANSAL(P), Lin
29, New CourtfCommercial ICS (COMM)/379/2024 08-08-2024 [Patanjali Ayurved Limited Vs AdarshSUDARSHAN [90810132015 legal@unitedworld.col07.08.2024
Block-11 Agarwal BANSAL(P), Lin
29, New CouriCommercial ICS (COMM)/380/2024 08-08-2024 [Patanjali Ayurved Limited Vs FakeerfSUDARSHAN (9810132015 legal @unitedworld.colo7.08.2024
Block-1T IChand Agrawal BANSAL(P), Lin
29, New CourtiCommercial ICS (COMM)/381/2024 08-08-2024 [Patanjali Ayurved Limited VSSUDARSHAN [9810132015 legal@unitedworld.col07.08.2024
Block-I1 [Rishabh Jain BANSAL(P), Lin
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29, New ICommercial ICS (COMM)/387/2024 13-08-2024 ISTATE BANK OF 0643680913 rbhardwajassociate@ [11.08.2024
Block-11 IKARUNAKAR K BHARDWAJ(P), lgmail.com
29, New CourtfCommercial ICS (COMM)/404/2024 23-08-2024 WHOLESOME NUTRITION LLP VS§DHURJATI 0811667456 lanandattorneys@gmal18.08.2024
Block-11 ICALCIO RESTAURANTS PRIVATEVERMA(P), fil.com

ILIMITED
29, New CourtiCommercial ICS (COMM)/405/2024 23-08-2024 JONKAR INVESMENTS PVT LTDRISHABH 8586834657 rishabhgupta.lawyer [20.08.2024
Block-11 THROUGH ITS DIRECTOR SHRIGUPTA(P), (@gmail.com

JAGANNATH ARORA Vs NIKHIY

IGUPTA AND ORS
29, New CourtfCommercial ICS (COMM)/417/2024 29-08-2024 ICANARA BANK Vs KAILASH|[FAHAD 0219701292 fahadadvocatekhan@ [27.08.2024
Block-11 ISINGH KHAN(P), lgmail.com
29, New CourtiCommercial ICS (COMM)/419/2024 31-08-2024 Payashri Gayatri Food ProductsgDevmani 9999328572 [devmanibansal25@g [30.08.2024
Block-11 [Private Limited Vs Sterling AgroBansal(P), Imail.com

[Industries Private Limited
29, New CourtiCommercial [Execution (Comm)/69/2024 [07-08-2024 JUNION BANK OF INDIA Vs M/sRitu Rastogi(P), 9958183999 rituadvocate@gmail.co5.08.2024
Block-1T [Bombay Collection om
29, New CourtiCommercial [Execution (Comm)/81/2024 [21-08-2024 lU S Sales Agency Vs Shambhu ShreelAvinash Kumarjo899327537 lavinashtyagit@yahoo [16.08.2024
Block-11 [Services [Tyagi(P), .com
29, New CourtiCommercial [Execution (Comm)/83/2024 [23-08-2024 IRAJESH NARULA Vs MUNICIPAL}Vikas 0810566116 ladvocatevikassharma [21.08.2024
Block-II ICORPORATION OF DELHI [Sharma(P), 1 @gmail.com
29, New CourtCommercial [Execution (Comm)/84/2024 [23-08-2024 ISHRI RAJINDER PARSHAD Vs MSMukesh 0810868595 vashishtmaukeshog [22.08.2024
Block-11 IDOWN TOUN  ENTERPRISESVashisht(P), (@gmail.com

THROUGH IT S ONE OF THE

IPARTNER MR ARPIT MITTAL
29, New CourtiCommercial [Execution (Comm)/86/2024 [24-08-2024 IA°G M Super Estate Private LimitedKevin 0810260505 langad @duaassociatesf22.08.2024
Block-IT Vs Ridha Fashion IChadha(P), .com
29, New CourtfCommercial JIOMP (I) (COMM)/1427/2024|01-08-2024 [Tantra Designs Vs Hashmat Singh{Anurag 7838221188 lamitdubey86@gmail.|30.07.2024
Block-11 IKhurana Rawat(P), lcom
29, New CouriCommercial IOMP (I) (COMM)/1428/2024/01-08-2024 JAxis Bank Ltd Vs Sanjeev Yadav 1519]MAYANK 0643646534 parv.mahajanoo7@g [30.07.2024
Block-1T IMAHAJAN(P), Imail.com
29, New CourtiCommercial JOMP (I) (COMM)/1429/2024/01-08-2024 JAxis Bank Ltd Vs Sahil Nagar 3257 |[MAYANK 0643646534 lparv.mahajanoo7@g [30.07.2024
Block-I1 IMAHAJAN(P), Imail.com
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29, New CourtiCommercial JIOMP (I) (COMM)/1430/2024/01-08-2024 Axis Bank Ltd Vs Neelam GroverMAYANK 0643646534 lparv.mahajanoo7@g [30.07.2024
Block-11 4539 IMAHAJAN(P), Imail.com
29, New CourtfCommercial JIOMP (I) (COMM)/1431/2024 |01-08-2024 Axis Bank Ltd Vs Pradeep Kumar  [MAYANK 0643646534 lparv.mahajanoo7@g [30.07.2024
Block-11 IMAHAJAN(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1432/2024/01-08-2024 lAxis Bank Ltd Vs Nirmal IMAYANK 0643646534 parv.mahajanoo7@g [30.07.2024
Block-11 IMAHAJAN(P), Imail.com
29, New CourtfCommercial JOMP (I) (COMM)/1433/2024/01-08-2024 [[dfc First Bank Ltd Vs Yasoda NanaklSANJEEV 8285002852 litigation@sreslegal.c [29.07.2024
Block-11 INanak PATHAK(P), lom
29, New CourtiCommercial JIOMP (1) (COMM)/1434/2024/01-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [27.07.2024
Block-11 Vs Harpreet Singh UANGRA(P), fil.com
29, New CourtiCommercial JOMP (I) (COMM)/1435/2024|01-08-2024 [Kotak Mahindra Prime Limited VSRAJESH 0958726491 jangraadvocate@gam [27.07.2024
Block-I1 Vikram Singh UVANGRA(P), il.com
29, New CourtiCommercial JOMP (1) (COMM)/1436/2024/01-08-2024 IM/s Cholamandalam Investment [Ravi ~ Shankarjo868552038 ladvocatersgarg@gma [27.07.2024
Block-11 And Finance Company Ltd VsGarg(P), lil.com

[Yashpal Chauq
29, New CourtiCommercial IOMP (1) (COMM)/1437/2024/|01-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam [27.07.2024
Block-II Vs Surender Singh UANGRA(P), fil.com
29, New CourtCommercial IOMP (I) (COMM)/1461/2024 [05-08-2024 IYES BANK LIMITED Vs AshishANANJAY 7030378800 lasaplegalandadvocate|03.08.2024
Block-11 [Tiwari ISINGH(P), s@gmail.com
29, New CourtiCommercial IOMP (I) (COMM)/1462/2024[05-08-2024 JAxis Bank Ltd Vs ANJALI 1030 IMAYANK 0643646534 lparv.mahajanoo7@g [02.08.2024
Block-IT IMAHAJAN(P), Imail.com
29, New CourtfCommercial JIOMP (I) (COMM)/1463/2024[05-08-2024 Axis Bank Ltd Vs BHAWNAMAYANK 0643646534 lparv.mahajanoo7@g |02.08.2024
Block-11 IKWATRA 785 IMAHAJAN(P), Imail.com
29, New CouriCommercial IOMP (I) (COMM)/1464/2024[05-08-2024 JAXIS BANK LTD Vs KAMLA ISANJEEV 8285002852 litigation@srcslegal.c [01.08.2024
Block-1T IPATHAK(P), lom
29, New CourtiCommercial JIOMP (I) (COMM)/1465/2024[05-08-2024 JAXIS BANK LTD Vs SUNIL VERMA[SANJEEV 8285002852 litigation@srcslegal.c |01.08.2024
Block-11 PATHAK(P), lom
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29, New CourtfCommercial IOMP (I) (COMM)/1466/2024[05-08-2024 JAXIS BANK LTD Vs TASLIM ISANJEEV 8285002852 litigation@srcslegal.c [01.08.2024
Block-11 IPATHAK(P), lom

29, New CourtfCommercial IOMP (I) (COMM)/1475/2024 [07-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0311022104 ranjan.and.company [03.08.2024
Block-1I1 [Supply Chain Solutions Pvt Ltd KUMAR (@gmail.com

[RANJAN(P),

29, New CourtiCommercial IOMP (I) (COMM)/1476/2024[07-08-2024 IYES BANK LTD Vs SIDDHARTH[SANJEEV 8285002852 litigation@srcslegal.c [05.08.2024
Block-1T RANA IPATHAK(P), lom

29, New CourtfCommercial JIOMP (I) (COMM)/1477/2024 [07-08-2024 IYES BANK LTD Vs RICHA RAWAT [SANJEEV 8285002852 litigation@sreslegal.c [05.08.2024
Block-11 PATHAK(P), lom

29, New CourtiCommercial JOMP (1) (COMM)/1478/2024/07-08-2024 IYES BANK LTD Vs RAJVEER[SANJEEV 8285002852 litigation@srcslegal.c [05.08.2024
Block-11 ISINGH RAJPUT IPATHAK(P), jom

29, New CourtiCommercial JOMP (I) (COMM)/1479/2024[07-08-2024 IYES BANK LTD Vs SHIVA BHATI [SANJEEV 8285002852 litigation@sreslegal.c [05.08.2024
Block-11 PATHAK(P), lom

29, New CourtfCommercial IOMP (I) (COMM)/1480/2024[07-08-2024 YES BANK LTD Vs DEEPAKSANJEEV 8285002852 litigation@srcslegal.c [05.08.2024
Block-11 IKUMAR IPATHAK(P), jom

29, New CourtiCommercial JIOMP (1) (COMM)/1481/2024|07-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 9311022104 ranjan.and.company [03.08.2024
Block-1T [Supply Chain Solutions Pvt Ltd KUMAR (@gmail.com

RANJAN(P),

29, New CourtCommercial IOMP (I) (COMM)/1482/2024[07-08-2024 IYES BANK LTD Vs SSSISANJEEV 8285002852 litigation@srcslegal.c [05.08.2024
Block-11 IENTERPRISE IPATHAK(P), jom

29, New CourtiCommercial IOMP (I) (COMM)/1483/2024[07-08-2024 IYES BANK LTD Vs P K ROADLINES|[SANJEEV 8285002852 litigation@srcslegal.c [05.08.2024
Block-II IPATHAK(P), lom

29, New CourtiCommercial JOMP (I) (COMM)/1484/2024[07-08-2024 IYES BANK LTD Vs BIPIN KUMAR [SANJEEV 8285002852 litigation@srcslegal.c [05.08.2024
Block-11 PATHAK(P), lom

29, New CouriCommercial IOMP (I) (COMM)/1485/2024[07-08-2024 IYES BANK LTD Vs RAM SINGH ISANJEEV 8285002852 litigation@sreslegal.c [05.08.2024
Block-1T IPATHAK(P), lom

29, New CourtiCommercial IOMP (I) (COMM)/1508/2024{09-08-2024 [dfc First Bank Ltd Vs Muzammil [SANJEEV 8285002852 litigation@srcslegal.c |30.07.2024
Block-I1 [slam PATHAK(P), jom
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29, New ICommercial IOMP (I) (COMM)/1509/2024{09-08-2024 [dfc First Bank Ltd Vs Rajat Ghulati [SANJEEV 8285002852 litigation@sreslegal.c [29.07.2024
Block-11 IPATHAK(P), lom
29, New CourtfCommercial IOMP (I) (COMM)/1510/2024 [09-08-2024 [dfc First Bank Ltd Vs SwaranjeeSANJEEV 8285002852 litigation@sreslegal.c [29.07.2024
Block-11 [Sapru IPATHAK(P), lom
29, New CourtiCommercial JIOMP (I) (COMM)/1511/2024 [09-08-2024 l[dfc First Bank Ltd Vs Mohd Pappu [SANJEEV 8285002852 litigation@sreslegal.c [29.07.2024
Block-11 IPATHAK(P), lom
29, New CourtfCommercial IOMP (I) (COMM)/1512/2024 [09-08-2024 [dfc First Bank Ltd Vs Hausila [SANJEEV 8285002852 litigation@sreslegal.c [29.07.2024
Block-11 lYadav PATHAK(P), lom
29, New CourtiCommercial IOMP (1) (COMM)/1513/2024 [09-08-2024 [dfc First Bank Ltd Vs Amit KumarfSANJEEV 8285002852 litigation@sreslegal.c [29.07.2024
Block-11 ISharma IPATHAK(P), lom
29, New CourtiCommercial IOMP (I) (COMM)/1514/2024 [09-08-2024 l[dfc First Bank Ltd Vs Inderjoyt KaurfSANJEEV 8285002852 litigation@sreslegal.c [29.07.2024
Block-I1 [Bajwa PATHAK(P), jom
29, New CourtiCommercial IOMP (1) (COMM)/1515/2024 [09-08-2024 [dfc First Bank Ltd Vs DINESHMAYANK 0643646534 lparv.mahajanoo7@g [07.08.2024
Block-11 ISHOKEEN IMAHAJAN(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1516/2024 [09-08-2024 l[dfc First Bank Ltd Vs AJAY HASIJAMAYANK 0643646534 lparv.mahajanoo7@g [07.08.2024
Block-IT 7004 IMAHAJAN(P), Imail.com
29, New CourtCommercial IOMP (I) (COMM)/1517/2024 [09-08-2024 [dfc First Bank Ltd Vs CHANDANMAYANK 0643646534 lparv.mahajanoo7@g |07.08.2024
Block-11 IKUMAR OJHA 7691 IMAHAJAN(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1518/2024 [09-08-2024 [dfc First Bank Ltd Vs MOHANMAYANK 0643646534 Iparv.mahajanoo7@g [07.08.2024
Block-IT UAISWAL 8703 IMAHAJAN(P), Imail.com
29, New CourtfCommercial IOMP (I) (COMM)/1519/2024 [09-08-2024 JAXIS BANK LIMITED Vs SHIV LAIJRAJESH 0958726491 jangraadvocate@gam [07.08.2024
Block-11 ICHODHARY UANGRA(P), fil.com
29, New CouriCommercial IOMP (I) (COMM)/1520/2024[09-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 9958726491 jangraadvocate@gam |07.08.2024
Block-1T INDIA LTD Vs CHOURE BHARATPJANGRA(P), fil.com

IGANGADHAR
29, New CourtiCommercial JOMP (I) (COMM)/1532/2024[12-08-2024 [dfc First Bank Ltd Vs Md Gulzar  [SANJEEV 8285002852 litigation@srcslegal.c [02.08.2024
Block-11 PATHAK(P), lom




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

Name

ofPetitioner Name VS RespondentAdvocate

Advocate
Number

MobileAdvocate email id

Date of e-filing

29, New CourtiCommercial JIOMP (I) (COMM)/1533/2024[12-08-2024 [dfc First Bank Ltd Vs ChanchalSANJEEV 8285002852 litigation@sreslegal.c [31.07.2024
Block-11 [Sourav Roadlines IPATHAK(P), lom
29, New CourtfCommercial JOMP (I) (COMM)/1534/2024[12-08-2024 IYES BANK LIMITED Vs MOHDRADHA 7030378800 lasaplegalandadvocate[08.08.2024
Block-11 JABRAR ISINGH(P), s@gmail.com
29, New CourtiCommercial JIOMP (1) (COMM)/1535/2024[12-08-2024 IYES BANK LIMITED Vs ANKITRADHA 7030378800 lasaplegalandadvocate[08.08.2024
Block-11 ISHARMA ISINGH(P), s@gmail.com
29, New CourtfCommercial JOMP (I) (COMM)/1536/2024[12-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 jangraadvocate@gam |08.08.2024
Block-11 INDIA LTD Vs RAHAT ASHFAQUEJANGRA(P), fil.com

JANSARI
29, New CourtfCommercial JIOMP (I) (COMM)/1537/2024 [12-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 jangraadvocate@gam |08.08.2024
Block-11 INDIA LTD Vs NEETU VENSIYANI JANGRA(P), fil.com
29, New CourtiCommercial JOMP (I) (COMM)/1556/2024[13-08-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [09.08.2024
Block-I1 [Limited Vs Kulvinder Singh JAIN(P), lail.com
29, New CourtfCommercial JIOMP (I) (COMM)/1557/2024 [13-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 jangraadvocate@gam j09.08.2024
Block-11 INDIA LTD Vs MOHAMMED SAJIDJANGRA(P), fil.com

IMOHAMMEDFAROOQ MEMAN
29, New CourtiCommercial JIOMP (1) (COMM)/1558/2024[13-08-2024 [Toyota Financial Services IndiaDINESH 8376049807 ladvocateashok.1@gm [09.08.2024
Block-II [Limited Vs Abhay B JAIN(P), lail.com
29, New CourtCommercial JIOMP (I) (COMM)/1559/2024[13-08-2024 [dfc First Bank Ltd Vs GIRISHMAYANK 0643646534 lparv.mahajanoo7@g |09.08.2024
Block-11 ICHAND 5125 IMAHAJAN(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1560/2024[13-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gam j09.08.2024
Block-II Vs MANMOHAN UANGRA(P), fil.com
29, New CourtfCommercial JOMP (I) (COMM)/1561/2024 [13-08-2024 IYES BANK LTD Vs Krishna PratapANANJAY 7030378800 lasaplegalandadvocate|09.08.2024
Block-11 [Singh ISINGH(P), s@gmail.com
29, New CouriCommercial IOMP (I) (COMM)/1562/2024[13-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam j09.08.2024
Block-1T Vs RAVI POLEPALLI JANGRA(P), fil.com
29, New CourtiCommercial JOMP (I) (COMM)/1563/2024[13-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gam [09.08.2024
Block-11 Vs KAMBHAMAPTI MUTHAIAH UVANGRA(P), lil.com
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29, New ICommercial JIOMP (I) (COMM)/1564/2024[13-08-2024 ICnh Industrial Capital India Pvt Ltd 0958726491 jangraadvocate@gam j09.08.2024
Block-1T Vs RAMANJANEYULU AMAROJU [PJANGRA(P), fil.com
29, New CourtfCommercial JIOMP (I) (COMM)/1565/2024[13-08-2024 [dfc First Bank Vs NARVINDERMAYANK 0643646534 lparv.mahajanoo7@g [09.08.2024
Block-11 ISHARMA IMAHAJAN(P), Imail.com
29, New CourtiCommercial JOMP (1) (COMM)/1566/2024[13-08-2024 [dfc First Bank Ltd Vs HARANDARMAYANK 0643646534 lparv.mahajanoo7@g [09.08.2024
Block-1T ISINGH MALIK IMAHAJAN(P), Imail.com
29, New CourtfCommercial JIOMP (I) (COMM)/1567/2024 [13-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gam j09.08.2024
Block-11 Vs ITHARAJU NAGARAJU UANGRA(P), fil.com
29, New CourtiCommercial JIOMP (1) (COMM)/1568/2024[13-08-2024 IYES BANK LTD Vs Ravinder Saini |JANANJAY 7030378800 lasaplegalandadvocatel09.08.2024
Block-11 ISINGH(P), s@gmail.com
29, New CourtiCommercial JOMP (I) (COMM)/1569/2024[13-08-2024 IYES BANK LTD Vs Neha Kapuria ~ |ANANJAY 7030378800 lasaplegalandadvocatef10.08.2024
Block-I1 ISINGH(P), s@gmail.com
29, New CourtiCommercial JOMP (1) (COMM)/1570/2024[13-08-2024 IM/s Cholamandalam Investment [Ravi ~ Shankarjo868552038 ladvocatersgarg@gma [11.08.2024
Block-11 And Finance Company Ltd Vs msGarg(P), lil.com

renus enterprises pro deepak
29, New CourtiCommercial JIOMP (1) (COMM)/1571/2024 [13-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gam j09.08.2024
Block-IT Vs MATAM UJVAL KUMAR UANGRA(P), lil.com
29, New CourtCommercial JIOMP (I) (COMM)/1572/2024 [13-08-2024 [dfc First Bank Ltd Vs ARJUNMAYANK 0643646534 lparv.mahajanoo7@g |09.08.2024
Block-11 ISINGH IMAHAJAN(P), Imail.com
29, New CourtiCommercial IOMP (I) (COMM)/1580/2024(13-08-2024 l[dfc First Bank Vs MANISH KUMARMAYANK 0643646534 lparv.mahajanoo7@g [09.08.2024
Block-IT IPANDEY IMAHAJAN(P), Imail.com
29, New CourtfCommercial JOMP (I) (COMM)/1611/2024 [14-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 jangraadvocate@gam [07.08.2024
Block-11 INDIA LTD Vs MEHUL JJANGRA(P), fil.com

IPRAJAPATI
29, New CouriCommercial IOMP (I) (COMM)/1613/2024 [14-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 9311022104 ranjan.and.company [12.08.2024
Block-1T [Supply Chain Solutions Pvt Ltd KUMAR (@gmail.com

RANJAN(P),
29, New CourtiCommercial JOMP (I) (COMM)/1615/2024 [14-08-2024 [Kotak Mahindra Bank Ltd Vs Dny[RAJEEV 0311022104 ranjan.and.company [12.08.2024
Block-1T [Supply Chain Solutions Pvt Ltd KUMAR (@gmail.com
RANJAN(P),
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29, New CourtiCommercial JIOMP (I) (COMM)/1620/2024{16-08-2024 [dfc First Bank Ltd Vs BUDRAM [MAYANK 0643646534 parv.mahajanoo7@g [14.08.2024
Block-11 INAND 7039 IMAHAJAN(P), Imail.com

29, New CourtfCommercial JIOMP (I) (COMM)/1621/2024 [16-08-2024 [dfc First Bank Ltd Vs MONUMAYANK 0643646534 lparv.mahajanoo7@g [14.08.2024
Block-11 IYADAV 0309 IMAHAJAN(P), Imail.com

29, New CourtiCommercial JOMP (1) (COMM)/1622/2024[16-08-2024 [dfc First Bank Ltd Vs AMOD [MAYANK 0643646534 Iparv.mahajanoo7@g [14.08.2024
Block-11 IKUMAR 6639 IMAHAJAN(P), Imail.com

29, New CourtfCommercial JOMP (I) (COMM)/1623/2024[16-08-2024 [[dfc First Bank Ltd Vs NAJIR ALIMAYANK 0643646534 lparv.mahajanoo7@g [14.08.2024
Block-11 6890 IMAHAJAN(P), Imail.com

29, New CourtiCommercial JIOMP (1) (COMM)/1624/2024[16-08-2024 l[dfc First Bank Ltd Vs GHANSHYAM[MAYANK 0643646534 Iparv.mahajanoo7@g [14.08.2024
Block-11 ISHARMA 9192 IMAHAJAN(P), Imail.com

29, New CourtiCommercial JOMP (I) (COMM)/1625/2024[16-08-2024 [dfc First Bank Ltd Vs SUMEETMAYANK 0643646534 lparv.mahajanoo7@g [16.08.2024
Block-I1 IKUMAR YADAYV 8262 IMAHAJAN(P), Imail.com

29, New CourtiCommercial JOMP (1) (COMM)/1632/2024[17-08-2024 IARC Vs Ajay Sharma IASHIM 0599624216 lashim.bhatt17@gmailf14.08.2024
Block-11 BHATT(P), .com

29, New CourtiCommercial IOMP (1) (COMM)/1633/2024[17-08-2024 [KOTAK MAHINDRA PRIME LTD VsRAJESH 9958726491 jangraadvocate@gam [14.08.2024
Block-II [Sandeep Bansal UANGRA(P), fil.com

29, New CourtCommercial IOMP (I) (COMM)/1634/2024[17-08-2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 jangraadvocate@gam [14.08.2024
Block-11 IRAMROOP HOSHIYAR UANGRA(P), fil.com

29, New CourtiCommercial IOMP (I) (COMM)/1635/2024[17-08-2024 [dfc First Bank Vs MOHAMMADMAYANK 0643646534 Iparv.mahajanoo7@g [14.08.2024
Block-IT ISHOFET 041 IMAHAJAN(P), Imail.com

29, New CourtfCommercial JIOMP (I) (COMM)/1636/2024[17-08-2024 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMARI9990659331 kmpspartner@gmail. [15.08.2024
Block-11 ISANTOSH B ISINHA(P), lcom

29, New CouriCommercial IOMP (I) (COMM)/1637/2024[17-08-2024 [dfc First Bank Ltd Vs NARESH [MAYANK 0643646534 lparv.mahajanoo7@g [14.08.2024
Block-1T IKUMAR 1062 IMAHAJAN(P), Imail.com

29, New CourtiCommercial JOMP (I) (COMM)/1638/2024(17-08-2024 Axis Bank Ltd Vs HARBIR SINGHMAYANK 0643646534 lparv.mahajanoo7@g [14.08.2024
Block-11 5910 IMAHAJAN(P), Imail.com
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29, New CourtiCommercial IOMP (I) (COMM)/1670/2024[20-08-2024 otak Mahindra Bank Ltd Vs Dn; 0311022104 ranjan.and.company [17.08.2024
Block-I1 [Supply Chain Solutions Pvt Ltd UMAR (@gmail.com

IRANJAN(P),
29, New CourtfCommercial IOMP (I) (COMM)/1671/2024 [20-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0311022104 ranjan.and.company [16.08.2024
Block-11 [Supply Chain Solutions Pvt Ltd KUMAR (@gmail.com

[RANJAN(P),
29, New CourtiCommercial IOMP (1) (COMM)/1672/2024[20-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 9311022104 ranjan.and.company [16.08.2024
Block-11 [Supply Chain Solutions Pvt Ltd [KUMAR (@gmail.com

IRANJAN(P),
29, New CourtfCommercial JIOMP (I) (COMM)/1691/2024 [21-08-2024 IYES BANK LTD Vs DIGVIJAY[SANJEEV 8285002852 litigation@sreslegal.c [17.08.2024
Block-11 ISHIVAJI MASKAR PATHAK(P), jom
29, New CourtiCommercial JOMP (1) (COMM)/1692/2024[21-08-2024 IHDFC BANK LTD Vs NEHA [SANJEEV 8285002852 litigation@srcslegal.c [17.08.2024
Block-11 ICHAUDHARY IPATHAK(P), jom
29, New CourtiCommercial JOMP (I) (COMM)/1693/2024[21-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0311022104 ranjan.and.company [20.08.2024
Block-1T [Supply Chain Solutions Pvt Ltd KUMAR (@gmail.com

RANJAN(P),
29, New CourtiCommercial JIOMP (1) (COMM)/1694/2024[21-08-2024 IYES BANK LTD Vs RAHUL SINGH [SANJEEV 8285002852 litigation@srcslegal.c [17.08.2024
Block-11 IPATHAK(P), lom
29, New CourtiCommercial IOMP (1) (COMM)/1695/2024[21-08-2024 [HDFC BANK LTD Vs RAJ KUMAR [SANJEEV 8285002852 litigation@sreslegal.c [17.08.2024
Block-II PATHAK(P), jom
29, New CourtCommercial JIOMP (I) (COMM)/1696/2024[21-08-2024 [HDFC BANK LTD Vs NEERAJ [SANJEEV 8285002852 litigation@srcslegal.c [17.08.2024
Block-11 INEERAJ IPATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/1697/2024[21-08-2024 [HDFC BANK LTD Vs DINESH [SANJEEV 8285002852 litigation@sreslegal.c [17.08.2024
Block-11 IKUMAR IPATHAK(P), lom
29, New CourtfCommercial JOMP (I) (COMM)/1698/2024[21-08-2024 [HDFC BANK LTD Vs HARISH [SANJEEV 8285002852 litigation@srcslegal.c [17.08.2024
Block-11 ICHAND PATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/1699/2024[21-08-2024 YES BANK LTD Vs VIKASSSANJEEV 8285002852 litigation@sreslegal.c [17.08.2024
Block-1T IENTERPRISES IPATHAK(P), lom
29, New CourtiCommercial JOMP (I) (COMM)/1730/2024[23-08-2024 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMARI9990659331 kmpspartner@gmail. |22.08.2024
Block-11 IMOHIT KUMAR JANGRA ISINHA(P), lcom
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29, New CourtiCommercial IOMP (I) (COMM)/1731/2024 [23-08-2024 otak Mahindra Prime Ltd VSMAYANK 0643646534 Iparv.mahajanoo7@g [21.08.2024
Block-1T IVISHAL SHARMA 6751 IMAHAJAN(P), Imail.com
29, New CourtfCommercial IOMP (I) (COMM)/1733/2024[23-08-2024 [Kotak Mahindra Prime Ltd VsMAYANK 0643646534 lparv.mahajanoo7@g [21.08.2024
Block-11 IGOURAV GOURAV IMAHAJAN(P), Imail.com
29, New CourtiCommercial IOMP (1) (COMM)/1734/2024[23-08-2024 [Kotak Mahindra Prime Ltd VSMAYANK 0643646534 Iparv.mahajanoo7@g [21.08.2024
Block-1T IPANKAJ SHUKLA IMAHAJAN(P), Imail.com
29, New CourtfCommercial JIOMP (I) (COMM)/1737/2024 [23-08-2024 IM/s Cholamandalam Investment [Ravi  Shankarjo868552038 ladvocatersgarg@gma [20.08.2024
Block-11 And Finance  Company Ltd VsGarg(P), lil.com

ISUNITA TIWARI
29, New CourtiCommercial IOMP (1) (COMM)/1738/2024[23-08-2024 IM/s Cholamandalam Investment [Ravi  Shankarjo868552038 ladvocatersgarg@gma [20.08.2024
Block-II And Finance Company Ltd Vs M/S AlGarg(P), fil.com

IS ASSOCIATES
29, New CourtiCommercial JOMP (I) (COMM)/1801/2024[27-08-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok.1@gm [24.08.2024
Block-11 INDIA LIMITED Vs VIJAY SONI JAIN(P), lail.com
29, New CourtfCommercial JIOMP (I) (COMM)/1802/2024{27-08-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok.1@gm [24.08.2024
Block-11 INDIA LIMITED Vs SUNIL A JAIN(P), lail.com
29, New CourtiCommercial IOMP (1) (COMM)/1803/2024/|27-08-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok.1@gm [24.08.2024
Block-IT INDIA LIMITED Vs SUNIL DEVIJAIN(P), lail.com

ISINGH
29, New CourtCommercial JIOMP (I) (COMM)/1804/2024[27-08-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok.1@gm |24.08.2024
Block-11 INDIA LIMITED Vs AMARJITJAIN(P), lail.com

ISINGH DHALIWAL
29, New CourtiCommercial IOMP (I) (COMM)/1837/2024[28-08-2024 IM/s Cholamandalam Investment [Ravi ~ Shankarj9868552038 ladvocatersgarg@gma [24.08.2024
Block-11 And Finance  Company Ltd VsGarg(P), fil.com

UITENDRA SINGH
29, New CourtfCommercial JOMP (I) (COMM)/1838/2024[28-08-2024 IM/s Cholamandalam Investment [Ravi  Shankarjo868552038 ladvocatersgarg@gma [24.08.2024
Block-11 And Finance  Company Ltd VsGarg(P), lil.com

IBHASKAR SINGH
29, New CouriCommercial IOMP (I) (COMM)/1839/2024[28-08-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 lparv.mahajanoo7@g [26.08.2024
Block-1T IMAHAROON Imahajan(P), Imail.com
29, New CourtiCommercial JIOMP (I) (COMM)/1840/2024[28-08-2024 IKOTAK MAHINDRA BANK Vgparv 0643646534 lparv.mahajanoo7@g [26.08.2024
Block-I1 IANUP KUMAR Imahajan(P), Imail.com
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29, New CourtiCommercial IOMP (I) (COMM)/1841/2024 [28-08-2024 OTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [26.08.2024
Block-11 IYADAVEER Imahajan(P), Imail.com
29, New CourtiCommercial JIOMP (I) (COMM)/1873/2024[29-08-2024 IKOTAK MAHINDRA BANK Vgparv 0643646534 lparv.mahajanoo7@g [26.08.2024
Block-11 VITENDRA KUMAR Imahajan(P), Imail.com
29, New CourtiCommercial JOMP (1) (COMM)/1874/2024[29-08-2024 IYes Bank Ltd Vs Badal Dutt Sharma |JANANJAY 7030378800 lasaplegalandadvocatef27.08.2024
Block-11 ISINGH(P), s@gmail.com
29, New CourtfCommercial JOMP (I) (COMM)/1887/2024[30-08-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok.1@gm [28.08.2024
Block-11 INDIA LIMITED Vs AVADESHPAIN(P), lail.com

ILAWANIA
29, New CourtfCommercial IOMP (I) (COMM)/1888/2024[30-08-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok.1@gm [28.08.2024
Block-11 INDIA LIMITED Vs UMANGJAIN(P), lail.com

IVERMA
29, New CourtiCommercial JOMP (I) (COMM)/1889/2024[30-08-2024 I[HDFC BANK LTD Vs ANIL. VERMA [SANJEEV 8285002852 litigation@srcslegal.c [28.08.2024
Block-11 PATHAK(P), lom
29, New CourtfCommercial IOMP (I) (COMM)/1890/2024[30-08-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok.1@gm [28.08.2024
Block-11 INDIA LIMITED Vs SUNIL PURI JAIN(P), lail.com
29, New CourtiCommercial IOMP (1) (COMM)/1891/2024 [30-08-2024 [HDFC BANK LTD Vs AMANDEEPSANJEEV 8285002852 litigation@srcslegal.c [28.08.2024
Block-IT IBHASKAR PATHAK(P), jom
29, New CourtCommercial JIOMP (I) (COMM)/1892/2024[30-08-2024 [HDFC BANK LTD Vs LALITASANJEEV 8285002852 litigation@srcslegal.c [28.08.2024
Block-11 IPRAMANIK IPATHAK(P), jom
29, New CourtiCommercial IOMP (I) (COMM)/1893/2024{30-08-2024 [KOTAK MAHINDRA BANK Vspparv 0643646534 Iparv.mahajanoo7@g [26.08.2024
Block-II RAJKUMAR Imahajan(P), Imail.com
29, New CourtfCommercial IOMP (I) (COMM)/1894/2024[30-08-2024 TOYOTA FINANCIAL SERVICESDINESH 8376049807 ladvocateashok.1@gm [28.08.2024
Block-11 INDIA LIMITED Vs SARBJITJAIN(P), lail.com

ISINGH
29, New CouriCommercial IOMP (I) (COMM)/1895/2024[30-08-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 lparv.mahajanoo7@g [26.08.2024
Block-1T [SRAR AHMAD Imahajan(P), Imail.com
29, New CourtiCommercial JOMP (I) (COMM)/1896/2024[30-08-2024 IKOTAK MAHINDRA BANK Vgparv 0643646534 lparv.mahajanoo7@g [26.08.2024
Block-I1 ISANTOSH KUMAR BIND Imahajan(P), Imail.com
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29, New CourtiCommercial IOMP (I) (COMM)/1897/2024[30-08-2024 OTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [26.08.2024
Block-11 ISONU YADAV Imahajan(P), Imail.com

29, New CourtfCommercial JOMP (I) (COMM)/1923/2024[31-08-2024 IKOTAK MAHINDRA BANK Vgparv 0643646534 parv.mahajanoo7@g [28.08.2024
Block-11 IMARUF Imahajan(P), Imail.com

29, New CourtiCommercial JIOMP (I) (COMM)/1924/2024[31-08-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [28.08.2024
Block-11 IMOHD ATIF Imahajan(P), Imail.com

29, New CourtfCommercial JOMP (I) (COMM)/1925/2024[31-08-2024 [HDFC BANK LTD Vs TASHLIMASANJEEV 8285002852 litigation@sreslegal.c [29.08.2024
Block-11 ABDUL KHAN PATHAK(P), jom

29, New CourtfCommercial JIOMP (I) (COMM)/1926/2024[31-08-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [28.08.2024
Block-11 ISANTOSH KUMAR 455 Imahajan(P), Imail.com

29, New CourtiCommercial JOMP (I) (COMM)/1927/2024[31-08-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 lparv.mahajanoo7@g [28.08.2024
Block-11 ISANTOSH KUMAR 440 Imahajan(P), Imail.com

29, New CourtfCommercial JOMP (I) (COMM)/1928/2024(31-08-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 lparv.mahajanoo7@g [28.08.2024
Block-11 RAJESH KUMAR Imahajan(P), Imail.com

29, New CourtiCommercial JIOMP (1) (COMM)/1929/2024|31-08-2024 [HDFC BANK LTD Vs SATBIRSANJEEV 8285002852 litigation@srcslegal.c [29.08.2024
Block-IT ISINGH PATHAK(P), jom

29, New CourtCommercial JIOMP (I) (COMM)/1930/2024(31-08-2024 [HDFC BANK LTD Vs SONU SINGH|SANJEEV 8285002852 litigation@srcslegal.c |29.08.2024
Block-11 ICHAUHAN IPATHAK(P), jom

29, New CourtiCommercial IOMP (I) (COMM)/1931/2024 [31-08-2024 [KOTAK MAHINDRA BANK Vspparv 0643646534 Iparv.mahajanoo7@g [26.08.2024
Block-II JANKIT KUMAR Imahajan(P), Imail.com

29, New CourtfCommercial JOMP (I) (COMM)/1932/2024[31-08-2024 IKOTAK MAHINDRA BANK Vsparv 0643646534 Iparv.mahajanoo7@g |28.08.2024
Block-11 ISHUBHAM YADAV Imahajan(P), Imail.com

29, New CouriCommercial IOMP (I) (COMM)/1933/2024(31-08-2024 [HDFC BANK LTD Vs NITU DEVI  [SANJEEV 8285002852 litigation@sreslegal.c [28.08.2024
Block-1T IPATHAK(P), lom

29, New CourtiCommercial JOMP (I) (COMM)/1934/2024[31-08-2024 I[HDFC BANK LTD VSSANJEEV 8285002852 litigation@srcslegal.c [29.08.2024
Block-11 IPUSHPENDRA MAHENDRA PAL [PATHAK(P), jom
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29, New CourtiCommercial JIOMP (I) (COMM)/1935/2024[31-08-2024 OTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [27.08.2024
Block-11 IMUHFEEJ UDDEEN Imahajan(P), Imail.com
29, New CourtfCommercial JOMP (I) (COMM)/1936/2024[31-08-2024 [HDFC BANK LTD Vs KALYANSANJEEV 8285002852 litigation@srcslegal.c [28.08.2024
Block-11 ISINGH IPATHAK(P), jom
29, New CourtiCommercial JIOMP (I) (COMM)/1937/2024[31-08-2024 [KOTAK MAHINDRA BANK Vsparv 0643646534 parv.mahajanoo7@g [26.08.2024
Block-11 IMADHU SINGH Imahajan(P), Imail.com
29, New CourtfCommercial JOMP (I) (COMM)/1938/2024(31-08-2024 [HDFC BANK LTD Vs PUNEET [SANJEEV 8285002852 litigation@sreslegal.c [29.08.2024
Block-11 ITYAGI PATHAK(P), jom
29, New CourtiCommercial JOMP (1) (COMM)/1939/2024[31-08-2024 [HDFC BANK LTD Vs PANKAJSANJEEV 8285002852 litigation@srcslegal.c [28.08.2024
Block-11 IKUMAR ROY IPATHAK(P), jom
29, New CourtiCommercial JOMP (I) (COMM)/1940/2024(31-08-2024 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMARI9990659331 kmpspartner@gmail. [29.08.2024
Block-11 JANURAG SINGH PATEL ISINHA(P), lcom
29, New CourtfCommercial JIOMP (I) (COMM)/1941/2024 [31-08-2024 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR[9990659331 kmpspartner@gmail. [29.08.2024
Block-11 IMARAN K ISINHA(P), lcom
27 ISH. LOKESH|South 40, New CourtiCommercial IOMP (1) (COMM)/1419/2024|01-08-2024 Axis Bank Ltd Vs Sunil Kumar 9848 [MAYANK 0873347330 Inot given 30-07-2024

IKUMAR SHARMA, Block-IT IMAHAJAN(P),

IDISTRICT

JUDGE(COMMERCI

JAL. COURT)
40, New CourtiCommercial JOMP (I) (COMM)/1418/2024|01-08-2024 Axis Bank Ltd Vs Sangeeta 7186 IMAYANK 0873347330 Inot given 30-07-2024
Block-11 IMAHAJAN(P),
40, New CourtiCommercial JOMP (1) (COMM)/1426/2024/01-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma [27-07-2024
Block-11 Vs Prince Kumar Contractor UANGRA(P), fil.com
40, New CourtiCommercial JIOMP (1) (COMM)/1425/2024/01-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma [27-07-2024
Block-11 Vs Gurjant Singh UANGRA(P), lil.com
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40, ICommercial IOMP (I) (COMM)/1424/2024/01-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gma [27-07-2024
Block-11 Vs Narasi Ram UANGRA(P), lil.com

40, New CourtiCommercial IOMP (I) (COMM)/1423/2024/01-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma [27-07-2024
Block-11 Vs Gee Dee Builders UANGRA(P), lil.com

40, New CourtiCommercial JIOMP (I) (COMM)/1422/2024/01-08-2024 Axis Bank Ltd Vs Dharampal [MAYANK 0873347330 Inot given 30-07-2024
Block-IT Chauhan 2923 IMAHAJAN(P),

40, New CourtiCommercial JIOMP (I) (COMM)/1421/2024 |01-08-2024 lAxis Bank Ltd Vs Faisal Khan 2439 [MAYANK 0873347330 Inot given 30-07-2024
Block-1T IMAHAJAN(P),

40, New CourtiCommercial IOMP (I) (COMM)/1420/2024/01-08-2024 JAxis Bank Ltd Vs Chetan Singh 7987 [MAYANK 0873347330 Inot given 30-07-2024
Block-1T IMAHAJAN(P),

40, New CourtiCommercial IOMP (I) (COMM)/1454/2024[03-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma [27-07-2024
Block-1T Vs Pawan Kumar UJANGRA(P), lil.com

40, New CourtiCommercial IOMP (I) (COMM)/1457/2024[03-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 0958726491 jangraadvocate@gma [27-07-2024
Block-II Vs Balwinder UANGRA(P), fil.com

40, New CourtiCommercial IOMP (1) (COMM)/1455/2024[03-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma [27-07-2024
Block-11 Vs Amandeep Singh UANGRA(P), lil.com

40, New CourtiCommercial IOMP (I) (COMM)/1456/2024[03-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma [27-07-2024
Block-11 Vs Baldev Prasad Saini UANGRA(P), lil.com
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40, ICommercial IOMP (I) (COMM)/1453/2024(03-08-2024 otak Mahindra Prime Limited VSRAJESH 0958726491 jangraadvocate@gma [27-07-2024
Block-1T [Sarbjeet Singh JANGRA(P), fil.com
40, New CourtiCommercial IARB A(COMM)/3/2024 06-08-2024 [Sumit Bansal LR of Lt Prem Bansalllliameezuddin 0899347995 listing@lexindis.com [03-08-2024
Block-I1 Vs R G Residencey Pvt Ltd ThroughlRaja(P),

[Resolution  Professional  Rajeev|

[Lochan
40, New CourtiCommercial IARB A(COMM)/4/2024 06-08-2024 [Sunit Bansal Through SPA SumitRameezuddin 9899347995 listing@lexindis.com [03-08-2024
Block-11 Bansal Vs R G Residencey Pvt LtdRaja(P),

[Through Resolution Professionall

[Rajeev Lochan
40, New CourtiCommercial JOMP (1) (COMM)/1492/2024/08-08-2024 [dfc First Bank Ltd Vs Shivam [SANJEEV 9717028845 litigation@srcslegal.c [05-07-2024
Block-1T Uitender IPATHAK(P), lom
40, New CourtiCommercial ICS (COMM)/383/2024 08-08-2024 IPUNJAB NATIONAL BANK Vslindra Narain(P),j931124970 Inot given 06-08-2024
Block-1T IGYAN PRAKASH
40, New CourtiCommercial ICS (COMM)/382/2024 08-08-2024 [nstapower  Limited Vs RajnathARABINDA 8527665316 nayakarbind @gmail.clo6-08-2024
Block-1T JAutomotives INAYAK(P), lom
40, New CourtiCommercial JIOMP (I) (COMM)/1489/2024{08-08-2024 [dfc First Bank Ltd Vs Sahib [SANJEEV 0717028845 litigation@sreslegal.c [05-07-2024
Block-II IShaukeen PATHAK(P), lom
40, New CourtiCommercial JOMP (1) (COMM)/1490/2024/08-08-2024 l[dfc First Bank Ltd Vs Gouri Gulati [SANJEEV 9717028845 litigation @srcslegal.c [05-07-2024
Block-11 IPATHAK(P), lom
40, New CourtiCommercial IOMP (I) (COMM)/1491/2024 [08-08-2024 [dfc First Bank Ltd Vs Shubham [SANJEEV 0717028845 litigation@sreslegal.c [05-07-2024
Block-11 IMishra IPATHAK(P), lom
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40, ICommercial ICS (COMM)/385/2024 09-08-2024 ICanara Bank Vs Mohd Rashid 9990577700 krishankumar@gmaillo7-08-2024
Block-11 UMAR(P), .com
40, New CourtiCommercial IOMP (I) (COMM)/1507/2024[09-08-2024 [dfc First Bank Ltd Vs MOMINMAYANK 0873347330 Inot given 07-08-2024
Block-1T ISHABBIR 2347 IMAHAJAN(P),
40, New CourtiCommercial [Execution (Comm)/71/2024 [09-08-2024 IM/S LEO ISPAT LIMITED Vs M/SANUJA 8284931062 Inoor.shergill@swarni [01-08-2024
Block-11 [The Atlas Electric Industries Pvt Ltd [PETHIA(P), Imlegal.com
40, New CourtiCommercial JIOMP (I) (COMM)/1531/2024 [12-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 jangraadvocate@gma |07-08-2024
Block-1T INDIA LTD Vs WAGHMAREJANGRA(P), fil.com
ISHREYASH PRADIP

40, New CourtiCommercial IOMP (I) (COMM)/1588/2024(13-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0311966242 ranjanandcompany@ [03-8-2024
Block-11 [Supply Chain Solutions Pvt Ltd IKUMAR gamil.com

IRANJAN(P),
40, New CourtiCommercial IOMP (I) (COMM)/1589/2024[13-08-2024 [ffco Kisan Finance Ltd Vs ERAJEEV 0311966242 ranjanandcompany@ [03-8-2024
Block-I1 IChalapathi KUMAR lgamil.com

RANJAN(P),
40, New CourtiCommercial JIOMP (I) (COMM)/1590/2024(13-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0311966242 ranjanandcompany@ [03-8-2024
Block-1T [Supply Chain Solutions Pvt Ltd KUMAR lgamil.com

IRANJAN(P),
40, New CouriCommercial ICS (COMM)/395/2024 13-08-2024 IM/S SHATABDI CHEMICALS PVTRAJAT 0811556470 rajatmathur@gmail.c [09-08-2024
Block-1T ILTD Vs SARAYA INDUSTRIES LTD [MATHUR(P), lom
40, New CourtiCommercial IOMP (I) (COMM)/1573/2024 [13-08-2024 [dfc First Bank Vs SHAMSHADMAYANK 0873347330 Inot given 00-08-2024
Block-1T IKHAN 085 IMAHAJAN(P),
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40, ICommercial JIOMP (I) (COMM)/1574/2024[13-08-2024 [dfc First Bank Vs MOHD NIZAMMAYANK 0873347330 Inot given 09-08-2024
Block-1T 866 IMAHAJAN(P),

40, New CourtiCommercial IOMP (I) (COMM)/1575/2024 [13-08-2024 IYES BANK LTD Vs SANJEEVSANJEEV 0717028845 litigation@sreslegal.c [05-08-2024
Block-1T INAGAR IPATHAK(P), lom

40, New CourtiCommercial JIOMP (I) (COMM)/1585/2024[13-08-2024 YES BANK LTD Vs SUNILSANJEEV 9717028845 litigation@sreslegal.c [05-08-2024
Block-11 IKHOKHAR IPATHAK(P), jom

40, New CourtiCommercial JOMP (1) (COMM)/1576/2024[13-08-2024 IYES BANK LTD Vs CHAHAT|SANJEEV 9717028845 litigation@srcslegal.c [05-08-2024
Block-1T IAGGRAWAL IPATHAK(P), jom

40, New CourtiCommercial IOMP (I) (COMM)/1586/2024[13-08-2024 IYES BANK LTD Vs GAGANDEEPSSANJEEV 9717028845 litigation@sreslegal.c [05-08-2024
Block-1T ISINGH SODHI IPATHAK(P), lom

40, New CourtiCommercial [Execution (Comm)/74/2024 [13-08-2024 TRADOON AGRO PRODUCTS PVTJANANT 0810114261 tyagineeraj.advocate [09-08-2024
Block-1T ILIMITED Vs SHRI R K SINGH [RAO(P), (@gmail.com

40, New CourtiCommercial JIOMP (I) (COMM)/1587/2024[13-08-2024 IYES BANK LTD Vs MANOJ YADAV [SANJEEV 0717028845 litigation@srcslegal.c [05-08-2024
Block-II PATHAK(P), lom

40, New CouriCommercial IOMP (I) (COMM)/1600/2024(14-08-2024 lAxis Bank Ltd Vs ARYAN ATRI 605 [MAYANK 0873347330 Inot given 00-08-2024
Block-1T IMAHAJAN(P),

40, New CourtiCommercial ICS (COMM)/396/2024 14-08-2024 IS K Construction Co Vs JaswantiNITESH 998836938 Inot given 26-07-2024
Block-11 IConstruction KUMAR(P),
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40, ICommercial IOMP (COMM)/24/2024 14-08-2024 INDIA SKILLS PRIVATE LIMITED|VIPIN KUMAR17862224 veritylex@gmail.com |06-08-2024
Block-1T Vs SEKH ABDUL SAMIM IMARYA(P),
40, New CourtiCommercial IOMP (I) (COMM)/1595/2024[14-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 9958726491 jangraadvocate@gma |09-08-2024
Block-1T INDIA LTD Vs MANDANI KRUNAIYJJANGRA(P), fil.com

UAYPALDAS
40, New CourtiCommercial JOMP (I) (COMM)/1596/2024[14-08-2024 TOYOTA FINANCIAL SERVICESRAJESH 0958726491 jangraadvocate@gma |09-08-2024
Block-11 INDIA LTD Vs UDHANI DIPESHUANGRA(P), fil.com

[TULSIDAS
40, New CourtiCommercial JIOMP (1) (COMM)/1597/2024[14-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |09-08-2024
Block-1T Vs MEKALA YEDUKONDALU JANGRA(P), fil.com
40, New CourtiCommercial IOMP (I) (COMM)/1598/2024(14-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |09-08-2024
Block-1T Vs ALE SRINIVAS UANGRA(P), fil.com
40, New CourtiCommercial IOMP (I) (COMM)/1599/2024[14-08-2024 ICnh Industrial Capital India Pvt LtdRAJESH 9958726491 jangraadvocate@gma |09-08-2024
Block-1T Vs DESAM DURGA PRASAD JANGRA(P), fil.com
40, New CourtiCommercial JOMP (I) (COMM)/1631/2024 [16-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0311966242 ranjanandcompany@ [12-08-2024
Block-1T [Supply Chain Solutions Pvt Ltd KUMAR lgamil.com

IRANJAN(P),

40, New CourtiCommercial JIOMP (1) (COMM)/1639/2024(17-08-2024 [dfc First Bank Vs SUFIYAN]MAYANK 0873347330 Inot given 14-08-2024
Block-1T ISULTAN 987 IMAHAJAN(P),
40, New CourtiCommercial [Execution (Comm)/77/2024 [17-08-2024 INARENDER KUMAR Vs PREM BAI [Nitish Gupta(P),l90654444667 lguptanitshggg @gmaif12-08-2024
Block-1T l.com
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40, ICommercial JIOMP (1) (COMM)/1640/2024|17-08-2024 [dfc First Bank Ltd Vs ASIF IRF. AYANK 0873347330 Inot given 14-08-2024
Block-11 8307 IMAHAJAN(P),
40, New CourtiCommercial IOMP (I) (COMM)/1641/2024 [17-08-2024 [dfc First Bank Ltd Vs ombir singhfMAYANK 0873347330 Inot given 14-08-2024
Block-11 lpo21 IMAHAJAN(P),
40, New CourtiCommercial IOMP (I) (COMM)/1642/2024[17-08-2024 [dfc First Bank Ltd Vs KARAMMAYANK 0873347330 Inot given 14-08-2024
Block-11 IRAJSINGH TOMAR 8007 IMAHAJAN(P),
40, New CourtiCommercial JIOMP (1) (COMM)/1643/2024[17-08-2024 [dfc First Bank Ltd Vs POOJAMAYANK 0873347330 Inot given 14-08-2024
Block-11 IMEHTA 5683 IMAHAJAN(P),
40, New CourtiCommercial ICS (COMM)/401/2024 21-08-2024 IM/S METSO OUTOTEC INDIAKaustubh 0891068254 Inot given 16-08-2024
Block-11 IPRIVATE LIMITED Vs M/SSinha(P),

IVISHWAKARMA INDUSTRIES
40, New CourtiCommercial ICS (COMM)/402/2024 21-08-2024 [FORTUNE GOURMET|Vikas Rawat(P),[062596889 vrawat1991@gmail.coft7-08-2024
Block-1T ISPECIALITIES PVT LTD Vs MIS| Im

JQUESOBEST
40, New CourtiCommercial [Execution (Comm)/80/2024 [21-08-2024 Arora Hotels Vs Casa 2 Stays Pvt Ltd jmayank 081007683 lcauveri@virbalchamb|20-08-2024
Block-II lsachdeva(P), lers.com
40, New CouriCommercial IOMP (I) (COMM)/1739/2024[23-08-2024 [HDFC BANK LTD Vs VINODSSANJEEV 0717028845 litigation@srcslegal.c [17-08-2024
Block-11 IKUMAR IPATHAK(P), jom
40, New CourtiCommercial ICS (COMM)/407/2024 23-08-2024 IGOLDMEDAL ELECTRICALSSShravan 1126936783 lunitedmark@uniteda [16-08-2024
Block-11 [PRIVATE LIMITED Vs SUNRISE[Bansal(P), ndunited.com

INDUSTRIES
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40, ICommercial [Execution (Comm)/82/2024 [23-08-2024 A° AND B PROMOTERS PRIVATE[Ram Singhjo811203958 rambisht25@gmail.c [21-08-2024
Block-1T ILIMITED Vs VIJAY KUMAR[Bisht(P), lom

ISRIVASTAVA AND ORS
40, New CourtiCommercial [Execution (Comm)/85/2024 [24-08-2024 INishi Gupta Vs AADHARAbhishek 0810400291 lgnaggarwal.co.@gmaif22-08-2024
Block-11 IGRAPHICS Aggarwal(P), l.com
40, New CourtiCommercial ICS (COMM)/410/2024 29-08-2024 [Three Aces Global Logistics Pvt LtdlUday Kumar(P),/9810868162 ladvudaykumar@gmaif22-08-2024
Block-11 Vs MECTECH PROCESS l.com

I[ENGINEERS PRIVATE LIMITED
40, New CourtiCommercial ICS (COMM)/411/2024 20-08-2024 [Emu Lines Private Limited VsUday Kumar(P),j90810868162 ladvudaykumar@gmaif22-08-2024
Block-1T IMOHAMMAD ALAM l.com
40, New CourtiCommercial [Execution (Comm)/88/2024 [30-08-2024 ASHOK KUMAR VOHRA Vs WIMPY|CHANDRIKA (9810727771 raneja@anejanadanejfi7-08-2024
Block-1T INTERNATIONAL LIMITED IGUPTA(P), aarya.com
40, New CourtiCommercial IOMP (I) (COMM)/1741/2024 [23-08-2024 [dfc First Bank Ltd Vs Surajpal [SANJEEV 0717028845 litigation@sreslegal.c [17-08-2024
Block-1T [Toleram IPATHAK(P), lom
40, New CourtiCommercial IOMP (I) (COMM)/1474/2024[07-08-2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 jangraadvocate@gma |03-08-2024
Block-11 IKAMAL A UANGRA(P), fil.com
40, New CourtiCommercial IOMP (1) (COMM)/1742/2024[23-08-2024 [dfc First Bank Ltd Vs Raman KumarfSANJEEV 9717028845 litigation@srcslegal.c [17-08-2024
Block-11 IPATHAK(P), lom
40, New CourtiCommercial IOMP (I) (COMM)/1705/2024[21-08-2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 9958726491 jangraadvocate@gma [14-08-2024
Block-1T IMOHD RATHAN QURESHI UANGRA(P), fil.com
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40, ICommercial IOMP (I) (COMM)/1704/2024[21-08-2024 OTAK MAHINDRA PRIME LTD VsRAJESH 0958726491 jangraadvocate@gma [14-08-2024
Block-11 [Ravi Ravi Kumar UANGRA(P), lil.com
40, New CourtiCommercial JIOMP (I) (COMM)/1687/2024[21-08-2024 [dfc First Bank Ltd Vs NIRAJ [MAYANK 0873347330 Inot given 14-08-2024
Block-1T IRAVINDRA 4940 IMAHAJAN(P),
40, New CourtiCommercial JOMP (I) (COMM)/1703/2024[21-08-2024 IKOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 jangraadvocate@gma [14-08-2024
Block-11 IGURPREET SINGH UANGRA(P), fil.com
40, New CourtiCommercial JIOMP (I) (COMM)/1702/2024[21-08-2024 [KOTAK MAHINDRA PRIME LTD VSRAJESH 0958726491 jangraadvocate@gma [14-08-2024
Block-1T [Karan Jeet Singh JANGRA(P), fil.com
40, New CourtiCommercial IOMP (I) (COMM)/1689/2024[21-08-2024 [dfc First Bank Ltd Vs OMENDR [MAYANK 0873347330 Inot given 14-08-2024
Block-1T INANHE 1618 IMAHAJAN(P),
40, New CourtiCommercial IOMP (I) (COMM)/1690/2024[21-08-2024 l[dfc First Bank Vs SANJAY KUMARIMAYANK 0873347330 not given 14-08-2024
Block-1T IHUF 046 IMAHAJAN(P),
40, New CourtiCommercial JOMP (I) (COMM)/1688/2024[21-08-2024 [[dfc First Bank Ltd Vs HAMID RAZAMAYANK 0873347330 Inot given 14-08-2024
Block-11 JANSARI 7868 IMAHAJAN(P),
40, New CourtiCommercial IOMP (1) (COMM)/1797/2024 [27-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0311966242 ranjanandcompany@ [16-08-2024
Block-I1 [Supply Chain Solutions Pvt Ltd [KUMAR lgamil.com

IRANJAN(P),
40, New CourtiCommercial IOMP (I) (COMM)/1798/2024[27-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0311966242 ranjanandcompany@ [16-08-2024
Block-I1 [Supply Chain Solutions Pvt Ltd KUMAR gamil.com

RANJAN(P),
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40, ICommercial IOMP (1) (COMM)/1799/2024[27-08-2024 otak Mahindra Bank Ltd Vs Dn 0311966242 ranjanandcompany@ [16-08-2024
Block-I1 [Supply Chain Solutions Pvt Ltd UMAR lgamil.com

IRANJAN(P),
40, New CourtiCommercial IOMP (I) (COMM)/1800/2024|27-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0311966242 ranjanandcompany@ [16-08-2024
Block-I1 [Supply Chain Solutions Pvt Ltd KUMAR gamil.com

RANJAN(P),
40, New CourtiCommercial IOMP (I) (COMM)/1765/2024 [23-08-2024 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMAR[1142641454 Inot given 17-08-2024
Block-11 ISHIVAM MANOJ KUMAR ISINHA(P),
40, New CourtiCommercial IOMP (I) (COMM)/1766/2024[23-08-2024 [KOTAK MAHINDRA PRIME LTD VSAMIT KUMAR1142641454 Inot given 17-08-2024
Block-1T ISURENDER SINGH ISINHA(P),
40, New CourtiCommercial IOMP (I) (COMM)/1767/2024 [23-08-2024 IKOTAK MAHINDRA PRIME LTD VSAMIT KUMARf1142641454 Inot given 17-08-2024
Block-1T IVIJENDER SINGH ISINHA(P),
40, New CourtiCommercial IOMP (I) (COMM)/1768/2024[23-08-2024 IKOTAK MAHINDRA PRIME LTD VJAMIT KUMARJ1142641454 not given 17-08-2024
Block-1T JAMIT KUMAR ISINHA(P),
40, New CourtiCommercial IOMP (I) (COMM)/1855/2024[29-08-2024 IYES BANK LTD Vs ABHAY RAJ ISANJEEV 0717028845 litigation@srcslegal.c [17-08-2024
Block-II PATHAK(P), lom
40, New CouriCommercial IOMP (I) (COMM)/1862/2024[29-08-2024 IYES BANK LTD Vs ROSHANI RAM|SANJEEV 0717028845 litigation@srcslegal.c [17-08-2024
Block-1T ICHANDER IPATHAK(P), lom
40, New CourtiCommercial IOMP (I) (COMM)/1859/2024[29-08-2024 IYES BANK LTD Vs SABO KARANISANJEEV 0717028845 litigation@sreslegal.c [17-08-2024
Block-1T ISINGH IPATHAK(P), lom
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40, CourtiCommercial IOMP (I) (COMM)/1860/2024[29-08-2024 IYES BANK LTD Vs VIJAY KUMARISANJEEV 0717028845 litigation@srcslegal.c [17-08-2024
Block-1T IYADAV IPATHAK(P), lom
40, New CourtiCommercial IOMP (I) (COMM)/1861/2024 [29-08-2024 IYES BANK LTD Vs KOMAL BHATIASANJEEV 0717028845 litigation@sreslegal.c [17-08-2024
Block-11 IPATHAK(P), lom
40, New CourtiCommercial JIOMP (I) (COMM)/1857/2024[29-08-2024 YES BANK LTD Vs ABHINAVISANJEEV 9717028845 litigation@sreslegal.c [17-08-2024
Block-11 IBISHT IPATHAK(P), jom
40, New CourtiCommercial IOMP (1) (COMM)/1740/2024[23-08-2024 I[HDFC BANK LTD Vs JAVED KHAN [SANJEEV 9717028845 litigation@srcslegal.c [17-08-2024
Block-11 IPATHAK(P), lom
40, New CourtiCommercial IOMP (I) (COMM)/1796/2024[27-08-2024 [Kotak Mahindra Bank Ltd Vs DnyRAJEEV 0311966242 ranjanandcompany@ [17-08-2024
Block-11 [Supply Chain Solutions Pvt Ltd IKUMAR gamil.com
IRANJAN(P),
28 SH. LAL SINGH,SOUTH- 18 BLOCK 1 18CS(COMM) 2034/2024 01-08-2024 TIMES  INNOVATIVE  MEDIARAMNISH 0891696900 [Rka.lawoffice@gmail.[o5-07-2024
IDISTRICT JUDGE [EAST IBLOCK 1 ILIMITED Vs LEHAR ADVERTISINGKHANNA lcom
IPVT LTD
ICS(COMM) 2046/2024 03-08-2024 IBHUSHAN DEALMARK PRIVATE[HIMANSHU 8750618722 sswaniassociates @gm|07-06-2024
ILIMITED Vs KHUSHIGARG lail.com
ICONSTRUCTION AND ANR.
ICS(COMM) 2047/2024 03-08-2024 ICANARA BANK Vs DIVYA MANGALKUMAR 9718909886 lavd.vishwjeet@gmail.[08-07-2024
AN IVISHWJEET lcom
ICS(COMM) 2056/2024 05-08-2024 ILENSKART SOLUTIONS PVT. LTDJPUNEET BAJAJ[9811700978 ladvocate.puneet@gm [26-07-2024
Vs PARASURARAM SIVAKUMAR lail.com
ICS(COMM) 2057/2024 05-08-2024 ISANDEEP GUPTA VsP AND GDINESH 0811215075 dineshadvi965@gmaif26-07-2024
[ENTERPRISES PVT. LTD. ANDIKUMAR l.com
JANR.
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ILTD.

ICS(COMM) 2058/2024 05-08-2024 IVAGYA' LTEE Vs TOWSEEFMANOJ 0312083488 ladvocatemv.goswami [02-08-2024
[HASSAN SOFI IKUMAR (@gmail.com
ICS(COMM) 13598/24 16-08-2024 IPARIJAT INDUSTRIES (INDIA)HARDEEP 0810064398 - 06-01-2024
IPVT. LTD. Vs AMIT BANSAL AND|SINGH
JANR.
ICS(COMM) 13606/2024 20-08-2024 IHARPREET KAUR THROUGH HER|SATISH RAI 8368148214 lcontact@sradvovates.[14-08-2024
ATTORNEY RANJEET SINGH Vg lin
JASPREET KAUR GANDHI
ICS(COMM) 13619/2024 22-08-2024 IPARMOD KUMAR Vs ROYCEASHISH 0810217001 sharmaashish661@g [14-08-2024
IDEVELOPERS PVT. LTD. ISHARMA Imail.com
IOMP(I) 5/2024 22-08-2024 IM/S M L TREHAN Vs INDIAN OIlModassir 7379941951 office.mkslegal @gmaif21-08-2024
ICORPORATION LIMITED AND[Husain Khan l.com
IORS
ICS(COMM) 13623/2024 23-08-2024 IM/s KMI BUSINESSG LAKSHMI9810952300 lacharyadeepak22@g [14-08-2024
TECHNOLOGIES PRIVATE[NARSIMHA Imail.com
ILIMITED Vs M/s DIGITAL VIDEOMURTHY &
IPOINT Through Proprietor Mr|Deepak Acharya
ICS(COMM) 13632/2024 29-08-2024 IM/s GIRDHARI LAlRaghvender 0868118015 rctiwariadv@gmail  [24-08-2024
ICONSTRUCTIONS PVT. LTD VsSingh
IM/s MANSYCOM CONSULTANTS]
IPVT. LTD
ICS(COMM) 3633/2024 29-08-2024 IM/S SPARK ELECTRODES PVTVinay Gupta 9810015303 jcguptavinay@gmail.d22-08-2024
ILTD Vs SKANDA FASTNERS PVT] jom
ILTD
ICS(COMM) 13635/2024 30-08-2024 IM/s PARAS MARKETING Vs M/SONKAR 0999671955 lonkarpandeybhu@g [28-08-2024
IGULATI MARKETINGPANDEY Imail.com
ICORPORATION
29 [MS. NEELAM|SOUTH- 14 Recovery ICS/COMM/2945/24 8/1/24 ISTATE BANK OF INDIA VS. RAJEEV SAGAR|9810021846 ISAGARANDSAGAR [7/31/24
ISINGH, DISSTRICTEAST IMUKESH KUMAR VERMA (@LINE.COM
JUDGE
ICS/COMM/2948/24 8/2/24 [RAVI SHANKAR PAL VS. ISAROJ KUMAR9911003963 ISKMOHANTYLEGAL(8/1/24
IASHUTOSH KUMAR IMOHANTY (@GMAIL.COM
ICS/COMM/2955/24 8/3/24 BHUSHAN DEALMARK PVT. LTD. [HIMANSHU  [8750618722 ISSWANIASSOCIATE [8/2/24
IVS. M/S RAJAN CONSTRUCTIONS [GARG S@GMAIL.COM
ICS/COMM/2954/24 8/3/24 IBHUSHAN DEALMARK PVT. LTD. [HIMANSHU  [8750618722 ISSWANIASSOCIATE [8/2/24
IVS.GANNON DUNKERLY AND CO. |[GARG S@GMAIL.COM
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ICS/COMM/2953/24 8/3/24 BHUSHAN DEALMARK PVT. LTD. [HIMANSHU [8750618722 ISSWANIASSOCIATE [8/2/24
IVS.VARIOUS INFRA & RESEARCH |GARG S@GMAIL.COM
IPVT. LTD.

ICS/COMM/2952/24 8/3/24 ICANARA BANK VS. ADARSH PAL [KUMAR 0718909886 IADV.VISHWAJEET [8/2/24
ISINGH IVISHWAJEET (@GMAIL.COM

ICS/COMM/3587/24 8/7/24 IM/S ZASFA PACKAGING VS. IMUKESH 9810144127 IN/A 8/6/24
INARESH CHAND JAIN IGUPTA

ICS/COMM/3600/24 8/16/24 IM/S PARIJAT INDUSTRIES VS. [H.S. DHILLON [7838468201 [HSDHILLON2002@ [8/15/24
ICHANDU ESWARA RAO IGMAIL.COM

ICS/COMM/3599/24 8/16/24 IM/S PARIJAT INDUSTRIES VS. [H.S. DHILLON [7838468201 [HSDHILLON2002@ [8/15/24
IBHAWANAM CHANDRASHEKRA IGMAIL.COM
REDDY

ICS/COMM/3627/24 8/23/24 ISBI VS. MOHD. AARIF ISUCHITA 8896932838 IAGNIHOTRISUCHIT|8/22/24

IDIXIT A@GMAIL.COM

IOMP/COMM/72/24 8/31/24 ISHAILENDRA DATT RATURI VS. [S.K. SINGH 0811101773 IN/A 8/30/24
IM/S SM FINLEASE LTD.

IOMP/COMM/72/24 8/31/24 ISHAILENDRA DATT RATURIVS. [S.K. SINGH 9811101773 IN/A 8/30/24
IM/S SM FINLEASE LTD.
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IBALAJI ENTERPRISES Vs ZESTHA|Preeti

Advocate
Number

8010322614

MobileAdvocate email id

lamreshllm@gmail.co

Date of e-filing

31.07.2024

[Singh(P),

JAIN [EAST IPROJECTS PVT LTD kumari(P), Im
ICommercial Suit ICS (COMM)/2961/2024 06.08.2024 ISTATE BANK OF INDIA Vs ANILrajendra 0312046733 lvadavrazen@gmail.col01.08.2024
[KUMAR GARG vadav(P), Im
ICommercial Suit ICS (COMM)/2965/2024 07.08.2024 IM/S PREMIER GREEN[Sanjeev 0810075779 sanjeevguptag17Tgm [05.08.2024
INNOVATIONS PVT LTD Vs SAROJ|Gupta(P), lail.com
IKUMARI
ICommercial Suit ICS (COMM)/3589/2024 13.08.2024 ISTATE BANK OF INDIA Vs ANILJVARUN 0818365119 chambersofvaruncha [10.08.2024
IKUMAR GARG ICHANDIOK(P), Indiok@gmail.com
ICommercial Suit ICS (COMM)/3608/2024 20.08.2024 ISTATE BANK OF INDIA Vs RAHUJKAMLESH 0810343732 ksingh1123 @rediffmal17.08.2024
ISHARMA IKUMAR fil.com
ISINGH(P),
ICommercial Suit ICS (COMM)/3613/2024 21.08.2024 IDEVENDER KUMAR SHARMA VgTej Narain(P), 9911138799 teJnarainad\/ocate@ [16.08.2024
IKEDARNATH lgmail. com
ICommercial Suit ICS (COMM)/3621/2024 22.08.2024 ISTATE BANK OF INDIA VsDharmendra [8800784740 shubhi1673@gmail.col09.08.2024
ILAUHARE SINGH [Singh(P), m
ICommercial Suit ICS (COMM)/3637/2024 30.08.2024 [HOTELBEDS SLU Vs HI[Kartikey 919646909847  pharvi.thakur@icul.i [27.08.2024
IDESTINATION MANAGEMENTNayyar(P), In
IPRIVATE LIMITED
ICommercial Suit ICS (COMM)/3636/2024 30.08.2024 IM/S PARAS MARKETING Vs M/SONKAR 0999671955 lonkarpandeybhu@g [28.08.2024
IMARKKETO RETAILER IPANDEY(P), Imail.com
ICommercial Suit ICS (COMM)/3591/2024 14.08.2024 JAMIA MILLIA ISLAMIA|Pritish 0810264114 pritishsabharwal1@g [12.08.2024
[UNIVERSITY Vs. M/S CAFESSabharwal Imail.com
IDRAWING ROOM
I31 IMS. ANU GROVERSOUTH- 21 [Execution Petition [EXECUTION 03-08-2024 [Homeshree Housing FinanceNidhi Saini(P), [9654737306 nidhisainio103@gma [01/08/24
[BALIGA [EAST (COMM)/191/2024 [Limited Vs Arif Malik and anr fil.com
ICommercial Suit ICS (COMM)/2950/2024 03-08-2024 IMujeeb Khalique Vs M/s Nice Framel[FEROZE 0810016199 IFEROZEHMD @GMA|01/08/24
[Private Limited IAHMAD(P), [L.COM
ICommercial Suit ICS (COMM)/2960/2024 05-08-2024 [State Bank Of India Vs Ms Anita Dharmendra  [800784740 INOT MENTIONED [02/08/24
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ICommercial Suit ICS (COMM)/2968/2024 07-08-2024 [State Bank of India Vs Arvind Kumar|Suchita Dixit(P),[8896932838 JAGNIHOTRISUCHIT|05/08/24
A@GMAIL.COM

JArbitration IOMP (COMM)/67/2024 07-08-2024 IM/s TAK TECHNOLOGIES PVTAbhijeet 9711666059 IABHIJEET.SWAROO|05/08/24
ILTD Vs M/S DIGIFY[Swaroop(P), IP@THEGUILD.CO.I
I[ENGINEERING PVT LTD IN

ICommercial Suit ICS (COMM)/2969/2024 07-08-2024 IGANT AB AND ANR Vs ASHOK[Shravan 0650682928 [UNITEDMARK@UN |05/08/24
IKUMAR AND ORS [Bansal(P), ITEDANDUNITED.C

oM

ICommercial Suit ICS (COMM)/3585/2024 09-08-2024 Bonetti SRL Vs M/S R Smdzunaid(P), 0810199352 IOFFICETPSKANG@ [08/08/24
IENTERPRISES AND ANR IGMAIL.COM

ICommercial Suit ICS (COMM)/3596/2024 14-08-2024 [State Bank Of India Vs M/S K D[Ranjay Kumarj9811255673 ILEGALOCRATES@G [12/08/24
[Sales Corporation [Sinha(P), IMAIL.COM

ICommercial Suit ICS (COMM)/3595/2024 14-08-2024 IMs Nishi Mehra Vs M/s Wtc NoidaNipun 9999346557 ADB.NIPUNKATYAL f[12/08/24
[Development  Company  PrivatelKatyal(P), (@GMAIL.COM
[Limited

ICommercial Suit ICS (COMM)/3594/2024 14-08-2024 Indospirit Beverages Pvt Ltd Vs M/S(Girish 0899617989 ANAND.JHA@ASJL [12/08/24
[Ten to Ten Departmental store and|Bhardwaj(P), [EGAL.IN
Anr

ICommercial Suit ICS (COMM)/3593/2024 14-08-2024 [Sushil Kumar Vs Mr Bittoo Sondhi |Ajay Kumarf7007302958 AJAYYADUVANSHI1[13.08.2024

lYadav(P), lo@GMAIL.COM

ICommercial Suit ICS (COMM)/3601/2024 16-08-2024 [Tanpreet Singh Kohli Vs RajeevlPranav 9560205151 IMAIL@UTKASSOCI [14.08.2024
[Ranjan Shukla [Proothi(P), IATES.COM

ICommercial Suit ICS (COMM)/3609/2024 20-08-2024 [Tanpreet Singh Kohli Vs SaketlPranav 0560205151 IMAIL@UTKASSOCI [16.08.2024
Infradevelopers Private Limited [Proothi(P), IATES.COM

[Execution Petition [EXECUTION 21-08-2024 JAIVEER SINGH Vs M/S JHSJITESH 091087937 INOT MENTIONED [17.08.2024

(COMM)/215/2024 ISVENDGAARD LABORATORIES IVIKRAM
ISRIVASTAVA(P

ICommercial Suit ICS (COMM)/3614/2024 21-08-2024 IDHARAM PAL Vs ICICI LOMBARDVipin 0873377373 IVIPINCHAUDHARY |[17.08.2024
IGENERAL INSURANCE COMPANY[Chaudhary(P), 28 @GMAIL.COM
ILTD

[Execution Petition [EXECUTION 23-08-2024 IDES RAJ SETHI Vs VIKAS ANDKAMAL 9711747766 ADVOCATEKAMALS|20.08.2024

(COMM)/219/2024 IORS ISETHI(P), IETHI@GMAIL.COM
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ICommercial Suit ICS (COMM)/3624/2024 23-08-2024 tate Bank of India Vs Lance NaikiSuchita Dixit(P),[8896932838 JAGNTHOTRISUCHIT|20.08.2024
[Krishna Nand Sinmgh @ A@GMAIL.COM
[Krishnanand Singh

ICommercial Suit ICS (COMM)/3625/2024 23-08-2024 VINDER SIWACH Vs HARDIKMANIT 0811143754 IMOORJANICHAMB [20.08.2024

UL IMOORJANI(P), IERS@GMAIL.COM

ICommercial Suit ICS (COMM)/3626/2024 23-08-2024 IM/s VGAMAA SERVICES PRIVATEUpendra Kumar9719610497 [UPENDRANAGAR.9 [22.08.2024
ILIMITED Vs SRS LIVE[Nagar(P), l2@GMAIL.COM
TECHNOLOGIES PRIVATH
ILIMITED

Miscellaneous Application IMisc DJ/662/2024 27-08-2024 IM/S Alankar Sales Corporation VsVivek 0853058300 info@eloquencelegal. [24.08.2024
IM/S Valeda Herbal Private Limited [Jaiswal(P), com,

32 ISH. BHUPESH|SOUTH- 22 ICommercial Suit ICS (COMM)/3634/2024 30-08-2024 IPALLADIUM SAFETY SOLUTIONSSheepali Patial 9871343259 lcontact@savantjurist.[17-08-2024
IKUMAR [EAST IPVT. LTD. Vs IMPEX FIRE SAFETY] lcom

I[ENGINEERS

ICommercial Suit ICS (COMM)/3630/2024 28-08-2024 RM COMPONENTS PVT. LTD. VSSANJEEV 7011678591 - 23-08-2024
INAVDEEP SINGH AND ORS. KUMAR

ICommercial Suit ICS (COMM)/3617/2024 22-08-2024 ISTATE BANK OF INDIA Vs MR/Dharmendra [8800784740 - 09-08-2024
INAGENDER SINGH Singh

ICommercial Suit ICS (COMM)/3610/2024 21-08-2024 ISTATE BANK OF INDIA Vs SHRISuchita Dixit [8896932838 lagnihotrisuchita@gm [17-08-2024
ISUMIT lail.com

ICommercial Suit ICS (COMM)/3611/2024 21-08-2024 IASMA SHAW Vs ISRANIMustafa Alam 9873762803 IYashimasharmai14@; [17-08-2024
IBUILDWELL PVT. LTD. AND ORS. Imail.com

ICommercial Suit Misc DJ/631/2024 20-08-2024 IM/S MAHALAXMI LUMBERS PVTMD 0891080639 Imsrhmnl23@gmail.c [17-08-2024
ILTD. Vs SHRI HARDEV SINGH ISHAKEELUR lom

IRAHMAN

ICommercial Suit Misc DJ/632/2024 20-08-2024 IM/S LAXMI LUMBERSMD 9891080639 msrhmnl23@gmail.c [17-08-2024
INDUSTRIES PVT. LTD. Vs SHRISHAKEELUR jom
IHARDEV SINGH IRAHMAN

ICommercial Suit ICS (COMM)/3604/2024 20-08-2024 INAURASFRESH CONSUMERmanoj pathy 9999570916 IMANOJ.PATHY@G [14-08-2024
INDIA PVT. LTD. Vs FRANCORP| IMAIL.COM
IADVISERS PVT. LTD.

[Execution Petition [EXECUTION 14-08-2024 IRJS METAL PVT. LTD. Vs M/Smanish kaushik 9868158182 ladvamarjitsinghdel@ [09-08-2024

(COMM.)/207/2024 IAMARPREET SHUTTERINGS lgmail.com
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ILTD. Vs M/S SHREE BAIDYANATH
AYURVED BHAWAN PVT. LTD.

ICommercial Suit ICS (COMM)/3590/2024 14-08-2024 9953689591 linfo@kandkassociate | 12-08-2024
IPVT. LTD. UMAR DIVYA ls.in
IKUMAR
IVATSAL
ICommercial Suit IOMP (COMM.)/68/2024 13-08-2024 IDEEPAK KUMAR JAIN Vs M/S[Harsh Singhl9999779978 ladv.dkdevesh@gmail.l09-08-2024
[TELECOMMUNICATIONS [Rawat lcom
ICONSULTANTS INDIA LTD.
[Execution Petition [EXECUTION 09-08-2024 IPUNJAB NATIONAL BANK Vs M/SSheepali Patia 9871343259 IVINEETMUDGAL@ [23-07-2024
(COMM.)/198/2024 IDIGITAL INDIA TECHNOLOGY IGMAIL.COM
[Execution Petition [EXECUTION 07-08-2024 IM/S DINESH KUMAR YADAVISHANTNU 0999347367 IngequityOl@gmail.co [01-08-2024
(COMM.)/193/2024 HUF) Vs M/S AIIMS SANYAIAGGARWAL m
IDEVELOPERS PVT. LTD.
[Execution Petition [EXECUTION 07-08-2024 IBSES RAJDHANI POWER LTD. VsAakash Tyagi 9818334269 Rishab@rrjassociate. [31-07-2024
(COMM.)/194/2024 IMAZID lcom
ICommercial Suit ICS (COMM)/2963/2024 07-08-2024 IM/S V. AUTOMAT ANDjpparminder singhjg811210962 psgoindi@gmail.com [01-08-2024
INSTRUMENTS PVT. LTD. Vsgoindi
IPARKSONS ENGINEERING
ICOMPANY PVT. LTD.
ICommercial Suit ICS (COMM)/2941/2024 02-08-2024 IBENTLEY SYSTEMS Vs MR. PVGD.[Aarshia Behl 9810621272 laarshia@saikrishnaas| 30-07-2024
IPRASAD REDDY sociates.com
ICommercial Suit ICS (COMM)/2942/2024 02-08-2024 IM/S UNION BANK OF INDIA Vsrajendrayadav (9312046733 lvadavrazen@gmail.co| 26-07-2024
ISHRI MANOJ KUMAR JHA m
33 1]\)’118“1\11{1;3103?13 BHARIHOKE,SOUTH- 23 ICommercial Suit [EXECUTION 31-08-2024 IM/s Tata capital housing financefShimpy Sharma j9971550603 shimpy@anandsharm|29-08-2024
JUDGE(COMMERCIAL [EAST (COMM.)/224/2024 limited Vs AMANDEEP SINGH laassociatescom
ICOURT)
IEXECUTION 20-08-2024 JAMAZON DISTRIBUTORS PVT LTDISHALU 0811041494 - 16-08-2024
(COMM.)/213/2024 Vs TOURNIETE PVT LTD KARDAM
[EXECUTION 14-08-2024 [UMA SHARMA Vs M/A MINISO[PANKAJ 0810036745 lpankaibatraadvocate |13-08-2024
(COMM.)/208/2024 ILIFESTYLE PRIVATE LIMITED IBATRA (@gmail.com
[EXECUTION 13-08-2024 IMOGLI LABS INDIA PRIVATEHarsh Vardhan j94671-94651 [HARSH.VARDHAN |08-08-2024
(COMM.)/201/2024 ILIMITED Vs SUNSHINE AND (@ZLC.CO.IN
ICOMPANY THROUGH ITS
IPROPRIETOR TAPA SARKAR ROY
ICS (COMM)/3588/2024 13-08-2024 IM/S SAGE TECHNOLOGIES PVT[Jitender Kumar [9810337151 keshrik@yahoo.com [11-08-2024
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IMERCANTILE PVT. LTD.

solutions.com

ICS (COMM)/2970/2024 09-08-2024 IM/S ENSURE INNOVATIONS PVTBALKRISHAN (9354178627 legal @euronovaindia.|08-08-2024
ILTD. AND ORS. Vs M/S DEVYANISHARMA lcom
[FOOD INDUSTRIES LTD.

[EXECUTION 08-08-2024 [Puneet Prakash Vs Miniso Life StyleNarender Yadav 9968454481 thakursumit79 @ginailo6-08-2024

(COMM.)/197/2024 IPvt Ltd l.com

ICS (COMM)/2967/2024 07-08-2024 IM/S V. AUTOMAT ANDparminder singhjg811210962 psgoindi@gmail.com [01-08-2024
INSTRUMENTS PVT. LTD. Vs GMW|goindi
IPVT. LTD.

IOMP (COMM.)/66/2024 06-08-2024 IM/S INDO ARYA LOGISTICS VSBHARAT 9711925013 bbguptavaakil@gmaillo3-08-2024
[HARYANA STATE COOPERATIVEBHUSHAN .com
ISUPPLY AND MARKETINGGUPTA
IFEDERATION LIMITED (HAFED)

ICS (COMM)/2943/2024 03-08-2024 IDISHA RASTOGI Vs ACCELERATESSidharth Joshi (9818509714 - 02-08-2024
IPRODUCTX VENTURES PVT. LTD.

Misc DJ/580/2024 02-08-2024 [RAJIV KHANNA Vs M/S TSGPDhruv Goyal 9717060698 ladvdhruvgoyal @gmail 31-07-2024
INTERNATIONAL MARKETING| l.com
IPVT. LTD. AND ANR.

ICS (COMM)/2935/2024 01-08-2024 IM/S CREDDENE HEALTHCAREMOHIT 8287372096 ladvocate. 29-07-2024
PVT. LTD. Vs ALL INDIAPANCHAL Imohitpanchal
INSTITUTE OF MEDICAL (@gmail.com
ISCIENCES

ICS (COMM)/2936/2024 01-08-2024 IMANISH SACHDEVA Vs SHORYAManish Kumar 9643867018 imanish@xanderlegal [30-07-2024
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ICS (COMM) 2503/2024 02.07.2024 Vinod Kumar Agarwal Vs M/S G.T.lJMs. Neenag811383669 ladvneenamalhotra@gfo5.06.2024
[[nfrastructure Ltd. IMalhotra Imail.com

ICS (COMM) 2504/2024 02.07.2024 [Excel Dyechem Pvt Ltd VgSh. Vishallo354808102 ladvvishalsaxena@gm [05.06.2024
S.K.Dyeing & Finishing Mills Pvt Ltd [Saxema lail.com

ICS (COMM) 2832/2024 03.07.2024 State Bank of India Vs Rahul SharmaSh. K.K.Singh 9810343732 k.singh1123@rediffm [21.06.2024

lail.com

ICS (COMM) 2833/2024 03.07.2024 IM/S Asia Research Parteners LLP Vs{Sh. Vineeto838661141 vineettaneja@gmail.c[24.06.2024
IM/S Optimal Strategix Group Inc.  [Taneja om

ICS (COMM) 2834/2024 03.07.2024 [Hettich India Pvt Ltd Vs M/SMs. Rupamf9910721966 rupamjumari@gmail.[24.06.2024
[Suvinder & Co. [Kumari lcom

ICS (COMM) 2835/2024 03.07.2024 Bank of Baroda Vs Ms. PalvinderfSh. Arun Kumar8586863313 connect@snslegal.in [21.06.2024
[Kaur IShukla

ICS (COMM) 2039/2024 01.08.2024 IM/S Balaji Enterprises Vs M/S KUSUtkarsh Gupta [8860211682 utkarshlegalg6 @gmaif30.07.2024
[Plast India Pvt Ltd l.com

ICS (COMM) 2049/2024 03.08.2024 [Bhushan Dealmark Pvt Ltd vs VishalSh. SS Wani  [8750618722 lsswaniassociates @gm|05.06.2024
[Hooda lail.com

ICS (COMM) 2014/2024 25.07.2024 [Sanjay Jain Vs Alpere TechnologiesiSh. Amit Kumarj9871291420 juvisprudenceo11@g [11.08.2024
[Pvt Ltd Singh Imail.com

ICS (COMM) 13597/2024 14.08.2024 IM/S Ampersand BrandSh. Rajendrao312217105 juriszone@yahoo.co [26.07.2024
ICommunication Vs M/S Fevent{Soni Im
ICommunication Pvt Ltd

ICS (COMM) 13615/2024 21.08.2024 |Ashish Goel Vs Avionics Ltd ISh. Ramf8447770315 ramsiagr@gmail.com [29.06.2024

[Prakash Agarwall
ICS (COMM) 13616/2024 21.08.2024 IPromila Chauhan Vs Jitesh Sh. Nalinlo810036122 legalntlaw@yahoo.co [07.06.2024
[Tripathi Im

ICS (COMM) 13628/2024 23.08.2024 IM/S Qayem Overseas Vs M/S[Nazma Hasan [8851905528 Inazmahasan8@gmail [22.08.2024

iGuninia Engineers L.com
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ICS (COMM) 13629/2024 27.08.2024 IM/S Varsha Engineers Vs M/SISh Gaurav Goel 9999568486 ladvgoelgaurav@gmai [23.08.2024
Sterling Enamelled Wires Pvt Ltd l.com

ICS (COMM) 13638/2024 30.08.2024 [Royee Developers Pvt Ltd Vs RohitiSh Rahul Jain 9899664988 office@jainandtalukd [26.08.2024
[Khanna ar.com

ICS (COMM) 3586/2024 12.08.2024 Bentley System India Pvt Ltd VsSh. Rahullg910044787 lvahooberuar@beruar{09.08.2024
[Pushparaj Kandaswamy [Beruar com

ICS (COMM) 13605/2024 17.08.2024 Bentley System India Pvt Ltd VsAarshita Behl [9818061242 laarshia@saikrishnaas|13.08.2024
Anshuman Mukherjee sociates.com

ICS (COMM) 3640/2024 31.08.2024 IM/S Ambit Switchgear Pvt Ltd VSE{h Shikullg958253672 ssplegal2018 @gmail. [28.08.2024
IM/S SPC Engineers Pvt Ltd umar Jha com

IOMP(I) (COMM.) 38/2024 14.08.2024 [IDFC First Bank Ltd Vs AnkitiSh Sanjeevo717028845 litigation@sreslegal.c [13.07.2024
Varshey [Pathak om

IOMP(I) (COMM.) 30/2024 14.08.2024 IDFC First Bank Ltd Vs Mithelesh|Sh Sanjeevig717028845 litigation@srcslegal.c [13.07.2024
[Kumar Yadav [Pathak om

IOMP(I) (COMM.) l4o/2024 14.08.2024 [IDFC First Bank Ltd Vs AnmolSh Sanjeevo717028845 litigation@sreslegal.c [13.07.2024
Verma [Pathak om

IOMP(I) (COMM.) k1/2024 14.08.2024 IDFC First Bank Ltd Vs Ravi Ram  [Sh Sanjeevo717028845 litigation@srcslegal.c [13.07.2024

[Pathak om
IOMP(I) (COMM.) h2/2024 14.08.2024 [IDFC First Bank Ltd Vs Rajiv Kumar [Sh Sanjeevo717028845 litigation@sreslegal.c [13.07.2024
[Pathak om

IOMP (COMM.) 69/2024 14.08.2024 Deepak Kumar Jain Vs M/S|Sh D K Devesh 9999779978 ladvdkdevesh@gmail. [09.08.2024
[Telecommunications Consultant] com
[India ltd & Anr

IOMP (COMM.) [70/2024 14.08.2024 [Deepak Kumar Jain Vs M/SSh D K Devesh 9999779978 ladvdkdevesh@gmail. [13.08.2024
[Telecommunications Consultant] lcom
[ndia Itd & Anr

IOMP(I) (COMM.) h4/2024 14.08.2024 [ndusind Bank Vs Mohan BrosSh. Amitabhlgg71177170 Iriflegal@gmail.com [28.03.2024
INizamuddin Singh
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IOMP(I) (COMM.) k3/2024 14.08.2024 [ntec Capital Ltd Vs Frontline RetailsiSh Hari Krishan 9818038911 lika.delhi@gmail.comf23.06.2024
India Pvt Ltd
35 SH. RAJ KUMARSOUTH- 39 BlockIi IOMP/MISC/COMM 13387/2024 01.08.24 THE CHOPRAS V/S MR. MUKESH [SHWETA 18056442395 shweta.yadav@nsout [30.07.2024
TRIPATHI, [EAST IYADAV lhlaw.com
IDISTRICT
WUDGE(COMMERCI
AL COURT)
ICS (COMM) 2037/2024 01.08.24 IMS DETERGEO CHEM PVT VSMANISH 0873645048 raghavlawelfile@gma [23.07.2024
[TULSI CHEMICALS RAGHV fil.com
ICS (COMM) 2040/2024 02.08.24 ANTARA SENIER LIVING VSSHAHBAZ 0899650397 linfo@maysspartners. [31.07.2024
IMILLINIUM RESEDENCY &QAHMAR lcom
IOTHER
ICS-.COMM 2044/2024 03.08.24 ISAMIR INDIA VS VIVAKISHAHBAZ 9999678571 lamereshsinghhadvoc [27.07.2024
IENTERPRISE IAHMAR ate@gmail.com
IOMP(I) (COM) 37/2024 05.08.24 JANIL KUMAR V/S ROBAB KHAN |SHIKHAR 17506433495 office@shikharkhare. |[31.07.2024
IKHARE lin
ICS (COMM) 2051/2024 05.08.24 IVIKAS JHA V/S NIVA INISHANT 9910244284 [dkaushikadvocacy@g [05.08.2024
[KAUSHIK Imail.com
ICS (COMM) 2062/2024 06.08.24 IPNB V/S UTKARSH IQUAISAR ALI (9999802592 laliquaisar110@gmail. [06.08.2024
com
ICS( COMM) 2066/2024 07.08.24 ISBIV/S LALA ISUCHITA 889693838 lagnihotrisuchita@gm[07.08.2024
DIXIT lail.com
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ISHOPING SERIES

EX- COM 105/24 7.08.24 ICANARA BANK VS DEEPIKA KAUR| 9990366723 IPRANA 07.08.2024
ICHANDRA 25000 @GMAIL.CO
IRANA IM..
ICS( COMM) 3602 17.08.24 IKBC COMPUTECH V/S AAYUSH|IGAURAV 0873377366 lgauravharnal @hotma|13.08.2024
IDALMIA [HARNAL fil.com
ICS(COMM) 3607 20.08.24 [HARPREET KAUR V/S GURMEET [SATISH RAI 8368148214 lcontact@sradvocates.[01.11.2023
lin
ICS (COMM) 13612 21.08.24 IKRISHNA VS THE NEW INDIA[VIPIN 0873377373 vipinchaudhary 17.08.2024
ASSURANCE ICHAUDHERY 28 @gmail.com
ICS (COMM) 13618 22.08.24 [FABKING SOLUTIONS V/SPRABHU 0818485171 prabhudayal.advocatef22.08.2024
IPICTURE IDAYAL (@gmail.com
ICS (COMM) 13620 22.08.24 IPATANJALI PARIVAHAN V/SSHYAM 9999154100 shyamkumar@altindif22.08.2024
IPONTUS KUMAR alegal.com
ICS (COMM) 13622 23.08.24 ISBI V/S YIM KHONG ISUCHITA 18896932838 lagnihotrisuchita@gm [23.08.2024
IDIXIT lail.com
IMISS DJ 648 24.08.24 IMS SHOPPER SERIES VS MSAMIT SINGLA [90811560077 anilsingha@gmail.co [24.08.2024

m
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IPVT. LTD.

ICS (COMM) 13631 29.08.24 ISAMIR INTERPRISE VS MSOMESH 9319321001 kumaromesh476@g [24.08.2024
ICRAFTECM INFRA PROJECT UMAR Imail.com
[EX- COM 223 /24 29.08.24 ISTT GLOBAL DATA CENTER INDIAKAPOOR AND[810335545 ladmi@kapoorandco [16.08.2024
VS PIPETEL COMMUNICATION|ICOMPANY mpany.com
ILTD
ICS (COMM) 13639 31.08.2024 [Translumina therapeutics llp vs miRAKESH 90910169360 lanjaneya.credence@ [14.08.2024
venkata varaprasad chunduri IKUMAR gmail.com
136 [SH. PITAMBER DUTT|East 209 ICS COMM 74 1803/2024 02-08-2024 CHEMSYNTH  SYNERGIES VSSH R. CJo868118015 rctiwariadv@gmail.col01.08.24
[DISIRIGH PUDCH BROAD HEALTHCARE SCIENCES[TTWARI m
(COMMERCIAL COURT)
IPVT. LTD.
209 ICS COMM 74 1817/2024 06-08-2024 ISANYA EXIM PVT. LTD. VS MOHD.SH V. S. DUBEY (9899237692 vvsdubey@gmail.com|05.08.24
IGULFAM
209 ICS COMM 74 1002/2024 16-08-2024 ICRAFTECH INFRA PROJECTS LLP[KARAN PREET|9899604908 karansafron50@gmaifi4.08.24
VS ROOTS DESIGN INDIA PVT/SINGH l.com
ILTD.
209 ICS COMM 74 1005/2024 16-08-2024 PUNJAB NATIONAL BANK VSINITIN GARG (9958986363 info@knowlex.in 14.08.24
IANUJ JAIN
209 ICS COMM 74 1010/2024 16-08-2024 [PUNJAB NATIONAL BANK VSMEENA GUPTA|9654336403 ladvmeenagupta89@gfi4.08.24
IKRISHNA Imail.com
209 ICS COMM 74 1024/2024 17-08-2024 JAI MALIK VS ENKI WATER PVT|GOPAL DASS[p818920778 lgopaldasskathuria196/17.08.24
ILTD. KATHURIA 1 @gmail.com
209 ICS COMM 74 1038/2024 20-08-2024 RUMA BERA VS HERO ELECTRICIKANISHK 9999457850 kanishk.kharbanda20f20.08.24
IVEHICLE PVT. LTD. KHARBANDA (@gmail.com
209 ICS COMM 74 1043/2024 21-08-2024 INAVIN KHANDELWAL VSPRATEEK 0911886609 prateekmehtas@gmaif20.08.24
IDHARAMRAJ CONTRACTS INDIAMMEHTA l.com
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209 ICS COMM 74 1045/2024 21-08-2024 SAURABH JAIN VS HARJEETBIR SINGH 0354512581 ladvocatebirsinghasso [21.08.24
ISINGH CHHATWAL ciates@gmail.com
209 ICS COMM 74 1056/2024 22-08-2024 BANK OF INDIA VS NIRANKARINAVEEN 0873003542 lnaveen_dinkar16@yaf22.08.24
IDEPARTMENTAL STORE KUMAR hoo.co.in
209 ICS COMM 74 1081/2024 27-08-2024 RISHABH ANAND CHAUHAN VSCHETANYA 0654923370 chetanyakapoor15@g [27.08.24
ARBIT SAFETY AN OOR Imail.com
[ENGINEERING SOLUTION (P)
ILTD.
209 ICS COMM 74 1085/2024 27-08-2024 ISERVOSTAR INDIA PVT LTD. VS DAMRESH 0999678571 lamreshsinghadvocate[27.08.24
IS R RICE MILLS PVT. LTD. ISINGH (@gmail.com
209 ICS COMM 74 10903/2024 27-08-2024 IDECENT TEX FAB VS DEEPIKAVISHAL MALIK|9310006323 lakvadvocate@yahoo.if27.08.24
IBANSAL In
209 ICS COMM 74 2021/2024 29-08-2024 IAKSHITIZ BIRMANI VS KRISHNADAMINI 8800913474 ladvdaminiwallaceg3 [29.08.24
ISTORE IWALLACE (@gmail.com
209 ICS COMM 74 2047/2024 31-08-2024 IKARAN KHARBANDA VS UMESH|GANESH 0810771535 Inishantganesh@yaho [31.08.24
IKUMAR THAKUR IKUMAR o.co.in
ISHARMA
209 ICS COMM 74 2058/2024 02-09-2024 ISHIVA  ASPHALTIC PRODUCTSKARAN ARORA 9711615956 ladv.karanarora@gma|31.08.24
IPVT. LTD. VS YASHWANT TYAGI lil.com
137 lgllSS'TlliycBTY ALKA %}TJFDEA,EEast 101 ICS COMM 74 1800/2024 05-08-2024 S S SALES CORPORATION VSISH PARTH|9873549477 01.08.24
(COMMERCIAL COURT) ISHREE SHYAM CHEMICALS ICHADHA
101 ICS COMM 74 1822/2024 08-08-2024 ISHRI MAHAVIR PAPERS TRADINGSH ANI}9810438850 lakpandeyadv@yahoo.[05.08.24
IPVT. LTD. VS ASTHA PACKAGINGKUMAR co.in
IPVT. LTD. PANDEY
101 ICS COMM 74 1834/2024 08-08-2024 Y. P. DEVELOPERS PVT. LTD. VSHEMANT 0891265248 lhemant.legal@gmail. [07.08.24
IMITHN LAL GOEL IGUPTA lcom
101 IOMP COMM73 1852/2024 14-08-2024 SHINKOLITE FINANCE LTD. VSB.B.SHARMA [0891887145 bankebiharisharma@ [08.08.24
ISHONAK SHARMA rediffmail.com
101 ICS COMM 74 1880/2024 13-08-2024 INEWAGE PUMPS VS RAJEEVRAJEEV 0868362369 libraadvy3@gmail.co [12.08.24
ISHARMA KUMAR m
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101 ICS COMM 74 1893/2024 14-08-2024 IPM PUBLISHERS PVT. LTD. VSGAURAV 0810940055 linfo.corporatejurist@ [13.08.24
IRAVI PHOGAT OCHHAR lgmail.com
101 ICS COMM 74 1896/2024 14-08-2024 IPM PUBLISHERS PVT. LTD. VS(GAURAV 9810940055 linfo.corporatejurist@ [13.08.24
ABDUL NAEEM KOCHHAR lgmail.com
101 IOMP COMM73 1899/2024 14-08-2024 ISHREE ANK FINHOLD PVT. LTD.B. B. SHARMA [9891887145 bankebiharisharma@ [13.08.24
VS SH PREM rediffmail.com
101 ICS COMM 74 1007/2024 21-08-2024 [P COM SOLUTIONS PVT. LTDJ[VASU GOYAL [9717893944 goyalvasu1y@gmail.c [14.08.24
IGANPATI REAL ESTATE jom
101 ICS COMM 74 1040/2024 27-08-2024 [PUNJAB NATIONAL BANK VS A S[SAYAK 9818307300 sayak.law@gmail.co [20.08.24
IENTERPRISES THRU DINESHBANDYOPADH m
ISHEWKANTI IYAY
101 ICS COMM 74 1079/2024 27-08-2024 IBANK OF BARODA VS SULTANA [UMESH JOSHI 9910568669 ladvumeshjoshi@gma [27.08.24
lil.com
101 ICS COMM 74 1088/2024 29-08-2024 IPRIME ELECTROTECH VS NITYATEJ PRATAP [8750116605 tejpratap14@gmail.co|27.08.24
IELECTROCONTROLS PVT. LTD. Im
101 ICS COMM 74 1094/2024 27-08-2024 IRICHCREDIT FINANCE PVT. LTD/NEERAJ 9999397965 s.n.legalawfirm@gmal27.08.24
IVS AVYUKT WORK AND SERVICES] lil.com
IPVT. LTD.
101 ICS COMM 74 2018/2024 02-09-2024 IMARCORP ENGINEERING INDIAKULDEEP 9717433959 kuldeep.advis@gmail|29.08.24
IPVT. LTD. VS INDRAPRASTHA| L.com
IBHARAT PROJECTS
101 ICS COMM 74 2023/2024 Hard Copy notSINGH OLYMPICS PVT. LTD. VSIGAURAV 0811407050 tygarlaw@gmail.com [29.08.24
[Received ILORD SHOES TYAGI
101 ICS COMM 74 2025/2024 30-08-2024 SHADAAB CHAMAN VS EKTA[PRIYANSHU [9868579849 priyanshusharmaf315/29.08.24
IDWIVEDI ISHARMA (@gmail.com
101 ICS COMM 74 2050/2024 Hard Copy nofSHIVA ASPHALTIC PRODUCTSPARVEEN 0711615956 ladv.karanarora@gmal31.08.24
Received IPVT. LTD. VS DEBATOSH ROY ISINGHAL fil.com
38 ISH. SANJEEVINORTH ---do-- ICS(COMMo 78/2024 02.08.2024 IPARO MUTHREJA VS RANDHIR| SURESH|9811056243 sureshsharmai12@yah|29.07.2024
[KUMAR [EAST IKUMAR JHA ISHARMA oo.in
IMALHOTRA,
IDISTRICT JUDGH
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EX(COMM) 29/2024 03.08.2024 ISTATE BANK OF INDIA VSADAITA 842077 27332_  |advocatevarun84@g [29.07.2024

ICHANDRA PRAKASH DIXIT UMAR ROUT Imail.com

~--do-- ICS(COMM) I790/2024 09.08.2024 IMOHD IDREES VS DEEPAKHUSHBOO [84207727332_  |advocatevarun84@g [07.08.2024
IMANNIQUINS Imail.com

---do-- ICS(COMM) 80/2024 14.08.2024 ISTATE BANK OF INDIA VS AMITIGOPAL CHAND{9810210832 IN/A 05.08.2024
ICHAUHAN ISHARMA

~--do-- ICS(COMM) 81/2024 14.08.2024 ISTATE BANK OF INDIA VSGOPAL CHANDj9958124433 ladvgopalchangsharm [05.08.2024
IRASHID MALIK ISHARMA a@gmail.com

---do-- [EX(COMM) 30/2024 14.08.2024 [IKAIRA DISTRICT COOPERATIVEVISHAL 911092666 lpushpkunj.anil@gma [12.08.2024
IMILK PRODUCERS UNION LTDJ/NAGPAL lil.coM
VS

---do-- IMISC DJ 1030/2024 17.08.2024 AMUL BRUSH ENTERPRISE ANDMANISH 0891020901 ladvmanishkumar@g [15.08.2024
IKORI BRUSH INDUSTRIS VS M/SKUMAR Imail.com
IBALAJI FREIGHT CARRIER ANDIANGURASH
JANR.

---do-- ICS(COMM) 82/2024 20.08.2024 lYuwa Evam Samayj VikasPANKAJ SINGH[9810684729 satendra.baliyan@ya [16.08.2024
[SamitiThrough Its President] hoo.in
JAshishGoyalVsVishad Edutech Pvt
[LtdThrough Its Director VishalJindal

---do-- IC.S. (COMM) 83/2024 21-08-2024 IRAMANDEEP SINGHVsHARMEETNarenderBhand 9313362890 Inbhandari2oo9@gm [09.08.2024
ISINGH lari lail.com

~--do-- IC.S. (COMM) 84/2024 22-08-2024 INirmal = Motion PicturesVsM/sALOK BHATT (9818489589 Office@rajindersingh [09.08.2024
Gamut  Analytics  PrivateLimited| .co.in
&4others

---do-- IC.S. (COMM) 85/2024 22-08-2024 IMOGLI LABS INDIA PVT LTDVsD[Tarun Verma [9871495838 estarunverma@gmail [09.08.2024
ILITE TRADERS .com

~--do-- IC.S. (COMM 86/2024 23-08-2024 [Saket SachdevaVsExim Contracts PVifDEVANSHAGA 19999856476 [devansh.lawyer@gmal21.08.2024
Lt RWAL fil.com

---do-- [Execution(Comm. 131/2024 23-08-2024 ISH RAJUVsSH SANDEEP PATIDAR |Abhishek 8285103528 contact@randglawch [21.08.2024

[Kaushik lambers.ocm

---do-- [Execution(Comm.) 32/2024 28-08-2024 INeeraj AggarwalVsSHASHI[Vikrant Mitta 9811898399 imanish@klfindia.co [24.08.2024

IBHUSHAN PANDEY Im
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---do-- IC.S. (COMM) 87/2024 30-08-2024 BERRYSUN AGRO SCIENCEPVTRavi 0580026962 IN/A 27.08.2024
ILTDVSCERRYSUN AGROJSharma
ISCIENCEPVT LTD
39 ISH. BRIJESHShahdara (301, New Court{CS (COMMERCIAL) ICS (COMM)/416/2024 02-08-2024 [Reyansh International PrivateDeepak  Singhlg654290606 ladvdeepaksinghoffici [31-07-2024
[KUMAR GARG, Building [Limited Through Its Director Rajeev{Thakur(P), al@gmail.com
IDISTRICT JUDGE, Pain Vs Sohan Puri Proprietor Of
ICOMMERCIAL [Satyam Cable Industries
ICOURT-01
301, New CourtiCS (COMMERCIAL) ICS (COMM)/415/2024 02-08-2024 [Reyansh International PrivateDeepak  Singhlg654290606 ladvdeepaksinghoffici [31-07-2024
Building [Limited Through Its Director Rajeev[Thakur(P), lal@gmail.com
Pain Vs Rakesh Rajput Propreitor Of|
Up Enterprises
301, New CourtiCS (COMMERCIAL) [Execution (Comm)/152/2024 [03-08-2024 INGB DIAGNOSTICS PVT LTD[Raj Kumarp811010286 rathore_rajkumar@y |02-08-2024
Building [THROUGH DIRECTOR RAKESH[Rathore(P), ahoo.co.in
IMAURYA Vs SANDOR LIFE|
ISCIENCES PVT LTD
301, New CourtiCS (COMMERCIAL ) ICS (COMM)/423/2024 05-08-2024 IROHTASH KUMAR AND ORS VsSagar 0810679415 Ashutos.adv@gmail.c{o2-08-2024
Building IM/S K3S SECURITY AND ALLIEDMishra(P), lom
ISERVICES PRIVATE LIMITED
301, New CourtiCS (COMMERCIAL) ICS (COMM)/424/2024 06-08-2024 IPARITOSH JAIN Vs HOUSE OFBABITA(P), 7017895042 babbabita@gmail.co [02-08-2024
Building IDIAGNOSTIC HEALTH CARE PVT] m
ILTD
301, New CourtiCS/COMMERCIAL [Execution (Comm)/154/2024 [05-08-2024 ISHANKER DENIM Vs M/S SHREEKAPIL 0811330059 kapiljksinghal @gmail{o3-08-2024
Building AT GURUDEV TEXTILESINGHAL(P), .com
IAGENCIES




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS Respondent
Name

Advocate

Advocate
Number

MobileAdvocate email id

Date of e-filing

301, New CourtiCS (COMMERCIAL) [Execution (Comm)/157/2024 [08-08-2024 [Ravikant Joshi Security Agency thrulSatya 9990317772 lawoffice@stellarjuris|o6-08-2024
Building fits proprietor Vs Government offSaharawat(P), lt.com

INCT
301, New CourtiCS (COMMERCIAL) ICS (COMM)/428/2024 09-08-2024 IM K TECH AND ALLIED SERVICESSachin 9555553050 ladvsachinvermao9@ [07-08-2024
Building Vs RAYBAN FEEDS ANDVerma(P), lgmail.com

[HATCHERIES PVT LTD AND ANR
301, New CourtiCS (COMMERCIAL ) [Execution (Comm)/161/2024 [09-08-2024 IMOHIT WADHAWAN Vs GOPALVikram 0811107664 Vbaweja21@gmail.co [07-08-2024
Building [KRISHAN SHARMA Baweja(P), Im
301, New CourtiCS (COMMERCIAL) ICS (COMM)/429/2024 09-08-2024 INitin Kumar Dahlan Vs Abhinav JainjSushant 0888065692 sushantmukund@gm [08-08-2024
Building [Proprietor of Shri Nandi TradingMukund(P), lail.com

Agency SNT Agency
301, New CourtiCS (COMMERCIAL) [Execution (Comm)/162/2024[12-08-2024 [Raghav Engineers Vs Delhi StateSiddharth 9953903010 siddharthmullick19@ |07-08-2024
Building ICancer Institute IMullick(P), lgmail.com
301, New CourtCS (COMMERCIAL) [Execution (Comm)/164/2024[16-08-2024 UYOTI Vs Sushil Kumar Pushpender(P), 0350012340 bhandari.manajk@g [13-08-2024
Building Imail.com
301, New CourtiCS (COMMERCIAL) IMISC DJ/583/2024 17-08-2024 [Harish Mittal Vs Kishan Gopal Rathi [Adeel 0810643601 Adeelahmed @gmail.cl45520
Building IJAhmed(P), lom
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301, New CourtiCS (COMMERCIAL) ICS (COMM)/442/2024 17-08-2024 PRV  ALLOYS LLP Vs MetomaticKshitij 065058592 office@salutarylawpa [16-08-2024
Building [Industries Private Limited [Paliwal(P), rtners.com
301, New CourtiCS (COMMERCIAL) [Execution (Comm)/166/2024[20-08-2024 ALL. WAYS LOGISTICS INDIA PVTAkshay 0811479499 bgalaffair.133@gmail.[16-08-2024
Building ILTD Vs M/s Quality Non WovenKumar(P), lcom

[Fabric
301, New CourtiCS (COMMERCIAL) [Execution (Comm)/172/2024 [23-08-2024 [Rakesh Jeans Vs RK Apparels |Aditya Jain(P), [8383953944 jain.adityaraj@yahoo.18-08-2024
Building com
301, New CourtiCS (COMMERCIAL) [Execution (Comm)/173/2024 [23-08-2024 IVISHU BANSAL SOLE PROP OFKrishan 0891146554 Imondbabaradv@gma [21-08-2024
Building IBANSAL TRADING COMPANY VsGandhi(P), fil.com

[Rahul Aggarwal Sole Prop Gaurav|

Jeans
301, New CourtiCS (COMMERCIAL) ICS (COMM)/448/2024 24-08-2024 [Suresh Kumar Sharma Vs Akshit[Vikas Bhatia(P), 90811379676 vkshbht6 @gmail.comf23-08-2024
Building Pain
301, New CourtCS (COMMERCIAL) [Execution (Comm)/175/2024 [24-08-2024 IMANISH KUMAR GUPTA Vs M/SMANOJ 0958385162 lakankshijainoos@gmf23-08-2024
Building IPREM ENGINEERING WORKS [KUMAR(P), lail.com
301, New CourtiCS (COMMERCIAL) [Execution (Comm)/177/2024 [27-08-2024 ARPIT KEYAL PROPRIETOR OKANKIT 8860353372 ladvocateankit199o@ [24-08-2024
Building IM/S ASIAN FABRICS Vs SUMITIGUPTA(P), lgmail.com

JARORA PROPERITOR OF M/S

ISHRI MOTI RAM AND SONS
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Vs DHARAM VEER
ICHAUHAN

SINGH]

301, New CourtiCS (COMMERCIAL) ICS (COMM)/452/2024 20-08-2024 IPANKAJ SACHDEVA Vs DEEPAKSidhant 0650677902 ladv.sidhantdhingra@ | 27-08-2024
Building IGOYAL (HUF) [Dhingra(P), lgmail.com
301, New CourtiCS (COMMERCIAL) ICS (COMM)/456/2024 31-08-2024 IM/S AYUSHI DENIM LLP Vs M/SIADV RASHIKAj9958871701 rashikaved128 @gmai [30-08-2024
Building IKARAN GARMENTS IVED(P), l.com
4o IMS. KIRAN BANSAL,/Shahdara [ROOM NO 208 |COMMERCIAL ICS (COMM)/422/2024 05-08-2024 IMatrix Interiors and ConsultantsiAarzu 9999832429 laarzerkhattar@gmail.[05-08-2024
IDISTRICT through its Proprietor Parul Jain VsKhattar(P), lcom
(COMMERCIAL [ITIAN Chacha i30 Private Limited
ICOURT)
ROOM NO 208 [COMMERCIAL ICS (COMM)/425/2024 07-08-2024 IManish Goyal Vs Dipco Enterprises [shivam deep/o818572958 kgo818572958 @gmailo7-08-2024
singh(P), l.com
ROOM NO 208 [COMMERCIAL ICS (COMM)/433/2024 13-08-2024 IMukesh Agarwal Vs Susheel KumarShreshth 0871206484 shreshth@lawkins.in [13-08-2024
Gupta Pain(P),
ROOM NO 208 [COMMERCIAL ICS (COMM)/432/2024 13-08-2024 Spark Peripheral Vs TANISHKASANJAY 8447799859 lpranavkhanna18981 [13-08-2024
IHEALTHCARE UJAIN(P), (@gmail.com
ROOM NO 208 [COMMERCIAL ICS (COMM)/431/2024 13-08-2024 ISh Ramesh Chand Sharma Vs Sh [Subhash 0811028518 suniladv2o @gmail.co[13-08-2024
[Raj Kishore Sah and Anr IChandra Im
[Lochakia(P),
ROOM NO 208 [COMMERCIAL ICS (COMM)/446/2024 20-08-2024 ICanara Bank Vs Jai Mata Di GoodsKRISHAN 9990577700 krishankumar@gmailf20-08-2024
ICarrier KUMAR(P), .com
ROOM NO 208 ICOMMERCIAL ICS (COMM)/445/2024 20-08-2024 [Shashi Gulati Vs Shalini Gola [Satish 9899653006 esatish1976 @gmail.c [20-08-2024
IChoudhary(P), lom
ROOM NO 208 [COMMERCIAL ICS (COMM)/444/2024 20-08-2024 IMonika Gulati Vs Shalini Gola [Satish 0899653006 csatish1976 @gmail.c [20-08-2024
IChoudhary(P), lom
ROOM NO 208 ICOMMERCIAL ICS (COMM)/447/2024 23-08-2024 IM/S KAPUR GRAPHICS PVT LTD|KAPIL DUA(P), 0811590282 kapil.dua74@gmail.c [23-08-2024

jom
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ROOM NO 208 [COMMERCIAL ICS (COMM)/449/2024 27-08-2024 Anil Kumar Senior Citizen VslInderjeet 0818357878 inder.lawyer@gmail.cl27-08-2024
IMAYASHEEL RETAIL INDIA LTD [Singh(P), lom
ROOM NO 208 ICOMMERCIAL ICS (COMM)/455/2024 30-08-2024 Anita Kapoor Vs O K Steel Products [MORDHWAJ 8800171837 krvijayg7@gmail.com|30-08-2024
ITTWARI(P),
ROOM NO 208 [COMMERCIAL ICS (COMM)/454/2024 30-08-2024 ogesh Vs ajit kumar IGaurav 0811695953 vashistgaurav.07@g [30-08-2024
lsharma(P), Imail.com
ROOM NO 208 ICOMMERCIAL ICS (COMM)/453/2024 30-08-2024 vimlesh Vs ajit kumar IGaurav 0811695953 vashistgaurav.o7@g [30-08-2024
lsharma(P), Imail.com
ROOM NO 208 [COMMERCIAL ICS (COMM)/457/2024 31-08-2024 SHIV. KUMAR  GANDHI Vji\élanish 0968466963 pormanishkumar@g [31-08-2024
IMAYASHEEL RETAIL INDIAKumar(P), Imail.com
ILIMITED
ROOM NO 208 [COMMERCIAL [Execution (Comm)/163/2024[14-08-2024 [Pradeep Kumar Sehgal Vs MayasheelINISHANT 0999966646 Inishanshokeen@resoll14-08-2024
[Retails India Ltd ISHOKEEN(P), lutelegal.com
ROOM NO 208 [COMMERCIAL [Execution (Comm)/170/2024 [22-08-2024 IMS Eagle Maritime Inc Vs MSNIPUN 9716718806 nipungarud@gmail.c [22-08-2024
Innovative Textiles Ltd IKUMAR(P), lom
ROOM NO 208 [COMMERCIAL [Execution (Comm)/180/2024[28-08-2024 [Easy Trip Planners Limited Vs Amit)Anuj Jain(P), 9810599376 envassoiates@hotmai[28-08-2024
[Nayyar l.com
ROOM NO 208 [COMMERCIAL IOMP (I) (COMM)/8/2024 [09-08-2024 IGomedii Vs Ayushi Sharma Akshay 0354558323 lakshey_bhandari@ouj09-08-2024
[Bhandari(P), tlook.com
[ROOM NO 208 ICOMMERCIAL IMISC DJ/558/2024 01-08-2024 JARUNA GUPTA SOLEJCOUNSEL(P), 0013160148 lamiteshgaurav@gmailo1-08-2024
IPROPRIETOR M/S AKG| l.com
[ENTERPRISES Vs M/S SHIV PRIYA|
ICABLES PVT LTD
41 ISH. SURENDER SJ/Shahdara (303, New CourtCOMMERCIAL ICS (COMM)/414/2024 01-08-2024 [Tarun Kumar Goyal Vs SB SalesDhruv Goyal(P),9717060696 IN/A 31-07-2024
[RATHI Building ICorporation
303, New CouriCOMMERCIAL ICS (COMM)/413/2024 02-08-2024 [Lakha Ram Sharma Proprietor OfMAHESH 0811081980 Imail@wrbindia.com [31-07-2024
Building [Kundan Cable (india) Vs RajeshwarfKUMAR
lcable IMIGLANI(P),
303, New CouriCOMMERCIAL ICS (COMM)/421/2024 05-08-2024 IPUNJAB NATIONAL BANK VsSanjay 0810673660 ladvkksingh@gmail.c |01-08-2024
Building [HIMANSHU GOYAL [Kumar(P), m
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303, New CourtiCOMMERCIAL ICS (COMM)/435/2024 14-08-2024 IM/S CAPITAL PLASTIC HOUS 05-08-2024
Building THROUGH ITS AR Vs M/SKUMAR
[HINDUSTAN INDUSTRIES|SINGH(P),
THROUGH ITS PROPRIETOR
303, New CourtiCOMMERCIAL ICS (COMM)/440/2024 16-08-2024 THE MAHARISHI PARSHU RAMJPraveen Kumarj9210040583 [Not legible 07-08-2024
Building ICOOP (U) T AND C SOCIETY LTDSharma(P),
Vs KISHORE KUMAR
303, New CouriCOMMERCIAL ICS (COMM)/441/2024 16-08-2024 ISANJAY KUMAR TULSIYAN VsTarun 9773839479 lexlegaloo1@gmail.cojo9-08-2024
Building ICARGO MOTORS kumar(P), Im
303, New CourttCOMMERCIAL ICS (COMM)/450/2024 29-08-2024 IM/S SK ENGINEERING WORKS VSSOBAN SINGH|Not legible INot found 16-08-2024
Building IM/S NIPUN APPLIANCES RAWAT(P),
k2 Sh. Pawan KumarShahdara [C.No. 304 ICOMMERCIAL 29-07-2024 CS ISUKHDEEP SINGH VS PERFECTRADHEY LAL}9891206567 ladvocate 01-08-2024
[Matto DJ (COMM-04)| (COMM)/411/202 VALUE MEGA MART INDIA PVT[SHARMA radheylalsharma@gm|
k ILTD. lail.com
C. No. 304 ICOMMERCIAL 23-07-2024 CS IKANIKA AGGARWAL VS LALITISACHIN 0811445512 + 02-08-2024
(COMM)/417/202 [KUMAR GARG ISINGHAL
21
C. No. 304 ICOMMERCIAL 01-08-2024 CS BANSAL ENTERPRISES VS ALZANATUL SAHI 9873355153 latulsahi@live.com  |03-08-2024
(COMM)/418/202 PHARMACEUTICALS PVT. LTD.
k
C. No. 304 ICOMMERCIAL l01-08-2024 CS IM/S WALTRON METALMOHAR SINGH[9213392006 ladvmoharsingh.k10@[03-08-2024
(COMM)/419/202 INDUSTRIES PVT. LTD. VS M/S| lgmail.com
k IMETAL PRODUCTS
C. No. 304 ICOMMERCIAL 31-07-2024 CS [UNION BANK OF INDIA VSARUN KUMARQ312400295 arunkumarshuklay@ |03-08-2024
(COMM)/420/202MADHU ISHUKLA lgmail.com
k
C. No. 304 ICOMMERCIAL 1-08-2024 CS ISAM INDIA BUILTWELL PVT. LTD{ARJUN D 9871298532 ladv.arjundsingh@gm [07-08-2024
(COMM)/426/202VS HERMAN EXPORTS ANDSSINGH lail.com
n IMPORTS
C. No. 304 ICOMMERCIAL l03-08-2024 CS JASHA RANI VS SUKHDEEP SINGH {J.K. CHAWLA [9810521722 - 07-08-2024
(COMM)/427/202
21
C. No. 304 ICOMMERCIAL 5-08-2024 CS INDIAN BANK VS RITU JIAN PASDEV SINGH([9873793171 jaslawyer@rediffmail [12-08-2024
(COMM)/430/202] lcom
K
C. No. 304 ICOMMERCIAL 13-08-2024 CS ACN INDUSTRIES PVT. LTD. VSSADIQ ALI 9871530480 sadigchaudhary1982 [13-08-2024
(COMM)/434/202[HERMAN EXPORTS AND| (@gmail.com
n IMPORTS
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C. No. 304 ICOMMERCIAL 09-08-2024 CS IGANPATI TRADERS VS MUNISH]| 0810248506 14-08-2024
(COMM)/436/202|ANAND UMAR
23 ISINGLA

C. No. 304 ICOMMERCIAL 13-08-2024 CS IPARVEEN KUMAR VS LAXMIASHOK 0811106159 lashokmahajan79@g [14-08-2024
(COMM)/437/202|[TRADERS & ANR. IMAHAJAN Imail.com
k

C. No. 304 ICOMMERCIAL 13-08-2024 CS SURESH LATA VS LAXMIASHOK 0811106159 lashokmahajan79@g [14-08-2024
(COMM)/438/202[TRADERS IMAHAJAN mail.com
u

C. No. 304 ICOMMERCIAL 13-08-2024 CS ISARTHAK ASSOCIATES VSDEEPAK 0810662291 [deepakbhardwaj_adv[i4-08-2024
(COMM)/439/202MUNICIPAL CORPORATION OHKFBHARDWAJ (@yahoo.co.in
n DELHI

C. No. 304 ICOMMERCIAL >7-08-2024 CS ISHAMA MOHD. VS KHETADAN [SONU KUMAR]9810771783 lhashshaguffta@gmail[28-08-2024
(COMM)/451/202 ISURYAWANSH .com
k L

C. No. 304 ICOMMERCIAL 28-08-2024 CS ISONU JAIN VS AMIT JAIN IPIYUSH 8700925528 piyushkatyalg8@gmal30-08-2024
(COMM)/458/202 KATYAL fil.com
k

C. No. 304 ICOMMERCIAL 27-08-2024 CS ICANARA BANK VS SUYASHREKHA 0810168405 rekharustagi@gmail.c{30-08-2024
(COMM)/459/202|SERVICES IRUSTAGI jom
k

C. No. 304 ICOMMERCIAL l03-08-2024 [Execution TIRUPATI DENIM VS SHREE JAIKAPIL 0811330059 kl8al2@gmail.com [05-08-2024
(Comm.)/155/202 IGURUDEV TEXTILE AGENCIES ISINGHAL
k

C. No. 304 ICOMMERCIAL 17-08-2024 [Execution IPARVESH GUPTA VS G MPASPREETSING[;011896266 o 21-08-2024
(Comm.)/167/202 [ENTERPRISES IH JUNEJA
k

C. No. 304 ICOMMERCIAL 16-08-2024 [Execution U S SALES AGENCY VSA 0899327537 lavinashtyagil@yahoo.[21-08-2024
(Comm.)/168/202 [TECHNOKING DISTRIBUTORS IVINASHKUMA lcom
n R TYAGI

C. No. 304 ICOMMERCIAL 18-08-2024 [Execution SHUBHAM JAIN VS RAJENDRAADITYA JAIN [383953944,63988 22-08-2024
(Comm.)/171/202 [KUMAR MALU 92829 Pain.adityaraj@yahoo
k .com

C. No. 304 ICOMMERCIAL 13-08-2024 [Execution INITISH JAIN VS NAYAB RAZA IRAM PRAKASH[9958430361 linfodfrpslegalsolutionf24-08-2024
(Comm.)/176/202 ISONT .com
K

C. No. 304 ICOMMERCIAL 23-08-2024 [Execution PYOTI VS SEEMA DEVI [PUSHPENDRA 7011044935 ladvocatepushpender1/28-08-2024
(Comm.)/184/202 I3@gmail Com

7
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ISINGH MOKAWAT

IMITTAL

Imail.com

C. No. 304 ICOMMERCIAL 12-08-2024 IMISC IMEWA LAL VS BANK OF BARODA [SANJEEV 9891490070 sanjeevadvocate6@g [14-08-2024
IDJ/581/2024 UMAR Imail.com
C. No. 304 ICOMMERCIAL 17-08-2024 IMISC ISHIV SHAKTI ENTERPRISES VSANIL GOEL 9999904433 linternationallegalnet [23-08-2024
IDJ/610/2024 IRAJESH work@gmail.com
C. No. 304 ICOMMERCIAL 7-07-2024 OMP(I) ISH. DEEPAK VS HDB FINANCIALINEERAJ 0650747599 Ipoojakuhi121298@g [01-08-2024
(COMM)/7/2024 [SERVICES LTD. [KUMAR mail.com
IDWIVEDI
43 MS. PREETINorth-West [406 ICivil ICS(Comm.)/477/24 01.08.2024 IMG UDYOG PVT LTD VS RAJINAANKIT 18802310640 01.08.24
IAGARWAL GUPTA, IKHATOON PROP. M/S SONIAPRASHAR
IDISTRICT JUDGE, [TRADING COMPANY
(COMMERCIAL
ICOURT) ICS(Comm.)/482/24 03.08.2024 INANDROOP VS M/S HITACHISURENDER [9711771000 03.08.24
IPAYMENT SERVICE PVT LTD IYADAV
ICS(Comm.)/480/24 02.08.24 IM/S ENSURE INNOVATIONS LTDBALKRISHNA [0354178627 sharma2629@gmail.cf02.08.24
VS M/S GORISMO INFRA PVT LTD VERMA jom
ICS(Comm.)/483/24 03.08.2024 ICANRA BANK VS NARULAVARUN 9953062629 vm@vkmlegal.com [03.08.24
IENTERPRISES IMITTAL
IOMP(I)(COMM)218/24 05.08.24 IM/S V N CREDITS LTD VSDEEPAK 9999998008 IDeepakYadavAdvocat(o5.08.24
IPARVEEN IYADAV le@gmail.com
IOMP(I)(COMM)26/24 06.08.24 [HALDIRAM  BHUJIAWALA  VSSweety Sood 0810182768 01.07.24
IBHAWANI DISTRIBUTAORS
ICS(Comm.)485/24 06.08.24 RELAXO FOOTWEAR LTD. VSMUKESH 0818149569 IADVMKJHA@GMALI [06.08.24
ISHRI RAM TRADERS THR. PROPJKUMAR JHA IL.COM
IREEMA VARSHNEY
Misc.Dj/845/2024 06.08.24 IDNS ELECTRONICS P LTD VSHEMANT 0999737322 06.08.24
IGAURAV MADAN ISHARMA
ICS(Comm.)/490/24 08.08.24 IMOHIT KANSAL VS ABHINAV[PRATEEK 0910292928 AdvmittalPrateek@g [08.08.24
IPANDEY IMITTAL Imail.com
ICS(Comm.)/489/24 08.08.24 [HEMANT SHARMA VS NAGENDRA[PRATEEK 0910292928 AdvmittalPrateek@g [08.08.24
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ICS(Comm.)/488/24 08.08.24 IM/S SINGLA TECHNO PLAST LIPABHISHEK 0899547705 varundhingra@ymail.[08.08.24
VS EMSUN POWER INNOVATIONIAGGRAWAL lcom
IP LTD

ICS(Comm.)/487/24 08.08.24 IM/S SINGLA TECHNO PLAST LIPABHISHEK 0899547705 varundhingra@ymail [08.08.24
VS NADEEM IAGGRAWAL lcom

IOMP(COMM)189/24 08.08.24 SANJEEV NAGPAL VS MANJUPRADEEP 8527860808 Advocatepradeep786 [08.08.24
ISOOD (@gmail.com

IOMP (I)(COMM)229/24 08.08.24 TOYOTA FINANCIAL VS IDINESH JAIN [8376049807 ladvocateashok@gmaif08.08.24
IAMARJEET SINGH l.com

IOMP(COMM)232/24 08.08.24 ITOYOTA FINANCIAL VS ANJUM S [DINESH JAIN [8376049807 ladvocateashok@gmaif09.08.24

l.com

IOMP(COMM)231/24 09.08.24 IM/S TARU AGENCIES &DIWAKAR 0911400404 lamulya@emphasisla [09.08.24
INVESTMENT VS NEMCHANDRA [SINGH .com

ICS(Comm.)/491/24 09.08.24 IM/S MILLANNIUM CONCRETE VSVIVEK 9999489095 IADVVIVEK@GMAIL.|09.08.24
IM/S HANS INFRA PROJECTS & ICOM
ANR

IOMP (I)(COMM)233/24 13.08.24 TOYOTA FINANCIAL VS GANESH|DINESH JAIN (8376049807 ladvocateashok@gmaift3.08.24
ISINGH l.com

omp (I)(COMM)234/24 13.08.24 toYOTA FINANCIAL VS UMESH|DINESH JAIN (8376049807 ladvocateashok@gmail13.08.24
ISHARMA l.com

ICS(Comm.)/497/24 16.08.24 IGAURAV AGGARWAL VS M/SKAPIL 0811330059 k18a12@gmail.com [13.08.24
JANKIT TRADER PVT LTD ISINGHAL

les(Comm.)/500/24 17.08.24 IPUNJAB NATIONAL BANK VSKM SARITA 9931102090 ladvk.m.savita@gmail [17.08.24
IVIJAY KUMAR BHARDWAJ L.com

ICS(Comm.)/501/24 17.08.24 INEERAJ PAPER MARKETING VSZALM KHAN 0810536758 ladvvaishalishantanu [17.08.24
SAILVEE ENTERPRISES THR| (@gmail.com
IPROP. SH. GANESH MODI

IOMP (I)(COMM)241/24 17.08.24 TOYOTA FINANCIAL VS IDINESH JAIN (8376049807 ladvocateashok@gmail17.08.24
ISURINDER KUMAR l.com
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IOMP (I)(COMM)242/24 17.08.24 BMW INDIA FINANCIAL VS JDINESHJAIN [8376049807 ladvocateashok@gmail17.08.24
IPARSHAD & COMPANY l.com

Misc.Dj/897/2024 21.08.24 PUNJAB NATIONAL BANK VSMOHAMMAD. [9999802592 aliquaiser110@gmail. [21.08.24
IHARPREET KAUR IDANISH lcom

ICS(Comm.)/506/24 21.08.24 IPRAVEEN MITTAL VS MEENUAVNISH 0771441764 laktrivedilawoffice@g [21.08.24
ININDWAT [KUMAR Imail.com

[TRIVEDI

IOMP (I)(COMM)244/24 21.08.24 TOYOTA FINANCIAL VS IDINESH JAIN [8376049807 ladvocateashok@gmaif21.08.24
IMAHENDU CHANDRA l.com
ISRIVASTAVA

JIOMP (I1)(COMM)245/24 21.08.24 TOYOTA FINANCIAL VS VINAYDINESH JAIN [8376049807 ladvocateashok@gmaif21.08.24
IKUMAR JASWAL l.com

IOMP (I)(COMM)246/24 21.08.24 [TOYOTA FINANCIAL VS DEEPAKDINESH JAIN [8376049807 ladvocateashok@gmaif21.08.24
IDHAYAL l.com

IOMP (I1)(COMM)247/24 21.08.24 TOYOTA FINANCIAL VS STUTIDINESH JAIN [8376049807 ladvocateashok@gmaif21.08.24
IPANDEY l.com

IOMP (COMM)29/24 22.08.24 [UNION OF INDIA VS GARGSAKSHAM 9999498856 radhasing,dhauni@g [22.08.24
BUILDERS IMITTAL Imail.com

IOMP (I)(COMM)250/24 22.08.24 [TOYOTA FINANCIAL VS MANOJDINESH JAIN (8376049807 ladvocateashok@gmail22.08.24
ISINGH l.com

IOMP(I)(COMM)249/24 22.08.24 TOYOTA FINANCIAL VS MANISH|DINESH JAIN (8376049807 ladvocateashok@gmaif22.08.24
IKUMAR KASNA l.com

ICS(Comm.)/508/24 22.08.24 IM VIKAS TECHNOLOGIES P LTDAKSHAY 0811030258 ssmittal.associate@g [22.08.24
VS H A GROUP INFRATECH P LTD [MITTAL Imail.com

IOMP(I) (COMM)251/24 22.08.24 [TOYOTA FINANCIAL VS MANDEEPDINESH JAIN [8376049807 ladvocateashok@gmaif22.08.24
IKAUR l.com

ICS(Comm.)/509/24 23.08.24 IMAYA HOSIERY VS GRAVITILAKSHYA 0891862191 lakshyamanglaadv.g [23.08.24
ICLOTHING IMANGLA Imail.com
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[Enterprises

ICS(Comm.)/510/24 23.08.24 IBINDAL COIR PRIVATE LIMITED|ITAKSH SURI [8588008180 rajendratripathi@gm [23.08.24
Vs ANKIT CHATURVEDI lail.com

ICS(Comm.)/511/24 23.08.24 IM/S SWIFT SECURITAS PVT LTDSUMAN 0540649131 IADVOCATESUMAN [23.08.24
Vs M/A MAA SHEETLA VENTURESKUMAR SINGH (@GMAIL.COM
ILTD AND ORS

ICS(Comm.)/515/24 28.08.24 IM/S OMSONS MARKETING PVT|SACHIN MALIKj9811962836 28.08.24
ILTD Vs M/S SHALINI ECURITIES]
IPVT LTD

ICS(Comm.)/514/24 28.08.24 IGAURAV AGGARWAL VS REETA [PRATEEK 28.08.24

UVINDAL
ICS(Comm.)/517/24 29.08.24 State Bank of India Vs JULA PATRA [sunil sehrawat (9999330725 IDelhILAYERS76 @G [29.08.24
IMAIL.COM

ICS(Comm.)/522/24 30.08.24 ICANARA BANK Vs RAMESHANSHUMAN 9990042946 ISRI.ANSHU83@GM (30.08.24
IGUPTA PROP OF M/S SWADESHISRIVASTAVA AIL. COM
IFIBRE GLASS

IOMP(I)(COMM)270/24 30.08.24 Vivek Sapra Vs VIHAAN EXIMSPDhruv Tamta 9899989917 tamtaadvocate. @outl |30.08.24
ICOMPANY PLTD look.com

ICS(Comm.)/527/24 31.08.24 IM/s Vishal Pipes Limited Vs Rajesh|Vikram Kumar 9990979042 ladvocatevikram433@|31.8.24
[Kumar Chintamani Prop of Urjal gmail.com
[Electricals and Construction

ICS(Comm.)/528/24 31.08.24 [HARINDER PAL SINGH Vs TULSIVAISHALI 9971484368 31.8.24
IRAM IGOYAL

ICS(Comm.)/529/24 31.08.24 ICANARA BANK Vs NAVEEN[Sanjeev Chopra 9711142200 chopra679@gmail.co [31.8.24
IKUMAR PROP K L COMPUTERS m

ICS(Comm.)/530/24 31.08.24 ISTANDARD CHARTERED BANK VsADDTYA 0044888880 31.8.24
Anuj Sharma KAPOOR

ICS(Comm.)/531/24 31.08.24 Sunil Niranjan Shah Vs Himanshu| ANIL KUMAR/9810134793 JALLIPCARE.@GMAI |31.8.24
IGupta ISAHU IL.COM

44 ISH.VINOD YADAV [North-West (316 ICivil ICS(Comm.)/478/24 01.08.24 IMadhav Industries Vs. BharatiVeneet Chadha [N.A IN.A 27.07.24
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ICS(Comm.)/479/24

01.08.24

JUCO Bank Vs. Venus Medicare

IVeneet Chadha

IN.A

IN.A

30.07.24

Agrawal

ICS(Comm.)/481/23 02.08.24 IM. K Industries Vs. M/s Shiv[Praveen Kr. 8448057235 pkyllb@gmail.com [30.07.24
Cylinders
ICS(Comm.)/484/24 07.08.24 [Puma Se Vs. Ashok Kumar IGautam Bhasin (9999306881 eludcation.legal @outl{o5.08.24
look.com
ICS(Comm.)/486/24 07.08.24 [Puma Se Vs. Ashok Kumar IGautam Bhasin [9999306881 eludcation.legal@outlfo5.08.24
look.com
ICS(Comm.)/492/24 12.08.24 IM/s Millennium Concrete Vs. M/sVivek Bhati 999948905 ADVVIVEK.2014@G [|07.08.24
IS.A Buildwell IMAIL.COM
ICS(Comm.)/493/24 13.08.24 [Supreme Shavers India (P) Ltd. Vs|Vivek Sareen  [8826872049 lexworks@gmail.com [30.07.24
[Sonia Plastics (P) Ltd.
ICS(Comm.)/494/24 14.08.24 [[CICI Bank Ltd. Vs. Ishu Jain Anuj Chauhan [011-43565357 INFO@AUALEGAL.CJ]28.05.24
oM
ICS(Comm.)/495/24 14.08.24 [CICI Bank Ltd. Vs. Kanchan Jaiswal|Anuj Chauhan [011-43565357 INFO@AUALEGAL.C|04.07.24
oM
ICS(Comm.)/496/24 14.08.24 [CICI Bank Ltd. Vs. 555 Saree House |Anuj Chauhan [011-43565357 INFO@AUALEGAL.C|04.07.24
oM
ICS(Comm.)/499/24 17.08.24 [Expert Engineering & Services Vs[Neeraj Kr. 0599222549 ladv.neerajkr@gmail.c{o3.08.24
IM/s Harp Construction om
ICS(Comm.)/502/24 17.08.24 [Hinduja Housing Finance Ltd. Vs[Vishal Khattar [8826252709 Ipatinelawoffices@gm [16.08.24
[Sanjeev Kr. Aggarwal lail.com
ICS(Comm.)/503/24 20.08.24 Vipul Overseas (P) Ltd. Vs. M/s[Kushagra Bansall9999448797 kushagrabansal@aka [25.07.24
IR.D.H.S ssociatesorg.in
ICS(Comm.)/504/24 20.08.24 IMeenu Agrawal Vs. Sanjay Kr.fAnil Kr.Sahu [90810134793 lallipcare@gmail.com [16.08.24
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ICS(Comm.)/505/24 20.08.24 IM G Polyplast Industries Ltd. VsJAnkit Gupta 0953030485 lankit.gupta@gravitaslfi2.08.24
[Lila Ram Khimaramji Dewasi legal.co.in
ICS(Comm.)/507/24 22.08.24 IM/s Gautam Wines Vs. Path 2 Wayllrshad Ahmad (9811962836 ladv.irshadahmad@g [12.08.24
[H.R Solutions (P) Ltd. Imail.com
ICS(Comm.)/512/24 23.08.24 Balbir Singh Vs. Ashok Kr. IP.P Ahuja 0811297244 rspremaulahuja@gm [20.08.24
lail.com
ICS(Comm.)/513/24 24.08.24 [Sanjeev Jain Vs. Teleone Consumer [Naveen Raheja (9810129691 naveen@dlrpartners. [06.08.24
com
ICS(Comm.)/516/24 28.08.24 ICanara Bank Vs. M/s Anand Kumar |[Rekha Rastogi 0810168405 rekharastogi@gmail.cf22.08.24
om
ICS(Comm.)/518/24 29.08.24 Vijay Kumar Vs. HB LifeStyle P. Ltd. |Akshay Raj 0818939888 ladv.rajandassociate@|21.08.24
gmail.com
ICS(Comm.)/519/24 290.08.24 IM/s D.R.J Petrochem Pvt. Ltd. Vs|Ajay Khatana [9811197157 ladv.ajaykhatanay7@g [22.08.24
IM/s S.K Solvochem Pvt. Ltd. Imail.com
ICS(Comm.)/520/24 20.08.24 IM/s D.R.J Petrochem Pvt. Ltd. Vs|Ajay Khatana (9811197157 ladv.ajaykhatana7@g [22.08.24
IM/s Goyal Chemical & Anr. Imail.com
ICS(Comm.)/521/24 29.08.24 [Smt. Pushpa Gupta Vs. Satish Chand[Yogesh Kr|9811655662 Inaresh.kumar83@ya [24.08.24
Jain Verma hoo.com
ICS(Comm.)/523/24 30.08.24 [Bank of Baroda Vs. Mrs. Mukesh IMs.  Geetanjalif8447833470 ladvocate.134@gmail. [27.08.24
[Sharma lcom
ICS(Comm.)/524/24 31.08.24 IM/s B.L.I.R Pvt. Ltd. Vs. Anjali Singh[Rakesh Kumar 9711771000 rakesh.advocate18@g|25.08.24
Imail.com
ICS(Comm.)/525/24 31.08.24 Sunil Niranjan Shah Vs. LaxmilAnil Kr.Sahu [9810134793 lallipcare@gmail.com [28.08.24
IChand Ahuja
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IOMP (COMM)/37/2024 01-08-2024 [Khatu Shyam Industries Vs SolarioHitesh INOT INOT MENTIONEDINOT
[Tuffn Glass Pvt Ltd Kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6624/2024 01-08-2024 Oswal Poly Packs Through Its A RVIJENDRA INOT INOT MENTIONEDINOT
Birendra Kumar Surana Vs PlastigKUMAR(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
Vision Through Its Authorized| SINGLE PAGE |[RECIEVED IAS  SINGLE
[Signatory IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
[Execution (Comm)/98/2024 [01-08-2024 [Sanjay Lohani Vs Jagdish SinghBHANU INOT INOT MENTIONEDINOT
[Reddy IMOHAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/99/2024 [01-08-2024 [Sanjay Lohani Vs Balwant Singh BHANU INOT INOT MENTIONEDINOT
IMOHAN(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
lOMP (COMM),/38/2024 01-08-2024 Arun Soni Vs M/s Hdb Finanica]MOHINDER  [NOT INOT MENTIONED|NOT
[Service Limited PAL SINGH(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1096/2024 01-08-2024 IM/s Wavee Powertech PrivateSaumitra INOT INOT MENTIONEDINOT
[Limited Vs Ms Next Gen Solutions  [Singhal(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH

IMAIL




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate
Number

MobileAdvocate email id

Date of e-filing

[Execution (Comm)/100/2024/01-08-2024 Maclean Equiptments Vs VisionSHOBHNA INOT INOT MENTIONEDINOT
IMedicare Industries ISHARMA(P), |[MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
IMISC DJ/1098/2024 01-08-2024 [ndian Bank Vs M/s Navkush FloufSAURABH INOT INOT MENTIONEDINOT
Mills IGAUTAM(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6625/2024 02-08-2024 [Rakesh Kumar Kapoor Vs SarikaJAVED ALI(P), [NOT INOT MENTIONEDINOT
INarula IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
[Execution (Comm)/101/2024 [02-08-2024 IM/s Chawla Printers Vs M/s ShellZRAJNI INOT INOT MENTIONEDINOT
India Pvt Ltd IYADAV(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6626/2024 02-08-2024 [Suresh Chandra Vs Shellz India PviiGAURAV INOT INOT MENTIONEDINOT
ILtd IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6627/2024 02-08-2024 Amrit Humifresh Preservation PvPANKAJ INOT INOT MENTIONEDINOT
[Ltd Vs Amit Kumar IGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6628/2024 02-08-2024 State Bank Of India Vs Surender [Siddharth INOT INOT MENTIONEDINOT
[Kumar IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
[Singhal(P), ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
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ICS (COMM)/6631/2024 03-08-2024 [Union Bank Of India Vs Seema Prop[Vandana INOT INOT MENTIONEDINOT
IM/s Laxmi Enterprises [Bhatia(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
ICS (COMM)/6630/2024 03-08-2024 [Union Bank Of India Vs Ap William[Vandana INOT INOT MENTIONEDINOT
Wordsworth [Bhatia(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6632/2024 03-08-2024 [Union Bank Of India Vs RajeshlVandana INOT INOT MENTIONEDINOT
[Kumar Prop M/s Satguru MineralgBhatia(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
Suppliers ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
ICS (COMM)/6629/2024 03-08-2024 [Union Bank Of India Vs Shiv Marble[Vandana INOT INOT MENTIONEDINOT
[House Prop Sh Balraj Verma [Bhatia(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6633/2024 03-08-2024 Abhineet Mishra Vs  LalmaniPRATYARK INOT INOT MENTIONEDINOT
[Bhardwaj IVATSA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6635/2024 03-08-2024 [Detailing Devils India PrivatelShashi INOT INOT MENTIONEDINOT
[Limited Vs Nitin Jaitly Kaushik(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6634/2024 03-08-2024 IMs Aspen Diagnostics Pvt Ltd Vs Ms|Girish Gaur(P), [NOT INOT MENTIONEDINOT
IDr Khannas Pathcare Pvt Ltd IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
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IOMP (COMM)/39/2024 05-08-2024 JArun Kumar Chamoli Vs SBI CARD [Dharamveer INOT INOT MENTIONEDINOT
[Singh(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
ICS (COMM)/6636/2024 05-08-2024 ICANARA BANK Vs LEAFSHAILESH INOT INOT MENTIONEDNOT
IMEDICARE AND SURGICAL HUB [KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6637/2024 06-08-2024 Pagdish Lai Khanduja Vs GreetlRahul INOT INOT MENTIONEDINOT
Brown Foods India Pvt Ltd ThroughlKumar(P), IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
its Director Sh Bhuwan Mohan Gaur SINGLE PAGE |[RECIEVED IAS  SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
ICS (COMM)/6638/2024 07-08-2024 [ELIZABETH ADRENA Vs EXCELLfSurinder INOT INOT MENTIONEDINOT
IMPEX (GUJARAT) PRIVATESingh(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ILIMITED ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6639/2024 07-08-2024 [State Bank Of India Vs MunishlRajiv kumarNOT INOT MENTIONEDINOT
[Kashyap [Thakur(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6640/2024 07-08-2024 [State Bank Of India Vs Parvesh Rajiv kumarNOT INOT MENTIONEDINOT
[Thakur(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6641/2024 07-08-2024 State Bank Of India Vs Geeta [Rajiv kumarNOT INOT MENTIONEDINOT
[Thakur(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH

IMAIL




S.No Court

District

Court Room

Case Type

Case Number

Date
Registration

ofPetitioner Name VS RespondentAdvocate

Name

Advocate

Number

MobileAdvocate email id

Date of e-filing

ICS (COMM)/6642/2024 07-08-2024 [State Bank Of India Vs Dalip [Rajiv kumariNOT INOT MENTIONEDINOT
[Thakur(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
ICS (COMM)/6643/2024 07-08-2024 [State Bank Of India Vs Sagar Rajiv kumarfNOT INOT MENTIONEDINOT
[Thakur(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6644/2024 07-08-2024 State Bank Of India Vs Kamlesh [Rajiv kumarNOT INOT MENTIONEDINOT
[Thakur(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
IOMP (COMM)/40/2024 08-08-2024 IDDA Vs PARVEEN KUMAR GUPTA [Anirudh INOT INOT MENTIONEDINOT
Garg(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
[THROUGH
IMAIL
ICS (COMM)/6645/2024 08-08-2024 IHI TECH FITFOOT AGENCIES PVTKaran INOT INOT MENTIONEDINOT
ILTD Vs ANWAR INAMUDDIN[Bhambri(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IKHAN ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6646/2024 09-08-2024 [Shri Niwas Dall and Besan Mill VS§NAVNEET INOT INOT MENTIONED|INOT
[The New India Assurance Company(GOYAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
[Limited ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6647/2024 09-08-2024 IMr Babloo Pandey Vs Sh Rakesh Andmohammad INOT INOT MENTIONEDINOT
Anr [yusuf(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED THROUGH MAIL  |PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH

IMAIL
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IMISC DJ/1151/2024 12-08-2024 [HALF MOON METALS Vs INDIAPANKAJ INOT INOT MENTIONEDINOT
[THERMOPLASTIC ENGINEERS ISINGH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
ICS (COMM)/6648/2024 12-08-2024 INDUSTRIAL ENGINEERINGKAMAL INOT INOT MENTIONEDNOT
ICORPORATION Vs Skylark CablesyERATH(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
land Cords Pvt Ltd ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6649/2024 12-08-2024 RAJMANI CHOUDHARY Vs M/sBindra Rana(P),[NOT INOT MENTIONEDINOT
[Mahadev Enterprises IMENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
ICS (COMM)/6650/2024 12-08-2024 CHANER KANTA CHOPRA VSGAURAV INOT INOT MENTIONEDINOT
IBANSIWALA SWEETS IGOGIA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6651/2024 12-08-2024 IPUNJAB NATIONAL BANK VSANSHUMAN |[NOT INOT MENTIONEDINOT
IKAPIL CHAUHAN Prop of M/s Kapil|SRIVASTAVA(P MENTIONED ASAS SINGLE PAGE ISMENTIONED
[Fruit Company , ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6652/2024 13-08-2024 IYATENDER ARORA Vs HARISH|SAKET INOT INOT MENTIONED|NOT
IKUMAR IGAKHAR(P), |[MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6653/2024 13-08-2024 JAKHIL BANSAL Vs Mange Ram RAJESH INOT INOT MENTIONEDINOT
IKUMAR IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLA(P), ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
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[Execution (Comm)/103/2024[13-08-2024 IM/S MAHA SHAKTI ELECTRICAljMohan INOT INOT MENTIONEDINOT
Vs S S Air Hydo Power [Sharma(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
ICS (COMM)/6654/2024 13-08-2024 IM/S PARAS POLYCAB PVT LTD VslVineet INOT INOT MENTIONEDINOT
IASHOK HARIRAM JAIN [Taneja(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/104/2024[13-08-2024 IGANPATI TRADERS Vs CalcoGaurav INOT INOT MENTIONEDINOT
lpolymers IChaudhary(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
ICS (COMM)/6655/2024 13-08-2024 smt vijaya devi khari and anr VgPriya Soni(P), [NOT INOT MENTIONEDINOT
lujala akram IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6656/2024 14-08-2024 IGALAXIE PRINTERS Vs DaviteKANANT INOT INOT MENTIONEDINOT
Solutions pvt ltd [RAO(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6657/2024 14-08-2024 [FL Housing Finance Ltd Vs SunillKUMAR INOT INOT MENTIONEDINOT
[Kumar IVISHWJEET(P) MENTIONED ASJAS SINGLE PAGE ISMENTIONED
, ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1169/2024 14-08-2024 Shellz India Private Limited VsShellz India PvtNOT INOT MENTIONEDINOT
Arvind Kumar Mehta ILtd.(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
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ICS (COMM)/6658/2024 14-08-2024 rajender kumar khari Vs AKRAM|Priya Soni(P), [NOT INOT MENTIONEDINOT
IYAMIN IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
ICS (COMM)/6659/2024 14-08-2024 [Emerald Travel Llp Vs FlyingwhizgJAGJIT SINGHNOT INOT MENTIONEDNOT
[Travels Pvt Ltd ISAHNI(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6660/2024 14-08-2024 ISTATE BANK OF INDIA Vs NITISH|Gopal ChandINOT INOT MENTIONEDINOT
IKUMAR [Sharma(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
ICS (COMM)/6661/2024 16-08-2024 IVinod Sharma Vs Pragati RoadwaysPAWAN INOT INOT MENTIONEDINOT
IPvt Ltd IKUMAR IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISHARMA(P), [SINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6662/2024 16-08-2024 IGAURAV KALYANI Vs SANJAY PAL[VINAY INOT INOT MENTIONEDINOT
[KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
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ICS (COMM)/6664/2024 17-08-2024 IMEGHDOOT PACKAGINGHArihant Jain(P), NOT INOT MENTIONEDINOT
[UTTARANCHAL Vs SHELLZ INDIA| IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
IPVT LTD ISINGLE PAGE [RECIEVED AS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
HROUGH
AIL
IMISC DJ/1186/2024 17-08-2024 [Love Kush Masala Vs JAI MATA[Sandeep INOT INOT MENTIONEDINOT
TRADING COMPANY [Sharma(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6665/2024 17-08-2024 Workstream Traders Pvt Ltd VsMusheer INOT INOT MENTIONEDINOT
I[HOUSE OF FITNESS PVT LTD Zaidi(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED [THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6666/2024 17-08-2024 IBHARAT BHUSHAN GUPTA VsRakesh INOT INOT MENTIONEDINOT
IM/S EULER MOTORS PRIVATE[Kumar(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ILIMITED AND ORS ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
[THROUGH
IMAIL
IMISC DJ/1201/2024 20-08-2024 [Sachin Behl Vs Snack Nation [Sumit INOT INOT MENTIONEDINOT
[Kumar(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED [THROUGH MAIL [PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6667/2024 20-08-2024 [Punjab National Bank Vs Ritu IPARAS INOT INOT MENTIONEDINOT
IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6668/2024 20-08-2024 [Punjab National Bank Vs DheerainPARAS INOT INOT MENTIONEDINOT
IMann IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
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[Execution (Comm)/106/2024[20-08-2024 IM S SAKTHI TRADERS Vs PANKAJ JEET INOT INOT MENTIONEDINOT
IGUPTA IRANJAN(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
IMISC DJ/1202/2024 20-08-2024 JAAR PEE APARTMENTS PVT LTDINAGENDRA  [NOT INOT MENTIONEDNOT
Vs CHRISTOPHER PHEONIX AND[PRATAP IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ANR ISINGH(P), ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6669/2024 20-08-2024 SUN SIGN TECHNOLOGIES VsRahul KumarNOT INOT MENTIONEDINOT
ISPLENDID AD VISION INDIA PVT[Pandit(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ILTD ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
ICS (COMM)/6670/2024 21-08-2024 IVIJAY KUMAR SINGH Vs ShriRamBhanu DeepakiNOT INOT MENTIONEDINOT
IGeneral insurance company Ltd IMishra(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6671/2024 21-08-2024 ISAURABH SINGAL Vs RATHORE[Parvesh INOT INOT MENTIONEDINOT
[TEJ SINGH [Bansal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6672/2024 21-08-2024 ISHRINATH ROTOPACK PRIVATE INOT INOT MENTIONED|NOT
ILIMITED Vs SHELLZ INDIA| IMENTIONED ASAS SINGLE PAGE ISMENTIONED
IPRIVATE LIMITED ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6673/2024 21-08-2024 INYC DESIGN SQUARE Vs USprohit gupta(P), [NOT INOT MENTIONEDINOT
[FILMS IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
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IMISC DJ/1207/2024 22-08-2024 [Punjab National Bank Vs SANJAY|PARAS INOT INOT MENTIONEDINOT
IKUMAR IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
ICS (COMM)/6674/2024 22-08-2024 Atul Gupta Prop Krishna Trading CoSUNIL INOT INOT MENTIONEDINOT
Vs MANOJ SHARMA IMITTAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
[Execution (Comm)/107/2024[22-08-2024 IRAJENDER SINGH Vs MINILEXRajeev jain(P), [NOT INOT MENTIONEDINOT
ICABLES MANUFACTURERS LLP IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
ICS (COMM)/6675/2024 22-08-2024 swastik products Vs BENLINGANKIT INOT INOT MENTIONEDINOT
INDIA ENERGY ANDIGUPTA(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
[TECHNOLOGY PRIVATE LIMITED ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
[THROUGH
IMAIL
IOMP (COMM)/41/2024 23-08-2024 IPanchu Ram Choudhary Vs MS HDBHIMANSHU(P),[NOT INOT MENTIONEDINOT
[FINANICIAL SERVICES LTD IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6676/2024 23-08-2024 Silverline Laboratories Pvt Ltd VSLATESH INOT INOT MENTIONEDINOT
[Shashank Automation Pvt Ltd KUMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6677/2024 23-08-2024 IM/S PARAM IMPEX Vs M/SINANDITA INOT INOT MENTIONEDINOT
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ICS (COMM)/6678/2024 23-08-2024 IROYAL TUBE INDUSTRIES VSSUNIL KUMARNOT INOT MENTIONEDINOT
IGURU CHARAN LENK BHARDWAJ(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
ICS (COMM)/6679/2024 24-08-2024 ILAXMI ENTERPRISES Vs ANKITPramod INOT INOT MENTIONEDNOT
IENTERPRISES IYadav(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6680/2024 24-08-2024 IMS JAIN TRADING Vs MS NAINARAJENDER INOT INOT MENTIONEDINOT
IPACKERS IYADAV(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
ICS (COMM)/6681/2024 24-08-2024 S S SALES CORPORATION VgVikram INOT INOT MENTIONEDINOT
ILAVISH ENTERPRISES [Baweja(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6682/2024 24-08-2024 IRK  Enterprises Vs  ShankarRavin Rao(P), [NOT INOT MENTIONEDINOT
[Enterprises IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
[Execution (Comm)/108/2024[24-08-2024 IM/S RAWAIL SINGH JASBIRVineet INOT INOT MENTIONEDINOT
ISINGH THROUGH ITS PARTNERYindal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISH JASBIR SINGH ANAND Vg ISINGLE PAGE [RECIEVED IAS SINGLE
IVIPIN VASANDHANI IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (COMM)/42/2024 27-08-2024 ISERENA SINGH Vs MS SBI CARDS[Karan Sinha(P),[NOT INOT MENTIONEDINOT
AND PAYMENT SERVICES} IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ILIMITED ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
IMAIL
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ICS (COMM)/6683/2024 27-08-2024 IM/S NOORIE ITTOO FRUITS VsRanjan kumariNOT INOT MENTIONEDINOT
JAVIR ALI IChoudhary(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
ICS (COMM)/6684/2024 27-08-2024 IM/s NOORIE ITTOO FRUITS VsRanjan kumariNOT INOT MENTIONEDNOT
JAslam Khan IChoudhary(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6685/2024 27-08-2024 IM/s Omsons Marketing Pvt Ltd VsSachin Malik(P),NOT INOT MENTIONEDINOT
IM/s Alvira Reality Services Pvt Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
ICS DJ/659/2024 27-08-2024 IM/s Omsons Marketing Pvt Ltd VsSachin Malik(P),NOT INOT MENTIONEDINOT
IM/s Manas Fabrics Pvt Ltd IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (COMM)/43/2024 27-08-2024 IHARSHIT MITTAL SINCE MINORNIRMAL INOT INOT MENTIONEDINOT
THROUGH NATURAL GUARDIANKISHORE(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
Vs NARINDER KUMAR ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (1) (COMM)/32/2024 [27-08-2024 safe finlease pvt 1td Vs SARTAJ ALI PJYOTI INOT INOT MENTIONEDINOT
JADVOCATE(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
IOMP (I) (COMM)/33/2024 [27-08-2024 safe finlease pvt 1td Vs ANSHIKA UYOTI INOT INOT MENTIONEDINOT
JADVOCATE(P), MENTIONED ASJAS SINGLE PAGE ISMENTIONED
SINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED THROUGH MAIL [PAGE IS
ITHROUGH MAIL RECIEVED
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ICS (COMM)/6686/2024 29-08-2024 [Radianz Enlightenment Pvt Ltd VsManish Jain(P),[NOT INOT MENTIONEDINOT
[Kingdom Venture India Pvt Ltd IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
ICS (COMM)/6687/2024 29-08-2024 IKAMAL RAHEJA Vs ASHOKRAJESH INOT INOT MENTIONEDNOT
IKUMAR BHATIA ISHARMA(P), [MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6688/2024 29-08-2024 calpro specialities pvt Iltd Vs 3SDiwan Singh [NOT INOT MENTIONEDINOT
IFITNESS TECHNOLOGIES PVT [Chauhan(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ILTD ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
[Execution (Comm)/109/2024[29-08-2024 IMr Parveen Kumar Gupta Vs DelhiAvinash KumarNOT INOT MENTIONEDINOT
IDevelopment Authority [Trivedi(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6689/2024 29-08-2024 [Punjab National Bank Vs SurendralPARAS INOT INOT MENTIONEDINOT
[Kumar IAGGARWAL(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS (COMM)/6690/2024 20-08-2024 [Punjab National Bank Vs Santosh ~ [PARAS INOT INOT MENTIONEDINOT
IAGGARWAL(P),MENTIONED ASJAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED [THROUGH MAIL PAGE IS
THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6691/2024 29-08-2024 IADIDAS AG Vs ASHOK KUMAR laastha INOT INOT MENTIONEDINOT
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ICS (COMM)/6692/2024 29-08-2024 ICalvin Klein Trademark Trust Vspaastha INOT INOT MENTIONEDINOT
JASHOK KUMAR sharma(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED AS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
HROUGH
AIL
[Execution (Comm)/110/2024 [30-08-2024 IRENU GUPTA Vs SGS Industries  |Ashish INOT INOT MENTIONEDINOT
IAggarwal(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6693/2024 130-08-2024 [ndian Overseas Bank Vs AdityalSubhash Kumar [NOT INOT MENTIONEDINOT
[Enterprise Uha(P), IMENTIONED AS|AS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
ICS (COMM)/6694/2024 30-08-2024 IGreenland Finance And Leasing PviGAGAN INOT INOT MENTIONEDINOT
ILtd Vs RITISH CARGO PVT LTD UINDAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6695/2024 30-08-2024 IGreenland Finance And Leasing PviiGAGAN INOT INOT MENTIONEDINOT
ILtd Vs Amit Khatri and Others UINDAL(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
ICS DJ/674/2024 30-08-2024 ISHIV SHAKTI INDUSTRIESBharat INOT INOT MENTIONED|INOT
[THROUGH ITS PROP SH SURESH|[Bagga(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ICHAND GOYAL Vs PRIME]| ISINGLE PAGE [RECIEVED IAS SINGLE
IFOOTWEAR INDIA THROUGH IT§| IRECIEVED [THROUGH MAIL PAGE IS
IPARTNERS THROUGH MAIL RECIEVED
THROUGH
IMAIL
ICS (COMM)/6696/2024 30-08-2024 IM/S BOSKY MART LTD Vs RAJANAditya VikramNOT INOT MENTIONEDINOT
IKUMAR [Pratap Singh(P),MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED THROUGH MAIL [PAGE IS
[THROUGH MAIL RECIEVED
ITHROUGH
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ICS (COMM)/6697/2024 30-08-2024 lashish gupta and ors Vs MS TUT INOT INOT MENTIONEDINOT
IMETHA UMAR(P), IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED [THROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
ITHROUGH
IMAIL
JOMP (I) (COMM)/34/2024 [31-08-2024 Gtl Infrastructure Ltd Vs Attar Singh |Ankit Kumar(P),NOT INOT MENTIONEDINOT
IMENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED ITHROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
IMISC DJ/1242/2024 27-08-2024 PUPITOR POLYTEX (INDIA) PVTchandrashekhar [NOT INOT MENTIONEDINOT
ILTD Vs RAJA UDYOG prasad rajan(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE]
IRECIEVED ITHROUGH MAIL PAGE IS
ITHROUGH MAIL RECIEVED
[THROUGH
IMAIL
IMISC DJ/1243/2024 27-08-2024 asu polymers Vs RAJA UDYOG lchandrashekhar [NOT INOT MENTIONEDINOT
prasad rajan(P), MENTIONED ASAS SINGLE PAGE ISMENTIONED
ISINGLE PAGE [RECIEVED IAS SINGLE
RECIEVED [THROUGH MAIL PAGE IS
[THROUGH MAIL RECIEVED
THROUGH
IMAIL
46 ISH. PANKAJ GUPTA jSouth-West (603 ICommercial Suit ICS COMM. 385/2024 02.08.2024 ISTATE BANK OF INDIA VS VIKASSUNIL 9999330725 IDELHILAWYERS76 [01.08.2024
IDISTRICT JUDGE IKUMAR RAJBHAR ISEHRAWAT (@YAHOO.CO.IN
(COMMERCIAL
ICOURT-01
603 ICommercial Suit ICS COMM. 386/2024 03.08.2024 ISAMSONITE IP HOLDING VS MD.JGAUTAM 9999093893 eludication.legal@out|02.08.2024
VAHIR BHASIN look.com
603 ICommercial Suit ICS COMM. 390/2024 12.08.2024 ISNEH BIOTECH PRIVATE LTD. VSRISHI SOOD 9650133112 Rishisoodadvocate@gf07.08.2024
IFLEBO.IN PRIVATE LIMITED Imail.com
603 ICommercial Suit ICS COMM. 393/2024 13.08.2024 IM/S JAK WOOD CRAFT V/SPOONAM 0643501636 IContact@Prelegalhel [12.08.2024
IN.K.SALES RINAL Ips.com
603 ICommercial Suit ICS COMM. 394/2024 14.08.2024 IM/S MOGLI LABS(INDIA) PVT[TARUN VERMA|9874195838 estarunverma@gmail [10.08.2024
ILTD. VS M/S SB DESIGNS .com
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603 ICommercial Suit ICS COMM. 395/2024 14.08.2024 IM/S MOGLI LABS (INDIA) PVT[TARUN VERMA|0874195838 estarunverma@gmail [09.08.2024
ILTD. VS M/S BABAL FASHION .com

603 ICommercial Suit ICS COMM. 396/2024 14.08.2024 IM/S MOGLI LABS (INDIA) PVT[TARUN VERMA|0874195838 estarunverma@gmail [09.08.2024
ILTD. VS RITU MATHUR L.com

603 ICommercial Suit ICS COMM. 397/2024 14.08.2024 IM/S MOGLI LABS (INDIA) PVT[TARUN VERMA|0874195838 estarunverma@gmail [13.08.2024
ILTD. VS M/S ANJANEYA .com
TRADING AND MANUFACTURING
ICO.

603 ICommercial Suit ICS COMM. 405/2024 17.08.2024 ICHAPTER 4 CORP DBA SUPREMEGAUTAM 0999306881 leludication.legal@outf16.08.2024
VS ASHOK KUMAR BHASIN look.com

603 ICommercial Suit ICS COMM. 406/2024 17.08.2024 IBRAHAM PRAKASH VS RELIANCENEERAJ SOOD [9718045538 Inrj.soodog@gmail.co [16.08.2024
INFRATEL LIMITED Im

603 ICommercial Suit ICS COMM. 408/2024 20.08.2024 IDBI BANK LIMITED VS KAVITAISATISH 0213905829 Imanish@kifindia.co [08.08.2024
IDEVI KUMAR m

603 ICommercial Suit ICS COMM. 410/2024 21.08.2024 ISEMICONIC DEVICES PRIVATEYASHPREET [9911998109 ILAWYERYASHPREE [13.08.2024
ILIMITED VS M/S RAYFUELSINGH T@GMAIL.COM
[ENERCON PRIVATE LIMITED

603 ICommercial Suit ICS COMM. 413/2024 23.08.2024 IMASCOT HEALTH SERVICES PVIJURFEE 0810078786 ladvocateurfeehaiders [22.08.2024
ILTD. VS ASTRANOVA BIOTECHHAIDER lyed@gmail.com
IPVT LTD.

603 ICommercial Suit ICS COMM. 414/2024 23.08.2024 [INDIAN OVERSEAS BANK VS M/SSUBHASH 0810840045 [SKJhaassociates@ya [04.08.2024
IDEA CREATION [KUMAR JHA hoo.com

603 ICommercial Suit ICS COMM. 417/2024 27.08.2024 IM/S CONFIDENCEHIMANSHU (9999837434 Inot provided 12.08.2024
ICONSTRUCTION COMPANY VSKHATWANI
IM/S SUNSKY INFRASTRUCTURE
INDIA PVT LTD

603 ICommercial Suit ICS COMM. 425/2024 30.08.2024 IM/S JAI SHREE HARI[VAIBHAV 0810472854 sinhavaibhav@rediff [24.08.2024
ICONSTRUCTION INDIA PVT LTD.SINHA Imail.com
VS M/S MILKY FASHIONS|
ICLOTHES PVT LTD

603 ICommercial Suit ICS COMM. 426/2024 30.08.2024 [UNION BANK OF INDIA VSJITENDRA 0810197621 jitendergargadv@gm [27.08.2024
IRAJPAL KARHANA IGARD lail.com

603 ICommercial Suit ICS COMM. 427/2024 30.08.2024 RAJINDER KUMAR KARIRO VSRAJEEV 0810782793 rajeevchauhan46707 |29.08.2024
IM/S DHRUVI FOODS ANDKUMAR (@gmail.com
IHOSPITALITY P LTD. ICHAUHAN
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603 ICommercial Suit ICS COMM. 428/2024 30.08.2024 IM/S PRAKASH PIPES LIMITED VSAVTAR SINGH 0810910333 lavtarsingh786yahoo.cj26.08.2024
IM/S UJJAWAL AGROTECH lom

603 ICommercial Suit ICS COMM. 432/2024 31.08.2024 IM/S AGNI DEVICES PVT LTD V/S|RAJAN BAJAJ 9910728882 ladv.rajanbajaj@gmailf13.08.2024
IM/S RJ PROJECTS PVT LTD L.com

603 ICommercial Suit ICS COMM. 433/2024 31.08.2024 IM/S ALL WAYS LOGISTICS INDIASS.K.TIWARI 0811479499 legalaffair.133@gmail23.08.2024
IPVT LTD. VS PANTHER LOGISTICS| .com
IPVT LTD

603 [Misc. Application IMISCDJADJ3884/2024 21.08.2024 ISINGH IRON TRADERS VS BAKE[SURYODAYA (8285221073 [Prakashsuryodaya@g[20.08.2024
JAND SAFE BAKERY EQUIPMENT [PRAKASH Imail.com

603 [Misc. Application IMISCDJADJ 3888/2024 23.08.2024 JAMS ENTERPRISES VS JUBILANTARPIT 0871316969 labandpartnersoffice [22.08.2024
IAGRI AND CONSUMERBHARGAVA (@gmail.com
IPRODUCTS LIMITED

603 [Misc. Application IMISCDJADJ 3889/2024 23.08.2024 [PUNJAB NAITONAL BANK VSNITISH 8800420426 lawspectivei4i@gmail21.08.2024
IMARUTI ELECTRONICS KUMAR L.com

603 [Misc. Application IMISCDJADJ 3895/2024 28.08.2024 IM/S SRP MEDIA VS M/S XTREMEAANCHAL 0868026924 ladvocatelok1975@gm|23.08.2024
IMEDIA IBUDHRAJA lail.com

603 IContempt Petition ICONTEMPT PETITION[]27.08.2024 IRITA RIKH VS ARVIND GAUTAM |[ROHIT BANSAL9555570447 rohit@rcba.in 05.08.2024

19/2024

603 |Arbitration u/s 9 IOMP(I)COMM. 11/2024 22.08.2024 IM/S INNOVATION TECHNOLOGY[PRATEEK 0818451124 jainkumarlegal @outl [17.08.2024
VS M/S NIMTAYA INFOTECH PVIKUMAR look.com
ILTD.

603 [EXECUTION PETITION [EX. COMM. 321/2024 24.08.2024 IPUNJAB NATIONAL BANK VSARUN 0899138242 larunbhardwaj 23.08.2024
IBAIDYA NATH VERMA BHARDWAJ 1206@gmail.com

603 [EXECUTION PETITION [EX. COMM. 320/2024 24.08.2024 ICANARA BANK VS M/S SHRIMAMATA PAL 9873270564 Imamta.palo1@gmail. |23.08.2024
SHYAMJI SELF HELF GROUP lcom
&ORS

603 [EXECUTION PETITION [EX. COMM. 151/2024 03.08.2024 IM/S ALP SAFETY AND SECURITY|SYED 0873137157 Inoor.syed878 @gmail.{02.08.2024
ISERVICES PVT. LTD. VS MAGICON[NOORUZZAMA lcom
IMPEX PVT. LTD.

603 [EXECUTION PETITION [EX. CIVIL. 236/2024 24.08.2024 ICANARA BANK VS M/S JYOTI [MAMATA PAL 9873270564 Imamta.palo1@gmail. |24.08.2024
ISELF HELF GROUP &ORS lcom
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613 [Misc petition IMISC DJ ADJ/3896/2024  [28-08-2024 IBIRJA NAND KATARIA Vs RAJUSh. JITENDER[g810511644 ladvjiten @yahoo.com|28-08-2024
IRAM AND ANR UMAR GARG
613 [Execution petiton [Execution 27-08-2024 [TATA CAPITAL LIMITED Vs RAVISh. ajay uppal (9971353872 virtuous.people@gmal23-08-2024
(Comm.)/323/2024 [KANT fil.com
613 [Execution petiton [Execution 27-08-2024 IM S FRIZO INDIA PVT LTD VsMs. RISHAp873812404 inittal.risha@gmail.c[23-08-2024
(Comm.)/324/2024 [UNION OF INDIA IMITTAL om
613 [Execution petiton [Execution 24-08-2024 IM/s Scanwell Logistics Pvt Ltd VsSh. MOHD /9871684601 laatikao598 @gmail.co[23-08-2024
(Comm.)/318/2024 IM/s LSLS Logistics India Pvt Ltd AYUB KHAN Im
613 IArbitration JOMP (COMM.)/16/2024 21-08-2024 IGTL Infrastructure Ltd  VgSh. Ankit Kumar{8770914670 legalconsultus@gmailf17-08-2024
[Shakuntala Devi .com
613 ICommercial suit ICS (COMM)/399/2024 16-08-2024 State Bank Of India Vs DOLLY|Sh. ADAITA999132159 akroutadvocate@gmalfi4-08-2024
AHUJA KUMAR ROUT lil.com
613 ICommercial suit ICS (COMM)/400/2024 16-08-2024 IWRANGLER APPARELS CORP VsfSh. Gautam 9999306881 eludication.legal @outfi4-08-2024
JAshok Kumar [Bhasin look.com
613 [Misc petition IMISC DJ ADJ/394/2024 14-08-2024 IVICTORIA CAR RENTAL PVT LTD§Sh. KUMAR[9953007121 lcustomercare@uiic.c [14-08-2024
Vs UNITED INDIA INSURANCEALOK o.in
ICO. LTD.
613 ICommercial suit ICS (COMM)/392/2024 13-08-2024 V' S HOSPITALITY SERVICES PVT|Sh. VIKAS9811607053 Inimishmishragg@gm|12-08-2024
ILTD Vs M/S TRIOM HOSPITALITY [TOMAR lail.com
613 ICommercial suit ICS (COMM)/391/2024 12-08-2024 Uee Tiles Pvt Ltd Vs ShapoorjiSh. Manishjg899951140 ladvocatemanishverm [26-07-2024
[Pallonji And Co Pvt Ltd Verma la349@gmail.com
613 [Execution petiton [Execution (Comm.)/152/2024{06-08-2024 [Punjab National Bank Vs VIJAY|Sh. Sauravjp899331166 sauravbhasinio@gml|o6-08-2024
IKUMAR GUPTA Bhasin il.com
613 ICommercial suit [Execution (Comm.)/153/2024/06-08-2024 [Punjab National Bank Vs SACHIN|Sh. Sauravjp899331166 lsauravbhasinio@gm|o6-08-2024
IGUPTA Bhasin 11l.com
613 [Execution petiton [Execution (Comm.)/154/2024{06-08-2024 [Punjab National Bank Vs RAJA[Sh. Sauravjp899331166 sauravbhasinio@gml|o6-08-2024
IVANEET BHATIA Bhasin lail.com
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613 [Execution petiton [Execution (Comm.)/155/2024[06-08-2024 [Punjab National Bank Vs PANDEY|Sh. Sauravjp899331166 sauravbhasinio@gm|o6-08-2024
IBOOK DEPOT COM [Bhasin 11l.com
613 [Execution petiton [Execution (Comm.)/156/2024/06-08-2024 [Punjab National Bank Vs MOHDSh. Sauravio899331166 lsauravbhasinio@gm|o6-08-2024
ISHAKIR [Bhasin 1il.com
613 ICommercial suit ICS (COMM)/387/2024 05-08-2024 [Manish Ranjan Vs C K Pandey ISh. RAVI8130635102 ladvocateravikumarooj02-08-2024
[KUMAR L @gmail.com
613 [Misc petition IMISC DJ ADJ/385/2024 02-08-2024 IKAILASH CHAND Vs ANMOLSh. NITIN[p818189667 nitin.arora465@gmai [02-08-2024
IBHASIN JARORA l.com
613 [Execution petiton [Execution 08-08-2024 IM/s Reach International Vs DesfabiSh. Vaibhavjg899805856 vaibhav@mahajan.la [08-08-2024
(Comm.)/163/2024 [nfratech Private Limited IMahajan w
48 ISH. AMIT BANSAL,South-West (614 ICOMMERCIAL SUIT ICS (COMM)/388/2024 06-08-2024 [Puma Se Vs Harichandra Nathu Rao [MR. GAUTAM]|9999306881 [ELUDICATION.LEG [05.08.2024
IDISTRICT JUDGE, BHASIN AL@OUTLOOK.COM
ICOMMERCIAL
ICOURT-03
614 [EXECUTION [Execution 07-08-2024 [Punjab National Bank Vs HariomMR. SAURAV|9899331166 ISAURAVBHASIN10 [06.08.2024
(Comm.)/160/2024 [Industries IBHASIN (@GMAIL.COM
614 [EXECUTION [Execution 07-08-2024 [Punjab National Bank Vs M/S K KIMR. SAURAV|9899331166 ISAURAVBHASIN10 [06.08.2024
(Comm.)/162/2024 [Enterprises And Anr. BHASIN (@GMAIL.COM
614 [EXECUTION [Execution (Comm.)/165/2024{12-08-2024 IM/S Kraft Land India Vs M/S NysaaMR. NAVEEN|9136136336 IADVSKJAIN@GMALI [20.03.2024
Retail Ltd KR JAIN IL.COM
614 JARBITRATION JARB. A. (COMM.)/8/2024  [14-08-2024 INational Highways Authority OffMR. C.S{0810464514 ICHHINNBHALCHA [14.08.2024
India Vs Ms IntercontinentalCHAUHAN JUHAN @GMAIL.CO
IConsultants And Technocrats Pvt Lt IM
614 ICOMMERCIAL SUIT ICS (COMM)/398/2024 14-08-2024 Pak Wood Craft, Through Its ArMS.POONAM [90643501636, ICONTACT@PRIEGA [13.08.2024
IMohd Yusuf Vs Ashish Interbuild Pvt| 9718516363 ILHELPS.COM
ILtd
614 [EXECUTION [Execution (Comm.)/317/2020[16-08-2024 IM/ S Malbros Holdings Pvt. Ltd. VsMS. MANSI9910772005 ICHADHAANDASSOC|16.08.2024
[Ravi Pal Udar And Anr. ICHADHA TATES@REDIFFMAI
IL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/411/2024 22-08-2024 Bank Of India Vs Savor Impex]MR. SAURABH|9250723065 ISAM0010H@GMAIL|21.08.2024
[Private Limited IMALIK L.COM
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614 EXECUTION [Execution (comm)/322/2024 [22-08-2024 ICanara Bank Vs M/S Shri SatnamjilMS. MAMTA[873270564 IMAMTA.PALO1@GM[24.08.2024
Self Help Group & Ors IPAL AIL.COM
614 ICOMMERCIAL SUIT ICS (Comm) 416/2024 24.08.2024 [ndian Bank Vs M/S Goyal GeneralMR. ANKIT [7827272828 IADVANKITDAGAR@23.08.2024
IStore IDAGAR [HOTMAIL.COM
614 IMISCELLANEOUS IMISC DJ ADJ/3891/2024  [24-08-2024 Bijesh Vayalpra Vs Punjab And SindMR. MANISHj9810577026 IMSSRIVASTAVA@G [23.08.2024
Bank Through Upma Dureja ChiefISHANKAR IMAIL.COM
[Manager RIVASTAVA
614 [EXECUTION [Execution 27-08-2024 PDayant Nagar Vs Rich Earth Infrate]]MR. AMITj9999653376 I88.AMADAAN@GM [21.08.2024
(Comm.)/325/2024 IPvt Ltd IMADAAN AIL.COM
614 IEXECUTION [Execution 27-08-2024 State  Bank Of India Vs MrMR.A.K. ROUT |9999132159 IAKROUTADVOCATE|20.08.2024
(Comm.)/326/2024 [Hrudayanand Padhi, Prop Of Ms H (@GMAIL.COM
IN Padhi Provision Store
614 ICOMMERCIAL SUIT ICS (COMM)/418/2024 28-08-2024 IM/S Omsons Marketing Pvt Ltd V§MR. IRSHAD|9811962836 ADV.IRSHAD1@GM [23.08.2024
INargesh Kumar IAHMAD AIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/419/2024 28-08-2024 JAmit Builders Through Its Proprietor]MR. YAKSHl9560846436 IROHIT.PRAKASHLE [23.08.2024
[Lalit Kumar Vs Anjit InfraconGARG IGALADVISER@GMA
[Through Its Partner Rohit Mangal [L.COM
614 ICOMMERCIAL SUIT ICS (COMM)/420/2024 28-08-2024 Bank Of Maharashtra ThroughMR. AJAYP891399593 AJAYSHARMA2635 [22.08.2024
[Shreyansh Kumar Vs NeelamSHARMA (@ GMAIL.COM
Sharma Proprietor Of M/S Digitall
one
614 [EXECUTION [Execution 31-08-2024 [The Balussery Benefit Chit Fund PvtjMR. ARUN[9818440502 IAAKIARUN@GMAIL|23.08.2024
(Comm.)/327/2024 ILtd Vs M/S S. N. Trading ISHARMA .COM
614 [EXECUTION [Execution 31-08-2024 [State Bank Of India, Vs Arun KumarfMR. A.K. ROUT [9999132159 JAKROUTADVOCATE[]29.08.2024
(Comm.)/328/2024 ISharma (@GMAIL.COM
614 ICOMMERCIAL SUIT ICS (COMM)/429/2024 31-08-2024 [ndian Overseas Bank Vs AnushkaMR. SUBHASH|9810840045 ISKHAASSOCIATES @[29.08.2024
[Trading Company KUMAR IYAHOO.COM
614 ICOMMERCIAL SUIT ICS (COMM)/430/2024 31-08-2024 ICanara Bank Vs  AnnapurnaMR. SUBHASH[9810840045 ISKHAASSOCIATES @[29.08.2024
[Tawachapati Supplier KUMAR IYAHOO.COM
614 [EXECUTION [Execution (Comm)158/2024 [07-08-2024 [Punjab Naitonal Bank Vs The HaiffMR. SAURAV|9899331166 ISAURAVBHASIN10 [06.08.2024
World BHASIN (@GMAIL.COM
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614 EXECUTION [Execution (Comm)159/2024 [07-08-2024 [Punjab National Bank Vs . 0899331166 ISAURAVBHASIN10 [06.08.2024
IGambhir BHASIN (@GMAIL.COM
614 [EXECUTION [Execution (Comm)160/2024 [07-08-2024 Punjab National Bank Vs. M/s RasyaMR. SAURAV|9899331166 ISAURAVBHASIN10 [06.08.2024
& Anr. IBHASIN (@GMAIL.COM
49 ISH. RAKESH[South-West [509 ICS(COMM) 1389/2024 06.08.2024 ISVR ASSOCIATES VS TRIBHUANASHOK KR.9313080071 ladv.akupmanu@gmailo1.08.2024
[PANDIT, DISTRICT] IPRASAD INFRA PVT LTD. [UPMANU l.com
UUDGE,
ICOMMERCIAL
ICOURT-03
509 I[EXECUTION (COMM) 164/2024 08.08.2024 IM/S GEE TEE TRADING VS SHREE[KSHITILJ 9927020390 03.08.2024
IBALAJI AUTO ELECTRIC WORKS JAGGARWAL
509 ICS(COMM) kho1/2024 16.08.2024 IS S SEEPAGE SOLUTIONS PVT/SHRAVEEN KR[g873130563 lexactoandco@gmail. [31.07.2024
ILTD. VS G S DEVELOPERS AND[VERMA lcom
ICONTRACTORS PVT. LTD.
509 ICS(COMM) l402/2024 16.08.2024 ISTATE BANK OF INDIA VS INDER|SUNIL 7827249904 [delhilawyers76 @yaholo2.08.2024
ISINGH PROP. RATHI PAINTS ISEHRAWAT o.co.in
509 ICS(COMM) h03/2024 16.08.2024 STATE BANK OF INDIA VSSUNIL 7827249904 [delhilawyers76 @yaho[01.08.2024
IMUKESH KUMAR ISEHRAWAT o.co.in
509 ICS(COMM) ho4/2024 16.08.2024 IMOGLI LABS INDIA PVT. LTD. VS[TARUN VERMA|0871495838 estarunverma@gmail [12.08.2024
ISUSHMITA DEY .com
509 ICS(COMM) h07/2024 20.08.2024 IPUMA SE VS ASHOK KUMAR IGAUTAM 9999306881, ladvocateurfeehaiders [16.08.2024
BHASIN 9999093893 ed@gmail.com
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509 ICS(COMM) 109/2024 21.08.2024 ASICS CORPORATION VS SHILPAIGAUTAM 9999306881, ladvocateurfeehaiders [17.08.2024
& ORS. IBHASIN 0999093893 lved@gmail.com
509 ICS(COMM) h12/2024 23.08.2024 [PUMA SE VS SHILPA & ORS IGAUTAM 0999306881, ladvocateurfeehaiders [21.08.2024
BHASIN 9999093893 ed@gmail.com
509 [EXECUTION (COMM) 1319/2024 24.08.2024 IM/S V G PROJECTS VS M/S RSMIABHISHEK 9999281570, atendrasirohi@hotm|22.08.2024
IPROJECTS & ENGINEERS PVTISIROHI 0350124869 lail.com
ILTD.
509 ICS(COMM) k15/2024 24.08.2024 IMASCOT HEALTH SERIES PVIJURFEE 0810078786 ladvocateurfeehaiders [22.08.2024
ILTD VS PRECIA PHARMA PVTHAIDER lved@gmail.com
ILTD.
509 IOMP (COMM) 17/2024 24.08.2024 [M/S VISION INDIA AYURVED PVTS. PJ0811405665 ladvocatesrivastavasp [22.08.2024
ILTD. V/S N. K. SHARMA ISRIVASTAVA (@gmail.com
509 ICS(COMM) h21/2024 29.08.2024 ISARLA BHATIA VS A& P STYLES |JAMARJEET 0811680828 lamarjitshaheer@gma[23.08.2024
ISINGH fil.com
509 ICS(COMM) h22/2024 30.08.2024 IKUNAL SHARMA VS MANSILAW IN TOTO[911219953 ladvocaterohitg805@ [26.08.2024
IAGGARWAL & ANR. LITIGATION gmail.com
IAND
ICONSULTANCY]|
IFIRM
509 ICS(COMM) h23/2024 30.08.2024 ICANARA BANK VS KRANTI SELFSUBHASH KR/9810840045 skjhaassociates@yah [25.08.2024
IHELP GROUP UVHA loo.com
509 ICS(COMM) 24/2024 30.08.2024 [INDIAN OVERSEAS BANK VS KIDSSUBHASH KR9810840045 skjhaassociates@yah
IPARADISE UVHA loo.com
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509 S(COMM) 131/2024 31.08.2024 IM/S PRAKASH PIPES LTD. V/SGURBAKSH 0810910333 avtarsingh78@yahoo.[26.08.2024
IM/S GEE PEE FOODS PVT. LTD. INGH & om
ASHWANI KR.
DHAMIJA

Total 1719




IList of cases where e-Payment of Court fees was made during the month of August-2024.

District Court Room Case Type Case Number Date ofPetitioner NameAdvocate  Advocate Advocate emailDate of e-|
Registration VS  Respondent Mobile Number ID Payment  of]
Name Court Fees

h [SH. SANJEEV KU ICentral
IAGGARWAL, DISTRICT]
PUDGE (COMMERCIAL

1301, Extension|

[COURT)-o01 [Block, Tis| ISTATE BANK OF|

[Hazari Courts,Suit fonCs COMM- [[INDIA VSKRISHAN [krishenkumar

IDelhi [Recovery 853/2024 06-08-2024 IKASH KUMAR [KUMAR 9990577700 |@gmail.com  [24-07-2024
IPRITAM
IGROVER

1301, Extension| Vs

[Block, Tis| IRAPID GREEN]| insiQhtle!!

[Hazari Courts,Suit forCS COMM- [PRIVATE ISACHIN lalgg@1rmail.co

IDelhi [Recovery 1889/2024 17-08-2024 ILIMITED IBANSAL 9810186530  m 2-08-2024
ISHIVAKRITI

1301, Extension| IAGRO PVT

[Block, Tis| ILTD

[Hazari Courts,Suit fonCS COMM-| Vs |Siddharth Isiddhaiiharora

IDelhi [Recovery 891/2024 17-08-2024 IAMIT UDYOG __ |Arora 9839211111 (@live.com 14-08-2024
IPAYAL
[POLYLAST PVT

1301, Extension| ILTD

[Block, Tis| Vs

[Hazari Courts,{Suit fonCs COMM- IM/S RAPID| lamitguptaadvs

IDelhi [Recovery 927/2024 29-08-2024  |POLYMERS JAmit gupta 9810224624  |66@gmail.com [17-05-2024

2 [SH. RAJESH KUMAR[Central
IGOEL, DISTRICT JUDGH
COMMERCIAL COURT)|

- IMOHD NAEEM|

s M/S VEERA[rajeev

[VAHANA umar ladeshupadhyay

06 ICS (COMM) 863/2024 08-08-2024  [UDYOG PVT LTDjtewari(P), 9811231910 84@gmail.com 06.08.2024
ISEEDS
ICORPORATION

Vs C P PATEL
[FARM SEEDSRASHMI
IPVT LTD ANDAGGARWA

06 ICS (COMM) 873/2024 12-08-2024 IANR IL 9711039011 INA 8.08.2024
B [SH. ILLA RAWAT,Central ;/:IL(J)T{LI:I‘)V\‘;IBE
IDISTRICT JUDGE,| ILOGISTICS
COMMERCIAL COURT)- .
3, TIS HAZARI COURT 1303, Extenslqn INDIA PVT LTD|
DE’LHI K IBlock, Tis| /S EXCEL |OFFICE
[Hazari Courts,|Suit forCS COMM| IMPORT PVTISHALABH @LEXJURIS.I
IDelhi IRecovery 841/2024 02.08.2024  |LTD INGHAL [9810753635 [N 16.07.2024
[ULTRATECH
1303, Extension| ICEMENT  LTD|
[Block, Tis| IV/S  NATHIYA|
[Hazari Courts,Suit forlCS COMM| CHARITABLE  |[SHKRIT IASHKRIT464@|
IDelhi [Recovery 1846/2024 06.08.2024  [TRUST [TIWARI 08748786  |[GMAIL.COM 0.07.2024

1303, Extension|

[Block, Tig LALITANAND
Hazari ~ Courts,Suit forCS CcoMM| IMANOJ KR V/SLALIT JADVOCATE98
Delhi [Recovery 847/2024 06.08.2024  [VISHVESH JAIN |ANAND 0811196195 |{@GMAIL.COM [NOT FILED

1303, Extension|

[Block, Tis| ICANARA BANK|
[Hazari Courts,{Suit fonCs COMM V/S ROHTAS| IMANAVKIL378|
IDelhi [Recovery 1864/2024 08.08.2024  |SINGH NANWALMANOJ KR (9811254078 |@GMAIL.COM [14.06.2024

1303, Extension|

[Block, Tis| IMADAN LAL V/§|

[Hazari Courts,Suit forlCS COMM| ISANTOSH INITIN [[CA.GUPTA@G|

IDelhi [Recovery 874/2024 12.08.2024 [UPADHAY IGUPTA 8860057314  [MAIL.COM l07.08.2024

1303, Extension| IM/S  SAKARNIPARDEEP

[Block, Tis| [PLASTERS KR [E.VERTICALLE]|

[Hazari Courts,Suit forlCS COMM| [INDIA P LTD V/SAGGARWA IGAL@GMAIL.

IDelhi [Recovery 894/2024 17.08.2024 [VIJAY TALWAR |L 8588857704  |[COM 13.08.2024
IM/S ROYACH

1303, Extension| IPACK PVT LTD|

[Block, Ti| IV/S M/S VAN|

[Hazari Courts,Suit folCOUNTER CLAIM| INKS &SWATI ISWATI@ZEAL

IDelhi [Recovery INO. 391/2024 12.08.2024 ICHEMICALS ICHANOMA [7838393940 |ATTOR.COM  [14.08.2024

1303, Extension| ISANJEEV

[Block, Tis| IKUMAR v/q IAMEETSAGAR

[Hazari Courts,Suit forlCOUNTER CLAIM| INARINDER IAMIT 1709@GMAIL.

IDelhi [Recovery INO. 42/2024 0.08.2024 IKUMAR ISAGAR 9999923530  [COM [27.08.2024
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ANIL KUMA
ISISODIA, DISTRICT]

PUDGE, COMMERCIAL
ICOURT-04
ICS (COMM)| ISBI VS. HIRA[SH. VIJAY| vijayprakashg6
04 IRECOVERY 837/2024 02.08.2024 ILAL [PRAKASH (9810210832  [82@gmail.com [22.07.2024

[THE NAINITAL
ICS IBANK LTD VSJALOK JALOKMPI@G
04 IRECOVERY I(COMM)860/2024 [07.08.2024 IPOOJA YADAV [MOHAN 19818404186  |[MAIL.COM [26.07.2024

[THE NAINITAL

ICS IBANK LTD VSJALOK JALOKMPI@G
04 IRECOVERY ((COMM)859/2024 [07.08.2024 IPOOJA YADAV [MOHAN 9818404186 |[MAIL.COM 26.07.2024
IM/s RAD|
ICONSULTANCY
IPVT. LTD. VsMS. ladvocatepoona
ICS (COMM)| IGAURAV [POONAM Im89@gmail.co
04 IRECOVERY. 862/2024 08.08.2024 ICHAHAL IRIMAL 19643501636 19.02.2024
AT DAYAL

IKAPOOR VS|SHYAM
[VARDHMAN IAGGARWA

04 IRECOVERY. 1882/2024 ]16.08.2024 [ENTERPRISES L. 19810062835  [NA [10.07.2024
INAZAAKAT
IDESIGN
[HERITAGE PVT]
ILTD VS. KALA| TRAGUPTA27@

1304 IRECOVERY 1884/2024 16.08.2024 IMANDIR IIRA GUPTA [9818976099 GMAIL.COM 1.08.2024
IDEEPAK
IKUMAR
IPAHUJA VS/SHIVENDR ISHIVENDRA@

ICS ISHASHANK A PRATAP| [THEACMECO.
1304 IRECOVERY (COMM)888/2024 [17.08.2024 ISINGHAL ISINGH 9953394364  |COM 13.08.2024

[VIPIN KUMARSATYENDE
ICS V/S MCD ANDR KR ISKSINGHL16@
04 IRECOVERY (COMM)908/2024 [22.08.2024 IANR ISINGH 98111615325 GMAIL.COM _ [14.08.2024

ISARDARI  LAL
IAND COMPANY]

[VS. PRATEEK] IASETHIADVO
ICS IREALTORS ICATE@YAHOO|
04 IRECOVERY (COMM)910/2024 [22.08.2024 INDIA PVT LTD |ANIL SETHI9873439342 |.COM 12.08.2024
I5 H. UMED SINGH|Central
REWAL DISTRICT]
UDGE (COMMERCIAL
OURT)-05
hnil
6 [SH. NIKHIL CHOPRA, DJ|Central
ICOMM-06 TIS HAZRI|
ICOURT CENTRAL DELHI PUNJAB H
[NATIONAL [PRANSHU ipranshu11.vashil
IBANK VS|VASHISHT ishth@gmail.co
K10 ICS (COMM.)  [832/2024 01-08-2024  |GEETA UPPAL |H 9999737225  |m 16.07.2024
AAKD.K. JAIN|
[TRADING PVT/SH.
ILTD. VS|SANTOSH
JABHISHEK IKUMAR
k1o ICS (COMM.)  [833/2024 01-08-2024  [MITTAL HUKLA 9717973422 1-08-2024
[CANARA BANK|
S. PARVEENSH. AMIT]| lamitguptaadvs
k1o ICS (COMM.)  [836/2024 02.08.2024 IDHIMAN IGUPTA 9810224624  |66@gmail.com [29.02.2024
[MAHESH
ICHAND GOYAL
[VS. MOHAN|
[TRADING  COJSH. SUNIL| ladvsg@yahoo.c
Kuio ICS (COMM.)  [845/2024 .08.2024 IAND ORS. IGUPTA 18860313311 jom [01.08.2024
ISTATE BANK O
[INDIA VS|
IMANOJ KUMAR[SH. VIJAY| vijayprakashg6
k1o ICS (COMM.)  |857/2024 07.08.2024 [SHARMA RAKASH (9810210832 [82@gmail.com [22-08-2024
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7 [SH.

[PVT. LTD. VS|
[ORIENT CRAFT]
[FASHION |SH. VINEET]|
INDUSTRIES  [MALHOTR ladvocatemalhot
2500) ICS (COMM.)  [868/2024 07.08.2024 ILTD. AND ORS. |A 18588011144 a@gmail.com 02-08-2024
ISTATE BANK OFSH.
INDIA VS. MRS|KRISHAN krishankumar
250 ICS (COMM.)  [870/2024 09.08.2024 ILAKSHMI DEVI [KUMAR 9990577700 [@gmail.com  |03.08.2024
IPREM PRAKASH]
IMODI VS|
INARESH [SH. RAMIT] ramitrana89@g|
k1o ICS (COMM.) _ [876/2024 12.08.2024 IMISHRA IRANA 18800728833 ail.com 1-08-2024
ISH.
IPRAMOD
IADIDAS AG VS|KUMAR lastha@thelegist|
2500) ICS (COMM.) _ [879/2024 14.08.2024 IJASHOK KUMAR |SINGH 9718209970 |.com [09-08-2024
MUKESH _ KUMAR|Central
IGUPTA, DISTRICT JUDGE, IDFC FIRST]
ICOMMERCIAL COURT-07 BANK LTD. V|
IGOSWAMI imayank_mahaj
ICOURT ROOM| IOMP(I) COMM IRAKESH [MAYANK lanos@yahoo.co
Bo2 ICIVIL SUIT 93/2024 01.08.2024 IBHARATHI IMAHAJAN (9873347330 INA
IM/S B.D|
ICREDIT LTD. VS| Ideepakyadavad
ICOURT ROOM| IOMP(I) COMM ISANDEEP IDEEPAK ocate@gmail.c
1302 ICIVIL SUIT 801/2024 05.08.2024 IKUMAR [YADAV 19999980081 jom INA
ISTATE BANK OH
INDIA \E TJAYPRAKAS
ICOURT ROOM| ICS(COMM) [NAMAN [VIJAY [H9682@gmail.
02 ICIVIL SUIT 844/2024 05.08.2024 IPANCHAL IPRAKASH [9810210832  |com [22.07.2024
[[DFC FIRST|
[BANK LTD. VS
ICOURT ROOM| IOMP(I) COMM [VIRPAL WOGINDER jusjuris@gmail.
02 ICIVIL SUIT 810/2024 06.08.2024 ICHHOTE ISUKHIJA 9810315334 lcom INA
[[DFC FIRST|
ICOURT ROOM| IOMP(I) COMM IBANK LTD. VSJOGINDER jusjuris@gmail.
02 ICIVIL SUIT 811/2024 06.08.2024 PITESH KESHU |SUKHIJA (9810315334 jcom INA
[[DFC FIRST|
[BANK LTD. VS|
ICOURT ROOM| IOMP(I) COMM ISANJEEV WOGINDER jusjuris@gmail.
02 ICIVIL SUIT 812/2024 06.08.2024  |KAILASH ISUKHIJA (9810315334  |com INA
ISTATE BANK OF|
[NDIA VS MR|
ICOURT ROOM| ICS(COMM) ISONU (NOW[KRISHAN [krishenkumar
02 ICIVIL SUIT 1867/2024 09.08.2024 IDECEASED) IKUMAR 9990577700 |@gmail.com 3.08.2024
[COURT ROOM| ICS(COMM) ISTATE BANK OFKRISHAN [krishenkumar
02 ICIVIL SUIT __ [869/2024 00.08.2024 _ [INDIA VS LAXMIKUMAR 0990577700 _|@gmail.com _ [03.08.2024
[[NDUSTRIAL
[ELECTRIC
[CORPORATION wadeshbansal’
ICOURT ROOM| ICS(COMM) S INDOSPRITSWADESH 13804 @gmail.co
02 ICIVIL SUIT __ [872/2024 12.08.2024  [BARS (P)LTD. [BANSAL 9899848679 29.07.2024
ILIMITED  AND|
IANR. VS M/S|
IPARAMOUNT
IDIGITAL MEDIAHARGUN
ICOURT ROOM| ISERVICES PVTSINGH imail@gandhipa
02 ICIVIL SUIT ICS(COM) 881/2024 [16.08.2024 ILTD. IKALRA 19818610321 [rtners. com INA
ISHRI
IRAJENDER
IBERA VSSUMIT ISEMPER.FIDE
ICOURT ROOM| ICS(COMM) [HEMANT IKUMAR ILIS.JUS@GMA
Bo2 ICIVIL SUIT 1885/2024 16.08.2024 IKUMAR ICHAUHAN |9599501822  [IL.COM [22.08.2023
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JIANKUR SAGAR|
ICOURT ROOM| S JITENDERHIMANSHU| ladvhsoni@gmail
02 ICIVIL SUIT IMISC. DJ 482/2024[20.08.2024 IKUMAR ISONI 9999053876 .com INA

[[DFC FIRST|
IBANK LTD. V§

WOGINDER
ICOURT ROOM| IOMP(I) COMM ISHRIKISHAN  JOGINDER jusjuris@gmail.
02 ICIVIL SUIT 1843/2024 20.08.2024 ISHARMA ISUKHIJA 9810315334 0m INA

[CENTRAL BANK|
ICOURT ROOM| ICS(COMM) IOF INDIA VS kkmudgii2o@g
[3o2 ICIVIL SUIT 915/2024 23.08.2024 IMEENA K & K Legal (0871226784 ail.com [22.07.2024

IDFC FIRST]
IBANK LTD. V§

ICOURT ROOM| IOMP(I) COMM [MALKEET IRAHUL ILEXPECIFICo3]|
302 ICIVIL SUIT 1852/2024 [28.08.2024 ISINGH IKASHYAP 0205511796 |@GMAIL.COM INA
8 [SH. AMIT KUMAR |Central ﬁﬁigﬁxﬂ
IDISTRICT JUDGE.
’ I[FOUNDATION
ICOMMERCIAL COURT-08 (INDIA) ANR VS
[ZEE LAB[SHIVENDR ISHIVENDRA@
I308EXTENSIO [TRADE MARK| [LABORATORIES |A PRATAP| [THEACMECO.
IN BLOCK THC |ACT ICS (COMM) 924/2429.08.2024 ILTD ISINGH 19953394364 _ [COM 124.08.2024
9 [SH. DEEPAK GARG,|Central nailnsal dvo
IDISTRICT JUDGE, lcate@yahoo.co.
ICOMMERCIAL COURT-09 fin
1309 THIRD| IM/s  Jagdamba|
[FLOOR [Store Vs M/
[EXTENTION [Execution [Vipul Hotels AndiShubhashish|
BLOCK [Execution ((Comm)/313/2024 [01-08-2024 Resorts Pvt Ltd _ |[Roy(P), 9899986943 [21-06-2024
INA
1309 THIRD| IM/s Ardour Pack|
[FLOOR [Pvt Ltd Vs M/s
[EXTENTION OMP (Clix CapitalBHANU
IBLOCK IOMP (Comm.) |[(COMM)/68/2024 |02-08-2024 |Services Pvt Ltd OHAN(P), 956070411 101.08.2024
jusjuris@gmail.
om
IDFC FIRST|
Bog THIRD| Bank LTD V§
[FLOOR IRAKIESH PWOGINDER
[EXTENTION IOMP ) IKUMAR ISUKHIJA(P
BLOCK IOMP (Comm.) |(COMM)/794/2024/03-08-2024  [BOKOLIA 9810315334 2.08.2024
Isksingh116 @gm|
lail.com
1309 THIRD| IAmritpal ~ Singh|
[FLOOR Vs Municipalsatyendra
[EXTENTION [Execution ICorporaation  ofkumar
IBLOCK [Execution ((Comm)/328/2024 |09-08-2024  |Delhi [singh(P). 9069075551 |08.08.2024
imuddasir.daiyy
lan@gmail.com
309 THIRD|
[FLOOR
[EXTENTION ICS [SHABEENA  VsMuddassir
IBLOCK ICs (Comm.) (COMM)/875/2024 [12-08-2024  |AADIL KHAN  |Daiyyan(P), |9818712378 109.08.2024
listing@lexindis|
com
Bog THIRD|
[FLOOR |Shellz India Pvt
[EXTENTION IOMP ILtd Vs BinnyNamit
BLOCK IOMP (Comm.) [(COMM)/73/2024 [12-08-2024 |Wads Pvt Ltd [Suri(P), 9582410211 9.08.2024
laggarwalmegha
291998 @gmail.
IARUN om
1309 THIRD| IAGGARWAL V:
[FLOOR [RAVI BAJAJISAMRIDHI
[EXTENTION [Execution IDESIGNS  PVI|SAMRIDHI([7011525052,
IBLOCK [Execution (Comm)/330/2024 [12-08-2024 ILTD IP) 9899861459 109.08.2024
jusjuris@gmail.
'om
1309 THIRD| [[DFC FIRST]
[FLOOR Bank LTD VSJOGINDER
[EXTENTION |OMP (DompP ) IRAJESH KUMARISUKHIJA(P
IBLOCK (Comm.) ((COMM)/836/2024 [16-08-2024  JUNEJA , 9810315334 14.08.2024
[SINHASONAL
0609@GMAIL.
ICOM
1309 THIRD| [ROOP KISHORE
[FLOOR [RASTOGI Vi
[EXTENTION ISAGAR ISONAL

IBLOCK Misc. DJ Misc DJ/479/2024 [16-08-2024 |[KHARBANDA  [SINHA(P), 9810002285 14.08.2024
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WUsjuris@gmail
L.com
1309 THIRD| [[DFC FIRST]
[FLOOR Bank LTD VSJOGINDER
[EXTENTION (OMP (Domp ) [YOGESH ISUKHIJA(P
IBLOCK (Comm.) (COMM)/835/2024 16-08-2024  |BANKOTI 9810315334 [14.08.2024
IVIKASHSHAR
IKLJ Polymers| IMALAWOFFIC
hrd Chomiedld E@GMAIL.CO
Boo  THIRD| Limited V4 M
[FLOOR IShreyansh
[EXTENTION ICS [Healthcare Uyoti
IBLOCK ICs (Comm.) ((COMM)/895/2024 [17-08-2024 Private Limited |Sharma(P), 999008455 16.08.2024
Rahul Kuma sunilsatya.rthi@
IGola Prop Of M 5| ahoo.co.in
|[Shubham
1309 THIRD| [Constructions V:
[FLOOR [Late Sh Surinder
[EXTENTION CS IPatwa  Through/Sunil
IBLOCK ICs (Comm.) (COMM)/900/2024[20-08-2024  |[LR |Satyarthi(P),981106073 17.08.2024
[dkj.adv@gmail.
com
1309 THIRD| [Neelam Agarwall
[FLOOR Vs Smart City|
[EXTENTION ICS [Solutions  IndiaDEEPAK
IBLOCK ICs (Comm.) (COMM)/899/2024[20-08-2024  [Pvt Ltd PAIN(P). 8588826199 17.08.2024
lsatendra.gauta
Im85@gmail.co
[m
1309 THIRD|
[FLOOR
[EXTENTION [Execution [Rajesh ChitlangialSATENDRA
IBLOCK [Execution ((Comm)/349/2024 [21-08-2024  |Vs Jitender Singh [KUMAR(P), 996834772 [20.08.2024
ladvocatemishra
PULAK TRADEX] 1102@gmail.co
IPVT LTD Vs JIYA| [
309 THIRD| IALIAS ZIYA|
[FLOOR IENTERPRISES
[EXTENTION [Execution [THROUGH ITSAKASH
IBLOCK [Execution (Comm)/364/2024 [27-08-2024 AR IGUPTA(P), 19599862350 24.08.2024
mishant@nglaw
lin
309 THIRD|
[FLOOR ISomethingnew V:
[EXTENTION [Execution One Culture PvtAvinash
BLOCK [Execution ((Comm)/365/2024 [28-08-2024  |Litd |Shukla(P), 9971027290 127.08.2024
jusjuris@gmail.
lcom
1309 THIRD| [[DFC FIRST]
[FLOOR Bank LTD VsJOGINDER
[EXTENTION (OMP (DOMP ) IAMARJEET ISUKHIJA(P
IBLOCK (Comm.) (COMM)/857/2024 [28-08-2024  |SINGH 9810315334 27.08.2024
jusjuris@gmail.
om
1309 THIRD| [[DFC FIRST]
[FLOOR Bank LTD VSJOGINDER
[EXTENTION |OMP (DompP ) RAHUL ISUKHIJA(P
BLOCK (Comm.) (COMM)/854/2024 [28-08-2024  |[GAUTAM 9810315334 27.08.2024
ikgarg800oF @g
[mail.com
1309 THIRD| ISteel Metal Tubes|
[FLOOR [[ndia Pvt Ltd Vg
[EXTENTION [Execution [Rudra  Energie§ANANT
IBLOCK [Execution ((Comm)/368/2024 [29-08-2024 _ |Solution IRAO(P) 9811486602 [28.08.2024
IMMATASSOCI
IATES@GMAIL.
ICOM
1309 THIRD| ICanadian
I[FLOOR Specialty  Vinyls|
[EXTENTION CS [Vs Nandita Salesfraveesh
IBLOCK ICs (Comm.) (COMM)/930/2024[29-08-2024  |Private Limited _[thukral(P), 9810166390 128.08.2024
jusjuris@gmail.
lcom
1309 THIRD| [[DFC FIRST]
[FLOOR Bank LTD VSJOGINDER
[EXTENTION |OMP (DompP ) IDEEPAK ISUKHIJA(P
IBLOCK (Comm.) ((COMM)/872/2024 [30-08-2024  [KUMAR 9810315334 [29.08.2024
[THROUG
IJACCOUNTANT
ISH. HARDESH|
1309 THIRD| IKUMAR \E|
[FLOOR ILAKSHMI
[EXTENTION [Execution IGENERAL [Sachin
IBLOCK [Execution (Comm)/334/2024 [14.08.2024 ISTORE K D RAO [Goyal 9873910829 13.08.2024
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IPVT. LTD. VS lgupta.varun1@
M/s ™ lgmail.com
WEWELLERS
1309 THIRD| [THROUGH IT§
[FLOOR IPROPRIETOR
[EXTENTION [Execution |SH. VIPAN|Varun
BLOCK |Execution ((Comm)/340/2024 [16.08.2024 INISCHAL IGupta 981047676 [14.08.2024
o [SH. AJAY PANDEY Central
IDISTRICT JUDGE,
ICOMMERCIAL COURT Virkamal ~ Opticy
[Private  LimitedSHIVENDR
ICS Vs Jigar JayantA PRATAP| lshivendra@the
Bo ICivil I(COMM)/877/2024 [13-08-2024 [Vasa ISINGH 9953394364 [acmeco.com 108-08-2024
ICS |IAdidas AG VgAastha laastha@thelegi
1307 ICivil I(COMM)/905/2024 [21-08-2024  JASHOK KUMAR [Sharma 9718209970  |st.com 17-08-2024

IShri Hari Rice|
ICS [Processors VsPradeep Ipprlawassociate|
07 ICivil (COMM)/914/2024 [22-08-2024  |[Rajesh Kumar _ |[Rana 8586877727  Isllp@gmail.com|13-08-2024

[Vani Prakashan|
|Group Vs Sanage|
ICS [Publishing House[Ritwik ritwikoff@outlo
07 ICivil (COMM)/913/2024 [22-08-2024  |LLP IParikh 19999320409 k.com 12-08-2024

[VINAY  GOYALSHANTNU

ICS Vs M/s JINDALJAGGARWA lofficeofshantnu
07 ICivil (COMM)/921/2024 [27-08-2024  [TRADERS IL 9999347367  lagg@gmail.com|22-08-2024
TATT U ST v
[MUNICIPAL
ICORPORATION
|OF DELHI
THROUGH ITS| ladvocatevikass
ICS ICOMMISSIONE [Vikas lharma1@gmail.
07 ICivil (COMM)/932/2024 [30-08-2024  [R ISharma 9810566116 jcom 14-08-2024

[LOREAL INDIA|

IPRIVATE
ILIMITED Vs unitedmark@u
ICS JASHOK KUMARShravan K| nitedandunited.
o ICivil ((COMM)/937/2024 [30-08-2024  JAND ORS. Bansal 9990605966  jcom |28-08-2024
i1 [SH. SANJAY SHARMA ,Central
[DISTRICT JUDGE,
ICOMMERCIAL COURT PUNEET GOYAL
Vs MOHAN|
ICOURT ROOM| Cs TRADING COQ| ladvsg@yahoo.c
10 ICS (COMM) ((COMM)/843/2024[03-08-2024  |AND ORS ISunil Gupta [8860313311 m 1.08.2024
M/s CAPITAL
IPLASTIC HOUSE|
Vs M/SKRISHANA
ICOURT ROOM| ICS [HINDUSTON  |KUMAR ladvkksingh@g
10 ICS (COMM) ((COMM)/871/2024 [09-08-2024  INDUSTRIES ISINGH(P), 9810673660 ail.com 2.08.2024
[UNDER
ICOURT ROOM| CS JARMOUR INC VsAastha laastha@thelegi
10 ICS (COMM) I(COMM)/886/2024[16-08-2024  |Ashok Kumar |Sharma 9718209970  |st.com [09.08.2024
IPANKAJ
[BANSAL Vs R Bj
ICOURT ROOM| ICS [FOODS [Amit lamit@tomarna
10 ICS (COMM) (COMM)/887/2024[16-08-2024 IPRODUCT [Tomar(P), (880044258 Jssociates.com |08.08.2024
[VARUN
[TEXTILES Vs
M/S
ISHUBHANGI
ICOURT ROOM| ICS ISAREE IRohit rohitmishraz69
10 ICS (COMM) (COMM)/917/2024 |24-08-2024  |[COLLECTION _ [Mishra(P), [7838214595 |@gmail.com  [20.08.2024
[MOHD FAHIM|
Vs M/S|
RIENTAL
INSURANCE ladvocaterbsing
ICOURT ROOM| ICS [COMPANY LTD| 1962@gmail.c
10 ICS (COMM) (COMM)/916/2024 [24-08-2024  JAND ANR R. B. Singh 0810822162 jom 20.08.2024
[VISHAL SEHGAL
s RUNGTA|
ICOURT ROOM| ICS [[RRIGATION [Karanpreet [karansatrons0

310 ICS (COMM) (COMM)/931/2024 [29-08-2024  |LTD lsingh 9899604908 [@gmail.com  [25.07.2024
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IKRISHAN
IKUMAR GUPTA|
[Vs MUNICIPALlsatyendra

ICOURT ROOM| ICS ICORP OF DELHIkumar lsksingh116@gm|
10 ICS (COMM) I(COMM)/936/2024 [30-08-2024  JAND ANR |singh(P), 9811161525 lail.com [28.08.2024
h2 |SH. RAVINDER BEDI,Central
[IDISTRICT JUDGE,
ICOMMERCIAL COURT ISONIA PUNJABI|
V/S [MOHDBABAR
I[HARVINDER [MOHD. JADV@GMAIL.
ko1 ICS COMM 1838/2024 02.08.2024 ISINGH IBABAR 19891146454 |ICOM [01.08.2024
ISTATE BANK OFPRANSHU IPRANSHU11.V
INDIA V/S BRIJVASHISHT JASHISHTH@G
ko1 [EX COMM 1315/2024 02.08.2024 IMOHAN [HA 9999737225  IMAIL.COM IN.A
ISTATE BANK OFPRANSHU IPRANSHU11.V
[[NDIA V/SVASHISHT IASHISHTH@G
ko1 [EX COMM 16/2024 02.08.2024 JARUN KUMAR _[HA 9999737225 MAIL.COM IN.A

IDFC FIRST]
[BANK LTD V/SJOGINDER WUSJURIS@G
ko1 JOMP (I) COMM [797/2024 03.08.2024  [ZUBAIR ANEES |[SUKHIJA 9810315334 |MAIL.COM IN.A

[[DFC FIRST|
BANK LTD V/§

JAVED
ISAKRUDDING &JOGINDER WUSJURIS@G
Kuo1 IOMP (I) COMM [804/2024 05.08.2024 JORS ISUKHIJA 9810315334 IMAIL.COM IN.A
IM/S ROOP|
INTERNATIONA IPRAMODYADA|
IL V/S SANJAYPRAMOD [V60180@GMA]|
Kuo1 [EX COMM 1320/2024 06.08.2024 IKOTHARI IKR. YADAV 8802915569  |[L.COM IN.A
[[NLAND WORLD|

ILOGISTICS PVTY.P
ILTD V/S NEERUSHEKHAW
T

ko1 ICS COMM 851/2024 06.08.2024  |JANAND A 9811165702 12.07.2024

[THE NAINITAL

BANK LTD V/SALOK IALOKMPI@G

ko1 ICS COMM 1858/2024 07.08.2024 IPOOJA YADAV [MOHAN 9675678910 IMAIL.COM [26.07.2024
IDINESH [VISHALSONIA
ISHARMA V/SVISHAL IDV@GMAIL.C

ko1 IMISC DJ l477/2024 14.08.2024 ISOMPAL ISONI 9818348100  |OM IN.A

[[DFC FIRST|
BANK LTD V/§
IDHARMPAL JOGINDER JUSJURIS@G
ko1 JOMP (I) COMM [838/2024 16.08.2024 IRADHE ISUKHIJA (9810315334  |[MAIL.COM IN.A

IDFC FIRST|
BANK LTD V/§
BHUPENDRA ~ JOGINDER PUSJURIS@G
kot JOMP (1) COMM 839/2024 16.08.2024  |SINGH SUKHIJA 0810315334  [MAIL.COM __[N.A

IM/S  SAKARN]|
IPLASTER INDIA|

[PVT LTD. V/SPRADEEP [VERTICAL.LE
ISHUBHAM IKR. IGAL@GMAIL.
ko1 ICS COMM 904/2024 21.08.2024 IMAURYA IAGRAWAL |8588857704  |COM 13.08.2024

IM/S SHAKT]I|

[TRADING  V/§ |[OFFICEOFSHA
M/S JINDALJSHANTANU| INTNUAGG @G
ko1 ICS COMM 920/2024 27.08.2024 [TRADERS & ORSIAGRAWAL (099934736 [MAIL.COM 22.08.2024

IDFC FIRST]
BANK LTD V/S§
[MANISH WOGINDER WUSJURIS@G
ko1 JOMP (I) COMM [862/2024 [28.08.2024 ISOLANKI ISUKHIJA 9810315334 IMAIL.COM IN.A
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IARTHANT
I[ENTERPRISES
[V/S RCC INFRA| IADVNAMANIS
ENTURES LTD[NAMAN ISRANI@GMAI
ko1 ICS COMM 938/2024 0.08.2024 IAND ORS [[SSRANI 9711156516 IL.COM [27.08.2024
IS P KANUGO V/:
I[ECOSURE
IPULPMODLING [TRIDENTLAW
[TECHNOLOGIES[SARTHAK @HOTMAIL.C
ko1 ICS COMM 933/2024 0.08.2024 ILTD. IKATYAYEN 0810133604  [OM 16.08.2024
13 [SH. M.K NAGPAL,Central M/s Bharat
IDISTRICT JUDGE, [Engineers  And
ICOMMERCIAL COURT &'
IConsultants Vs
Municipal |Avinash
ICS ICorporation  OffKumar laktrivedilawoffi
ko2 ICIVIL ((COMM)/839/2024 [02-08-2024 Dgl_hi — [Trivedi(P), 9871441764 es@gmail.com j02-07-2024

[Mercantiles Pt
ILtd Vs NITCO|

[MARBLE
IGRANITE [Zestl aw4l 803-06-2024
cs IPRIVATE Imanu @,A$ ei 1.¢ of& 10-041
ko2 ICIVIL (COMM)/840/2024[02-08-2024  |[LIMITED Iminocha(P), (981022694 [ttr 2024

[Raj Kumar Vg
IM/S  EQUITAS

ISMALL IDeepakYadavA
IOMP [FINANCE BANK|Deepak vocate
ko2 JARBITRATION [(COMM)/67/2024 |02-08-2024 _ [LTD [Yadav(P), 9999980081 |@Gmail.Com _|--

[Raj Kumar Vg
IM/S  EQUITAS

ISMALL IDeepakYadavA
IOMP [FINANCE BANK|Deepak vocate
ko2 JARBITRATION |(COMM)/66/2024 |02-08-2024 |LTD [Yadav(P), 19999980081 |[@Gmail.Com |----

IDFC FIRSTJOGINDER
IOMP (0| Bank LTD VSSUKHIJA(P jusjuris@gmail.
Kuo2 JARBITRATION |(COMM)/796/2024 |03-08-2024  |SATISH KUMAR ), 9810315334 jcom i

[[DFC FIRST|
Bank LTD V§JOGINDER
IOMP (0| ISAGEER ISUKHIJA(P jusjuris@gmail.
Kuo2 JARBITRATION [(COMM)/798/2024 |03-08-2024  |AHMED 5 9810315334 lcom .

[[DFC FIRST|
Bank LTD VSJOGINDER
IOMP [68) IMANOJ KUMAR|SUKHIJA(P jusjuris@gmail.
ko2 JARBITRATION [(COMM)/795/2024 |03-08-2024  [NAGOIRIA 5 9810315334 jcom ===

[[DFC FIRSTJOGINDER
IOMP (I Bank LTD VYSUKHIJA(P jusjuris@gmail.
ko2 JARBITRATION |(COMM)/805/2024|05-08-2024  [SANJAY SUKKE ), 9810315334 lcom

ICS ISAMEER SETHMUKHLIS imurehman123
ko2 ICIVIL ((COMM)/852/2024[06-08-2024  [Vs THE URANUS|Rehman(P), 9811022221 (@gmail.com  [29-07-2024
ISAURIN
[MUKESH
IKUMAR SHAH]
Vs MAAVISA| [pans~khandr~r
ICS [FOM CUP PVTJAwadhesh Inalm,
ko2 ICIVIL ((COMM)/861/2024 [07-08-2024  [LTD [Kumar(P), |011 - 35008324 [tfgmail.cgm 11-05-2024

ICanara Bank V§MANOJ

ICS IDrREEMA IKUMAR imanvakil378 @
ko2 ICIVIL I(COMM)/865/2024 [08-08-2024  |RAINA SINGH _ JARORA(P), 9811254078 lgmail.c-o,m 14-06-2024
[Tuss Facility]
Services Tus:
[Facilities \E
Maha Durg
[Execution Charitable [VISHAL unildoog@gm
ko2 IEXECUTION _ |(Comm)/329/2024 [12-08-2024 [Hospital IDUBEY(P), 19868644938 fail.com -

[[DFC FIRSTJOGINDER
OMP (D) BANK LTD VSSUKHIJA(P jusjuris@gmail.
ko2 JARBITRATION [(COMM)/816/2024 [13-08-2024 JARVIND SINGH 9810315334 om F---
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[TATA CAPITAL lansh
oMP [© LTD Vs AVIRAIJPARUL hola17@yahoo
ko2 JARBITRATION [(COMM)/821/2024 [14-08-2024  [GOYAL IBHOLA(P), (9811452022  |.com -
JAMMU AND
IKASHMIR BANK|SOAYIB
ICS ILTD Vs ASHOKQURESHI(P ISOAYIB@GMA
ko2 ICIVIL ((COMM)/898/2024[20-08-2024  |BHATIA 5 1880054398 IL.COM 17-08-2024

ISNS PRODUCTS|

IPRIVATE
ILIMITED Vs
ICS [MOHAMMED  [FAISAL lchambers@tejv [30-07-2024
ko2 ICIVIL I(COMM)/906/2024[21-08-2024  JASHRAF [HASAN(P), (9899528289 |eerbhatia.com |& 31-07-2024

IPAPPU SETH V:

IMUNICIPAL ladvocatevikass [14-08-2024
ICS [CORPORATION [Vikas harmal@gmail. |& 20-08
ko2 ICIVIL (COMM)/911/2024 [22-08-2024 |OF DELHI |Sharma(P), 19810566116 om 2024
IM/S PARAS|
JALUMINIUM
IPVT LTD Vs
ISNAPEX IARUN
[Execution [OVERSEAS ANDKUMAR larunyadavi131
ko2 [EXECUTION _ |(Comm)/356/2024 [22-08-2024 |ORS I[YADAV(P), 9810768996 |@gmail.com  |---
[MANU
IAGGARWAL V:
[Execution ISHREE GANESH[Zareef lanildutt.adv@g
ko2 [EXECUTION _ |(Comm)/363/2024 [27-08-2024  |ENTERPRISES |Ahmad(P), |9717769669 Imail.com —

[ROSA STEEL
[INDIA Vs SHREE|
ICS ISWAGAT [Rahul Ipatent@vidhanil
ko2 ICIVIL (COMM)/919/2024 [27-08-2024  [HARDWARE idhani(P), |9990636132  [com |20-08-2024

ISHRI NITIN|
IKUMAR  SOLH

[PROPRIETOR
|OF M/SMeena
ICS [FASHION IChaudhary Imesadvoc: g[16-05-2024
ko2 ICIVIL (COMM)/923/2024 [28-08-2024  [FOOTWEAR ISharma(P), 9811047445 Imail.com 1-06-2024

[[DFC FIRSTJOGINDER
IOMP [68) IBANK LTD VSSUKHIJA(P jusjuris@gmail.
ko2 JARBITRATION [(COMM)/863/2024|28-08-2024  |AMIT KUMAR 5 9810315334 jcom ===

[MUNICIPAL
ICORPORATION
[OF DELHI Vg
[MAVENS

ICS [WORTH sahil INDIAAERONS
Kuo2 ICIVIL (COMM)/929/2024[29-08-2024  [ENTERPRISES Jaeron(P), 9910007125 |@GMAIL.COM |----

ICHHOTEY
ISAHIB
[ENTERPRISES
[Vs CITI MEGA
ICS IMART PVT LTDMUKESH
ko2 ICIVIL (COMM)/928/2024[29-08-2024  Jand ORS IKUMAR(P), |3 12254443 — |21-08-2024

[NIKE

[[NNOVATE C V|
Vs ASHOK]
CsS IKUMAR laastha astha@thelegi
ko2 ICIVIL I(COMM)/926/2024 [29-08-2024  [UNKNOWN jsharma(P), 19718209970 t.com |23-08-2024

[[DFC FIRST|
Bank LTD VsJOGINDER

OMP (I IBHAKTI [SUKHIJA(P jusjuris@gmail.
ko2 JARBITRATION [(COMM)/870/2024|30-08-2024  [DHINGRA 5 9810315334 om -
[[DFC FIRSTJOGINDER
OMP (D) Bank LTD VSSUKHIJA(P jusjuris@gmail.
ko2 JARBITRATION [(COMM)/871/2024 [30-08-2024  [SHAMA BEGUM ), 9810315334 om F---
ISKY HERBAL
[PHARMACY
IPVT. LTD. VS|
IM/S KARIM]| aquereyazl
ICS [HERBAL [SHALABH 978 @gmail.co

ko2 ICIVIL (COMM)/940/2024[31-08-2024  JAGENCY ISINGH(P), 19971468622 [28-08-2024
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ICS s PUNEE PRATAP| ishivendrargtthe|

ISACHIN GUPT?EHIVENDR
ko2 ICIVIL I(COMM)/939/2024 [31-08-2024 IKATHURIA INGH(P), (0953394364 Jacmeco.com _ [28-08-2024

[[DFC FIRSTJOGINDER

lIOMP (I IBANK LTD V§SUKHIJA(P jusjuris@gmail.
o2 JARBITRATION [(COMM)/876/2024 |31-08-2024 IBEGRAJ SINGH ), 9810315334 0m o
14 [SH. ASHUTOSH KUMAR,West
IDISTRICT JUDGE|
COMMERCIAL COURT)
il
5 |MS. HEMANI MALHOTRA [West
IDISTRICT JUDGE|
COMMERCIAL COURT)
o= ISPARKLE dvisor.rakesh1
209 EWLS VS| 988@gmail.co
[Extn Block ICS(COMM) 661/2024 01.08.2024 IPALAK ANAND [RAKESH 9990476969 1.07.2024
[HIMANSHU
IDHALWAL  VSJANKUR cean.laws@gm|
ICS(COMM) 674/2024 05.08.2024 ISUNITA MALIK |AGARWAL (9873193748  Jail.com 03.08.2024
JADIDAS
ISHARMA VS |PRAMOD ail@thelegist.
ICS(COMM) 679/2024 06.08.2024 [OWNER PROP. |KR. SINGH (9810481016 om 5.06.2024
[HDFC BANK VS[PARUL lanish_bhola17
ICS(COMM) 696/2024 13.08.2024 IDHRUV PAL IBHOLA 9811452022 |@yahoo.com 7.08.2024
IM/S  OMSONS|
IMARKETING

IPVT LTD VS|
[M/S PATHPLUS|

ILIQUORS  PVTIIRSHAD ladv.irshad1@g

ICS(COMM) 698/2024 14.08.2024 ILTD IAHMAD 98119622836 |mail.com [29.07.2024
IM/S  OMSONS|
IMARKETING

PVT LTD VS|
[M/S PRIYANKA|
ISTELL AND|IRSHAD ladv.irshad1@g
ICS(COMM) 699/2024 14.08.2024 [TUBES IAHMAD 98119622836 |mail.com 129.07.2024

[TATA CAPITAL

ILTD VS| lhemantkaushik
JAMRUDDIN [HEMANT l2505@gmail.co
ICS(COMM) [722/2024 23.08.2024 IMIRZA IKAUSHIK 9996994349 |m 7.08.2024

IM/S  OMSONS

IMARKETING

IPVT LTD VS|

IM/S ~ SHARDA[IRSHAD dv.irshad@yah|
ICS(COMM) [724/2024 24.08.2024 IPIPES PVT LTD |AHMAD 9811962836 0.com 4.08.2024

ISAROGI SUPER]
ISALES PVT LTD,|

S. UMESHVARUN dvocatevarunb
ICS(COMM) 25/2024 24.08.2024 ILALWANI IBEDI 8285672608  ledi@gmail.com |02.08.2024
IGAMFORD
IPUBLISHING
[HOUSE VS|
ISHUBHAM IMANOJ Imanoj84goswa
ICS(COMM) 26/2024 24.08.2024 IBOOK ZONE IGOSWAMI 965424006 i@gmail.com |08.08.2024
A PLUY
[ENTERPRISES lsandeepjindals
S. SUVA LALSANDEEP |@rediffmail.co
ICS(COMM) 42/2024 20.08.2024 JAT PJINDAL 19810474101 [27.08.2024
IANCHAL
ILEASING VS |VIPIN
IANITA INANDWAN jurixlsolutionso

ICS(COMM) 43/2024 20.08.2024  JAGGARWAL L 989929904 p@gmail.com [27.08.2024
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[VIPIN
IGOMTI IMPEXINANDWAN jurixlsolutionso
ICS(COMM) 44/2024 29.08.2024 [VS. ATUL JAIN [I 9899299404  [2@gmail.com [27.08.2024
IM/S KDM
IKYECHEM  VSJANIL ladv.anilshrama
ICS(COMM) 45/2024 0.08.2024 M/SKRFLTD [SHARMA 0811532455 loz@gmail.com [27.08.2024

ISAROGI SUPER]

ISALES VS. HARIVARUN ladvocatevarunb
ICS(COMM) 46/2024 0.08.2024  [NARAYAN IBEDI 8285672608 ledi@gmail.com [27.08.2024
[PURPLE
[UNITED SALES|
S. BONZO KIDS|
IAPPAREL  PVT| lkajal.palmall@
ICS(COMM) 50/2024 1.08.2024 ILTD IKAJAL PAL 729093513 lgmail.com 128.08.2024
6 [SH. DIG VIJAY SINGH,’West
IDISTRICT JUDGE| Sanyam Jai
0(:',;OMMERCIAL COURT)| Prop M/s Daksh
[Enterprises Vs
[203 ICS M/s Devyz ((COMM)/666/ Pain.adityaraj@
[Extn Block [Recovery ((COMM)/666/2024[02-08-2024 _ |Overseas A. R Jain(P),[2024 [Yahoo.com

IM/s Omsong|
[Marketing Py
Ltd Vs M/
ICS [Dazzling DrinksSachin (COMM)/665/
IRecovery (COMM)/665/2024 [02-08-2024 _ [Pvt Lid Malik(P), |2024 INot Mentioned [29-07-2024

State  Bank  off

India Vs RIHAN| CS
cs PROP OF RQSunil ((COMM)/672/2|
IRecovery (COMM)/672/2024 [03-08-2024  [ENTERPRISES sehrawat(P),/024 INot Mentioned [31-07-2024

[Union Bank Of|
India Vs AbidKAMALJIT |CS

CS [Husain ISINGH (COMM)/671/2[Kamaliitsinghra
[Recovery ((COMM)/671/2024 [03-08-2024 Eal}icators IRANOT(P), 024 not@gmail.comf25-JUl-2024
[PROPRIETOR
F METAL
ICRAFT V:
ISAGAR ICS
cs BUCKLES ~ PVTISTUTI ((COMM)/675/2SAGAR7300@
IRecovery (COMM)/675/2024 [05-08-2024  [LTD 'ASON(P), 024 GMAIL.COM _ [23-07-2024
[Shriram Finance IOMP [
IOMP ) ILtd Vs HARSHManoj (COMM)/138/2]MANOJK.ADV
[Recovery (COMM)/138/2024 [07-08-2024  [DEV THAKUR _ |[Kumar(P), |024 |@GMAIL.COM [NA
ISTAR
[EQUIPMENTS
[Vs HINDUSTAN| ICS
cs ICONSTRUCTIONatin (COMM)/682/ fadvsharmag3@
[Recovery I(COMM)/682/2024[07-08-2024  |COMPANY LTD [Sharma(P), 2024 lgmail.co 1-08-2024

[Rohit Narula VSGAURAV |CS

ICS [Shivam CoalKAUSHIK(P|(COMM)/687/
[Recovery I(COMM)/687/2024 [08-08-2024 |Carriers pvtltd ), 2024 [Not Mentioned [05-08-2024
[Ms MAYRA|
ALUMINIUM
[FORMWORK
[PVT LTD Vs Ms|
ISK IntegratedUtkarsh Misc info@ggguptaas|
[Recovery IMisc DJ/478/2024 08-08-2024  Jand Consultants |Gupta(P), |[DJ/478/2024 sociatcs.in INA
IMUKESH |CS
ICS INeeru Jindal V4AGGARWA ((COMM)/688/
[Recovery (COMM)/688/2024[09-08-2024  |Sandeep Bansal |L(P), 2024 INot Mentioned |07-08-2024

[Execution Surinder Sethi V:
[Recovery (Comm)/213/2024 [12-08-2024  |Gulshan Verma

Budhiraja(P [(Comm)/213/2 [animesh@,sinh
024 lapartners.com [NA

5fhubham [Execution
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[[DBI BANK LTD|

Vs~ PRASANTA| [Execution
[Execution UMAR Vivek (Comm)/218/2 [kumarvivekadv
[Recovery (Comm)/218/2024 [13-08-2024 IMALLICK [Kumar(P), [024 (@gmail.com  [NA

[Realistic Realtors|

[Pyt Ltd \E [Execution
[Execution [Karanpreet Singh[Bharat (Comm)/217/2 [legistauxiliary@
[Recovery ((Comm)/217/2024 [13-08-2024  [Walia IGupta(P), |024 lgmail.com INA
[Eppion
ifesciences  pvilPARAS ICS
ICS td Vs NityamAGGARWA [(COMM)/703/ |parasaggarwala
[Recovery ((COMM)/703/2024 [14-08-2024 __|[Pharma IL(P) [2024 dv@gmail.com [07-08-2024

IM/S  CAPITAL

IGRAINS Vs M/SIAMIT [Execution
[Execution IGURU EXIM[MADAAN(P |(Comm)/221/2
[Recovery (Comm)/221/2024 [16-08-2024  JAND ORS 024 INot Mentioned [NA

IM/s Omsong|
Marketing Pyt

Ltd Vs M/s CsS
ICS [Fatehpuria [Sachin (COMM)/709/
[Recovery ((COMM)/709/2024 [17-08-2024 [Fabrics Pvt Ltd _[Malik(P), 2024 INot Mentioned |05-08-2024
[Ms JMR| CS
ICS Pewellers Pvt LtdDeekshant [((COMM)/714/2
[Recovery (COMM)/714/2024 [21-08-2024 s Ujjawal Puri _[Kaushik(P), 024 INot Mentioned [20-02-2024
Hdfc Ban!
ILimited VSMANISH |OMP I
IOMP (0| [MUNMUN [SHANKER |[(COMM)/148/2[msvermachamb|
IRecovery (COMM)/148/2024 [23-08-2024  [KUMAR ERMA(P), 024 lers@gmail.com [NA
[Hdfc BankMANISH |OMP @
IOMP (0| ILimited VSSHANKER [(COMM)/161/2 jmsvermachamb)
[Recovery (COMM)/161/2024 [24-08-2024  |CHITRA WATI [VERMA(P), |024 lers@gmail.com [NA

B
ISh Rajkumar Jh
s Vatsali Book|

[Sationary
[Through ItgManoj CS
ICS [Propritor SumanjGoswami(P) (COMM)/727/2]
[Recovery ((COMM)/727/2024 [24-08-2024  [Kumar Thakur 024 INot Mentioned |08-08-2024

[Bobby Jain V:

[Winsoft
[Playschool ICS
ICS [[nternational PvtfKeshav Kant(COMM)/735/2[Vikasbhatia280
[Recovery (COMM)/735/2024 [27-08-2024 _|Ltd ISharma(P), |024 |@gmail.com  [28-08-2024
[HARINDER
IANEJA Vs
[INTERNATIONA ICS [Vishwasshivend|
ICS IL  PRINT O[GEETA (COMM)/736/2[erg7@gmail.co
[Recovery ((COMM)/736/2024 [27-08-2024 IPACK LTD ORS [YADAV(P), 024 Im |22-08-2024
[Hdfc Banl
[Limited VsMANISH |OMP (I
IOMP () ISUMIT KUMARSHANKER |(COMM)/175/2[msvermachamb
[Recovery (COMM)/175/2024 [27-08-2024  |CHATURVEDI _ [VERMA(P), 024 lers@gmail.com [NA
[Hdfc Banl|
[Limited VSMANISH  |OMP (I
IOMP (D) IPARVEEN ISHANKER |(COMM)/174/2[msvermachamb
[Recovery I(COMM)/174/2024 [27-08-2024 IKUMAR [VERMA(P), |024 lers@gmail.com [NA
[Hdfc BankMANISH  (OMP (I
omP ) Limited VSSHANKER |[(COMM)/173/2|msvermachamb
[Recovery ((COMM)/173/2024 [27-08-2024 IPRIYA CHAND [VERMA(P), 024 lers@gmail.com [NA
[CANARA BANK| ICS
ICS Vs SWADESHp atin (COMM)/734/2[ritumishra.advo|

[Recovery ((COMM)/734/2024 [27-08-2024  [DEBNATH Kapur(P), |024 lcategmail.com [20-08-2024
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[Shriram Finance IOMP [
oMP (1) Ltd Vs  ANIIManoj (COMM)/171/2 [MANOJK.ADV
[Recovery (COMM)/171/2024 [27-08-2024 IKUMAR [Kumar(P), [024 |@GMAIL.COM [NA
IShriram Finance IOMP a
OMP (D) ILtd Vs ROHITManoj (COMM)/172/2]MANOJK.ADV
[Recovery ((COMM)/172/2024 [27-08-2024 IKUMAR [Kumar(P), [024 |@GMAIL.COM [NA
IDEV
ISUNITA TANEJAPRAKASH (CS legaldass-
ICS Vs PRITAM[PACHAURI(((COMM)/739/2sawhneyadv@g
[Recovery (COMM)/739/2024 [28-08-2024  |SINGH IP), 024 nail.com 21-08-2024
[Hdfc BankMANISH  (OMP (I
OMP (D) ILimited Vs RAJISHANKER |(COMM)/170/2[msvermachamb
[Recovery ((COMM)/170/2024 [27-08-2024 IDAVID [VERMA(P), |024 lers@gmail.com [NA
[Hdfc BankMANISH  (OMP @
IOMP (D) ILimited VSSHANKER |(COMM)/197/2|msvermachamb
[Recovery (COMM)/197/2024 [28-08-2024  JAMAN KAPOOR [VERMA(P), 024 lers@gmail.com [NA
[Hdfc Ban
[Limited VSMANISH  |OMP I
IOMP ) ISARABJEET [SHANKER [(COMM)/196/2[msvermachamb
IRecovery (COMM)/196/2024 [28-08-2024  |SINGH IVERMA(P), |024 lers@gmail.com [NA
[Hdfc BankMANISH |OMP I
IOMP (0| ILimited VSSHANKER |(COMM)/195/2jmsvermachamb
IRecovery (COMM)/195/2024 [28-08-2024  [NONU SHARMA [VERMA(P), |024 lers@gmail.com [NA
[BOOK
ISTATIONARY

[THROUGH ITS|
IPROPRITOR [Manoj

ICS ISUMAN KUMAR|Goswami(P) (COMM)/740/ [manoi8-.30swa
[Recovery (COMM)/740/2024 [28-08-2024  [THAKUR 12024 rr.i@graail.com08-08-2024
[Shriram Finance] IOMP (I)ALBUSLAWFIR|
lomMP ) Ltd Vs SUMITSunny ((COMM)/198/2[lV1SfgGMAIL.C
IRecovery (COMM)/198/2024 [29-08-2024  [KUMAR JArora(P), |0o24 M INA
ICanara Bank Vg
ISANDEEP ICS
ICS IKUMAR lsumit (COMM)/748/ virmanilaweo@
[Recovery ((COMM)/748/2024 [30-08-2024  |CHATURVEDI _ |virmani(P), [2024 lgmail.com |23-08-2024
ISudhir kumar| [Execution
[Execution lgupta Vsfsahil (Comm)/230/2 [INDIAAERONS
[Recovery ((Comm)/230/2024 [31-08-2024 JAmarjeet singh _jaeron(P),  |024 |@GMAIL.COM [NA
[Hdfc Banl
[Limited VsMANISH |OMP (I
IOMP () [MOKSH ISHANKER |(COMM)/209/ [msvermachamb
[Recovery ((COMM)/209/2024[31-08-2024 IFENSTER [VERMA(P), [2024 lers@gmail.com [NA
[Hdfc Banl|
[Limited Vs RAVIMANISH |(OMP (I
IOMP (D) ISHANKAR ISHANKER |(COMM)/208/ [msvermachamb
[Recovery ((COMM)/208/2024[31-08-2024 IKUMAR [VERMA(P), [2024 lers@gmail.com [NA
7 [|SH. SANJAY JINDAL,West
[IDISTRICT JUDGE|
COMMERCIAL COURT) igﬁp% ‘}};’}f,
ILTD Vs
202 ICS ISUMITRA [SEWA egal.sre@sitara
[Extn Block ICS (COMM) (COMM)/659/2024 [01-08-2024  |SINGH ISINGH 9599300760 cO.com 0-07-2024
CHIRANJIV
ISINGH Vs

ICS ISHANTI ISHIVANT shivanilegall84
ICS (COMM) (COMM)/660/2024[01-08-2024  |GULYANI ISHARMA 19056115160 (@gmail.com  [19-0602924
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ISTATE BANK OFHASHOK [pahl.associates1]
cs INDIA VIKUMAR 995@gmail.co
ICS (COMM) (COMM)/670/2024 [03-08-2024  |SANGEETA IBAHL 9810019614
IPARVEEN
IKUMAR Vs M/ lsameer.sidhar
ICS ISWASTIK PIPESSAMEER (@metropolitan]
ICS (COMM) (COMM)/683/2024 [07-08-2024  [LTD [SIDHARR 9444446565 legal.in [03-08-2024

IM/S SITA RAM|
JAND COMPANY|
IPVT LTD V5
[VISHNU
ICS IPRASAD
ICS (COMM) I(COMM)/684/2024[07-08-2024  |[SANKINENI

ISHRIRAM

[FINANCE LTD|
OMP ) Vs JATIN]
ICS (COMM) ((COMM.)/139/2024[07-08-2024  [KHURANA

ISHRIRAM

I[FINANCE  LTD)|
IOMP ) [Vs  DAVINDER|
ICS (COMM) ((COMM.)/140/2024[07-08-2024 _ |SINGH

IM/S
ISARASWATI
[ENGG WORKS]| lsksharmaadvoc
ICS Vs M/S TENEX|SK late@hotmail.co
ICS (COMM) (COMM)/689/2024[09-08-2024  [TRADE LINKS HARMA 9891297097  [m 7=08-2024
IDBI BANK]
ICS [LIMITED VSSATISH imanish@Kklfindil
ICS (COMM) (COMM)/692/2024 [12-08-2024  |AAMNA BEGUM |KUMAR 9213905829 .com |29-07-2024
ISHRIRAM
[FINANCE
ILIMITED V:
[OMP (IYomp ) ATIN [MANOJ Manojk.adv@g
(COMM) I(COMM.)/142/2024[13-08-2024 IKHURANA IKUMAR 811133644 Imail.com INIL
[[DBI BANK]
ICS ILIMITED VSSATISH manish@Kklfindil
ICS (COMM) I(COMM)/700/2024[14-08-2024 IRITIKA GROVER[KUMAR 9213905829  |a.com 12-08-2024
IM/S  OMSONS|
IMARKETING
[PVT LTD Vs M/S|
IL R K
ICS [INVESTMENT [IRSHAD ladv.irshadl@g
ICS (COMM) I(COMM)/701/2024 [14-08-2024 IPVT LTD IAHMAD 9811962836 Imail.com [29-07-2024
[RAMAN
IGANDHI V:
Cs IDINESH KUMAR] lgirishgauradv@
ICS (COMM) ((COMM)/704/2024 [17-08-2024 ISINGH IN KJAIN [9811109763 ahoo.com 13-08-2024
ISHRIRAM
[FINANCE LTD|
[OMP (IYoMP () s ASHISHMANOJ IManojk.adv@g
(COMM) I(COMM.)/145/2024[17-08-2024 PWOSHI IKUMAR 1811133644 ail.com INIL
ISHRIRAM
[FINANCE LTD|
MP (IYoMP ) s JATINMMANOJ Manojk.adv@g
(COMM) I(COMM.)/146/2024[17-08-2024 %Hymémm ‘KUMAR 1811133644 ail.com INIL
SYSTEMS

ICOMPANY PVT|
ILTD Pvt Ltd Vs

[HARIGO
ICS [TECHNOLOGIES|GAURAV lgauravaroralaw
ICS (COMM) ((COMM)/713/2024 [21-08-2024 IPVT LTD JARORA 18800272829  [ver@gmail.com |04-07-2024

ICANARA BANKNILENDU
ICS [Vs ANKIT|VATSYAYA nilenduvatsyay
ICS (COMM) (COMM)/715/2024 [22-08-2024  |BHATIA IN 9999050853 fan@gmail.com [21-08-2024
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[HDFC BANK]
[LIMITED Vs
MP (1yOMP [© INARENDER IMANISH imsvermachamb)
(COMM) (COMM.)/149/2024J23-08-2024  |SINGH [VERMA 9650810426 fers@gmail.com INTL
I[HDFC BANK]
ILIMITED Vs
OMP (D) IGAURAV
ICS (COMM) (COMM.)/150/2024/23-08-2024  |CHAND
[HDFC BANK]
[OMP (DomMp (D) ILIMITED VSMANISH Imsvermachamb
(COMM) ((COMM.)/151/2024 [23-08-2024  [MOHIT KUMAR [VERMA 9650810426 _fers@gmail.com NIL
INEVCO
[ENGINEERS
IPVT LTD Vs
[CORONET IMOHINDE
ICS [ENGINEERS IRKUMARM sremedium6@g
ICS (COMM) ((COMM)/716/2024 [23-08-2024 _ |[PVT LTD IADAN 9868809596 ail.com [13-08-2024
I[HDFC BANK]
[OMP (DomMp [6)) ILIMITED VYMANISH Imsvermachamb)
(COMM) ((COMM.)/165/2024[24-08-2024  |[SHALINI GUPTA [VERMA 9650810426 _fers@gmail.com NIL
I[HDFC BANK]
ILIMITED Ve
[OMP (IYOMP [6)) ISHREY IMANISH Imsvermachamb)
(COMM) (COMM.)/167/2024[24-08-2024  [KHURANA ERMA 9650810426 [ers@gmail.com [NIL
[RAJSONS
IPUBLICATION
ICS Vs  SHUBHAMMANOJ Imanoj84goswa
ICS (COMM) (COMM)/729/2024 [24-08-2024  |BOOK ZONE IGOSWAMI 9654240067  [mi@gmail.com [09-08-2024
[BALAJI ACTION|
IBUILDWELL
PVT LTD V:
IPENGU
ICS [[NVENTIVE PVTJABHISHEK laharjikai2c@gm
ICS (COMM) (COMM)/730/2024 [24-08-2024  |LTD IHARJIKA 9310008854 |ail.com [22-04-2024
IBALAJT ACTION|
IBUILDWELL
ICS IPVT LTD VSABHISHEK laharjikai2c@gm
ICS (COMM) (COMM)/732/2024 [24-08-2024 IRAFI AHMAD  |[HARJIKA 9310008854 |ail.com [21-08-2024
[[NDIAN
[OVERSEAS ISAGAR
ICS IBANK Vs RUBYJAGGARWA lareness@arene
ICS (COMM) (COMM)/733/2024 [24-08-2024  |RANI IL 19810980834 slaw.com [22-07-2024
ISHRIRAM
[FINANCE  LTD|
lomP (DjOMP ) s JATINMANOJ [Manojk.adv@g
(COMM) (COMM.)/168/2024/27-08-2024 IKHURANA IKUMAR 811133644 Imail.com INIL
ISHRIRAM
[FINANCE LTD|
[OMP (IYoMP () s ASHISHMANOJ IManojk.adv@g
(COMM) (COMM.)/190/2024/28-08-2024  JOSHI IKUMAR 1811133644 ail.com INIL
[HDFC BANK]
[LIMITED Vs
MP (1OMP [© IMANINDER IMANISH imsvermachamb)
(COMM) I(COMM.)/191/2024 [28-08-2024  |SINGH [VERMA 9650810426  fers@gmail.com INTL
I[HDFC BANK]
ILIMITED Vs
MP (1yOMP [© IDHEERAJ IMANISH msvermachamb)
(COMM) (COMM.)/192/2024[28-08-2024  [KUMAR VERMA 9650810426  fers@gmail.com INTL
I[HDFC BANK]
ILIMITED Vs
[OMP (DomMp (D) IRUPESH [MANISH Imsvermachamb
(COMM) (COMM.)/193/2024]28-08-2024  |KUMAR IVERMA 9650810426  fers@gmail.com [NIL
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[HDFC BANK]
MP (DjoMP [© LIMITED VSMANISH imsvermachamb)
(COMM) (COMM.)/194/2024/28-08-2024  |JANFAS VAHID |[VERMA 9650810426 fers@gmail.com INTL
IM/S AGGARWAL
[ENTERPRISES |RAVINDRA ravindraupadhyl|
ICS ] RIMJHIMKUMAR lay47@gmail.co
ICS (COMM) ((COMM)/738/2024 [28-08-2024  [ISPAT LTD [UPADHYAY [9811730018 14-08-2024
[BANK OF
IMAHARASTRA
Vs MAMABIJAYA
ICS IBHANJA TEAMOHAN ladvbmg20l6@g
ICS (COMM) ((COMM)/741/2024 [29-08-2024  |STALL IGOSWAMI [9015893668 ail.com [22-08-2024
A PLUY
[ENTERPRISES lsandeepjindals
ICS Vs  VIRENDERISANDEEP |@rediffmail.co
ICS (COMM) ((COMM)/747/2024 [30-08-2024  |SINGH PYINDAL 9810474101 27-08-2024
oMP D) HDFC BANK]|
[OMP (D[(COMM.)/203/202 ILIMITED VYMANISH Imsvermachamb)
(COMM) l4 0-08-2024  JASHU SHARMA [VERMA 9650810426 _fers@gmail.com NIL
I[HDFC BANK]
oMP [© ILIMITED Vi
[OMP (D[(COMM.)/204/202 [VIKRANT IMANISH Imsvermachamb)
(COMM) l4 |30-08-2024  |SHARMA ERMA 9650810426 [ers@gmail.com [NIL
JATINDER DEV]|
SETH Vs MR
IRAVINDER
ICS IKUMAR ajal.palmaili@
ICS (COMM) (COMM)/749/2024 [31-08-2024  |CHOPRA IKAJAL PAL 7290639137 mall.com |20-08-2024
h8 [SH. AJAY GUPTA [West
IDISTRICT JUDGH
State Bank  Of|
COMMERCIAL COURT) India Vs Nadeem|
ICS Prop Of M
210 (COMM)/664/2 |Aashna [Sunil [delhilawyers@y/|
[Extn Block lo24 664/2024 l02-08-2024  |Enterprises ISehrawat (9999330725 |ahoo.co.in 131.07.2024
[OMP (I lJAnny  Malhotra|
(COMM.)/141/2 land Anr Vs AjayManeesh lascentlawfrim
024 141/2024 08-08-2024  |Malhotra and Anr(Gumber 9911315304 |@gmail.com 6.08.2024
ICS JAHEAD RETAIL
(COMM)/686/2| ILEASING VsBhavya ladvbhavyakohli
024 686/2024 08-08-2024  Yitender Nijhara [Kohli 9999239545  |@gmail.com  [18.07.2024
IM/s Omsong|
[Marketing Pt
Ltd Vs M/
ICS IChanmeet
(COMM)/705/2 [Leasing andllrshad dv.irshad1@ya
024 [705/2024 17-08-2024  |Finance Pvt Ltd Jahmed 9811762838 00.c0m 5.08.2024
IM/s Omsong|
Marketing Py
Ltd Vs M/
ICS [Poshish
(COMM)/706/2 [Furnishers  Pvtllrshad dv.irshad1@ya
024 06/2024 17-08-2024 ILtd lahmed 9811762838 100.cOm 5.08.2024
charanpaaduka
ICS lindustries pvt ltd|
(COMM)/707/2 s ABDUS[Rinky rinkys601@gm
024 07/2024 17-08-2024 ISAMAD inghal 8130707356 Jail.com 16.04.2024
charanpaaduka
industries pvt ltd|
ICS [Vs OMPRAKASH|
(COMM)/712/2 ELARAM Rinky rinkys601@gm
024 12/2024 21-08-2024 IDHAKA |Singhal 8130707356 fail.com 16.04.2024
ICS ISANJAY
(COMM)/720/2 ISINGHAL VgParvesh rationale.ratio
lo24 20/2024 23-08-2024  |LALITA IBansal 8010009016  [@gmail.com  [21.08.2024
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IGLOW TRADEX]
INDIA PVT LTD|

ICS Vs HARBANS|
(COMM)/721/2 ISINGH Manish ladv.jatinkumar
024 21/2024 23-08-2024  |BHULLAR [Kumar 9958569293  [@gmail.com 3.05.2024

IM/s Omsong|

ICS Marketing Py
(COMM)/728/2 ILtd Vs  Vinod|lrshad ladv.irshad1@ya
024 28/2024 24-08-2024  [Garg lahmed 9811762838 00.cOM [05.08.2024

19 [SH. NARESH KUMARWest
IMALHOTRA, DISTRICT]

JUDGE (COMMERCIAL] Dhruv Industries

[COURT) ILtd Vs Delco
ko3 [Execution [Execution [Electronics  Pvi|
[Extn Block (Comm.) ((Comm.)/205/2024 [01-08-2024 ILtd

[Kusum Nanda Vg
ICS [Oasis Distillerie§RAJEEV linfo@kandbpar
ICS (COMM) I(COMM)/662/2024 [01-08-2024 _ |Ltd IKAPOOR _ |011-42404450 _[tners.com 29-07-2024
A- And S Steel
[Private  Limited)|
s Shri  Irfan|
[Khan, Proprietor

ICS M / S LoboSHIVEN ladvshivenbangal
ICS (COMM) ((COMM)/667/2024 [03-08-2024 __|[Footwears IBANGA 838443353 |@gmail.com 0-07-2024
Medaes V§MUKESH
ICS [Medaesx HealthBHARDWA lsanjayroy.adb@
ICS (COMM) (COMM)/668/2024[03-08-2024  |Care Pvt Ltd J 9718264244  |gmail.com 131-07-2024

[Parveen ~ Kumar]

ICS IGarg Vs SandeepSAMEER
ICS (COMM) __ [(COMM)/673/2024 |03-08-2024 _[Kumar ISHIKHAR 1999918302 INot available 45505
[State Bank OffRajeev [bahlaassociates
ICS [[ndia Vs Sanjay [Kumar 1995@gmailco
ICS (COMM) ((COMM)/676/2024 [06-08-2024  |[Kumar [Thakur 9810019614 Im 1-08-2024
[Fedex  Express|
[Transportation
|And Supply Chain|
Service India Pvi]
ICS ILtd Vs E Com|Gurvinder litigation @suric|
ICS (COMM)  |(COMM)/677/2024 [06-08-2024  [Trading Suri 011-43434600 fo.in 2-08-2024
ladvocatesachin
ICS |Asha Singh VsRavi Kumar| jsharma1@gmaill
ICS (COMM) I(COMM)/678/2024 [06-08-2024 Ef\mal Preet Kaur[Verma 9911377067 l.com 3-08-2024
[EQUIPMENTS
[Vs GARUDA|
[CONSTRUCTION|
JAND
ICS [ENGINEERING atin dvsharmag3@
ICS (COMM) (COMM)/681/2024 [07-08-2024 _ |PVT LTD |[Sharma 8802901184 [gmail.com 5-08-2024

CsS [Naini Fincap| ladvlkdahiya.d8
ICS (COMM) I(COMM)/685/2024 [07-08-2024  |Limited Vs Doli _[Lalit Dahiya |9717172204 l@gmail.com 8-06-2024

ILIMITED V|
ISHREE

ISIDDHIVINAYA
K AGROTECH|
[Execution [Execution IAND ALLIED]
(Comm.) ((Comm.)/210/2024 [08-08-2024  INDUSTRIES

IDHARMENDER
ISAINI Vs OM|
ICS ISHIV

ICS (COMM) ((COMM)/690/2024[09-08-2024  |CONSTRUCTION[Himanshu [8287469300 |Not available [08-08-2-24

JAmbica Creatio:
CS Vs Tulip| jain.adityaraj@
ICS (COMM) (COMM)/691/2024 [12-08-2024 |Creations Pvt Ltd |Abdul Vahid [8383953944 ahoo.com 0-07-2024
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IShriram  Finance|
ILtd Vs AJAY|
MP (1yOMP [© KUMAR [Manoj
(COMM.) I(COMM.)/144/2024[13-08-2024 ISHARMA [Kumar 9811133644 [Not available  |11-08-2024
[NAINI  FINCAP|
ICS ILIMITED Ve
ICS (COMM), I(COMM)/693/2024 [13-08-2024 IRAM SAGAR RAI|Lalit Dahiya [9717172204 INot available  |02-08-2024
State Bank Of|
ICS India Vs RahulSunil delhilawyers76
ICS (COMM) ((COMM)/694/2024 [13-08-2024 IDey And Anr. [Sehrawat 9999330725 |@yahoo.co.in _|08-05-2024
IM/s Alutech
ICS [[ndustries VeAditya ladatiyalaroyia
ICS (COMM) ((COMM)/697/2024 [14-08-2024 Yikash Pateluu [Laroyia 9873539952 |@gmail.com _ |06-06-2024
land Supply Chain|
Service India Pvi
ILtd Vs Shiva Art
Through Ity
ICS [Proprietor Mr |Gurvinder litigation@suric|
ICS (COMM) ((COMM)/702/2024 [14-08-2024 _ |Amit Jha ISuri 1011-43434600 Jo.in 05-08-2024 |
M/s Kanwar
IPrakash  Rakesh|
[Execution [Execution [Kumar Vs Rakesh|
(Comm.) (Comm.)/222/2024 [20-08-2024  [Bansal
IPARKASH Ve
[Execution [Execution M/S VEDI(|
(Comm.) (Comm.)/223/2024 [20-08-2024  [PUBLICATTON
IDBI BANK]
[LIMITED V:
IDOMESTIQ
ICS [ENTERPRISES [Manish imanish@klfindi|
ICS (COMM) ((COMM)/710/2024 [20-08-2024  |AND ORS IDewan 9213905829  |a.com 8-08-2024
Sirca Paints Indi
ILimited Vi ladvocateajayba
ICS IDeepak sal@gmail.co
ICS (COMM) (COMM)/717/2024 [23-08-2024  [Kesarwani |Ajay Bansal 9911004700  |m 16-08-2024
Sirca Paints Indi
[Limited Vs Sah:
ICS [Brothers AndAnand
ICS (COMM) I(COMM)/718/2024 [23-08-2024  |Others Bajpai E [Not available  [16-04-2024
[Punjab And Sind|
Bank Vs Nitin|
ICS [Prashi AssociategSubhash dv.rakeshgupt
ICS (COMM) (COMM)/719/2024 [23-08-2024 _ |And Ors IChandra 9810266298  la77@gmail.com[29-05-2024
[Hdfc Banl
[Limited \E|
[OMP (IYoMP () IRANJAN Manish ranjanjha86@g
(COMM.) (COMM.)/166/2024/24-08-2024  |[KUMAR |[Shanker 503005232 ail.com |22-08-2024
[Eagle  Forgings|
[Private  Limited|
Vs Emphasis|
ICS [[nnovations [Pallav info@sambhitale
ICS (COMM) (COMM)/723/2024 [24-08-2024 _ |Private Limited [Kumar 9711060693 [gal.in |24-08-2024
ISH RAMAN|
ICS IGANDHI Vs MR lgirishgauradv@
ICS (COMM) (COMM)/731/2024 [24-08-2024  |SHANKER LAL |Girish gaur 9811109763 ahoo.co.in 22-08-2024
[Hdfc Banl|
IOMP (IYoMP () ILimited Vs RAM[Manish ranjanjha86@g
(COMM.) ((COMM.)/177/2024[27-08-2024  |SAROOP [Shanker 503005232 ail.com 27-08-2024
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[Hdfc Banl
[Limited \E
MP (IYoMP (D) IGUDDI ASHOK[Manish ranjanjha86@g
(COMM.) (COMM.)/178/2024[27-08-2024  [KUMAR GUPTA [Shanker 503005232 ail.com |23-08-2024
[Hdfc Banl
[Limited \E
[MANISH
MP (DomMp (D) IBALIRAM Manish ranjanjha86@g
(COMM.) I(COMM.)/179/2024[27-08-2024  [KARANKAR |Shanker 503005232 ail.com |23-08-2024

ICANARA BANK]

Vs RAKESH|
IKUMAR
Misc DJ Misc DJ/527/2024 [28-08-2024 |AGGARWAL IAbhishek 9811231578 INot available  |20-08-2024

ICANARA BANK]

s RAKESH|
IKUMAR
IAGGARWAL
Misc DJ Misc DJ/531/2024 [28-08-2024 |JAND OTHER

Indian Overseas|

ICS Bank Vs MithuSubhash Iskjhaassociates
ICS (COMM) (COMM)/737/2024 [28-08-2024 _ |Singh [Kumar Jha 9810840045 |@yahoo.co.in [18-08-2024

INDIAN  BANK]
[Vs AJAY KUMAR|
Misc DJ Misc DJ/532/2024 [29-08-2024  [DUTTA JAnant Rao 9818249145  [Not available  [22-08-2024

20 [SH. ANURAG SAIN /NEW
IDISTRICT JUDGEDELHI

(iOMMERCIAL COURT) ISTATE BANK OH

INDIA VERSUSJEEWAN WPGADVOCAT
[MRS. PALLAVIPRAKASH [E@GMAIL.CO

L ICS(COMM) 620/2024 01.08.2024 ISHARMA IGUPTA 9810099243, M [19.07.2024
[[INFRASTRUCTU

IRE DEVELOPER]|
IPVT. LTD. VSJATUL

IKONE IKUMAR ISKSADV16@R
[ELEVETORS  |AND S. K[9810431518, [EDIFFMAIL.C
L MP(COMM) [164/2024 02.08.2024 INDIA PVT. LTD.|SINGH 9891179438 M [25.07.2024

M/s P §

[COMMODITIES IKUSHAGRABA
[VS. M/S AKRITTA K [NSAL@AKASS
IFOOD IASSOCIATE 9999448797, |OCIATES.ORG.

L ICS(COMM) 621/2024 03.08.2024 INDUSTRY LLP [S 19999468603 |IN 18.08.2023
IDEV MURTI VS.
IPRODO IBIMLENDUSH
[TECHNOLOGIESBIMLENDU [EKHAR77@GM|

il ICS(COMM) 624/2024 06.08.2024 IPVT. LTD. ISHEKHAR [8010056536  |AIL.COM [24.07.2024
ISATYAVIR
ICHAUHAN VS|
IDEVINDER IGARGSAHILA
ISAININ AND[SAHIL IDV@GMAIL.C

It IOMP(COMM) [169/2024 07.08.2024 é{\ﬂ{m S IGARG 9560690036 [OM 18.07.2024
IM/S s/
ISNAPPERS
IADVERTISING
IAND
IMARKETING IADVBHUVAN

i IOMP(COMM) _[170/2024 08.08.2024  [LIMITED B.C. BHATT 9891237346 |{@ YAHOO.COM30.07.2024
IRAJESH KUAR|
[RUSTOGI
[VERSUS NE
[[INDIA [NAVNEETGOY
JASSURANCE CONAVNEET AL ADV@GMA

i ICS(COMM) 630/2024 08.08.2024 FEI,) — mGOYAL 9811224831 IL.COM 18.07.2024
[MR. HAROON|
[RASHID IDELHI@ALBA
IPROPRIETOR  [ZEESHAN ILAWOFFICES.
IOF M/S HRBHASHMI, |ICOM,
IMARKETING [ANKIT 18802310640, [HASHMIALBA

It ICS(COMM) 634/2024 09.08.2024  [INDIA IPARASHAR 9999312535  |@GMAIL.COM [19.07.2024

M/S SHREF]
RICE MILL VS|

INATIONAL
ICOMMODITIES |OFFICE.DILIP
IMANGEMENT  [DILIP ISINGH@GMAI

L [OMP(COMM) [171/2024 12.08.2024 ISERVICES LTD. [SINGH 9810111052 IL.COM [05.07.20245
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ILIMITED VS|

[NAJTMI
[[INTERNATIONA
IL FOR| |[OFFICE@SHIK]
IDISTINGUISHE [SHIKHAR I[HARKHARE.I
i ICS(COMM) 639/2024 12.08.2024 ID PROJECTS IKHARE 506433495 [N |29.07.2024

IM/S  LAKSHYA
IDISTRIBUTORS [LALIT

VS. M/S DALMIASAHU AND|
HEALTHCARE [YKASH 9999395264, [NOT

i ICS(COMM) 638/2024 12.08.2024 ILIMITED ICHAWLA 9999306991 JAVAILABLE  [01.07.2024
Ao ATV . OWT
I[HAITANANDK
[NAVAL GROUP| [HAITAN.COM,
[INSURANCE IPRATEEK.K@
[FUND VS. EX-LT| IKHAITANAND
ISANDEEP IKHAITAN &|8745009007, [KHAITAN.CO
i ICS(COMM) 645/2024 14.08.2024 IKUMAR YADAV [KHAITAN 99858603750 [M [05.06.2024

IRAJIV. SHARMA|

S. THE
[ORIENTAL IMANOJ IADVMANOJJH|
INSURANCE COJKUMAR 055769993,  |JA@GMAIL.CO
i ICS(COMM) 644/2024 14.08.2024 ILTD. & ORS. PHA 9350807852 M 19.07.2024
IM/S KBR|
[HOSPITALITY |[MANEESH
IPVT. LTD. VS|GUMBER, IASCENTLAWF
ISH. MANISH[TARUN TRM@GMAIL.
L ICS(COMM) 643/2024 14.08.2024 IGUPTA & ANR. |GUMBER 99113215304 |COM 22.07.2024
B. L. AGRO|
INDUSTRIES
ILIMITED VS| [THECALTRAD
IKISAN BAILJRAJESH [E@GMAIL.CO
L ICS(COMM) 642/2024 14.08.2024 IKOLHU [SHARMA 9312400662  [M 2.08.2024
ISTATE BANK OF| JAKROUTADVO
[NDIA VS. A ICATE@GMAIL,
L ICS(COMM) 649/2024 16.08.2024 ISASTKUMAR _ |JA.K. ROUT 9999132159 ICOM 6.08.2024
ISTATE BANK OF| JAKROUTADVO|
[[NDIA VS. MR ICATE@GMAIL,
L ICS(COMM) 650/2024 16.08.2024 ISIYA RAM IA.K. ROUT [9999132159 ICOM 6.08.2024

M/S K. R|
JANAND VERSUS|

IFEMC- [BHARAT IBHARATBHAT
IPRATIBHA JV &BHUSHAN [A25@YAHOO.
L ICS(COMM) 651/2024 17.08.20245  |ANR. IBHATIA 9810155032 ICO.IN 3.02.2024
M/S
INNOVATIONE
[[INDIA
IPROJECTS LLPDIWAN ISERVICE@DI
[VERSUS M/SADVOCATE [WANADVOCA
il ICS(COMM) 652/2024 17.08.2024 WIREWORKS IS 18076293778  [TES.COM 1.07.2024
IANIMALL
[TECHNOLOGIES]
[PVT. LTD. VS/SONAM
JARTHIMPACT [PRIYA, ISONAMPRSIN
IDIGITAL LOANSSHOBHIT IGH@GMAIL.C
L [OMP(I)COMM [272/20245 20.08.2024 IPVT. LTD. HUKLA 7895642755  [OM 16.08.2024
[MAHATVA
JANAND VS|
ISPICEJET LTDJANKAN INOT
i ICS(COMM) __ |655/2024 20.08.2024  |AND ANR. ISURT 99099722788  |AVAILABLE _ |01.07.2024

IANSAL CH-1,
IFLAT ~ OWNER|

JASSOCIATION |ROHIN [RKM_MODI@
S. ANJANAKUMAR IREDIFFMAIL.
i ICS(COMM) 659/2024 22.08.2024 PAIN IMODI 9810243904  |COM [24.06.2024

IANSAL ~ CH-1
FLAT ~ OWNER|

JASSOCIATION
[VS. DELTAROHIN IRKM_MODI@
ICARRIER  PVT|KUMAR IREDIFFMAIL.
i ICS(COMM) 660/2024 22.08.2024 ILTD. IMODI 9810243904  [COM [24.06.2024

JANSAL ~ CH-1

IFLAT OWNERROHIN IRKM_MODI@
JASSOCIATION [KUMAR IREDIFFMAIL.
L ICS(COMM) 661/2024 [22.08.2024 [VS. SUNIL SOODMODI 9810243904  |COM 24.06.2024
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IHT MEDIA LTD,
[VS. SUSHWANI|

[KARANI EVENT] ISUPPORT@LE
& MEDIA PVT|JANURAG IGALKNIGHTS.

i ICS(COMM) 671/2024 23.08.2024 ILTD. PAIN 9818999686  [IN 13.08.2024
JANSAL
CHAMBERS 1
IFLAT OWNERSROHIT [RKM_MODI@
JASSOCIATION |KUMAR IREDIFFMAIL.

i ICS(COMM) 673/2024 23.08.2024 [VS. RENU SETH MODI 9810243904  [COM [24.06.2024
IANSAL

ICHAMBERS 1
[FLAT OWNERS|

JASSOCIATION |ROHIT IRKM_MODI@
[VS. BY. COMPKUMAR IREDIFFMAIL.
i ICS(COMM) 674/2024 23.08.2024 [ELECTRONICS [MODI 9810243904 _ [COM 24.06.2024

IN. JOHNSON|

[ENGINEERS VS| IANKURSINGH
IBESTECH INDIAANKUR IALADVOCATE
il ICS(COMM) 682/2024 24.08.2024 IP. LT.D JSINGHAL 9811126091 |@GMAIL.COM [14.08.2024
ISH.
IDHARMINDER
IKUMAR GUPTARAGHAV JADVRAGHAVO
vVs. SEEMAMEHDIRAT 9990870007, [7@GMAIL.CO
L ICS(COMM) 681/2024 24.08.2024 IARORA [TA 1999990468 M [16.07.2024
JANSAL
CHAMBER-1 IROHIT IRKM_MODI@
FLAT OWNERSKUMAR 9810243904, [REDIFFMAIL.
L ICS(COMM) 680/2024 24.08.2024 JASSOCIATION MODI 9013325626 |COM [24.06.2024

ISTATE BANK OH
[[NDIA VS. M/§

IRAYMA
ISURFACTANTS [SHIV Klo811059032, [SHIVKTYAGI1

L ICS(COMM) 679/2024 24.08.2024 IPVT. LTD. TYAGI 9643242952  |@GMAIL.COM [16.08.2024

IRAJESH

[VIKAS ARORAKUMAR, IKUMARRAJES
[VS. RAMESHMORDHWA [H.ADV@GMAI

L ICS(COMM) 686/2024 27.08.2024 ISHARMA P TIWARI 9871907794  [L.COM [21.07.2018
JANSAL CH-1,|
[FLAT ~ OWNERJROHIN IRKM_MODI@
JASSOCIATION [KUMAR (9810243904, [REDIFFMAIL.

L ICS(COMM) 689/2024 28.08.2024 S. K. B. MEHTA MODI 0013325626  [COM 124.06.2024
ICURRIE AND|
IBROWN INDIA ISKSNGH7002
[PVT. LTD. VS| |@GMAIL.COM,)
[MAHIMA REALSHAILEND JADVOCATEAM
[ESTATE PVT[RA KUMAR9899397290, |AR1977@GMAI

il ICS(COMM) 698/2024 29.08.2024 ILTD. ISINGH 9717101829 IL.COM [29.07.2024

21 [SH. VIDYA PRAKASH,/NEW
IDISTRICT JUDGEDELHI
COMMERCIAL COURT)

IDr Vinod Garg V: IRAGHAVVASIS|
Jagmohan [Raghu HTH19@GMAI

25 ICS (COMM) 617/2024 01-08-2024  |Chauhan And AnrVasishth(P), 9873632733  |L.COM [23.10.2020
|Anita  Khokharj
IConstructions
|And ohitkumaradv
[Earthmovers Vs |[SUNIL 925@gmail.co

125 [OMP (COMM) [163/2024 02-08-2024  |SM Earthmovers [KUMAR(P), [9212338846 4.07.2024
[Deeksha
Distributors ~ VgAditya
Rs Seven Lifestyle[Prakash ditya.jadelex@

25 [OMP (COMM) [165/2024 06-08-2024 Private Limited |Arora(P), 9953744141 lgmail.com 11.06.2024
[Yagla Valy.

IShukla Prop Of|
[Hariom  Fabrics]

s\ IKARAN ladv.karanarora
25 ICS (COMM) 625/2024 07-08-2024  [Yogesh Sethi JARORA(P), 9873057030 |@gmail.com  [06.07.2024
IStandard
IChartered BankKADDTYA
Vs SusheelKAPOOR(P) laddtya.kapoor

5 ICS (COMM) 629/2024 08-08-2024  |Kumar Sharma 9044888880 [@gmail.com  |01.12.2023




District Court Room

Case Type

Case Number

Date
Registration

ofPetitioner NameAdvocate
VS  Respondent

Name

Advocate

Advocate email

Mobile Number ID

Date of e-
Payment of]
Court Fees

Standard JADDTYA
[Chartered BankKAPOOR(P) ddtya.kapoor
25 ICS (COMM) 628/2024 08-08-2024 Vs Rohit Bansal 9044888880 [@gmail.com 1.12.2023
[Hemant KumailMOHINDE
s Ghanshyam[R lvashrawat776@
25 ICS (COMM) 627/2024 08-08-2024  |Dass ISINGH(P), 19818920431 [gamail.com [03.07.2024
M/S
IDUSTBUSTER VSNILESH ladvocatt.shanul
M/S HOTELJKUMAR chauhan@gmai
25 ICS (COMM) 633/2024 09-08-2024  |HANS PVT LTD |SAH(P), 9899661199 .com [28.05.2024
Sameer  Narang|
s ALLIANCE|
[TELENET  PVT[Rajat rajatbhalla@ho
25 ICS (COMM) 635/2024 12-08-2024 ILTD Bhalla(P), 0811661193 [tmail.com 01.08.2024
[UTTAM INDANE
s INDIAN OIL
[OMP (I [CORPORATION [Neha nehakapooradv
25 (COMM) 271/2024 [16-08-2024  |LIMITED [Kapoor(P), 10958804676 [24@gmail.com 07.08.2024
State Bank  Of|
India Vs CorporalADAITA JAKROUTADVO
|Anand IKUMAR ICATE@GMAIL,
125 ICS (COMM) 646/2024 16-08-2024  |Pruthviraj ThakurfROUT(P), 9999132159 ICOM 06.04.2024
OWNER|
IPROPRIETOR
|OF
IKHALSA AUT!
IPARTS KHALSAfastha laastha@thelegi
125 ICS (COMM) 654/2024 20-08-2024  [TRADERS sharma(P), |9718209970 |st.com 6.08.2024
JANSAL CH 1
IFLAT OWNERS [ROHIT
ASSOCIATION[KUMAR [Rkm_modi@re
125 ICS (COMM) 658/2024 22-08-2024 s RKLAL IMODI(P), 9810243904 [(diffmail.com  [24.06.2024
|Ansals Chambers|
[l Flat Owners IROHIT
|Association VKUMAR IRkm_modi@re
125 ICS (COMM) 672/2024 23-08-2024  |Amritjit Singh  [MODI(P), 9810243904 |diffmail.com  [24.06.2024
|Ansals Chambers|
[l Flat Owners IROHIT
|[Association VKUMAR IRkm_modi@re
25 ICS (COMM) 668/2024 23-08-2024 Rarga Syz}'ll \/m“MODI(P), 9810243904  [diffmail.com  [24.06.2024
[FOODS INDIA
IPRIVATE
ILIMITED Vs S S
IMARKETING
(PARTNERSHIP [Rohit mit.punj@yah
25 ICS (COMM) 667/2024 23-08-2024  |[FIRM) [Kumar(P), (90810524966 0.com 9.08.2024
|Ansals Chamber:
[l Flat Owners
|Association ~ VSROHIT
Shyam  SunderKUMAR IRkm_modi@re
125 ICS (COMM) 669/2024 23-08-2024  |[Narwani IMODI(P), (9810243904 iffmail.com  [24.06.2024
[THE SUPREME
[INDUSTRIES
[LIMITED VSANUBHAV ladv .arj|
WOSHI IMEHROTR unahalawat@g
25 ICS (COMM) 664/2024 23-08-2024  [ENTERPRISES |A(P), 98711 09205 ail.com 9.08.2024
[HT MEDIA LTD|
[Vs UNIVERSE
ISURGICAL |Anurag support@legalk
25 ICS (COMM) 665/2024 23-08-2024  |[EQUIPMENT CO Jain(P), 9818999686 _finghts.in 13.08.2024
|Ansals Chambers|
[ Flat Owners [ROHIT
[Association =~ VSKUMAR IRkm_modi@re
5 ICS (COMM) 675/2024 24-08-2024  |Neelam Sachdev [MODI(P), (9810243904 [diffmail.com  [24.06.2024
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[Vikas Arora Vg

Nobel PublishergRajesh lkumarajesh.adv
25 ICS (COMM) 684 /2024 l27-08-2024  |Pvt Ltd Kumar(P), 9871907794  |[@gmail.co, [21.07.2024

[Union of India Vs

IM/s GIRDHARI
LAL CHAUHANRAM IRkm_modi@re
25 [OMP (COMM) [179/2024 l27-08-2024  JAND SONS IKAWAR(P), 90810243904 |diffmail.com _ [20.08.2024

INEEL ~ METAL

IPRODUCTS LTD
Vs  RASANDIK|
IJAUTO Uyoti [YEESHUJAIN
25 ICS (COMM) 688/2024 [28-08-2024  |COMPONENTS [Tyagi(P), 981139441 |@YAHOO.COM|03.04.2024

|Ansals Chamber:
[l Flat Owners IROHIT

lAssociation ~ V§KUMAR IRkm_modi@re
25 ICS (COMM) 687/2024 [28-08-2024  |Sandeep Singh [MODI(P), 9810770474 [diffmail.com  [24.06.2024

State  Bank  of|

[ndia Vs AmitfSuchita lagnihotrisuchit
25 ICS (COMM) 697/2024 29-08-2024  |[Kumar Das IDixit(P) 8896032838 la@gmail 18.08.2024
ICurrie And|
Brown India Pvi
ILtd Vs
[Era RealtoryAMAR ladvocateamar1
125 ICS (COMM) 693/2024 29-08-2024  |Private Limited |[KUMAR(P), 9899397290  |977@gmail.com|29.07.2024
ICurrie And|
Brown India Pvi]
ILtd Vs
[Lucina LandAMAR ladvocateamar1
125 ICS (COMM) 695/2024 29-08-2024  |Development Ltd [KUMAR(P), 9899397290  |977@gmail.com|29.07.2024

IPATRAM ISPAT|

IBHANDAR Vs IADV.RAOROH]
ISWASTIK METAROHIT [TYADAV@GM
25 ICS (COMM) 694/2024 29-08-2024 IFORGE PVT LTD [YADAV(P), |8800818232 |AIL.COM 8.08.2024

State  Bank  off

[India Vs Prashant{Suchita lagnihotrisuchit
125 ICS (COMM) 696/2024 29-08-2024  |Kumar IDixit(P), 8896032838 la@gmail 18.08.2024

[FUTURE GLASS]|
[WORKS PVT]

ILTD
Vs INTERIORSSACHIN jaigsindia2gmai
125 ICS (COMM) 692/2024 20-08-2024  [INDIA AND ANR [KUMAR(P), 9871147300 .com [23.04.2024
[UNION O
[[NDIA Vs State
[Trading
ICorporation  offVandana andanadeva@
25 IOMP (COMM) [183/2024 0-08-2024  |India Ltd |Sharma(P), 19810812614  |gmail.com 16.08.2024
IRAJESH
[KHURANA  V§ kandcompany.
IPRADEEP rajeev egalservice@g
125 ICS (COMM) 01/2024 1-08-2024 IKHANNA kapoor(P), [9811116256 ail.com 3.07.2024

IGREEN EARTH[SUNIL

[RECYCLER Vs [KUMAR IBHARDWAJSU|
IRAKESH IBHARDWA [NIL26 @YAHO
25 ICS (COMM) 02/2024 1-08-2024 ISHARMA U(P), 931160392 |0.COM |20.08.2024
22 [SH. VINEETA GOYAL,
[DISTRICT JUDGE|
COMMERCIAL COURT)
o3 Punjab  NationalMOHAMMA|
ISUIT FORICS Bank Vs SurenderjD consultdaanish
24 IRECOVERY (COMM)/619/2024 |01-08-2024 |Singh IDANTSH(P),|9350221670  |@gmail.com  [17-05-2024
IM/s Tej Ra
[Dharam Paul Vg ladvocate.shaile
ISUIT FOR|CS IM/s S R Food[Shailen nbhatia8g@gm

24 [TRADEMARKS [(COMM)/618/2024 |01-08-2024 __ [Products [Bhatia(P), (0818558690 |ail.com 23-07-202;
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[Hero HousingRajesh
ISUIT FORICS [Finance LimitedManchanda([NOT INOT
124 IRECOVERY I(COMM)/622/2024 [03-08-2024  |Vs Sachin Garg _|P), IAVAILABLE  |JAVAILABLE _ |26-07-2024
Madan Gopal
ISUIT FORICS [Mittal Vs SharatVineet ineetjain27@g
24 IRECOVERY I(COMM)/623/2024 [06-08-2024  |Chand Rajput Yain(P), 995812722 ail.com [06-08-2024
[OBJECTION ICranex Ltd VSAKUL
IPETITION U/SOMP [Prosafe [MEHANDR [NOT
24 4 ((COMM)/167/2024 [06-08-2024  |Automation U(P). 9873730409  JAVAILABLE _ |03-08-2024
ISHUBHAM
IGOLDIEE
[MASALE
IPRIVATE
ISUIT FOR|CS ILIMITED VgShravan lskbansalipr@g
24 [TRADEMARKS |(COMM)/626/2024[07-08-2024 _ [PATEL DHRUV_|Bansal(P), 9810017859 ail.com l03-08-2024
ijay Anand And|
ISUIT FOR[CS |Associates Llp VsRitika NOT INOT
124 IRECOVERY (COMM)/632/2024 08-08-2024 _|[Vinod Saluja IChoubey(P), AVAILABLE _ |AVAILABLE _ [13-06-2024
THE POLO|
ILAUREN
ICOMPANY L P
s DEEKAY]
ISUIT FOR[CS [EXPORTS [Shravan lskbansalipr@g
124 [TRADEMARKS |[(COMM)/631/2024 |08-08-2024  [LIMITED Bansal(P), |90810017859  |mail.com 3-08-2024
IM/s Ecso Global
Private  Limited|
s Lkg Import IKHARE.SHIKH]
ISUIT FORICS JAnd Export SdnSHIKHAR JAR@GMAIL.C
24 IRECOVERY (COMM)/637/2024 [12-08-2024 113}15 ormo IKHARE(P), 19910047947  [OM 29-07-2024
|And Supply Chai
Service India Pvi
ILtd Vs Easy Style|
Store Through TIt:
ISUIT FOR|CS Sole  ProprietonGurvinder litigation@suric|
124 IRECOVERY (COMM)/636/2024 [12-08-2024 IMr Vijay Sahu___ [Suri(P), 9871692197 .in 131-07-2024
Pumbo
[Restaurants
[Private  Limited|
Vs Conocedor]
ISUIT FOR|CS [Hospitality Ipjjoel@yahoo.c
24 [TRADEMARKS [(COMM)/641/2024 [13-08-2024 IPrivate Limited {oel Joel(P), 9873841456 m 16-04-2024
[Hamdard
[National
[Foundation [SHIVENDR
ISUIT FORICS ((india) Vs AravaliiA PRATAP| ishiva.78646 @y
24 [TRADEMARKS |(COMM)/640/2024[13-08-2024 PJI:I,.I&S Co I ISINGH(P), 9540144749 |ahoo.com 8-08-2024
[Telecom Pvt Litd|
through its MD|
[Vs Dron Edge IndPRADEEP
|[OBJECTION [Pvt Ltd throughKUMAR
IPETITION U/SOMP its MD KUndanKAUSHIK(P [kaushik@lawye
124 4 ((COMM)/173/2024 [14-08-2024 E}J_xpfx‘x:w“mw“m 5 9999022006 _|r1.in 12-08-2024
IPvt Ltd Vs THE
IREGISTRAR
IGENERAL
|[OBJECTION |[OFFICE OF
PETITION U/SOMP REGISTRAR  [Divjot Singh| ldivjotsingh29@
124 4 (COMM)/172/2024 [14-08-2024  |GENERAL INDIABhatia(P), 0910048284 |gmail.com 8-08-2024
State  Bank OfjADAITA
SUIT FORCS India Vs MilanKUMAR INOT
124 IRECOVERY I(COMM)/648/2024[16-08-2024  Jyoti Dowarah  [ROUT(P), 9999132159 IAVAILABLE 6-08-2024
IGoel Road|
ICarriers Pvt Litd|
ISUIT FORICS s Unileq| lkohlisobti@gm
24 IRECOVERY (COMM)/647/2024 [16-08-2024  |[Engineers Ltd S S Sobti(P), 0910040471 Jail.com [25-07-2024
ISUIT FOR|CS ICanara Bank VsEkant lekant23 @gmail
24 IRECOVERY ((COMM)/653/2024 [17-08-2024 IPREETI PURI __ |Luthra(P), [8376841313 l.com l08-08-2024
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[Vee Ka
[Enterprises V9
|[OBJECTION [Union Of IndiaRanjay [RANJAYDUBE
IPETITION U/SOMP (northern [Kumar [YC/C@GMAIL.
124 4 (COMM)/174/2024 [20-08-2024  |Railway) IDubey(P), [8882166275 |COM 16-08-2024
IBIOMUNI
[NATURALS LLP|
ISUIT FORICS s RIHA[Kruttika kruttika@ira.la
24 [TRADEMARKS [(COMM)/656/2024 |20-08-2024  [MARWAH [Lakshmi(P), 9643233842 l07-08-2024

|Ansals Chambers|
[ Flat OwnersROHIT

ISUIT FORICS |Association Vs AKUMAR IRKMODI6272
24 IRECOVERY (COMM)/663/2024 |22-08-2024 _ [Sood I IMODI(P), (9810243904 |@GMAIL.COM [24-06-2024

|Ansals Chamber:
[ Flat OwnersROHIT

ISUIT FORICS |Association VSKUMAR IRKMODI6272
24 IRECOVERY (COMM)/662/2024 [22-08-2024 _ [Veena Malhotra [MODI(P), 19810243904 |@GMAIL.COM [24-06-2024
[Pronton Plast|
IPack Private|
ILimited Vs Mold]
ICOUNTER ICounter [Tek  PackagingVikas lexfonsip@gmail
24 ICLAIM Claim/19/2024 22-08-2024 __|Limited [Khera(P) 834897828 .com [13-08-2024
IKAILASH
ICHANDRA
ISOMANI Vi
ISUIT FORICS [RUKMANT [Kanishk [NOT
24 IRECOVERY (COMM)/678/2024 [24-08-2024  [KESHWANI JAhuja(P), 9810663112 JAVAILABLE _ [14-08-2024

|Ansals Chamber:
I Flat OwnersROHIT
ISUIT FORICS |Association Vs PSKUMAR [RKMODI6272
124 IRECOVERY (COMM)/676/2024 [24-08-2024 _ |Prasad IMODI(P), (9810243904 |@GMAIL.COM [24-06-2024

|Ansals Chambers|
I Flat Owners|
|Association  V:

ISky PakROHIT
ISUIT FORICS [Properties ~ AndKUMAR [RKMODI6272
124 IRECOVERY (COMM)/677/2024 |[24-08-2024 _ |Finance Pvt Ltd [MODI(P), 9810243904 |@GMAIL.COM [24-06-2024

|Ansals Chambers|
[ Flat OwnersROHIT

ISUIT FORICS |Association VSKUMAR IRKMODI6272
124 IRECOVERY (COMM)/690/2024[28-08-2024  |Krishna L. Kanta [MODI(P), 9810243904 |@GMAIL.COM [24-06-2024
M/s Raheja]
[Developers  Lid|
|[OBJECTION Vs Ahluwali
IPETITION U/SOMP IContrctors IndiafSuditi lsuditibatragz @
124 134 (COMM)/181/2024 [29-08-2024  |Ltd [Batra(P), 9199539088 [gmail.com |22-08-2024
|[OBJECTION
IPETITION U/SOMP [Union Of Indi rubygautamadv
24 4 (COMM)/180/2024 [29-08-2024 \ﬁj}\gghiml S}}}l‘zﬂl RUBY(P), 9958899011 |@gmail.com  [22-08-2024
[Through  Chief]
Director off
[Purchase Vs State|
|[OBJECTION [Trading AJAY
IPETITION U/SOMP |Corporation ofBIDHURI(P INOT
124 4 ((COMM)/182/2024 [29-08-2024  [India Ltd 5 9953098101 JAVAILABLE _ [22-08-2024
ICurrie Ang
Brown India Pvi
ILtd Vs  Tapiy IADVOCATEAM
SUIT FORCS IConstructions ~ [AMAR IAR1977@GMAI
124 IRECOVERY ((COMM)/700/2024[29-08-2024 _|[Limited IKUMAR(P), [9717101829 IL.COM |29-07-2024
ICurrie And|
Brown India Pvi IADVOCATEAM
ISUIT FORICS ILtd Vs VodafoneAMAR [AR1977@GMAI
24 IRECOVERY I(COMM)/699/2024 [29-08-2024  [Idea Ltd IKUMAR(P), [9717101829 IL.COM |29-07-2024
[OBJECTION Satya ~ Naraya
IPETITION U/SOMP [Mahto Vs UNION|Sanser  Pall INOT

24 4 ((COMM)/184/2024 [30-08-2024  |OF INDIA |Singh(P). 9818184699  |JAVAILABLE  [24-08-2024
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ISARC
[ENTERPRISES
SUIT FOR[CS s PRADEEP[rajeev rajeevkapoor19g
24 IRECOVERY ((COMM)/703/2024 [31-08-2024 IKHANNA kapoor(P), [9811116256 69@gmail.com |03-07-2024
23 |MS. SAVITA RAO,SOUTH
[DISTRICT
PUDGE(COMMERCIAL
[COURT) [UNION  BANKADITYA
12, New Court ICS IOF INDIA V§PARASHAR jitendragargadv|
[Block-1 ICivil Case ((COMM)/368/2024 [05-08-2024  [Rumman Khan _|(P) 18851122580 (@gmail.com 1.07.2024
larjunharkauli@
12, New Court] ICS IGeeta Dev  Vdarjun lahchambers.co
IBlock-1 ICivil Case (COMM)/384/2024/09-08-2024 _ |Vipin Bharadwaj |harkauli(P), 9818075418 |m [05.01.2022

[Raj Krishna Vs

12, New Court| CS [Tarvinder ~SinghlSonu ladvrameshgera
IBlock-1 ICivil Case ((COMM)/386/2024 [13-08-2024 IBhurji [Vivek(P), 9212387774 (@gmail.com _ [08.08.2024

|Siemens Industry|
[Software Inc V:

IDarshankumar laarshi ikris|

12, New Court] ICS tJamnadas |Aarshia hnaassociates.c

IBlock-1 ICivil Case (COMM)/397/2024 [17-08-2024 [Kantaria IBehl(P), 9818061242 jom [13.08.2024
[EMU Line:
[Private  Limited)

12, New Court ICS Vs  RUPINDER[Uday ladvudaykumar

IBlock-1 ICivil Case (COMM)/409/2024[27-08-2024  |SINGH Kumar(P), 8882303942 |@gmail.com |20.08.2024

24 [MS. ANURADHA SHUKLASOUTH
|[BHARDWAJ, DISTRICT]
é IélI)JgESCOMMERCIAL [SHAKUNTLA
IGUPTA v/§ IKAKRA.ASSOC
, New Court) ICS(COMM) IBHARTI AIRTELJJRFAN TATES@GMAIL

[Block-I ICommercial 372/2024 05.08.2024 ILTD JAHMED 9818379347  |COM 131.07.2024
IDEEPAK
IKUMAR
IKHEMKA Ve
[YOGESH [UNITEDMARK

, New Court) ICS IKUMAR |(@UNITEDAND|
Block-1 ICommercial ((COMM)/391/2024 [13.08.2024 PJAISWAL IS.K.BANSAL}26843455 JUNITED .COM |09.08.2024
25 [SH. SANDEEP YADAV [South

M/s Chanchal|
Building Material

17, New Court ICS |Suppliers Vs M/s{DHEERAJ ladvdheerajk@g

Block-I ICommercial ((COMM)/366/2024 [02-08-2024 _ |Pine Homes IKUMAR(P) 8920440916  |mail.com I24-08-2024
MS AKRIT]|
[TRADING
ICOMPANY Ve

17, New Court] ICS [MS N HlParas 9999148514/  |paras.chawla34q

Block-I ICommercial (COMM)/374/2024 [06-08-2024 TE‘/}P‘QS IChawla(P) 9891561092  |@gmail.co 1-08-2024
[Foundation  for
[Education
[Research and|
[Training Vs

17, New Court] ICS ISenthil ISUBHASH lgulatiassociates

IBlock-1 ICommercial (COMM)/393/2024 [13-08-2024 |Educational TrustGULATI(P) 9810048243 |@gmail.com 4-01-2024
[Central Bank Of contact@randg]

17, New Court] ICS [[ndia VsGeetanjali (9811333698 /awchambers.co

IBlock-1 ICommercial (COMM)/399/2024 [20-08-2024 [Vardhman Foods [Tiwari(P) 8285103528 |m 12-07-2024

IContra  Defence|

17, New Court ICS Vs PlaxonigAnkur ladvovate.ankur

IBlock-I ICommercial (COMM)/406/2024[23-08-2024  [Technologies IDas(P) 8390822993  [das@gmail.com|10-08-2024
M/s Samrex]
[[nterior P Ltd Vs

17, New Court] ICS IM/s Grid Floors PMusharraf imak.advo1@gm|

IBlock-1 ICommercial ((COMM)/408/2024[24-08-2024  |Ltd and ANR IAli(P) 9313803166 fail.com 20-08-2024

[Navin Jain Vg
17, New Court] ICS [Casa2 StaysAnand lawlegal2020@
IBlock-1 ICommercial ((COMM)/415/2024 [29-08-2024  |Private Limited _[Bajpai(P) 052083906 ahoo.com 18-07-2024
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Payment of]
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hivaang@verbi
|Alpex Exim Pvt] slegal.co.in,
17, New Court ICS ILtd Vs OCShivaang office@verbisle
IBlock-I ICommercial (COMM)/414/2024 [29-08-2024  |Sweaters LLP IGupta(P) 9899183292  |gal.co.in 4-06-2024
ICOMPETENT
[VIDHYUT
IPOWER TOWER|
IPVT LTD Vs SEW[Krishna
17, New Court] ICS INFRASTRUCTU [Kumar ladvocatekksing
IBlock-1 ICommercial ((COMM)/413/2024 [29-08-2024  |RE LTD |Singh(P) 9910808470  |h@gmail.com [06-06-2024
[State Bank OffRanjay ladvocateslnlia
17, New Court| ICS [ndia Vs M/gKumar 9811255673/  |@rediffmail.co
IBlock-1 ICommercial ((COMM)/412/2024 [29-08-2024 __|Arora Tele Points [Sinha(P) 9718814471 jm 14-08-2024
[MANASH
ILIFESTYLE INAGESHW
IPRIVATE AR
17, New Court| ICS ILIMITED Vs SPKUMHAR(P info@deyandku
IBlock-1 ICommercial ((COMM)/418/2024 [31-08-2024 ILIFECARE 9818823289 mhar.com 24-08-2024
26 EH SANJEEV _ KUMAR[South
INGH, COMMERCIAL
ICOURT.
inod Gupta Vs[Bishwajit
29, New Court] ICS [Nira Hospitality[Kumar ladvaakashtripat|
IBlock-11 ICommercial (COMM)/365/2024 [01-08-2024 _|LIp |Shahi(P) 9968888021 i@gmail.com [23.07.2024
[UNION BANK]
F INDIA VsADITYA
29, New Court] ICS [RACHNA [PARASHAR jitendragargadv
IBlock-1I ICommercial (COMM)/369/2024 [05-08-2024  [BANSAL (P), 9810197621 |@gmai.com 1.08.2024
IRAMKESH V:
IMUNICIPAL ladvocatevikass
[29, New Court| ICS [CORPORATION |[Vikas lharma1 @gmail.
|Block-11 ICommercial (COMM)/370/2024 |05-08-2024  |OF DELHI ISharma(P), 9810566116 lcom 1.08.2024
[Union Bank of|
l29, New Court| ICS [[ndia Vs VinitaArvind larvindsinha1@g|
Block-I1 ICommercial (COMM)/375/2024 [07-08-2024 _|Singhal ISinha(P), 9810618195 Imail.com 2.08.2024
IPUBLIC
ICLOTHING PVT|
l29, New Court| ICS ILTD Vs MS RDSSmanish manishkaushil
Block-IT |ICommercial (COMM)/376/2024 [07-08-2024  |FEB PVT LTD lkaushik(P), 0818218885 law@gmail.com|02.08.2024
State  Bank OﬂKAMLESH
l29, New Court| ICS [ndia Vs JailKUMAR [ksingh1123@re
Block-IT |ICommercial ((COMM)/377/2024 [08-08-2024  [Kishore ISINGH(P), 9810343732 diffmail.com  [21.05.2024
[Patanjali ~ Foods|
[Limited VsSUDARSHA
l29, New Court| ICS [Sidarth AshokN egal @unitedwo
IBlock-1T ICommercial (COMM)/378/2024 [08-08-2024  |Agrawal IBANSAL(P), 9810132015 rld.co.in 1.07.2024
[Patanjali AyurvedSUDARSHA
[29, New Court| ICS ILimited VsN egal @unitedwol
IBlock-IT |ICommercial (COMM)/379/2024 |08-08-2024  |Adarsh Agarwal |BANSAL(P), 9810132015 Irld.co.in 1.07.2024
[Patanjali Ayurved
[Limited VsSUDARSHA
29, New Court] ICS [Fakeer ChandN egal @unitedwo
IBlock-IT |ICommercial (COMM)/380/2024/08-08-2024  |Agrawal IBANSAL(P), 9810132015 1d.co.in 1.07.2024
[Patanjali AyurvedSUDARSHA
29, New Court] ICS ILimited VN egal @unitedwo
IBlock-IT ICommercial (COMM)/381/2024 |08-08-2024  |Rishabh Jain IBANSAL(P), 9810132015 1d.co.in 1.07.2024
ISTATE BANK OFRANI rbhardwajassoc
[29, New Court| ICS INDIA VSBHARDWA liate@gmail.co
IBlock-1T ICommercial ((COMM)/387/2024 [13-08-2024 IKARUNAKAR K {J(P), 9643680913 l04.07.2024




District Court Room Case Type Case Number Date ofPetitioner NameAdvocate  Advocate Advocate emailDate of e-
Registration VS  Respondent Mobile Number ID Payment  of]
Name Court Fees

HOLESOME
[NUTRITION LLP|
Vs CALCIO|
[RESTAURANTS
[29, New Court| ICS IPRIVATE IDHURJATI lanandattorneys
IBlock-TT ICommercial ((COMM)/404/2024[23-08-2024 %IVI\iIITED - IVERMA(P), 0811667456  |@gmail.com  [16.08.2024
[THROUGH ITS§
IDIRECTOR SHRI]|
JAGANNATH
JARORA Vg rishabhgupta.la
[29, New Court| ICS INIKHIL GUPTARISHABH wyer@gmail.co
IBlock-IT ICommercial (COMM)/405/2024 [23-08-2024  |AND ORS IGUPTA(P), 858683465 14.08.2024
ICANARA BANK] [fahadadvocatek
[29, New Court| ICS Vs KAILASH[FAHAD an@gmail.co
IBlock-11 ICommercial I(COMM)/417/2024 [29-08-2024 _ |SINGH IKHAN(P), [9219701292 0.07.2024
Jayashri Gayatril
[Food  Products|
[Private  Limited)
s Sterling Agro|
[29, New Court| ICS [[ndustries PrivatgDevmani ldevmanibansal
IBlock-11 ICommercial ((COMM)/419/2024 [31-08-2024 [Limited Bansal(P), 0999328572  [o5@gmail.com [12.08.2024
o7 EH LOKESH  KUMARSouth
HARMA, DISTRICT]
PUDGE(COMMERCIAL
ICOURT)
Inil

28 [SH. LAL SINGH, DISTRICT[SOUTH-
PUDGE [EAST

29 [MS. NEELAM  SINGH,SOUTH-

IDISSTRICT JUDGE [EAST
ISTATE BANK OH
INDIA VS| ISAGARANDSA
CS/COMM/2945/2 IMUKESH IRAJEEV IGAR@LINE.CO|
024 lo1/08/24 IKUMAR VERMA [SAGAR 9810021846 M K5342

IRAVI SHANKAR

IPAL VS[SAROJ ISKMOHANTYL
ICS/COMM/2948/2 IASHUTOSH IKUMAR [EGAL@GMAIL
lo24 l02/08/24 IKUMAR IMOHANTY [9911003963 | .COM 15496
[BHUSHAN
IDEALMARK
[PVT. LTD. VS|
M/S RAJAN| ISSWANTASSOC|
ICS/COMM/2955/2 ICONSTRUCTIONHIMANSHU] TATES@GMAIL
024 l03/08/24 S IGARG 18750618722 L.COM 5426
IBHUSHAN
IDEALMARK
[PVT. LTD|
[VS.GANNON ISSWANTASSOC]
ICS/COMM/2954/2 IDUNKERLY ANDHIMANSHU| TATES@GMAIL
l4 l03/08/24 ICO. LTD. IGARG 8750618722  |.COM 5426
[BHUSHAN
IDEALMARK
IPVT. LTD|
[VS.VARIOUS
INFRA & ISSWANTASSOC]|
CS/COMM/2953/2 RESEARCH PVT|HIMANSHU| TATES@GMAILJ
l4 l03/08/24 ILTD. IGARG 8750618722 .COM 5426
ICANARA BANKKUMAR IADV.VISHWAJ
CS/COMM/2952/2 VS. ADARSH|VISHWAJE EET@GMAIL.C|
l4 03/08/24 IPAL SINGH [ET 9718909886 |OM 5479

IM/S ZASFA|
IPACKAGING VS|
ICS/COMM/3587/2 [INARESH [MUKESH
l4 l07/08/24 ICHAND JAIN IGUPTA 981014412 IN/A 14568

IM/S  PARIJAT|

[[NDUSTRIES VS| [HSDHILLONz2
ICS/COMM/3600/2 [CHANDU H.S. 002@GMAIL.C
4 |16-08-2024  |[ESWARA RAO _ |DHILLON (7838468201 |OM 15195
IM/S PARIJAT]
[[NDUSTRIES VS|
IBHAWANAM I[HSDHILLONz2
ICS/COMM/3599/2 ICHANDRASHEK [H.S. 002@GMAIL.C
l4 16-08-2024 IRA REDDY IDHILLON 7838468201 [OM K5195




District Court Room Case Type Case Number Date ofPetitioner NameAdvocate  Advocate Advocate emailDate of e-
Registration VS  Respondent Mobile Number ID Payment  of]
Name Court Fees

IAGNIHOTRISU|
RECOVERY  [CS/COMM)/3627/2 ISBI VS. MOHD,SUCHITA ICHITA@GMAI
ISUIT l 23-08-2024  |AARIF IDIXIT 8896932838 |L.COM ls519
ISHAILENDRA
IDATT  RATUR]]|
IVS. M/S SM|
IOMP/COMM/72/24[31-08-2024 [FINLEASE LTD. |S.K. SINGH (9811101773 IN/A IN/A
[SHAILENDRA
IDATT  RATUR]|
IVS. M/S SM|
14 JARBITRATION [OMP/COMM/72/24/31-08-2024 [FINLEASE LTD. |S.K. SINGH 0811101773 IN/A IN/A
130 [SH. AJAY KUMAR JAIN _ [SOUTH-
[EAST [BALAJT
I[ENTERPRISES
ICS s ZESTHA|
[Commercial (COMM)/2938/202 IPROJECTS PVTPreeti lamreshllm@gm|
ISuit l4 01.08.2024 ILTD umari(P), 8010322614 Jail.com 23.07.2024
Cs ISTATE BANK OF|
ICommercial ((COMM)/2961/202 [[NDIA Vs ANILrajendra yadavrazen@g
ISuit l4 06.08.2024  |[KUMAR GARG __[yadav(P). 9312046733 ail.com 01.08.2024
IM/S PREMIER]
IGREEN
ICS INNOVATIONS
[Commercial ((COMM)/2965/202 IPVT LTD VsSanjeev lsanjeevguptag1
ISuit l4 07.08.2024 ISAROJ KUMARI |Gupta(P), 9810075779  [7Tgmail.com 5.08.2024
ICS ISTATE BANK ORVARUN Ichambersofvar
ICommercial ((COMM)/3589/202 [[NDIA Vs ANILCHANDIOK unchandiok@g
ISuit l4 13.08.2024 IKUMAR GARG _[(P), 9818365119 jmail.com 10.08.2024
ISTATE BANK OF|
ICS INDIA VSKAMLESH
[Commercial (COMM)/3608/202 IRAHUL IKUMAR [ksingh1123@re
ISuit 23 20.08.2024  |SHARMA ISINGH(P), 9810343732 |diffmail.com  [20.06.2024
IDEVENDER
ICS IKUMAR teJnarainad\/o
ICommercial (COMM)/3613/202 ISHARMA VyTej cate@gmal.
ISuit 4 [21.08.2024 IKEDARNATH __ [Narain(P), 9911138799 lcom 5.08.2024
ISTATE BANK OF|
ICS [[NDIA V:
ICommercial (COMM)/3621/202 ILAUHARE IDharmendral ishubhi1673@g
ISuit 2] 22.08.2024  |SINGH Singh(P),  [8800784740  |mail.com 24.07.2024
[HOTELBEDS
ISLU Vs HIf
IDESTINATION
ICS [MANAGEMENT
ICommercial (COMM)/3637/202 IPRIVATE [Kartikey [pharvi.thakur@
ISuit 21 0.08.2024  [LIMITED INayyar(P), 919646909847 ficul.in 22.08.2024
IM/S PARAS|
ICS [MARKETING V5
ICommercial (COMM)/3636/202 IM/S MARKKETOJONKAR lonkarpandeybh
ISuit 23 0.08.2024 IRETAILER IPANDEY(P),0999671955  [u@gmail.com [28.08.2024
WAMIA MILLIA|
[[SLAMIA
|[UNIVERSITY Vs,
ICS IM/S CAFE
Commercial (COMM)/3591/202 IDRAWING Pritish Ipritishsabharw
20 ISuit l4 14.08.2024 [ROOM ISabharwal 9810264114  jali@gmail.com [12.08.2024
31 [MS. ANU GROVER BALIGAISOUTH- -
[EAST
[Homeshree
[Housing Finance|
[Execution IEXECUTION ILimited Vs ArifiNidhi nidhisainio103
[Petition (COMM)/191/2024 [03-08-2024  [Malik and anr __[Saini(P), 9654737306 [@gmail.com
7/20/24
Mujeeb Khalique|
ICS Vs M/s Nice
[Commercial ((COMM)/2950/202 [Frame PrivateFEROZE IFEROZEHMD
ISuit la 03-08-2024  |Limited HMAD(P), 9810016199 |[@GMAIL.COM
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e-
of]

7/19/24
ICS
Commercial (COMM)/2960/202 [State Bank Of[Dharmendral INOT
ISuit l4 05-08-2024  [India Vs Ms Anita|Singh(P), 800784740 IMENTIONED
8/3/24
ICS State Bank  of| IAGNIHOTRISU|
[Commercial (COMM)/2968/202 ndia Vs ArvindSuchita ICHITA@GMAI
ISuit l4 l07-08-2024  |[Kumar IDixit(P), 18896932838 |L.COM
IM/s TAK]| 7/30/24
[TECHNOLOGIES|
IPVT LTD Vs M/S|
IDIGIFY IABHIJEET.SW
OMP IENGINEERING |Abhijeet JAROOP@THE
|Arbitration (COMM)/67/2024 [07-08-2024 _ |[PVT LTD ISwaroop(P), 9711666059 IGUILD.CO.IN
8/2/24
IGANT AB AND|
ICS JANR Vs ASHOK| [UNITEDMARK
[Commercial (COMM)/2969/202 IKUMAR ANDfShravan |(@UNITEDAND|
ISuit l4 07-08-2024 _ |ORS Bansal(P), [9650682928 |UNITED.COM
Not yet filed,
time sought
[Bonetti SRL V:
Cs IM/S R 9| IOFFICETPSKA
ICommercial ~ |(COMM)/3585/202 ENTERPRISES |md ING@GMAIL.C
ISuit l4 09-08-2024  |JAND ANR Jzunaid(P), 9810199352 |OM
7/1/24
CS State  Bank OfRanjay ILEGALOCRAT
ICommercial (COMM)/3596/202 [[ndia Vs M/S K D‘lls(umar IES@GMAIL.CO|
ISuit 4 14-08-2024  |Sales Corporation|Sinha(P), 9811255673 M
Ms Nishi Mehr. 7/22/24
s  M/s Wt
INoida
ICS IDevelopment IADB.NIPUNKA|
ICommercial ((COMM)/3595/202 ICompany PrivateNipun TYAL@GMAIL.
ISuit l4 14-08-2024  |Limited Katyal(P), 19999346557  |COM
[[ndospirit 7/31/24
[Beverages Pvt Ltd|
Vs M/S Ten t
ICS [Ten Girish
[Commercial (COMM)/3594/202 [Departmental [Bhardwaj(P) IANAND.JHA@
ISuit 4 14-08-2024  |store and Anr 9899617989  JASJLEGAL.IN
8/6/24
ICS IAJAYYADUVA
ICommercial (COMM)/3593/202 Sushil Kumar VsAjay Kumar INSHI12@GMA
ISuit l4 14-08-2024  |Mr Bittoo Sondhi |[Yadav(P), [7007302958  [[L.COM
7/20/24
CS [Tanpreet  Sing] IMAIL@UTKAS
ICommercial (COMM)/3601/202 [Kohli Vs RajeevlPranav ISOCIATES.CO
ISuit 2] 16-08-2024  |Ranjan Shukla _[Proothi(P), 9560205151 M
7/20/24
[Tanpreet  Singhf
ICS [Kohli Vs Saket| IMAIL@UTKAS
ICommercial (COMM)/3609/202 [Infradevelopers [Pranav ISOCIATES.CO
ISuit 4 20-08-2024 _ |Private Limited _[Proothi(P), |9560205151  [M
5/2/24
WAIVEER SINGHUITESH
Vs M/S JHSVIKRAM
[Execution IEXECUTION ISVENDGAARD [SRIVASTAV INOT
[Petition ((COMM)/215/2024 [21-08-2024 ILABORATORIES [A(P), 99108793 IMENTIONED
DHARAM  PAL| 8/14/24
Vs ICICI|
ILOMBARD
ICS IGENERAL [Vipin [VIPINCHAUD
Commercial (COMM)/3614/202 INSURANCE Chaudhary( IHARY28 @GM
ISuit l4 21-08-2024  |[COMPANY LTD |P), 9873377373 |AIL.COM
7/4/24
IDES RAJ SETHI]| IADVOCATEKA
[Execution [EXECUTION s VIKAS ANDKAMAL IMALSETHI@G
[Petition ((COMM)/219/2024 [23-08-2024  |ORS ISETHI(P), 9711747766 IMAIL.COM
State Bank of| 8/15/24
[[ndia Vs Lance|
INaik Krishna|
ICS INand Sinmgh @| IAGNIHOTRISU|
[Commercial (COMM)/3624/202 IKrishnanand Euchita ICHITA@GMAI
ISuit la [23-08-2024  |Singh ixit(P) 8896032838  [L.COM
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Registration VS  Respondent Mobile Number ID Payment  of]
Name Court Fees

7/20/24
ICS [RAVINDER [MANIT [IMOORJANICH
Commercial (COMM)/3625/202 ISIWACH VYMOORJANI IAMBERS@GM
ISuit l4 23-08-2024  |[HARDIK KAUL |(P), 9811143754 JAIL.COM
A o7
[LIMITED Vs SRS|
ILIVE
[TECHNOLOGIES[Upendra [UPENDRANAG|
[Commercial (COMM)/3626/202 IPRIVATE [Kumar IAR.92@GMAIL
ISuit l4 23-08-2024  |LIMITED Nagar(P), 971961049 .COM
5/3/24
IM/S Alankar
Sales Corporatio
Vs M/S Valed:
[Miscellaneous [Herbal Private[Vivek linfo@eloquenc:
21 |Application [Misc DJ/662/2024 [27-08-2024 _ |Limited Paiswal(P), 9853058300 [legal.com,
132 [SH. BHUPESH KUMAR [SOUTH-
[EAST
IPALLADIUM
ISAFETY
ISOLUTIONS
IPVT. LTD. Vg
ICS [MPEX FIRE
[Commercial (COMM)/3634/202 ISAFETY |Sheepali [contact@savant
ISuit l4 0-08-2024  [ENGINEERS |Patial 9871343259 jurist.com -
[RM
ICOMPONENTS
IPVT. LTD. V:
ICS [NAVDEEP
ICommercial (COMM)/3630/202 ISINGH AND[SANJEEV
ISuit 4 [28-08-2024 RS. KUMAR 7011678591 g 1.05.2024
ISTATE BANK OF|
ICS INDIA Vs MR|
[Commercial ((COMM)/3617/202 INAGENDER [Dharmendra]
ISuit 4 22-08-2024  |SINGH |Singh 8800784740 |- 24.07.2024
ICS ISTATE BANK OF|
[Commercial (COMM)/3610/202 INDIA Vs SHRISuchita lagnihotrisuchit
ISuit l4 21-08-2024 ISUMIT IDixit 8896932838 la@gmail.com [15.08.2024
JASMA SHAW V.
[[SRANI
ICS [BUILDWELL
ICommercial (COMM)/3611/202 IPVT. LTD. ANDMustafa [Yashimasharma|
ISuit 4 21-08-2024  |ORS. JAlam 9873762803 [14@;mail.com [17.08.2024
[NAURASFRESH
ICONSUMER
[[NDIA PVT. LTD,
ICS Vs  FRANCORP| IMANOJ.PATH
ICommercial (COMM)/3604/202 IADVISERS PVT| [Y@GMAIL.CO
ISuit l4 |20-08-2024  [LTD. [manoj pathy9999570916 M [15.07.2024
MANAV
IKUMAR
ISAURABH IDIVYA
ICS IGUPTA VSKUMAR
[Commercial ((COMM)/3590/202 ISHEOPALS PVT|[VATSAL info@kandkass
ISuit l4 14-08-2024  |LTD. IKUMAR 9953689591 |ociates.in [06.08.2024




District Court Room Case Type Case Number Date ofPetitioner NameAdvocate  Advocate Advocate emailDate of e-
Registration VS  Respondent Mobile Number ID Payment  of]
Name Court Fees

IM/S V)
JAUTOMAT AND|
[[NSTRUMENTS
IPVT. LTD. V:
[PARKSONS
ICS [ENGINEERING
ICommercial (COMM)/2963/202 ICOMPANY PVT parminder Ipsgoindi@gmai
ISuit l4 07-08-2024  |LTD. |singh goindi 9811210962 .com 29.07.2024
IBENTLEY
ICS ISYSTEMS Vs MR| laarshi ikris
[Commercial ((COMM)/2941/202 IPVGD. PRASAD) [hnaassociates.c
ISuit 4 02-08-2024  |REDDY JAarshia Behlig810621272  jom 29.07.2024
IM/S UNION|
ICS [BANK OF INDIA|
[Commercial (COMM)/2942/202 [Vs SHRI MANOJrajendra vadavrazen@g
| 22 ISuit l4 02-08-2024  |[KUMAR JHA adav 9312046733 mail.com [25.07.2024
33 ;’Ilss'TRICl‘frEERA BHARIHOKE] (Slo_mmercial ?(?OMM)/ 58/ [13-08-2024 ¥é(S:HNOLOS(§(g§:;<itender 0810337151 |keshrik@yahoo.[10-08-2024
uit 35 202 ‘umar om
PUDGE(COMMERCIAL COURT) s PVT. LTD. V.
IM/S SHREF]
IBAIDYANATH
IAYURVED

[Commercial ICS 09-08-2024  [M/S ENSUREBALKRISH (9354178627 legal @euronovaj20-06-2024
[Suit (COMM)/2970/202 [INNOVATIONS lindia.com
14 IPVT. LTD. ANDSHARMA

ORS. Vs M/§
IDEVYANI FOOD|
INDUSTRIES

[Commercial ICS 07-08-2024  M/S Vjparminder (9811210962 [psgoindi@gmai [29-07-2024
ISuit (COMM)/2967/202 JAUTOMAT ANDssingh goindi .com

14 INSTRUMENTS
IPVT. LTD. V:
IGMW PVT. LTD.

[Commercial ICS 03-08-2024  [DISHA RASTOGISidharth 9818509714 |- [20-07-2024
[Suit (COMM)/2943/202 s ACCELERATEYoshi

l [PRODUCTX
VENTURES PVT |
ILTD.

ICommercial ICS 01-08-2024  M/S CREDDENEMOHIT 18287372096  [advocate. [09-07-2024
[Suit (COMM)/2935/202 [HEALTHCARE |[PANCHAL [mohitpanchal

l4 IPVT. LTD. Vj (@gmail.com
IALL INDIA|
[[NSTITUTE OR
IMEDICAL
Aroaane
ICommercial ICS l01-08-2024  |[MANISH Manish 9643867018  |manish@xande [29-07-2024
[Suit (COMM)/2936/202 ISACHDEVA  VsKumar rlegalsolutions.

l4 |ISHORYA om
IMERCANTILE
[PVT. LTD.

134 [Ms. Nirja Bhatia, LDJ/SOUTH- 30 ICS (COMM) 2039/2024 01.08.2024 IM/S Balaj—iﬁjtkarsh 8860211682  [utkarshlegalg6@30.07.2024
IDISTRICT JUDGEEAST [Enterprises  VsGupta
COMMERCIAL COURT IM/S KUS Plast]
7)Digital SOUTH-EAST, India Pvt Ltd

[SAKET COURT

ICS (COMM) 3605/2024 [17.08.2024 Bentley ~ Systeml|Aarshita 9818061242  |aarshia@saikrisfi3.08.2024
[[ndia Pvt Ltd VsBehl
|JAnshuman
[Mukherjee

B5 [SH. RAJ KUMAR[SOUTH-
[TRIPATHI, DISTRICTEAST
PUDGE(COMMERCIAL
ICOURT)

Inil



mailto:utkarshlegal96@gmail.com
mailto:aarshia@saikrishnaassociates.com

[SH. PITAMBER DUTT, DISTRIC
PUDGE (COMMERCIAL COURT)

District

Court Room

209

Case Type

IRECOVERY

Case Number

[224/2024

Date
Registration

06-08-2024

ofPetitioner

NameAdvocate
VS  Respondent
Name

M/S
[EXIM PVT.LTD|
S. MODH|
FULFAM

SANYA|

Advocate
Mobile Number ID

|V.S. DUBEY |...

Advocate emailDate of e-

Payment of]
Court Fees

3-08-2024

209

IRECOVERY

233/2024

16-08-2024

IPUNJAB

INATIONAL
IBANK VS. ANUJANAND
JAIN IRISHAB

12-08-2024

209

IRECOVERY

238/2024

21-08-2024

INAVIN
KHANDELWAL
S. M/
IDHARAMRAJ
[CONSTACTS
INDIA PVT. LTD. VIKAS

14-08-2024

209

IRECOVERY

[243/2024

l27-08-2024

[RISHAB ANAND|
ICHAUHAN VS|
IARBIT ~ SAFETY]
[ENGINEERING
ISOLUTION  (P)AKASH
ILTD. ISONKAR

137 S.

RUBY ALKA GUPTAJEAST
IDISTRICT
COMMERCIAL COURT)

JUDGH

[ro1

ICS COMM

[242/2024

l27-08-2024

IBANK OFJOSHI &
IBARODA VSASSOCIATE
ISULTANA IS

IADVUMESHJO|
ISHI@GMAIL.C
|OM

[22-08-2024

[23-08-2024

ICS COMM

245/2024

l27-08-2024

ISAYAK
IPUNJAB [BANDY
INATIONAL PADHYAY
IBANK VS AS& PALLAV]|
IENTERPRISES |INIRMAL

18-08-2024

101

ICS COMM

247/2024

27-08-2024

IRICH  CREDIT|
IFINANCE PVT|
ILTD. VS AVYUKT]|
[WORKS &
ISERVICES PVT|

ILTD. IS& LEGAL

IS.N.LEGALLA
[WFIRM@GMA
IL.COM

|26-08-2024

1

38 [SH.
IMALHOTRA,
DUDGE

SANJEEV ~KUMARNorth-
DISTRICT[East
(COMMERCIAL)-{

201, Ne
Building KKD

ICS(COMM)

78/2024

02.08.2024

[Paro Muthreja V:
[Randhir ~ KumarnSURESH
Yha ISHARMA

lsuresh.sharmai
l2@yahoo.in

20.07.2024

ICS(COMM)

79/2024

109.08.2024

[Mohd Idrees V:
IDeeps
[Manniquins

[VARUN
IGUPTA

dvocatevarun8
l4@gmail.com

5.08.2024

ICS(COMM)

82/2024

20.08.2024

[[ts President]
|Ashish Goyal V:
[Vishad  Edutech|
IPvt Ltd Through|
[[ts DirectorfS.K

[Vishal Jindal IBALIYAN

[vishadedutechp
vt.Itd

[28.02.2024

ICS(COMM)

83/2024

21.08.2024

IRAMANDEEP
ISINGH Vi
[HARMEET
ISINGH

INARENDER|
IBHANDARI

(@gmail.com

bhandari2oo9

7.08.2024

139 [SH.
IGARG, DISTRICT JUDGE,ARA
ICOMMERCIAL COURT

BRIJESH KUMARSHAHD

1301, New Court]
Building

IAL)

ICS(COMMERC]I]|

CsS
((COMM)/416/2024

02-08-2024

[T TTvaTe— e
[Through Ity
[Director  Rajee
Pain Vs Soha
[Puri  ProprietorDeepak
IOf Satyam CableSingh
[Industries [Thakur(P),
[rTITeTT

k5504

1301, New Courtf
[Building

ICS(COMMERCTI|

ICS
((COMM)/415/2024

02-08-2024

TerTroTIaT
[Private  Limited)
[Through It:
[Director ~ Rajeer
Pain Vs RakeshDeepak
[Rajput PropreitorSingh

45504

1301, New Courtf
[Building

ICS(COMMERCTI|
IAL)

CS
((COMM)/423/2024

05-08-2024

|Of Jp Enterprises [Thakur(P),
INOUTVIAT 7T

RS Vs M/S K39
SECURITY AND)|
ALLIED
SERVICES
PRIVATE
LIMITED

[Sagar
Mishra(P),

45505

1301, New Courtf

IBuilding

JAL)

ICS(COMMERCT]|

CS

(COMM)/424/2024

06-08-2024

IPARITOSH JAIN|
s HOUSE OF
IDIAGNOSTIC
[HEALTH CARE

[PVT LTD IBABITA(P),

18-07-2024
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ISERVICES V|
[RAYBAN FEEDS|
IAND
[HATCHERIES
301, New CourtiCS(COMMERCI|CS [PVT LTD AND|Sachin
[Building IAL) I(COMM)/428/2024[09-08-2024 ANR - ul“mVerm.a\(P), ¥5502
IDahlan V:
|Abhinav Jain|
[Proprietor of Shril
INandi  Trading|
1301, New CourtiCS(COMMERCI|CS |Agency SNT|Sushant
[Building IAL) (COMM)/429/2024]09-08-2024  |Agency Mukund(P), [06-08-2024
[PRV ALLOYY
ILLP V|
Metomatic
1301, New Court{CS(COMMERCI|(CS Industries PrivateKshitij
[Building ((COMM)/442/2024 [17-08-2024 ILimited [Paliwal(P), k5513
[Suresh Kumar]
1301, New Court{CS(COMMERCI|CS [Sharma Vs Akshit[Vikas
[Building IAL) ((COMM)/448/2024[24-08-2024  Pain Bhatia(P) 5524
IPANKAJ
ISACHDEVA Vg
1301, New CourtjCS(COMMERCI|CS IDEEPAK GOYALjSidhant
IBuilding IAL) (COMM)/452/2024 [29-08-2024 __|(HUF) IDhingra(P) 45526
IM/S  AYUSH]
IDENIM LLP VsSADV
1301, New CourtjCS(COMMERCI|CS M/S KARANRASHIKA
[Buildin JAL) (COMM)/456/2024 [31-08-2024 GARMENTS [VED(P), 45531
4o [MS. KIRAN  BANSAL,SHAHD P Cononltantd
IDISTRICT JUDGE,ARA lthroueh it;
COMMERCIAL COURT) g
IProprietor Parull
Pain Vs IITIAN|
ICS [Chacha i30lAarzu
IROOM NO 208 [COMMERCIAL [(COMM)/422/2024 [05-08-2024 _ [Private Limited _|[Khattar(P), |29.07.2024
ICS [Manish Goyal Vsishivam deep|
IROOM NO 208 [COMMERCIAL [(COMM)/425/2024 |07-08-2024 _ [Dipco Enterprisesjsingh(P), [24.04.2024
[Mukesh Agarwall
ICS Vs SusheelShreshth
[ROOM NO 208 [COMMERCIAL |(COMM)/433/2024 [13-08-2024 [Kumar Gupta Pain(P), 1.07.2024
ISpark Peripherall
ICS [Vs  TANISHKASANJAY
[ROOM NO 208 |[COMMERCIAL |[(COMM)/432/2024 [13-08-2024 IHEALTHCARE PAIN(P), [27.04.2024
ISh Ramesh|
}Chand Sharma VsSubhash
ICS ISh  Raj KishoreChandra
IROOM NO 208 [COMMERCIAL [(COMM)/431/2024 [13-08-2024 __[Sah and Anr ILochakia(P), 24.07.2024
ICanara Bank Vg
CsS Pai  Mata  DiKRISHAN
[ROOM NO 208 |[COMMERCIAL |(COMM)/446/2024 [20-08-2024 _ |Goods Carrier IKUMAR(P), 2.08.2024
[Satish
ICS IShashi Gulati VsChoudhary(
[ROOM NO 208 |[COMMERCIAL |(COMM)/445/2024 [20-08-2024 _|Shalini Gola IP), 10.06.2024
[Satish
IcS IMonika Gulati VsChoudhary(
IROOM NO 208 |[COMMERCIAL |(COMM)/444/2024 [20-08-2024 _|Shalini Gola IP), 10.06.2024
IM/S KAPUR|
IGRAPHICS PVT|
ILTD V|
IDHARAM VEER|
CS ISINGH IKAPIL
IROOM NO 208 |[COMMERCIAL |(COMM)/447/2024 [23-08-2024  |CHAUHAN IDUA(P) 14.08.2024
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|Anil Kumar
Senior Citizen Vg
[MAYASHEEL
ICS IRETAIL  INDIA[Inderjeet
[ROOM NO 208 |[COMMERCIAL |(COMM)/449/2024 [27-08-2024 ILTD |Singh(P), [23.08.2024

|Anita Kapoor V§MORDHWA

CS K SteellJ

[ROOM NO 208 |[COMMERCIAL |(COMM)/455/2024 [30-08-2024  |Products [TIWARI(P), [28.08.2024
ICS ogesh Vs ajitGaurav

IROOM NO 208 |[COMMERCIAL |(COMM)/454/2024 [30-08-2024 umar Isharma(P), [12.08.2024
ICS imlesh Vs ajitGaurav

IROOM NO 208 |[COMMERCIAL |(COMM)/453/2024 [30-08-2024 umar |sharma(P), [12.08.2024

ISHIV. ~ KUMAR]|
IGANDHI Vi

IMAYASHEEL
ICS [RETAIL  INDIAManish
IROOM NO 208 [COMMERCIAL [(COMM)/457/2024 |31-08-2024 ILIMITED [Kumar(P). 28.08.2024
41 [SH. SURENDER S. RATHI [Shahdar
a

[Tarun Kumarj

1303, New Court ICS IGoyal Vs SB Sales{Dhruv

[Buildin ICOMMERCIAL |[(COMM)/414/2024 |01-08-2024 __[Corporation IGoyal(P), 131-07-2024
[Lakha Ra
ISharma

[Proprietor OfMAHESH
[Kundan  CablgKUMAR

1303, New Court ICS ((india) VYMIGLANI(P

Building ICOMMERCIAL |(COMM)/413/2024 |02-08-2024 _ |Rajeshwar cable |), 1-08-2024
IPUNJAB
[NATIONAL
IBANK V:

1303, New Court ICS [HIMANSHU [Sanjay

IBuildin ICOMMERCIAL [(COMM)/421/2024 |05-08-2024  [GOYAL [Kumar(P), 1-08-2024

[THROUGH  ITS|
AR Vs M/

[HINDUSTAN
[[NDUSTRIES [KRISHANA

1303, New Court ICS [THROUGH ITSKUMAR

Building ICOMMERCIAL [(COMM)/435/2024 [14-08-2024  [PROPRIETOR  [SINGH(P), 7-08-2024
IMAHARISHI

IPARSHU RAM|
ICOOP (U) T AND|
IC SOCIETY LTD|Praveen
1303, New Court] ICS [Vs KISHORE[Kumar
IBuilding ICOMMERCIAL |(COMM)/440/2024[16-08-2024  |[KUMAR ISharma(P), 9-08-2024

ISANJAY KUMAR]
[TULSIYAN Vi

1303, New Court] ICS [CARGO [Tarun
Building ICOMMERCIAL |(COMM)/441/2024 |16-08-2024 _ [MOTORS umar(P), 7-08-2024
IM/S SK|
[ENGINEERING
[WORKS Vs M/SSOBAN
1303, New Court] ICS INIPUN [SINGH
Building ICOMMERCIAL [(COMM)/450/2024|29-08-2024  [APPLIANCES IRAWAT(P), |21-08-2024
2 [Sh. Pawan Kumar M h r
P f)J (CSM;I_O 4;‘ A a""": ahda SUKHDEEP
ISINGH \E|
IPERFECT
[VALUE ~MEGARADHEY ladvocate
ICS IMART INDIA[LAL radheylalsharm
IC No 304 ICOMMERCIAL [(COMM)/411/2024 |01-08-2024 _ [PVT. LTD. ISHARMA 989120656 la@gmail.com [29-07-2024
IKANTKA
JAGGARWAL VY
ICS ILALIT KUMARSACHIN
IC No 304 ICOMMERCIAL [(COMM)/417/2024 |02-08-2024  [GARG INGHAL 0811445512 - [22-10-2018
[BANSAL
I[ENTERPRISES
VS ALZAN|
ICS IPHARMACEUTI latulsahi@live.c

IC No 304 ICOMMERCIAL |(COMM)/418/2024 |03-08-2024  [CALS PVT. LTD. [ATUL SAHI 9873355153 lom [22-03-2024
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IM/S WALTRON|
[METAL
[INDUSTRIES
[PVT. LTD. V§ ladvmoharsingh
ICS M/S METALJMOHAR lk1o@gmail.co
IC No 304 ICOMMERCIAL [(COMM)/419/2024 [03-08-2024 _ [PRODUCTS ISINGH 9213392006 29-07-2024
[UNION BANKIARUN
ICS F INDIA VSKUMAR larunkumarshuk|
IC No 304 ICOMMERCIAL [(COMM)/420/2024|03-08-2024  [MADHU sEHUKLA 9312400295 a7@gmail.com [16-07-2024
ISAM INDIA|
[BUILTWELL
IPVT. LTD. VS
[HERMAN
CS [EXPORTS ANDARJUN D, ladv.arjundsing
IC No 304 ICOMMERCIAL [(COMM)/426/2024|07-08-2024 _ [[MPORTS SINGH 9871298532  |h@gmail.com |03-06-2024
JASHA RANI V§
ICS ISUKHDEEP .K.
IC No 304 ICOMMERCIAL [(COMM)/427/2024 |07-08-2024 _ [SINGH ICHAWLA 9810521722 = 0-07-2024
CS [[INDIAN  BANKJASDEV jaslawyer @redi
IC No 304 ICOMMERCIAL |(COMM)/430/202412-08-2024 _ [VS RITU JIAN _ |SINGH 9873793171 [ffmail.com 1-07-2024
IACN
[INDUSTRIES
[PVT. LTD. V§
[HERMAN lsadigchaudhary|
ICS [EXPORTS AND)| 1982@gmail.co
IC No 304 ICOMMERCIAL |(COMM)/434/2024 [13-08-2024 IMPORTS ISADIQ ALI 9871530480  |m 12-08-2024
IGANPATI
[TRADERS VSRAJESH
ICS [MUNISH IKUMAR
IC No 304 ICOMMERCIAL |[(COMM)/436/2024|14-08-2024  |JANAND ISINGLA 9810248506 |- 6-08-2024
IPARVEEN
IKUMAR \E|
[LAXMI
ICS [TRADERS &ASHOK lashokmahajany
IC No 304 ICOMMERCIAL |(COMM)/437/2024 [14-08-2024 JANR. IMAHAJAN (9811106159 9o@gmail.com [13-08-2024
ISURESH  LATA|
ICS VS LAXMIASHOK lashokmahajany
IC No 304 ICOMMERCIAL [(COMM)/438/2024[14-08-2024  [TRADERS IMAHAJAN (9811106159 o@gmail.com [13-08-2024
ISARTHAK
JASSOCIATES VY
[MUNICIPAL IDEEPAK [deepakbhardwa
ICS [CORPORATION |BHARDWA j_adv@yahoo.c
IC No 304 ICOMMERCIAL [(COMM)/439/2024 [14-08-2024 |OF DELHI J 9810662291 .in 13-08-2024
ISONU
IKUMAR
Cs ISHAMA MOHD./SURYAWAN| lhashshaguffta@|
IC No 304 ICOMMERCIAL [(COMM)/451/2024 |28-08-2024  [VS KHETADAN [SHI 9810771783 lgmail.com 13-08-2024
CsS ISONU JAIN VSPIYUSH Ipiyushkatyalg8
IC No 304 ICOMMERCIAL [(COMM)/458/2024|30-08-2024  |[AMIT JAIN IKATYAL 8700925528  [@gmail.com  [28-08-2024
[CANARA BANK|
ICS S SUYASHIREKHA rekharustagi@g
IC No 304 ICOMMERCIAL [(COMM)/459/2024 |30-08-2024 _ [SERVICES IRUSTAGI 9810168405 ail.com |27-08-2024
[TIRUPATI
[DENIM \E|
ISHREE JAI
IGURUDEV
[Execution [TEXTILE IKAPIL kl8al2 @gmail.c
IC No 304 ICOMMERCIAL [(Comm.)/155/2024 |05-08-2024  [AGENCIES [SINGHAL 9811330059  jom I
IPARVESH WASPREETS
[Execution IGUPTA VS G MIINGH
IC No 304 ICOMMERCIAL [(Comm.)/167/2024 [21-08-2024 [ENTERPRISES PJUNEJA 011896266 - -
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U S SALES|
IAGENCY VSA
[Execution [TECHNOKING [VINASHKU lavinashtyagil@
IC No 304 ICOMMERCIAL [(Comm.)/168/2024 [21-08-2024 IDISTRIBUTORS [MAR TYAGI989932753 ahoo.com F

ISHUBHAM JAIN|

[Execution S RAJENDRAADITYA 383953944,639ain.adityaraj@

IC No 304 ICOMMERCIAL [(Comm.)/171/2024 [22-08-2024  [KUMAR MALU PJAIN 18892829 ahoo.com |
[RAM

[Execution INITISH JAIN VSPRAKASH linfodfrpslegalsol

IC No 304 ICOMMERCIAL |[(Comm.)/176/2024 [24-08-2024  [NAYAB RAZA _ [SONI 19958430361 lution.com |
ladvocatepushpe|

[Execution UYOTI VSPUSHPEND Inder13@gmail

IC No 304 ICOMMERCIAL |(Comm.)/184/2024 [28-08-2024  |[SEEMA DEVI IRA 011044935 ICom I

IMEWA LAL VS|

[BANK OHRSANJEEV lsanjeevadvocat
IC No 304 ICOMMERCIAL [MISC DJ/581/2024 |14-08-2024 IBARODA IKUMAR 9891490070 le6@gmail.com |

ISHIV SHAKTI| linternationalleg|

IENTERPRISES Inetwork@gm
IC No 304 ICOMMERCIAL [MISC DJ/610/2024 [23-08-2024 S RAJESH IJANIL GOEL (9999904433 il.com I

ISH. DEEPAK VSINEERAJ
IOMP(I) [HDB FINANCIALJKUMAR [poojakuhii2129
IC No 304 ICOMMERCIAL |(COMM)/7/2024  [01-08-2024  |SERVICES LTD. [DWIVEDI (9650747599  [8@gmail.com |27-07-2024

k¥3 |MS. PREETI AGARWAI|North-
IGUPTA, DISTRICT JUDGE,West

COMMERCIAL COURT)
Inil
l44 [SH.VINOD YADAV [North-
[West
Inil
45 |BH. GORAKH  NATHNorth
[PANDEY, DISTRICT]
WUDGE (COMMERCIAL)
Inil
46 [SH. PANKAJ GUPTA,/SOUTH-
[DISTRICT JUDGEWEST
COMMERCIAL) ISTATE BANK OF|
[INDIA VS VIKAS| IDELHILAWYE
ICommercial Cs COMM| IKUMAR ISUNIL [RS76 @YAHOO |
03 Suit 385/2024 02.08.2024  [RAJBHAR ISEHRAWAT9999330725 |CO.IN 1.07.2024
ISAMSONITE 1IP|
ICommercial ICS COMM| [HOLDING VSGAUTAM ludication.lega
03 Suit 386/2024 03.08.2024  [MD. ZAHIR IBHASIN 19999093893 [l@outlook.com [22.07.2024
ISNEH BIOTECH|
IPRIVATE  LTD|
VS FLEBO.IN|
ICommercial ICS COMM | IPRIVATE IRISHI Rishisoodadvoc
03 Suit 1390/2024 12.08.2024 ILIMITED ISOOD 9650133112 late@gmail.com [07.08.2024
M/S JAK WOOD|
ICommercial CS COMM| ICRAFT V/SPOONAM IContact@Preleg|
03 Suit 1393/2024 13.08.2024 IN.K.SALES IRINAL 9643501636 falhelps.com |05.08.2024
IM/S MOGLI|
LABS(INDIA)
[PVT. LTD. VS
[Commercial ICS COMM | M/S SBTARUN [cstarunverma@
1603 Suit 04/2024 14.08.2024 IDESIGNS IVERMA 9874195838 [gmail.com 10.08.2024
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M/S MOGLI|
ILABS (INDIA)
[PVT. LTD. VS
ICommercial ICS COMM| M/S BABALJTARUN lcstarunverma@
03 Suit 395/2024 [14.08.2024 IFASHION IVERMA 9874195838 [gmail.com 9.08.2024
IM/S MOGLI|
ILABS (INDIA)
ICommercial ICS COMM | IPVT. LTD. VSTARUN lcstarunverma@
03 Suit 396/2024 14.08.2024 h%n;U MAIIHH\I}M‘VERMA 9874195838 [gmail.com 109.08.2024
LABS  (INDIA)
[PVT. LTD. VS
IM/S ANJANEYA
[TRADING AND|
ICommercial CS COMM/ IMANUFACTURI [TARUN lestarunverma@
03 Suit 397/2024 14.08.2024 ING CO. [VERMA 9874195838  |gmail.com 13.08.2024
ICHAPTER 4)
ICORP DBA|
ICommercial ICS COMM | ISUPREME VSGAUTAM ludication.lega
1603 Suit l405/2024 17.08.2024 JASHOK KUMAR |BHASIN 9999306881 [l@outlook.com [16.08.2024
IBRAHAM
IPRAKASH \E|
IRELIANCE
ICommercial cS COMM, [[NFRATEL INEERAJ nrj.soodog@gm|
603 Suit 406/2024 17.08.2024 ILIMITED ISOOD 9718045538 fail.com [14.08.2024
IDBI BANK]
[Commercial ICS COMM | ILIMITED VSSATISH imanish @kifindi
1603 Suit l408/2024 20.08.2024 IKAVITA DEVI _ [KUMAR 9213905829 .com [29.07.2024
IPRIVATE
ILIMITED \E
IM/S  RAYFUEL
[ENERCON ILAWYERYASH
ICommercial ICS COMM | [PRIVATE [YASHPREE IPREET @GMAI
1603 Suit l410/2024 21.08.2024 ILIMITED T SINGH 9911998109 IL.COM 12.08.2024
[HEALTH
ISERVICES PVT]
ILTD. \E|
JASTRANOVA ladvocateurfeeh
ICommercial ICS COMM| BIOTECH  PVTJURFEE laidersyed @gma|
603 Suit 413/2024 23.08.2024  |LTD. [HAIDER 9810078786 fil.com 21.08.2024
[[NDIAN
[OVERSEAS ISUBHASH
ICommercial ICS COMM| BANK VS M/SKUMAR ISKJhaassociate
603 Suit 414/2024 23.08.2024 I[\)J%JCBEQELONJHA 9810840045 @yahoo.com [30.07.2024
[CONSTRUCTION|
ICOMPANY VS
IM/S  SUNSKY|
[[NFRASTRUCTU
ICommercial ICS COMM | RE INDIA PVIHIMANSHU|
603 Suit 417/2024 [27.08.2024 I“IB, IKHATWANI9999837434  |not provided  [23.07.2024
[CONSTRUCTION|
INDIA PVT LTD|
VS M/S MILKY]
I[FASHIONS
[Commercial ICS COMM | ICLOTHES PVTVAIBHAV lsinhavaibhav@
1603 Suit l425/2024 0.08.2024  |LTD [SINHA 9810472854 [rediffmail.com [14.01.2019
[UNION BANK]
[OF INDIA VY
ICommercial Cs COMM| IRAJPAL PVITENDRA jitendergargadv|
03 Suit l426/2024 0.08.2024 IKARHANA IGARD 9810197621 (@gmail.com  [21.08.2024
IRAJINDER
IKUMAR KARIRO|
VS M/S DHRUV]|
[FOODS AND[RAJEEV rajeevchauhang
ICommercial ICS COMM | [HOSPITALITY PKUMAR 6707@gmail.co
03 Suit l427/2024 0.08.2024 ILTD. ICHAUHAN [9810782793 [27.07.2024
IM/S PRAKASH]
IPIPES LIMITED)
Vs M/S|
ICommercial ICS COMM | [UJJAWAL JAVTAR lavtarsingh786y
03 Suit l428/2024 0.08.2024 IAGROTECH [SINGH 9810910333 [ahoo.com [20.07.2024
IM/S AGNT|
IDEVICES PV
ILTD V/S M/S RJ|
ICommercial ICS COMM | IPROJECTS PVTRAJAN ladv.rajanbajaj
03 Suit l432/2024 1.08.2024 ILTD IBAJAJ 9910728882 [@gmail.com  |03.04.2024




District Court Room Case Type Case Number Date ofPetitioner NameAdvocate  Advocate Advocate emailDate of e-
Registration VS  Respondent Mobile Number ID Payment  of]
Name Court Fees

IM/S ALL WAYS
LOGISTICS

[INDIA PVT LTD)|
VS PANTHER|

ICommercial ICS COMM| ILOGISTICS PVT] legalaffair.133
03 Suit l433/2024 1.08.2024 ILTD IS.K.TTIWARI 9811479499 (@gmail.com  29.04.2024
K7 [SH. VIKAS DHULL,SOUTH-
[DISTRICT JUDGE,WEST
ICOMMERCIAL COURT.
State Bank OffSh. ADAITA|
ICommericial ~ |CS India Vs DOLLY[KUMAR lakroutadvocate
13 Suit I(COMM)/399/2024 [16-08-2024  |AHUJA JROUT 9999132159 (@gmail.com 45510
RANGLER
JAPPARELS
ICommericial ~ |CS ICORP Vs AshokiSh. Gautam ludication.lega
13 Suit (COMM)/400/2024[16-08-2024 _[Kumar [Bhasin 9999306881 _[l@outlook.com [13-08-2024
4] S
[HOSPITALITY

ISERVICES PVT]
LTD Vs M/S
[Commericial ~ [CS [TRIOM ISh.  VIKAS Inimishmishrag
1613 Suit ((COMM)/392/2024 [13-08-2024 [HOSPITALITY _ [TOMAR 9811607053 9@gmail.com_|05-08-2024

Uee Tiles Pvt Lid|

s Shapoorjij ladvocatemanis
[Commericial ~ [CS [Pallonji And CofSh. Manis! hverma349@g
1613 Suit ((COMM)/391/2024 [12-08-2024 IPvt Ltd [Verma 9899951140 ail.com [24-07-2024
ladvocateraviku
ICommericial ~ |CS [Manish ~ Ranjan|Sh. RAV]| aroo1@gmail |
613 Suit (COMM)/387/2024 [05-08-2024 s CKPandey |[KUMAR 8130635102 om 1-08-2024
48 [SH. AMIT BANSAL,SOUTH-
IDISTRICT JUDGE,WEST
ICOMMERCIAL COURT-03
[Puma Se  VsMR. I[ELUDICATION
[COMMERCIAL [CS [Harichandra IGAUTAM | LEGAL@OUT
1614 ISUIT (COMM)/388/2024|06-08-2024  [Nathu Rao IBHASIN 19999306881 [LOOK.COM |22.07.2024
[Punjab National]MR. ISAURAVBHASI|
[Execution IBank Vs Hariom{SAURAV IN10@GMAIL.C
1614 [IEXECUTION _ |(Comm.)/160/2024 [07-08-2024 |Industries IBHASIN 9899331166 M IN/A

[Punjab Nationall

Bank Vs M/S K KIMR. ISAURAVBHAS]
[Execution [Enterprises AndiSAURAV IN1o@GMAIL.C
1614 [EXECUTION _ |(Comm.)/162/2024 |07-08-2024  |Anr. IBHASIN 9899331166 M IN/A

[M/S Kraft LandMR.

[Execution [ndia Vs M/SINAVEEN IADVSKJAIN@
1614 IEXECUTION _ |(Comm.)/165/2024 [12-08-2024 NysgzvivRetail Ltd [KRJAIN 9136136336  |GMAIL.COM [N/A
g ITways

|Authority Of|
India Vs M

[[ntercontinental
IConsultants An ICHHINNBHAL
IARB. Al [Technocrats PvfMR. C.S| ICHAUHAN@G
1614 JARBITRATION [(COMM.)/8/2024 [14-08-2024  [Lt ICHAUHAN (9810464514  |[MAIL.COM IN/A

ak Wood Craft,
[Through Its Ar,|

[Mohd Yusuf Vg ICONTACT@PR
[COMMERCIAL [CS |Ashish InterbuildMS. 9643501636, [[EGALHELPS.
14 ISUIT (COMM)/398/2024 [14-08-2024  |Pvt Ltd [POONAM 9718516363 ICOM 5.08.2024
IM/ S Malbrog [CHADHAAND
[Holdings Pt/ IASSOCIATES @
[Execution ILtd. Vs Ravi PalMS. MANS]| IREDIFFMAIL.
14 [EXECUTION _ |(Comm.)/317/2020 [16-08-2024  |Udar And Anr. _ |CHADHA |9910772005  [COM IN/A

Bank Of India V§MR.
ICOMMERCIAL [CS [Savor ImpexSAURABH ISAM0010H@G|
14 ISUIT (COMM)/411/2024 [22-08-2024  [Private Limited |[MALIK 9250723065 [MAIL.COM 12.08.2024

ICanara Bank Vg

IM/S Shri
[Satnamyji SelffMS.
[Execution Help Group &MAMTA [MAMTA.PALO1

14 [EXECUTION _ |(comm)/322/2024 [22-08-2024  |Ors IPAL 9873270564  |[@GMAIL.COM [N/A




District Court Room Case Type Case Number Date ofPetitioner NameAdvocate  Advocate Advocate emailDate of e-
Registration VS  Respondent Mobile Number ID Payment  of]
Name Court Fees

[[ndian Bank Vg IADVANKITDA
ICOMMERCIAL [CS (Comm)| IM/S GoyalMR. ANKIT IGAR@HOTMA
14 ISUIT l416/2024 24.08.2024 |General Store IDAGAR 827272828  [IL.COM [22.08.2024

Bijesh  Vayalpr:
Vs Punjab AndMR.

Sind BankMANISH
[Through ~ UpmaSHANKAR IMSSRIVASTAV
IMISCELLANEOMISC DJ| [Dureja ChiefSRIVASTAV IA@GMAIL.CO
14 |US IADJ/3891/2024 24-08-2024  [Manager A 9810577026 M IN/A

Payant Nagar Vs

[Execution Rich EarthMR. AMIT]| 88.AMADAAN
14 [EXECUTION _|(Comm.)/325/2024 |27-08-2024 _|Infratel Pvt Ltd [MADAAN 9999653376 |@GMAIL.COM [N/A

State  Bank  Off
India Vs My

[Hrudayanand
[Padhi, Prop Of| JAKROUTADVO
[Execution [Ms H N PadhiMR. AK| ICATE@GMAIL,
1614 [EXECUTION _ |(Comm.)/326/2024 [27-08-2024 __[Provision Store [ROUT 9999132159 ICOM IN/A

M/S Omson:
Marketing PviMR.

[COMMERCIAL [CS ILtd Vs Nargesh[RSHAD JADV.IRSHAD1
1614 ISUIT ((COMM)/418/2024 [28-08-2024 [Ig}mar e IAHMAD 9811962836 |@GMAIL.COM |06.08.2024
[Through It:
[Proprietor  Lalit|
[Kumar Vs Anjit [ROHIT.PRAKA
lInfracon Through| ISHLEGALADVTI|
[COMMERCIAL [CS [[ts Partner RohifMR. YAKSH]| ISER@GMAIL.C|
1614 ISUIT (COMM)/419/2024 [28-08-2024  [Mangal IGARG 9560846436  |OM |23.07.2024
[Through
[Shreyansh Kumar
Vs Neelam
ISharma IAJAYSHARMA
[COMMERCIAL [CS [Proprietor OfMR. AJAY| 2635@GMAIL.
1614 ISUIT (COMM)/420/2024[28-08-2024  [M/S Digital Zone SHARMA 9891399593  [COM 7.08.2024

[The Balussery]
Benefit Chit Fund]

[Execution [Pvt Ltd Vs M/S SMR. ARUN| IAMAKIARUN@G

1614 [EXECUTION _ |(Comm.)/327/2024 [31-08-2024 N. Trading ISHARMA (9818440502  |[MAIL.COM IN/A
State  Bank  Off IJAKROUTADVO|
[Execution [[ndia, Vs ArunMR. AK| ICATE@GMAIL.|

614 [EXECUTION  [(Comm.)/328/2024|31-08-2024 IKumar Sharma _[ROUT 19999132159 ICOM IN/A
[[ndian OverseagMR. ISKHAASSOCIA
[COMMERCIAL [CS Bank Vs AnushkaSUBHASH [TES@YAHOO.

614 ISUIT I(COMM)/429/2024 [31-08-2024 [Trading Company[KUMAR 9810840045  [COM [24.08.2024

ICanara Bank Vg

[Annapurna [MR. ISKHAASSOCIA|
[COMMERCIAL [CS [Tawachapati [SUBHASH [TES@YAHOO.
1614 ISUIT ((COMM)/430/2024[31-08-2024 Supplier IKUMAR 9810840045  |COM [24.08.2024
[Punjab Naitonal]MR. ISAURAVBHASI
[Execution Bank Vs The HaiffSAURAV [Nto@GMAIL.C
14 [EXECUTION _ |(Comm)158/2024 |07-08-2024  [World IBHASIN 9899331166 |OM IN/A
[Punjab National]MR. ISAURAVBHASI
[Execution Bank Vs ParthSAURAV [N1to@GMAIL.C
14 [EXECUTION _ |(Comm)159/2024 |07-08-2024  |Gambhir IBHASIN 9899331166 |OM IN/A
[Punjab National]MR. ISAURAVBHASI
[Execution Bank Vs. M/SSAURAV IN1to@GMAIL.C
14 [EXECUTION _ |(Comm)160/2024 |07-08-2024  |Rasya & Anr. IBHASIN 9899331166 |OM IN/A
49 [SH. RAKESH PANDIT,EOUTH—
IDISTRICT JUDGE,WEST SVR
ICOMMERCIAL COURT-03 IASSOCIATES V|
[TRIBHUAN
IPRASAD INFRAASHOK KR, ladv.akupmanu

09 ICS(COMM) 389/2024 06.08.2024 IPVT LTD. [UPMANU [9313080071 |@gmail.com 1.07.2024




District Court Room Case Type Case Number Date ofPetitioner NameAdvocate  Advocate Advocate emailDate of e-
Registration VS  Respondent Mobile Number ID Payment  of]
Name Court Fees

IM/S GEE TEH
[TRADING \E|
ISHREE BALAJIKSHITIJ

[EXECUTION JAUTO ELECTRICAGGARWA

09 (COMM) 164/2024 08.08.2024 XVOI}KSOLMM’LL 19927020390
ISOLUTIONS
IPVT. LTD. VS G §|
IDEVELOPERS
IAND
ICONTRACTORS [SHRAVEEN lexactoandco@

09 ICS(COMM) l401/2024 16.08.2024 IPVT. LTD. KR VERMA 9873130563 [gmail.com 14.08.2018

ISTATE BANK OH

[[NDIA VS INDER|
ISINGH PROP JSUNIL delhilawyers76
09 ICS(COMM) l402/2024 [16.08.2024 IRATHI PAINTS |SEHRAWAT[7827249904 |@yahoo.co.in _[02.08.2024

ISTATE BANK OH

[[INDIA \E|
IMUKESH ISUNIL Idelhilawyers76
09 ICS(COMM) l403/2024 16.08.2024 IKUMAR ISEHRAWAT[7827249904  |@yahoo.co.in _[31.07.2024

IMOGLI LABS|
INDIA PVT. LTD,

VS SUSHMITATARUN cstarunverma@
09 ICS(COMM) l404/2024 [16.08.2024 IDEY [VERMA 9871495838  |gmail.com [12.08.2024
ladvocateurfeeh
IPUMA SE VSGAUTAM (9999306881, faidersyed@gma
509 ICS(COMM) l407/2024 20.08.2024  JASHOK KUMAR |BHASIN 9999093893 fil.com [20.07.2024
IASICS
ICORPORATION ladvocateurfeeh
VS SHILPA &GAUTAM (9999306881, |aidersyed@gmal
509 ICS(COMM) l409/2024 21.08.2024 IORS. IBHASIN 19999093893 fil.com 17.08.2024
ladvocateurfeeh
[PUMA SE VSGAUTAM (9999306881, faidersyed@gma
09 ICS(COMM) l412/2024 23.08.2024 ISHILPA & ORS [BHASIN 9999093893 fil.com 17.08.2024

M/S VvV d
PROJECTS VS

IM/S RSM|
IPROJECTS &
EXECUTION [ENGINEERS  |ABHISHEK [9999281570, |yatendrasirohi
09 (COMM) 1319/2024 24.08.2024 IPVT LTD. ISIROHI 9350124869 |[@hotmail.com
[IMASCOT

I[HEALTH SERIES|
PVT LTD V§

IPRECIA ladvocateurfeeh
PHARMA  PVIJURFEE laidersyed @gma|
09 ICS(COMM) l415/2024 24.08.2024 ILTD. IHAIDER 9810078786 il.com [21.08.2024

IM/S  VISION|

[[INDIA
JAYURVED PVT|S. P, ladvocatesrivast
ILTD. V/S N. K|SRIVASTAV vasp@gmail.c
09 [OMP (COMM) [17/2024 24.08.2024 ISHARMA A 9811405665 m 14.08.2024
ISARLA BHATIAAMARJEET marjitshaheer
09 ICS(COMM) l421/2024 29.08.2024 [VS A& P STYLES |SINGH 9811680828  |[@gmail.com  [12.08.2024
ILAW IN|
[KUNAL [TOTO
ISHARMA VSLITIGATIO
IMANSI IN AND| ladvocaterohitg
IAGGARWAL  &CONSULTA 8o5@gmail.co
09 ICS(COMM) l422/2024 0.08.2024  |JANR. INCY FIRM (9911219953 6.08.2024

ICANARA BANK]

S KRANTI SELFSUBHASH Iskjhaassociates
09 ICS(COMM) l423/2024 0.08.2024 [HELP GROUP _ [KR.JHA 9810840045 |@yahoo.com [24.08.2024
INDIAN
[OVERSEAS
IBANK VS KIDSSUBHASH Iskjhaassociates

09 ICS(COMM) l424/2024 0.08.2024 IPARADISE KR.JHA 9810840045 [@yahoo.com [24.08.2024




District Court Room ase Number Date ofPetitioner NameAdvocate
Registration VS  Respondent
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l31/2024
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lavtarsingh78 @
ahoo.com

[Total

599




ist of cases in which Electronic Service of process has taken place during the month of August 2024

District Court  Case Type Case No. Date ofPetitioner Name VSAdvocate Advocate Advocate Date o
Room Registratio Respondent Name Mobile email ID  Electronic
Number Service o

Process

1 |SH. SANJEEV KUMAR AGGARWAL,ICENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01

2 |SH. RAJESH KUMAR GOEL,/CENTRAL [|NIL
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)-02

I3 [SH. ILLA RAWAT, DISTRICTICENTRAL [NIL
WUDGE, (COMMERCIAL COURT)-
03, TIS HAZARI COURT, DELHI

[MS  ANIL KUMAR  SISODIA,CENTRAL |NIL
IDISTRICT JUDGE, COMMERCIAL
ICOURT-04

=

I5 [SH. UMED SINGH GREWALCENTRAL |NIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-05

6 [SH. NIKHIL CHOPRA, DJ COMM-CENTRAL [NIL
06 TIS HAZRI COURT CENTRAL
IDELHI

7 [SH. MUKESH KUMAR GUPTA/CENTRAL [NIL
IDISTRICT JUDGE, COMMERCIAL|
ICOURT-07

8 [SH. AMIT KUMAR, DISTRICT[Central INIL
WUDGE, COMMERCIAL COURT-08

0 [SH. DEEPAK GARG, DISTRICTCentral INIL
WUDGE, COMMERCIAL COURT-09

o [SH. AJAY PANDEY, DISTRICT[Central 307 [Civil CS [10-05-2024 inesh Sharma Vs MohdJlrfan 9818379347 [kakra.assocfi4-08-2024
WUDGE, COMMERCIAL COURT (COMM)/58 |[Anas Raza Ahmed i Dgmai|
7/2024 .com
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1307 ICS 18-09-2023 INEET GUPTA [Rajni 9312838674 Jadvrajnichajog9-08-2024
(COMM)/12 s Chauhan @yahoo.c
l2/2023 [BHADDER SAIN| m
IGUPTA
1307 [Civil ICS 15-04-2024 |Abhishek Gupta Vs M/sBrijesh 8506092366 [brijeshkguplo6-08-2024
(COMM)/46 Shubh AutomotiveKumar ta2016@g
l0/2024 [Accessories Pvt Ltd IGupta mail.com
11 [SH. SANJAY SHARMA, DISTRICT[Central ICOURT  [CS (COMM) ICS 06-07-2024  [RAM LAL RAMAnil 9811721209 fanilanando [02-08-2024
WUDGE, COMMERCIAL COURT IROOM (COMM)/74 ICHANDRA (INDIA)Anand(P), 8@gmail.
10 2/2024 [LTD. Vs SHEHBAAZ com
ISTREET WEAR
ICOURT OMP (I}22-07-2024 [[DFC FIRST BANK LTDMAYANK (9873347330 [mayank_m [02-08-2024
[ROOM (COMM.)/6 s RAJA SAROJ IMAHAJA hhajanos@
10 83/2024 IN(P), gmail.com
ICOURT [CS (COMM) ICS 13-03-2024 IM/s Snv Impex Vs M/sDharmend (9811534488 |dharmende(09-08-2024
[ROOM (COMM)/35 Mani Plastic Store ler Azad razad @yah
310 I5/2024 loo.com
ICOURT IOMP (I)}26-07-2024 [DFC FIRST BANK VSMAYANK (9873347330 [mayank_mJ09-08-2024
[JROOM (COMM.)/75 IANIL PASWAN AHAJA hajanos@
310 I5/2024 IN(P), lgmail.com
ICOURT [OMP (I)}26-07-2024 [[DFC FIRST BANK LTDMAYANK (9873347330 [mayank_m J09-08-2024
[ROOM (COMM.)/75| s SHAKEEL QURESHI MAHAJA hhajanos@
310 /2024 IN(P), lgmail.com
ICOURT [CS (COMM) ICS 28-04-2023 [KRBL LIMITED VsS.K. Bansallg599800364 [legal @unit [13-08-2024
JROOM (COMM)/70 ICHAMAN LAL SETIA| ledworld.co.
1310 I5/2023 [EXPORTS LTD in
ICOURT [CS (COMM) ICS 22-07-2024 IM/s NITIN PLASTIC VsRohit 18486057784 |gaurg58@g13-08-2024
JROOM (COMM)/79 /s SHAKTIGour(P), Imail.com
310 1/2024 [ENTERPRISES
ICOURT [CS (COMM) ICS l07-10-2021 [[CICI BANK LTD VsChetna 9818280772 [punitbhallafi3-08-2024
IROOM (COMM)/39 ISANWAR MAL Bhalla (@gmail.co
310 88/2021
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ICS (COMM) ICS 19-07-2024 ICHIRAG GUPTA VSRITA 9953413632 Jadv.rita.sin [13-08-2024
IJROOM (COMM)/78 IGANPATI [SANGHAV| lghavi@gma|
310 1/2024 [ENTERPRISES [L(P), il.com
ICOURT [CS (COMM) [OMP (I)}08-04-2024 [Dcb Bank Ltd Vs ShoyabANISH 9811452022 |Anish_bholfi7-08-2024
JROOM (COMM.)/2 [gbal and Anr IBHOLA(P) 17@yahoo
310 98/2024 A L.com
ICOURT [CS (COMM) ICS 27-07-2024 UATIN SHARMA VsMuddassir [9818712378 [muddassir. [i17-08-2024
IJROOM (COMM)/81 IAMIT OBEROI [Daiyyan(P)| daiyyan@g
10 8/2024 A Imail.com
ICOURT MP 02-08-2024 RAJ KUMAR Vs M/sDeepak [90999980081 [DeepakYad [20-08-2024
JROOM (COMM.)/7 [EQUITAS SMALLjYadav(P), avAdvocate
10 0/2024 [FINANCE BANK LTD. (@Gmail.co
ICOURT [OMP [20-07-2024 [LOKESH YADAV VsTarun 9267919004 [itarunmehr[28-08-2024
[ROOM (COMM.)/5 [URGO CAPITALMehra(P), a@gmail.co
310 8/2024 ILIMITED
ICOURT [CS (COMM) ICS 09-08-2024 IM/s CAPITAL PLASTICKRISHAN (9810673660 fadvkksinghp9-08-2024
[ROOM (COMM)/87 HOUSE Vs  M/sA KUMAR| (@gmail.co
310 1/2024 [HINDUSTON [SINGH(P),
[INDUSTRIES
ICOURT [CS (COMM) ICS 05-07-2024 M/s PRAKASHpitender (9891939468 [lamba.jiten 29-08-2024
JROOM (COMM)/73 ILEATHER COMPANY[Singh ldraadvocat
310 6/2024 s SHRI INDER ARORA|Lamba(P), le@gmail.co
m
ICOURT [CS (COMM) ICS 07-03-2024 [M/s Agrico Organics Vs|Kunal 9717468652 |Kunalmadaf29-08-2024
JROOM (COMM)/34 IM/s Pax Chem LimitedMadan(P), @kmalan
310 13/2024 |And ors ffice.com
ICOURT [CS (COMM) ICS 03-08-2024 [PUNEET GOYAL VsfSunil 8860313311 fadvsg@yah [29-08-2024
JROOM (COMM)/84 OHAN TRADING COfGupta 0.com
1310 13/2024 IAND ORS
12 |[SH. RAVINDER BEDI, DISTRICT[Central ko1 [OMP (I) COMM 746/2024  [26.07.2024 [[DFC V/S NIRANJAN [MAYANK (98733347330[MAYANK_ [06.08.2024
WUDGE, COMMERCIAL COURT AHAJA IMAHAJAN
N lo5@YAHO
10.COM
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of

0!

WUDGE (COMMERCIAL COURT)

ko1 [OMP (1) COMM 782/2024 [31.07.2024 DFC V/S IMTIYAZ IMAYANK [98733347330MAYANK__ [08.08.2024
AHAJA IMAHAJAN
IN 5@YAHO
10.COM
ko1 [CS COMM 838/2024 [02.08.2024 [SONIA PUNJABI V/§|MOHD. 9891146454 |[MOHDBAB(07.08.2024
[HARVINDER SINGH  [BABAR JARADV@G
IMAIL.COM
ko1 ICS COMM [766/2024  [15.07.2024 JANUBHAV JAIN V/SSSJAIN (9891043078 [SSJ4949@ [09.08.2024
AMAN SMAIL.CO
M
ko1 MP (I)COMM 640/2024 [20.07.2024 [[DFC FIRST BANK LTDMAYANK (98733347330]MAYANK__|01.08.2024
/S DEENMAHAJA IMAHAJAN
OHAMMAD N 5@YAHO
10.COM
ho1 MP (I)COMM 641/2024  [20.07.2024 [[DFC FIRST BANK LTDMAYANK [98733347330MAYANK [01.08.2024
/S MOHD. NAVED MAHAJA IMAHAJAN
N lo5@YAHO
10.COM
ko1 [OMP (I)COMM 642/2024 [20.07.2024 [DFC FIRST BANK LTDMAYANK [98733347330MAYANK _[01.08.2024
/S MOHD. SULTAN AHAJA AHAJAN
N lo5@YAHO
.COM
ko1 [OMP (I)COMM 777/2024  [30.07.2024 JAXIS BANK LTD V/§EUNITA 9871040589 INDOLEX1{21.08.2024
IAARTI GUPTA ISINGH AW@GMA
[[L.COM
ko1 [OMP (I)COMM 776/2024  [30.07.2024 JAXIS BANK LTD V/SSUNITA (9871040589 [INDOLEXL}21.08.2024
[RFAN ISINGH AW@GMA
[L.COM
13 [SH. M.K NAGPAL, DISTRICT[Central INIL
WUDGE, COMMERCIAL COURT
14 [SH. ASHUTOSH KUMAR, DISTRICT|West INIL




Sr. Court District Court  Case Type Case No. Date ofPetitioner Name VSAdvocate Advocate Advocate Date
No. Room Registration ~ Respondent Name Mobile email ID  Electronic
Number Service

Process

5 [MS. HEMANI MALHOTRA,| l209 [CS COMM I511/2024 07.06.2024 BABU LAL PATEL VSMITHLES |9811231233 [RAJIVVIG [16.07.2024
IDISTRICT JUDGE (COMMERCIAL [Extn Bloc] /S SENATOR WOODH KR JHA JADVOCAT
ICOURT)-02 [P LTD [E@GMAIL.

ICOM
[CSCOMM 1317/2024  |09.04.2024 [PUNJAB NATIONALVIKASH [9650795147 |[LEXNEXU [31.07.2024
[BANK Vs NISHAKUMAR ISVKM2GM
[FOOTWEAR JAIL.COM
ICS COMM I573/2024  [09.07.2024 [PUNJAB NATIONAISAURAV (9899331166 [SAURAVB [26.07.2024
[BANK VS KAMALBHASIN [HASIN@G
[SHARMA IMAIL.COM
16 |[SH. DIG VIJAY SINGH, DISTRICTWest 203 ICS ICS (COMM)24-01-2024 ICANARA BANK V/SSUMIT 9873245548 [NA [28-06-2024
WUDGE (COMMERCIAL COURT)-03 [Extn Block] 62/2024 M/S BHARDWAJVIRMANT
[TRADERS
ICS ICS (COMM)17-07-2024 IMANASH LIFESTYLENAGESH [9818823289 |[NA [24-07-2024
607/2024 [PVT. LTD. V/s SGMWAR
[TRADING COMPANY [KUMAR
ICS (COMM)f14-03-2024 ICANARA BANK V/SASHOK (9560396555 [NA [22-05-2024
245/2024 /S SAGAR BANGALI [KAKKAR
ICS (COMM)04-06-2024 [UPGRID SOLUTIONABHINDR (9891856886 [NA 4-06-2024
l496/2024 /s HARVINDER
MAHESH
'ARI

17 |SH. SANJAY JINDAL, DISTRICT|West INIL
IWUDGE (COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT JUDGEWest INIL
(COMMERCIAL COURT)

19 |[SH. NARESH KUMAR MALHOTRA,West INIL
IDISTRICT JUDGE (COMMERCIAL
ICOURT)




Sr. Court District Court  Case Type Case No. Date ofPetitioner Name VSAdvocate Advocate Advocate Date of
No. Room Registration ~ Respondent Name Mobile email ID  Electronic
Number Service

Process

20 |[SH. ANURAG SAIN, DISTRI
WUDGE (COMMERCIAL COURT)-01

21 [SH. VIDYA PRAKASH, DISTRICTINEW DELHI o5 ICS (COMM.) 128 / 2023 [10.05.2018 IL'OREAL [SH. 9996605966 103.08.2024
WUDGE (COMMERCIAL COURT) S IKAMAL
[ONENESS [NARESH
[ENTERPRISES
ICS (COMM.) 129 / 2023 [10.05.2018 [L'OREAL [SH. 9996605966 103.08.2024

S [KAMAL
IGRAPHICS TRADERS |[NARESH

ICS (COMM.) 130 / 2023 [10.05.2018 IL'OREAL ISH. 19996605966 103.08.2024]
S [KAMAL
[RELIABLE [NARESH
[ENTERPRISES
ICS (COMM.) 23 /2018  [02.11.2018 IANAND GOEL IMR. INOT 3.08.2024
s [SUDARSH [PROVIDED
RAJAN POLYPLASTAN
[PVT LTD AND OTHERS [KUMAR
[BANSAL
ICS (COMM.) 488 /2024 [05.06.2024 IGOLDMADAL [SH. 9996605966 [08.08.202
[ELECTRICALS PVT [KAMAL 23
[LTD. INARESH
s
SULTAN SINGH
IOMP (COMM.) 138 / 2024 [07.06.2024 M/s GDN[SH. 9711190303  |03.08.2024]
[ENTERPRISES [PARVEZ
[PVT.LTD. IALAM
s IKHAN
Ms LINK TELECOM|
[PVT. LTD.
ICS (COMM.) 14 / 2024 [10.05.2024 CARPET COUTUREMR. AVSI9871921015 [12.08.2024
[THROUGH RASHIMALIK
IBAJAJ
Vs
AAMBY  VALLEY|
[LIMITED
MP (I) (COMM.) [228 /2024 [01.06.2024 [HERO FINCORP LTD. [MR. 9811169891  [12.08.2024
S AYANK

IP. S. CONSTRUCTION |MAHAJA
N

IOMP (COMM.) k2 /2024 [23.02.2024 [K C PALANISAMY [SH. O. NJ9971357074 [13.08.2024
s [SHARMA
ALL INDIA DRAVIDA|

[MUNNETR
[KAZHAGAM
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ICS (COMM.) 167 / 2024 [22.02.2024 OLTERS KLUWERSUSHANT |9971133684 [13.08.2024
INDIA) PVT LTD [SINGHAL
Vs
M/s BOOK SOURCE

ICS (COMM.) 70 / 2024  [20.01.2024 [BANK OF INDIA IMS. 9910599511 [27.08.2024
s IPOONAM

SATYENDRA  PAL

ISINGH

IOMP (I) (COMM.) [70 /2024 [15.03.2024 IKOTAK MAHINDRAMR. 9811740125 [27.08.2024
[PVT LTD SAMBHIR|
s ISINGH
BHARAT AGGARWAL |ICHAUHA

N
MP (I) (COMM.) [70 /2024 [15.03.2024 IKOTAK MAHINDRAMR. 9811740125 [27.08.2024
[PVT LTD IGAMBHIR|
s ISINGH
BHARAT AGGARWAL |ICHAUHA
N

ICS (COMM.) 1389 / 2024 [01.05.2024 [CANARA BANK IABDUS 9990042642 [27.08.2024
Vs ISAMAD
THAMIZHANBAN K

22 [SH. VINEETA GOYAL, DISTRICTINEW DELHI jo4 [Suit for recovery  [CS(COMM)/ 45442 [KHATRA TOURISTSDINESH 9990527463 W5532

WUDGE (COMMERCIAL COURT)-03 u68/24 [TAXI SERVICES VSKUMAR
[TOYOTA  FINANCIAL
[SERVICES PVT. LTD.
[Suit for permanentCS(COMM)/ 45414 ICONDOR FOOTWEARPUNEET (9999054886 145532
injunction 92/24 [[NDIA LTD. VS METAAHUJA
[PLATFORM INC
[Petition u/s 9 offOMP (Ml5493 HERO FINCORP LTD [MAYANK (9873347330 W5505
|Arbitration &COMM/230 S VAISHNAVIMAHAJA
IConciliation Act 2024 [ENGINEERING N

23 [MS. SAVITA RAO, DISTRICTSOUTH INIL
WUDGE(COMMERCIAL COURT)

24 [MS. ANURADHA SHUKLASOUTH ) New[Commercial CS 01.08.2024 Pai Maa Enterprise VSPARAS 9999148514 [PARAS.CH [01.08.2024
IBHARDWAJ, DISTRICT] ICourt (COMM)/36 [Sai Print And Pack [CHAWLA IAWLA34@
WUDGE(COMMERCIAL COURT) [Block-I /2024 IGMAIL.CO

M




Sr. Court District Court  Case Type Case No. Date ofPetitioner Name VSAdvocate Advocate Advocate Date
No. Room Registration ~ Respondent Name Mobile email ID  Electronic
Number Service

Process

3 ICommercial [Execution  [02.05.2023 T MEDIA LTD VSMADHUR [9999467283 [MADHUR [02.08.2024
ICourt (Comm.)/16 UKUL VASHISHT|DHINGRA (@AMASSO
IBlock-1 8/2023 [PROPRIETOR R R ICIATES.CO}
[SOLUTION LIN
3 NewCommercial OMP 04.02.2020 IM/S.CHOPRA LANDNINAD  [9990090052 [NINAD.DO03.08.2024
ICourt (COMM.)/7/ [DEVELOPERS PVT[DOGRA IGRA@GM
[Block-I 2020 [LTD. Vs JATINDER| JAIL.COM
[NATH
16, New|Commercial CS 05.08.2024 |Akriti Trading CompanylPARAS (9999148514 |PARAS.CH [05.08.2024
ICourt (COMM)/37 s Wellness Qed PrivateCHAWLA IAWLA34@
[Block-1 1/2024 [Limited IGMAIL.CO
M
6, New[Commercial ICS 06.03.2024 ICyber Media ResearchlLALIT KR[9911665826 [MMLEGAL05.08.2024
ICourt (COMM)/11 IAnd Services Limited VSMAHESH l55@GMAI
[Block-T 6/2024 [Exemplar Academy Off(WARI IL.COM
[Beauty Private Limited
16, New|Commercial [Execution  [09.04.2024 IM/s Ravi Print PackVAIBHAV (9810729192 [VAIBHAV909.08.2024
ICourt (Comm.)/36 [Private  Limited  VS{JAIN 186 @GMAI
[Block-I /2024 ICRAFTSMITH PVT LTD IL.COM
N New[Commercial ICS [13.08.2024 [RINKI TANWAR[VIKAS 9810566116 |ADVOCAT [13.08.2024
ICourt (COMM)/39 THROUGH POA VSSHARMA [EVIKASSH
[Block-1 /2024 IMUNICIPAL IARMA1@G
ICORPORATION OH IMAIL.COM
[DELHI
6, NewCommercial ICS 13.08.2024 [SATBIR TANWAR VsVIKAS 9810566116 |ADVOCAT [13.08.2024
ICourt (COMM)/38 [MUNICIPAL [SHARMA [EVIKASSH
IBlock-I 8/2024 ICRPORATION OF JARMA1@G
[DELHI IMAIL.COM
6, NewCommercial ICS 13.08.2024 [SATBIR TANWAR VSs[VIKAS 9810566116 |JADVOCAT [13.08.2024
ICourt IDJ/3963/20 [MUNICIPAL [SHARMA [EVIKASSH
Block-1 24 ICORPORATION O JARMA1@G
[DELHI IMAIL.COM
., NewCommercial ICS 13.08.2024 [RAMKESH VSVIKAS 0810566116 |ADVOCAT [13.08.2024
ICourt (COMM)/39 UNICIPAL [SHARMA [EVIKASSH
|Block-1 2/2024 [CORPORATION OH JARMA1@G
[DELHI IMAIL.COM
N New[Commercial IcS [13.08.2024 [RINKI TANWERVIKAS 9810566116 |ADVOCAT [13.08.2024
ICourt (COMM)/39 [THROUGH POA VSSHARMA [EVIKASSH
[Block-1 lo/2024 IMUNICIPAL JARMA1@G
ICORPORATION OF IMAIL.COM
[DELHI
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3 ICommercial ICS 13.08.2024 IGAUTAM TANWAR V5 0810566116 |ADVOCAT [13.08.2024
ICourt (COMM)/38 UNICIPAL [SHARMA [EVIKASSH
IBlock-1 9/2024 ICORPORATION OR JARMA1@G

[DELHI IMAIL.COM
3 NewCommercial ICS 13.08.2024 [DEEPAK KUMARS.K.BANS [26843455 [UNITEDM [13.08.2024
ICourt (COMM)/39 IKHEMKA Vs YOGESHAL JARK@UNI
[Block-I 1/2024 [KUMAR JAISWAL [TEDANDU

INITED
.COM

16, New|Commercial [Execution  |05.07.2024 [[shita Construction VSRAKESH [90891194404 |RKSHARM 22.08.2024
ICourt (Comm.)/57 [Raheja Developers Ltd [KUMAR IA54@GMA
[Block-1 2024 [[L.COM
6, New[Commercial [Execution  [20.11.2023 [[SHITA IRAKESH (90891194404 [RKSHARM [22.08.2024
ICourt (Comm.)/31 ICONSTRUCTION ~ VSKUMAR lA54@GMA
|Block-1 /2023 [RAHEJA DEVELOPERS] [[L.COM

[LTD
) New/Commercial ICS 130.08.2024 NKAR INVESTMENTSRRISHABH (8586834657 [RISHABG [30.08.2024
ICourt (COMM)/42 [PVT LTD THROUGH|GUPTA [UPTA.LAW|
[Block-I /2024 [TS DIRECTOR SHR] YERS@GM

AGANNATH ARORA| JAIL.COM

s SHEETU GUPTA|

[SOLE PROPRIETOR OF|

M/S AAR GEH|

[ENTERPRISES AND|

RS
3 NewCommercial IOMP 04.02.2020 [M/S.CHOPRA LANDNINAD 19990090052 [NINAD.DO31.08.2024
Court (COMM.)/7/ [DEVELOPERS PVT[DOGRA IGRA@GM
IBlock-I 2020 [ILTD. Vs JATINDER| JAIL.COM

[NATH

25 |[SH. SANDEEP YADAV South 17,  NewCommercial IOMP (Df29-07-2024 ICnh Industrial CapitalﬁJESH 9958726491 [jangraadvo [07.08.2024

ICourt (COMM)/13 [[ndia Pvt Ltd Vs VishalJANGRA( cate@gamil|
[Block-1 80/2024 ISingh P), L.com
17,  NewlCommercial IOMP (Df29-07-2024 °nh Industrial CapitalRAJESH 9958726491 [jangraadvo [07.08.2024
ICourt (COMM)/13 [ndia Pvt Ltd VsJANGRA( ate@gamil|
Block-1 81/2024 Paswinder Singh P), .com
17,  NewCommercial OMP (Df29-07-2024  [Cnh Industrial CapitalRAJESH 9958726491 [jangraadvo [07.08.2024
Court (COMM)/13 [[ndia Pvt Ltd Vs LadhuJANGRA( lcate@gamil
[Block-I 82/2024 [Ram P), .com
17,  New/Commercial OMP (D]29-07-2024  [Cnh Industrial Capita]RAJESH [9958726491 [jangraadvo [07.08.2024
ICourt (COMM)/13 [ndia Pvt Ltd VSJANGRA( lcate@gamil
[Block-T 83/2024 [Parminder Singh P), L.com
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17, ICommercial OMP (Dj29-07-2024 ICnh Industrial CapitaRAJESH [9958726491 [jangraadvo [07.08.2024
ICourt (COMM)/13 [ndia Pvt Ltd Vs GuruJANGRA( lcate@gamil
IBlock-1 84/2024 Stone Crusher IP), L.com
17,  NewCommercial ICS 14-05-2024 Manash Lifestyle PrivateNAGESH (9818823289 [info@deya [07.08.2024
ICourt (COMM)/23 Limited Vs 4herfWAR Indkumhar.
|Block-1 9/2024 [Collection [KUMHAR( com

),
17,  NewCommercial OMP (Do1-08-2024 [Kotak Mahindra PrimeRAJESH 9958726491 [jangraadvo [08.08.2024
ICourt (COMM)/14 [Limited Vs  VikramJANGRA( ate@gamil|
[Block-1 135/2024 |Singh [P), L.com
17,  NewCommercial OMP 26-07-2024 IGovt Of Net Of Delhi Vs|Yogesh 9990139169 [sainisadvoc|08.08.2024
ICourt (COMM)/22 IM/s Sham Lal GutpaSaini ates@gmail|
|Block-1 2024 |And Sons .com
17,  NewCommercial OMP (I}03-07-2024 Toyota FinancialDINESH (8376049807 fadvocateas j09.08.2024
ICourt (COMM)/10 [Services India LimitedJAIN(P), ok.1@gma|
|Block-1 6/2024 s Raman Chhoda il.com
17,  NewCommercial OMP (I)}o3-07-2024 [Toyota FinancialDINESH (8376049807 fadvocateas j09.08.2024
Court (COMM)/10 [Services India LimitedJAIN(P), lhok.1@gmal
IBlock-I 137/2024 s Manish Nagpal il.com
17,  NewCommercial IOMP (I)}o2-07-2024 [Toyota Finance ServiceRAJESH [9958726491 [jangraadvo [12.08.2024
ICourt (COMM)/10 [ndia Ltd Vs TusharJANGRA( cate@gamil|
[Block-1 18/2024 Paiwant Fatak P), L.com
17,  NewCommercial IOMP (Di25-07-2024 [[dfc First Bank Vs VifMAYANK (9643646534 [parv.mahaj[12.08.2024
ICourt (COMM)/13 [Singh 913 IMAHAJA noo7@gm
Block-1 134/2024 IN(P), il.com
17,  NewlCommercial OMP (Df25-07-2024 [[dfc First Bank Vs LalifMAYANK (0643646534 [parv.mahaj[12.08.2024
Court (COMM)/13 [Kumar 963 AHAJA noo7@gm
[Block-I 135/2024 IN(P), il.com
17,  NewCommercial OMP (Di25-07-2024 [[dfc First Bank VSMAYANK (9643646534 [parv.mahaj12.08.2024
ICourt (COMM)/13 IDiwakr Jha 508 AHAJA noo7@gm
|Block-1 36/2024 IN(P), lail.com
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17, ICommercial OMP (Di25-07-2024 [[dfc First Bank Vs Mohd] 9643646534 |parv.mahaj [12.08.2024
ICourt (COMM)/13 [Rashid 474 AHAJA noo7@gm

IBlock-1 137/2024 IN(P), il.com

17,  NewCommercial OMP (Ijo1-08-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj12.08.2024
ICourt (COMM)/14 Sanjeev Yadav 1519 MAHAJA noo7@gm,

|Block-1 28/2024 IN(P), lail.com

17,  NewCommercial OMP (Do1-08-2024 Axis Bank Ltd Vs SahiMAYANK (9643646534 [parv.mahaj[12.08.2024
ICourt (COMM)/14 [Nagar 3257 MAHAJA noo7@gm,

Block-1 29/2024 IN(P), lail.com

17,  NewCommercial OMP (I}o1-08-2024 Axis Bank Ltd VSMAYANK (0643646534 [parv.mahaj12.08.2024
ICourt (COMM)/14 Neelam Grover 4539 IMAHAJA lAnoo7@gm|

|Block-1 130/2024 IN(P), lail.com

17,  NewCommercial OMP (I}o1-08-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj12.08.2024
ICourt (COMM)/14 [Pradeep Kumar IMAHAJA lanoo7@gm|

|Block-1 1/2024 IN(P), il.com

17,  NewCommercial OMP (Ijo5-08-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj12.08.2024
Court (COMM)/14 IANJALI 1030 AHAJA lanoo7@gm

[Block-1 62/2024 IN(P), il.com

17,  NewCommercial IOMP (Ijo5-08-2024 Axis Bank Ltd VSMAYANK (9643646534 [parv.mahaj12.08.2024
ICourt (COMM)/14 [BHAWNA KWATRA 785MAHAJA nooy7@gm|

[Block-1 63/2024 IN(P), il.com

17,  NewlCommercial IOMP (Djo1-08-2024 °nh Industrial CapitalRAJESH 9958726491 [jangraadvo [12.08.2024
ICourt (COMM)/14 [ndia Pvt Ltd VsJANGRA( ate@gamil|

Block-1 134/2024 [Harpreet Singh [P), L.com

17,  NewlCommercial OMP (Do1-08-2024 ICnh Industrial CapitaRAJESH (9958726491 [jangraadvo [12.08.2024
Court (COMM)/14 [ndia Pvt Ltd VSJANGRA( lcate@gamil

[Block-I 137/2024 Surender Singh P), .com

17,  NewCommercial OMP (I)09-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj13.08.2024
ICourt (COMM)/15 IDINESH SHOKEEN AHAJA noo7@gm,

|Block-1 l15/2024 IN(P), lail.com
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17, ICommercial OMP (I)09-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj13.08.2024
ICourt (COMM)/15 IAJAY HASIJA 7004 AHAJA noo7@gm

IBlock-1 16/2024 IN(P), il.com

17,  NewCommercial IOMP (I)09-08-2024  [Idfc First Bank Ltd VSMAYANK 9643646534 [parv.mahaj[13.08.2024
ICourt (COMM)/15 ICHANDAN KUMARMAHAJA noo7@gm,

|Block-1 17/2024 IOJHA 7691 IN(P), ail.com

17,  NewCommercial OMP (Dj09-08-2024  [ldfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj13.08.2024
ICourt (COMM)/15 MOHAN JAISWAL 8703MAHAJA noo7@gm,

Block-1 18/2024 IN(P), lail.com

17,  NewCommercial cs 07-08-2024 [Union Bank of India VsjArvind 9810618195 farvindsinh [14.08.2024
ICourt (COMM)/37 inita Singhal [Sinha(P), a1@gmail.c

|Block-1 I5/2024 m

17,  NewCommercial ICS 06-07-2024 JAman Travels Ltd VsVikrant [9990969164 fhoodamuke0.08.2024
ICourt (COMM)/31 Milestone Tours And[Hudda(P), shadv@gm

[Block-I /2024 [Travels il.com

17,  NewCommercial S 04-04-2024  Millennium  CopthorneAbhineet 26920500  [.abhay@A [20.08.2024
Court (COMM)/15 [[nternational Limited Vs[Kalia(P), SShardul

[Block-1 9/2024 |Aftab Nasir Chakra L.com

17,  NewCommercial OMP (Df11-07-2024 [[dfc First Bank Ltd VSSANJEEV [8285002852 [litigation@ [22.08.2024
ICourt (COMM)/11 [Khalda Gaffar [PATHAK( lsreslegal.co

[Block-I 29/2024 P), n

17,  NewCommercial OMP (D11-07-2024 [[dfc First Bank Ltd VSSANJEEV (8285002852 [litigation@ [22.08.2024
ICourt (COMM)/11 Manoj Om [PATHAK( lsreslegal.co

Block-1 134/2024 [P), m

17,  NewlCommercial OMP (Djo8-07-2024 [[dfc First Bank Ltd VSSANJEEV (8285002852 [litigation@ [22.08.2024
Court (COMM)/10 [Rakesh Shanker [PATHAK( lsreslegal.co

[Block-I 76/2024 P),

17,  NewlCommercial OMP (I)08-07-2024 [ldfc First Bank Ltd VSSANJEEV (8285002852 [litigation@ [22.08.2024
ICourt (COMM)/10 auvin Malik [PATHAK( lsreslegal.co

[Block-1 [77/2024 P),
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17, ICommercial OMP (Dj11-07-2024 [[dfc First Bank Ltd VSSANJEEV (8285002852 [litigation@ [23.08.2024
ICourt (COMM)/11 IChoudhary Piyush Singh[PATHAK( ksreslegal.co

IBlock-1 28/2024 Nain IP),

17,  NewCommercial OMP (Dj11-07-2024 [[dfc First Bank Ltd VSSANJEEV (8285002852 [litigation@ [23.08.2024
ICourt (COMM)/11 IAmar Singh IPATHAK( ksreslegal.co

|Block-1 130/2024 P),

17,  NewCommercial OMP (Dft1-07-2024 [[dfc First Bank Ltd VSSANJEEV [8285002852 [litigation@ [23.08.2024
ICourt (COMM)/11 |Ankit Singh Chauhan ~ [PATHAK( lsreslegal.co

Block-1 31/2024 [P), m

17,  NewCommercial OMP (D22-07-2024 Toyota FinancialDINESH  [8376049807 fadvocateas [23.08.2024
ICourt (COMM)/12 [Services India LimitedJAIN(P), hok.1@gma|

[Block-T [77/2024 s Arun Kumar Singh il.com

17,  NewCommercial OMP (Di25-07-2024 [Kotak Mahindra PrimeRAJESH [9958726491 [jangraadvo [23.08.2024
ICourt (COMM)/13 [Limited Vs Ranisha B [JANGRA( cate@gamil|

|Block-1 2/2024 P), L.com

17,  NewCommercial OMP (Di25-07-2024 [Kotak Mahindra PrimeRAJESH [9958726491 [jangraadvo [23.08.2024
Court (COMM)/13 [Limited Vs Rashid A JANGRA( ate@gamil

[Block-1 133/2024 IP), L.com

17,  NewCommercial IOMP (Df29-07-2024 ICnh Industrial CapitalﬁJESH 9958726491 [jangraadvo [23.08.2024
ICourt (COMM)/13 [ndia Pvt Ltd VsJANGRA( cate@gamil|

[Block-I 85/2024 [Kurakula Pavithra P), L.com

17,  NewlCommercial IOMP (Df13-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[23.08.2024
ICourt (COMM)/15 IGIRISH CHAND 5125 [MAHAJA noo7@gm

Block-1 159/2024 IN(P), il.com

17,  NewlCommercial OMP (Df13-08-2024 [dfc First Bank VSMAYANK (9643646534 [parv.mahaj[23.08.2024
Court (COMM)/15 [NARVINDER SHARMA [MAHAJA noo7@gm

[Block-I 65/2024 IN(P), il.com

17,  NewCommercial OMP (Df13-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[23.08.2024
ICourt (COMM)/15 [HARANDAR  SINGHMAHAJA noo7@gm

|Block-1 66/2024 IMALIK IN(P), lail.com
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17, ICommercial OMP (Df13-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[23.08.2024
ICourt (COMM)/15 IARJUN SINGH AHAJA noo7@gm
IBlock-1 72/2024 IN(P), il.com
17,  NewCommercial OMP (D13-08-2024 [[dfc First Bank VSMAYANK (9643646534 [parv.mahaj[23.08.2024
ICourt (COMM)/15 [MANISH KUMARMAHAJA noo7@gm,
[Block-T 80/2024 [PANDEY IN(P), ail.com
17,  NewCommercial OMP (If14-08-2024 [TOYOTA  FINANCIALJRAJESH (9958726491 [jangraadvo [23.08.2024
ICourt (COMM)/16 SERVICES INDIA LTDJANGRA( ate@gamill
Block-1 11/2024 s MEHUL JP), L.com

[PRAJAPATI
17,  NewCommercial OMP (I)}o5-08-2024 JAXIS BANK LTD VSSANJEEV (8285002852 [litigation@ [24.08.2024
ICourt (COMM)/14 [KAMLA [PATHAK( lsreslegal.co
|Block-1 64/2024 P), m
17,  NewCommercial OMP (Djo5-08-2024 JAXIS BANK LTD VSSANJEEV (8285002852 [litigation@ [24.08.2024
ICourt (COMM)/14 [SUNIL VERMA [PATHAK( sreslegal.co
|Block-1 65/2024 P),
17,  NewCommercial OMP (Ijo5-08-2024 JAXIS BANK LTD VSSANJEEV (8285002852 [litigation@ [24.08.2024
Court (COMM)/14 [TASLIM [PATHAK( sreslegal.co
[Block-1 66/2024 P),
17,  NewlCommercial IOMP (Df24-07-2024 [Toyota FinancialDINESH [8376049807 fadvocateas [27.08.2024
ICourt (COMM)/13 [Services India LimitedJAIN(P), ok.1@gmal
[Block-I l02/2024 s Vineet Saini il.com
17,  NewCommercial OMP (I}24-07-2024 [Toyota FinancialDINESH [8376049807 fadvocateas [27.08.2024
ICourt (COMM)/13 [Services India LimitedJAIN(P), ok.1@gmal
Block-1 03/2024 s Sadik R 9802 il.com
17,  NewlCommercial OMP (D24-07-2024 [Toyota FinancialDINESH [8376049807 |advocateas [27.08.2024
Court (COMM)/13 [Services India LimitedJAIN(P), lhok.1@gma
[Block-I 04/2024 s Deepak Kumar 9426 il.com
17,  NewCommercial OMP (Dj24-07-2024 [Toyota FinancialDINESH  [8376049807 fadvocateas [27.08.2024
ICourt (COMM)/13 [Services India LimitedJAIN(P), lhok.1@gma
[Block-1 l05/2024 s  Mahesh Kuma il.com

[Litoriya
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17, ICommercial OMP (Di24-07-2024 oyota FinancialDINESH  [8376049807 fadvocateas [27.08.2024
ICourt (COMM)/13 [Services India LimitedJAIN(P), lhok.1@gma
IBlock-1 06/2024 s Satish Yadav il.com
17,  NewCommercial OMP (Ijo7-08-2024 [Kotak Mahindra BankRAJEEV (9311022104 [ranjan.and.[27.08.2024
ICourt (COMM)/14 Ltd Vs Dny SupplyKUMAR lcompany@
|Block-1 75/2024 [Chain Solutions Pvt Ltd [RANJAN( gmail.com

),
17,  NewCommercial OMP (D24-07-2024 [Toyota FinancialRAJESH (9958726491 [jangraadvo [29.08.2024
ICourt (COMM)/12 Services India Ltd VSJANGRA( ate@gamil|
[Block-1 95/2024 [Supriya Suhas Gaonkar [P), L.com
17,  NewCommercial OMP (I)16-08-2024 [[dfc First Bank Ltd VSMAYANK (0643646534 [parv.mahaj[29.08.2024
ICourt (COMM)/16 [BUDRAM NAND 7039 [MAHAJA inoo7@gm
[Block-T [20/2024 IN(P), lail.com
17,  NewCommercial OMP (D16-08-2024 [[dfc First Bank Ltd VSMAYANK (0643646534 [parv.mahaj[29.08.2024
ICourt (COMM)/16 IMONU YADAV 0309  [MAHAJA inoo7@gm
[Block-T 21/2024 IN(P), il.com
17,  NewCommercial OMP (Dj16-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[29.08.2024
Court (COMM)/16 JAMOD KUMAR 6639 AHAJA lanoo7@gm
[Block-1 l22/2024 IN(P), il.com
17,  NewCommercial IOMP (D16-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[29.08.2024
ICourt (COMM)/16 INAJIR ALI 6890 IMAHAJA noo7@gm,
[Block-1 23/2024 IN(P), il.com
17,  NewlCommercial IOMP (D)16-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj}29.08.2024
ICourt (COMM)/16 IGHANSHYAM MAHAJA noo7@gm,
Block-1 24/2024 ISHARMA 9192 IN(P), il.com
17,  NewlCommercial OMP (D16-08-2024 [[dfc First Bank Ltd VSMAYANK (9643646534 [parv.mahaj[29.08.2024
Court (COMM)/16 SUMEET KUMARMAHAJA noo7@gm
[Block-I 25/2024 [YADAV 8262 IN(P), il.com
17,  NewCommercial IOMP (I)}23-08-2024 [Kotak Mahindra PrimeMAYANK (9643646534 [parv.mahaj(30.08.2024
ICourt (COMM)/17 [Ltd Vs VISHAIMAHAJA noo7@gm
[Block-1 31/2024 [SHARMA 6751 IN(P), ail.com
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17, ICommercial OMP (I)}23-08-2024 otak Mahindra PrimeMAYANK [9643646534 [parv.mahaj[30.08.2024
ICourt (COMM)/17 [Ltd Vs GOURAVMAHAJA noo7@gm,
IBlock-1 133/2024 5OURAV IN(P), il.com
26 [SH. SANJEEV KUMAR SINGH,South 29, NewCommercial IARB 04-07-2024 Bela Mathur Vs TantraShaini [Not available [Not [10.07.2024
ICOMMERCIAL COURT. ICourt IA(COMM)/2| Designs Pvt Ltd Bhardwaj( vailable
|Block-11 /2024 P),
27 |SH. LOKESH KUMAR SHARMA,South INIL
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
28 |[SH. LAL SINGH, DISTRICT JUDGE [SOUTH- INIL
[EAST
29 [MS. NEELAM SINGH, DISSTRICT[SOUTH- 14 Commercial Suit [CS/COMM/ [7/18/24 [BENTLY SYSTEMS VS. ANKUR |N/A IN/A 8/2/24
WUDGE [EAST 2890/24 IATOMGEO [KATYAL
[CS/COMM/47/20/24 [M/S PREMIER INFRA [SUMIT _ [N/A IN/A 8/9/24
S. OCEAN CONST. [KUMAR
ICS/COMM/ |4/9/24 ISTAR COATING VS. IMANOJ  [N/A IN/A 8/9/24
l073/24 IM/S NEPTUNE IKUMAR
[BHAGAT
ICS/COMM/ [7/30/24 [BENTLY SYSTEMS VSJANKUR [N/A IN/A 8/23/24
2032/24 'ATMOV [KATYAL
[ENGINEERING
[cS/COMMY/ [7/31/24 [ACE ENGERY VS. [TRIBHUV [N/A IN/A 8/23/24
2933/24 [PRABHA AN
[CS/COMMY/ [8/3/24 CANARA BANKVS.  [KUMAR [N/A IN/A 8/27/24
2052/24 IADARSH PAL SINH ISHWAJ
[EET
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0 [SH. AJAY KUMAR JAIN
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IMS. ANU GROVER BALIGA [Execution Petition [EXECUTIO [03-08-2024 omeshree i idhi 9654737306 idhisainio f---
[EAST [Finance Limited Vs AriffSaini(P), 103 @gmail
(COMM)/19 Malik and anr L.com
/2024
ICommercial Suit  |CS l03-08-2024 Mujeeb Khalique Vs M/SFEROZE (9810016199 [FEROZEH [---
(COMM)/29 [Nice ~Frame PrivatAHMAD(P IMD@GMA
I50/2024 [Limited 3 [[L.COM
ICommercial Suit  [CS 05-08-2024  [State Bank Of India VsDharmend 800784740 [NOT F---
(COMM)/29 [Ms Anita Ira IMENTION
60/2024 [Singh(P), [ED
ICommercial Suit  |CS l07-08-2024 State Bank of India VsfSuchita [8896932838 JAGNIHOT |---
(COMM)/29 |Arvind Kumar [Dixit(P), RISUCHIT
68/2024 JA@GMAIL,
ICOM
|Arbitration OMP l07-08-2024 M/s TAKAbhijeet 9711666059 |ABHIJEET.|---
(COMM)/67 [TECHNOLOGIES PVTSwaroop(P ISWAROOP
/2024 ILTD Vs M/S DIGIFY)), [@THEGUI
[ENGINEERING PVT) ILD.CO.IN
ILTD
ICommercial Suit  |CS l07-08-2024 IGANT AB AND ANR VsiShravan 9650682928 [UNITEDM [---
(COMM)/29 IASHOK KUMAR ANDBansal(P), JARK@UNI
69/2024 IORS [TEDANDU
INITED.CO
M
ICommercial Suit  |CS 09-08-2024 [Bonetti SRL Vs M/S R Smd 9810199352 JOFFICETP f---
(COMM)/35 [ENTERPRISES ANDgunaid(P), ISKANG@G
85/2024 IANR IMAIL.COM|
ICommercial Suit  |CS 14-08-2024 [State Bank Of India Vs[Ranjay 9811255673 |LEGALOC |---
(COMM)/35 M/S K D SalesKumar RATES@G
96/2024 [Corporation [Sinha(P), IMAIL.COM
ICommercial Suit  [CS 14-08-2024 IMs Nishi Mehra Vs M/s[Nipun 9999346557 JADB.NIPU f---
(COMM)/35 te Noida Development[Katyal(P), INKATYAL
95/2024 ICompany Private| [@GMAIL.C|
[Limited IOM
Commercial Suit  |CS 14-08-2024 [Indospirit Beverages PviGirish 9899617989 JANAND.JHf---
(COMM)/35 [Ltd Vs M/S Ten to Ten[Bhardwaj( IA@ASJLE
94/2024 [Departmental store and[P), IGAL.IN
Anr
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Commercial Suit  |CS 14-08-2024 [Sushil Kumar Vs MrAjay 7007302958 |AJAYYAD
(COMM)/35 Bittoo Sondhi [Kumar [UVANSHI1
93/2024 [Yadav(P), l2@GMAIL.

ICOM

ICommercial Suit  |CS 16-08-2024 [Tanpreet Singh Kohli Vs[Pranav 9560205151 [MAIL@UT f---
(COMM)/36 Rajeev Ranjan Shukla  [Proothi(P),) [KASSOCIA
l01/2024 [TES.COM

ICommercial Suit  |CS 20-08-2024  [Tanpreet Singh Kohli Vs[Pranav 9560205151 MAIL@UT |---
(COMM)/36 Saket  Infradevelopers|Proothi(P),) [KASSOCIA
09/2024 [Private Limited [TES.COM

[Execution Petition [EXECUTIO [21-08-2024 PAIVEER SINGH VSJITESH [991087937 [NOT F—
N

M/S JHS|VIKRAM IMENTION
(COMM)/21 ISVENDGAARD [SRIVASTA [ED
I5/2024 [LABORATORIES 'A(P),

ICommercial Suit  |CS 21-08-2024 [DHARAM PAL Vs ICICI|Vipin 9873377373 |VIPINCHA ---
(COMM)/36 [LOMBARD GENERALChaudhary [UDHARY2
l14/2024 [NSURANCE P), IB@GMAIL.

ICOMPANY LTD ICOM

[Execution Petition [EXECUTIO [23-08-2024 [DES RAJ SETHI VSKAMAL (9711747766 [ADVOCAT |---

N TKAS AND ORS ISETHI(P), [EKAMALS
(COMM)/21 [ETHI@GM
9/2024 JAIL.COM
[Commercial Suit  |CS 23-08-2024 [State Bank of India VsfSuchita 18896932838 JAGNIHOT [---
(COMM)/36 [Lance Naik KrishnaDixit(P), IRISUCHIT
l24/2024 Nand Sinmgh @ IA@GMAIL,
Krishnanand Singh ICOM
ICommercial Suit  |CS [23-08-2024 [RAVINDER SIWACH VSMANIT (9811143754 [MOORJAN|---
(COMM)/36 [HARDIK KAUL [MOORJA [CHAMBE
25/2024 INI(P), IRS@GMAI
IL.COM
ICommercial Suit  [CS 23-08-2024 M/s VGAMAA[Upendra 9719610497 [UPENDRA |---
(COMM)/36 [SERVICES PRIVATEKumar INAGAR.92
26/2024 LIMITED Vs SRS LIVENagar(P), (@GMAIL.C|
[TECHNOLOGIES IOM
[PRIVATE LIMITED
Miscellaneous [Misc l27-08-2024 IM/S  Alankar  SalesVivek 9853058300 [info@eloqu---
|Application IDJ/662/202 ICorporation Vs M/SPaiswal(P), lencelegal.c

4 aleda Herbal Privatel lom,
[Limited
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132 [SH. BHUPESH KUMAR
[EAST
[33 [MS. NEERA BHARIHOKE, DISTRICISOUTH- INTL
WUDGE(COMMERCIAL COURT) IEAST
[34 [Ms. Nirja Bhatia, DJ, Digital-07, SOUTHSOUTH- fjainsaransh
[EAST DISTRICT, IEAST 10 @gmail.c
m
Ms.
CS (COMM.) Saransh | 9891116809 07.08.2024
Jain
Tarun Gupta Vs
2866/2024 | 06.07.2024 | Challenger Computers
dv.jaindip
ika@gmail.
om
OMP (COMM.) 9891114322 22.08.2024
Shiv Kumar Sharma Vs | Ms Dipika
29/2024 14.02.2024 | Smt Kalawati Chanana Jain
dvvishalsa
xena@gmail
.com
CS (COMM.) 9354808102 21.08.2024
[Excel Dychem Pvt Ltd V|
SK Dyeing and Fishing [Sh. Vishal
2504/2024 | 02.07.2024 Mills Pvt Ltd Saxema
ail@wrbi
ndia.com
Hardik
CS (COMM.) Gogia 9811081980 12.08.2024
Jaju Pharmaceuticals Vs
2014/2024 | 25.07.2024 M P Products
Juttkarshleg
196 @gmai
.com
M/S Balaji Enterprises Sh.
CS (COMM.) 31.07.2024 |y M/S KUS Plast India Utkarsh [ 8860211682 21.08.2024
Gupta
2939/2024
lavsgjurists
(@gmail.co
m
ShAK
CS (COMM.) Pandey 9312982075 28.08.2024
M/S Vyom Ganga
Engineers Vs M/S
261/2024 [ 06.04.2024 Redecon Pvt Ltd
info@bahlal
Indbajaj.co
Jainemo Pvt Ltd Vs Sh. Rupin
CS (COMM.) 2469/2024 | 03.06.2024 Crackle Telegram Dhlp 9999996682 31.08.2024
Channel a
dvneenam
lhotra@g
ail.com
CS (COMM.) 2503/2024 | 02.07.2024 le?m%rl:ftgrzrc‘::levithL l;\/llsi{lgsﬁ- T 9811383669 22.08.2024
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ianshuman
dv@gmail |
lcom
Sh.
CS (COMM.) Anshuman{ 9990042642 27.08.2024
Srivastava
Bank of Baroda Vs Bhola
2884/2024 | 18.07.2024 Nath Soni
lamareshsin
lghadvocate
(@gmail.co
m
M/S Samara India Pvt |Sh Amresh]|
S (COMM.) 10.05-2024 | 144 Vs western Motors Singh 9999678571 16.08.2024
354/2024
maggualkhil
(@ymail.co
m
. Sh Akhil
M/S Krishna Exports vs :
CS (COMM.) 213/2024 22.03.2024 Maxicon Containers Krishan (9650046568 29.08.2024
Maggu
[krishanku
ar@gmail
L.com
State Bank of India Vs | Krishan
CS (COMM.) 20906/2024 | 24.07.2024 Mrs Rajo Kumar | 9990577700 22.08.2024
dvsarthak
atyal@gm
il.com
Ashoka Technical
(Consultant Engineers Vs|Sh Jarthak| )
CS (COMM.) 2440/2024 | 27.05.2024 M/S Agson Global Pvt | Katyal 99173618888 23.08.2024
Ltd
ilc@infinity|
awchambe
Irs.com
To The New Private Ltd Anandita
CS (COMM.) 2845/2024 | 04.07.2024 |Vs Sarvaloka Service on si 8505853818 20.08.2024
ingh
call Pvt Ltd
sswaniasso
ciates@gm
ail.com
Deepshikha Properties
CS (COMM.) 184/2024 16.03.2024 | Ltd Vs ABS Consultant | SS Wani | 8750618722 02.09.2024
Company
sswaniasso
ciates@gm
il.com
Sh
Bhushan Dealmark Pvt | .
CS (COMM.) 2049/2024 | 03.08.2024 Ltd Vs Vishal Hooda ng::gh‘] 8750618722 29.08.2024
fsri.anshu83|
(@gmail.co
Sh.
CS (COMM.) 395/2024 21.05.2024 [Bank of Baroda Vs Ritu |Anshuman|9990042642 30.08.2024
Srivastava
sri.anshu83|
(@gmail.co
CS (COMM.) 2450/202. 20.05.202. Bank of Baroda Vs Ansi&;nan 0042642 0.08.202.
- 45 4 9-05-2024 | ghyvam Narayan Shah Srivastava 999004204 30.08.2024
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dvocatesin
[dia@yahoo.|
lco.in
CS (COMM.) 295/2024 | 20.04.2024 ?nléé“::;lgi;ig}ézlzav S}Ii‘ul\:;?w 9810675719 24.08.2024
info@bahlal
Indbajaj.co
Jainemo Pvt Ltd Vs Sh Rupin
CS (COMM.) 2469/2024 | 03.06.2024 Crackle Telegram Dahlf 9999996682 31.08.2024
Channel
a k@r
lediffmail.col
m
M/S Veira Electronics Sh Sudhir
CS (COMM.) 2889/2024 [ 20.07.2024 | PvtLtd Vs M/S Vishal K Saneia 9810897157 27.08.2024
Mega Mart Pvt Ltd J
lsudhir@na
jagar.com
CS (COMM.) 2869/2024 | 11.07.2024 Naresh K;;:;ﬁvs Kewal S}I:fas:iéinr 9811951070 28.08.2024
litigation@
sreslegal.co
OMP(I) (COMM.) | 38/2024 14.08.2024 IDF iﬁﬁit\gﬂﬁgd Vs s};z’é’;‘;iw 9717028845 20.08.2024
litigation@
sreslegal.co
IDFC First Bank Ltd Vs |Sh Sanj
OMP(I) (COMM.) | 39/2024 14.08.2024 MithelelSI: Ku?::ar Yad;] Paé’ﬂiev 9717028845 20.08.2024
litigation@
lsreslegal.co
n
OMP(I) (COMM.) | 40/2024 14.08.2024 IDF&f&ﬁgﬁgﬁ‘td Vs Sk;)::x}giev 9717028845 20.08.2024
litigation@
lsreslegal.co
m
OMP(I) (COMM.) | 41/2024 14.08.2024 IDFC ES\;}?;E Ltd Vs Sl;)::lﬁgiev 9717028845 20.08.2024
litigation@
sreslegal.co
OMP(I) (COMM.) | 42/2024 14.08.2024 IDFCR};?iitI?ua;ErLtd Vs S};,sfﬁgiev 9717028845 20.08.2024
dvdkdeves
lh@gmail.col
ShDK
OMP (COMM.) 14.08.2024 IDeepak Kumar Jain Vs Devesh 9999779978 27.08.2024

69/2024

/S
[Telecommunications
IConsultant India Itd

Anr
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0!

[riflegal@g
mail.com
Sh.
OMP(I) (COMM.) 14.08.2024 Amitabh | 9971177170 29.08.2024
Singh
[Indusind Bank Vg
Mohan Bros|
44/2024 INizamuddin
lika.delhi@
lgmail.com
Intec Capital Ltd Vs Sh Hari
OMP(I) (COMM.) | 43/2024 14.08.2024 | Frontline Retails India Krish: 9818038911 28.08.2024
Pyt Ltd 1shan
jjwallawfi
@gmail.c
m
Indian O Bank Vs| Sh. Ujjwal
CS (COMM.) 147/2024 02.03.2024 n ‘aXnlefr;}itslla?n § KuanJ::a 9899596050 27.08.2024
legalntlaw
(@yahoo.co
m
Promila Chauhan Vs | Sh. Nalin
CS (COMM.) 3616/2024 | 21.08.2024 Jitesh Tripathi 9810036122 02.09.2024
ramsiagr@
gmail.com
. Sh. Ram
CS (COMM.) 3615/2024 | 21.08.2024 ASh‘i' %?i;’ls‘sjamtel Prakash | 8447770315 02.09.2024
vioni Agarwal
ffice@kar
amlegal.co
Trontek Electronics Pvt Sh.
Ltd Vs China Ocean s
CS (COMM.) 2470/2024 | 03.06.2024 Shipping Co. Ltd COSCO %I;Ihlsgdl( 9560482725 12.09.2024
& Ors. anda
umarrajes
adv@yahol
.com
M/S Convergia Digital
CS (COMM.) 2841/2024 | 04.07.2024 Education Pvt Ltd Vs  [Anju Bajaj [ 9810195013 06.09.2024
Heritage English School
udhir@na
gar.com
Naresh Kumar Vs Kewal|Sh. Sudhir
CS (COMM.) 2869/2024 | 11.07.2024 Singh Naagar 9811951070 28.08.2024
rp4160@g
Imail.com
S S Ans J Beverages Pvt [ Sh Ritwik
CS (COMM.) 2015/2024 | 25.07.2024 Ltd Vs Navneeta Agro | Pandey 8178984905 24.08.2024

ISH.
IDISTRICT
ICOURT)

135

RAJ KUMAR TRIPATHI,|

ISOUTH-

JUDGE(COMMERCIALIEAST

INIL
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|36 [SH. PITAMBER DUTT, DISTRICT JUDGEEAST INIL
(COMMERCIAL COURT)
[37 [MS. RUBY ALKA GUPTA, DISTRICT JUDGEEAST 101 ICS COMM 1386/2023  [11-10-2023 [LINKERS INDIAANKIT 19910036349 |gseemagup [05-08-2024
((COMMERCIAL COURT) LOGISTIC PVT. LTD/GUPTA 21968@g
/S O C SWEATER LLP mail.com
101 ICS COMM 187/2024 |07-06-2024 M/S GAGANPITIN 7982347728 fadv.singhjitjo8-08-2024
[EDUCATIONAL ISINGH in@gmail.c
ISOCIETY  V/S ST m
[LAWRENCE  PUBLIC|
ISR. SEC. SCHOOL &
RS.
101 ICS COMM 158/2024  [18-05-2024 IAYAAN FINSERVEABHISHE (9811074290 fadvicaelaw 08-08-2024
INDIA PVT. LTD. V/SK KUMAR l2@gmail.col
[LANCER TRADING| m
ICOMPANY & ORS.
101 ICS COMM 183/2024  [06-06-2024 [PUNJAB NATIONALJVISHAL 9953180830 [tiwarivishalli6-08-2024
[BANK  V/S KAPIUTTWARI ladv@gmaill
[MANGAL L.com
138 [SH. SANJEEV KUMAR MALHOTRA,NORTH- INIL
IDISTRICT JUDGE (COMMERCIAL)-EAST
01
139 [SH. BRIJESH KUMAR GARG,Shahdara 01, NewlCS ICS (COMM)14-05-2024 INIKHIL  JAIN  VSJ/Annanya (9311603927 [BHARDWA|05.08.2024
IDISTRICT JUDGE, COMMERCIAL ICourt COMMERCIAL) [286/2024 INAUNIDH DIET|Tiwari JSUNIL26
ICOURT [Building, [FOODS PVT. LTD. (@YAHOO.
[KKD/Delh co.IN
01, NewlCS ICS (COMM)i24-05-2024 INITA DEVI VSJ|Vaibhav 9818719252 [VIVEKBAR[07.08.2024
ICourt COMMERCIAL) [306/2024 ISUMEET AGGARWAL [Gupta IMECHA</
[Building, [2:?
IKKD/Delh IGMAIL.CO
i M
1301, New[CS ICS (COMM)14-05-2024 [PUNJAB NATIONALSanjay 97 11133597 |SANJAYK1 08.08.2024
ICourt COMMERCIAL) [283/2024 [BANK VS. ANSH[Kumar lpo8 @cMAL
[Building, TRADING L.COM
[KKD/Delh
1301, NewlCS ICS (COMM)06-04-2024 [PUNJAB NATIONALS.A. Khan (9999699489 [khanshada [17.08.2024
ICourt COMMERCIAL) [223/2024 BANK VS. DEEPALJ advocate
[Building, IMALIK (@gmali.c
[KKD/Delh m
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1301, NewlCS ICS (COMM)j15-04-2024 ISHAL SHARMA VS/Megha 9654713565 [yakalatindi [23.08.2024
ICourt COMMERCIAL) [234/2024 IMUBARAK HUSSAIN  |Aggarwal @gmail.col

[Building,

IKKD/Delh|

1301, NewlCS ICS (COMM)26-04-2024 IVEE PEE FABRIC PVT.Megha 9654713565 [ckausikVa [23.08.2024
ICourt COMMERCIAL) [257/2024 ILTD. VS. YOGENDER R.Aggarwal (@gemailco

[Building, ISINGH

[KKD/Delh

o [MS. KIRAN BANSAL, DISTRICTShahdara |ROOM |COMMERCIAL ICS COMM06-06-2024  |Lvs Financial ServicesPANKAJ (9910706496 [linfinitvleg J07.08.2024
WUDGE, (COMMERCIAL COURT) INO 208 [CIVIL 1346/2024 Pvt Ltd Vs LancefWALIA l@gmail.c
[Trading m

ROOM  [COMMERCIAL ICS COMM|05-07-2024 Prateek Jain Vs VikramMithila 9871455577 |mithila@g 08.08.2024
INO 208 [CIVIL 1367/2024 asadhi PJain Imail.com

ROOM  [COMMERCIAL ICS COMM|01-06-2024 [Rastogi Fashion Pvt LtdMukesh [0810682372 [shakhawati[14.08.2024
INO 208 [CIVIL 24/2024 [Vs Sana Qureshi egal @yaho
j0.1n

[ROOM  [COMMERCIAL ICS COMMl22-07-2024 INgb Diagnostics PrivatelRaj Kumaro811010286 [rathore_raj[29.08.2024
INO 208 [CIVIL 1391/2024 [Limited Through ItsRathore umar@ya
IDirector Sh Amit Sing 00.c0.in

Rawat Vs Balajil
[Scientific And Chemicals|
[Through Its Proprieto
ISh Pankaj Anand

K41 [SH. SURENDER S. RATHI INIL
42 [Sh. Pawan Kumar Matto DJ (COMM-| INIL
04)

kU3 [MS. PREETI AGARWAL GUPTA,North-West |NIL
IDISTRICT JUDGE, (COMMERCIAL|
ICOURT)
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l45 [SH. GORAKH NATH PANDEY,|

IDISTRICT JUDGE (COMMERCIAL)

North

INIL

46

ISH. PANKAJ GUPTA, DISTRICT]
WUDGE (COMMERCIAL)

SOUTH
WEST

47

IMS. SAVITA RAO, DISTRICT]
WDUGE, COMMERCIAL COURT-
l02/SH. VIKAS DHULL, DISTRICT]
WUDGE, COMMERCIAL COURT.

us

ISH. RAKESH SYAL, DISTRICT|
WUDGE, COMMERCIAL COURT-
03/SH. AMIT BANSAL, DISTRICT]
WUDGE, COMMERCIAL COURT-03

INIL

INIL

INIL

l4o0 [SH. RAKESH PANDIT, DISTRICT]

WUDGE, COMMERCIAL COURT-03

SOUTH
WEST

INIL

[Total




IList of total no. of cases randomly allocated during the month of August-2024

DISTRICT COURT NAME CASE TYPE CASE COUNT (No.
of cases randomly|
allocated)

[TIS HAZARI COURT H. SANJEEV KUMAR AGGARWAL,784
IDISTRICT JUDGE (COMMERCIAL
ICOURT)-01
CS (COMM) 4
OMP (I) Comm 7
OMP (COMM) 3
Misc. DJ 3
Execution (Comm) 5
2 [TIS HAZARI COURT ICENTRAL ISH. RAJESH KUMAR GOEL, DISTRICT[;85 CS (COMM) 2
WUDGE (COMMERCIAL COURT)-02
OMP (I) (COMM) 7
EXECUTION 6
I3 [TIS HAZARI COURT ICENTRAL IMS. ILLA RAWAT 786 CSDJ o
CS (COMM) 10
Counter Claim 2
OMP (I) Comm 6
OMP (COMM) 3
Execution 2
Execution (Comm) 9
4 [TIS HAZARI COURT ICENTRAL IMS ANIL KUMAR SISODIA, DISTRICT;87 CS (COMM) 9
UUDGE, COMMERCIAL COURT-04
OMP (COMM) 2
EXECUTION (COMM) 7
OMP (I) (COMM) 10
5 [TIS HAZARI COURT [CENTRAL ISH. UMED SINGH GREWAL DISTRICT[;88 CS(COMM) 8
UUDGE (COMMERCIAL COURT)-05
EX (COMM) o




OMP(I) (COMM) 3
OMP (COMM) o
MISC DJ 1
ARBTTN. o
COUNTER CLAIM o
6 [TIS HAZARI COURT ICENTRAL ISH. NIKHIL CHOPRA, DJ COMM-06 TIS[789 ICS(COMM)/OMPi/EXECUTION 16
[HAZRI COURT CENTRAL DELHI 'ARBT./MISC. DJ
7 [TIS HAZARI COURT ICENTRAL ISH. MUKESH KUMAR GUPTA,) CS(COMM) 7
IDISTRICT JUDGE, COMMERCIAL
ICOURT-07
OMP(I) COMM + OMP(COMM) 7
EXECUTION 3
MISC. DJ 1
8 [TIS HAZARI COURT ICENTRAL SH. AMIT KUMAR, DISTRICT JUDGE,Central CS(COMM) 80
ICOMMERCIAL COURT-08
OMP (COMM) 3
EXECUTION (COMM) 6
MISC. DJ 2
COUNTER CLAIM 1
OMP (I) (COMM) 12
9 [TIS HAZARI COURT ICENTRAL ISH. DEEPAK GARG, DISTRICT JUDGE,Central E-FILLED 23
ICOMMERCIAL COURT-09
TRANSFER RECEIVED o
10 TIS HAZARI COURT SH. AJAY PANDEY, DISTRICT JUDGE,Central CIVIL o
ICOMMERCIAL COURT
1 [TIS HAZARI COURT SH. SANJAY SHARMA, DISTRICT[Central [ases e-filed in the month of Augu: 14
WUDGE, COMMERCIAL COURT
12 [TIS HAZARI COURT ISH. RAVINDER BEDI, DISTRICT JUDGE,|Central CS(COMM) 127
ICOMMERCIAL COURT
OMP(I)COMM 19




EXECUTION (COMM

MISC DJ

CSDJ

EX

ARBT

RP (CIVIL)

CONTEMPT PETITION

COUNTER CLAIM

OMP COMM

3

[TIS HAZARI COURT

SH. M.K NAGPAL, DISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

CS(COMM)

15

lon Cases (OMP(I)Comm) & OMP

12

EXECUTION(Comm)

[TOTAL

270

g

[TIS HAZARI COURT

15

16

IWEST

SH. ASHUTOSH KUMAR, DISTRICT]
WUDGE (COMMERCIAL COURT)

789

Execution

Misc DJ

M-Ex

IMS. HEMANI MALHOTRA, DISTRICT]
WUDGE (COMMERCIAL COURT)-02

[790

CS COMM

33

OMP COMM

EXECUTION COMM

MISC DJ

WEST

SH. DIG VIJAY SINGH, DISTRICT
WUDGE (COMMERCIAL COURT)-03

Cs

19

omp

15




7

18

19

ex

Misc

ISH. SANJAY JINDAL, DISTRICT JUDGE]
((COMMERCIAL COURT)

West

CS (COMM)

21

Execution (comm)

OMP (COMM)

OMP (I) (COMM)

18

OMP (T) (COMM)

MISC. DJ

ISH. AJAY GUPTA, DISTRICT JUDGE|
(COMMERCIAL COURT)

West

CS (COMM.)

12

EX (COMM)

OMP (I) (COMM.)

18

Misc/DJ

SH. NARESH KUMAR MALHOTRA,
IDISTRICT JUDGE (COMMERCIAL|
ICOURT)

West

CS(COMM)

22

OMP(I)(COMM)

EXECUTION

COUNTER CLAIM

MISC DJ/ CIV DJ

ARB A (COMM)

OMP (COMM)

[TOTAL

206

20

IPATIALA HOUSE COURT

21

INEW DELHI

ISH. ANURAG SAIN, DISTRICT JUDGE]
(COMMERCIAL COURT)-01

CS(COMM)

30

ARBITRATION U/S 9

ARBITRATRATION U/S 34

EXECUTION(COMM)

ISH. VIDYA PRAKASH, DISTRICT JUDGE|
((COMMERCIAL COURT)

24

CS (COMM)

31




EX(COMM)

OMP (COMM)

OMP (I) (COMM)

MISC. DJ

22

((COMMERCIAL COURT)-03

ISH. VINEETA GOYAL, DISTRICT JUDGE]|

[OBJECTION u/s 3
IARBITRATION CONCILIATION]
IACT

SUIT FOR RECOVERY

9

[SUIT FOR TRADEMARKS

I[EXECUTION PETITION

2

APPEAL  U/S 37 _ OF
JARBITRATION &
ICONCIALATION ACT

IAPPLICATION U/S 151 OF CPC

[COUNTER CLAIM

PETITION  U/S o9  OH

ICOMMERCIAL COURT.

IARBITRATION &
ICONCILIATION ACT
TOTAL 167
23 [SAKET COURT [SOUTH [MS. SAVITA RAO, DISTRICT614 CS (COMM) 5
WUDGE(COMMERCIAL COURT)
EX. COMM. 6
OMP COMM. 1
OMP (I) COMM. 103
24 SAKET COURT [SOUTH IMS. ANURADHA SHUKLA BHARDWAJ,503 CS (COMM) 18
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
503 EX. COMM. 1
ARB. A. COMM. 1
OMP (I) COMM. 128
25 SH. SANDEEP YADAV 614 CS (COMM) 9
614 EX. COMM. 1
OMP (I) COMM. 109
26 SH. SANJEEV KUMAR  SINGH,503 CS (COMM) 13




I((COMMERCIAL COURT)

EX. COMM. 6
ARB. A. COMM. 1
OMP (I) COMM. 133
2~ SH. LOKESH KUMAR SHARMA, CS (COMM) 13
IDISTRICT JUDGE(COMMERCIAL|
ICOURT)
EX. COMM. 6
OMP COMM. 1
ARB. A. COMM. 2
OMP (I) COMM. 123
[TOTAL 680
28 [Saket COURT [SOUTH-EAST [SH. LAL SINGH, DISTRICT JUDGE COMMERCIAL 14
8 BLOCK
29 IMS. NEELAM SINGH, DISSTRICT JUDGE] COMMERCIAL 31
14
30 ISH. AJAY KUMAR JAIN Commerecial Suit, o
Petition u/s. 34 of Arbitration and|
20 Conciliation Act &
Execution Petition
131 IMS. ANU GROVER BALIGA Commerecial Suit, 20
[Petition u/s. 34 of Arbitration and|
21 Conciliation Act &
Execution Petition
132 ISH. BHUPESH KUMAR Commercial Suit, 20
[Petition u/s. 34 of Arbitration and|
22 Conciliation Act &
Execution Petition
33 IMS. NEERA BHARIHOKE, DISTRICT] Commercial Suit, 13
PUDGE(COMMERCIAL COURT) [Petition u/s. 34 of Arbitration and|
23 Conciliation Act &
Execution Petition
34 [Ms. Nirja Bhatia, DJ(Digital)-07SOUTH EAST] Nil )
IDISTRICT,
30
135 ISH. RAJ KUMAR TRIPATHI, DISTRICT] OMP ( COM) -2, CS (COMM)- 21
WUDGE(COMMERCIAL COURT) 15 ,EX-02,MISS DJ -2 OMP (I)
39 COMM-0
TOTAL 119
36 [KARKARDOOMA [EAST [SH. PITAMBER DUTT, DISTRICT JUDGEj2 CS(COMM-74) 16
(COMMERCIAL COURT)
h2 OMP(COMM)-73 o
2 OMP (COMM)-78 o
37 [KARKARDOOMA I[EAST [MS. RUBY ALKA GUPTA, DISTRICT JUDGE] CS(COMM-74) 15




OMP(COMM-73)

OMP (COMM)-78

[TOTAL

33

138

[KARKARDOOMA

INorth-East

ISH. SANJEEV KUMAR MALHOTRA,
IDISTRICT JUDGE (COMMERCIAL)-01

CS (COMM)

11

OMP (I) (COMM)

OMP (COMM)

MISC. DJ

EXECUTION PETITON

[Total

16

139

IKARKARDOOMA

l4o

l41

l42

SHAHDARA

ISH. BRIJESH KUMAR GARG

b7

CS(Comm)

EXECUTION

MISC.DJ CASE

RESTORED/RBT

IMS. KIRAN BANSAL

156

CS(Comm)

14

156

EX COMM

OMP(I) COMM

156

MISC DJ

ISH. SURENDER S. RATHI

CS(Comm)

OMP(COMM)

MISC.DJ CASE

OMP (I) Comm

Execution

10

ISh. Pawan Kumar Matto DJ (COMM-04)

CS(COMM)

16

OMP(I) COMM

Ex

misc

RBT/RESTORED

Transferred




[Total

92

3

[Rohini Court

k4

INorth-West

IMS. PREETI AGARWAL  GUPTA,
IDISTRICT JUDGE, (COMMERCIAL|
ICOURT)

758

CS(COMM)

27

OMP

21

MISC DJ

EX

ISH.VINOD YADAV

759

CS(COMM)

31

OMP

42

MISC DJ

EX

[Total

145

45

[Rohini Court

INorth

ISH. GORAKH NATH PANDEY, DISTRICT]
WUDGE (COMMERCIAL)

760

CS(COMM.)

81

(OMPi(COMM)& OMP (I) (Comm)

14

EXECUTION

12

Misc. Application DJ

10

OMP (COMM)

Total

122

46

IDWARKA COURTS

ISOUTH WEST

ISH. PANKAJ GUPTA, DISTRICT JUDGE|
(COMMERCIAL)

CS (COMM)

21

OMP (COM)

ARB (COM)

OMP (I) (COMM.)

OMP (T) (COMM)

OMP (MISC) COMM

OMP (E) (COMM)




a7

IDWARKA COURTS

ISH. VIKAS DHULL, DISTRICT JUDGE,
ICOMMERCIAL COURT.

CS (COMM)

OMP (COM)

ARB (COM)

OMP (I) (COMM.)

us

IDWARKA COURTS

ISH. AMIT BANSAL, DISTRICT JUDGE,
ICOMMERCIAL COURT-03

CS (COMM)

12

OMP (COM)

ARB (COM)

OMP (I) (COMDM.)

OMP (T) (COMM)

OMP (MISC) COMM

OMP (E) (COMM)

49

SH. RAKESH PANDIT, DISTRICT]|
WUDGE, COMMERCIAL COURT-03

CS (COMM)

13

OMP (COM)

ARB (COM)

OMP (I) (COMM.)

OMP (T) (COMM)

OMP (MISC) COMM

[TOTAL

59

GRAND TOTAL

1850




[List of cases where Case Management Hearing was held during the month of August-2024

Sr.Court District Court Case Type Case No. Date ofPetitioner NameDate of Case Management Hearing
No Room Registration VS Respondent

Name

Framing Listing  ofAffidavit davit of Written Oral Other
the Witnesses Evidence Witne: Arguments Argument Stages/Hea
Issues s ring Date

ISH. SANJEEV KUMA! 01, [Suit ICS COMM-24.09.2022 [KARTAR [Done 0nf21.08.2024 [04.09.2024/04.09.202 [24.09.2024 [24.09.20 |-------
IAGGARWAL, DISTRICT xtension [Recovery [705/2022 CARRIERS PVT09.05.20 23 l24
WUDGE (COMMERCIAL Block, Tis| [LTD. VSi24
ICOURT)-01 [Hazari PITENDER
[Courts, [KUMAR SURI
IDelhi
1301, [Suit forlCS COMM-+06.05.2022 [PLA FOODSDone 0nj29.08.2024/05.09.2024/06.09.202 [25.10.2024 [25.10.202 f------
[Extension [Recovery 1206/2022 [PVT. LTD. VSJ|09.07.20 43 h
[Block, Tis| ISANDEEP 24
[Hazari IKUMAR
[Courts,
Delhi
1301, [Suit forCS COMM-+22.12.2021 [HIND FOILSDone o 21.08.2024 [21.08.2024 [09.09.202 [28.09.2024 [28.09.20
[Extension [Recovery I5473/2021 [LLP VS|02.04.20] 23 l24
Block, Tis| INESTOR o4
[Hazari [PHARMACEUTI]|
(Courts, ICALS LTD.
[Delhi
1301, [Suit forlCS COMM-+26.11.2022 |ANIL KUMARDone onj28.08.2024/31.08.2024 [31.08.202 [13.09.2024 [13.09.202}-----
[Extension [Recovery [2562/2022 IGARG VSJo5.01.20 23 kh
Block, Tis| ILOKESH ¥
[Hazari IKUMAR GARG
[Courts,
IDelhi
1301, [Suit folCS COMM-29.05.2023 [UCO BANK VSJDone 0nj09.08.2024/13.09.2024 [13.09.2024}28.09.2024 [28.09.20 |---------
[Extension [Recovery 871/2023 ISANTOSH 03.07.20 l24
[Block, Tis| [KUMAR 24
[Hazari IMISHRA
[Courts,
Delhi
1301, [Suit forCS COMM-27.01.2024 [DHANUKA [Done 0nj03.09.2024{30.09.2024{30.09.202 [14.10.2024 [14.10.202 |--------
[Extension [Recovery 162/2024 JAGROTECH 05.07.20 23 h
[Block, Tis| ILTD. VSJeq
Hazari [HANSABEN
ICourts, IKISHROBHAT
IDelhi [TIMBADIYA
1301, [Suit forlCS COMM-+19.09.2022 |[VKC NUTS PVT/Done 0nj03.09.2024{10.09.2024[10.09.202 [30.09.2024 [30.09.20 |-----
[Extension [Recovery [2206/2022 ILTD. VSJ22.01.20 23 l24
Block, Tis| JAMBROSIA |24
[Hazari ICORNER
[Courts, [HOUSE PVT)
[Delhi [LTD.
1301, [Suit folCS COMM-+28.09.2021 [TELPHA [17.08.20 [10.09.2024 [24.09.2024[28.09.202 [18.10.2024 [18.10.202 |-----
[Extension [Recovery 760/2021 ISAMARTH PVT |24 23 23
[Block, Tis| [LTD. VS. VAANI|
[Hazari [EXPORTS LTD.
[Courts,
IDelhi
1301, [Suit folCS COMMH+13.12.2021 ELLNESS [Done onf17.09.2024 [07.10.2024 [08.10.202 [28.10.2024 [28.10.202f-----
[Extension [Recovery l5232/2021 IPATHCARE 24.08.20] 23 K
[Block, Tis| [NDIA LLP VS|24
[Hazari ELLNESS
[Courts, IDIAGNOSTI  §
IDelhi [PVT. LTD.
1301, [Suit forlCS COMM-27.04.2023 [HARI OM VS[Done on[24.09.2024[25.09.2024[21.10.2024[06.11.2024 [06.11.202
[Extension [Recovery [702/2023 ISATENDER 19.04.20 u
Block, Tis| [KUMAR o4
[Hazari
ICourts,
[Delhi
1301, [Suit forCS COMM-08.05.2023 PAIN BEARING}--- 21.09.2024 [21.09.2024 [05.10.202 [19.10.2024 [19.10.202 |------
[Extension [Recovery [764/2023 JAND MILY 23 kh
Block, Tis| ISTORE VS|
[Hazari INEELKANTH &
[Courts, ICO.

[Delhi




Sr.
No

Court

District

Court
Room

Case Type

e No.

Date of Petitioner NameDate of Case Management Hearing
Registration VS Respondent

Name

1301, [Suit forCS COMM-20.11.2021 [DEVANS 19.09.202409.10.2024/09.10.202 [25.10.2024 [25.10.202
[Extension [Recovery 1844/2021 ODERN
[Block, Tis| [BREWRIES
[Hazari [LTD. VS. DSCS(]
[Courts, ILTD.
Delhi
2 |[SH. RAJESH KUMAR GOEL,CENTRAL 06 ICS (COMM) [1400/2023 [26.10.2023 [REGAL 06.08.2 [20.08.2024[20.08.2024/01.09.202 [15.10.2024 [22.10.202|
IDISTRICT JUDGH [ENTERPRISES (024 23 TO|
I((COMMERCIAL COURT)-02 S KKSPUN| [13.09.2024]
[[NDIA LTD
[16.09.2024]
[TO
[27.09.202
1306 ICS (COMM) [655/2023  [18.04.2023 [M/S SUPREME09.08.2 [20.08.2024/20.08.2024/01.09.202 [05.10.2024 [09.10.202]
ISALES AGENCY|o24 23 TO| k
S M/ [13.09.2024]
[ECONSHIP
[TECH PVT LTD [17.09.2024|
TO
25.09.202
1306 ICS (COMM) [586/2023 [05.04.2023 [HPL ELECTRICJ08.01.20[27.08.2024[27.08.2024/02.09.202 [21.09.2024 [18.10.202
Ik POWER LTDj24 28 T h
S COLOCUBE 3.09.202
TECHNOLOGIE 28
IS PVT LTD
9.09.202
23 TO|
1306 ICS (COMM) [1406/2023 [27.10.2023 [ORIENTAL [20.05.20[04.09.2024/04.09.2024/20.09.202 [16.10.2024 [14.11.202
[LINKS PVT LTDl4 b l
S RAVI GOEL
06 ICS (COMM) |2170/2022 [14.09.2022 |[RADHA 20.01.20(03.09.2024(03.09.2024/30.09.202 [25.10.2024 [26.10.202|
[KASERA VSi24 30.09.2024[30.09.2024}4 u
JASHOK
[KWATRA [07.10.2024)
TO
9.10.202
k
1306 ICS (COMM) [750/2019 22.05.2024 |GP GLOBAIJ31.07.20 |07.09.202407.09.2024[13.09.2024}28.09.2024 [03.10.202
IASPHALT PVTjea n
[LTD VS NIDH]| 21.09.2024
[KUMRA & ORS
13 [Sh. ILLA RAWAT, DistricfCENTRAL 03, [Suit forj813/20213 [17.05.2023 [THE  INDIAN}28.08.20] [27.09.2024 [25.10.2024
PWudge, Commercial Court-03 [Extension [Recovery [EXPRESS PVTl24
[Block, Tis| ILTD V/S
Hazari JANISHA JAIN
[Courts,
Delhi
1303, [Suit for151/2024 25.01.2024 [M/S GOYALj09.08.2 102.09.2024} 01.10.2024
[Extension [Recovery [PUBLISHERS &024
Block, Tis| IDISTRIBUTORS
[Hazari IV/S M/S NCBA|
(Courts, [EXPORTS PVT
[Delhi ILTD
1303, [Suit fort43/2024 24.01.2024 [M/S JAINCO[05.08.20) 2.09.2024] 130.09.2024
[Extension [Recovery IBUILDCON P24
[Block, Tis| ILTD V/S DELH]|
[Hazari PJAL BOARD
[Courts,
IDelhi
4 [MS ANIL KUMAR SISODIA,CENTRAL 1304 [RECOVERY [CS 131.10.2023 [POOJA NANDA[21.08.20[PE- [BEFORE [BEFORE [BEFORE
[DISTRICT JUDGE), [EXTENSIO COMM)1451 IPROP OF M/S24 17.09.2024 [PE- IDE- [20.10.2024
ICOMMERCIAL COURT-04 IN  BLOCK| 2023 'AHE ~ GURU| IAND [23.08.2024/07.09.202
[THC [ELECRONICS 18.09.2024
[DELHI S. M/S RAPID| IDE-
IPOWER 7.10.2024
ISYSTEMS IAND
04 [RECOVERY [CS(COMM)1 [27.07.2023 [RATTAN LAL27.08.20'§97 [BEFORE [BEFORE [BEFORE
[EXTENSIO 95/2023 IGUPTA VS. M/Sl24 30.09.2024[PE- IDE- 14.11.2024
[N BLOCK] ISHANNON AND| JAND [30.09.2024/21.10.2024
[THC ISHANNON AND| 03.09.2024]
[DELHI IORS IDE-
21.10.2024
IAND
I5 |[SH. UMED SINGH GREWAILCENTRAL INIL
[IDISTRICT JUDGE|
I((COMMERCIAL COURT)-05




Sr.
No

Court

District

Court
Room

Case Type

Case No.

Date of Petitioner NameDate of Case Management Hearing
Registration VS Respondent

Name

6 [SH. NIKHIL CHOPRA, DJICENTRAL k1o ICS (COMM) |1372/2023 [18.10.2023 ENTURE 03.08.2 [PE- [03.10.2024 [21.10.2024[29.10.2024 [29.10.202|
ICOMM-06 TIS HAZRI COURT] ISUPPLY CHAINJo24 3.10.2024
ICENTRAL DELHI [PVT. LTD. VS| b
[THE NEW,| 4.10.2024
[[NDIA &
JASSURANCE 5.10.2024
ICO. LTD. b DE|
k1o ICS (COMM) ©886/2021 [22.11.2021 [SHUBHAM 05.08.20[PE- [28.10.2024 [11.11.2024 [26.11.2024 [26.11.202 [NA
[ENTERPRISES |24 28.10.2024 kh
S. SACHDEVA| I
[FABRICATORS 20.10.2024
&
04.11.2024,
DE
k1o ICS (COMM) [62/2023 10.01.2023 [ICICI BANK|07.08.20|PE- [11.09.2024 [25.09.202 [22.10.2024 [22.10.202NA
ILTD. VSi24 11.09.2024,| h
IRAHUL TOMAR| [17.09.2024
&
18.09.2024
X DE|
25.09.2024
Kuio ICS (COMM) |[29/2024 04.01.2024 [VIKAS 07.08.20|PE- [12.09.2024 /03.10.202 [18.10.2024 [18.10.202NA
ISINGHAL VSJ|24 [12.09.2024 23 kh
[BODENNAGARI]| b
IMOHAN 13.09.2024
DE
3.10.2024
k1o ICS (COMM) W590/2021 [09.11.2021 [RAVINDER 20.08.2 [PE- [21.10.2024 [28.10.202 04.11.2024 [04.11.202 [NA
I[KUMAR 024 21.10.2024,| k
'ADHWA VS| 22.10.2024
IMCD & ANR. DE
28.10.2024
29.10.2024
Z500) ICS (COMM) [633/2023  [15.04.2023 [BHATIA AUTOR7.08.20[PE- 7.11.2024 [21.11.2024 [03.12.2024 [03.12.202[NA
ISALES VSf24 7.11.2024,
[HINDUSTAN 8.11.2024
ICONSTRUCTIO DE
IN CO. LTD. 21.11.2024,
[22.11.2024
k1o ICS (COMM) [1248/2023 [19.09.2023 [HAMDARD 29.08.20[PE- [21.10.2024 [05.11.2024[20.11.2024 [20.11.202 [NA
INATIONAL 24 21.10.2024,| ku
[FOUNDATION 22.10.2024
INDIA & ANR| land
S. HYETO| 23.10.2024
[HERBALS PVT| DE
ILTD. 5.11.2024,
k1o ICS (COMM) [p140/2019 [01.08.2019 [BULGARI SPA] 1.08420%— 103.10.2024 [22.10.2024§05.11.2024 [05.11.202 [NA
S. M/S. ZESTp4 3.10.2024 73
ICORPORATION b
4.10.2024
land
5.10.2024
DE
7 [SH. MUKESH KUMARICENTRAL 1302 ICS(COMM) |1124/2023 |04.08.2023 [RAJESH 01.03.20(18.09.2024 [18.09.2024 [18.09.202 [01.10.2024 07.10.202[24.09.2024
IGUPTA, DISTRICT JUDGE, [KUMAR GUPTAl4 h l I8
ICOMMERCIAL COURT-07 JOF M/S BALAJ]| [25.09.2024
& ASSOCIATES| DE)
'S MCD
I8 |[SH. AMIT KUMAR, DISTRICT|Central 1308 EXTENMONEY ICS (COMM)20.11.2020 [M/S VAISHNO|12.08.20[27.08.2024[P.E. D.E IBEFORE  [17.09.202[NIL
WUDGE, COMMERCIAL| ISION [RECOVERY  [1725/20 IWIRE PVT LTDi4 & [BEFORE [BEOFRE [17.09.2024 l4
ICOURT-08 [BLOCK S VIHAL 1.08.2024 31.08.2024 [03.09.202
THC IRANA .E. 23
2.09.2024]
3.09.2024]
In P
9 [SH. DEEPAK GARG ,Central 1309 THIRDICS (COMM.) [CS/COMM./ 13-11-2019 [DASSOLER 01.08.20|PE TTHIN ITHIN jon requeston
IDISTRICT JUDGE,| IFLOOR 2642/2019 JAGRONEGOCIO]24 2.09.2024[TWO [TWO jafter  thdrequest
ICOMMERCIAL COURT-09 [EXTENTIO IS LTD Vs R D TO EEKS |[WEEKS [conclusion fafter thef
IN BLOCK [ENTERPRISES [10.09.2024 of evidene [conclusio
IDE In of
23.09.2024 levidene
[TO
09 THIRD|CS (COMM.) [CS/COMM./ [19-03-2024 [State Bank Of02.08.2 I‘ﬁ% TTHIN |WITHIN Jon requeston
[FLOOR 1380/2024 India Vs Vicky 024 130.08.2024[TWO TWO lafter therequest
[EXTENTIO EEKS |[WEEKS [conclusion fafter thel
IN BLOCK f evidene [conclusio
of
levidene
1309 THIRDICS (COMM.) [CS/COMM./ [20-02-2024 fJaspal Singh V§07.08.20|PE ITHIN ITHIN [fon requestjon
[FLOOR [268/2024 [Ranjeet Singh |24 5.09.2024[TWO TWO lafter therequest
[EXTENTIO [TO EEKS EEKS [conclusion fafter the]
IN BLOCK [07.09.2024 of evidene [conclusio
DE In  of
24.09.2024| levidene
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1309 THIRDICS (COMM.) [CS/COMM./ [11-05-2023 [INLAND IPE on requestjon
[FLOOR [792/2023 ORLD 024 5.09.2024[TWO TWO lafter therequest
[EXTENTIO ILOGISTICS WEEKS [WEEKS [conclusion [after the|
IN BLOCK [PVT. LTD. V: f evidene [conclusio
IBOSE of
IJELECTRONICS levidene
JAND ORS.
1309 THIRDICOUNTER  [CS/COMM./ [15-05-2024 [Ramesh Gupta07.08.20/PE TTHIN ITHIN fon requestjon
[FLOOR  [CLAIM 602/2023 s Kshamal24 2.09.2024[TWO TWO lafter therequest
[EXTENTIO IGupta A DEWEEKS EEKS |eonclusion [after the]
IN BLOCK 18.09.2024 of evidene [conclusio
of
levidene
1309 THIRDICS (COMM.) [CS/COMM./ [30-11-2019 [Canara Bank V§08.08.2 [PE
[FLOOR 1193/2020 IKARUR VYSYAo24 4.09.2024|
[EXTENTIO [IBANK [TO
IN BLOCK [13.09.2024
DE
23.09.2024
[TO
1309 THIRDICS (COMM.) [CS/COMM./ [24-02-2024 [Ms S Kl27.08.20PE ITHIN [WITHIN fn requeston
IFLOOR [289/2024 [Educations  Pvtj24 25.05.2024[TWO TWO lafter therequest
[EXTENTIO [Ltd Vs Pramod EEKS  [WEEKS fonclusion [after the]
IN BLOCK [Singh Dangi of evidene fconclusio
of
levidene
o [SH. AJAY PANDEY /Central 1307 [Civil ICS 18-01-2024 [Canara Bank Vg---- - F--- - --- --- F---
[DISTRICT JUDGE), COMM)/150| ISuman Kumar
ICOMMERCIAL COURT li/2023
07 (Civil ICS 09-08-2023 [RAJESH - - - - |- |- -
COMM)/114 [KUMAR GUPTA
/2023 [PROPRIETOR
JOF M/S BALAJ]|
JAND
JASSOCIATES
307 Civil ICS 02-06-2022 [SH. AZAM ALI+--- - F--- - - |- F---
COMM)/141 s SH. PANKAJ|
16/2022 PAJORIA
307 ICivil °S 18-12-2023 [SEEMA Vs |- - F--- - -~ F--- F---
COMM)/16 INAVARAM
K/2023
307 ICivil ICS 17-08-2022 [POWERTEX |- - F--- - F--- F--- F---
COMM)/198 ITOOLS
/2022 ICOMPANY
[PRIVATE
ILIMITED
S
INOD KUMAR|
lbpApDIZTAD
1307 ICivil ICS 06-01-2024 [Ghan Shyamf---- - F--- - F--- F--- F---
COMM)/42/| IGupta
2024 s
IM/s ADAB (P)
[LTD
1 [SH. SANJAY SHARMA ,Central 1310 ICS (COMM) [CS l15-02-2024 [Reynobond 27.08.20 IPE- |As pert
IDISTRICT JUDGE,| COMM)/24 [ndia Vs Hski24 10.09.2024 jorder,
ICOMMERCIAL COURT 2/2024 [[nfra Pvt Ltd parties will|
file list of|
itnesses
ithin tw
eeks and|
Toineiff
1310 ICS (COMM) [CS 19-10-2023 [RAKESH 28.08.20F [DE- |As pert
COMM)/138| [HASTIMAL (24 25.09.2024 order,
18/2023 ISANGHVI  V§ parties will|
[FIRST file list of]
IPLUMBING [witnesses
[PRIVATE ithin tw
ILIMITED eeks and|
2 [SH. RAVINDER BEDI,(Central ko1 ICS(COMM) [1580/2023 [13.12.2023 [PARAMILA 05.08.20|
[DISTRICT JUDGE, PAIN V/S24(21.08
ICOMMERCIAL COURT ICHANDRAPAL (2024 PE|
ISAXENA
28.08.20]
24 DE)




District

Court
Room

Case Type

e No.

Date of Petitioner NameDate of Case Management Hearing
Registration VS Respondent

23.12.2023

Name

NITIN SONI

13 [SH. SANJEEV KUMAR|Central INIL
SINGH, DISTRICT JUDGE,|
ICOMMERCIAL COURT

14 SH. ASHUTOSH KUMAR,West 201 [CS(comm) ICS 03-08-2021 [SH.NAVEEN |30-08- |Nil INil il nil il il
IDISTRICT JUDGE| [Extn Block COMM)/32 ISABHARWAL [2024
I((COMMERCIAL COURT) /2021 [PROPRIETOR

IM/S NA

[PRINTS Vs SH|

[RAJESH

'ADHAWAN
IDPDNADRIETOD
ICS(comm) ICS I31-08-2023 [MILAKRAJ l03-08- |Nil INil il il il il

COMM)/64 [SINGH LAKRA]2024
l2/2023 s UNITED|

[[NDIA

[NSURANCE

ICO. LTD.

15 [MS. HEMANI MALHOTRA,West 209 [CS COMM 178/2024 19.02.2024 [Mohan Meakinj09.07.20[21.09.2024 [21.09.2024 [21.09.2024}- - -
[DISTRICT JUDGE| [Extn Block ILimited Vsi24
((COMMERCIAL COURT)-02 ISharda Pipes|

[Private Limited

16 SH. DIG VIJAY SINGH,West NIL
[DISTRICT JUDGE
(COMMERCIAL COURT)-03

7 [SH. SANJAY JINDAL,West NIL
IDISTRICT JUDGH
((COMMERCIAL COURT)

18 [SH. AJAY GUPTA, DISTRICT|West INIL
WUDGE (COMMERCIAL
ICOURT)

19 |[SH. NARESH KUMARWest INIL
IMALHOTRA, DISTRICT]

WUDGE (COMMERCIAL
ICOURT)

20 (SH. ANURAG SAIN,/NEW DELHI [t ICS(COMM) |523/2022 04.06.2022 [INTERNATION [09.08.2 [WITHIN ITHIN [NOT [DATE NOTDATE [FINAL
[IDISTRICT JUDGE| AL BEERj024 IONE IONE [FILED IGIVEN INOT IARGUMEN|
((COMMERCIAL COURT)-01 [BREWERIES WEEK EEK IGIVEN [T/

ILTD. VS| [04.12.2024
[PUSHPAM

[FOODS AND|

[BEVERAGES

lour 1o

|21 [SH. VIDYA PRAKASH,[NEW DELHI |25 ICS (COMM.) Wk21/2023 [22.07.2023 [NEWFANGLED [01.08.20[WITHIN ITHIN [NOT IDATE NOTDATE 1SC.
IDISTRICT JUDGE| [LOGISTICS 23 NE NE IFILED IGIVEN INOT IAPPREAN
I((COMMERCIAL COURT) [PVT. LTD. WEEK EEK IGIVEN [CE

Vs [26.11.2024
ATAL

IBHUSHAN
[BHATT

[CS(COMM.) Bo9 /2022 [30.03.2022 [TCI EXPRESS02.08.2 WITHIN |WITHIN |NOT [DATE NOT|DATE _ |MISC.
[LIMITED 024 NE NE IFILED IGIVEN INOT IAPPREAN
s WEEK EEK IGIVEN [CE
M/S ARIHANT] [25.11.2024
[PRINTERS

ICS (COMM.) Jo2 /2024 131.01.2024 |STATE BANK Of02.08.2 [WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[NDIA 024 IONE IONE [FILED IGIVEN INOT IAPPREAN
s EEK EEK IGIVEN [CE

30.09.2024
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ICS (COMM.) |60 /2024 [18.01.2024 APIL 21.08.20 IDATE NOT|DATE IMISC.
ISINGHAL 24 NE NE IFILED IGIVEN INOT IAPPREAN
Vs WEEK EEK IGIVEN [CE
VALVOLINE| 4.10.2024
ICUMMINS PVT]
[LTD
ICS (COMM.) K43 /2023 [03.08.2024 [BALAJI 23.08.20[WITHIN ITHIN [NOT IDATE NOT|DATE IMISC.
ICONSTRUCTIO [24 JONE [ONE [FILED IGIVEN INOT IAPPREAN
INS COMPANY EEK EEK IGIVEN [CE
s 03.10.2024
UP SADAN|
[THROUGH
JADMINISTRATI
o
ICS (COMM.) 834 /2022 [12.10.2022 [M/S ARCEE?29.08.20WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[TRADING 24 IONE IONE [FILED IGIVEN INOT IAPPREAN
ICORPORATION WEEK EEK IGIVEN [CE
Vs [07.12.2024
M/S GREEN|
ILIFE
[INFRASTRUCT
1D
ICS (COMM.) |8/ 2024 04.01.2024 [M/S  SHIVAM|30.08.2 WITHIN ITHIN [NOT IDATE NOTDATE MISC.
[UDYOG PVT o024 NE NE IFILED IGIVEN INOT IAPPREAN
[LTD. WEEK EEK IGIVEN [CE
Vs 05.12.2024
M/S ANKUSH]
[PUBLICATION
[PVT. LTD. AND|
ANID
ICS (COMM.) K24 /2024 [14.05.2024 Paspal Singhj30.08.2 WITHIN ITHIN [NOT [DATE NOTDATE  MISC.
INagpal 024 NE NE IFILED IGIVEN INOT IAPPREAN
Vs WEEK EEK IGIVEN [CE
Boparai  § 6.12.2024
IMartial Security
[Pvt Ltd
ICS (COMM.) k54 /2019 [18.12.2019 |[BURBERRY 131.08.20[WITHIN ITHIN [NOT IDATE NOTDATE IMISC.
[LIMITED 24 IONE IONE [FILED IGIVEN INOT IAPPREAN
s EEK EEK IGIVEN [CE
MAYANK] [21.09.2024
JAGGARWAL
JAND ORS.
22 [SH. VINEETA GOYAL,NEW DELHI |[NIL
IDISTRICT JUDGH
I((COMMERCIAL COURT)-03
23 [MS. SAVITA RAO, DISTRICT|SOUTH 2, New(Civil Suit [CS (COMM)i4.10.2020 |AMIT GOEL Vs]06.08.2 [Within [23.08.2024(Within INIL INIL [10.09.2024
WUDGE(COMMERCIAL ICourt [298/20 ICHANDAN 024 eek eek
ICOURT) Block-I IMITRA AND|
JANR.
12, New(Civil Suit ICS (COMM)23.12.20223 |[Union Bank Off06.08.2 [Within [23.09.2024(Within INIL INIL INIL
[Court 677/23 [ndia Vs. Amanfo24 veek & eek
Block-1 [Khandelwal 130.09.2024]
12, New(Civil Suit ICS (COMM)o05.01.2024 [Sarfaraz Vs. M/s07.08.20[Within [22.08.2024|Within INIL INIL [18.09.2024
ICourt [to/24 [Forest Friendly24 week eek
Block-T ICamps Pvt Ltd
12, New(Civil Suit ICS (COMM)11.04.2023 |ASHWANI [16.08.20|Within [30.08.2024{Within INIL INIL 130.09.2024
ICourt l207/23 [KUMAR 24 eek veek
Block-I IMEHRA Vs. MR |
[RAJEEV
[PATHAK, PROP |
F DESIGN N|
IGLASS INC
2, New(Civil Suit ICS (COMM)o02.03.2023 [M/S M H22.08.20Within [27.09.2024 Within INIL INIL INIL
ICourt 126/23 [TESTING 24 veek eek
[Block-I [LABORATORY
s. M/S M H
[TECHNOLOGY
24[MS. ANURADHA SHUKLASSOUTH 6, New[Commercial [CS(COMM) [22.01.2020 |GDECOR 01.08.20[27.08.2024 - 11.09.2024} [25.09.202f
IBHARDWAJ, DISTRICT]| ICourt 5/2020 INDUSTRIES |24 L
WUDGE(COMMERCIAL IBlock-I S VIDYAWATI
ICOURT)
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[Block-IT

6, Commercial |CS(COMM) [11.03.2020 [M/S  PLANE 26.09.2024] [14.10.2024 29.10.202
ICourt 162/2020 JADVERTISING (024 kh
Block-T S M/
[PERCEPT LTD
6, New[Commercial [CS(COMM) [26.08.2022 [NIRMAL  TEA[21.08.20(03.10.2024 | 26.10.2024} 10.12.202 |
ICourt ko1/2022 [TRADERS  VSi24 kh
Block-I /S JAT
IGURUDEV AND|
RS
6, NewCommercial |CS(COMM) [03.08.2023 [[FFCO M(29.08.20[23.09.2024} 21.10.2024} 9.12.202f
ICourt ks57/2023 ICORP VS4 L
Block-I ISAGAR
[ENTERPRISES
25 [SH. SANDEEP YADAV ISouth INIL
26 [SH. SANJEEV KUMARISouth 29, NewCommercial |CS (COMM)j31.04.2024 [MAHARAJ 21.08.20 F [ + - F
ISINGH, COMMERCIAL Court 53/2024 ISINGH VS.l24
ICOURT. [Block-IT [RAJAT GUPTA
29, New[Commercial [CS (COMM)o1.11.2022 [M/S ANR24.08.20 - . - - -
[Court 616/2022 [FOODWORKDS |24
Block-IT [LLP VS. MURLI|
ILAUNGANI
20, NewCommercial |CS (COMM)24.04.2023 |UBI VS. 131.08.20| - I - I -
ICourt [236/2023 ISANJAY BHOLA[24
Block-IT
20, NewCommercial |CS (COMM)7.08.2022 [Expansion - 02.08.2024} I = - -
ICourt 188/2022 Masters LLP Vs
Block-IT edic Collectio
IPvt. Ltd.
29, New[Commercial |CS (COMM)02.05.2022 |M/s  Darshanal- 06.08.2024f F F I F
ICourt [289/2022 JAgra Vs. M/
Block-1T ILiquid
[Entertainment
and Ors
29, New[Commercial [CS (COMM)02.05.2023 [Canara Bank Vs} 07.08.2024}| - F F F
ICourt [259/2023 IM/s Haris|
Block-IT [Enterprises
29, NewlCommercial |CS (COMM)19.04.2024 [National I 09.08.2024} I F F F
ICourt [200/2024 [Cloteiers Vs
Block-IT [Knewton
JAcademy
[Softecch
[Solutions
29, NewCommercial |CS (COMM)02.04.2024 [Entero - 22.08.2024| [ + - F
Court l155/2024 [Healthcare
[Block-IT ISolutions Ltd Vs
JATIMS
29, NewCommercial |CS (COMM)[20.04.2023 [Canara Bank Vs| 22.08.2024| - + - F
ICourt [226/2023 IM/s Belly Heels
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29, NewCommercial [CS (COMM)03.08.2022 |Neptune Indi: 22.08.2024]
[Court k49/2022 ILtd. Vs. R.M|
Block-IT IControls Pvt)
ILtd.
29, New[Commercial [CS (COMM)22.08.2023 [Bank of Barodal- 27.08.2024 I F
[Court 187/2023 s. Mr. Krishan|
Block-IT [Kumar Tiwari
29, New[Commercial [CS (COMM)23.03.2023 [M/s Wood Craft- 29.08.2024} s F
ICourt 177/2023 IProject Pvt. Ltd]
Block-IT s. M/
JAmardeep
[Design India
IPvt. Ltd.
29, NewCommercial |CS (COMM)19.07.2022 [M/s Purple- 29.08.2024| I F
ICourt \18/2022 IMonkey Vs
Block-IT IGreatest
ICommon Factoi|
[Pvt. Ltd.

277 [SH. LOKESH KUMARSouth o, New|CS/COMMER [CS/COMM/6[11-11-2022 [NEW INDIAlI9-02- [ 103-04- [03-05- [05-07-
ISHARMA, DISTRICT] Court CTAL 6/2022 [TIMBER STORE2024 2024 2024 2024
WUDGE(COMMERCIAL [Block-IT S HSK INFRA [DISPOSED
ICOURT) [PVT. LTD.

ko, New|CS/COMMER [CS/COMM/313-01-2023 [PANASONIC  [15-01- [ F I 9-10-
[Court ICIAL 3/2023 [LIFE 2024 2024
Block-IT ISOULUTIONS

[NDIA P. LTD|

S AMIT

[ENTERPRISES
ko, New|CS/COMMER [CS/COMM/3[27-11-2019 [ASHISH 19-02- | [24-04- I [07-10-2024]
[Court (CIAL B4/2019 JAGGARWAL VS2024 2024
Block-IT IM/S  RACING|

[PROMOTIONS

[P. LTD.
ko, New|CS/COMMER [CS/COMM/6[24-11-2022 /S POTHOS]1.02.20 [26-04- I [11-09-2024
ICourt ICIAL b0/2022 ISOLUTIONS VSi24 2024
Block-IT M/S D. K|

CHEMICALS P

ILTD
ko, New|CS/COMMER [CS/COM/12/|04-01-2022 [MERCHANTS [22-02- [ 0-04- - 13-08-2024]
[Court ICIAL 2022 COURIER PJeo24 [2024
Block-1T ILTD. VS SURYA

ICARGO
uo, New|CS/COMMER [CS/COM/619[27-07-2022 [SURYA CARGOj2-02- [ F F [13-08-2024]
[Court ICIAL 2022 [FORWARDERS [2024
Block-IT P. LTD. V¢

IMERCHANT

ICOURIER P

ILTD.
ko, New|CS/COMMER [CS/COM/65 [19-11-2022 |STATE = BANK]28-02- [ - I [20-08-
ICourt ICIAL /2022 F INDIA VSf024 2024
Block-IT [RAJ KUMAR
ko, New|CS/COMMER [CS/COM/12/|05-01-2024 [NEERAJ VS MSj19-04- [ F [ [25-09-
Court CTAL 2024 [FNP ESTATE  [2024 [2024
[Block-IT
o, New|[CS/COMMER [CS/COM/60 [26-08-2023 [IV [30-05- | F - 18-09-2024]
[Court ICIAL /2023 ICOMMUNICATI[2024
[Block-1T JON VS JAKSON|

ILTD.
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ICourt

Block-IT ENTER V.
[POSCO
[POGGENAMP
LECTRICAL
ISTEEL

[28SH. LAL SINGH, DISTRICTSOUTH-EASTNIL
WUDGE

29 [MS. NEELAM SINGH,SOUTH-EAST [NIL

IDISSTRICT JUDGE
I30|SH. AJAY KUMAR JAIN ISOUTH-EAST NIL
131 [MS. ANU GROVER BALIGA [SOUTH-EAST |21 ICOMMERCIAICS (COMM)44936 IM/S OM FIRE31.07.20 [21.08.2024 |- - - [PE-
IL SUIT k6/23 ISAFETY 24 I23,28,29
ICOMPANY PVT] IOctober
ILTD Vs. JAIN]| DE-
ISPUN PIPH 6,8,12
ICOMPANY INovembe
s
ICOMMERCIAICS (COMM)44551 IDHARAMPAL (07.08.20[31.08.2024 - - - IPE-
[L SUIT 14/22 ISATYAPAL LTD /24 I25.10.24
s. M/S DE-
JAADHAR 13, 14|
HOLESALE INovembe
[TRADING AND| Ir
IDISTRIBUTION IF.Arg.-
o
132 [SH. BHUPESH KUMAR ISOUTH-EAST |22 ICommercial |CS/COMM]/4[11-05-2023 [SAPHIRE EXIM/02-08- |- - - - -
[Suit l56/2023 ISERVICES PVT[2024
ILTD. VS. G. I{
[FREIGHT
[FORWARDING
[PVT. LTD.

ICommercial |CS/COMM/2[16-03-2023 [M/S. S CHAND[03-08- |- - - - -
ISuit 55/2023 JAND CO. LTDJeo24
S. MAHATMA|
IGANDHI
IMEMORIAL
[HIGH SCHOOL

Commercial |CS/COMM/1[24-12-2022 [MUSARRAT 05-08- |- - - - -
[Suit [239/2022 IBANO VS. APEX[2024
[TRADIING
ICOPANY
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ICommercial |CS/COMM]/8[23-04-2019 [PANNA SAREES07-08-

[Suit [7/2019 [PVT. LTD. VSJe024

JOMEX

[LIMITED
ICommercial |CS/COMM/2/06-04-2024 [M/s. 08-08- |- - - - -
[Suit 57/2024 [FASTURANCE [2024

ICONSULTANTS

[PVT. TLD. VS|
IMR. VIRENDER]
IBAHRI

Commercial |CS/COMM/9[15-02-2024 |ALL WAYS12-08- |- - - - -
ISuit /2024 ILOGISTICS 2024
[NDIA PVT|
[LTD VS|
INEET
[POLYFAB PVT|
ILTD.

[Commercial |CS/COMM/8l03-10-2023 [BERGER 20-08- |- - - - -
ISuit o4/2023 IPAINTS INDIAlR024
ILTD. VS|
IDHARMAJA
ICYLINDERS
[PVT. LTD.

ICommercial |[CS/COMM/5|20-03-2019 [SHRI =~ BALAJI24-08- |- - - - -
[Suit /2019 TRADERS VSf2024
'ARUN

[BEVERAGES

B3 MS. NEERA BHARIHOKE,SOUTH-EAST [NIL
IDISTRICT ~ JUDGE(COMMERCIAL
ICOURT)

134 [Ms. Nirja Bhatia DJ(Digital){SOUTH-EASTNIL
07, SOUTH EAST DISTRICT,




B5

ISH. RAJ KUMAR TRIPATHI,
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

District

Court
Room

Case Type

Date of Petitioner NameDate of Case Management Hearing
Registration VS Respondent

Name

[36[SH. PITAMBER DUTT, DISTRICIEAST 12 IRECOVERY [380/2023 [13-10-2023 [STATE BANK[09-08- |- - o o P.E.-06]
NUDGE (COMMERCIAL COURT) JOF INDIA VS|oo24 9-2024,
ANOJ ID.E.-20-
[KUMAR [09-2024,
[FINAL
IARGUMEN|
[T-18-10-
137 [MS. RUBY ALKA GUPTA, DISTRICTIEAST 12 IRECOVERY [57/2024 15-02-2024 [TEHNODOME [24-08- |- k. . o P.E.-18]
UDGE (COMMERCIAL COURT) IINDIA bo24 l09-2024,
[PVT.LTD. VS| [D.E.-28-
IRADHEY [09-2024,
[ENTERPRISES [FINAL
JAND ORS. IARGUMEN|
[T-07-10-
12 [RECOVERY [81/2024 12-03-2024 [ASHWANI 27-08- |- - k. I I P.E.-10-
KUMAR  JAINR2024 9-2024,
[HUF VS| ID.E.-01-10-
IMANMOHAN 12024,
ISINGH [FINAL
JARGUMEN|
[T-21-10-
12 IRECOVERY [98/2024 23-03-2024 [BANK OF27-08- |- - - k. | P.E.-23-
[BARODA VSJ2024 9-2024,
ISATISH [D.E.-08-
[KASANA 10-2024,
[FINAL
ARGUMEN|
[T-28-10-
138 |SH. SANJEEV KUMARNorth-East ~ [201 il ICS ICS(COMM) [28/2024 01.08.20/WITHIN 10[YES INO 13 DAYS§TO BE]29.08.2024]
[MALHOTRA, DISTRICT] COMMERCI 24 [DAYS [PRIOR TOHEARD |[04.09.202
WUDGE (COMMERCIAL)-01 IAL) [FINAL N 284 - P.E.
JIARGUMEN [0-2024 [24.09.2024
v 03.10.202
b — D.E]
[28.10.2024
LINAT
2 ICS ICS(COMM) Wl9/2021 01.08.20[WITHIN 10[YES INO I3 DAYSTO BEo2-09-
COMMERC] 24 IDAYS IPRIOR TOHEARD [2024 — P.E|
IAL) [FINAL JON 15-10-}23.09.202.
JARGUMEN |2024 - D.E|
T [15.10.2024
- FINAL
IARGUMEN|
1
Ics [cS(COMM) [19/2024 06.08.2 [WITHIN 10YES INO DAYSTO  BEpR7-08-
COMMERC] 024 IDAYS IPRIOR TOHEARD [2024 — P.E|
IAL) [FINAL JION [05.09.2024
JARGUMEN [29.09.20 [~ D.E|
T l24 [20.09.2024
-  FINAL
IARGUMEN|
fre
4 ICS ICS(COMM) [21/2024 13.08.20 |WITHIN 10[YES INO DAYYro BE09-09-
COMMERCI 24 IDAYS [PRIOR TOHEARD [2024 — P.E|
IAL) [FINAL ION  27-17.09.2024
JIARGUMEN |09-2024 [~ D.E|
T [27.09.2024
-  FINAL
JARGUMEN|
fre
5 ICS ICS(COMM) [62/2024 27.08.20[WITHIN 10[YES INO 13 DAYSYTO BE26-09-
COMMERCI 24 IDAYS PRIOR TOHEARD [2024 — P.E|
IAL) [FINAL ION  29-15.10.2024
JARGUMEN f0-2024 |- D.E|
T [20.10.2024
-  FINAL
ARGUMEN|
fre
ICS ICS(COMM) [79/2024 29.08.20[WITHIN 10[YES INO I3 DAYSTO  BER5-09-
COMMERC] 24 IDAYS [PRIOR TOHEARD [2024 — P.E|
IAL) [FINAL ION  24-18.10.2024
JARGUMEN |10-2024 |- D.E|
T 24.10.2024
-  FINAL
IARGUMEN|
I
7 ICS ICS(COMM) K8/2024 30.08.2 WITHIN 10[YES INO DAYS§TO BE[18-09-2024]
COMMERC] 024 IDAYS [PRIOR TOHEARD |- P.E|
IAL) [FINAL JON 21-10-26.09.2024]
JARGUMEN [2024 - D.E|
T [21.10.2024
-  FINALY
IARGUMEN|
foe
[39[SH. BRIJESH KUMAR GARG [Shahdara 301, New/CS(COMMER [CS (COMM)14-05-2024 [Mohit 12.08.20Not Filed [Not Filed [Not Filed [NO INO IPE
ICourt ICIAL) 1284/24 adhawan  Vsf24 29.08.2024
[Building IGopal  Krishan| &
ISharm 130.08.2024]
IAND D

[31.08.2024
&
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1301, NewCS(COMMER [CS (COMM)j15-04-2024 [Punjab National13.08.20[Not Filed [Not Filed [Not Filed PE;
ICourt ICIAL) 239/24 Bank Vs. Vikag24 3.09.2024
[Building IChandra Sad &
04.09.2024]
nd DE{|
9.09.204
&
1301, NewCS(COMMER [CS (COMM)i25-01-2023 [GLOBE 14.08.20[Not Filed [Not Filed [Not Filed [NO INO [For PE|
(Court ICIAL) ko/23 [EXPRESS 24 [11.09.2024
Building ISERVICES PVT| &
ILTD. [12.09.2024
[THROUGHAUT land
[HORIZED 19.09.2024
IREPRESENTAT &
e AL
1301, NewCS(COMMER [CS (COMM)\18-05-2024 faraogi Super]16.08.20Not Filed [Not Filed [Not Filed [NO INO [For PE|
ICourt ICIAL) 297/24 ISales Vs. Amarj24 106.09.2024}
[Building [Kumar &
07.09.2024
land
[17.09.2024
&
hQ anoa
1301, New|CS(COMMER [CS (COMM)18-05-2024 [Bank Of Baroda20.08.2 [Not Filed [NotFiled [NotFiled [NO INO [For PE|
ICourt ICIAL) 189/24 s Ashok Kediao24 [21.09.2024
[Building nd Another nd
[26.09.2024
DE and FA|
30.09.2024]
1301, NewlCS(COMMER [CS (COMM)09-01-2024 [Naveen Kumar21.08.20[Not Filed [Not Filed [Not Filed [NO INO [For PE
ICourt ICIAL) 21/24 [Taneja Vs M/sl24 [23.09.2024
[Building IMr Mobile Hub &
25.09.2024
DE and FA|
9.10.2024
4o |MS. KIRAN BANSAL,[Shahdara [ROOM NO|ICOMMERCIAICS COMM[30-01-2023 [BASANT GOEL05.08.20[NOT INOT INOT INO- INO IPE /05-09-
IDISTRICT JUDGE, 208 lha/2023 IPROPRIETOR  [24 [FILED  [FILED  |[FILED 024
((COMMERCIAL COURT) IOF GOE[
IMEDICOS V|
[HEALTH CARE
AT HOME|
[[NDIA PVT|
bn
[ROOM NO|ICOMMERCIAICS COMMJ21-11-2022 [PUNJAB 06.08.2 [NOT INOT INOT INO- INO IPE /07-09-
[208 649/2022 INATIONAL 024 IFILED [FILED [FILED 2024
BANK Vs MS§|
CHARU GOEL
[ROOM NOICOMMERCIAICS  COMM}20-09-2023 [M/S PIONEER/08.08.2 [NOT INOT INOT INO- [NO IPE /09-091
208 IL k72/2023 IPET 024 IFILED [FILED [FILED 2024
[INDUSTRIES Vs
IMR. ASHOK|
IGUPTA
[ROOM NOICOMMERCIAICS COMMj16-04-2024 [M/s Sureshj24.08.20[NOT INOT INOT INO- INO IPE /20-09-
208 IL [240/2024 |Apparels Vsi24 [FILED [FILED [FILED 2024
IShekhar Sharma
l41 [SH. SURENDER S. RATHI IShahdara 1303, New/COMMERCIA [Framing [Listing  offAffidavit of|Affidavit offWritten ral
ICourt IL the Witness  [Evidence [Witness |Arguments [Argument|
[Building lissues
1303, NewlCOMMERCIAICS l27-05-2024 [NITA DEV]| 14-10-
ICourt IL COMM)/310 ISHRIMAL Vs 2024
[Building 2024 JAMIT KALRA
03, New|[COMMERCIA[ICS 28-05-2024 [M/S NAURAS [21-10-
(Court IL COMM)/313| [FASHION Vs 2024
[Building 2024 IGUDDIYA
INAJMIN
1303, New/COMMERCIACS I31-05-2024 [Suresh ~ Kumay 10-09-
ICourt IL COMM)/319 harma Prop Of| 2024
[Building 2024 1/s R S Trading
0 Vs Shwetan]
Saxena Alias
inku Prop Of|
/s Rinkuf
s
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AIN

1303, NewCOMMERCIAICS 03-06-2024 [MICO lo7-10-
ICourt IL COMM)/32 [EQUIPMENT 2024
[Building [7/2024 INDUSTRIES V¢
IM/S DEV|
ICONSTRUCTIO
N
1303, New/COMMERCIACS 04-06-2024 [DHARMENDRA| 130-09-
ICourt IL COMM)/33 [KUMAR  JAIN| 2024
Building /2024 s M/
[PERFECT
‘ALUE  MEGA|
IMART  INDIA|
[PVT. LTD
1303, NewlCOMMERCIAICS l07-06-2024 [PUNJAB 10-09-
ICourt IL COMM)/34 INATIONAL l2024
[Building 9/2024 [BANK A%
IDEEPANSHU
[PANCHAL
1303, NewlCOMMERCIA[CS 01-08-2024 [Tarun Kumar] 10-09-
ICourt IL COMM)/414] IGoyal Vs S.B| 2024
[Building 2024 [Sales
ICorporation
l42[Sh. Pawan Kumar Matto DJ[Shahdara IC.No 304 |COMMERCIA [Framing thelListing [Affidavit offAffidavit offWritten [Oral IOther
((COMM-o04) IL issues f [Evidence itnesses [ArgumentsfArguments [stages/Hel
witnesse laring
Is [Date
IC.No 304 [COMMERCIACS(COMM)/ JAI DURGA05-08-2024 INOT INOT INOT INOT INOT FILED|P.E. 04+
IL 626/2023  [TRADERS [FILED [FILED [FILED [FILED 9-2024
IPVT. LTD|
VS
WITENDER
WUNEJA
IC.No 304 [COMMERCIA[CS(COMM)/ [SARAOGI  [07-08-2024 [FILED [NOT INOT INOT INOT FILED[P.E. 18-
IL 6/2024 ISUPER ION  16-FILED [FILED [FILED 9-2024
ISALES PVT. 08-2024
ILTD. \E
IMRAN
[HSUSSAIN
IC.No 304 [COMMERCIA[CS(COMM)/ [RAVI l07-08-2024 [FILED [NOT INOT INOT INOT FILED[P.E. 18-
L 167/2024  [KHURANA N  24-FILED IFILED [FILED 9-2024
VS 08-2024
IMEHARBAN]
IC.No 304 [COMMERCIA[CS(COMM)/ [LALIT 109-08-2024 INOT INOT INOT INOT INOT FILED[P.E. 27
IL 127/2024 IGUPTA VY [FILED [FILED [FILED [FILED 9-2024
IDINESH
IKUMAR
IAGGARWAL
IC.No 304 |COMMERCIACS(COMM)/ [SARAOGI 9-08-2024 IFILED [NOT INOT INOT INOT FILED|P.E. 13-
IL 7/2024  [SUPER ON 16JFILED  [FILED  |[FILED l09-2024
ISALES PVT. 08-2024
ILTD. \E
IKAMLESH
IKUMAR
ISINGH
IC.No 304 |COMMERCIACS(COMM)/ [RAKESH V$}13-08-2024 INOT INOT INOT INOT INOT FILED|P.E. 23
IL [237/2024  [MCD IFILED [FILED [FILED [FILED 0-2024
IC.No 304 [COMMERCIA[CS(COMM)/ [PUNJAB I23-08-2024 [NOT INOT INOT INOT INOT FILED[P.E. 21
IL 123/2024 [NATIONAL IFILED [FILED [FILED [FILED 9-2024
[BANK \E
[MD. IKRAM
IC.No 304 [COMMERCIA[CS(COMM)/ [BRAHM li5535 INOT  |NOT INOT INOT INOT FILEDJP.E. 18]
IL l571/2023 [PRAKASH [FILED [FILED [FILED [FILED 10-2024
IAND ANR|
VS
ISANDEEP




Sr.Court District Court Case Type e No. Date of Petitioner NameDate of Case Management Hearing
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43 [MS. PREETI AGARWAI|North-West 406 ICS/COMM/7[21.12.21 ISTYLON [20.12.24
IGUPTA, DISTRICT JUDGE, 134/2021 [[NTERIORS VS

((COMMERCIAL COURT) M/S . ITMS
[[NDIA PVT LTD

ICS/COMM/1[26.04.19 IM/S [29.01.25
7/2019 R.S.POLYMERS

S
IM/S NEW|
PUNJAB AGR
[cO.AND ORS.

ICS/COMM/3[19.10.2019 [SONU Vs RR
[75/2019 IMANISH
[KAPOOR
[@SONU

[KAPOOR

ICS/COMM/8[22.10.20 ISAKIMUDDIN l2.12.24
I54/2022 [SARKAR Vs
JALIKUL
[HAQUE  AND|
JARN

ICS/COMM/3[20.01.20 IM/S RAJDHAN]| 0.01.25
82020 [FLOUR MILLS
ILTD Vs
RAKESH
[KUMAR

ICS/COMM/2[30.03.21 IM/S [13.08.24
l65/21 ISWITCHER
[[NDIA LLP Vs
JABHIJIT
ISINGH AND|
JANR

ICS/COMM/5[16.10.21 /S AUT( 14.08.24
k3/2021 ILOGISTICS
[[NDIA Vs

THE NEW|
[[NDIA
JASSURANCE
ICO,. LTD.

ICS/COMM/1/06.06.19 [B.M. GOEL 17.08.24
I56/2019 [PRO.M/S
ICOMPETENT
[TEXTILE
JASSOCIATES Vs
/S
[NNOVATIVE
froyvrir pe 1T
ICS/COMM/8|17.11.2022 |CANARA BANK| [20.08.24
[78/2022 s M/S ROS
IBRIGHT
[HOUSIERY

ICS/COMM/2J17.03.21 [PRITAM [21.08.24
7/2021 [KUMAR
ITTAL AND|

JORS.Vs

ISAURABH
TANWAR AND|

JANR

°S/COMM/4[30.05.22 [RAJDHANI [22.08.24
I55/22 [FURNISHING
[PVT LTD V§
J[UKKEN
ERGESH
POSH

ICS/COMM/4[12.05.22 [TOMAR [27.08.24
2/22 “ONSTRUCTIO
IN COMPANY V|

IKINGSTON
[ROYAL
“ORPORATION

ICS/COMM/7[20.09.22 JAGRITI [28.08.24
52/22 [PLASTICS LTD|
s AARA!
[PACKAGING

[PVT. LTD




Sr.Court District Court Case Type Case No. Date of Petitioner NameDate of Case Management Hearing
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44 [SH.VINOD YADAV ICS/Comm./7[23.09.23 ISiddharth Gupt: [02.08.24
l20/23 s. Garud:
IConstruction
JAnd Engineering|
[Pvt. Ltd.
ICS/Comm./6/02.08.22 [Powertex Tools 3.08.24
27/22 Company  Pvt|
ILtd. Vs. Priy:
IGarg
ICS/Comm./6/02.08.22 Powertex  Tools 5.08.24
27/22 ICompany  Pvt]
[Ltd. Vs. Priye
IGarg
ICS/Comm./2/|01.04.21 [Bhim Sai 107.08.24
Bo/21 IGuglani Vs. M/s
[Bhasin
IConstruction Co|
JAnd Ors.
ICS/Comm./8[1.11.22 Pagajit 107.08.24
188/22 [ndustries Ltd]
s. Siwa
Marketing  Pvt|
Ltd.
ICS/Comm./531.07.23 Surya  Roshani| 107.08.24
54/23 [Ltd. Vs. Sanjeet]
ishra
ICS/Comm./5/05.10.21 /s Gayatri [09.08.24
l24/21 [Footwear ~ Pvt]
Ltd. Vs. M/
IManjit Chappal
IStore
°S/Comm./813.12.23 [Puma Se Vs 12.08.24
3/23 JAshok Kumar
ICS/Comm./9[24.11.22 IM/s V. M Ca 13.08.24
0/22 [ndustries  Pvt]
Ltd. Vs. M/Y
[Litchia
[International
ICS/Comm./6[18.08.23 eer Singh Saini [16.08.24
4/23 s. Life Cure
[Products ~ Pvt)
Ltd.
°S/Comm./7[26.09.23 JAxsys  Solution| 17.08.24
135/23 S. Zeg|
[Laboratories
ICS/Comm./5/09.06.22 [Texzium [20.08.24
12/22 [[nternational
IPvt. Ltd. Vs. SRQ|
INatura Products
Ltd.
ICS/Comm./9[23.12.23 IM/s Nama [21.08.24
125/23 [Enterprises Vs
IM/s  Subtlesta
[ndustries  Pvt]
Ltd.




Sr.Court District Court Case Type e No. Date of Petitioner NameDate of Case Management Hearing
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ICS/Comm./118.03.24 IMukul [22.08.24
73/24 arketing  Pvt|
[Ltd. Vs. Sahil
Pain
ICS/Comm./5/08.08.23 IMotiprabha [23.08.24
75/23 [nfratech  Pvt|
ILtd. Vs. Indian|
[Trenchless Tools|
Solutions
ICS/Comm./3[23.01.24 [Raju Kumar Vs [24.08.24
8/24 inod Sah
Misc. [15.05.24 [Raju Kumar Vs [24.08.24
DJ./534/22 inod Sah
ICS/Comm./6[12.09.23 IM/s Star Food| [28.08.24
77/23 [Products Vs,
IMahalaxmi Food|
[Products
l45 [SH. GORAKH NATH|North
[PANDEY, DISTRICT JUDGE
(COMMERCIAL)
146 |[SH. PANKAJ GUPTA,SOUTH 03 ICommercial |CS COMM.J02.04.2024 [S K PLYWOOD|05.08.20]12.08.2024 [20.08.2024/20.08.202 [NIL INIL INIL
IDISTRICT JUDGEWEST suit 189/2024 'S MOHD ARIF 24 23
((COMMERCIAL)
1603 [Commercial |CS COMM|04.06.2024 [UNION BANK08.08.2 [16.08.2024[22.08.2024[22.08.202 [NIL INIL INIL
suit [203/2024 F INDIA VSo24 23
ISANGEETA
[YADAV
1603 Commercial [CS COMMJi2.10.2023 [RITA RIKH VS08.08.2 [16.08.2024[29.08.2024[29.08.202 [NIL INIL INIL
uit k72/2023 IDR ARVIND|o24 1
[KUMAR
IGAUTAM
1603 ICommercial |CS COMM.[22.06.2023 [LOUIS [13.08.20[20.08.2024{03.09.2024/03.09.202 [NIL INIL INIL
Isuit 04/2023 UITTON 24 23
ALLETIER V§
IRAHUL BOSE
1603 ICommercial |CS COMM.J30.11.2021 [AAI CARGO06.08.2 [13.08.2024 [27.08.2024[27.08.202 [NIL INIL INIL
lsuit 315/2021 [LOGISTICS VSjo24 23
IM/S  TRINITY|
[EXPRESS
1603 iICommercial |[CS COMM|22.05.2024 [M/S AXIOM]|22.08.20[29.08.2024[13.09.2024 [13.09.2024JNIL INIL INIL
uit [272/2024 [TOURS ANDf24
[TRAVELS \E|
IM/S  HARSH|
ICLEAN DHAN|
[PVT LTD
1603 ICommercial |CS COMM.,[26.07.2024 [UNION BANK]27.08.20/03.09.2024[10.09.2024(10.09.202 [NIL INIL INIL
Isuit 378/2024 IOF INDIA VS_24 23
[PARVESH
[KUMAR
[KASHYAP




District Court Case Type se No. Date of Petitioner NameDate of Case Management Hearing
Room Registration

RESH S
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TKAS DHULL, DISTRIC ICommercial [CS (Comm)/[11.07.2022 antrix  Globalli6.08.2 3.09.z 3.09.202 [25.09.2024 [25.09.202[18.09.2024
WDUGE, COMMERCIAL suit 1346/2022 vt.  Ltd.  vsleq l k
ICOURT-02 [Tectonus ltd.
1613 Commercial [CS (Comm)/|07.07.2023 [Union Bank of|21.08.20(02.09.2024j02.09.2 02.00.202 |03.10.2024 [03.10.202]24.09.2024
uit 09/2023 [[ndia Vs Sarbatil24 b L [25.09.2024
ISelf Help Group 26.09.2024
13 ICommercial |CS (Comm)/|05.10.2023 [Rajiv Goel V§23.08.20]12.09.2024[12.09.2024(12.09.202404.10.2024 |04.10.202[25.09.2024
Isuit k64/2023 IPiccadely Hotel:
pvt. Ltd.
1613 ICommercial |CS (Comm)/|09.08-2023 |[COMFORT X 0[23.09.2024[23.09.2024[23.09.202 |29.10.2024 [29.10.20218.10.2024
Isuit 1377/2023 ICARE SYSTEMS|24 L« L4
[PVT. LTD Vs
IStup Desig
[Forum
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Pitender Kumar

110.24

48 [SH. AMIT BANSAL, 1614 [Commercial |CS(COMM) [10.05.2024 [CENTRAL 06.08.2 [PE-
IDISTRICT JUDGE,| [Suit [253/2024 [BANK OHo24 28.08.2024
ICOMMERCIAL COURT-03 [NDIA \E|
ISUNIL KUMAR
14 ICommercial |CS(COMM) [04.03.2023 [M/S PRAKASH|06.08.2 [PE- INIL INIL INIL INIL INIL
[Suit 113/2023 [PIPES LTD VSo24 09.09.2024
/S CHANEL & DE-|
[FOUR 20.09.2024]
14 ICommercial [CS(COMM) [10.03.2023 [M/S PRAKASH|06.08.2 |PE- [NIL [NIL INIL INIL [NIL
[Suit 121/2023 IPIPES LTD Vsjo24 09.09.2024
/S S.K.FOODS| & DE-
JAND SPICH 20.09.2024]
[EXPOR
14 Commercial |CS(COMM) [19.01.2024 [PUNJAB 07.08.20[PE- INIL INIL INIL INIL INIL
Suit u8/2024 INATIONAL 24 13.09.2024
[BANK VS|
[KANHIYA LAL
1614 [Commercial |[CS(COMM)2 [15.05.2024 [[DBI BANK|09.08.2 [PE INIL INIL INIL INIL INIL
[Suit 61/2024 [LIMITED  VSJo24 [21.09.202
JARTI GAUTAM] 28
8 ANR
14 ICommercial |ICS(COMM) [14.07.2024 [M/S ANIIf12.08.20 |PE- [NIL [NIL INIL INIL [NIL
[Suit 324/2023 [ELECTRONICS [24 [11.09.2024
s. M/ & DE-|
[KRISHNA 23.09.2024]
JELECTRONIC
o [SH. RAKESH PANDIT SOUTH 509 ICS(COMM) [|541/2023 05.12.2023 [Sankalp Fin Sedo7.08.20[NIL 104.09.2024[NIL INIL INIL NIL
IDISTRICT JUDGE WEST IPvt. Ltd. Vs24
ICOMMERCIAL COURT-03 ISuman Bala
509 ICS(COMM) |542/2023  [05.12.2023 [Sankalp Fin Seqo9.08.2 [NIL [30.08.2024NIL INIL INIL INIL
[Pvt. Ltd. Vs Jyotijo24
509 ICS(COMM) [6/2022 14.01.2022 [Canara Bank Vg16.08.20[NIL 10.09.2024 [NIL INIL INIL INIL
[Rahul Kumar |24
1509 ICS(COMM) |66/2023  [30.05.2023 [M/s Surya Vijay[28.08.20[NIL [11.09.2024 [NIL INIL INIL INIL
[Saw Mills Vg4
IM/s Shradh:
ISaburi
[Engineers  Pvt|
ILtd.
509 ICS(COMM) 67/2023 07.10.2023 /S Prakash|29.08.20DE INIL INIL INIL INIL INIL
[Pipes Ltd. Vs24 [01.10.24,04}
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Number Mediation took decree execution
Place of decree
from date
H. SANJEEV KUMAR AGGARWAL,| 01, Extension Block, Tis HazariSuit for Recovery ICS COMM-268/2023 [14.02.2023 [[CICI BANK VS. RAMNIK|SH. NEERAJ[9534536972 [01.08.2024 IContested Suit for
IDISTRICT JUDGE (COMMERCIAL ICourts, Delhi D& [Recovery
ICOURT)-01 ISH. PRAVEENJ8570526341
INIGAM
301, Extension Block, Tis HazariExecution Petition [EX COMM-576/2023 24.11.2023 [HETVI SILK MILLS PVT/SH. KARAN[7350526374 [02.08.2024 254 No IContested [Execution
ICourts, Delhi [LTD. VS. BAIJNATH & Co. |[SUNEJA  AND& [Petition
ISH. ABHISHEK|8750536971
IGUPTA
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-2090/2022 02.09.2022 IAXIS BANK VS. SU TARAMS. ANJALI9711319726 &02.08.2024 706 [Yes IContested ISuit foy
ICourts, Delhi [HARDWARE SOLUTIONSBEHAL & RAJ9999631964 Recovery
[LTD. 'ARDHAN
[UPADHAYAY
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-1553/2023 05.12.2023 [DARSHAN KUMAR[SH. RAJEEV|9811164491 &05.08.2024 246 No IContested Suit for
ICourts, Delhi JARORA VS. KUMARSONSMEHRA &19891152939 [Recovery
IAUTO PVT. LTD. [MAYUR
'ASHISHTHA
301, Extension Block, Tis HazariSuit for Recovery ICS COMM-387/2020 22.02.2019 [RANJIT SINGH VS. GURUSH.  GAURAV|9899377311 &09.08.2024 1995 [Yes IContested ISuit for
ICourts, Delhi INANAK ROADWAYS IKAPOOR &9811071022 [Recovery
ISACHIN
IAGGARWAL
1301, Extension Block, Tis HazariSuit for Recovery ICS COMM-419/2023 06.03.2023 [[CICI BANK VS. BABALSH. DIWANSHU9818280772 [12.08.2024 527 [Yes IContested ISuit for
ICourts, Delhi [FASHION & SH. YSHU&& [Recovery
IRASTOGI 8882149812
o1, Extension Block, Tis HazariSuit for Recovery ICS COMM-226/2023 06.02.2023 IM/s. RRM TRADINGSH. MUNISHI9811427955 &<20.08.2024 561 [Yes IContested Suit foy
ICourts, Delhi ICOMPANY VS. M/s. KREVOHRA & MSJ9811317311 [Recovery
[LTD. J[USHA KIRAN
01, Extension Block, Tis HazariSuit for Recovery ICS COMM-1845/2022 21.07.2022 [PUNJAB NATIONALSH. SUDHIR[9654788585 [24.08.2024 765 Yes IContested ISuit for
ICourts, Delhi [BANK VS. M/s. HYDROKUMAR SINGH[& [Recovery
IFAB TECHNOMECH[& SH /9810528596
[[NDIA PVT. LTD. IDHARAMJIT
2 SH. RAJESH KUMAR GOEL,CENTRAL 06 ICS (COMM) 294/2021 13.09.2021 MM BAGS VS PRINASIR AZIZ 9654426442 [21.08.2024 1074 INIL IContested INIL INIL [Recovery
IDISTRICT JUDGE (COMMERCIAL| IAPPARELS
ICOURT)-02
06 ICS (COMM) 913/2023 05.06.2018 SNB SALES UDYOG VSDINESH 9999591188 [29.08.2024 13369 INIL IContested INIL INIL [Recovery
[DURGA INDUSTRIES IAGGARWAL
1306 ICONTEMPT PETITION [20/2023 18.11.2023 [BIJENDRI DEVI VSINAVED AZAM (9873000154 [30.08.2024 282 INIL IContested INIL INIL ICON
[INDUS TOWERS LTD
SH. ILLA RAWAT, DISTRICIICENTRAL Bo3, Extension Block, Tis HazarjSuit for Recovery ICS COMM 937/23 08.06.2023 [OMESH TYAGI V/S MCD |ANANT KUMAR|8860939496 [01.08.2024 120 Yes [DECREE Suit Torl
WUDGE, (COMMERCIAL COURT)- ICourts, Delhi [Recovery
3, TIS HAZARI COURT, DELHI
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 2081/2022 01.09.2022 [SUPRAJIT ENGINEERINGSANJAY 18130655833 [03.08.2024 707 [Yes IDECREE ISuit foy
ICourts, Delhi [LTD Vv/s SHIVAMIMEHROTRA [Recovery
[PANDEY
1303, Extension Block, Tis HazariSuit for Recovery ICS DJ 6362/18 06.010.2018 [PANCHSHEEL FASTNERSSHWETA GARG 08182274143 [07.08.2024 2165 [Yes IDISMISSED
ICourts, Delhi /S KANWARJIT SINGH
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1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 1005/2023 [11.07.2023 RAJESH KUMAR GUPTA 9911692228 [06.07.2024 laoo
ICourts, Delhi ISINGHAL
03, Extension Block, Tis HazariSuit for Recovery ICS COMM 1179/2023 24.08.2023 ICHIRAG ALLUDIN V/§|§ATYENDER 9811161525 [17.08.2024 360 IYES IDECREE
ICourts, Delhi IMCD IKR SINGH
1303, Extension Block, Tis HazariSuit for Recovery ICS COMM 91/2023 13.01.2023 [CICI BANK LTD V/SVIKASH 9212036118 [21.08.2024 I586 [YES IDECREE
ICourts, Delhi [RISHI RAJ ICHOPRA
IMS ANIL KUMAR SISODIA,CENTRAL 1304 EXTENSION BLOCK THCORECOVERY ICS (COMM)/223/2023 06-02-2023 [KAKAR TRADING COJDEEPAK RAO 9899090801 [01-08-2024 539 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DISTRICT JUDGE, COMMERCIAL [DELHI [THROUGH ITS PROP. MS|
ICOURT-04 IMITALI KAKAR Vs CITY|
[MEGA MART AND ORS.
304 EXTENSION BLOCK THCORECOVERY ICS (COMM)/1169/2023 19-08-2023 [RAJESH KUMAR GUPTAMOHIT 9911692228 |02-08-2024 1349 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
IDELHI s MUNICIPALSINGHAL
ICORPORATION OF DELHI]|
JAND ANR
1304 EXTENSION BLOCK THCORECOVERY ICS (COMM)/51/2022 03-01-2022 IADITYA KUMAR VSANKUSH 9990332052 [08-08-2024 948 DAYS [YES ICONTESTED [NIL INIL [RECOVERY/|
IDELHI [RAKESH JINDAL
1304 EXTENSION BLOCK THCORECOVERY ICS DJ/490/2020 [24-09-2020 ISH. SANJAY Vs DEEPAKIMADHUKAR (9650939865 [13-08-2024 1419 DAYS [YES ICONTESTED INIL INIL IRECOVERY/|
[DELHI PJAIN AND ORS.
304 EXTENSION BLOCK THQPETITION U/s 34 OFOMP (COMM.)/151/2023  |31-08-2023 IDEEPAK GOYAL Vs M/SSUNIL KUMAR [9811767023 [14-08-2024 1349 DAYS INO ICONTESTED INIL INIL IPETITION
[DELHI JARBITRATION ACT 'ALLABH SAREH (OBJECTION IU/S 34 OR
[EMPORIUM U/S 34 O IARBITRATI
IARBITRATION ION ACT
IACT)
04 EXTENSION BLOCK THCORECOVERY ICS DJ/2070/2018 03-07-2018 MOHAN CLOTHINGNARESH 9810236228 [17-08-2024 2237 DAYS YES ICONTESTED INIL INIL IRECOVERY]|
[DELHI ICOMPANY PVT LTD. VSGUPTA
SAPAN AHLAWAT AND|
IANR.
04 EXTENSION BLOCK THCOPETITION U/sS 34 OFOMP (COMM.)/141/2023 [18-08-2023 ISATHEESH ISAKET GOGIA 9739046560 [22-08-2024 1370 DAYS ICONTESTED INIL INIL IPETITION
IDELHI IARBITRATION ACT [DWARAGANAHALLI RAQ| (OBJECTION IU/S 34 OR
s PNB HOUSING| U/S 34 Of IARBITRATI
[FINANCE LTD. IARBITRATION ION ACT
IACT)
SH. UMED SINGH GREWALCENTRAL INIL
[DISTRICT JUDGE (COMMERCIAL
ICOURT)-05
[SH. NIKHIL CHOPRA, DJ COMM-CENTRAL uio ICS DJ 5722/2018 03-08-2018 INAVEEN KR. GARG VS/SH. BRIJESH|9810410176 [02.08.2024 2191 DAYS [No IContested INA INA IRECOVERY/|
6 TIS HAZRI COURT CENTRAL IM/S. MONSTER GLOBALIKASHYAP IOF MONEY
[DELHI [PVT. LTD. & ANR.
lito JARB.COM bo/2019 05.03.2019 IMAHANAGAR SH. CHANDAN[9810312011 [06.08.2024 1981 DAYS INA Contested INA INA [U/S 34 OH
[TELEPHONE NIGAM LTD|KUMAR IARBITRATI
S. M/S. RUKMA DECO! ION ACT
& CONSTRUCTION CO.
2500 ICS (COMM) [2635/2022 05.12.2022 IA.R. PAPERS COMPANY|SH. G.S{9717211123  [13.08.2024 617 DAYS [YES IContested INA INA IRECOVERY/|
S. M/S. OLYMPIC CARDSGANGWAR |IOF MONEY
[LTD.
uio ICS (COMM) [2601/2019 01.11.2019 RAJEEV ~ JINDAL  VS/SH. SHARVAN[7703894232 [13.08.2024 1747 DAYS [YES IContested INA INA [RECOVERY/|
[SURESH TALWAR IDEV |IOF MONEY
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k1o IOMP (COMM) 123/2020 21.12.2020 [SHORAB KOCHER VSJSH. S.BJ9313780408 [14.08.2024 1332 DAYS IContested IU/S 34 OH
[KOTAK MAHINDRAPPANDEY IARBITRATI
[PRIME LTD. ION ACT
k1o IOMP (COMM) k2/2023 20.03.2023 [RAMAN KHURANA VSJSH. NIKHILj9711908810 [17.08.2024 516 DAYS INA IContested INA INA [U/S 34 OH
IMAHINDRA ANDICHHOKER IARBITRATI
[MAHINDRA FINANCE ION ACT
ISERVICES LTD.
Z500) ICS (COMM) 2578/2022 29.11.2022 [DAVINDER ANAND VS| SH. NEERAJI9810114281 [21.08.2024 631 DAYS [YES IContested INA INA IRECOVERY/|
IGAURAV MITTAL & ANR. [TYAGI |IOF MONEY
uio ICS (COMM) 2419/2021 23.07.2021 [DUGAR MARKETING PVT/SH. RAJIV|9811164491 [23.08.2024 1127 DAYS [YES IContested INA INA IRECOVERY/|
[LTD. VS. ROOTSMEHRA |[OF MONEY
ICOOLING SYSTEM & ORS.
SH. MUKESH KUMAR GUPTA,CENTRAL 302 lcs(comm) kh99/2023 21.03.2023 [KIRAN  ROADWAYS PVT,VARUN GUPTA (9810476767 [14.08.2024 512 INO ICONTESTED [NA INA IRECOVERY
[DISTRICT JUDGE, COMMERCIAL [LTD. Vs MAXMECH|
ICOURT-07 [EQUIPMENT PVT. LTD.
1302 les(comm) 1829/2021 08.03.2021 [CICI BANK LTD. VSDIWANSHU 9810080772 [24.08.2024 1265 INO ICONTESTED INA INA IRECOVERY/|
[FARID HUSSAIN]|
[KURESHI
302 ICS(COMM) l1404/2023 26.10.2023 IANUBHAV WADHWA VSSATYENDRA [9811161525 [31.08.2024 315 INA ICONTESTED INA INA IRECOVERY/|
[MUNICIPAL CORP. OFKUMAR SINGH
[DELHI
SH. AMIT KUMAR, DISTRICI|Central BoSEXTENSION BLOCK THC  |[RECOVERY ICS (COMM)-622/23 12.04.2023 [AKBAR MOLA VS PANELSUDESH INA 03.08.2024 l479 DAYS INO ICONTESTED INIL INTL RECOVERY]
HUDGE, COMMERCIAL COURT-08 [REPAIR FACTORY INDIAKUMAR
[PVT LTD
130SEXTENSION BLOCKTHC  [RECOVERY ICS(CoMM)-1217/23 04.09.2023 SHOBIT  BANSAL  VSSATYENDRA  |NA 09.08.2024 340 DAYS INO ICONTESTED INIL INIL IRECOVERY|
[MUNICIPAL IKUMAR SINGH
ICORPORATION OF DELH]
08EXTENSION BLOCK THC  [ARBITRATION ANDIOMP (COMM)/17/24 06.03.2024 SANTOSH KUMAR VSN.A. [NA [12.08.2024 159 DAYS INO ICONTESTED [NIL INIL IARBITRATT
ICONCILIATION ACT [TATA MOTOR FINANACE ION AND|
ISOLUTIONS LTD AND ICONILIATI
IANR ION ACT
08EXTENSION BLOCK THC |[RECOVERY ICS (COMM)-540/23 28.03.2023 [TOP MOTOCOMPONENTSSAHIL [NA 13.08.2024 I504 DAYS INO ICONTESTED INIL INIL IRECOVERY/|
PVT LTD VS SANJAY[SHARMA
IMOHAPATRA
BoSEXTENSION BLOCK THC _ |[RECOVERY ICS (COMM)-634/23 [17.04.2023 AMBA BI WHEELERSSAHIL INA [13.08.2024 484 DAYS INO ICONTESTED INIL INIL RECOVERY]
[PRIVATE LTD VS SANJAY[SHARMA
IMOHAPATRA
BOSEXTENSION BLOCKTHC  |RECOVERY ICS (COMM)-539/23 28.03.2024 [UMESH TYAGI VS MCD &AKHIL RANA [N.A. 16.08.2024 I507 DAYS INO ICONTESTED [NIL INIL IRECOVERY/|
IANR
BOSEXTENSION BLOCKTHC  |RECOVERY ICS (COMM)-303/23 20.02.2023 [KALASH EXPORT VSADITYAJAIN [NA 20.08.2024 1519 DAYS INO ICONTESTED [NIL INIL IRECOVERY|
[SOPAN INTERNATIONAL
ISH. DEEPAK GARG, DISTRICT|Central 1309 THIRD FLOOR EXTENTION|CS ICS/COMM./1006/2023 11-07-2023 [RAJESH KUMAR GUPTAMOHIT 9911692228 [09-08-2024 1395 ICONTESTED
WUDGE, COMMERCIAL COURT-09 [BLOCK [PROPRIETOR OF M/§SINGHAL
[BALAJI AND ASSOCIATES
S MUNICIPAL
ICORPORATION OF DELH]|




Court

District

Court Room

[309 THIRD FLOOR EXTENTION|
IBLOCK

ICS/COMM. /169/2021

Date
Registration

15-01-2021

ofPetitioner Name VS
Respondent Name

IM/s BHARATI BHAWAN]|
S M/s JBC PUBLISHERSY
IJAND DISTRIBUTORS

Advocate

INIKHIL
([RIPATHI

Advocate
Mobile
Number

9899836932

Date of De

01-08-2024

1204

Whether
Institution
Mediation to
Place

(Contested / Settled)

ICONTESTED

Pre-Nature of DisposalDate

Act Section

execution
of decree
from date

09 THIRD FLOOR EXTENTION|
IBLOCK

ICS/COMM. /1128/2021

[30-03-2021

IM/s SHAILJA PAPERY
ILTD. VS M/s AAA
IAGENCIES

ATUL RATHI

9810540219

16-08-2024

1235

ICONTESTED

1o

SH. AJAY PANDEY, DISTRICT]
HUDGE, COMMERCIAL COURT

ICentral

07

(Civil

CS (COMM)/994/2023

5114

IASHA RANI Vs
ICHOLAMANDALAM MY
IGIC LTD

JAmit Malhan

IN.A.

{5511

#MACRO?

[Yes

(Contested

k5511

307

(Civil

ICS (COMM)/330/2024

15355

[STATE BANK OF INDIA Vs
TRENDRA KUMAR

Suchita Dixit

18896932838

45513

#MACRO?

[Yes

(Contested

“5513

307

(Civil

ICS (COMM)/192/2019

13509

IM/S R.K. GOEL ABHEY]
[KUMAR JAIN Vs SOUTH]
[DELHI MUNICIPAL
“ORPORATION AND ANR

[Bhupesh Narula

9810260246

45521

#MACRO?

[Yes

(Contested

5521

o7

(Civil

ICS (COMM)/612/2022

14608

/S MUBARAK|

VERSEAS PVT LTD Vg
MS. PARMESHWAR]
SHARMA

IRajesh
IManchanda

9899850805

15533

#MACRO?

(Contested

#5533

307

(Civil

ICS (COMM)/756/2023

15052

/S RRM  TRADING
INTERNATIONAL PV
[LTD THROUGH 1Ty
[DIRECTOR Vs M/
[INTERNATIONAL PRINT]

IMunish Vohra

9811427955

45513

#MACRO?

[Yes

Sine-Die

15513

307

(Civil

ICS (COMM)/664/2022

4611

[[CICI BANK Vs VINOD|
[KUMAR

IRajeev Sagar

9810021846

45520

#MACRO?

[Yes

IDecree (Ex-Parte)

5520

o7

(Civil

ICS (COMM)/4418/2021

4498

[DKH RETAIL LIMITED V:
JAY

iPramod K
Singh

IN.A.

{45531

#MACRO?

IDecree (Ex-Parte)

A5531

07

(Civil

ICS (COMM)/215/2024

15329

[Punjab National Bank V:

/s Fitlash Incorporation

JAnshuman

JAman Bhadoria Prop OffSrivastava

9990042642

45533

#MACRO?

[Yes

[Decree (Ex-Parte)

15533

07

Civil

IOMP (COMM.)/162/2023

5208

[FIITJEE LTD Vs
[SIDDHARTH SHARMA|
IAND ANR

IMukesh Goyal

9810910312

145507

#MACRO?

[Yes

[Dismissed

15507

o7

(Civil

OMP
COMM.)/506/2024

1)

5440

[HDFC BANK LTD Vg
ARUN KUMAR GAUR

JANISH BHOLA

9811452022

5511

#MACRO?

ithdraw

5511

307

(Civil

OMP
COMM.)/520/2024

[©

5441

[Tata  Motors Finance]
[Limited Vs Arun Kumar
6679

IMAYANK
IMAHAJAN

9873347330

5512

#MACRO?

[Yes

[Withdraw

5512

307

(Civil

MP
COMM.)/521/2024

()

5441

Tata Motors Finance
[Limited Vs Imran Isra
2265

IMAYANK
IMAHAJAN

9873347330

5512

#MACRO?

[Yes

[Withdraw

k5512

307

(Civil

OMP
COMM.)/349/2024

()

5404

[TATA CAPITAL LTD. V§g
[SANTOSH KUMAR

JANISH BHOLA

9811452022

15518

#MACRO?

[Yes

ithdraw

k5518




Court

District

Court Room

Date
Registration

ofPetitioner Name VS
Respondent Name

Advocate

Advocate
Mobile
Number

Date of De

Whether
Institution
Mediation to
Place

Pre-Nature of DisposalDate
(Contested / Settled)

execution
of decree
from date

Act Section

307 OMP (Dl45406 DFC BANK LTD. VYANISH BHOLA [9811452022 [45518 #MACRO? [Withdraw k5518
COMM.)/359/2024 IALTAF MOHD SARIF
307 ICivil OMP (Dl45406 [HDFC BANK LTD. Vs ERAANISH BHOLA [9811452022 [45518 #MACRO? [Yes [Withdraw k5518 lo
COMM.)/360/2024 ISINGH
07 ICivil MP (Ius5407 [HDFC BANK LTD. VSANISH BHOLA [9811452022 [45518 #MACRO? [Yes [Withdraw u5518
COMM.)/367/2024 SWEET AND  CUTE|
[RETAIL PVT LTD
1307 (Civil MP (Dl5411 TATA CAPITAL LTD. VSANISH BHOLA [9811452022 45518 #MACRO? [Yes ithdraw 5518
COMM.)/404/2024 Pagga Construction Private
[Limited
1307 (Civil OMP (Dl5401 [DCB. BANK LTD. VSANISH BHOLA (9811452022 |45527 #MACRO? [Yes ithdraw Us5527
COMM.)/332/2024 IALISHER S/
IABDULSATTAR
307 ICivil MP (Dl5195 [TATA CAPITAIJANISH BHOLA (9811452022 |45531 #MACRO? [Yes [Dismissed k5531 o
COMM.)/664/2023 [FINANCIAL  SERVICES|
[LTD Vs DEEP|
[ENTERPRISES
1307 (Civil MP (Dl5367 [TATA MOTORS FINANCHEMayank 9873347330 45531 #MACRO? [Yes |Withdraw 15531
COMM.)/201/2024 [LTD. Vs TEJPAL ROSHAN [Mahajan
1307 (Civil OMP (Dk5367 [TATA MOTORS FINANCﬁV[ayank 9873347330 45531 #MACRO? [Yes |Withdraw 15531
COMM.)/202/2024 [LTD. Vs AAYSA SABIR Mahajan
307 ICivil OMP (Dls5474 [TATA CAPITAL LTD VgAnish Bhola 9811452022 |45533 #MACRO? [Yes [Withdraw k5533 lo
COMM.)/564/2024 OHD TARIQ
07 ICivil OMP (Dl5474 [TATA CAPITAL LTD VgAnish Bhola 9811452022 45533 #MACRO? [Yes [Withdraw U5533
COMM.)/565/2024 PASWINDER SINGH
07 ICivil OMP (Iks5390 [DCB BANK LTD. Vs RAJIANISH BHOLA (9811452022 145534 #MACRO? [Yes [Withdraw W5534
COMM.)/294/2024 [KUMAR
1307 (Civil [Execution 5496 M/s Haryana PaperfLokesh K19811218876 W5531 #MACRO? [Yes ithdraw 5531 lo
Comm.)/287/2024 IConverting Industries VsAggarwal
IM/s Aravali Printers And|
[Publishers Pvt Ltd
307 ICivil [Execution 14957 [POONAWALLA FINCORPPDilip Pandita  [9811057626 45533 #MACRO? [Yes [Transfer ¥5533 lo
Comm.)/73/2023 ILIMITED Vs DINESH]|
[ENTERPRISES
307 ICivil Misc DJ/75/2024 k5320 Ajay Pipe Company VSSHWETA GARG (9818274143 45506 #MACRO? [Yes [Dismissed k5506 lo
Apace Builders Ang
IContractors Pvt Ltd
11 ISH. SANJAY SHARMA, DISTRICT(Central ICOURT ROOM 310 ICS (COMM) ICS (COMM)/1000/2020 4029 M/S CENTURY[Pinaki Ranjanj9999053229 (30.08.2024 1482 days F IContested F I Trade Marl]
PUDGE, COMMERCIAL COURT [PLYBOARDS INDIA LTD(Chatterji Act 1999
s M/S SHREE BALAJ] 20,135
[PLY CENTER




Court

District

Court Room

ICOURT ROOM 310

ICS (COMM)

ICS (COMM)/1147/2019

Date
Registration

13657

ofPetitioner Name VS
Respondent Name

[SHELLY SYAL Vs SAHIB.
"REATIONS INDIA PVT|
[ILTD AND ORS.

Advocate

I[HEMRAJ
ISINGH

Advocate
Mobile
Number

9811981680

Date of De

14-08-2024

Whether
Institution

Mediation to

Place

Pre-Nature of DisposalDate
(Contested / Settled)

(Contested

decree

of Number
tion ofof da
execution
of decree
from date

Act Section

[Recovery of|
[Money--74

ICOURT ROOM 310

ICS (COMM)

ICS (COMM)/2039/2022

la798

ICANARA BANK Vs AHAD
IKHAN

JAnuj Aggarwal

9999490798

0-08-2024

736

(Contested F

[Recovery off
[Money--
IRECOVERY
,OF, MONE
[V, WITH,IN

ICOURT ROOM 310

IOMP (I) (COMM)

[OMP (COMM.)/50/2024

15479

IAshoka Metal Works And|
ICo Vs CLIX CAPITAY
[SERVICES PVT. LTD.

[Pranchal
[Panwar(P),

9818607852

[22-08-2024

@7

(Contested F

|Arbitration
18

IConciliation
lAct, 1996--
134

ICOURT ROOM 310

IOMP (I) (COMM)

MP (COMM.)/110/2020

4153

5 D ENGNEERING

ORKS AND ORS. Vs M/§
[[INDIA INFOLINH
[FINANCE LTD

[H R JHA

0868511187

24-08-2024

1375

(Contested F

|Arbitration
&
IConciliation
lAct, 1996--
134

nz

[SH. RAVINDER BEDI,

DISTRICT}

HUDGE, COMMERCIAL COURT

ICentral

lio1

ICS COMM

1592/2023

[15.12.2023

BANK OF BARODA V/§
IM/S SHREE RAM|
[HANUMAN JI TRADING
C0.

ICHITRA
IMALHOTRA

9212888057

07.08.2024

236

(OMP COMM

[t1/2024

31.01.2024

SONU SAWHNEY V/§
IANUKUL V1J & ORS

[PRASHANT
ISINGH YADAV

9999981708

07.08.2023

189

lio1

ICS COMM

[2661/2021

03.08.2024

[[CICI BANK V/S VIDYA|
[SAGAR JAHA

JALOK KUMAR

19911000126

21.08.2024

1114

13

SH. M.K NAGPAL,

DISTRICT}

HUDGE, COMMERCIAL COURT

ICentral

lio2

ICIVIL

CS (COMM)/559/2019

[25-04-2019

[ASHISH GUPTA Vs M/S R
[KAY ~EXPORTS
IVEAR OLD)

(FIVEKUMAR

IRAMESH

9810159436

06-08-2024

1930 DAYS

[NO

IDECREED [NIL

INIL

ICIVIL

ICS (COMM)/1402/2023

[26-10-2023

[KRISHAN KUMAR GUPTA]

S
ICORPORATION OF DELH]

MUNICIPALSINGH

ISATYEBDRA KR

9811161525

[23-08-2024

1302 DAYS

[YES

IDECREED INIL

INIL

[102

ICIVIL

ICS (COMM)/1403/2023

[26-10-2023

[KRISHAN KUMAR GUPTA]
s MUNICIPAL
ICORPORATION OF DELH]

ISATYEBDRA KR
ISINGH

0811161525

23-08-2024

303 DAYS

[YES

IDECREED [NIL

INIL

lio2

ICIVIL

ICS (COMM)/840/2023

[22-05-2023

[SANDEEP  GOYAL V§g
TKAS GUPTA

IRASHMI JAIN

[27-08-2024

463 DAYS

IDECREED [NIL

INIL

4

[SH. ASHUTOSH KUMAR, DISTRICT]
WUDGE (COMMERCIAL COURT)

West

o1
[Extn Block

ICommercial

ICiv DJ/1011/2018

05-09-2018

[RESOL ~ VINYLS  AND|
ICHLORIDES LTD|
[PREVIOUSLY KNOWN AS§

/S SALASAR IMPEX]
IPRIVATE LTD Vs AJAY|

IMUKESH
KUMAR(P),

0810682372

09-08-2024

2165

IDECREE INil

INil

(Commercial

ICS (COMM)/985/2022

[20-12-2022

ICHASER FINANCIAY
[SERVICES PVT LTD Vg
RS RITIKA GULATT

[CALIT KUMAR|
GUPTA(P),

9310355699

12-08-2024

IDECREE INil

INil

(Commercial

ICS (COMM)/953/2022

102-12-2022

ICANARA BANK Vs M/S
[SAT ANN KUTIR

ICHITRA
IMALHOTRA(P),

9212888057

[20-08-2024

627

IDECREE INil

INil

(Commercial

ICS (COMM)/106/2022

08-02-2022

IM/S OKAYA POWER PVT]|
[LTD Vs M/S SHIV OM|
[[INDIA AND ANR

IJACHIN
IMITTAL(P),

9811112729

29-08-2024

933

ICONTESTED INil

INil




15

Court

IMS. HEMANI MALHOTRA,|
[DISTRICT JUDGE (COMMERCIAL
ICOURT)-02

District

Court Room

bog
[Extn Block

ICS COMM

ICS (COMM)/555/2021

Date
Registration

17-11-2021

ofPetitioner Name VS
Respondent Name

M/S K HOM
APPLIANCES Vs M/§
IMARVS TRAVEL INDIA|
PVT LTD

Advocate

ISAURABH
ISHARMA

Advocate
Mobile
Number

19899087861

Date of De

12-08-2024

1999 DAYS

Whether
Institution
Mediation to
Place

(Contested / Settled)

(Contested

Pre-Nature of DisposalDate o

umber Act Section

tion ofof da

decree

execution
of decree
from date

ICS COMM

ICS (COMM)/664/2022

18-08-2022

[SARABJEET SINGH Vg
[HARLEEN BUTALIA

JANKIT KUMAR

9354795562

[20-08-2024

742 DAYS

(Contested

INIL

INIL

ICS COMM

ICS (COMM)/324/2023

06-04-2023

SAURISHANKER
IOVERSES PVT LTD V§g
PINDAL COTEX LTD

IMUKESH
IKUMAR

9311682372

16-08-2024

408 DAYS

[No

(Contested

INIL

INTL

ICS COMM

ICS (COMM)/499/2023

03-07-2023

[SAR GLOBAL PVT. LTD. Vg
.S. YARNS PVT. LTD.

IPARVESH
IBANSAL

8076134354

14-08-2024

l408 DAYS

INo

(Contested

INIL

INIL

16

[SH. DIG VIJAY SINGH, DISTRICT]
VUDGE (COMMERCIAL COURT)-03

[West

ko3
[Extn Block

IRecovery

MP (COMM.)/24/2023

k4992

M/S TALAN
[ENTERPRISES Vs ORIX|
LEASING AND|
IFINANCIAL ~ SERVICEY
INDIA LTD.

|Arun Mehta

9999983875

k5510

IDISMISSED

6-08-2024

518

ICS (COMM)/135/2023

14959

ICANARA BANK V
[SANJEEV KUMAR

Chitra Malhotra

9212888057

{5505

IDECREE

[01-08-2024

46

ICS (COMM)/159/2023

lhao71

[KANVAR CONCOS
[DISTRIBUTION PVT LTI
THROUGH ITS DIRECTOR]
s J M D SALEY
“ORPORATION

ikhil K Dogra

9810966815

45524

IDISMISSED
IMERITS

ON|

[20-08-2024]

53

ICS (COMM)/188/2023

4981

IM/S WALSONS SERVICES|
[PRIVATE LIMITED V.
[EWORLD BUSINESY
[SOLUTIONS PRIVATE
ILIMITED

iPalak Rohmetra

18130058325

15516

IDECREE

12-08-2024

35

ICS (COMM)/508/2023

5114

/S B B CHADDHA
[HUFTHROUGH 1Ty
[KARTASH. BHARAT]
[BHUSHAN CHADDHA V§
IMIS AQUA|

JAnil Kumar

0810537420

145525

IDECREE

[21-08-2024

li11

IOMP (COMM.)/6/2024

5448

[Rajiv Arora, Sole Proprietor
I0f Altius Technologies Vg
[Benstar Electronics Pvt Ltd

[Deepak  Kumarif
ijay

9311279321

145531

[Yes

IDISMISSED

[27-08-2024

183

7

[SH. SANJAY JINDAL, DISTRICI]
WUDGE (COMMERCIAL COURT)

[West

o2
[Extn Block

(CS (COMM)

IOMP (COMM.)/21/2022

[25-07-2022

s HDFC BANK

[SANJAY KAMAL KISHORERAJEEV

[NARAYAN

0811836813

02-08-2024

[NA

IDISMISSED

INil

INil

[CS (COMM)

ICS (COMM)/380/2021

07-09-2021

SH. NAVEEN KUMAR|
5UPTA Vs SH. DALBIR|
ISINGH

IMAN  MOHAN|
ISINGH

9953951910

16-08-2024

INA

IDISMISSED

ICS (COMM)

ICS (COMM)/475/2021

109-10-2021

M/S GSV PRODUCTS V¥
IMR. SANJAY TYAGI

IPRAVEEN
IGOSWAMI

9.900E+010

[22-08-2024

[NA

IDISMISSED

ICS (COMM)

ICS (COMM)/56/2023

[13-01-2023

[PRIVATE LIMITED Vs C [
[NTERNATIONAL
[PARTNERSHIP FIRM

IADINATH FLOUR MILLSSAHIL

IMAHAJAN

9015668564

[22-08-2024

[NA

IDISMISSED

(CS (COMM)

ICS (COMM)/525/2022

01-07-2022

IM/S K.L FOODWORKS V¢
IM/S. MAGICBOWEL
[HOSPITALITY PVT LTD

{MD.
IAZHARUDDIN

0891244217

28-08-2024

INA

IDISMISSED




Court District

Court Room

IMISC DJ

Misc DJ/532/2022

Date
Registration

06-10-2022

ofPetitioner Name VS
Respondent Name

IM/S NAROMA TEXTIL!
[MPEX PVT. LTD. Vs MS|
IMAMTA PORWAL
[PROPRIETOR OF S.P|
IENTERPRISES

Advocate

INITESH
IKUMAR

Advocate
Mobile
Number

9871525679

Date of De

[28-08-2024

Whether
Institution
Mediation to
Place

(Contested / Settled)

IDISMISSED

Pre-Nature of DisposalDate

execution
of decree
from date

Act Section

ICOUNTER CLAIM

ICounter Claim/26/2023

04-05-2023

IM/S MAGICBOWL
[HOSPITALITY PVT. LTD|
s M/S K.L. FOODWORKS|
THROUGH 1Ty
IPROPRIETOR

JARTI BHALLA

9350320004

28-08-2024

[NA

IDISMISSED

(CS (COMM)

ICS (COMM)/131/2023

102-02-2023

[FURNITURE BOX STUDI
[PVT. LTD. Vs PUNJABI
[BAGH CLUB

JABHAY MANI|
[TTRPATHI

0811329325

30-08-2024

[NA

IDISMISSED

[CS (COMM)

ICS (COMM)/904/2023

[13-12-2023

[HARSO STEELS PVT LTD|
s COMRACK INFONET|
[PVT LTD

IMADHAV
IKUMAR

9560366397

|30-08-2024

INA

IDECREED

18

SH. AJAY GUPTA, DISTRICT|West
VUDGE (COMMERCIAL COURT)

1o
[Extn Block

[CS(COMM)

b45/2021

[12.11.2021

[M/S SKID INC V/S M/§
[SACHDEVA WELDERS

130.08.2024

ICONTESTED

9

[SH. NARESH KUMAR MALHOTRA [West
IDISTRICT JUDGE (COMMERCIAL
ICOURT)

ko3
[Extn Block

ICS (COMM)/397/2021

ICS (COMM)/397/2021

[15-09-2021

/S DENTSPLY INDIA|
[PVT LTD Vs A DENT AND
IANR

09-08-2024

(Contested

ICS (COMM)/806/2022

ICS (COMM)/806/2022

l07-10-2022

INSTROL PETR(
ICHEMICALS PVT LTD Vg
ISH RAJEEV

24-08-2024

(Contested

ICS (COMM)/186/2023

ICS (COMM)/186/2023

[23-02-2023

PINTU Vs NEHA BUY
ISERVICES PVT LTD

17-08-2024

ICS (COMM)/752/2023

ICS (COMM)/752/2023

09-10-2023

[HART oM STEEL
[TRADERS Vs M/S CUPID
[TOWNSHIP PRIVATE
[LIMITED

[20-08-2024

[CS (COMM)/866/2023

CS (COMM)/866/2023

22-11-2023

Pagdish Lal Malik V.
Mahesh Kumar Gupta

[22-08-2024

ICS (COMM)/907/2023

ICS (COMM)/907/2023

l13-12-2023

[State Bank Of India V§
[Kappu(LRs)

[20-08-2024

ICS (COMM)/35/2024

ICS (COMM)/35/2024

[15-01-2024

eta Buildtech Pvt Ltd V§
/s PathaWay H
[Solutions Pvt Ltd

09-08-2024

ICS (COMM)/185/2024

ICS (COMM)/185/2024

[20-02-2024

[Poonam Bhasin Vg
IConcreate Cloud Kitchen|
[Pvt.Ltd.

06-08-2024

20

[SH. ANURAG SAIN, DISTRICTINEW DELHI
VUDGE (COMMERCIAL COURT)-01

ICS(COMM)

[282/2020

24.02.2020

STAR PROPWELL PVT)]
[LTD. VS. STATE BANK OF
[[NDIA

ISAGAR
ICHAWLA

9810229189

13.08.2024
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l500/2018 28.08.2018 [DHARAMVEER VS. TRUEJOHRI MAL 0818895553 [21.08.2018 2185 IU/S 34
ZONE BUILDWELL PVT|]
[LTD. AND ANR.
21 [SH. VIDYA PRAKASH, DISTRICT] k5 ICS (COMM.) 150 / 2021 27.03.2021 [MPERIAL AUTO[SH. SAAKAAR9899600215 [24.08.2024 1247 INA ICONTESTED INA INA [SUIT _FOR|
WUDGE (COMMERCIAL COURT) [NDUSTRIES LTD. VS |[SARDAANA IRECOVERY/|
ISKODA AUTO|
OLKSWAGEN INDIA|
[PVT. LTD.
IOMP-COMM 08 / 2024 23.04.2024 M/S INDIAN AGROMR. VIJAY|9873416665 [31.08.2024 131 INA ICONTESTED INA INA lU/S 34|
IMARKETING CORP LTD. [KASANA IARBITRATI
S. UNION OF INDIA N &
|[CONCILIAT]
ION ACT|
IOMP-COMM 9 /2024 23.04.2024 M/S INDIAN AGROMR. VIJAY|9873416665 [31.08.2024 131 INA ICONTESTED INA INA U/S 34|
[MARKETING CORP LTD. [KASANA JARBITRATT
S. UNION OF INDIA JON &
|[CONCILIAT]
ION ACT
IOMP-COMM 100 / 2024 23.04.2024 M/S INDIAN AGROMR. VIJAY[9873416665 [31.08.2024 131 INA ICONTESTED INA INA [U/S 34|
[MARKETING CORP LTD. [KASANA JARBITRATI
S. UNION OF INDIA JON &
"ONCILIAT]
ION ACT|
IOMP-COMM [lo1/ 2024 23.04.2024 /S INDIAN AGROMR. VIJAY[9873416665 [31.08.2024 131 INA ICONTESTED INA INA lU/S 34|
[MARKETING CORP LTD. [KASANA JARBITRATI
S. UNION OF INDIA |JON &
ICONCILIAT]
ION ACT|
IOMP-COMM o2 / 2024 23.04.2024 /S INDIAN AGROMR. VIJAY[9873416665 [31.08.2024 131 INA ICONTESTED [NA INA lU/S 34|
[MARKETING CORP LTD. [KASANA JARBITRATT
S. UNION OF INDIA N &
ICONCILIAT]
ION ACT|
IOMP-COMM o3 / 2024 23.04.2024 M/S INDIAN AGROMR. VIJAY[9873416665 [31.08.2024 131 INA ICONTESTED [NA INA IU/S 34|
ARKETING CORP LTD. [KASANA JARBITRATI
S. UNION OF INDIA N &
|[CONCILIAT]
[ON ACT|
IOMP-COMM 104 / 2024 23.04.2024 /S INDIAN AGROMR. VIJAY|9873416665 [31.08.2024 131 INA ICONTESTED INA INA IU/S 34|
ARKETING CORP LTD. [KASANA JARBITRATI
S. UNION OF INDIA JON
ICONCILIAT]
[ON ACT|
22 [SH. VINEETA GOYAL, DISTRICT] R4 (OBJECTION PETITION U/S 34 OFOMP (COMM.)/60/2020  |44062 [HCL TECHNOLOGIES LTDSHAFIR [NOT 15507 1445 INO PETITION INil INil [OBJECTIO
WUDGE (COMMERCIAL COURT)-03 JARBITRATION & CONCILIATION]| s SGS TEKNIKSAHMED IAVAILABLE JALLOWED N
IACT ANUFACTURING  PVT] IPETITION
ILTD U/S 34 OF
JARBITRATT
ISUIT FOR TRADEMARKS ICS (COMM.)/59/2018 KU3437 TAG HEUER S.A Vs TINYAK G BANSAL 9810017859 l45512 2075 INO IDECREED INil INil ISUIT FOR|
[INTERNATIONAL AND| [TRADEMA
RS IRKS U/q
134 & 135
IOBJECTION PETITION U/S 34 OFOMP (COMM.)/180/2023 45276 [Union Of India Vs AgrawalASHISH 9313471929 45513 237 INO IPETITION INil INil [OBJECTIO
[ARBITRATION & CONCILIATION]| IAnd Co IKUMAR IDISMISSED N
IACT ISHARMA IPETITION
IU/S 34 OR
JARBITRATI
JOBJECTION PETITION U/S 34 OFOMP (COMM.)/181/2023 k5276 [Union Of India Vs AgrawalASHISH 9313471929 45513 237 INO IPETITION INil INil [OBJECTIO
JARBITRATION & CONCILIATION] And Co IKUMAR IDISMISSED N
JACT ISHARMA IPETITION
IU/S 34 OR
JARBITRATI
IPETITION u/s 9 OFOMP (Dl5394 [Devyani International Ltd[SATISH RAI 8368148214 45513 119 INO IDISPOSED INil INil IPETITION
IJARBITRATION & CONCILIATION(COMM.)/154/2024 s Raman Gandotra U/S 9 OR
JACT JARBITRATI
JON &
ICONCILIAT]
[PETITION U/s 9 OFOMP (MK5394 [Devyani International LtdiSATISH RAI 8368148214 [45513 119 INO IDISPOSED INil INil [PETITION
IARBITRATION & CONCILIATION(COMM.)/155/2024 s Rahul Dev Sharma U/S 9 OR
IACT JARBITRATI
JON &
ICONCILIAT]
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IPETITION

ICORPORATION OF DELHI

JARBITRATION & CONCILIATION[(COMM.)/242/2024 Colin Research [Manchanda [AVAILABLE [ALLOWED U/S 9 OR
IACT JARBITRATI
JON &
ICONCILIAT]
PETITION U/S 9 OFOMP Mh5499 inkal Chadha Vs JaspefRajesh INOT li5517 18 INO PETITION [Nl [Nl PETITION
JARBITRATION & CONCILIATION(COMM.)/257/2024 IColin Research [Manchanda IAVAILABLE IDISMISSED IU/S 9 Of
IACT JARBITRATI
N &
ICONCILIAT]
IOBJECTION PETITION U/S 34 OFOMP (COMM.)/122/2023 145182 SEHKAR J Vs CLIX|Anil Kumar 9899701777 45527 345 [NO IPETITION INil INil BJECTIO
JARBITRATION & CONCILIATION]| ICAPITAL SERVICES| IALLOWED N
[ACT [PRIVATE LIMITED IPETITION
IU/S 34 ON
JARBITRATI
IAPPEAL U/S 37 OF ARBITRATIONARB. A. (COMM.)/7/2022 44628 ICHIRANJI LAL Vs UNIONYITENDER 19990203537 K45528 900 INO IPETITION INil INil IAPPEAL
& CONCILIATION ACT IOF INDIA IKUMAR IDISMISSED IU/S 37 OR
IARBITRATI
JON &
ICONCILIAT]
I[EXECUTION PETITION [EX/8/2022 14567 [POOJA FINELEASEARVIND 0818140844 45528 961 INO IDISMISSED INil INil [EXECUTIO
[LIMITED Vs SEEMA IKUMAR JADON N
IPETITION
IOBJECTION PETITION U/S 34 OFOMP (COMM.)/76/2019 3575 ICOL VIMALSUPARNA 9873663181 45531 1956 INO IPETITION INil INil BJECTIO
JARBITRATION & CONCILIATION] [KAPOOR(RETD) Vs SATYAISINHA JALLOWED N
JACT [DEVELOPERS PVT| IPETITION
ILTD(OBJ -34) IU/S 34 OH
JARBITRATI
23 [MS. SAVITA RAO, DISTRICTSOUTH
HUDGE(COMMERCIAL COURT) ISANJAY RELAN Vy ISuit forl
12, New Court Block-1 ICivil Suit ICS (COMM)/65/2021 02/02/2021 ICOSMETIC KITCHEN PVTMs Kiran Jai 9999939428 [01-08-24 1276 [Yes IDECREED INA INA Recove
[LTD THROUGH PARTNER| Ty
ISANJEEVANI
12, New Court Block-I ICivil Suit ICS (COMM)/500/2023 26/08/2023 gﬁg&%m IND}fzigisdav Churchik 9935551207 |03-08-24 1343 [Yes IDECREED INA INA SR‘;Ltovery for
[PVT. LTD
SATBIR TANWAR Vjy ISuit forl
12, New Court Block-I Civil Suit ICS (COMM)/520/2022 06/09/2022 IMUNICIPAL Sh Vikas Sharma(9810566116 |05-08-24 699 [Yes IDECREED INA INA Recover
ICORPORATION OF DELH] 24
12, New Court Block-I (Civil Suit ICS (COMM)/170/2023 21/03/2023 g‘?ﬁg%g,l%?gg Vs M/S mgﬁvasgzhumangggoouﬁﬂ 05-08-24 503 [Yes IDECREED INA INA sRl:ctovery fo
12, New Court Block-I Civil Suit ICS (COMM)/25/2019 05/03/2019 ICANARA BANK Vs POOJA [Ms Ritu Mishra [9873706792 [06-08-24 1981 [Yes IDECREED INA INA SRzlctovery for
IMEENA TANWAR SOLE
[PROP. JBM| ISuit forl
12, New Court Block-I ICivil Suit ICS (COMM)/262/2023 03/05/2023 ICONSTRUCTIONS VsMs Ashu Arora (9910800124 [08-08-24 1463 [Yes IDECREED INA INA
IMUNICIPAL [Recovery
ICORPORATION OF DELHI
IMEENA TANWAR SOLE
[PROP. JBM| ISuit forl
12, New Court Block-I ICivil Suit ICS (COMM)/263/2023 03/05/2023 ICONSTRUCTIONS V§Ms Ashu Arora (9910800124 [08-08-24 463 [Yes IDECREED INA INA R
IMUINCIPAL ecovery
ICOPORATION OF DELHI
MEENA TANWAR|
ISOLEPROP. JBM| ISuit forl
12, New Court Block-1 ICivil Suit ICS (COMM)/264/2023 03/05/2023 ICONSTRUCTIONS VgMs Ashu Arora (9910800124 [08-08-24 1463 [Yes IDECREED INA INA
IMUNICIPAL [Recovery
ICORPORATION OF DELHI
[MEENA TANWAR SOLE
IPROP. JBM| ISuit forl
2, New Court Block-1 ICivil Suit ICS (COMM)/267/2023 04/05/2023 ICONSRUCTIONS VgMs Ashu Arora (9910800124 [08-08-24 l462 [Yes IDECREED INA INA
IMUNICIPAL [Recovery
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IMEENA TANWAR SOLE
[PROPRIETOR OF JBM| ISuit forl
12, New Court Block-I ICivil Suit ICS (COMM)/276/2023 l09/05/2023 ICONSTRUCTIONS VgMs Ashu Arora (9910800124 [08-08-24 457 [Yes IDECREED INA INA
MUNICIPAL [Recovery
ICOPORATION OF DELHI
IMEENA TANWAR SOLE
[PROPRIETOR OF JBM| ISuit fol
12, New Court Block-I ICivil Suit ICS (COMM)/278/2023 09/05/2023 ICONSTRUCTIONS CO. VgMs Ashu Arora 9910800124 (08-08-24 las7 [Yes IDECREED INA INA R
IMUNICIPAL ecovery
ICORPORATION OF DELHI
TIATIAN SINGIT SULT]
[PROPRIETOR OF
12, New Court Block-I (Civil Suit ICS (COMM)/321/2023 29/05/2023 gglﬁgﬁ%CTIONS SING\Z [Ms Ashu Arora [9910800124 (08-08-24 37 [Yes IDECREED INA INA sRl:ctovery fo
IMUNICIPAL
ADDAD ATIAN AL NDT 1]
24 [MS. ANURADHA SHUKLASOUTH [S.KUMAR
[BHARDWAJ, DISTRICT] ICONSTRUCTION V§ IMUKESH IPETITION
PUDGE(COMMERCIAL COURT) l6, New Court Block-I ICommercial IOMP(I)(COMM)61/2023  [27-10-23 GENERAL ~ MANAGERf- b 7082607618 [30-08-24 308 IN/A IDISMISSED IN/A IN/A lU/S 34 A &
[TELECOM, BHARAT] IC ACT
SANCHAR NIGAM LTD
IS.KUMAR
ICONSTRUCTION VSMUKESH IPETITION
6, New Court Block-I ICommercial IOMP(I)(COMM)62/2023  [27-10-23 IGENERAL MANAGER,KUMAR 7982607618 [30-08-24 308 IN/A IDISMISSED IN/A IN/A U/S 34 A &
[TELECOM, BHARAT] IC ACT
SANCHAR NIGAM LTD
IS.KUMAR
ICONSTRUCTION VSMUKESH IPETITION
6, New Court Block-I ICommercial OMP(I)(COMM)63/2023  [27-10-23 IGENERAL MANAGER,KUMAR 7982607618 |30-08-24 308 IN/A IDISMISSED IN/A IN/A U/S 34 A &
[TELECOM, BHARAT] IC ACT
ISANCHAR NIGAM LTD
[S.KUMAR
ICONSTRUCTION VSMUKESH IPETITION
6, New Court Block-1 ICommercial IOMP(I)(COMM)64/2023  [27-10-23 IGENERAL MANAGER,KUMAR 7982607618 [30-08-24 308 IN/A IDISMISSED IN/A IN/A U/S 34 A &
[TELECOM, BHARAT| ICACT
ISANCHAR NIGAM LTD
[S.KUMAR
ICONSTRUCTION VSMUKESH IPETITION
6, New Court Block-I ICommercial IOMP(I)(COMM)65/2023  [27-10-23 IGENERAL MANAGER,KUM AR 7982607618 |30-08-24 1308 IN/A IDISMISSED IN/A IN/A [U/S 34 A &
[TELECOM, BHARAT] IC ACT
SANCHAR NIGAM LTD
25 [SH. SANDEEP YADAV iSouth
[SOLOUTION1 INTERIORS |Arbitration
INDIA) PVT. LTD. V: SURENDER Bl 8
17, New Court Block-I ICommercial IOMP (COMM.)/18/2019 10-11-19 [HORSESHOE SHETTY(P) 9821352117 [08-09-24 1764 INA IContested INA INA [Conciliation
[ENTERTAIMENT AND| |Act, 1996--
[HOSPITALITY PVT. LTD. [1996-1
|Arbitration
[BIMALENDU SEKHARBRI JENDRA
17, New Court Block-I ICommercial IARBTN/39/2019 14/08/19 [KAYAL Vs RASHTRIYAISINGH(P) 9818204322 [12-08-24 1825 INA IContested INA INA IConciliation
[MAHILA KOSH AND ORS. |Act, 1996--
1996-1
26 [SH. SANJEEV KUMAR SINGH,South
ICOMMERCIAL COURT. gE)I(RV(I}éggs S?‘I%};])S Al\g? ICIVIL
g, New Court Block-I1 ICommercial ICS (COMM)/357/2023 [7-6-23 SKIPPER PROPERTIESRaj“ Dudani 9811024784 [24-08-24 lag4 Yes IContested INot Filed [N.A. IPROCEDUR|
|E CODE
[PRIVATE LIMITED
27 [SH. LOKESH KUMAR SHARMA,South [SOUTH DELH]|
[DISTRICT JUDGE(COMMERCIAL [MUNICIPAL ICOUNTER
ICOURT) k1o, New Court Block-II ICommercial ICS/COM/636/2022 20-08-2018 ICORPORATION VS M/SSh. Anil Kumar 9953686474 [23-08-2024 2195 S IDECREED F F lcLAIM
[HONSHU BUILDOCN P,
ILTD.
28 [SH. LAL SINGH, DISTRICT JUDGE [SOUTH-EAST 18 BLOCK 1 ICOMMERCIAL [787/2022 08-08-2022 [[INTEC INFONET PRIVATERahul Malhotral-- 131-08-2024 754 - JALLOWED - -
ILIMITED Vs SCS TECHRAakash
[[INDIA PRIVATE LIMITED [Nandolia
29 [MS. NEELAM SINGH, DISTRICTSOUTH-EAST F F o
WUDGE
IM/S SIYARAM DESIGN V¢
ICS DJ/612/2019 20/19 [M/S SAIFY INTERIORS  [N.K CHAUHAN [N/A 8/2/24 1840 Yes IDISMISSED
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JAGATJIT INDUSTRIES
ILTD Vs M/S ACRO|

[SOFTECH PRIVATE|
ICS (COMM)/644/2021 12/23/21 [LIMITED EERU PAL IN/A 8/2/24 953 Yes IDECREED
M/S MULTICOM|
[EXPORTS Vs DECOﬂAN
IARTS INTERIO:! UBHAV
ICS (COMM)/216/2020 8/22/20 ISOLUTIONS PVT LTD. IBHASIN IN/A 8/2/24 1441 Yes IDECREED

INETLAB SOLUTIONY
[NDIA PVT LTD V§MANOJ
ICS (COMM)/490/2021 10/29/21 IPUSHPA JAIN IKUMAR IN/A 8/2/24 1008 [Yes IDECREED

[UNION BANK OF INDIA|
s SANJAY KUMAR|

ICS (COMM)/628/2021 12/17/21 IGUPTA INDU KAUL IN/A 8/2/24 959 [Yes IDECREED
INITENDRA IN/A F F
ISHARMA
M/S DECORARTS|

[NTERIOR SOLUTIONS
[PVT LTD Vs M/§
MULTICOM EXPORTS|
ICS (COMM)/475/2023 17/23 AND ANR 8/2/24 1443 [Yes IDISMISSED
[VIKAS KHERA [N/A F - -

ICORONA REMEDIES PVT|
LTD Vs  CORDIAL
(CS (COMM)/383/2019 12/24/18 LIFESCIENCES PVT LTD 18/3/24 2049 Yes DISPOSED OFF
[AMBAREEN _ [N/A F [ [
QUAISAR

IANIL KUMAR VOHRA V5
[SOUTH DELH]|
IMUNICIPAL

ICS (COMM)/421/2021 l9/28/21 ICORPORATION 8/3/24 1040 [Yes IDISMISSED
ISATENDER IN/A Yes F F o
IKUMAR

M/S INDIAN|
14 ICOMPRESSORS LTD Vy
[HINDUSTAN

[PETROLEUM

ICS (COMM)/558/2022 6/2/22 ICOPROPORATION LTD 8/3/24 93 IDISMISSED
IASHISH IN/A Yes F - o
[TANWAR

M/S CREANN

[ENTERTAINMENT LLP V§
IM/S HOSPALS INDIA
ICS (COMM)/651/2021 12/24/21 IPRIVATE LIMITED 8/5/24 955 IDISMISSED
IGURENDER IN/A Yes F F o
[PAL SNGH

[REINFORCED EARTH]
[NDIA PVT LTD Vs M/§
CDS INFRA PROJECTS
ICS (COMM)/299/2023 27/23 ILTD 8/5/24 l49 IDECREED
ISANDEEP IN/A Yes F F
ISHARMA

[KUDAMM CORPORATION|
s MINIMAX]|
ICS (COMM)/498/2021 11/10/21 INDUSTRIES 8/24/24 1018 IDISMISSED
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OHAN LALN/A Yes F F
ISHARMA
A Tech Engineering
Services Pvt Ltd Vs Spyq
ICS (COMM)/2496/2024 6/7/24 IConstruction Pvt Ltd 8/27/24 81 IPLAINT DISMISSED
[SUNTL IN/A Yes [ [
ICHOUDHARY
[UNION BANK OF INDIA|
ICS (COMM)/370/2023 K/19/23 s NARENDRA SINGH 8/30/24 1499 IDECREED
IKRISHAN IN/A Yes F B
[NARAYAN
IRANA
[DEEPA KAPOOR Vs WT(Q
INOIDA DEVELOPMENT]
ICS (COMM)/832/2023 lo/12/23 ICOMPANY 8/30/24 353 IDISMISSED
IDIXIT MEHTA [N/A Yes F F
[Flaktgroup India Pvt Ltd Vs
ICS (COMM)/24/2024 1/11/24 ISepc Limited 8/30/24 232 IDISMISSED
[PROMILA IN/A Yes
IKAPOOR
[MOHD. ILYAS Vs
[TAKSHASHILA HOTELS
ICS (COMM)/443/2023 6/23 IPVT. LTD. 8/31/24 1483 IDECREED
30 [SH. AJAY KUMAR JAIN ISOUTH-EAST ICOMERCIAL SUIT ICS DJ/451/2020 19/16/20 M/S GULSHAN LAMEEVARUN 9873932356 [8/17/24 1431 [YES IContested

IPACK PVT. LTD. Vs M/SBHANDARI
[PEARL PRINT PACK PVT,

[LTD.
ICOMERCIAL SUIT ICS (COMM)/453/2023 I5/11/23 [M/S CYFUTURE INDIARAJESH 9873183813 |8/21/24 1468 [YES IContested
[PRIVATE LIMITED VSKUMAR BAJAJ
ISHEARWATER
ENTURES PVT LTD
ICOMERCIAL SUIT ICS (COMM)/243/2020 l9/23/20 ICHANDEEP SINGHIRAJEEV 9810811180 [8/30/24 1437 IYES IContested

[BHATIA Vs SNOWHITESAXENA
IAPPARELS LIMITED ISIDDHANT
ILUTHRA

ICOMERCIAL SUIT ICS (COMM)/779/2023 8/21/23 SNOWWHITE APPARELSRAJESH 9873720840 [8/30/24 375 IYES IContested
[LIMITED Vs CHANDEEPPATHAK
[SINGH BHATIA

ICOMERCIAL SUIT [CS (COMM)/238/2019 18/17/19 [PARVINDER SINGH VSSUNIL KUMAR [9311118861 [8/31/24 1841 YES [Contested
IMPERIA STRUCTURES
LIMITED

131  [MS. ANU GROVER BALIGA ISOUTH-EAST ICOMMERCIAL SUIT ICS (COMM) 386/2021 19/13/21 STERLING ISh. Ajay Kumar [9212078802 [8/5/24 1057 INO
[TECHNOTRADE INDIA
PVT.LTD Vs M/
ICHANDRALEKHA
ICONSTITUTION PVT. LTD|
ICOMMERCIAL SUIT ICS (COMM) 26/2024 1/15/24 it Jai Khosla Vs AXISSh. Nimishj9811054200 [8/12/24 210 INO
[BANK LIMITED ISharma
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32 [SH. BHUPESH KUMAR ICOMMERCIAL CASE IOMP (COMM.)/6/2019 l17-01-2019 IPRIME CONCEPTS V§POOJA 9871169411  [14-08-2024 2036 IContested
[INTEC CAPITAL LIMITED [CHAUDHARY
ICOMMERCIAL CASE ICS (COMM)/50/2020 l23-01-2020 M/S SUDRAJ PACKERSD.D. SINGH 9891246248 [23-08-2024 1674 [YES IContested
[PVT LTD Vs M/S MISTU]|
10.S.K LINE (INDIA ) PVT]
[LTD
ICOMMERCIAL CASE ICS (COMM)/194/2020 130-07-2020 JAGUAR OVERSEASRAGHAV - [20-08-2024 1482 [YES IContested
[LIMITED Vs TIGERIANAND
[LOGISTICS INDIA|
[LIMITED
ICOMMERCIAL CASE ICS (COMM)/1200/2022 16-12-2022 IM/S Y AXIS SOLUTIONSNITISH 9810575121  [12-08-2024 605 IYES IContested
[PVT.LTD Vs M/S QUASARCHAUDHARY
IMEDIA PRIVATH|
[LIMITED THROUGH IT§
IBUSINESS UNIT
ICOMMERCIAL CASE ICS (COMM)/102/2023 28-01-2023 [TIGER LOGISTICS INDIAB. V. Niren - [20-08-2024 570 IYES IContested
[LIMITED Vs JAGUAR|
[OVERSEAS LIMITED
ICOMMERCIAL CASE ICS (COMM)/130/2023 l08-02-2023 /S SS4 SAFENET Vs M/SIAYUSH GUPTA (9818402326 |07-08-2024 546 [YES IContested
[PRET STUDY BY JANAK|
[FASHIONS PRIVATH|
[LIMITED
ICOMMERCIAL CASE ICS (COMM)/410/2023 01-05-2023 ZHEJIANG STARLINCAJIT P. SINGH (9899695740 |01-08-2024 l458 YES IContested
[NTERNATIONAL
[LOGISTICS CO.LTD V§
ELOCE LOGISTICY
[PVT.LTD.
ICOMMERCIAL CASE ICS (COMM)/593/2023 08-06-2023 IM/S QUASAR MEDIA PVTNITISH 9810575121  [12-08-2024 431 [YES IContested
[LTD. (COUNTER CLAIM)CHAUDHARY
s M/S Y-AXIY
[SOLUTIONS PVT. LTD.
[33 MS. NEERA BHARIHOKE, DISTRICISOUTH-EAST 23 COMMERCIAL CASE OMP (COMM.)/38/2024 12-04-2024 SHRI HARI GROUP Vs RAHUL 9520204978| 28-08-2024 138 YES CONTESTED - -
PUDGE(COMMERCIAL COURT) TATA CAPITAL HOUSING| KAMWAR
FINANCE LTD.
COMMERCIAL CASE ARBTN/202/2018 24-08-2018 AANSHUL RASTOGI Vs MANISH KUMAN - 03-08-2024 2171 YES CONTESTED - -
GAJINDER KUMAR
LOOND
134 [Ms. Nirja Bhatia, LD. DISTRICT[SOUTH-EAST 30 CS (Comm) 489/22 24.05.22 Hari Singh vs Dynamic Sh. Bharat o11- 03.08.2024 802 - Decreed - -
PUDGE (COMMERCIAL COURTH Aura Gupta 45640851
7)DIGITAL, SOUTH-EAST, SAKET]
ICOURT
OMP 31/22 14.07.22 P Laxmi v/s M/S Jubiliant | Sh Rishi Kapoor| 9871253307 12.08.2024 760 - Rejected - -
Food
CS (Comm) 476/22 20.05.2022 Unipower Projects v/s  [Sh G S Sachdeva| 9910850147 13.08.2024 823 Dismissed
Sudhir Power Project
CS (Comm) 424/22 Ritzy Chemicals vs Radhey 31.08.24 854 Dismissed
Krishna Polymers
I35 [SH. RAJ KUMAR TRIPATHI,SOUTH-EAST B9 ICS COMM 1085/22 2.11.2022 INEPTUNE INDIAANKUR 0811126091 [07.08.2024 645 INO IDECREED INO INO
[DISTRICT JUDGE(COMMERCIAL [LIMITED VS CHEVENDSINGHAL
ICOURT) [TECHNOLOGIES PVT




Court

District

Court Room

2/2010

Date
Registration

21.01.2019

ofPetitioner Name VS
Respondent Name

JAGPAL SINGH VS M
[BRINDABAN ESTATE
IMANAGEMENT AND|
ICONSTRUCTION
ICOMPANY

Advocate

IBHAVESH K
ISHARMA

Advocate
Mobile
Number

9717556185

Date of De

21.01.2019

Whether
Institution
Mediation to
Place

2033

(Contested / Settled)

IALLOWED

Pre-Nature of DisposalDate

execution
of decree
from date

Act Section

ICS COMM

792/23

25.08.2023

ILTD PVT VS MS BAJAJ|
[ENTERPRISE

[MS SPARSH FASHION[RAKESH

IMALHOTRA

8447137507

24.08.2024
(SUMMARY
WUDGEMENT)

566 INO

IDISMISSED

INO INO

ICS COMM

[1294/18

[29.08.2018

MS PAWA|

[BANK LTD

IMS ARUN|

INTRNATIONAL VS ICICIKHOSLA

9680010337

27.08.2024
(SUMMARY
DUDGEMENT)

365 [NO

IDISMISSED

INO INO

ICS COMM

t109/22

04.11.2022

MS PRAVEEN MITTAL V§|
THROUGH ITY|
ICHAIRMAN/MD

AVINASH
(TRIVEDI

KU

0871441764

130.08.202

4 666 NO

IDISMISSED

INO INO

COMMERCIAL COURT)

[36 [SH. PITAMBER DUTT, DISTRICT JUDGHEAST

IRECOVERY

[207/2023

02-06-2023

[SUBHASH CHAND JAIN|
'S M/S PC JWELLER LTD

S. ROSHAN|
ISANTHALIA

IDINESH GUPTA].

07-08-2024

l430 [YES

ICONTESTED

[20-05-2024[52 DAYS|

(THIS

[EXECUTI
N

IFILED ON]

12

IRECOVERY

[126/2022

[27-04-2022

ISUNIT
[SUNSHINE
[PRODUCTS

SHAH VS|

FOOD|

ISHAL
S. PK JAIN

PATEL.

12-08-202.

4 835

ICONTESTED

INIL INIL

137

[MS. RUBY ALKA GUPTA, DISTRICT JUDGE]
COMMERCIAL COURT)

IEAST

138

[SH. SANJEEV KUMAR MALHOTRA |
[IDISTRICT JUDGE (COMMERCIAL)-|
o1

INORTH EAST

201, New Building KKD

[C.S. (COMM)/

[24/2024

19-02-2024

/s Tony Sale:
orporation Vs M/s Shiy
hakti Traders

IRAJESH JAIN

18587862704

02-08-2024

165 ICONTESTED

IN/A

C.S. (COMM)/

198/2023

[17-10-2023

[BANK OF BARODA YV
ISATISH KUMAR

yJOSHI
IASSOCIATES

19910568669

08-08-2024

296 ICONTESTED

IN/A

(C.S. (COMM)/

ll04/2019

07-09-2019

/S CINE ARYAN YV
[DTDC EXPRESS LTD. ANDY
IANR.

{ANTRUDDHA
ICHOUDHURY

9350188355

16-08-2024

1805 ICONTESTED

N/A

(C.s. (COMM)/

128/2023

11-12-2023

IMAHESH
UNICIPAL
ICORPORATION OF DELH]|
Through it'y]
ICommissioner)

PAL V¢

ICHAMAN
ISHARMA

0811861348

[20-08-2024

253 ICONTESTED

[NA

[Cs. (coMM)/

[20/2023

[27-02-2023

IMUSHIR KHAN PROP. OF
/S AM.K. METALS V:
ASIM PROP. OF M/{

AZEEM INDUSTRIES|

ISAND CASTING

IABHISHEK
IKUMAR

9968440430

24-08-2024

544 CONTESTED

IN/A

139

PUDGE, (COMMERCIAL COURT)

[SH. BRIJESH KUMAR, DISTRICI|Shahdara

Bo1, New Court
ISHD/KKD/Delhi

Building)|

CS(COMMERCIAL)

ICS (COMM) 107/2020

[22-01-2022

PRV INDUSTRIES LLP VS|
[DURGA AUTO PRODUCTS

IDINESH
IKUMAR GUPTA

0810038239

45510

1658 days IYES

IDISMISSED

[EXECUTIO [NO
N NOT]
[FILED




Court District

Court Room

Date
Registration

ofPetitioner Name VS
Respondent Name

Advocate

Advocate
Mobile
Number

Date of De

Whether
Institution
Mediation to
Place

(Contested / Settled)

Pre-Nature of DisposalDate o

umber Act Section

tion ofof da

decree

execution
of decree
from date

o1, New Court Building{CS(COMMERCIAL) ICS (COMM) 598/2022 14863 IMUKESH KUMAR JAL 9958923541 45521 658 days IDECREED XECUTIO
ISHD/KKD/Delhi S. HARI RAM N NOT|
[FILED
01, New Court Building{CS(COMMERCIAL) ICS (COMM) 690/2022 l14-12-20222 IADITYA JAIN HUF PROPJCHETAN WAHI (9953168774 45525 616 days IYES IDECREED [EXECUTIO NO
ISHD/KKD/Delhi IOF MS CONTRA| N NOT|
[PACKAGING VS. ASCOQ| [FILED
IGLOBAL EXIM PVT LTD.
301, New Court Building/CS(COMMERCIAL) ICS (COMM) 701/2022 k4912 ICANARA BANK VS[RAJIV BJ9811343911 [22.08.2024 614 days [YES IPARTLY ALLOWED [EXECUTIO [NO
ISHD/KKD/Delhi [PRADEEP KUMAR ISAMAIYAR NOT|
[FILED
301, New Court Building/CS(COMMERCIAL) ICS (COMM) 7/2021 4200 IM/S K D LACE HOUSE VSV.S. DUBEY 9899237692 45532 332 days [YES IDECREED [EXECUTIO [NO
ISHD/KKD/Delhi BELA CREATIONS PVT, N NOT|
[LTD. [FILED
4o [MS. KIRAN BANSAL, DISTRICT{Shahdara JROOM NO 208 ICommercial ICS COMM 382/2023 131.07.2023 [RAJU DEVI BHANSALI VS SANMATI JAIN|9811717798 [30.08.2024 390 [Yes IDECREED [Execution [nil
WUDGE, (COMMERCIAL COURT) [KAVITA ot filed
IROOM NO 208 ICommercial
41 [SH. SURENDER S. RATHI [Shahdara 1303, New Court Building ICS (COMM)/268/2020 17-02-2020 ICYAN FINANCIALSANJEEV l07-08-2024 1633 [Yes IDECREED IN/A
[SOLUTIONS PRIVATENIRWANI(P),
[LIMITED Vs EOY|
[DEVELOPERS  PRIVATE
[LIMITED
ICS (COMM)/182/2024 20-03-2024 SARITA  PANDEY  VSSUNIL KUMAR| 12-08-2024 145 [Yes IDECREED IN/A
IMOHAMMAD FURKAN  |BHARDWAJ(P),
ICS (COMM)/583/2023 06-11-2023 RAHUL JAIN Vs FAIRY|RAJA JAIN(P), 16-08-2024 284 [Yes IDECREED IN/A
IGIRL WESTERN OUTFITS
ICS (COMM)/514/2023 13-10-2023 IALPANA KUMARI SADHMANISH 17-08-2024 309 [Yes IDECREED IN/A
s MANOJ GUPT IKUMAR(P),
ICS (COMM)/103/2024 12-02-2024 [The Nainital Bank LimitedManoj Gupta(P), l22-08-2024 192 [Yes IDECREED IN/A
s Shivansh Anand
°S (COMM)/207/2024 01-04-2024 IM/S PARIVAHAN ROAD\Vikas Garg(P), 28-08-2024 149 [Yes IDECREED IN/A
ICARRIERS Vs APL{
IAPPOLLO TUBES|
[LIMITED
42  Sh. Pawan Kumar Matto DJShahdara
COMM-04)
43 MS. PREETI AGARWAL GUPTANORTH-WEST
[DISTRICT JUDGE, (COMMERCIAL|
ICOURT)




Court District Court Room Case Type Case No. Date ofPetitioner Name VSAdvocate Advocate Date of Decision Days for disposal Whether  Pre-Nature of DisposalDate ofNumber Act Section
Registration Respondent Name Mobile Institution (Contested / Settled) execution ofof days for

Number Vediati decree execution
of decree
from date

44 [SH.VINOD YADAV 16 ICivil ICS(Comm.)/291/2023 20.04.2023 IAnil Tanwar & Anr. Vs. M/gManish Tanwar [N.A 07.08.24 l475 Days [Yes IContested IN.A IN.A
[Haldiram Bhujiawala Inc &
(Anr.
ICS(Comm.)/20/2022 06.01.22 INitin Aggarwal Vs. NitinfVarun ~ KumarN.A 13.08.24 950 Days [Yes (Contested IN.A IN.A
Mittal Pain
ICS(Comm.)/93/2020 04.03.20 M/s BPE ElectronidAmit Sharma  [N.A 14.08.24 1624 Days [Yes IContested IN.A IN.A

[Services Pvt. Ltd. Vs. M/s
[Heritage Foods Ltd.




Court

SH. PANKAJ GUPTA, DISTRIC
WUDGE (COMMERCIAL)

District

Court Room

Date
Registration

ofPetitioner Name
Respondent Name

Advocate
Mobile
Number

Date of De

Whether
Institution

Pre-Nature of DisposalDate

(Contested / Settled)

decree

execution
of decree
from date

Act Section

ICommercial Suit ICS COMM. 220/2021 18.09.2021 [RAMA SHARMA VS M/SNEHA GIR1,{8368306904,/06.08.2024 IALLOWED
[BRILLANT ELEVATOR IMAHIMA 18800870164 ISUIT
[RATHI
603 ICommercial Suit ICS COMM. 58/2022 [15.02.2022 [RAM DARSHAN SINGHIP.K. 9811348590, (08.08.2024 loos [YES IALLOWED INIL INIL IRECOVERY]|
S DIAMONDICHAUDARY, 9350549030 ISUIT

[INTERNATIONAL PVT|SUNIL KUMAR
[LTD.

603 ICommercial Suit ICOUNTER CLAIM 1/2023 [12.01.2023 [DIAMOND ISUNIL KUMAR 9350549030, [08.08.2024 574 IYES IDISMISSED INIL INIL IRECOVERY]|
INTERNATIONAL  PVTP.K. 0811348590 SUIT
[LTD. VS RAM DARSHANICHAUDARY
ISINGH

603 ICommercial Suit ICS COMM. 440/2023 20.09.2023 M/S GREEN INDIANITIN 7838580654, |27.08.2024 342 [YES JALLOWED INIL INIL IRECOVERY/|
IPOLYTEX VS UNITEQKHANNA, 0654745777 SUTT
[FIBRES PVT LTD [YAJUR BHALLA|

603 ICommercial Suit ICS COMM. 126/2023 14.03.2023 IANIL CHANDEL VSS.K. TOMAR (9958893510, [28.08.2024 533 [YES JALLOWED INIL INIL IRECOVERY/|
IPRADEEP SHARMA IJARVIND GUPTA[9811172394 SUIT




District Court Room 0. Date ofPetitioner Name / 2 Advocate Date of De ays for Whether  Pre-Nature of DisposalDate ofNumber Act Section
Registration Respondent Name Mobile Institution (Contested / Settled) ofof da;

Number Vediati decree execution
of decree
from date

47 |SH. VIKAS DHULL, DISTRIC 613 ICommercial Suit ICS (COMM)/ 231/2022 18-05-2022 nion Bank of India VsSh. Rajendra0312046733 [12-08-2024 283 IDECREED
WUDGE, COMMERCIAL COURT. [Delta Industries [Yadav ISUIT

613 ICommercial Suit ICS (COMM)/ 360/2023 l02-08-2023 State Bank of India VsSh Arvind Gupta|9811317311  [08-08-2024 372 IDECREED INIL INIL INIL IRECOVERY/|
[Radhey ISUIT
SOUTH WEST

613 ICommercial Suit ICS (COMM)/ 495/2023 [25-10-2023 [UCO Bank Vs Smt. Sunita |Sh Sunil Kumar (9971955807 [03-08-2024 817 [DECREED [NIL INIL INIL IRECOVERY/|
ISUIT

48 [SH. AMIT BANSAL, DISTRICT] 614 ICommercial Suit ICS(COMM)160/2023 20.03.2023 IMRS. MANJU GARG VSMS. SAKSHI7838282904 [21.08.2024 511 INIL ICONTESTED INIL INIL [NA
WUDGE, COMMERCIAL COURT-03 [MR. RATNESH KUMARGARG
[MISHRA

SOUTH WEST

614 ICommercial Suit ICS(COMM)540/2023 22.08.2024 [BIJU JOSEPH ALIAS BIJU|SH. K.V. GOPI (9810110631 [22.08.2024 262 INIL ICONTESTED INIL INIL [NA
JOSEPH
IPANTHAMAEKEL VS. M/§
[KNITCRAFT

INTERNATIONAL _ (PVT
49 [SH. RAKESH PANDIT, DISTRICTISOUTH WEST 509 ICS(COMM) 94/2023 25.02.2023 [BHAGWATI G Dubey & Co. [9971007746 |03.08.2024 525 [YES ICONTESTED INIL INIL INA
JUDGE, COMMERCIAL COURT-03 [ENTERPRISES \E IDISMISSED
[BORAGE HERBALS PVT|
[LTD
509 ICS(COMM) [174/2021 13.08.2021 [UNION BANK OF INDIARajendra Yadav9312046733 [17.08.2024 1100 [YES ICONTESTED INIL INTL INA
TH. GEN. ATTORNEY & Associates IDECREED

s
[PRODIP HAZARIKA AND|
509 ICS(COMM) [71/2023 09.02.2023 ISATYA PARKASH ANDlAseem Malhotra 9811062351 [21.08.2024 559 [YES ICONTESTED INIL INIL INA
IBROTHERS (P) LIMITED IDISMISSED

s
UNICIPAL




SUMMARY OF COMMERCIAL CASES FOR THE MONTH OF August 2024

Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during duringthe transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

SH. SANJEEV KUMARICentral
IAGGARWAL, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01
2 [SH. RAJESH KUMAR GOEL,Central 257 15 21 o 58 235
[DISTRICT JUDGE

(COMMERCIAL COURT)-02

3 [MS. ILLA RAWAT, DISTRICT|Central 355 20 o 52 44 279
UJUDGE, COMMERCIAL
ICOURT-03

4A [SH. ANIL KUMAR SISODIA|Central 281 28 2 o 36 275
IDISTRICT JUDGH
(COMMERCIAL COURT)

5 [SH. UMED SINGH GREWAILCentral 278 27 o o 41 264
IDISTRICT JUDGH

(COMMERCIAL COURT)-05

6 |SH. NIKHIL CHOPRA, DJ|Central 412 24 3 130 29 280
ICOMM-06 TIS HAZRI COURT]
ICENTRAL DELHI

7A |SH. MUKESH KUMAR GUPTA |Central 409 18 1 147 33 248
IDISTRICT JUDGE,

ICOMMERCIAL COURT-07

8 |SH. AMIT KUMAR, DISTRICT|Central 161 19 85 o 35 230
JUDGE, COMMERCIAL
ICOURT-08

9 [SH. DEEPAK GARG, DISTRICT|/Central 322 23 o 33 29 283
JUDGE, COMMERCIAL
ICOURT-09

10 [SH. AJAY PANDEY, DISTRICT|Central 277 25 o o 27 275

UJUDGE, COMMERCIAL COURT,]

11 [SH. SANJAY SHARMA ,Central 236 15 60 o 24 287
IDISTRICT JUDGE,
ICOMMERCIAL COURT

12 [SH. RAVINDER BEDI [Central 118 16 146 o 44 236
IDISTRICT JUDGE,
ICOMMERCIAL COURT

13A|SH. M.K NAGPAL, DISTRICT|Central 227 30 50 o 24 283
JUDGE, COMMERCIAL COURT]|




14A

Name of the Court

SH. ASHUTOSH KUMAR|
DISTRICT JUDGH
(COMMERCIAL COURT)

District

[West

No. of cases Total
pending on
the 1st day of of cases

month

236

No. of No. of cases Total Total
number cases identified number of number of
received bynon cases cases
instituted transfer commercial/ disposed pending at
during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

29 209

15

IMS. HEMANI MALHOTRA,
[DISTRICT JUDGE
(COMMERCIAL COURT)

[West

370

48 4 1 43 378

16

SH. DIG VINAY SINGH,
[DISTRICT JUDGE
(COMMERCIAL COURT)

[West

366

34 374

17

SH. SANJAY JINDAL,
[DISTRICT JUDGE
(COMMERCIAL COURT)

[West

345

45 2 o 42 350

18

SH. AJAY GUPTA, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)

[West

318

40 313

19

SH. NARESH
IMALHOTRA,
JUDGE
ICOURT)

KUMAR
DISTRICT]
(COMMERCIAL

[West

292

36 o o 30 298

20

ISH. ANURAG SAIN, DISTRICT]
JUDGE (COMMERCIAL
ICOURT)-01

INew Delhi

989

42 998

21A

SH. VIDYA PRAKASH,
IDISTRICT JUDGE
(COMMERCIAL COURT)

New Delhi

771

57 5 4 75 754

22

MS. VINEETA GOYAL,
IDISTRICT JUDGE
(COMMERCIAL COURT)-03

[New Delhi

795

57 794

23A

IMS. SAVITA RAO, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South

408

110 o o 119 399

24A

IMS. ANURADHA  SHUKILA]
BHARDWAJ, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

South

373

106 o o 114 365

25

SH. SANDEEP
IDISTRICT
JUDGE(COMMERCIAL
COURT)

YADAV,

South

344

144 o o 63 425

26A

SH. SANJEEV KUMAR SINGH,|
IDISTRICT JUDGE
(COMMERCIAL)

South

316

160 o o

59 417




Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

27 |SH. LOKESH KUMARSouth 363 90 1 o 8o 374
ISHARMA, DISTRICT]
UJUDGE(COMMERCIAL
ICOURT)

28 |[SH. LAL SINGH, DISTRICT|South-East 385 14 o o 16 383
UJUDGE(COMMERCIAL
ICOURT)

29 |[MS. NEELAM SINGH [South-East 300 31 2 o 52 281
[DISTRICT
UJUDGE(COMMERCIAL
ICOURT)

30 [SH. AJAY KUMAR JAIN,South-East 349 22 o 1 28 342
[DISTRICT
UJUDGE(COMMERCIAL
ICOURT)

31 [MS. ANU GROVER BALIGA South-East 360 20 2 o 22 360
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

32A|SH. BHUPESH KUMAR,[South-East 388 20 o o 34 374
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

33 [SH. RAJESH KUMAR SINGH [South-East 282 13 3 1 11 o
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

33AMS. NEERA BHARIHOKE,South-East o o o o 3 283
[DISTRICT
JUDGE(COMMERCIAL
ICOURT)

34AMS NIRJA BHATIA DISTRICT|South-East 82 30 ) o 24 88
UJUDGE(COMMERCIAL
ICOURT)

35 [SH. RAJ KUMAR TRIPATHI [South-East 293 21 1 1 31 283
IDISTRICT
JUDGE(COMMERCIAL
ICOURT)

36 [SH. ARVIND KUMAR JEast 297 15 o o 23 o
IDISTRICT JUDGE,
ICOMMERCIAL COURT-02

36a|SH. PITAMBER DUTT |East o 12 o o 7 294
IDISTRICT JUDGE
(COMMERCIAL COURT)

37 SH. CHANDRA SHEKHAR,East 567 19 o o o o
IDISTRICT JUDGE,
ICOMMERCIAL COURT-02

37aMS. RUBY ALKA GUPTAEast o 7 o o 3 590
IDISTRICT JUDGE
(COMMERCIAL COURT)




Name of the Court District No. of cases Total No. of No. of cases Total Total
pendingon number cases identified  number of number of
the 1st day of of cases received bynon cases cases
month instituted transfer commercial/ disposed pending at

during during the transferred during the the end of
the month during the month the month
month  from other month to

courts other courts

SH. SANJEEV KUMAR
IMALHOTRA, DISTRICT]
JUDGE (COMMERCIAL)-01

39 [SH. BRIJESH KUMAR GARG,Shahdara 205 27 2 o 30 204
IDISTRICT JUDGE
(COMMERCIAL)-01

40 MS. KIRAN BANSAL,Shahdara 223 19 3 o 25 220
IDISTRICT JUDGE,
(COMMERCIAL COURT)

41 [SH. SURENDER S. RATHI/Shahdara 169 17 2 3 44 141
[IDISTRICT JUDGE,
(COMMERCIAL COURT)

42A|SH. PAWAN KUMAR MATTO,Shahdara 234 25 1 1 14 245
IDISTRICT JUDGE,
(COMMERCIAL COURT)

43AMS. PREETI AGARWAINorth-West 1571 59 2 2 39 1591
IGUPTA, DISTRICT JUDGE,
(COMMERCIAL COURT)

44 [SH.VINOD YADAYV, DISTRICT|North-West 1156 82 4 1 55 1186
UJUDGE, (COMMERCIAL
ICOURT)

45A|SH. GORAKH NATH PANDEY /North 1973 109 ) 2 91 1989
[DISTRICT JUDGH
(COMMERCIAL)

46 |SH. PANKAJ GUPTA,SOUTH 163 30 2 2 44 149
IDISTRICT JUDGEWEST
(COMMERCIAL)

47A|SH. VIKAS DHULL, DISTRICT[SOUTH 229 18 o o 24 223
JUDGE (COMMERCIAL) [WEST

48ASH. AMIT BANSAL, DISTRICT[SOUTH 256 23 o o 24 255
UJUDGE, COMMERCIALWEST
ICOURT-03

49 [SH. RAKESH PANDIT,SOUTH 206 17 1 o 22 202
IDISTRICT JUDGEWEST
ICOMMERCIAL COURT-03

GRAND TOTAL 19760 1932 411 389 2000 19714




List of cases received for Pre-Institution Mediation and Settlement during the month August 2024

Delhi Mediation Centre Total numberTotal Total Total Total Total
of applicationsnumber ofnumber ofnumber ofnumber ofNumber o
pending on theapplications cases non-starter cases FailedApplication
1st day of thereceived settled cases during thes Pending at
month during theduring theduring theMonth the end o
month month month the Month

It Central 420 188 1 105 1 501
2 West 237 128 o 218 4 143
3 East 70 35 o 67 1 37
1 INorth-East 58 4 o 36 o 26
5 IShahdara 116 97 o 104 2 107
6 ISouth 212 61 1 70 2 200
7 ISouth-East 428 160 1 134 1 452
8 INew Delhi 136 152 o 49 2 237
o INorth 116 110 1 64 o 161
io  |North-West 129 77 1 112 o) 93
11 ISouth-West 185 63 o 66 1 181

Total 2107 1075 5 1025 14 2138
12 IDHCLSC 115 39 2 19 6 127

lOverall Total 2222 1114 7 1044 20 2265
INote: Application received through NALSA App during the month:- Nil




S.N Name

(o]

Court

of CommercialDistrict

Case Type

Case No.

Date  of

Institutio
n

Date ofNo.
Disposal

days

the
of

ofNo. of daysNo.
between theadjournm
between final hearingent

dateand
Judgment

institutio

n

and

disposal

granted

of

ISH. SANJEEV KUMAR(Central Suit for Recovery ICS COMM-{14.02.20201.08.202 |534
IAGGARWAL, DISTRICT| 268/2023 3 h
WUDGE (COMMERCIAL
ICOURT)-01
[Execution Petition [EX. COMM-24.11.202 j02.08.202 [254 K1 il
576/2023 h
Suit for Recovery ICS COMM-02.09.202/02.08.202 706 30 2
2090/2022 [2 h
Suit for Recovery ICS COMM-05.12.202 [05.08.202 [246 8 1
1553/2023 3 h
Suit for Recovery ICS COMM-22.02.201 j09.08.202 [1995 9
87/2020 [9 h
Suit for Recovery ICS COMM-+06.03.20212.08.202 |527 3 2
H19/2023 B h
Suit for Recovery ICS COMM-06.02.202}20.08.202 [561 27 il
226/2023 3 k
Suit for Recovery ICS COMM-21.07.202 [24.08.202 [765 27 2
1845/2022 [2 h
2 [SH. RAJESH KUMAR(Central ICS (COMM) 765/2023  09.05.202]05.08.202 455 133 o
IGOEL, DISTRICT] 3 l
WUDGE (COMMERCIAI
ICOURT)-02
ICS (COMM) 1406/2021 [16.04.202 [06.08.202 [1215 s INIL
i "
IOMP (COMM) 10/2024 [30.01.202 [12.08.202 192 8 INIL
H "
IOMP (COMM) 140/2023 [17.08.202 [20.08.202 [368 12 2
B "
ICS (COMM) 294/2021 [13.09.202 [21.08.202 (1074 23 1
it "
ICS (COMM) 913/2023 5.06.201 [29.08.202 [3369 7 INIL
8 A
ICONTEMPT 20/2023 18.11.2023[30.08.202 [282 120 INIL
IPETITION k
3 ISH ILLA RAWAT,Central Suit for Recovery 937/2023 8.06.202[01.08.202 420 il 2
IDISTRICT JUDGE] 28
(COMMERCIAL
ICOURT)-03
Suit for Recovery 2081/2022 (01.09.202}03.08.202 [707 I o
> W
Suit for Recovery 6362/2018 [06.10.201 [07.08.202 [2165 I k
h
Suit for Recovery 1005/2023 [11.07.202 [14.08.202 {400 [ i
k




Suit for Recovery 1179/2023 [24.08.202[17.08.2024|360 1
Suit for Recovery 91/2023 13.01.202 [21.08.202 586 i
k
Suit for Recovery 534/2023 [27.03.202[01.08.202 |493 2
g W
IOMP I COMM 283/2024 3.04.202/02.08.202 [121 o
W W
IMISC. DJ 289/2024 [27.03.202}03.08.202 [129
W W
Suit for Recovery 254/2023  [10.02.202}03.08.202 |540 1
B "
Suit for Recovery 1609/2023 [19.12.202 [05.08.202 [230 1
h
Suit for Recovery 468/2024 [16.04.20205.08.202 [111
H W
Suit for Recovery 928/2023  (07.06.202]07.08.202 [427 2
B h
MP I COMM 236/2024 [19.03.202 [07.08.202 [141
k h
IEXECUTION 306/2024 [31.07.202 j09.08.202 |9
K h
MP I COMM 129/2024 )2.03.202[09.08.202 [160
k h
MP I COMM 128/2024 [02.03.202J09.08.202 [160
k h
IOMP I COMM 130/2024 [02.03.202J09.08.202 [160 lo
k 3
Suit for Recovery 1336/2022 [27.05.202[12.08.202 [808 2
2 h
Suit for Recovery 273/2024  [21.02.202 [12.08.202 173
h
Suit for Recovery 87/2024 12.01.202 [12.08.202 |215 o]
W W
Suit for Recovery 737/2023 [03.05.202[13.08.202 [215 lo
k
Suit for Recovery [2202/2022 [19.09.202 [13.08.202 (695 2
2 h
Suit for Recovery k34/2024 5.04.202[14.08.202 (68 lo
W W
[EXECUTION 233/2024 7.06.20214.08.202 |68
W W




Suit for Recovery k33/2024 5.04.202[14.08.202 (131 L o
1
IMISC. DJ 212/2024  [20.03.202[16.08.202 [150 il o]
k
Suit for Recovery 1262/2023 [22.09202 [22.08.202 (340 I
k
IOMP I COMM 331/2024  [19.04.202 [23.08.202 [126 [ o
W W
Suit for Recovery 1203.2022  06.05.202[23.08.202 [840 1
= W
Suit for Recovery 449/2024 9.04.202[24.08.202 [137 It
K h
Suit for Recovery 1727/2022 [13.07.202 [27.08.202 [776 It 1
2
Suit for Recovery 803/2023 [15.05.202 |27.08.202 [470 [
g W
ICONTEMPT 14/2023 16.09.202 7.08.202 [346 It il
PETITION 3 h
Suit for Recovery lk23/2023 6.03.202[27.08.202 |540 n 1
13 K
Suit for Recovery 1726/2022 [13.07.202 [27.08.202 [776 il l2
2 h
MP I COMM 619/2024  [10.07.202 [28.08.202 |49 It
k h
MP I COMM 620/2024 [10.07.202 [28.08.202 |49 [
k h
Suit for Recovery 925/2023  06.06.202]28.08.202 |450 n i
3 H
IOMP I COMM 671/2024  [22.07.202}29.08.202 |38 I lo
k h
IOMP I COMM 672/2024 [22.07.202}29.08.202 [38 [
H H
IOMP I COMM 673/2024 [22.07.202}[29.08.202 |38 I o]
W H
[OMP I COMM 626/2024 [15.07.202 [30.08.202 46 il o]
W W
IEXECUTION 201/2023  [11.04.202 [30.08.202 [507 il 2
3 “
ISH. ANIL KUMAR(Central IRECOVERY CS 6-02- 1-08- 539 DAYS[y DAYS IONE
ISISODIA DISTRICT] (COMM)/22[2023 2024
WUDGE (COMMERCIAL 13/2023
ICOURT)
IRECOVERY CS 19-08- 02-08- 349 ISAME DAY [NIL
(COMM)/11 [2023 024 DAYS
69/2023




IRECOVERY CS 3-01- 8-08- 948 12 DAYS INIL
(COMM)/51[2022 024 IDAYS
/2022
IRECOVERY CS [24-09- J13-08- 1419 19 DAYS IONE
IDJ/490/20 [2020 2024 IDAYS
20
IPETITION U/S 34OMP [31-08- 14-08- 349 2 DAYS INIL
F ARBITRATION|(COMM.)/1 [2023 024 IDAYS
lacT 51/2023
IRECOVERY CS 3-07- 17-08- 2237 16 DAYS IONE
IDJ/2070/2 [2018 2024 IDAYS
018
PETITION U/S 34/0MP 18-08- p2-08- 370 ISAME DAY [NIL
F ARBITRATION|(COMM.)/1 [2023 024 DAYS
IACT Ku1/2023
5 ISH. UMED SINGH(Central INIL
IGREWAL DISTRICT]
WUDGE (COMMERCIAL
ICOURT)-05
6 ISH. NIKHIL CHOPRA, [Central INIL
IDJ COMM-06 TIS HAZR]|
ICOURT CENTRAL
IDELHI
7 [SH. MUKESH KUMAR(Central ICS(COMM) 499/2023 [21.03.202 [14.08.202 |512 7 lo
IGUPTA, DISTRICT] k
WUDGE, COMMERCIAL
ICOURT-07
ICS(COMM) 829/2021 [08.03.202[24.08.202 1265 6 lo
L h
ICS(COMM) 1404/2023 [26.10.202 [31.08.202 (315 3
3 K
8 ISH. AMIT KUMAR,Central [RECOVERY CS 03.08.202 479 DAYSl2 2
IDISTRICT JUDGE,| (CcOMM)- h
ICOMMERCIAL COURTH- 622/23
08
IRECOVERY ICS(CoMM)- 109.08.202 |340 3 il
1217/23 7 IDAYS
IARBITRATION ANDIOMP 12.08.202 [159 DAYSl40 1
ICONCILIATION ACT|(COMM)/17 78
/24
IRECOVERY CS 13.08.202 [504 29 k
(COMM)- h IDAYS
540/23
RECOVERY CS 13.08.202 484 161 u
(COMM)- k DAYS
634/23
IRECOVERY CS 16.08.202 [507 DAYS[72 ku
(COMM)- h
539/23
RECOVERY ICS 20.08.202 |519 DAYS[]27 1
(COMM)- h
303/23
9 [SH. DEEPAK GARG,Central [CS ICS/COMM. [11-07- 9-08- 1305
IDISTRICT JUDGE), /1006/2023 [2023 024
ICOMMERCIAL COURT-
09
ICS ICS/COMM. [15-01- 1-08- 1294
/169/2021 (2021 2024
ICS ICS/COMM. [30-03-  [16-08- 1235
/1128/2021 [2021 2024
1o [SH. AJAY PANDEY,Central [NIL
IDISTRICT JUDGE),

ICOMMERCIAL COURT
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iz [SH. RAVINDER BEDI,

ISH. SANJAY SHARMA,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

INIL

IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

INIL

3

ISH. M.K NAGPAL,
IDISTRICT JUDGE,
ICOMMERCIAL COURT

ICentral

INIL

m

ISH. DINESH BHATT , DJ|
(COMMERCIAL
ICOURT)-01

[West

INIL

15

IMS. HEMANT|
IMALHOTRA, DISTRICT
WUDGE (COMMERCIAL
ICOURT)-02

[West

INIL

16

[SH. DIG VIJAY SINGH,
[IDISTRICT JUDGE]|
(COMMERCIAL
ICOURT)-03

West

INIL

7

[SH. SANJAY JINDAL,
IDISTRICT JUDGE]
(COMMERCIAL COURT)

West

INIL

18

SH. AJAY GUPTA|
IDISTRICT JUDGE|
(COMMERCIAL COURT)

West

INIL

9

IMALHOTRA, DISTRICT]|
HUDGE (COMMERCIAL
ICOURT)

ISH. NARESH KUMARWest

INIL

20

[SH. ANURAG SAIN||
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-01

INew Delhi

INIL

21

[SH. VIDYA PRAKASH,
IDISTRICT JUDGE]
(COMMERCIAL COURT)

INew Delhi

INIL

22

ISH. VINEETA GOYAL,
IDISTRICT JUDGE]
(COMMERCIAL
ICOURT)-03

INew Delhi

INIL

23

IMS. SAVITA RAO,|
IDISTRICT
WUDGE(COMMERCIAL
ICOURT)

ISouth

INIL

24

MS. ANURADHA
SHUKLA BHARDWAJ,
IDISTRICT
DUDGE(COMMERCIAL
ICOURT)

South

INIL

25

[SH. SANDEEP YADAV

[South

INIL

26

ISINGH, DISTRICT]
HUDGE (COMMERCIAL)

ISH. SANJEEV KUMARSouth

INIL

27

ISHARMA, DISTRICT]
HUDGE(COMMERCIAL
ICOURT)

[SH. LOKESH KUMARSouth

INIL

28

ISH. LAL SINGH,|
IDISTRICT JUDGE

ISouth-East

[cs (conn

01/2022

3-01-
20222

9-08-
2024

[cs (conn

641/2022

6-07-
2022

[20-08-
2024

776




[cs (conn

1095/2023

06-12-
2023

0-08-
2024

268

29

IMS. NEELAM SINGH,
IDISSTRICT JUDGE

South-East

ICommerical
[Cases

CS
(COMM)/64]
l4/2021

12/23/21

B/2/24

953

cs
(COMM)/2/
2022

1/3/22

B/2/24

042

INO

CS
IDJ/703/202]
2

18/8/22

8/2/24

725

INO

cS
(COMM)/26|
3/2023

3/16/23

B/2/24

505

INO

CS
(COMM)/21
6/2020

18/22/20

B/2/24

1441

ICS
(COMM)/49
0/2021

10/29/21

B/2/24

1008

IYES

CS
(COMM)/62]
8/2021

2/17/21

B/2/24

959

cs
(COMM)/29
9/2023

/27/23

8/5/24

497

CS
(COMM)/34,
9/2023

k/11/23

18/5/24

INO

CS
IDJ/683/201
8

b/4/18

8/12/24

2292

INO

CS
(COMM)/17
1/2024

/13/24

B/20/24

160

INO

cs
(COMM)/32
3/2024

k/27/24

B/20/24

115

INO

CS
(COMM)/87|
2/2022

8/30/22

8/21/24

722

INO

CS
(COMM)/10
66/2022

o/31/22

8/22/24

661

IN/A

INO

cS
(COMM)/37
/2023

k/20/23

18/27/24

495

INO

CS
(COMM)/79
3/2023

8/25/23

8/27/24

1368

IN/A

INO

CS
(COMM)/86)
7/2023

0/26/23

8/27/24

336

IN/A

INO

cS
(COMM)/11
/2024

2/20/24

18/27/24

189

IN/A

INO

CS
(COMM)/37
0/2023

K/19/23

8/30/24

499

cs
(COMM)/19
7/2024

3/19/24

8/30/24

164

IN/A

INO




30 [SH. AJAY KUMAR JAIN

CS
(COMM)/42
9/2021

9/30/21

8/31/24

1066

i

INO

CS
(COMM)/11
60/2022

11/30/22

8/31/24

640

INO

CS
(COMM)/44]
/2023

5/6/23

8/31/24

483

CS
(COMM)/52
2/2023

5/30/23

8/31/24

459

INO

South-East

INIL

31

IMS. ANU
IBALIGA

GROVER(South-East

INIL

132

ISH. BHUPESH KUMAR

South-East

INIL

33

IMS. NEERA BHARIHOKE,
[DISTRICT
WUDGE(COMMERCIAL
“OURT)

South-East

INIL

34

IMs. Nirja Bhatia, LD,
DISTRICT JUDGE]
((COMMERCIAL
ICOURT-07)DIGITAL,
ISOUTH-EAST, SAKET]
ICOURT

South-East

INIL

35

36 [SH.

[SH. RAJ KUMAR;
TRIPATHI, DISTRICT]
WUDGE(COMMERCIAL
ICOURT)

South-East

INIL

PITAMBER DUTT,)
IDISTRICT JUDGE
((COMMERCIAL COURT)

[East

INIL

37

[MS. RUBY ALKA GUPTA,|
[DISTRICT JUDGE|
(COMMERCIAL COURT)

[East

INIL

38

IMALHOTRA, DISTRICT]
WUDGE
(COMMERCIAL)-01

ISH. SANJEEV KUMARNorth-East

INIL

39

IGARG, DISTRICT]
WUDGE, COMMERCIAL
ICOURT-01

ISH. BRIJESH KUMAR[Shahdara

INIL

IMS. KIRAN BANSAL,
IDISTRICT JUDGE,
(COMMERCIAL COURT)

Shahdara

INIL

g};. SURENDER S,
THI

Shahdara

INIL

la2

[DJ (COMM-04)

|Sh. Pawan Kumar Matto[Shahdara

INIL




43 |[MS. PREETI AGARWALNorth-West[NIL
IGUPTA, DISTRICT]
WUDGE, (COMMERCIAL
ICOURT)
44 [SH.VINOD YADAV INorth-West [NIL
45 [SH. GORAKH NATH[North INIL
[PANDEY, DISTRICT]
WUDGE (COMMERCIAL)
46 |SH. PANKAJ GUPTA,SOUTH ICOMMERCIAL SUIT|CS COMM.[18.09.202 j06.08.202 [1053 INIL l2
IDISTRICT JUDGEWEST 220/2021 |t it
(COMMERCIAL)
ICOMMERCIAL SUIT|CS COMM.J15.02.202 j08.08.202 905 INIL l2
58/2022 2 4
ICOMMERCIAL SUIT|COUNTER [12.01.202 [08.08.202 574 INIL 2
CLAIM 5 h
01/2023
ICOMMERCIAL SUIT|CS COMM.[20.09.202k27.08.202 (342 INIL il
140/2023 h
ICOMMERCIAL SUIT|CS COMM.[14.03.202 [28.08.202 |533 INIL INTL
126/2023 h
ICOMMERCIAL SUIT|ICS COMM.[19.01.202 [29.08.202 [223 INIL 1
W7/2024 4 b
47 |SH. VIKAS DHULL,SOUTH ICommercial Suit CS 18-05- 12-08- 283 0 INIL
IDISTRICT JUDGE,WEST (COMM)/ [2022 2024
ICOMMERCIAL COURT. 231/2022
ICommercial Suit CS 2-08- 8-08- 372 8 1
(COMM)/ |2023 o024
1360/2023
ICommercial Suit CS 25-10- 3-08-  [817 b INIL
(COMM)/ [o23 024
195/2023
U8 |SH. AMIT BANSAL,SOUTH INIL
IDISTRICT JUDGE WEST
ICOMMERCIAL COURT-
03
k9 [SH. RAKESH PANDIT,SOUTH 'S(COMM) 94/2023 25.02.20203.08.202 [525 DAYS|5 DAYS o
[DISTRICT JUDGE,WEST 3 h
ICOMMERCIAL COURT-
03
ICS(COMM) 174/2021  [13.08.202 [17.08.2024|1100 19 DAYS il
I DAYS
MP(COMM) 71/2023 109.02.20221.08.202 |559 DAYS[i9 DAYS 2
13 K
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